S.NO COURT

13 IMS.
JABIDA
IDISTRICT

ICOURT)-01

(COMMERCIAL

DISTRICT COURT ROOM

NEELOFER|CENTRAL

PERVEEN|
JUDGE|

ILIST OF CASES WHICH WERE E-FILED DURING THE MONTH OF JULY 2026

CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAIL ID DATE OF E-
REGISTRATION RESPONDENT NAME MOBILE FILING
NUMBER
1301, ExtensionEX. IEX. COMM-285/2026 01.07.02026 IM/s. D P ELECTRICALS PVT. LTD/ANANT 9810134489 IHAJELAYLAWASSOCI [15.06.2026
Block, Tis Hazari IVS KAVITA CHAUHAN IKUMAR IATES@GMAIL.COM
ICourts, Delhi HAJELAY
1301, ExtensionEX. [EX. COMM-286/2026 01.07.02026 IM/s. D P ELECTRICALS PVT. LTD/ANANT 9810134489 HAJELAYLAWASSOCI (15.06.2026
Block, Tis Hazari IVS RAJVEER SINGH IKUMAR IATES@GMAIL.COM
ICourts, Delhi [HAJELAY
1301, ExtensionRecovery ICS COMM-700/2026 01.07.2026 IM/s. SHARN OVERSEAS PVT. LTD.VARUN GUPTA9810476767 IGUPTA.VARUN1@GM [10.06.2026
Block, Tis Hazari IVS M/s. ASHIANA SELECT IAIL.COM
ICourts, Delhi
301, Extension[Recovery ICS COMM-708/2026 01.07.2026 INDIAN BANK VS JULIE KUMAR [SUSHIL 9717568635 IRAI.SUSHIL3133@GM [27.06.2026
Block, Tis Hazaril IKUMAR RAI IAIL.COM
ICourts, Delhi
1301, ExtensionTRADEMARK ICS COMM-711/2026 01.07.2026 IABC VS XYZ ISHRAVAN 8447887541 IUNITEDMARK@UNIT [27.06.2026
Block, Tis Hazari IBANSAL IEDANDUNITED.COM
ICourts, Delhi
1301, ExtensionRecovery ICS COMM-712/2026 01.07.2026 IHARPREET SINGH VS DHRUBDHARMENDRAQ873476464 IDALIPANAND991@G [19.06.2026
Block, Tis Hazaril IKHANDELWAL IKUMAR IMAIL.COM
ICourts, Delhi
301, ExtensionRecovery ICS COMM-713/2026 01.07.2026 STATE BANK OF INDIA VSSUCHITA 8896932838 lagnihotrisuchita@gmail(11.06.2026
Block, Tis Hazaril IKUSUMA & ANR. IDIXIT .com
ICourts, Delhi
301, Extension/SEC-9 OMP (I) COMM-544/2026 |01.07.2026 [TATA CAPITAL LTD. VS PEEYUSH|SUNIL 9212190624 IDELHILAWYERS76@ (12.06.2026
Block, Tis Hazari IRAJKUMAR ISEHRAWAT GMAIL.COM
ICourts, Delhi
301, ExtensionSEC-9 OMP (I) COMM-545/2026  |01.07.2026 [TATA CAPITAL LTD. VS SAARANISH BHOLA |9811452022 IANISH_BHOLA17@YA [12.06.2026
Block, Tis Hazari [TRADERS IHOO.COM
ICourts, Delhi
1301, Extension151 Misc. DJ-405/2026 01.07.2026 ISHIVANGI AGGARWAL VS MCD  [SATYENDER [9811161525 ISKSINGHL16 @GMAIL.[15.06.2026
Block, Tis Hazari IKUMAR SINGH COM
ICourts, Delhi
301, ExtensionRecovery ICS COMM-748/2026 06.07.2026 IM/S. GONSAI LOGISTICS PVT.,RAKESH 0868040826 sharmarakeshadvi@gm04.06.2026
Block, Tis Hazari LTD. VS M/s. ALMEHTABKUMAR ail.com
ICourts, Delhi INDUSTRIES PVT. LTD. ISHARMA




S.NO COURT

DISTRICT COURT ROOM

301, Extension|
Block, Tis Hazaril
ICourts, Delhi

CASE NUMBER

[EX. COMM-304/2026

DATE
REGISTRATION

09.07.02026

OFPETITIONER

NAME
RESPONDENT NAME

IRAJ KUMAR GOEL VS MCD & ANR|

CATE

ISATYENDER
IKUMAR SINGH

ADVOCATE
MOBILE
NUMBER

9811161525

ADVOCATE EMAIL ID

ISKSINGHL16 @GMAIL.
COM

DATE OF E-

FILING

08.07.2026

301, Extension[Recovery ICS COMM-770/2026 09.07.2026 STATE BANK OF INDIA VSSWEETY SOOD (9811786067 sweetysood11@gmail.co08.07.2026
Block, Tis Hazaril IMUKESH KUMAR m

ICourts, Delhi

301, ExtensionSEC-9 OMP (I) COMM-585/2026  |09.07.2026 [TATA CAPITAL LTD. VS|SUNIL 9212190624 IDELHILAWYERS76@ [08.07.2026
Block, Tis Hazari IMANINDER SINGH ISEHRAWAT GMAIL.COM

ICourts, Delhi

301, ExtensionSEC-9 IOMP (I) COMM-586/2026  |09.07.2026 [TATA CAPITAL LTD. VSISUNIL 9212190624 IDELHILAWYERS76@ [08.07.2026
Block, Tis Hazari IRAVINDRA GHARU ISEHRAWAT GMAIL.COM

ICourts, Delhi

301, Extension|SEC-34 IOMP COMM-58/2026 09.07.2026 IASHIMA INFRASTRUCTURE PVT/AMIT KUMAR9953754961 IAMITKUMAR4961GM (08.07.2026
Block, Tis Hazaril ILTD. VS DELHI METRO RAILJPANDEY IAIL.COM

ICourts, Delhi ICORPORATION LIMITED

301, Extension[Recovery CS COMM-777/2026 11.07.2026 ICANARA BANK VS JAPNEET|VIPIN VERMA (9873101002 pranay7advo@gmail.co 10.07.2026
Block, Tis Hazaril SINGH m.com

ICourts, Delhi

1301, ExtensionSEC-9 IOMP (I) COMM-611/2026 11.07.2026 [TATA CAPITAL LTD. VS PARAMJITIPARUL BHOLA 9811452022 IANISH_BHOLA17@YA [10.06.2026
Block, Tis Hazaril ISINGH IHOO.COM

ICourts, Delhi

301, Extension/SEC-9 OMP (I) COMM-612/2026  [11.07.2026 [TATA CAPITAL LTD. VS DINESHPARUL BHOLA |9811452022 IANISH_BHOLA17@YA [10.06.2026
Block, Tis Hazaril IKUMAR [HOO.COM

ICourts, Delhi

301, ExtensionTRADEMARK CS COMM-791/2026 14.07.2026 IBATA INDIA LIMITED VS S. BN MAHABIR (9811694997 contact@litmuslegal.co [13.07.2026
Block, Tis Hazari ISINGH & ORS. m

ICourts, Delhi

301, ExtensionEX. [EX. COMM-317/2026 15.07.02026 IM/s. N. B. PAINTING WORKS VSFEROZ KHAN (9910763929 IFEROZKHANLAWER (14.07.2026
Block, Tis Hazari IM/s. INEXLINES & ANR. @GMAIL.COM

ICourts, Delhi

1301, ExtensionEX. [EX. COMM-320/2026 16.07.02026 IM/S. ALLIED TUBES PVT. LTD. VSJAGRITI JAIN 8527506427 ILAWFIRM @UNSOLVE [15.07.2026
Block, Tis Hazaril IAMIT SANON IDLEGAL.COM

ICourts, Delhi




S.NO COURT

DISTRICT COURT ROOM

301, Extension|
Block, Tis Hazaril
ICourts, Delhi

Recovery

CASE NUMBER

ICS COMM-805/2026

DATE
REGISTRATION

16.07.2026

OFPETITIONER

NAME
RESPONDENT NAME

IVISHAL VERMA VS SAVITA

KUMAR

ADVOCATE
MOBILE
NUMBER

9313780408

ADVOCATE EMAILID DATE OF E-
FILING

sbpandey7@yahoo.com [15.07.2026

301, ExtensionSEC-9 OMP (I) COMM-638/2026 [16.07.2026 [TATA CAPITAL LTD. VS ROBINISUNIL 9212190624 IDELHILAWYERS76@ [15.07.2026
Block, Tis Hazari IENTERPRISES ISEHRAWAT GMAIL.COM

ICourts, Delhi

1301, ExtensionSEC-9 IOMP (I) COMM-640/2026  [16.07.2026 [TATA CAPITAL LTD. VS NEERAJ|SUNIL 0212190624 IDELHILAWYERS76@ [15.07.2026
Block, Tis Hazari IBANSAL ISEHRAWAT GMAIL.COM

ICourts, Delhi

301, ExtensionSEC-29A IOMP MISC COMM-8/2026 [16.07.2026 PARAMOUNT WIRES & CABLESMAYANK 9811468315 ICONTACT@SHLEDON (15.07.2026
Block, Tis Hazari ILIMITED VS BHARAT SANCHARBUGHANI ILAWFIRM.COM

ICourts, Delhi INIGAM

301, ExtensionEX. [EX. COMM-326/2026 17.07.02026 STATE BANK OF INDIA VSTIRATH  LALl9643228307 TIRATHLAL@GMAIL. 16.07.2026
Block, Tis Hazari ISANASAM JAYENTA SINGH IYADAV COM

Courts, Delhi

301, Extension[EX. [EX. COMM-327/2026 17.07.02026 IM/s. UNIVERSAL ALUMINIUMASHWANI 9811105872 IAKGUPTAADVOCATE [16.07.2026
Block, Tis Hazari IHOUS VS M/s. STEEL ARTS IKUMAR GUPTA| @HOTMAIL.COM

ICourts, Delhi

301, Extensionf151 Misc. DJ-459/2026 17.07.2026 IBALAR MARKETING PVT. VS, SHRAVAN 6201970125 unitedmark@unitedand16.07.2026
Block, Tis Hazari LAKHARAM SHARMA & ORS. [BANSAL united.com

ICourts, Delhi

301, ExtensionEX. [EX. COMM-330/2026 18.07.02026 M/s. NEW SARTAJ COPYMONU  SINGH[9560020508 IMONUSINGHKAIN@G(17.07.2026
Block, Tis Hazari IMANUFACTURERS VS MS OM[KAIN IMAIL.COM

ICourts, Delhi ISTATIONERS

301, ExtensionRecovery ICS COMM-823/2026 20.07.2026 M/s. SHREE GANESH[RAJU SHARMA (7503326662 rajusharmaadv@gmail. 18.07.2026
Block, Tis Hazari [ENTERPRISE VS M/s. HARE com

ICourts, Delhi IKRISHNA TRADERS

1301, ExtensionARBITRATION &EX. COMM- AWARD BY721.07.02026 IKOTAK MAHINDRA PRIME LTD.ANKUSH 90005694125 ICODELEGALCONSUL [20.07.2026
Block, Tis HazariCONICILIATION |ARB. 99/2026 IVS AKIL MURADKHAN IMAURYA TANTS@GMAIL.COM

ICourts, Delhi IACT, 1996

301, Extension[Recovery CS COMM-853/2026 24.07.2026 IM/s. B. D. CREDITS LTD. VS SUNILDEEPAK 9999980081 deepakyadavadvocate@ 23.07.2026

Block, Tis Hazaril
ICourts, Delhi

IKUMAR PANDEY & ANR.

IYADAV

igmail.com




S.NO COURT

DISTRICT COURT ROOM

301, Extension|
Block, Tis Hazaril
ICourts, Delhi

Recovery

CASE NUMBER

CS COMM-855/2026

DATE
REGISTRATION

24.07.2026

OFPETITIONER

NAME
RESPONDENT NAME

ICANARA BANK VS
ENGINEERS FABRICATORS

REN]

CATE

ISAURABH
KUSHAWAHA

ADVOCATE
MOBILE
NUMBER

8882449168

ADVOCATE EMAIL ID

sk.lawnexus@gmail.co
m

DATE OF E-
FILING

23.07.2026

301, Extension[Recovery ICS COMM-856/2026 24.07.2026 IM/S. DEV AGRO INTERNATIONAL [SHOBHIT 8447052623 ISANDJLAWASSOCIAT [23.07.2026
Block, Tis Hazari VS M/s. PYAARI MAA TRADER IGUPTA [ES1@GMAIL.COM
ICourts, Delhi
301, Extension[Recovery ICS COMM-861/2026 25.07.2026 IMANTHAN CREATION VS MOHD.SHASHANK 9560417636 SHASHANKSHARMA. [24.07.2026
Block, Tis Hazari SHAHZAR ISHARMA IADVOCATE@GMAIL.C
ICourts, Delhi OM
301, ExtensionlEX. [EX. COMM-356/2026 28.07.02026 IANIL KUMAR BANSAL VS JRDMANISH 9971446999 IDHEERAJ.JAGWANIG [27.07.2026
Block, Tis Hazari INFRATECH PVT. LTD. IYADAV IMAIL.COM
ICourts, Delhi
301, ExtensionRecovery ICS COMM-871/2026 28.07.2026 IGAUTAM GUPTA VS CAPITALBIRENDRA 9953706868 IGOYAL.HARSH345@G [27.07.2026
Block, Tis Hazari INFRA TECH PRIVATE LIMTIED [KUMAR IMAIL.COM
ICourts, Delhi
1301, Extension[Recovery CS COMM-872/2026 28.07.2026 [UNION BANK OF INDIA VS SONI [KAMALJIT 9890410729 IKAMALJITSINGHRAN [27.07.2026
Block, Tis Hazari ISINGH RANOT OT@GMAIL.COM
ICourts, Delhi
1301, Extension[Recovery CS COMM-876/2026 28.07.2026 IVASU GUPTA VS MOHD. ZUBAIRSANTOSH 9313780408 SBPANDEY7@YAHOO.[27.07.2026
Block, Tis Hazaril ISIDDIQUI IKUMAR ICOM
ICourts, Delhi
301, Extension[Recovery ICS COMM-877/2026 28.07.2026 OPH JEWELLER VS PADMAJAMANU BAKSHI 9899454560 IFATUMLAWOFFICES [27.07.2026
Block, Tis Hazaril [TURLAPATI @GMAIL.COM
ICourts, Delhi
2 ISH. RAJESH KUMARICENTRAL 1306 ICS (COMM) CS (COMM)/703/2026 01-07-2026 IARUN KUMAR MURARKAAVANTIKA 7906104344 linfo@oriensip.com 09.06.2026
IGOEL, DISTRICT] [TRADING AS M/S TIRUPATICHAUDHARY(P|
WUDGE [UDYOG Vs KWALITY FOOD)),
(COMMERCIAL INDUSTRIES
ICOURT)-02
306 CS (COMM) CS (COMM)/722/2026 02-07-2026 IANURADHA CHIRIPAL AND ORS[Kanav Gupta(P),(9811045845 advsumitguptaoffice@g [11.06.2026
Vs CARE HEALTH INSURANCE mail.com
ILTD
1306 IOMP (I) (COMM) (OMP (I) (COMM)/550/2026 [02-07-2026 [TATA CAPITAL LTD Vs AJAYANISH 9811452022 anish_bhola17@yahoo. [08.06.2026

IKUMAR

[BHOLA(P),

icom




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE
REGISTRATION

OFPETITIONER

NAME VS
RESPONDENT NAME

ADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILID DATE OF E-
FILING

1306 ICS (COMM) CS (COMM)/740/2026 04-07-2026 IMSB PUBLISHERS PVT LTD VsKaran Jain(P), 9810367549 advocatekj@gmail.com [12.06.2026
I[EDUCATIONAL BOOK STORES

1306 IOMP (I) (COMM) [OMP (I) (COMM)/561/2026 [02-07-2026 IM/S PROTIUM FINANCE LTD VsRavi Shankarg718182038 lassociatersgarg1@gmail|29.06.2026
IM/S J D ENTERPRISES Garg(P), .com

1306 Execution (Comm) [Execution (Comm)/297/2026|06-07-2026 BHOPINDER SINGH Vs TIPSKAJAL 9654500680 info@alssolicitors.com [02.07.2026
IENTERPRISES AND ORS IBHATIA(P),

306 Misc DJ Misc DJ/430/2026 07-07-2026 PHOOL CHAND BHAGAT SINGH[Praveen 0810928188 office@pssoverignlegal. 04.07.2026
Vs JAI DURGA INDUSTRIES ISuri(P), com

1306 ICS (COMM) CS (COMM)/762/2026 08-07-2026 IADIDAS AG Vs OWNER / PROPjastha 9718209970 aastha@thelegist.com [06.07.2026
[UNIGLO J K ENTERPRISES sharma(P),

306 [Execution (Comm) [Execution (Comm)/303/2026/08-07-2026 IM/S BRAHMANI STATIONERY PVTAbhinav 9999551989 abhinav@abandassociat29.06.2026
ILTD Vs MS RAWDOLATE[Bhatia(P), les.com
IWORLDWIDE PRIVATE LIMITED

306 ICS (COMM) CS (COMM)/758/2026 08-07-2026 IMUNISH ANAND Vs MUNICIPALSATYENDRA (9811161525 sksingh116 @gmail.com 04.07.2026
ICORPORATION OF DELHI IKUMAR SINGH

1306 IOMP (I) (COMM) (OMP (I) (COMM)/571/2026 [09-07-2026 [TATA CAPITAL LTD Vs WARIS ISUNIL 9212190624 delhilawyers76 @gmail. 02.07.2026

ISEHRAWAT com

1306 Misc DJ Misc DJ/441/2026 09-07-2026 INEERAJ NATH SHARMA Vs VIJAYMEENAKSHI (9891878260 minakshinath85july@g (07.07.2026
IKUMAR Nath(P), mai.com

306 IOMP (I) (COMM) [OMP (I) (COMM)/579/2026 [09-07-2026 [TATA CAPITAL LTD Vs AJAYANISH 0811452022 anish_bhola17@yahoo. [07.07.2026
IKUMAR IBHOLA(P), com




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE
REGISTRATION

OFPETITIONER

NAME VS
RESPONDENT NAME

ADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILID DATE OF E-
FILING

1306 IOMP (I) (COMM) [OMP (I) (COMM)/587/2026 [09-07-2026 TATA CAPITAL LTD Vs DEEPAKSUNIL 9212190624 delhilawyersy6 @gmail. 07.07.2026
IKUMAR SHARMA ISEHRAWAT com

1306 IOMP (I) (COMM) [OMP (I) (COMM)/588/2026 [09-07-2026 [TATA CAPITAL LTD Vs SANTOSH|SUNIL 9212190624 delhilawyers76 @gmail. 07.07.2026
IKUMAR ISEHRAWAT com

1306 Execution (Comm) [Execution (Comm)/319/2026 [15-07-2026 IRANBIR SINGH Vs SUMEETFeroz Khan(P), 9910763929 adv.mwk1986@gmail.c 08.07.2026
SALUJA om

1306 ICS (COMM) ICS (COMM)/804/2026 16-07-2026 [UBAID UR REHMAN VSANANT 9654962359 jabbarhussain1968@g [14.07.2026
IRFANUDDIN [RAO(P), mail.com

1306 IOMP (I) (COMM) (OMP (I) (COMM)/639/2026 [16-07-2026 [TATA CAPITAL LTD Vs KALANTRISUNIL 9212190624 delhilawyers76 @gmail. [09.07.2026
I[ENGINEERING AND ELECTRIC ISEHRAWAT com

306 [Execution (Comm) [Execution (Comm)/323/202617-07-2026 ISTATE BANK OF INDIA Vs SAIRAM[TIRATH  LALl9643228307 advtirath@gmail.com [15.07.2026
[TALAGERI IYADAV(P),

1306 ICS (COMM) CS (COMM)/811/2026 17-07-2026 IM/S BAISAKHI RAM GIRDHARIAYUSHI 8700704504 kkgslegalcorpllp@gmail. [27.06.2026
LAL PVT LTD Vs M/S NAVKARGUPTA(P), com
IMETAL

1306 Execution (Comm) [Execution (Comm)/329/2026(18-07-2026 IDR ROSHAN LAL AGGARWAL &PANKAJ 9811022227 globaljurislawfirm@gm [16.07.2026
SONS PVT LTD VS MAYANK(GUPTA ail.com
IGUPTA

1306 Misc DJ Misc DJ/467/2026 22-07-2026 INDIAN OVERSEAS BANK VsRaghvender 9953008834 rsinghchauhan.adv@g [21.07.2026
IANUBHAV DAVID [Singh mail.com

1306 [Execution (Comm) [Execution 23-07-2026 JAI HEALTHCARE PVT LTD VsRANJAN 9810941533 ranjankumarsc@gmail. [22.07.2026

(Comm.)/344/2026 IRENU KALRA IKUMAR( com




S.NO COURT

DISTRICT COURT ROOM

CASE NUMBER

DATE

REGISTRATION

OFPETITIONER

NAME
RESPONDENT NAME

CATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAIL ID

DATE OF E-
FILING

1306 [Execution (Comm) [Execution 23-07-2026 WAI HEALTHCARE PVT LTD VsRANJAN 9810941533 ranjankumarsc@gmail. [22.07.2026
(Comm.)/345/2026 IRENU KALRA IKUMAR( com
1306 [Ex.COMM - AwardEx.COMM - Award by Arb.24-07-2026 IAXIS BANK LTD Vs SWAMIVIMAL 7970440025 shivamjha@firstassocia [21.07.2026
by Arb. Comm. Comm./107/2026 [TRADERS [KHURANA ttes.in
1306 Ex.COMM - AwardEx.COMM - Award by Arb.24-07-2026 IAXIS BANK LTD Vs MANISHVIMAL 7970440025 shivamjha@firstassocia [21.07.2026
by Arb. Comm. Comm./108/2026 IKUMAR [KHURANA tes.in
1306 [Execution (Comm) [Execution 24-07-2026 SACHIN SHARMA Vs SAGHIRPRAVEEN 9818679003 aggarwal86praveen@g [22.07.2026
(Comm.)/346/2026 IAHMED IAGGARWAL mail.com
1306 [Execution (Comm) [Execution 24-07-2026 Paragon Industries Limited Vs[Nishant Nigam 9811038966 nishant@3sixtylaw.com 22.07.2026
(Comm.)/347/2026 |Adarsh bhatia
306 IOMP (COMM) IOMP (COMM.)/65/2026 27-07-2026 IAMANDEEP SINGH SAHNI VSAMIT MISHRA 9999334034 sahejubanassociates@g 25.07.2026
IPURVA SHAREGISTERY INDIA| mail.com
IPVT LTD AND ORS
1306 [Execution (Comm) [Execution 27-07-2026 ISURYA ROSHNI LTD Vs M/SVineetJain 9958127227 vineetjainiy@gmail.co 24.07.2026
(Comm.)/352/2026 ICHOLAMANDALAM MS GENERAL m
INSURANCE COMPANY INDIA|
ILTD
1306 Execution (Comm) [Execution 28-07-2026 IM/S JASCH FOILS Vs KALBEALOK KUMAR?7838656755 lashish_legalhub@yaho [24.07.2026
(Comm.)/353/2026 IHASAN [RAT 0.co.in
1306 IOMP (I) (COMM) (OMP (I) (COMM.)/658/2026 [28-07-2026 [TATA CAPITAL LTD Vs RKSUNIL 9212190624 delhilawyers76 @gmail. [25.07.2026
IROADLINES AND ANR ISEHRAWAT icom
306 IOMP (COMM) IOMP (COMM.)/67/2026 20-07-2026 IM/S JK TYRES AND INDUSTRIESpulkit srivastava9868384843 pulkit@bbslegal.in 27.07.2026
ILTD Vs SUSHIL KUMAR PRUTHI




S.NO COURT

DISTRICT COURT ROOM

306 CS (COMM)

CASE NUMBER

ICS (COMM)/883/2026

DATE

REGISTRATION

131-07-2026

OFPETITIONER

NAME
RESPONDENT NAME

ILAXMI ENTERPRISES Vs NIGAM|
[FINE ART CO. AND ORS

[Sonali Sardana

ADVOCATE
MOBILE
NUMBER

8743904246

ADVOCATE EMAILID DATE OF E-
FILING

ch.aakash86 @gmail.co
m

30.07.2026

I3 IMS.
[KUMAR
IDISTRICT

ICOURT-03

DEVENDER|

ICOMMERCIAL

CENTRAL

303, ExtensionEXECUTION [EX COMM- AWRD BY ARB.01.07.2026 REVEX INDUSTRIES PVT LTD VSISHAN 19205035210 ILEGISTAUXILIARY@ [09.06.2026
Block, Tis HazariPETITION 81/2026 ISUSHILA DEVI ISRIVASTAVA GMAIL.COM

ICourts, Delhi

1303, ExtensionEXECUTION [EX COMM-288/2026 01.07.2026 RAMJAS SHARMA VS M/SSSRAGHAV [991005068 INA 15.06.2026
Block, Tis HazariPETITION JACCORD ELECTRO POWER PVT,

ICourts, Delhi ILTD.

1303, ExtensionEXECUTION IEX COMM-289/2026 01.07.2026 IADITYA GUPTA VS DHAN SINGH|VIPIN KUMAR (9910808221 IADV.VKUMAR1981@G |09.06.2026
Block, Tis HazariPETITION THOURH LEGAL HEIRS MAIL.COM

ICourts, Delhi

1303, ExtensionU/S OMP-I- COMM-538/2026  |01.07.2026 [TATA CAPITAL LTD. VS BALAJISUNIL 9212190624 IDELHILAWYERS76@ (16.06.2026
Block, Tis HazariARBITRATION IGOODS CARRIER ISEHRAWAT IGMAIL.COM

ICourts, Delhi

303, ExtensionU/S IOMP-I- COMM-539/2026 01.07.2026 [TATA CAPITAL LTD. VS ARVIND|SUNIL 9212190624 IDELHILAWYERS76@ (15.06.2026
Block, Tis HazariARBITRATION ICHAWLA ISEHRAWAT GMAIL.COM

ICourts, Delhi

303, ExtensionSuit for Recovery |CSCOMM-696/2026 01.07.2026 IDAYA DISTRIBUTION ANDHEMANT 9999737322 I[HEMANT.SHARMA40 [19.06.2026
Block, Tis Hazari [TECHNOLOGIES PVT. LTD. VSSHARMA 7@GMAIL.COM

Courts, Delhi HARI OM

303, Extension|Suit for Recovery |CS COMM-697/2026 01.07.2026 IMS SURENDER KISHAN GUPTA VSSATYENDER (9811162525 SKSINGHL16@GMAIL.[15.06.2026
Block, Tis Hazari IMCD [KUMAR SINGH COM

ICourts, Delhi

303, Extension|Suit for Recovery |CS COMM-699/32026 01.07.2026 IKAMAL GUPTA VS MCD PANKAJ ROY|9811070396 IPANKAJKOTRA034@ [12.06.2026
Block, Tis Hazaril IKOTRA GMAIL.COM

ICourts, Delhi

303, ExtensionSuit for Recovery [CS COMM-728/2026 02.07.2026 ISATPAL CHOUDHARY VS ANORM[TARUN SINGH9990939308 IKTPARTNERSLLP@G (01.07.2026
Block, Tis Hazari ICONSTRUCTION PVT. LTD. AWANA MAIL.COM

ICourts, Delhi

303, ExtensionSuit for Recovery |CS COMM-729/2026 02.07.2026 [HINDUSTAN  ENTERTAINMENT]SUHAIL KHAN (9711190303 SUHAILKHANADV@G (01.07.2026

Block, Tis Hazaril
ICourts, Delhi

JAND HOSPITALITY VS GG
IENTERTAINMENT PVT. LTD.

IMAIL.COM




S.NO COURT DISTRICT COURT ROOM CASE NUMBER DATE OFPETITIONER NAME CATE ADVOCATE ADVOCATE EMAILID DATE OF E-
REGISTRATION RESPONDENT NAME MOBILE FILING

NUMBER

1303, ExtensionEXECUTION [EX COMM- AWRD BY ARB.03.07.2026 [EMU LINES PVT. LTD. VSUDAYKUMAR (8882303942 IADVUDAYKUMAR @G
Block, Tis HazariPETITION 84/2026 IPROMINENT COMTECH PVT. LTD. IMAIL.COM
ICourts, Delhi

02.07.2026

303, Extension|Suit for Recovery |[MISC DJ/418/2026 04.07.2026 [UNION OF INDIA VS MS ENKAY[[SHAN 9871300094 INA 03.07.2026
Block, Tis Hazari IENTERPRIESE ISACHDEVA
ICourts, Delhi

303, Extension/Suit for Recovery [MISC DJ/419/2026 04.07.2026 [UNION OF INDIA VS MS ENKAY[I[SHAN 9871300094 INA 04.07.2026
Block, Tis Hazari IENTERPRIESE ISACHDEVA
ICourts, Delhi

303, ExtensionEXECUTION [EXE. COMM. 298/2026 06.07.2026 ICICI BANK LTD. VSALOK KUMAR (9911000126 IALOK.ADV2001@GMA 04.07.2026
Block, Tis HazariPETITION IDHARMENDRA KUMAR IL.COM
ICourts, Delhi

303, ExtensionSuit for Recovery |CS COMM-747/2026 06.07.2026 RENU JINDAL VS MS APSHARVAN DEV 7703894232 SDEV9213295609@G (04.07.2026
Block, Tis Hazari IENTERPRIESES IMAIL.COM
ICourts, Delhi

303, ExtensionU/S 9OMP -I-COMM-580/2026  [09.07.2026 [TATA CAPITAL LTD. VS RAMLALSUNIL 9212190624 IDELHILAWYERS76@ [08.07.2026
Block, Tis HazariARBITRATION KUMAWAT ISEHRAWAT IGMAIL.COM
ICourts, Delhi

1303, ExtensionU/S 9OMP -I-COMM-581/2026 09.07.2026 [TATA CAPITAL LTD. VS JOGINDERSUNIL 0212190624 IDELHILAWYERS76@ [08.07.2026
Block, Tis HazariARBITRATION IKUMAR ISEHRAWAT GMAIL.COM
ICourts, Delhi

303, ExtensionU/S 9OMP -I-COMM-582/2026  |09.07.2026 [TATA CAPITAL LTD. VS GULSHAN|SUNIL 9212190624 IDELHILAWYERS76@ (08.07.2026
Block, Tis HazariARBITRATION IKHICHI ISEHRAWAT IGMAIL.COM
ICourts, Delhi

1303, ExtensionU/S 9OMP -I-COMM-583/2026  |09.07.2026 [TATA CAPITAL LTD. VS JAYSUNIL 9212190624 IDELHILAWYERS76@ [08.07.2026
Block, Tis HazariARBITRATION IPRAKASH ISEHRAWAT GMAIL.COM
ICourts, Delhi

1303, ExtensionU/S 9OMP-I-COMM584/2026 09.07.2026 [TATA CAPITAL LTD. VS KULDEEPPARUL BHOLA 9811452022 IANISH_BHOLA17@YA 08.07.2026
Block, Tis HazariARBITRATION INAIN [HOO.COM
ICourts, Delhi

303, ExtensionU/S 9OMP-I-COMM-618/2026 11.07.2026 UJJWAL FINANCE PVT. LTD VSVIKAS DEEP (9588100261 ILAWVIKAS99@GMAIL10.07.2026
Block, Tis HazariARBITRATION ISHOKENDER KUMAR .COM
ICourts, Delhi




S.NO COURT

DISTRICT COURT ROOM

1303, Extension|
Block, Tis Hazaril
ICourts, Delhi

Suit for Recovery

CASE NUMBER

CS COMM-793/2026

DATE
REGISTRATION

14.07.2026

OFPETITIONER

NAME
RESPONDENT NAME

ILAXMI ENTERPRISES VS MS
[HAUT MONDE HOSPITALITIES
IPVT. LTD.

CATE

ABHAY
IPANDEY

ADVOCATE
MOBILE
NUMBER

19958760086

ADVOCATE EMAILID DATE OF E-
FILING

IADVOCATEABAYPAN [13.07.2026
IDEY@GMAIL.COM

303, ExtensionEXECUTION [EXE COMM/ 318/26 15.07.2026 INEERAJ NATH SHARMA VS VIJAYMEENAKSHI 98918788260 IMINAKSHINATHS85JU (14.07.2026
Block, Tis HazariPETITION IKUMAR LY@GMAIL.COM

ICourts, Delhi

303, ExtensionU/S 9OMP -I-COMM-626/2026 15.07.2026 [TATA CAPITAL LTD. VS POOJA IPARUL BHOLA |9811452022 IANISH_BHOLA17@YA [14.07.2026
Block, Tis HazariARBITRATION IHOO.COM

ICourts, Delhi

303, ExtensionSuit for Recovery |[CS COMM-807/2026 16.07.2026 STATE BANK OF INDIA VSSUCHITA 8896002838 advocatesuchita@gmail 15.07.2026
Block, Tis Hazari IKALICHARAN DIXIT .com

ICourts, Delhi

303, ExtensionSuit for Recovery |CS COMM-808/2026 16.07.2026 IVIKRAM VS MCD IVIDYA SAGARB279971561 - 15.07.2026
Block, Tis Hazari ISHARMA

Courts, Delhi

303, Extension(Suit for Recovery |CS COMM-812/2026 17.07.2026 [UCO BANK VS SUNIL KUMAR ROYMANOJ 9211938138 IMANOJKUMARADVO (16.07.2026
Block, Tis Hazari IAND ANR IKUMAR ICATE81@GMAIL.COM

ICourts, Delhi

303, ExtensionU/S 340MP COMM/ 63/2026 18.07.2026 IKOUSHAL EXPORTS ORS. VS[PRIYANSHU (9667668919 ICHAMBERSOFPRIYA 17.07.2026
Block, Tis HazariARBITRATION I[HERO FINCORP LTD. [UPADHAYAY INSHU@GMAIL.COM

ICourts, Delhi

1303, Extension|Suit for Recovery |CS COMM-816/2026 18.07.2026 KB FASHIONS PVT. LTD. VSSIDHANT 9999369931 SIDDHANTBANGAO4 [17.07.2026
Block, Tis Hazari IVIKRANT ARORA IBANGA @GMAIL.COM

ICourts, Delhi

1303, ExtensionSuit for Recovery |CS COMM-815/2026 18.07.2026 IDALJIT KAUR ANAND VS MSRAKESH K9899454835 RKS108 @GMAIL.COM [17.07.2026
Block, Tis Hazari IFLAVOR OF SOUTHWALA PVT,SHUKLA

ICourts, Delhi ILTD.

303, Extension|Suit for Recovery |CS/COMM/ 826/2026 20.07.2026 JANIL NARENDRA VS M/S OCIOSYED 9599953459 INA 18.07.2026
Block, Tis Hazari [TOURS PVT. LTD. IMEESHAM

ICourts, Delhi IASHGHAR

303, ExtensionSuit for Recovery |CS/COMM/ 825/2026 20.07.2026 IMS SARDARI LAL AND CO. VS MSANIL SETHI ~ |9811109342 IASETHIADVOCATE@Y[18.07.2026

Block, Tis Hazaril
ICourts, Delhi

USB AND CO.

AHOO.COM




S.NO COURT

DISTRICT COURT ROOM

1303, Extension|
Block, Tis Hazaril
ICourts, Delhi

Suit for Recovery

CASE NUMBER

ICS COMM-824/2026

DATE
REGISTRATION

20.07.2026

OFPETITIONER

NAME
RESPONDENT NAME

[UNIVERSAL ALUMINIUM HOUSE]|
VS DINESH SINGH

CATE

A J GUPTA

ADVOCATE
MOBILE
NUMBER

9811105872

ADVOCATE EMAILID DATE OF E-
FILING

GUPTAAKSHAY@OUT
ILOOK.COM

18.07.2026

303, ExtensionSuit for Recovery |CS/Comm/ 831/2026 22.07.2026 BANK OF BARODA VS MR/SHAILENDER 8130237770 Shailender.sisodia@gm [21.07.2026
Block, Tis Hazari ROHTAS ISISODIA lail.com

ICourts, Delhi

303, Extension|Suit for Recovery |CS/Comm/ 832/2026 22.07.2026 BANK OF BARODA VS MRSHAILENDER (8130237770 Shailender.sisodia@gm [18.07.2026
Block, Tis Hazaril IKRISHNA KUMAR DAS ISISODIA lail.com

ICourts, Delhi

303, ExtensionSuit for Recovery |CS/Comm/ 833/2026 22.07.2026 IYOGINDER KUMAR JAIN VS C & BJATIN 9953283177 jka.legal@gmail.com [20.07.2026
Block, Tis Hazari IMASSCON PVT. LTD. IAGGARWAL

ICourts, Delhi

303, ExtensionSuit for Recovery |CS/Comm/ 834/2026 22.07.2026 BANK OF BARODA VS AZADSHAILENDER (8130237770 Shailender.sisodia@gm [18.07.2026
Block, Tis Hazari SINGH ISISODIA ail.com

ICourts, Delhi

303, ExtensionSuit for Recovery |CS/Comm/ 835/2026 22.07.2026 BANK OF BARODA VS AJANGEETANJALI (8447833470 vjansa@bankofbaroda.c19.07.2026
Block, Tis Hazari IKUMAR JAIN ISHARMA om

ICourts, Delhi

1303, ExtensionEXECUTION [EX COMM- AWRD BY ARB.23.07.2026 IAXIS BANK LTD. VS RASHMISHIVAM 7970440025 SHIVAMJHA@FIRSTA [22.07.2026
Block, Tis HazariPETITION 105/2026 IGUPTA IKUMAR JHA ISSOCIATES.IN

ICourts, Delhi

1303, Extension|Suit for Recovery |CS/Comm/ 850/2026 24.07.2026 IYOGESH MALIK VS NIVESHYESH PAL9717375409 INA 23.07.2026
Block, Tis Hazaril IPANCHAL ISINGH

ICourts, Delhi

303, ExtensionSuit for Recovery |CS/Comm/ 865/2026 27.07.2026 RAJ KUMAR MITTAL VS M/SSUNIL KUMAR |9711179823 INA 25.07.2026
Block, Tis Hazaril ILOKESH OIL MILL LIMITED

ICourts, Delhi

303, ExtensionU/S 9OMP -I-COMM-656/2026 28.07.2026 [TATA CAPITAL LTD. VS CHIMASUNIL 9212190624 IDELHILAWYERS76@ [27.07.2026
Block, Tis HazariARBITRATION IRAM PRAJAPAT ISEHRAWAT GMAIL.COM

ICourts, Delhi

1303, ExtensionEXECUTION [EXE. COMM. 358/2026 29.07.2026 STATE BANK OF INDIA VS AJAY[TIRATH LALj9g643228307 INA 28.07.2026

Block, Tis Hazaril
ICourts, Delhi

PETITION

IKUMAR

IYADAV




S.NO COURT

DISTRICT COURT ROOM

CASE NUMBER

DATE

REGISTRATION

OFPETITIONER

NAME VS
RESPONDENT NAME

ADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAIL ID

DATE OF E-
FILING

1303, ExtensionSuit for Recovery |CS/Comm/ 880/2026 130.07.2026 INISHA CHOPRA VS SACHINANKIT GUPTA 9953030485 IANKIT.GUPTA@GRAV [29.07.2026
Block, Tis Hazari IKUMAR ARYA ITASLEGAL.CO.IN
ICourts, Delhi
1303, ExtensionEXECUTION IEXE.COMM. 363/2026 131.07.2026 IPAWAN KUMAR VS MCD ISATYENDER (9811161525 ISKSINGHL16@GMAIL.|30.07.2026
Block, Tis HazariPETITION IKUMAR SINGH ICt
ICourts, Delhi
4 IMS ANIL KUMARCENTRAL 1304 EXECUTION [EXCOMM - Award by Arbo1-07-2026 IDHARAMBIR SANDHU Vs Union offAmit Dubey(P), 9910162280 sarthakjurist@gmail.co [30.06.2026
ISISODIA, DISTRICT] Comm/82/2026 [ndia through Senior Divisionall m
WUDGE, [Engineer
ICOMMERCIAL
ICOURT-04 304 [EXECUTION [Execution (Comm)/284/2026[01-07-2026 DIMPLE KEDIA Vs HARJEETHardik 7859984398 INA 30.06.2026
SINGH Aggarwal(P),
1304 IARBITRATION IOMP (I) (COMM)/556/2026 |02-07-2026 [TATA CAPITAL LIMITED VsSunil 9212190624 IDELHILAWYERS76@ (15.06.2026
IAGARWAL BROTHERS COMPANY sehrawat(P), GMAIL.COM
1304 IARBITRATION IOMP (I) (COMM)/557/2026 |02-07-2026 [TATA CAPITAL LIMITED VsSunil 9212190624 IDELHILAWYERS76@ (15.06.2026
IGAURAV YADAV sehrawat(P), GMAIL.COM
1304 IARBITRATION IOMP (I) (COMM)/564/2026 |03-07-2026 [TATA CAPITAL LTD Vs PUNEETANISH 9811452022 |Anish.bhola@Yahoo.co [09.06.2026
IBHOLA(P),
304 RECOVERY CS (COMM)/751/2026 06-07-2026 IKAMAL GUPTA Vs MUNICIPALIDEVENDER 9811070396 IPANKAJKOTRA034@ (04.07.2026
ICORPORATION OF DELHI IKUMAR GMAIL.COM
UAIN(P),
1304 EXECUTION [Execution (Comm)/300/2026/07-07-2026 IM/S RAKESH KUMAR GOEL Vssatyendra 9811161525 sksinghll6 @gmail.com [02.07.2026
IMUNICIPAL CORPORATION OFkumar singh(P),
IDELHI AND ANR
1304 IARBITRATION IOMP (I) (COMM)/572/2026 |09-07-2026 [TATA CAPITAL LIMITED VsSunil 9212190624 IDELHILAWYERS76@ [07.07.2026
IRICHHPAL YADAV sehrawat(P), GMAIL.COM
1304 IARBITRATION IOMP (I) (COMM)/602/2026 [10-07-2026 [TATA CAPITAL LIMITED VsSunil 9212190624 IDELHILAWYERS76@ (08.07.2026
IRAJKUMAR SO BHAWANIisehrawat(P), GMAIL.COM
SHANKAR
1304 IARBITRATION IOMP (I) (COMM)/604/2026 [10-07-2026 [TATA CAPITAL LIMITED Vs TARASSunil 9212190624 IDELHILAWYERS76@ [08.07.2026
SINGH lsehrawat(P), GMAIL.COM
304 RECOVERY ICS (COMM)/773/2026 10-07-2026 IMAHABIR PRASAD PROPGAURAV 9811753008 lkamalvijayadvocate@g 08.06.2026
IPERFECT TRADE Vs GANPATIKUMAR(P), mail.com
IMACHINE AND SPARES PVT LTD
304 IARBITRATION IOMP (I) (COMM)/607/2026 [10-07-2026 [TATA CAPITAL LIMITED Vs AJAY[PARUL 0811452022 |Anish.bhola@Yahoo.co [08.07.2026
IKUMAR IBHOLA(P),




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE

REGISTRATION

OFPETITIONER

NAME VS
RESPONDENT NAME

ADVOCATE

ADVOCATE
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ADVOCATE EMAIL ID

DATE OF E-
FILING

1304 IARBITRATION IOMP (I) (COMM)/606/2026 [10-07-2026 TATA CAPITAL LIMITED VsSunil 9212190624 IDELHILAWYERS76@ (08.07.2026
ILAXMAN SINGH sehrawat(P), GMAIL.COM
1304 IARBITRATION IOMP (I) (COMM)/605/2026 [10-07-2026 [TATA CAPITAL LIMITED Vs BALASSunil 9212190624 IDELHILAWYERS76@ [08.07.2026
IVIR SINGH KHANGROT lsehrawat(P), GMAIL.COM
304 IARBITRATION IOMP (I) (COMM)/603/2026 [10-07-2026 [TATA CAPITAL LIMITED Vs NEMISunil 9212190624 IDELHILAWYERS76@ (08.07.2026
ICHAND sehrawat(P), GMAIL.COM
304 TRADE MARK ICS (COMM)/787/2026 13-07-2026 INIKE V/S ASHOK KUMAR laastha 0810481016 mail@thelegist.com 10.07.2026
sharma(P),
304 EXECUTION [EXCOMM - Award by Arbi3-07-2026 IKOTAK MAHINDRA BANKRITESH(P), 9999495500 mohitmongaadvocate@ 27.06.2026
Comm/88/2026 LIMITED Vs DEEPAK KUMAR| igmail.com
IGUPTA
304 IEXECUTION [EXCOMM - Award by Arbji3-07-2026 IMANISH GOYAL Vs M/S DIPCOSH. KRISHAN/9818572958 na 12.07.2026
IComm/89/2026 IENTERPRISES AND Anr IGOPAL
1304 IARBITRATION IOMP (COMM)/61/2026 13-07-2026 ISUBHASH RATHI Vs M/s JUNEJAPRITAM(P), 0818215153 IRANA.LEGAL.X41A@G[10.07.2026
IFINANCE COMPANY AND Ors IMAIL.COM
1304 IARBITRATION IOMP (I) (COMM)/620/2026 [13-07-2026 [TATA CAPITAL LTD Vs MANJEET [PARUL 9811452022 |Anish.bhola@Yahoo.co [08.07.2026
IBHOLA(P),
304 ICONTEMPT Contempt Petition/21/2026 [15-07-2026 [THE INDIAN WOOD PRODUCTS|Shravan 6201970125 unitedmark@unitedand(13.07.2026
ICO LTD Vs UNIQUE WOODJBansal(P), united.coM
IPRODUCTS
304 RECOVERY CS (COMM)/796/2026 15-07-2026 IM/S HARI KISHAN SHRI KISHANAJAY BAHL(P),/9811222542 Bahl_ajay@hotmail.co (14.07.2026
JAND BROS Vs BEYOND THE]| m
WALLS
304 IEXECUTION [Execution (Comm)/315/2026 [15-07-2026 PRAMOD KUMAR MATHUR Vschanchal kumar9811043442 ILALITKUMARCO@HO 05.06.2026
IM/S SHREE NATHJEEjha(P), TMAIL.COM
IPHARMACEUTICALS
1304 IARBITRATION IOMP (I) (COMM)/637/2026 [16-07-2026 [TATA CAPITAL LTD Vs RIMPY IPARUL 9811452022 |Anish.bhola@Yahoo.co [08.07.2026
IBHOLA(P),
1304 EXECUTION IEXCOMM - Award by Arbji6-07-2026 IPKG Global Infra Projects Pvt LtdAvinash Kumar9871455577 advocatemithila@gmail 14.07.2026
Comm/92/2026 Earlier known as Mr Parveen Kumar{Trivedi(P), .com
IGupta Prop of Ms PK Gupta and Co
Vs DELHITOURISM AND|
1304 RECOVERY ICS (COMM)/800/2026 16-07-2026 JARUN VERMA PROP OF ASHOKRohit Jain(P), (9868619417 adv.rohidh@gmail.com (14.07.2026
I[ELECTRONICS Vs PIONEER|
IPOLYMERS PRIVATE LIMITED
1304 IARBITRATION IOMP (I) (COMM)/636/2026 [16-07-2026 [TATA CAPITAL LTD Vs DEVANSHU|PARUL 9811452022 |Anish.bhola@Yahoo.co [08.07.2026
ISHARMA IBHOLA(P),




S.NO COURT

DISTRICT COURT ROOM

CASE NUMBER

DATE
REGISTRATION

OFPETITIONER

NAME
RESPONDENT NAME

VSADVOCATE

ADVOCATE
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ADVOCATE EMAIL ID

DATE OF E-
FILING

304 IEXECUTION [Execution (Comm)/324/2026(17-07-2026 PREM BHARDWAJ PROP OF M/S[Robin 9560906864 robinbhardwaj529@gm [16.07.2026
PREM BROS Vs MUNICIPALBhardwaj(P), lail.com
ICORPORATION OF DELHI
1304 EXECUTION [EXCOMM - Award by Arb20-07-2026 IKOTAK MAHINDRA BANK LTD VsRITESH(P), 19999495500 mohitmongaadvocate@ (14.07.2026
Comm/97/2026 TAYYAB ALI igmail.com
304 [EXECUTION [ExXCOMM - Award by Arb20-07-2026 JAXIS BANK LTD Vs SATVEER IVIMAL 7970440023 shivamjha@firstassocia 14.07.2026
Comm/95/2026 IKHURANA(P), ttes.in
304 IEXECUTION [EXCOMM - Award by Arb20-07-2026 IAXIS BANK Ltd Vs ANU IVIMAL 7970440023 shivamjha@firstassocia [14.07.2026
Comm/96/2026 IKHURANA(P), ttes.in
304 EXECUTION [Execution (Comm)/339/2026[21-07-2026 IM/S NKR TEXTILES Vs M/sAMIT GARG(P),(91359218343 ladvamitgarg10502019 [14.07.2026
ISHARMA ENTERPRISES @gmail.com
304 IEXECUTION [EXCOMM - Award by Arb22-07-2026 IAXIS BANK LTD Vs JAGAT SINGH [VIMAL 7970440023 shivamjha@firstassocia 14.07.2026
IComm/100/2026 IKHURANA(P), tes.in
304 RECOVERY ICS (COMM)/840/2026 23-07-2026 IBANK OF BARODA Vs Kamlesh ISAGAR(P), 8130237770 shailender.sisodia@gm [21.07.2026
ail.com
304 RECOVERY CS (COMM)/858/2026 24-07-2026 UD SALES CORPORATION VsVASU 8768678417 VASUVIBHAV@GMAI 21.07.2026
IRASIK PRODUCTS PVT LIMITEDPUROHIT IL.COM
IAND ANR
1304 IMISC. Misc DJ/475/2026 27-07-2026 IDBI BANK Vs KASHISH JAIN IALOK KUMAR9310126010 SANJAYTHANKUR@Y [21.07.2026
IAPPLICATION IGUPTA(P), IAMIL.COM
304 RECOVERY CS (COMM)/864/2026 27-07-2026 PTYUSH JAIN Vs MIYUSH GARG ~ [KAMAL 9560570576 IMAILKAMALGARG@g [24.07.2026
IGARG(P), mail.com
304 IEXECUTION [Execution (Comm)/349/2026[27-07-2026 ILAXMI PUBLICATION PVT LTD VS(GAURAV 9582959560 rakeshk1987@yahoo.co [25.07.2026
[USHA RANI JAIN KOCHHAR(P), m
304 IARBITRATION  |OMP (I) (COMM)/656/2026 [28-07-2026 [TATA CAPITAL LTD Vs CHIMA[Sunil 9212190624 IDELHILAWYERS76@ [25.07.2026
IRAM PRAJAPAT sehrawat(P), GMAIL.COM
304 IARBITRATION  |OMP (I) (COMM)/669/2026 [30-07-2026 [TATA CAPITAL LIMITED Vs RK{Sunil 9212190624 DELHILAWYERS76@ [25.07.2026
IROADLINES sehrawat(P), GMAIL.COM
304 RECOVERY CS (COMM)/875/2026 30-07-2026 IMOHD ALI Vs ABDUL SALEEMROHIT 9999852111 n.saher.nss@gmail.com22.07.2026
SHAH KUMAR(P),
304 EXECUTION [Execution (Comm)/360/2026/30-07-2026 LOKESH KUMAR Vs MANOJRakesh 9811539888 na 27.07.2026
IKUMAR GUPTA [Patiyal(P),




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE
REGISTRATION

OFPETITIONER
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RESPONDENT NAME

VS
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FILING

1304 RECOVERY CS (COMM)/874/2026 30-07-2026 [UCO BANK Vs BHARAT SHARMAMANOJ 9211938138 manoikumaradv81@gm23.07.2026
JAND ANR IKUMAR(P), lail.com
1304 EXECUTION [Execution (Comm)/359/2026(30.07.2026 STATE BANK OF INDIA Vs SEPOY[TIRATH LALj9643328307 na 28.07.2026
IHEMRAJ BHAI VAGH IYADAV(P),
304 RECOVERY ICS (COMM)/884/2026 31-07-2026 ICAPITAL HIND FINANCE PVT LTDIGAGAN 0871365547 adv.gaganjindal@gmail.;27.07.2026
Vs JOGENDER VINDAL(P), com
304 IEXECUTION [Execution (Comm)/361/2026 [31-07-2026 [Ms JAI DAYAL KAPOOR Vs M/SShyam 9810062585 officec@sachambers.in 28.07.2026
IVARDHMAN ENTERPRISES ANDAgarwal(P),
IANR
304 EXECUTION [ExXCOMM - Award by Arbj31-07-2026 IMONEYWISE FINANCIALMehvish INO.9319212148  |khanmehvish2189@gm [29.07.2026
Comm/115/2026 SERVICES PVT LTD Vs PRIME[Khan(P), lail.com
IBIZWORLD PVT LTD
ISH. MANOJ KUMARICENTRAL 305 RECOVERY CS (COMM)/733/2026 01-07-2026 ISACHDEVA AUTO CENTRE Vs RAJIVINEET 999927-1724 vineetkalralegal a27-06-2026
IDISTRICT JUDGE IKUMAR VALECHA IKALRA(P), igmail.com
(COMMERCIAL
ICOURT)-05
305 IARBITRATION IOMP (COMM)/55/2026 01-07-2026 IM/S CAMMY TRADERS Vs M/S JAlrrakesh 8800609361 Santoshiyg@gmail.com (18-06-2026
BABA NANAK CLOTH TRADINGkumar(P),
ICO
305 RECOVERY CS (COMM)/731/2026 02-07-2026 ISMT MANJU JAIN Vs MR LALMAN[CHITRA 7042655532 IN/A 05-06-2026
IAND OTHERS ISINGH(P),
1305 IARBITRATION IOMP (I) (COMM)/562/2026 |02-07-2026 IDCB BANK LTD Vs ROHITASHIPARUL 9811452022 |Anish 30-06-2026
IKUMAR IBHOLA(P), lbhola170'yahoo.com
305 RECOVERY CS (COMM)/732/2026 02-07-2026 \Gaurav Gupta Vs Kamaljeet Kaur ~ |Atul Rathi(P), [9810540219 atulsuathi@hotrnail.co 12-06-2026
m
305 EXECUTION [ExXCOMM - Award by Arbjo4-07-2026 IM/S VIVEK TRAVELS PRIVATEGurpreet 8860901565 sachdeva.gurpreet@yah(03-07-2026
Comm/85/2026 ILIMITED Vs NORTHERN|Sachdeva(P), 00.com
RAILWAY
1305 EXECUTION [Execution (Comm)/301/2026|04-07-2026 PAPPU SETH Vs MUNICIPALVikas 9810566116 advocatevikassharma1i [28-02-2026
ICORPORATION OF DELHI ISharma(P), @gmail.com
1305 RECOVERY CS (COMM)/752/2026 06-07-2026 Rajat Saluja Vs VIRENDER SINGH|[Varun 9211489286 |Adwarunsakhuja@gmai27-06-2026
ISISODIYA alias SONU SISODIYA  |Sakhuja(P), l.com
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305 Misc DJ/427/2026 06-07-2026 State Bank Of India Vs MS AVASHISH 9873039121 ashishbatra85@gmail.c [04-07-2026
IAPPLICATION IPACKERS AND ANR IBATRA(P), om

305 RECOVERY ICS (COMM)/753/2026 07-07-2026 IMAHESHWARI CO[SANJAY 9810554030 sanjaygoel.com@gmail. [06-07-2026
(MAHESHWARI COMPANY) VSGOEL(P), com
IVANSS ALUMINIUM DESIGN LLP|
IAND ANR

305 RECOVERY CS (COMM)/754/2026 07-07-2026 IM/s Shree Sai Printers Vs M/s LaxmiVijay Kumar(P), (9810169432 IN/A 06-07-2026
IPrakashan Books Pvt Ltd

305 IARBITRATION IOMP (I) (COMM)/609/2026 [10-07-2026 [TATA  CPITAL LIMITED  VsSunil 0212190624 Delhilawrs76 @ 08-07-2026
SHARWAN KUMAR VAISHNAV sehrawat(P), igmail.com

1305 RECOVERY ICS (COMM)/775/2026 10-07-2026 IDANISH SHAKEEL Vs ICICI BANKIRAKESH 9911116314 IN/A 16-05-2026
ILTD ISRIVASTAVA(P

305 IARBITRATION IOMP (I) (COMM)/610/2026 [10-07-2026 [TATA  CPITAL LIMITED  VsSunil 9212190624 Delhilawyers76(a)gmail 08-07-2026
IPRADHUMAN SHAKTAWAT sehrawat(P), .com

305 RECOVERY CS (COMM)/784/2026 11-07-2026 WAGRITI PLASTICS LTD VsRakesh 9711771000 {Rakesh.advocatelS@g [10-07-2026
IKIRTIMAN CEMENTS AND[Kumar(P), mail.com
IPACKAGING INDUSTRIES LTD

1305 RECOVERY CS (COMM)/790/2026 13-07-2026 IMOHD ASIF Vs SHRI JAIMALAnand Singh(P),90868347568 IANAND.2905(a}GMAI [13-07-2026
SINGH IL.COM

1305 RECOVERY CS (COMM)/792/2026 14-07-2026 ARUN KUMAR GOYAL VsSandeep 89204-36824. IN/A 13-07-2026
IPRAKASH NAGPAL Vindal(P),

305 RECOVERY ICS (COMM)/799/2026 15-07-2026 [Mahalakshmi Textile Traders PrivatelAnkit Gupta(P), (9717134040 ladvocateankitg@mnail. 14-07-2026
limited Vs Ms Anu Ohri com

305 IARBITRATION IOMP (I) (COMM)/647/2026 [16-07-2026 [TATA CPITAL LIMITED Vs SHREE[Sunil 9212190624 Delhilawyers76(a)gmail 15-07-2026
IDEV NARAYAN PROJECTSsehrawat(P), .com
IPRIVATE LIMITED

1305 EXECUTION [Execution (Comm)/328/2026(17-07-2026 ISTATE BANK OF INDIA Vs HARITIRATH  LAILl9643228307 IN/A 16-07-2026
(OM GOUR IYADAV(P),
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305 RECOVERY CS (COMM)/821/2026 18-07-2026 Bank of Baroda Vs Piyush Tripathi |Geetanjali 7905900322 jawaha@bankofbaroda. [17-07-2026
ISharma(P), com
305 IEXECUTION [Execution (Comm)/341/2026 [21-07-2026 IASHISH VIJ Vs NORTH DELHIvidya sagar8279971516 IADVOCATEVIDYASAG [20-07-2026
IMUNICIPAL CORPORATION OFshrama(P), IAR94@GMAIL.COM
IDELHI
1305 I[EXECUTION [Execution (Comm)/342/2026[21-07-2026 RAJAT MALHOTRA Vs NORTHpidya sagari8279971516 IADVOCATEVIDYASAG [20-07-2026
IDELHI MUNICIPAL shrama(P), IAR94@GMAIL.COM
ICORPORATION OF DELHI
305 IARBITRATION IOMP (I) (COMM)/651/2026 [21-07-2026 [TATA CPITAL LIMITED Vs NAND|PARUL 0873039121 ashishbatra85@gmail.c [14-07-2026
IRAM SHARMA IBHOLA(P), om
305 IEXECUTION [Execution (Comm)/348/2026[24-07-2026 ICANARA BANK Vs BINDANAArun Yadav(P), |9625735051 IArunYadav8o3@gmail. [24-07-2026
IVENKAT ADARSH AND ANR com
305 IARBITRATION IOMP (COMM)/64/2026 25-07-2026 IMS NATIONAL INSURANCEShubham 0811575884 shubhamnsharma234@[24-07-2026
ICOMPANY LIMITED Vs M/SSharma(P), gmail.com
I[EXTREME AUTOMOBILES LLP
305 RECOVERY ICS (COMM)/868/2026 27-07-2026 USHA RANI AGGARWAL VSSACHET 9871273 111 |Advocatesacthetsharma|25-07-2026
INIKHIL GOEL ISHARMA(P), @ gmail
1305 EXECUTION [Execution (Comm)/357/2026 [28-07-2026 IM/S JASCH FOILS Vs MUFEESNAVEEN 7838656755 aashish_legalhub@yah [27-07-2026
IAHMAD @ PAPU CHOUDHARI ISAINI(P), 00.co.in
1305 IMSIC. Misc DJ/480/2026 28-07-2026 IM/S NEUTRAL NVOCC PVT LTD VSHITENDRA 8800634000 nahata.comRany@mnai27-07-2026
IAPPLICATION IM/S FREIGHT CARE LOGITECHKUMAR l.com
PVT LTD INAHATA(P),
1305 RECOVERY CS (COMM)/878/2026 30-07-2026 IM/s VEER TRADERS Vs M/s MDANKIT 8920634302 IN/A 20-07-2026
INFRA EQUIPMENTS AND SPARESISINGH(P),
305 IARBITRATION IOMP (I) (COMM)/671/2026 [30-07-2026 [TATA CAPITAL LIMITED Vs RK{Sunil 9212190624 Delhilawyers76(a)gmail [28-07-2026
IROADLINES and others lsehrawat(P), .com
305 IARBITRATION IOMP (I) (COMM)/672/2026 [30-07-2026 [TATA CAPITAL LTD Vs RKfSunil 9212190624 Delhilawyers76(a)gmail [28-07-2026
IROADLINES lsehrawat(P), .com
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305 IARBITRATION IOMP (I) (COMM)/680/2026 [31-07-2026 TATA CAPITAL LTD Vs BALAJISunil 9212190624 Delhilawyers76(a)gmail 27-07-2026
IGOODS CARRIER sehrawat(P), .com
6 ISH. RAM LALICENTRAL 410 OMP (DOMP (I) (COMM)/548/2026 [02-07-2026 [TATA CAPITAL LTD Vs NISHANT|Sunil 9212190624 Delhilawyers76 @gmail. 13.06.2026
IMEENA, DJ COMM- (COMM)/548/202 [TRADERS sehrawat(P), com
06 TIS HAZRI| 6
ICOURT CENTRAL
IDELHI
410 CS CS (COMM)/716/2026 02-07-2026 SWARNIM INVESTMENT ANDAMAN KUMAR(9312212065 sbgdelhi@gmail.com  [16.06.2026
(COMM)/716/2026 FINANCE PVT LTD Vs M/SGOLA(P),
INTERNATIONAL TRACTORS LTD|
IAND ORS
410 CS CS (COMM)/715/2026 02-07-2026 IDAYANAND ANGLO VEDICMILIND 8750391412 thejuralsolutions@gmaif10.06.2026
(COMM)/715/2026 ICOLLEGE TRUST AND|SRIVASTAVA(P l.com
IMANAGEMENT SOCIETY Vs DAYV)),
IMODEL HIGHER SECONDARY|
ISCHOOL
410 CS ICS (COMM)/735/2026 03-07-2026 [UNION BANK OF INDIA Vs NEERAALOK 19911000126 IALOKADV2001@GMAI[16.06.2026
(COMM)/735/2026 INIGAM AND ORS [KUMAR(P), L.COM
410 CS CS (COMM)/734/2026 03-07-2026 IVIVA BOOKS PRIVATE LTD VsNarender 9811140704 nvashishta@gmail.com [08.06.2026
(COMM)/734/2026 INISHANT RASTOGI Vashishta(P),
410 OMP (DOMP (I) (COMM)/563/2026 [03-07-2026 [TATA CAPITAL LTD Vs SAARANISH 9811452022 |Anish_bhola17@yahoo. [08.06.2026
(COMM)/563/2026| [TRADERS 2303 IBHOLA(P), icom
410 OMP IOMP (COMM)/56/2026 07-07-2026 [UMA DEVI Vs KOTAK MAHINDRAIANJUM NAAZ (8287807074 rajivinarain@gmail.co [30.06.2026

(COMM)/56/2026

IBANK LIMITED

m
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410 [Execution [Execution (Comm)/302/2026/08-07-2026 ISH RADHEY SHYAM [Robin

(Comm)/302/2026 IMUNICIPAL CORPORATION OFBhardwaj(P),
IDELHI

410 CS CS (COMM)/755/2026 08-07-2026 IDEE PEE BOTTALLING SOLUTIONROSHAN 0818732254 roshankumaradvocate [09.06.2026
(COMM)/755/2026 Vs M/S Bg BREVERAGE P LTD KUMAR(P), @gmail.com

410 CS CS (COMM)/765/2026 09-07-2026 ISMT REEMA GUPTA Vs SHRI TITUVikrant 7082794683 varora1971@gmail.com (07.07.2026
(COMM)/765/2026 IBHATI |Arora(P),

410 [Execution [Execution (Comm)/307/2026(10-07-2026 IRIYA VASHISHT Vs NEELAMIKAPIL
(Comm)/307/2026 SINGH IKUMAR(P),

410 CS CS (COMM)/772/2026 10-07-2026 BAJAJ RESOURCES PRIVATE LTDManoj 9868650379 manojkr_singh@hotma(08.07.2026
(COMM)/772/2026 Vs ASHOK KUMAR AND ORS [Kumar(P), il.com

410 IOMP (DOMP (I) (COMM)/597/2026 [10-07-2026 [TATA CAPITALS LTD Vs PRADEEPANISH 9811452022 |Anish_bhola17@yahoo. |07.07.2026
(COMM)/597/2026 IKUMAR 4709 IBHOLA(P), com

410 OMP (DOMP (I) (COMM)/598/2026 [10-07-2026 [TATA CAPITAL LTD Vs AJAYANISH 0811452022 |Anish_bhola17@yahoo. |07.07.2026
(COMM)/598/202 KUMAR 7449 [BHOLA(P), lcom
6

410 CS CS (COMM)/785/2026 13-07-2026 ISHRI SUMIT SHARMA Vs SHRIAKASH TOMAR|9868930507 05.07.2026
(COMM)/785/2026, IKEWAL KISHAN SHARMA
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410 OMP (DOMP (I) (COMM)/619/2026 [13-07-2026 [TATA CAPITAL LTD Vs SONE LAL |ANISH 9811452022 |Anish_bhola17@yahoo. 08.07.2026
(COMM)/619/2026 IBHOLA(P), com

410 IOMP IOMP (COMM)/60/2026 13-07-2026 IATUL KUMAR SONI Vs SBI CARDS|Tarun 9773839479 lexlegaloo1@gmail.com(08.07.2026
(COMM)/60/2026 PAYMENT AND SERVICESkumar(P),

ILIMITED

410 CS CS (COMM)/794/2026 15-07-2026 IANUKUL ENTERPRISES PRIVATEANIL KUMAR9953686474 aniladvocate1982@gma 08.07.2026

(COMM)/794/2026, LIMITED Vs MR RAJKUMARSHARMA il.com
ICHANANA

410 OMP (DOMP (I) (COMM)/634/2026 [16-07-2026 IM/S IDFC FIRST BANK LIMITEDRAHUL 9891009515 ILEXPACIFIC03@GMA [11.07.2026
(COMM)/634/202 Vs MADHUMITA SINGH IKASHYAP(P), 1L.COM
6

410 OMP (DOMP (I) (COMM)/635/2026 [16-07-2026 [TATA CAPITAL LTD VSANISH 0811452022 |Anish_bhola17@yahoo. [08.07.2026
(COMM)/635/2026| IGYANENDRA SINGH IBHOLA(P), lcom

410 CS ICS (COMM)/809/2026 17-07-2026 KISHAN KUMAR Vs MANJITrajeev kumar9312276651 29.06.2026
(COMM)/809/202 ISINGH tewari(P),
6

410 CS ICS (COMM)/810/2026 17-07-2026 IM/S TATA CAPITAL CABLES INDIArajeev ~ kumarg312276651 30.06.2026
(COMM)/810/2026| IPVT LTD Vs RAJIV DIXIT tewari(P),

410 OMP (DOMP (I) (COMM)/649/2026 [17-07-2026 IM/S TATA CAPITAL LTD Vs SUNILSunil 9212190624 Delhilawyers76 @gmail. 10.07.2026
(COMM)/649/202 IATAL sehrawat(P), com
6
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410 [Execution [Execution (Comm)/333/2026[20-07-2026 STATE BANK OF INDIA VSTIRATH LAILl9643228307 17.07.2026
(Comm)/333/2026 ISARAMMA G SAKARIA IYADAV(P),
410 [Execution [Execution (Comm)/334/202620-07-2026 ICANARA BANK Vs VIKRAMArun Yadav(P), |9910431437 arunyadav8o3@gmail.c(15.07.2026
(Comm)/334/2026 (BORROWER) AND ANR om
410 CS ICS (COMM)/838/2026 23-07-2026 IPUNJAB NATIONAL BANK VsSh. Mohit Raj 8800792205 mohitrajadvocate@gma15.07.2026
(COMM)/838/202 IRUCHI JAIN PROP OF RUCHIKA| il.com
6 IFAB
410 CS ICS (COMM)/837/2026 23-07-2026 IMANMEET SINGH KHURANA Vssatyendra 0811161525 sksingh116@gmail.com [18.07.2026
(COMM)/837/2026| IMUNICIPAL CORPORATION OFkumar singh(P),
IDELHI
410 CS CS (COMM)/869/2026 28-07-2026 RAHUL NAGPAL AND ANR VsYogesh 0871204245 INoorkeshav.46@gmail. 24.07.2026
(COMM)/869/202 JARUN TANEJA IChhabra(P), com
6
410 CS CS (COMM)/873/2026 20-07-2026 IM/S J D INDUSTRIES (INDIA)sanjoit ray(P), [9811698170 sanjoitnp@gmail.com [23.07.2056
(COMM)/873/2026 LIMITED Vs M/S M K
INFRASTRUCTURE PRIVATE
ILIMITED
410 OMP (DOMP (I) (COMM)/666/2026 [29-07-2026 IM/S TATA CAPITAL LTD VsSunil 9212190624 Delhilawyers76 @gmail. [25.07.2026
(COMM)/666/202 IMANINDER SINGH sehrawat(P), com
6
410 OMP (DOMP (I) (COMM)/673/2026 [31-07-2026 IM/S TATA CAPITAL LTD Vs RK{Sunil 9212190624 Delhilawyers76 @gmail. [25.07.2026
(COMM)/673/2026, IROADLINES sehrawat(P), com
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ICOURT ROOM[CIVIL SUIT ICS(COMM) 706/2026 01.07.2026 RAM PRAKASH VS MUNICIPALLANIRUDDH 9953539599 legal.aniruddh@gmail.c09.06.2026
1302 ICORPORATION OF DELHI KHANDELWAL om
ICOURT ROOM[CIVIL SUIT ICS(COMM)705/2026 01.07.2026 IM/S ATC LOGISTICAL SOLUTIONSM.S. PANWAR (9811441760 mspanwarandsons@gm|25.06.2026
1302 IPVT. LTD. VS CHINAR FORGE]| lail.com

ILIMITED
ICOURT ROOMCIVIL SUIT OMP(I)(COMM) 547/2026  [02.07.2026 [TATA CAPITAL LTD VS TRANSCOSUNIL 9212190624 delhilawyersy6 @gmail. [15.06.2026
1302 ILOGISTICS PVT. LTD. ISEHRAWAT com
ICOURT ROOMCIVIL SUIT ICS(COMM) 719/26 02.07.2026 IDHARMENDRA KUMAR & ORS.RAM 9711232231 advramanugrahsingh@ [12.06.2026
1302 (CHOLAMANDALAM INSURANCEANUGRAH igmail.com

ICOMPANY LIMITED & ANR. ISINGH
ICOURT ROOMCCIVIL SUIT OMP(I)(COMM) 537/2026  [16.06.2026 [TATA CAPITAL LTD VS AJABSUNIL 9212190624 delhilawyers76 @gmail. 12.06.2026
1302 ISINGH CONSTRUCTION ISEHRAWAT com
ICOURT ROOMCIVIL SUIT ICS(COMM) 736/2026 03.07.2026 M. DUTTA TEXTILE VSRAVINDER  K9810689456 advravinderrawat@gma(16.06.2026
1302 RUCHIMED RETAIL VENTURESRAWAT fil.com

ILLP & ORS.
ICOURT ROOMCCIVIL SUIT ICS(COMM) 738/2026 03.07.2026 IM/S S.K. EDUCATIONS PVT LTD.,AARZOO 9540129000 |Aneja.aarzoo@gmail.co [16.06.2026
1302 IVS SANDEEP KUMAR & ANR. IANEJA m
ICOURT ROOM[CIVIL SUIT ICS(COMM) 737/2026 03.07.2026 IPUSHPA DEVI AGGARWAL VSSANA ANSARI 9818053386 lansari- 11.06.2026
302 INDU BALA SINGHAL rbse@yahoo.com
ICOURT ROOMCIVIL SUIT IOMP(I) COMM 565/2026 04-07-2026 [TATA CAPITAL LTD VS IQBALANISH BHOLA |9811452022 |Anish_bhola17@yahoo. 09-06-2026
1302 ISINGH 3949 com
ICOURT ROOM[CIVIL SUIT ICS(COMM) 746/2026 06.07.2026 STATE BANK OF INDIA VS MR.SUCHITA 8896932838 lagnihotrisuchita@gmail(11.06.2026
1302 IFURQUAN ALI IDIXIT .com
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ROOM[CIVIL SUIT ICS(COMM) 750/2026 06.07.2026 IKRBL LIMITED VS PRASAD RICESHRAVAN 6201970125 unitedmark@unitedando4.07.2026

1302 IMILL & ANR. IKUMAR united.com
IBANSAL
ICOURT ROOM[CIVIL SUIT OMP(I)(COMM) 599/2026  [10.07.2026 TATA CAPITAL LTD. VS|SUNIL 9212190624 Delhilawyers76 @gmail. 08.07.2026
1302 IVIRENDRA ISEHRAWAT com
ICOURT ROOM[CIVIL SUIT OMP(I)(COMM) 600/2026 [10.07.2026 [TATA CAPITAL LTD. VS NEERAJ|SUNIL 9212190624 Delhilawyers76 @gmail. 08.07.2026
1302 IBANSAL ISEHRAWAT com
ICOURT ROOMCIVIL SUIT CS(COMM) 7711/2026 11.07.2026 WAGRITI PLASTIC LTD. VS AARAVIRAKESH 9711771000 rakesh.advocate18@gm [10.07.2026
1302 IPACKAGING PVT. LTD. IKUMAR lail.com
ICOURT ROOMCCIVIL SUIT ICS (COMM) 786/2026 13.07.2026 ROBIN MITTAL VS MUKESHHARDIK 7859984398 advocatehardikaggarwa (08.07.2026
1302 IKUMAR IAGGARWAL l@gmail.com
ICOURT ROOMCIVIL SUIT ICS(COMM) 788/2026 13.07.2026 INFINITY INDUSTRIES PVT. LTD.VARUN 9899547705 @varun_dhingra@gma [11.07.2026
1302 IVS M/S SUN INDUSTRIES & ORS. [DHINGRA fil.com
ICOURT ROOMCCIVIL SUIT IOMP(I)(COMM) 648/2026 [16.07.2026 [TATA CAPITAL LTD VS AAKASH|SUNIL 9212190624 Delhilawyers76 @gmail. 15.07.2026
1302 IKAMAL SHARMA ISEHRAWAT com
ICOURT ROOM[CIVIL SUIT ICS(COMM)/801/2026 16.07.2026 IM/S ESS AAR COURIER PVT LTDMANJEET 9555178859 06.07.2026
1302 IVS M/S EXCEL BOOK PVT LTD. ISINGH
ICOURT ROOMCCIVIL SUIT ICS(COMM) 819/2026 18.07.2026 ISUCHITA DOBHAL VS MS BAJAJPRASHANT 9990986021 psbhardwaj@gmail.co [07.07.2026
1302 IALLIANZ LIFE INSURANCE CO.BHARDWAJ m
ILTD.

ICOURT ROOM[CIVIL SUIT ICS(COMM) 822/2026 20.07.2026 IAMAN GOYAL VS ASHOK KUMARMANISH 9811107462 manish_migalni@yaho [15.07.2026
1302 SHARMA IMIGLANI 0.com




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE

REGISTRATION

OFPETITIONER

NAME VS
RESPONDENT NAME

ADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAIL ID

DATE OF E-
FILING

ICOURT ROOM[CIVIL SUIT OMP(I)(COMM) 652/2026 [22.07.2026 [TATA CAPITAL LTD VS NAND RAMANISH BHOLA |9811452022 |Anish_bhola17@yahoo. 14.07.2026
1302 ISHARMA 1184 com
ICOURT ROOM[CIVIL SUIT OMP(I)(COMM) 653/2026 [22.07.2026 [TATA CAPITAL LTD VS SATISH IANISH BHOLA (9811452022 |Anish_bhola17@yahoo. 14.07.2026
302 com
ICOURT ROOMCIVIL SUIT OMP(I)(COMM) 654/2026 [22.07.2026 [TATA CAPITAL LTD VS VIKASANISH BHOLA 9811452022 |Anish_bhola17@yahoo. [14.07.2026
1302 IKUMAR com
ICIVIL SUIT ICS(COMM)/839/2026 23.07.2026 IMS S.K. EDUCATIONS PVT LTD VSAARZOO 9540129000 laneja.aarzoo@gmail.co 21.07.2026
IBACHPAN INTERNATIONALANEJA m
IPUBLIC SCHOOL AND ANR.
ICIVIL SUIT ICS(COMM) 845/2026 23.07.2026 IM/S A.D. BRASS EMPORIUM VSANUJ ARORA (9999238801 anujaroraadv@gmail.co20.07.2026
IVISTA RETAILS PVT LTD. m
ICIVIL SUIT ICS(COMM) 857/2026 24.07.2026 IDEV AGRO INTERNATIONAL VSSHOBHIT 8447052623 sandjlawassociates1@g [23.07.2026
INAZAR MOHAMMAMAD & ORS  |[GUPTA mail.com
ICIVIL SUIT ICS(COMM) 859/2026 24.07.2026 IM/S SILVER ARTS VS M/S LALAIANIS AHMED (9818843330 23.07.2026
IRAM PRATAP SWARNKAR & ORS.
ICIVIL SUIT IOMP(I) COMM 670/2026 30.07.2026 [TATA CAPITAL LTD. VS RKSUNIL 9212190624 Delhilawyers76 @gmail. [28.07.2026
[ROADLINES ISEHRAWAT com
8 ISH. RAMESH|CENTRAL 308 Possession ICS (COMM)698/2026 01-07-2026 IJANIL NARENDRA Vs MS COLOURSSYED MEESAM9599953459 syedmeesam.adv16@g [12-06-2026
[KUMAR -17 landRecovery IMULTIMEDIAPVTLTD AND ORS |ASGHAR mail.com
IDISTRICT JUDGE, ofRent/Damages/
ICOMMERCIAL Mesneprofit:SECTI
ICOURT IONg
308 Recovery of Money |CS (COMM)704/2026 01-07-2026 IAnkur Garg Vs Baljeet Singh Saini  [Mahesh 9810133604 19-06-2026
[Katyayen tridentlaw@hotmail.co
m
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1308 I[EXECUTION [Execution(Comm.)283/2026 |01-07-2026 [RAIS AHMAD Vs ANEES AHMAD [AMIT KUMAR@8851145382 mesanjaykumar777@g [10-06-2026
ISINGH mail.com
IRAGHAVA
1308 IMISC. Misc DJ409/2026 02-07-2026 Eklingiee Polymers Pvt Ltd Vs  AT[Vimal kumar8920559398 INOT AVAILABLE 01-07-2026
IAPPLICATION Pipes India Pvt Ltd IDhingra
1308 IMISC. Misc DJ410/2026 02-07-2026 [HARMIT SINGH Vs KAPIL DEVICHITRA SINGH|[9999475519 INOT AVAILABLE 01-07-2026
IAPPLICATION IAND ANR
308 IMISC. Misc DJ411/2026 02-07-2026 Delhi Gujrat Road CarrierVsThe NewMUKESH 9971990798 INOT AVAILABLE 01-07-2026
IAPPLICATION [India Insurance Co Ltd IAGGARWAL
1308 RECOVERY CS (COMM)725/2026 02-07-2026 JANAND SAINI Vs LALIT CHHOKAR|SHALU 9811041494 INOT AVAILABLE 01-07-2026
IKARDAM
308 U/S 9 OFOMP (I)(COMM.)549/2026 [02-07-2026 [TATA CAPITAL LTD Vs GAJRAJ|Sunil sehrawat [9212190624 Delhilawyers76 @gmail. 01-07-2026
IARBITRATION SUBE SINGH com
IACT
1308 U/S OFOMP (I)(COMM.)554/2026 (02-07-2026 [TATA CAPITAL LTD Vs RAMAANISH BHOLA 9811452022 IANISH 01-07-2026
IARBITRATION IGRAND CEREMONIALLLP 2563 IBHOLA17@YAHOO.CO
IACT M
1308 U/S 9 OFOMP (I)(COMM.)555/2026 [02-07-2026 Somnath Kamra Vs MS NeoALOKBHATT (9810494638 YJURIS_CONSULT@RE|01-07-2026
IARBITRATION Developers Pvt Ltd IDIFFMAIL.COM
IACT
308 EXECUTION [Execution(Comm.)292/2026 |02-07-2026 IHARI PRAKASH GUPTAVsSwatiKISHORE 9811062684 kkishore.srivas@gmail.c |01-07-2026
|Agarwal [KUMAR om
ISRIVASTAVA
308 IMISC. Misc DJ432/2026 07-07-2026 ISMT SHEELA DEVI AND ORS VsParmeet Singh9810082422 INOT AVAILABLE 06-07-2026
IAPPLICATION IMS AMBUJ HOTEL AND[Bhalla
REALESTATE PVT LTD
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1308 IMISC. Misc DJ433/2026 07-07-2026 SREE GOKULAM CHITrakesh garg 19990333933 INOT AVAILABLE 06-07-2026
IAPPLICATION IANDFINANCE CO PVT]
ILTDVSRAMAN DOGRA
1308 IMISC. Misc DJ434/2026 07-07-2026 SREE GOKULAM CHITJrakesh garg 19990333933 INOT AVAILABLE 06-07-2026
IAPPLICATION IANDFINANCE CO PVT LTD Vjg
REKHA DOGRA
308 Trade Mark(CS (COMM)769/2026 09-07-2026 XXXXXVsXXXXX lAastha Sharma (9810481016 mail@,thelegist.com [08-07-2026
|Act1999:134
308 iu/s 9 OFOMP (I)(COMM.)577/2026 [09-07-2026 [TATA CAPITAL LTD. Vs ANKITSunil sehrawat [9212190624 Delhilawyers76 @gmail. [08-07-2026
IARBITRATION SHARMA com
IACT
308 U/S 9 OFOMP (I)(COMM.)578/2026 (09-07-2026 [TATA CAPITAL LTD.Vs RATTAN[Sunil sehrawat [9212190624 Delhilawyers76 @gmail. 08-07-2026
IARBITRATION ILAL com
IACT
308 IMISC. Misc DJ444/2026 11-07-2026 Rajiv Enterprises and Ors Vs GodrejSalima Zahirg990170373 ILOHATI.ANUP009@G [10-07-2026
IAPPLICATION [Finance Ltd ISiddiqui MAIL.COM
308 u/S 9 OFOMP (I)(COMM.)621/2026 [13-07-2026 IHDFC BANK Vs NIKHIL SHARMA [PARUL BHOLA 9811452022 IANISH 11-07-2026
IARBITRATION IBHOLA17@YAHOO.CO
IACT M
1308 EXECUTION [Execution(Comm.)316/2026 [15-07-2026 Ram Niwas Goel Vs MunicipallAvinash Kumar9871441764 Email:14-07-2026
ICorporation of Delhi [Trivedi aktrivedila\votrices@g
mail.com
308 U/S 9 OFOMP (I)(COMM.)646/2026 [16-07-2026 [TATA CAPITAL LTD. Vs VIRAAJ|Sunil sehrawat [9212190624 Delhilawyers76 @gmail. [15-07-2026
IARBITRATION I[EARTH MOVERS com
IACT
308 EXECUTION [Execution(Comm.)321/2026 [16-07-2026 Varun Paliwal Vs NichiSAMRIDHI 9654713565 info@kclellp.com 15-07-2026
[Manufacturing PrivateLimited
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1308 I[EXECUTION [Execution(Comm.)325/2026 [17-07-2026 ISBI Vs JAI KISHAN DASS [TIRATH LALjg643228307 INOT AVAILABLE 16-07-2026
IYADAV
308 [EXECUTION Ex.COMM -Award byArb.[17-07-2026 [VAKSHINI URBAN COOPERATIVEAARTI BANSAL|9971729922 INOT AVAILABLE 16-07-2026
Comm.93/2026 ISOCIETYVSARUN KUMAR YADAV
308 RECOVERY ICS (COMM)817/2026 18-07-2026 IBASHESHWAR LAL AND[Rajeev Bansal 8377998979 lacquitylawassociates@g|17-07-2026
ISONSHUF Vs VALLABH STUDIO mail.com
308 RECOVERY ICS (COMM)818/2026 18-07-2026 Rajneesh verma sole proprietorof Ms{Sahil Ahuja 8588057040 nayatilegal@gmail.com [17-07-2026
[IndotexVsMs Satnam Enterprises
308 IMISC. Misc DJ465/2026 21-07-2026 SREE GOKULAM CHITJrakesh garg 9990333933 INOT AVAILABLE 20-07-2026
IAPPLICATION IANDFINANCE (¢0) PVT]
ILTDVSRAMAN DOGRA
308 RECOVERY CS (COMM)848/2026 24-07-2026 [ESCON INTERNATIONALPRIVATEMANISH 0811529112 mangla.ipr@gmail.com [23-07-2026
ILIMITED Vs JAYACHANDRASINGHAL
IBEARINGSINDIA PRIVATE
ILIMITED
308 RECOVERY ICS (COMM)870/2026 28-07-2026 'USB PUBLISHERS DISTRIBUTORS[RAJESH 9899986979 IRAJESHKUMAR @RKC[27-07-2026
IPVT. LTD. VS. SRI VENKTESHWARKUMAR O.IN
IA BOOK AGENCY
o ISH. ANIL ANTIL,CENTRAL ICS IDLCT010110922026 01-07-2026 IBAKSHI BROS AGEN PVT LTD VsDalip 9313513674 IDALIPSHARMA.ADV@12.06.2026
IDISTRICT JUDGE), (COMM)/702/2026| IASHWANI SHARMA PROP MS|Sharma(P), IGMAILCOM
ICOMMERCIAL ISUPER INDIA FIRESAFETY
ICOURT-09
CS IDLCT010112692026 01-07-2026 IBIMLA PATHAK SOLEANIL 9958265878 advocateanil64@gmail. 19.06.2026
(COMM)/701/2026 IPROPRIETOR OF CANDID HOMEKUMAR(P), com
IFURNITURE Vs SAI HOTAL AND|
[TESORT PVT LTD THROUGH IT§|
IDIRECTOR
CS IDLCT010119002026 09-07-2026 |Arihant Jain Vs Neetu Rajput IMANISH 953575001 08.07.2026
(COMM)/768/2026 IKUMAR THEMKSLAWHOUSE
ISINGH(P), @GMAIL.COM
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CS IDLCT010119862026 09-07-2026 Canara Bank Vs JAI NANDANANUJ 9999490798 advocateanujagarwal@ (08.07.2026
(COMM)/767/2026 TTWARI IAGARWAL(P), igmail.com
CS IDLCT010120732026 11-07-2026 IDABUR INDIA LTD Vs PUNITHA[Hemant 9811085066 wakilhra@hotmail.com 10.07.2026
(COMM)/779/2026 RAMANATHAN AND ORS IGupta(P),
CS IDLCT010121202026 11-07-2026 Sangeeta Sharma Vs STATE BANK[Dr Anurag9810059650 10.07.2026
(COMM)/778/2026 IOF INDIA IKumar INFO@ASVASSOCIAT

|Agarwal(P), [ES.COM
IEXCOMM - AwardDLCT010122042026 13-07-2026 ISANGITA SAINI Vs VISHAL SINGH] 899234139 advocatetomjoseph@g [10.07.2016
by Arb| JANR ORS mail.com
IComm/90/2026
CS IDLCT010122902026 15-07-2026 ISh Rohit Aggarwal Vs SmtLaxmi devi[Tarun 8287833433 14.07.2016
(COMM)/795/2026 Sharma(P),
Execution IDLCT010122932026 15-07-2026 INEERAJ NATH SHARMA Vs VIJAYMEENAKSHI 9891878260 minakshinath85iulv@gifi4.07.2016
(Comm)/318/2026 IKUMAR Nath(P), nail.coin
OMP (DDLCT010123192026 15-07-2026 [TATA CAPITAL LTD Vs LOKESH|PARUL 0811452022 |Anish 14.07.2016
(COMM)/627/2026, IKUMAR IBHOLA(P), lbhola17(ioyahoo.com
CS IDLCT010124422026 16-07-2026 |Abhishek Kumar Vs MUNICIPALSANJAY 9968010672 lawyer.sanj ay@15.07.2026
(COMM)/803/202 ICORPORATION OF DELHI IKUMAR(P), igmail.com
6
CS IDLCT010128212026 21-07-2026 IMANOJ KUMAR JAINAKSHAT 8287831539 IAKSHATJAINAS 20.07.2026
(COMM)/829/202 IPROPRIETOR OF ORIENTYAIN(P), ISOCIATES@GMAIL.
6 [TRADERS Vs VIJAY KUMAR| COM

IAGGARWAL PROPRIETOR OF
IALPNA VISUAL PACKAGING AIDS

CS IDLCT010130892026 23-07-2026 |Anil Chugh Vs Sunstar Fabrics |Anil Kuman8920381420 ady.animishral‘@emaiic22.07.2026
(COMM)/841/2026 Mishra(P), om
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CS IDLCT010131002026 23-07-2026 IMs Baisakhi Ram Girdhari Lal Vs MsSAYUSHI 8700704504 lkgslegalcorpllp@gmail. [22.07.2026
(COMM)/842/202 INavkar Metals IGUPTA(P), com
6
CS IDLCT010133332026 27-07-2026 IMS CAXTON PRESS PVT LTD VsNITIN 958617492 mnglawoffice@gmail.coj25.07.2026
(COMM)/866/202 SUBODH GUPTA IGOEL(P), m
6
OMP (DIDLCT010134222026 28-07-2026 [TATA CAPITAL LTD Vs YASH{Sunil 9212190624 Delhilawyers76 Ciil27.07.2026
(COMM)/659/2026| ICONSTRUCTION CO sehrawat(P), lemail.com
OMP (DIDLCT010134242026 28-07-2026 [TATA CAPITAL LTD Vs SANJEEV|Sunil 9212190624 Delhilawyers76 Ciil27.07.2026
(COMM)/660/202 IKUMAR sehrawat(P), lemail.com
6
Execution IDLCT010134772026 28-07-2026 INEELANSH ELECTROTECHNEERU 9871928608 nn_nagpal@yahoo.co.i [27.07.2026
(Comm)/354/2026 SYSTEMS PVT LTD Vs RAMANAGPAL(P), n

IMOTORS
OMP IDLCT010134862026 28-07-2026 IMS SATYAM POLYKNITS Vs MS|PANKAJ 0811253529 pankaj@fortunelegal.in27.07.2026
(COMM)/66/2026 IEXCEL VINYL COATINGS PRIVATEMEHTA(P),

ILIMITED
OMP (DDLCT010137382026 31-07-2026 IBAJAJ FINANCE LIMITED VsJOGINDER 9810315334 jusjuris@gmail.com 30.07.2026
(COMM)/674/2026, IATUL MOHAN DARANDALE ISUKHIJA(P),
CS IDLCT010137682026 31-07-2026 SAROJ BALA Vs  Municipalsatyendra 9811161525 sksinghll6 @gmail.com [30.07.2026
(COMM)/885/202 ICorporation of Delhi lkumar singh(P),
6
OMP (I)DLCT010108252026 01-07-2026 [TATA CAPITAL LTD Vs SAARANISH 9811452022 |Anish 09.06.2026
(COMM)/543/2026| [TRADERS 5644 IBHOLA(P), bhola17(ioyahoo.com
OMP (I)DLCTo10108272026 01-07-2026 [TATA CAPITAL LTD Vs SAARANISH 9811452022 |Anish 09.06.2026
(COMM)/542/2026| [TRADERS 2304 IBHOLA(P), bhola17(ioyahoo.com




S.NO COURT DISTRICT COURTROOM  CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILID DATE OF E-
REGISTRATION RESPONDENT NAME MOBILE FILING

NUMBER

OMP (DDLCT010110942026 01-07-2026 [TATA CAPITAL LTD Vs GAURAV[Sunil 9212190624 Delhilawyers76 Ciill12.06.2026
(COMM)/541/2026 INAGPAL sehrawat(P), lemail.com
OMP (DDLCT010110952026 01-07-2026 TATA CAPITAL LTD Vs SHYAMANISH 9811452022 |Anish 12.06.2026
(COMM)/540/202 ILAL IBHOLA(P), lbhola17(ioyahoo.com
6
Misc DJ/423/2026 [DLCT010116622026 06-07-2026 [Ms Kirpa Ram Ramji Dass VsfSameer 9212190624 Delhilawyers76 Ciilo4.07.2026

[Exquisite Enterprises PrivateAbhyankar(P), email.com

Limited
OMP (DDLCT010118692026 08-07-2026 [TATA CAPITAL LTD Vs PRADEEP{Sunil 9212190624 Delhilawyers76 Ciilo7.07.2026
(COMM)/566/2026| ISINGH GURJAR sehrawat(P), lemail.com
OMP (DDLCT010119442026 09-07-2026 [TATA CAPITAL LTD VsfSunil 9212190624 Delhilawyers76 Ciilo8.07.2026
(COMM)/576/2026 IBHUPENDRA SINGH sehrawat(P), lemail.com
OMP (DDLCT010119642026 09-07-2026 [TATA CAPITAL LTD Vs NEERAJSunil 9212190624 Delhilawyers76 Ciilo8.07.2026
(COMM)/575/2026 IBANSAL 31855 sehrawat(P), lemail.com
OMP (DDLCT010119712026 09-07-2026 [TATA CAPITAL LTD Vs LOKESH{Sunil 9212190624 Delhilawyers76 Ciilo8.07.2026
(COMM)/574/2026 IKUMAR sehrawat(P), lemail.com
OMP (DDLCT010119732026 09-07-2026 [TATA CAPITAL LTD Vs NARESH  {Sunil 9212190624 Delhilawyers76 Ciil08.07.2026
(COMM)/573/2026 lsehrawat(P), lemail.com
OMP (I)DLCTo10122172026 13-07-2026 HDFC BANK LTD Vs VIVEKPARUL 9811452022 |Anish 11.07.2026
(COMM)/622/202 IKUMAR IBHOLA(P), bhola17(ioyahoo.com
6
IOMP (DIDLCT010124152026 16-07-2026 [TATA CAPITAL LTD Vs RAMSunil 9212190624 Delhilawyers76 Ciilli5.07.2026
(COMM)/645/2026| ISWAROOP GURJAR lsehrawat(P), lemail.com
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OMP (DDLCT010124172026 16-07-2026 [TATA CAPITAL LTD Vs RIYASAT|Sunil 9212190624 Delhilawyers76 Ciilli5.07.2026
(COMM)/643/202 IALI sehrawat(P), lemail.com
6
OMP (DDLCT010124852026 16-07-2026 [TATA CAPITAL LTD Vs VIRAAJSSunil 9212190624 Delhilawyers76 Ciilii5.07.2026
(COMM)/642/202 I[EARTH MOVERS sehrawat(P), lemail.com
6
IEXCOMM - AwardDLCT010126042026 17-07-2026 IAXIS BANK Ltd Vs POOJASHIVAM 7970440025 shivamjha@firstassocia [16.07.2026
by Arb| SHARMA IKUMAR ftes.in
IComm/94/2026 VHA
[Execution IDLCT010127202026 18-07-2026 WASCH FOILS Vs CHATRARAM IALOK KUMAR(7838656755 aashish_legalhub@yan [17.07.2026
(Comm)/331/2026 [RAI(P), oa,co.m
o ISH. AJAY PANDEY,CENTRAL 307 Civil IOMP (I) (COMM)/558/2026 |02-07-2026 [TATA CAPITAL LTD Vs VIKRAMANISH BHOLA 9811452022 anish_bhola17@yahoo. (08.06.2026
IDISTRICT JUDGE, IAACHARY com
ICOMMERCIAL
ICOURT
307 Civil IOMP (I) (COMM)/560/2026 [02-07-2026 [TATA CAPITAL LTD Vs RAKESH  |ANISH BHOLA (9811452022 anish_bhola17@yahoo. (08.06.2026
com
307 Civil CS (COMM)/739/2026 03-07-2026 IM/s Makheja Towel Store Vs NaysaaMukesh Sharma 9811630211 mukesh2g9sharma7s5@g (09.06.2026
[Retail Venture Pvt Ltd and Ors mail.com
307 Civil CS (COMM)/727/2026 02-07-2026 ISURENDER PRAKASH GUPTA VslAtul Rathi 9810540219 atulgnrathi@hotmail.co(11.06.2026
IANIL GARG m
1307 Civil CS (COMM)/718/2026 02-07-2026 PUPENDER PAL SINGH Vssatyendra 9811161525 sksinghllé@gmail.com [12.06.2026
IMUNICIPAL CORPORATION OFkumar singh
IDELHI AND ANR
307 Civil [ExXCOMM - Award by Arbj09-07-2026 IKOTAK MAHINDRA BANKRITESH 9999495500 mohitmongaadvocate@ [24.06.2026
Comm/86/2026 ILIMITED Vs GAURAV KUMAR igmail.com
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307 CS (COMM)/743/2026 04-07-2026 IMP  TRADERS  Through itsRakesh Burman (9350520408 rakeshburmani9@gmai(02.07.2026
Proprietor Mr Pushvinder Singh| l.com
Chandok Vs GOVINDARAJAN|
THALAPUSHPAM PROPRIETOR|
IOF VGP MARKETING

307 Civil CS (COMM)/761/2026 08-07-2026 Meterial Movell (India) Pvt Ltd VSANURAG 9871077171 tarasharma.advocate@g03.07.2026
IVeira Electrotech Private Limited IPARASHAR mail.com

307 Civil CS (COMM)/764/2026 08-07-2026 IM/s JOIN PACK MACHINES PVTJatin Sethi 8860070760 jatinsethi@gmail.com [03.07.2026
ILTD Vs M/s BILT GRAPHIC PAPER|
IPRODUCTS

307 Civil IOMP (COMM)/62/2026 13-07-2026 IMEENAKSHI GOEL AND ANR VSPANKAJ JAIN [9873235288 pankaj.jainadvocate@re/01.07.2026
IM/S TATA CAPITAL LIMITED diffmail.com

307 Civil IOMP (I) (COMM)/608/2026 [10-07-2026 [TATA CAPITAL LTD Vs PRADEEPPARUL BHOLA 9811452022 anish_bhola17@yahoo. [07.07.2026
IKUMAR 3586 com

307 Civil IOMP (I) (COMM)/596/2026 |09-07-2026 IM/s TATA CAPITAL LTD Vs RAHULSunil sehrawat [9212190624 Delhilawyers76 @gmail. 07.07.2026
S/0 SITARAM com

307 Civil IOMP (I) (COMM)/595/2026 |09-07-2026 IM/s TATA CAPITAL LTD VsSunil sehrawat [9212190624 Delhilawyers76 @gmail. 07.07.2026
IMANEESH VERMA com

1307 Civil IOMP (I) (COMM)/594/2026 |09-07-2026 IM/s TATA CAPITAL LTD Vs ANKIT|Sunil sehrawat [9212190624 Delhilawyers76 @gmail. 07.07.2026
JAIN com

307 Civil CS (COMM)/827/2026 21-07-2026 STATE BANK OF INDIA VsSweety Sood 9811786067 masssodadvocate@gma 30.06.2026
IMUKESH KUMAR il.com

1307 Civil CS (COMM)/783/2026 11-07-2026 [XXXXX Vs XXXX laastha sharma (9718209970 aastha@thelegist.com [09.07.2026
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307 CS (COMM)/782/2026 11-07-2026 IM/s JAGRITI PLASTICS LTD VsRakesh Kumar (9711771000 rakesh.advocate18@gm (06.07.2026
IM/s PRIYA EDIBLES PVT LTD ail.com

307 Civil [EXCOMM - Award by Arbji4-07-2026 IM/s NAIDNI GROUP (Through itsf[shant Shukla [NA INA 14.07.2026

Comm/91/2026 [Properietor) Vs M/s RS

INTERNATIONAL (Through its|
[Partners)

307 Civil ICS (COMM)/828/2026 21-07-2026 ISTATE BANK OF INDIA Vs VEERSweety Sood 0811786067 masssodadvocate@gma 03.07.2026
SINGH fil.com

307 Civil IOMP (I) (COMM)/633/2026 [15-07-2026 [TATA CAPITAL LTD Vs MANDERPARUL BHOLA [9811452022 anish_bhola17@yahoo. 08.07.2026
SINGH com

307 Civil IOMP (I) (COMM)/632/2026 [15-07-2026 [TATA CAPITAL LTD Vs RAJPARULBHOLA [9811452022 anish_bhola17@yahoo. 08.07.2026
IKUMAR com

307 Civil CS (COMM)/814/2026 17-07-2026 IM/S YIESHU MARKETING PVT[Kapil Kher 9891072729 anilkher@gmail.com  [14.07.2026
ILTD Vs RAMESH TIWARI

307 Civil [EXCOMM - Award by Arb22-07-2026 IMONEYWISE FINANCIAL/Mehvish Khan (9319212148 khammehvish2189@g [21.07.2026

Comm/102/2026 SERVICES PVT LTD Vs| mail.com

ISUBBANSHU JAIN AND ANR

307 Civil ICS (COMM)/849/2026 24-07-2026 IM/s SHRI KANHIYA FABRICS PVT[Siddhant Banga 9999369931 siddhantbangao4@gma(03.07.2026
ILTD Vs VIKRANT ARORA il.com

307 Civil [Execution (Comm)/337/2026[20-07-2026 Sukesh Chand Gupta Vs Vikas Sehgal ARVIND 9810574316 arvindsharma67@yaho [17.07.2026

IKUMAR 0.com
ISHARMA
307 Civil CS (COMM)/836/2026 22-07-2026 IBANK OF BARODA Vs HARISH ISAGAR 8130237770 shailender.sisodia@gm [20.07.2026
lail.com
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307 CS (COMM)/847/2026 24-07-2026 IM/s Teranxt Global India Pvt Ltd VSSHIVANI 9810580541 lawaffair@gmail.com [17.07.2026
Prince Sharma [TOMAR
307 Civil [EXCOMM - Award by Arb24-07-2026 JAXIS BANK LTD Vs Z COLLECTION|VIMAL 7970440025 shivamjha@firstassocia [21.07.2026
Comm/110/2026 IKHURANA ttes.in
307 Civil ICS (COMM)/860/2026 25-07-2026 IGOPAL KABRA Vs M/s TEXMILIjAjay Fatyal 0812193958 adv.fatyal.ajay@gmail.c [23.07.2026
SPARES PVT LTD AND ORS om
307 Civil IOMP (I) (COMM)/664/2026 [28-07-2026 IM/s TATA CAPITAL LTD VsSunil sehrawat [9212190624 Delhilawyers76 @gmail. [25.07.2026
ISAABRI LOGISTICS com
307 Civil IOMP (I) (COMM)/665/2026 [28-07-2026 IM/s TATA CAPITAL LTD Vs RKSunil sehrawat [9212190624 Delhilawyers76 @gmail. [25.07.2026
IROADLINES AND ANR com
307 Civil IOMP (I) (COMM)/668/2026 [29-07-2026 IM/s TATA CAPITAL LTD Vs RKSunil sehrawat [9212190624 Delhilawyers76 @gmail. [27.07.2026
IROADLINES AND ANR (8924) com
307 Civil [Execution (Comm)/362/2026(31-07-2026 IM/s Ram Niwas Goel Vs MunicipalAvinash Kumarg871441764 aktrivedilawoffices@gm[29.07.2026
ICorporation of Delhi [Trivedi ail.com
307 Civil IOMP (I) (COMM)/679/2026 [31-07-2026 IBAJAJ FINANCE LIMITED VsJOGINDER 9810315334 jusjuris@gmail.com 29.07.2026
ISALMAN QURESHI ISUKHIJA
1307 Civil IOMP (I) (COMM)/655/2026 [24-07-2026 IM/s SHAH CATERS VsKaushal Kumar9910035893 chamberofjoy@outlook.22.07.2026
IARCHAEOLOGICAL SURVEY OFKapoor com
INDIA
1 ISH. MUKESH|CENTRAL ICOURT ROOMEX COMM —Ex.COMM - Award by Arb.01-07-2026 IALMADAR  EXHIBITION  AND} - o [Randomly
UMAR, DISTRICT] 309 IAWARD BY ARB/Comm./83/2026 INTERIOR DECORATOR| lallocated
UDGE, ICOMM ICOMPANY Vs CRAFT WORLD
‘OMMERCIAL IEVENTS PVT LTD. AND ORS
‘OURT
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ICOURT ROOMEX (COMM) [Execution 01-07-2026 IM/S MACSTAR MACHINE TOOLSIOm Saran Gupta/9811669401 saranomgupta@gmail.c 18.06.2026
1309 (Comm.)/291/2026 IPVT LTD Vs PIYUSH HARDWARE om
ICOURT ROOMOMP (I) (COMM) (OMP (I) (COMM.)/546/2026 [01-07-2026 [TATA CAPITAL LTD Vs BABLUSSunil Sehrawat 9212190624 Delhilawyers76 @gmail. 13.06.2026
1309 ICONSTRUCTION COMPANY com
ICOURT ROOM(CS (COMM) CS (COMM)/709/2026 01-07-2026 [Yogesh Malik Vs Yogesh Sethi Yesh Pal Singh 9717375409 - 09.06.2026
309
ICOURT ROOM 310CS (COMM) CS (COMM)/714/2026 01-07-2026 SUPREME KNITTING AND[Naveen Kumar (9811149039 nks49039@gmail.com [09.06.2026
IGENERAL MILLS Vs MRS SEEMA|
JAISWAL AND ANR
ICOURT ROOM 310EX (COMM) [Execution 06-07-2026 ISUPRABHA MITRA VsjArchit Singhal 9599043045 legal@sigmalegal.in  26.06.2026
(Comm.)/295/2026 IMOHAMMAD ARIF
ICOURT ROOM 310CS (COMM) ICS (COMM)/744/2026 06-07-2026 ISHISHPAL Vs MunicipalSatyendra Kr9811161525 sksingh116 @gmail.com 01.07.2026
ICorporation of Delhi ISingh
ICOURT ROOM(CS (COMM) ICS (COMM)/745/2026 06-07-2026 IMs Aman Paper Agency Vs Ms Renu|Tafseer Ahmed (7065395870 advtafseerahmed @gmai09.06.2026
309 [Enterprises l.com
ICOURT ROOMEX (COMM) [Execution 06-07-2026 IYOGESH MALIK VS YOGESH|Yesh Pal Singh |9717375409 -
309 (Comm.)/296/2026 SETHI
ICOURT ROOM 310CS (COMM) CS (COMM)/756/2026 08-07-2026 IADIDAS AG Vs ASHOK KUMAR [Pramod Kr9718209970 aastha@thelegist.com [04.07.2026
[Singh
ICOURT ROOM(CS (COMM) CS (COMM)/759/2026 08-07-2026 DEEPALI JAIN Through SPABhuwan Sharma(9212297696 adv.bhuwansharma@g (04.07.2026
309 Holder, namely Sh Deepak Jain Vg mail.com
ISAPNA SHARMA
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ICOURT ROOM(CS (COMM) CS (COMM)/763/2026 08-07-2026 IMS BANSAL GLASS PVT LTDAyush Garg 9871267420 07.07.2026
1309 THROUGH ITS DIRECTOR|
IDEVANSH BANSAL Vs DEEPAK]
IGUPTA PROP OF STARK]
INDUSTRIES
ICOURT ROOMOMP (I) (COMM) (OMP (I) (COMM.)/592/2026 [09-07-2026 [TATA CAPITAL LTD Vs{Sunil Sehrawat 9212190624 Delhilawyers76 @gmail. 07.07.2026
1309 ISAMRIDDHI CONSTRUCTIONS com
ICOURT ROOM 3100MP (I) (COMM) (OMP (I) (COMM.)/593/2026 [09-07-2026 [TATA CAPITAL LTD Vs ARJUN[Sunil Sehrawat 9212190624 Delhilawyers76 @gmail. 02.07.2026
ISINGH CHUNDAWAT com
ICOURT ROOM 310COUNTER CLAIM (Counter Claim/36/2026 11-07-2026 BRIJ GOPAL CONSTRUCTION[Tarun Singla  [8960888920 mcllawoffices@gmail.co20.06.2026
ICOMPANY PRIVATE LIMITED Vs m
IANIL KUMAR AGGARWAL
ICOURT ROOM 3100MP (I) (COMM) (OMP (COMM.)/59/2026 11-07-2026 Shalini Khanna Vs M/sBinod Kr Singh (9871432334 binod.adv@gmail.com
IMONEYWISE FINANCIAL
SERVICES PVT. LTD
ICOURT ROOMEX (COMM) [Execution 11-07-2026 IMS STEEL MEALT TUBES INDIAYitender Kr Garg9899429900 - 09.07.2026
1309 (Comm.)/309/2026 Vs MS QCEAN STEEL INDUSRIAL
ICOURT ROOMOMP (I) (COMM) (OMP (I) (COMM.)/613/2026 [11-07-2026 [TATA CAPITAL LTD Vs TEJ SINGH [Anish bhola 0811452022 |Anish_bhola17@yahoo. [08.07.2026
309 com
ICOURT ROOM 3100MP (I) (COMM) (OMP (I) (COMM.)/614/2026 [11-07-2026 IDCB BANK LTD Vs ROHITASHAnish bhola 9811452022 |Anish_bhola17@yahoo. [29.06.2026
IKUMAR 5617 com
ICOURT ROOM 3100MP (I) (COMM) (OMP (I) (COMM.)/615/2026 [11-07-2026 [TATA CAPITAL LTD Vs RAMAAnish bhola 9811452022 |Anish_bhola17@yahoo. [08.06.2026
IGRAND CEREMONIAL LLP 2562 com
ICOURT ROOMOMP (I) (COMM) (OMP (I) (COMM.)/616/2026 [11-07-2026 TATA CAPITAL LTD Vs SAARAnish bhola 9811452022 |Anish_bhola17@yahoo. |08.06.2026

309

[TRADERS 2302

icom
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ROOMOMP (I) (COMM) (OMP (I) (COMM.)/617/2026 [11-07-2026 [TATA CAPITAL LTD Vs RAMAAnish bhola 9811452022 lAnish_bhola17@yahoo. [08.06.2026
1309 IGRAND CEREMONIAL LLP 2564 com
ICOURT ROOM(CS (COMM) ICS (COMM)/776/2026 11-07-2026 IM/s KARAN CLOTHING PVT. LTDSuraj Gupta 9266641386 vakilsurejgupta@gmail. |07.07.2026
309 Vs Bhagwati Parasad com
ICOURT ROOM(CS (COMM) CS (COMM)/781/2026 11-07-2026 IGEETA BALA Vs MICROSAFEKhushboo Yadav9891759630 msgandhico@gmail.co 08.07.2026
1309 IEXPRESS PVT. LTD m
ICOURT ROOMOMP (I) (COMM) (OMP (I) (COMM.)/625/2026 [13-07-2026 IHDFC BANK LTD Vs SHALU |Anish bhola 0811452022 |Anish_bhola17@yahoo. [07.07.2026
309 icom
ICOURT ROOM(CS (COMM) CS (COMM)/789/2026 13-07-2026 IMS YORKER HOLIDAYS SERVICES|Amjad Khan 8920952108 Corporatelawyer.dhc@g(09.07.2026
1309 PVT LTD Vs MS INFLUENCE] mail.com

[TECHNOLABS PVT. LTD

ICOURT ROOMOMP (I) (COMM) (OMP (I) (COMM.)/629/2026 [15-07-2026 [TATA CAPITAL LTD Vs SATVIRAnish bhola 0811452022 |Anish_bhola17@yahoo. [08.07.2026
1309 SINGH com
ICOURT ROOM(CS (COMM) ICS (COMM)/797/2026 15-07-2026 IVED PRAKASH Vs THE DELHIHritik Rattan [8800219973 hritikrattano1@gmail.c 12.07.2026
1309 STATE CO-OPERATIVE BANK LTD lom
ICOURT ROOM(CCS (COMM) CS (COMM)/798/2026 15-07-2026 IASHOK KUMAR Vs NISHAP R Kashyap 9800543365 prkashyapadvi203@gm[11.07.2026
309 ICHAWLA lail.com
ICOURT ROOM(CCS (COMM) ICS (COMM)/806/2026 16-07-2026 IM/S SARDARI LAL AND COMPANY/Anil Sethi 9811109342 - 13.07.2026
309 Vs JSB AND COMPANY
ICOURT ROOMEX (COMM) [Execution 20-07-2026 JARTHANT ELECTRICALS VS M/S[Surender Kumari9999993833 surendersuparn@gmail
309 (Comm.)/335/2026 IPRAMOD TELECOM PVT LTD. .com
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ROOM(CS (COMM) ICS (COMM)/830/2026 21-07-2026 ICANARA BANK Vs BALI YADAV  [Pratap Chandra
309 IRana

19.07.2026

ICOURT ROOM(CS (COMM) CS (COMM)/843/2026 23-07-2026 IMANISH JAIN VsAdv Gautam8130377981 contact@altusjurislawof20.07.2026
309 I[HARSHVARDHAN ISingh fices.com
ICOURT ROOM(CS (COMM) ICS (COMM)/844/2026 23-07-2026 IGaurav Jain Vs Ajit Pal Singh IS B Pandey 9313780408 sbpandey7@yahoo.com [20.07.2026
309
ICOURT ROOM(CS (COMM) CS (COMM)/852/2026 24-07-2026 ICANARA BANK Vs ANITA |Arun Yadav 9910431437 arunyadav8o3@gmail.c|22.07.2026
309 om
ICOURT ROOM(CS (COMM) ICS (COMM)/854/2026 24-07-2026 DEV AGRO INTERNATIONAL VsiShobhit Gupta (8447052623 sandjlawassociatesl@g [22.07.2026
1309 ICHETAN GANDHI mail.com
ICOURT ROOM| Misc DJ/476/2026 27-07-2026 IMUNICIPAL CORPORATION OFAshutosh Gupta 9891826827 ashutosh_402@hotmai 22.07.2026
1309 IDELHI Vs SAROJ BALA l.com
ICOURT ROOM(CS (COMM) CS (COMM)/863/2026 27-07-2026 VRS MEDIA COMMUNICATIONBhavesh Nimker|8586079217 |Advnimker.8586@gmai20.07.2026
1309 IPRIVATE LIMITED Vs FRONTIER| l.com

IPUBLICATIONS PRIVATE

ILIMITED (ASOIMYA KHABAR)

ICOURT ROOM(CS (COMM) CS (COMM)/867/2026 27-07-2026 PUNJAB NATIONAL BANK VsParas Aggarwal 9810600656 [parasaggarwaladv@gm [24.07.2026
309 IAMAN MAHNA ail.com
ICOURT ROOMEX (COMM) [Execution (Comm.)/351/2026/27-07-2026 VASCH FOILS VS Vs HARISH|Ashish Jain 7838656755 aashish_legalhub@yah [19.07.2026
1309 IAHUJA 00.co.in
ICOURT ROOMOMP (I) (COMM) (OMP (I) (COMM.)/661/2026 [28-07-2026 TATA CAPITAL LIMITED VsSunil Sehrawat 9212190624 Delhilawyers76 @gmail. [25.07.2026

309 RAVINDRA GHARU lcom
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THROUGH LEGAL HEIRS

ROOMOMP (I) (COMM) (OMP (I) (COMM.)/662/2026 [28-07-2026 [TATA CAPITAL LIMITED Vs R KSunil Sehrawat 9212190624 Delhilawyers76 @gmail. [25.07.2026
1309 IROADLINES com
ICOURT ROOMOMP (I) (COMM) (OMP (I) (COMM.)/663/2026 [28-07-2026 [TATA CAPITAL LIMITED Vs R KSunil Sehrawat 9212190624 Delhilawyers76 @gmail. [25.07.2026
1309 IROADLINES com
ICOURT ROOMEX (COMM) [Execution 31-07-2026 IPUMA SE Vs SACHIN SHEOKAND [Anshuman 9650009728 anshuman.sharma@koc30.07.2026
1309 (Comm.)/364/2026 Sharma lhhar.com
ICOURT ROOMOMP (I) (COMM) (OMP (I) (COMM.)/678/2026 [31-07-2026 BAJAJ FINANCE LIMITED VsJoginder 0810315334 jusjuris@gmail.com  [29.07.2026
1309 ISANGEETA D BARSE ISukhija
h2 ISH. LAL SINGH,CENTRAL 401 IExecution (Comm.) [287/2026 01-07-2026 IRATTAN LAL THROUGH ITS FIRMJAGRITI ILAWFIRM@,UNSOLYV [16-06-2026
IDISTRICT JUDGE, IM/S MAYUR ENTERPRISES JAINPARTHES IEDLEGAL.COM
ICOMMERCIAL Vs SH NISCHAY CHATWALH BHARDWAJ
ICOURT [THROUGH ITS FIRM MS NISCHAY|
IPOLYMERS
401 ICS (COMM) 707/2026 01-07-2026 IDAYANAND ANGLO VEDIC( VIVEK9210107303, thejuralsoulutions@gm [10-06-2026
ICOLLEGE TRUST AND|SRIVASTAVA) (875039141 lail.com
IMANAGEMENT SOCIETY (MILIND
IVs DAV SCHOOL SILIGURI ISRIVASTAVA
401 ICS (COMM) 710/2026 01-07-2026 ISANJEEV JAIN Sachin Kumar9136136336 advskjain@gmail.com [09-06-2026
IVs SANGEETA JAIN Vain,
401 CS (COMM) 726/2026 02-07-2026 [UNION BANK OF INDIA IALOK KUMAR (9911000126 IALOK.ADV2001@GMA |16-06-2026
Vs AKHIL ARORA IL.COM
401 ICS (COMM) 741/2026 04-07-2026 IDELTA ENTERPRISES Vs RKMILIND GARG [9711133630 01-07-2026
[ELECTRICALS AND TRADERS]
[THROUGH PROPRIETOR NAMELY
401 ICS (COMM) 742/2026 04-07-2026 ICANARA BANK Vs RASHIDSANJEEV 9711142200 chopra6791@gmail.com(16-06-2026
IAHMED SINCE DECEASED|ICHOPRA
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401 IOMP (I) (COMM.) |567/2026 08-07-2026 [TATA  CAPITAL LTD Vs{SUNIL 9212190624 Delhilawvers76 @gmail. 07-07-2026
ISURENDRA KUMAR MEENA ISEHRAWAT com
401 IOMP (I) (COMM.) [568/2026 08-07-2026 [TATA CAPITAL LTD ISUNIL 9212190624 Delhilawvers76 @gmail. [02-07-2026
IVs RAJ KUMAR ISEHRAWAT com
401 ICS (COMM 757/2026 08-07-2026 XXXXX Vs XXXXX IPramod Kumar9810481016 mail@thelegist.com 04-07-2026
ISingh
401 IOMP (I) (COMM.) [601/2026 10-07-2026 [TATA CAPITAL LTD Vs DEEPAKSSUNIL 9212190624 Delhilawvers76 @gmail. | 07-07-2026
IMULCHANDANI ISEHRAWAT com
401 Ex.COMM - Award 87/2026 11-07-2026 SUNDARAM FINANCE Vs VIKASNITIN MEHTA 8802218291 IADVOCATE. 06-07-2026
by Arb. ISPEED LOGISTICS IMEHTAASSOLIATEOQ)
@GMAI L.CQM (In
Capital letters )
401 [Execution (Comm.) 311/2026 13-07-2026 IM/S SHAKTI TRADING CO. IPANKAJ 9910878747 08-07-2026
Vs M/S JES and BEN GROUPO PVT [KUMAR
ILTD. IVERMA
401 IExecution (Comm.) 312/2026 14-07-2026 IYATISH BHAGAT IDIXIT MEHTA IADV.MEHTADIXIT@G10-06-2026
IVs YUMIT KHURANA MAIL.COM
401 IOMP (I) (COMM.) [628/2026 15-07-2026 [TATA CAPITAL LTD Vs RITA RANIANISH BHOLA |9811452022 |Anishbhola17@yahoo.c [08-07-2026
om
401 IOMP (I) (COMM.) (641/2026 16-07-2026 [TATA CAPITAL LTD. Vs RAM JCB[Sunil Sehrawat [9212190624 Delbilawversy6lal!! 10-07-2026
I[EARTH MOVERS mail.com
401 OMP (I) (COMM.) 644/2026 16-07-2026 [TATA CAPITAL LTD. Vs BALDEV[Sunil Sehrawat 9212190624 Delbilawvers76lal!! 10-07-2026
IDHAKA mail.com
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401 ICS (COMM) 813/2026 17-07-2026 RISHI ANAND Vs MOHAMMED| 9811027856 tarunsharmalawoffice@[16-07-2026
IASIF ALIAS RAJU ISHARMA ahoo.co.in
401 [Execution (Comm.) [332/2026 18-07-2026 SINGHI CYCLE IMPORT ANDISNIGDHA 8076618483 ssadvocacy21 10-07-2026
[EXPORT Vs SM Industries Unit II  [SINGHI @gmail.com
401 [Execution (Comm.) [336/2026 20-07-2026 IKAPEESH ELECTRICALS VsR.S. PANDEY (8447705464 rspandeyandassociates [17-07-2026
IMAHENDER TONDON AND ORS @gmail.com
401 Execution (Comm.)[338/2026 20-07-2026 IM/S VARN IMPEX LLP VSSANJAY 9873479585 ssclawfirm@gmail.com (14-07-2026
IABHINAV JAIN ISEHGAL,
401 Misc DJ 464/2026 20-07-2026 INADRA BEGUM Vs KARTIK| 20-07-2026
ISHARMA
401 Ex.COMM - Award98/2026 21-07-2026 IAXIS BANK Ltd Vs RAJ KUMAR  [Sourabh 9953286200 13-07-2026
by Arb. Comm. IChoubey,
401 IOMP (I) (COMM.) [650/2026 21-07-2026 IDCB BANK LTD Vs MR ARSHAD  [ANISH BHOLA (9811452022 |Anishbhola17@yahoo.c {17-07-2026
om
401 Ex.COMM - Award106/2026 23-07-2026 IKOTAK MAHINDRA PRIME LTD Vs{Code Legal9310817303 codelegalconsultants@g(18-07-2026
by Arb. Comm. IPRASHANT KUMAR IConsultants mail.com
|Associates
401 Ex.COMM - Award109/2026 24-07-2026 IAXIS BANK Ltd vs TYREX DELHI [Sourabh 9953286200 21-07-2026
by Arb. Comm. IChoubey,
401 ICS (COMM) 851/2026 24-07-2026 Shiv. Kumar Bansal Vs UmeshJ.K.A. &99532833177 jka.legal@gmail.com |22-07-2026
IChander |Associates
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401 Ex.COMM - Awardj112/2026 25-07-2026 IDESIGN ASSOCIATES INC. VSARIMUSLAW (9654479139 arimusuarimuslaw.com [24-07-2026
by Arb. Comm. IEMPLOYEE STATE INSURANCE]|
ICORPORATION
401 ICS (COMM) 862/2026 25-07-2026 IM/S KVG AGRO PRIVATE LIMITEDNaveen Kumar 9555481152 INAVKUMARI1512@G [23-07-2026
Vs M/S SINGH AND SINGH MAIL.COM
IENTERPRISES
401 Ex.COMM - Awardi113/2026 27-07-2026 Rajiv Aggarwal vs Union of India [Sanjay Bansal (9810959432 mail2sanjaybansal(@ya | 21-07-2026
by Arb. Comm. lhoo.com
401 Execution (Comm.)[350/2026 27-07-2026 WASVINDER KAUR VS MunicipalSATYENDRAK (9811161525 sksinohll6 @gmail.com [24-07-2026
ICorporation of Delhi [UMARSINGH
401 [Execution (Comm.) |355/2026 28-07-2026 LOKESH KUMAR Vs M/SLAWAMBIT 981153988 Tawambit45@gmail.co |26-07-2026
WANKIDASS SANITARY WARE PVT |/RakeshPatiyalA| m
ILTD. idv.
401 OMP (I) (COMM.) |667/2026 20-07-2026 [TATA CAPITAL LIMITED Vs RKISUNIL 9212190624 Delhilawvers76@gmail. | 27-07-2026
IROADLINES ISEHRAWAT com
401 ICS (COMM) 879/2026 30-07-2026 IDABUR INDIA LIMITED Vs SHRIPrabhu Tandon(/9818499323 litigation@aswathhlegali29-07-2026
IBALAJI FOOD INTERNATIONAL .com
401 IOMP (I) (COMM.) | 677/2026 130-07-2026 IBAJAJ FINANCE LIMITED Vs J RPJUS-JURIS 981031533 29-07-2026
IENTERPRISES (Law Firm)
Jogindier
[Sukhija
3 ISH. RAKESHI|CENTRAL ICOURT ROOMExecution [Execution (Comm)/290/2026/01-07-2026 Puneja Metals and Steel Limited Vs[Rishi Sehgal(P), 9891758831 INA 12.06.2026
IPANDIT, DISTRICT| 402 IRahul Sharma
UUDGE,
ICOMMERCIAL
ICOURT
ICOURT ROOM[CIVIL SUIT CS (COMM)/721/2026 02-07-2026 WASVINDER KAUR Vs Municipalsatyendra 9811161525 sksingh116@gmail.com [15.06.2026
402 ICorporation of Delhi lkumar singh(P),




S.NO COURT DISTRICT COURTROOM  CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILID DATE OF E-
REGISTRATION RESPONDENT NAME MOBILE FILING

NUMBER

ROOM[CIVIL SUIT CS (COMM)/723/2026 02-07-2026 IVISHAL SAGAR Vs Subhash Kumar |Abhishek 9958438405 27.06.2026
402 IKukkar
ICOURT ROOM[CIVIL SUIT CS (COMM)/724/2026 02-07-2026 IALKA AGGARWAL Vs JONU ISharad jain(P), 8860499812 advshradjain@gmail.co 19.06.2026
402 m
ICOURT ROOMCIVIL SUIT CS (COMM)/730/2026 02-07-2026 PHUSHPA DEVI AGGARWAL VsSana Ansari(P), 9818053386 ansari_rbs@yahoo.com [12.06.2026
402 IMEENU CHAUHAN
ICOURT ROOMCIVIL SUIT CS (COMM)/720/2026 02-07-2026 IARHAM TRADING CO Vs DNGshubham 9810815307 vineet.legal @gmail.com[11.06.2026
402 ICLOTHING lkumar(P),
ICOURT ROOMArbitration IOMP (I) (COMM)/551/2026 |02-07-2026 [TATA CAPITAL LTD VsfSunil 9212190624 delhilawyers76 @gmail. (15.06.2026
402 I[HARVINDER SINGH sehrawat(P), com
ICOURT ROOMArbitration IOMP (I) (COMM)/552/2026 |02-07-2026 [TATA CAPITAL LTD Vs RITIK ISunil 9212190624 delhilawyers76 @gmail. (15.06.2026
402 sehrawat(P), icom
ICOURT ROOMArbitration IOMP (I) (COMM)/553/2026 |02-07-2026 [TATA CAPITAL LTD Vs TRANCO{Sunil 9212190624 delhilawyers76 @gmail. (15.06.2026
402 ILOGSTICS PRIVATE LIMITED sehrawat(P), icom
ICOURT ROOMArbitration IOMP (I) (COMM)/559/2026 |02-07-2026 [TATA CAPITAL LTD Vs PAPPUANISH 9811452022 lanishbhola17@yahoo.c002.07.2026
402 IRAM GODARA IBHOLA(P),
ICOURT ROOMExecution [Execution (Comm)/293/2026/04-07-2026 IMUKESH GOEL Vs MUNICIPALVimal kumar988792926 INA 03.07.2026
402 ICORPORATION OF DELHI [Dhingra(P),
ICOURT ROOMExecution [Execution (Comm)/294/2026/04-07-2026 IBHARAT ENGINEERS AND|Vimal kumar988792926 INA 03.07.2026
402 ICONSULTANTS Vs MUNICIPALDhingra(P),

ICORPORATION OF DELHI
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ROOM[CIVIL SUIT CS (COMM)/749/2026 06-07-2026 IMANISH JAIN HUF Vs AKIRANITIN GUPTA [7838527984 10.06.2026
402 INTERNATIONAL
ICOURT ROOMArbitration IOMP (COMM)/57/2026 07-07-2026 INEELAM SINGH Vs RIYAGURBAKSH 9810010333 INA 06.07.2026
402 IVASHISHTHA ISINGH
ICOURT ROOMArbitration IOMP (I) (COMM)/570/2026 |08-07-2026 [TATA CAPITAL LTD Vs SSSunil 9212190624 delhilawyersy6 @gmail. 07.07.2026
402 IKHATANA LIFTERS sehrawat(P), com
ICOURT ROOMCIVIL SUIT CS (COMM)/760/2026 08-07-2026 lAnand Bajoria Vs TNSI RETAIL PVIPRAVEEN 9711615956 adv.karanarora@gmail. 08.07.2026
402 ILTD ISINGHAL com
ICOURT ROOMArbitration IOMP (I) (COMM)/569/2026 |08-07-2026 [TATA CAPITAL LTD Vs SUNNYSunil 9212190624 delhilawyers76 @gmail. (07.07.2026
402 IKANT sehrawat(P), icom
ICOURT ROOMArbitration IOMP (I) (COMM)/589/2026 |09-07-2026 [TATA CAPITAL LTD Vs HARIOM  {Sunil 9212190624 delhilawyers76 @gmail. 08.07.2026
402 sehrawat(P), icom
ICOURT ROOMArbitration IOMP (I) (COMM)/590/2026 |09-07-2026 [TATA CAPITAL LTD Vs BHARAT|Sunil 9212190624 delhilawyers76 @gmail. 08.07.2026
402 IMEGHWAL sehrawat(P), com
ICOURT ROOM[CIVIL SUIT CS (COMM)/766/2026 09-07-2026 Sanjiv kumar goel Vs DEEPAKRAJEEV 8285326357 INA 07.07.2026
402 IMAHAJAN IKUMAR(P),
ICOURT ROOMCCIVIL SUIT CS (COMM)/771/2026 09-07-2026 Shabuddin Vs Dharmender Kumar [PRIYANKA 9810756193 adv.mehdl@gmail.com 08.07.2026
402 ICHAUDHARY(P|
ICOURT ROOMArbitration IOMP (I) (COMM)/591/2026 |09-07-2026 [TATA CAPITAL LTD Vs MD ASLAM [Sunil 9212190624 delhilawyers76 @gmail. 08.07.2026
402 lsehrawat(P), com
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ROOM[CIVIL SUIT ICS (COMM)/774/2026 10-07-2026 ISTATE BANK OF INDIA Vs IMRANJEEWAN 9810099243 JPGADVOCATE@GMA (09.07.2026
402 IAHMAD IPARKASH IL.COM
IGUPTA(P),

ICOURT ROOMArbitration IOMP (I) (COMM)/624/2026 [13-07-2026 IHDFC BANK LTD VsPARUL 9811452022 |Anishbhola17@yahoo.c [11.07.2026
402 IASHOKKUMAR IBHOLA(P), o
ICOURT ROOMArbitration IOMP (I) (COMM)/630/2026 [15-07-2026 [TATA CAPITAL LTD Vs SHIVIPARUL 0811452022 |Anishbhola17@yahoo.c [11.07.2026
402 INARAYAN YADAV IBHOLA(P), o
ICOURT ROOMCIVIL SUIT ICS (COMM)/802/2026 16-07-2026 [UNION BANK OF INDIA Vs ARUN[Sandeep .(P), (8800892099 dariwalsandeepgo5@g (01.06.2026
402 IKUMAR SON SH VINOD| mail.com

IBHANDARI PROP OF CHANNEL

69
ICOURT ROOMArbitration IOMP MISC (COMM)/9/2026 [16-07-2026 IPARAMOUNT WIRES AND CABLESMAYANK 0811468315 contact@sheldonawfir (15.07.2026
402 ILIMITED Vs BHARAT SANCHARBUGHANI(P), m.com

INIGAM LIMITED
ICOURT ROOMCIVIL SUIT ICS (COMM)/820/2026 18-07-2026 IMUNISH ANAND Vs MUNICIPALsatyendra 0811161525 sksingh116 @gmail.com [17.07.2026
402 ICORP OF DELHI lkumar singh(P),
ICOURT ROOMExecution [Execution (Comm)/340/2026[21-07-2026 IDABUR INDIA LIMITED VsYOGESH 9654982990 20.07.2026
402 IKALPATARU PAPERS LLP IKHANDUJA(P), office@chambersofdivij

kumar.com

ICOURT ROOMExecution [EXCOMM - Award by Arb22-07-2026 Surender Gupta Proprietor of CanonATUL 8178770597 lasa@asalegal.in 06.07.2026
402 Comm/101/2026 Fasteners Vs Ms Shapoorji PallonjiSHARMA(P),

land Company Pvt Ltd
ICOURT ROOMCIVIL SUIT ICS (COMM)/846/2026 23-07-2026 S K JAIN RUBBERS PRIVATESAKET 9911893100 advbatra@gmail.com [22.07.2026
402 ILIMITED Vs FIDELITY INFRACON|GAKHAR(P),

IAND ENGINEERING PRIVATE|

ILIMITED
ICOURT ROOMExecution [ExXCOMM - Award by Arb29-07-2026 Kotak mahindra prime ltd VsSunny Arora(P), 9910574027 INA 08.06.2026
402 Comm/114/2026 IPRADEEP KUMAR
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ICOURT ROOM[CIVIL SUIT CS (COMM)/881/2026 30-07-2026 BRIJ MOHAN Vs Municipalsatyendra 9811161525 sksingh116@gmail.com [29.07.2026
402 ICorporation of Delhi kumar singh(P),

ICOURT ROOM[CIVIL SUIT ICS (COMM)/882/2026 30-07-2026 Daulat Ram Rastogi Vs ASHWANIHimanshu 8527962690 SBA.HIMANSHU@GM [29.07.2026
402 ISHARMA Gupta(P), IAIL.COM




DISTRICT COURTROOM C CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILID DATE OF E-
REGISTRATION RESPONDENT NAME MOBILE FILING

NUMBER

g H. ASHUTOSH]| CS (COMM)/585/2026 01-07-2026 ICANARA BANK Vs BALWANT LALCHITRA 9212888057 Chitramalhotrasobti@g [09-06-2026
UMAR, DISTRICT| IRUPRAI PROP M/S OMMALHOTRA(P), mail.com
WUDGE IENGINEERING WORK
(COMMERCIAL
ICOURT) CS ICS (COMM)/587/2026 01-07-2026 Bank of Baroda Vs DCPHARMADeepa Gupta(P),9312292558 ladvocate.deepa.gupta@ [09-06-2026
IJAND ORS igmail.com
CS CS (COMM)/588/2026 01-07-2026 IFOOTWEAR KLICK INDIA PVTShram Virng818365011 watsadvocate1978 @gma(10-06-2026
ILTD Vs PUNITA TIWARI Vats(P), fil.com
CS ICS (COMM)/589/2026 01-07-2026 STATE BANK OF INDIA Vs RAJMANOJ 8130506139 advpandeymanoj@gma [12-06-2026
IBALA IPANDEY(P), il.com
CS CS (COMM)/590/2026 01-07-2026 IM/S TSUYO MANUFACTURINGamarendra 9599801188 globalvisionlawoffice@ [20-06-2026
IPRIVATE LIMITED Vskumar igmail.com
IGAGANDEEP SINGH KOCHAR{dubey(P),
(PROPRIETOR OF GRD MOTORS)
IOMP (I) IOMP (I) (COMM)/1119/2026 [01-07-2026 Shriram Finance Ltd Vs UMESHManoj 0811133644 manojk.adv 11-06-2026
ICHAND IKumar(P), @gmail.com
IOMP (I) IOMP (I) (COMM)/1120/2026 [01-07-2026 IDFC FIRST BANK LIMITED VSSANJEEV 8285002845 ILitigation@srcslegal.co [11-06-2026
IGYAN SINGH AND ANR IPATHAK(P), m
IOMP (I) IOMP (I) (COMM)/1121/2026 |01-07-2026 IDFC FIRST BANK LIMITED VSSANJEEV 8285002845 LLitigation@srcslegal.co [11-06-2026
IRAJPAL SINGH AND ANR IPATHAK(P), m
IOMP (I) IOMP (I) (COMM)/1122/2026 |01-07-2026 IDFC FIRST BANK LIMITED VSSANJEEV 8285002845 ILitigation@srcslegal.co [11-06-2026
ISAIYAD UMAR IPATHAK(P), m
IOMP (I) IOMP (I) (COMM)/1123/2026 [01-07-2026 IYES BANK LTD Vs BRAHM PALSANJEEV 8285002845 ILitigation@srcslegal.co [29-06-2026
ISINGH PATHAK(P), m
IOMP (I) IOMP (I) (COMM)/1124/2026 |01-07-2026 YES BANK LTD Vs SUMITSANJEEV 8285002845 LLitigation@srcslegal.co [29-06-2026
DAISWAL PATHAK(P), m
IOMP (I) IOMP (I) (COMM)/1125/2026 |01-07-2026 IYES BANK LTD Vs MANOJ SINGH[SANJEEV 8285002845 LLitigation@srcslegal.co [29-06-2026
IAND ANR IPATHAK(P), m
IOMP (I) IOMP (I) (COMM)/1138/2026 |02-07-2026 Shriram Finance Ltd Vs SAKEEL Manoj 0811133644 manojk.adv 01-07-2026
IKumar(P), @gmail.com
IOMP (I) IOMP (I) (COMM)/1137/2026 |02-07-2026 Shriram Finance Ltd Vs ASIFManoj 9811133644 manojk.adv 01-07-2026
IRASOOL [Kumar(P), @gmail.com
IOMP (I) IOMP (I) (COMM)/1160/2026 |04-07-2026 IYes Bank Ltd Vs MUKESH MUKESH|ADV. LALITj9555861211 lalitpandeyadvassociate |02-07-2026
IPANDEY(P), s@gmail.com




S.NO COURT

DISTRICT COURT ROOM

C.

IOMP (I)

CASE NUMBER

OMP (I) (COMM)/1159/2026

DATE
REGISTRATION

04-07-2026

OFPETITIONER

NAME VS
RESPONDENT NAME

[Yes Bank Litd Vs SALONI SALONI

ADVOCATE

ADV. LALIT

ADVOCATE
MOBILE
NUMBER

9555861211

ADVOCATE EMAILID DATE OF E-
FILING

lalitpandeyadvassociate 02-07-2026

IPANDEY(P), s@gmail.com
CS CS (COMM)/612/2026 06-07-2026 ICANARA BANK Vs RAM SWAROOPSANJAY 9811179161 ILEGALYUKTI63@GMA[02-07-2026
PROPRIETOR OF M/S BOMBAYAGGARWAL(P), IL.COM
[TAILORS AND ORS
IOMP (I) IOMP (I) (COMM)/1178/2026 |07-07-2026 IDFC FIRST BANK LTD Vs NAJIM [SANJEEV 8285002845 [Litigation@srcslegal.co (04-07-2026
IKHA IPATHAK(P), m
IOMP (I) IOMP (I) (COMM)/1179/2026 |07-07-2026 IDFC FIRST BANK LTD Vs PUNIT [SANJEEV 8285002845 ILitigation@sreslegal.co [04-07-2026
IKUMAR IPATHAK(P), m
IOMP (I) IOMP (I) (COMM)/1180/2026 |07-07-2026 IDFC FIRST BANK LTD Vs VINAY [SANJEEV 8285002845 ILitigation@sreslegal.co [04-07-2026
IMITTAL IPATHAK(P), m
CS CS (COMM)/617/2026 08-07-2026 INARESH KUMAR BHARDWAJ-- VsManisha 9999699762 manisha.parmar1025@ [06-07-2026
IVARDHMAN YARNS ANDParmar(P), igmail.com
[THREADS LTD
CS CS (COMM)/618/2026 08-07-2026 ISARAOGI SUPER SALES PVT LTDVARUN 8285672608 ladvocatevarunbedi@g (06-07-2026
Vs MOHAMMAD SHAMSHADBEDI(P), mail.com
JALAM PROP M/S SAINA SUIT]
ICOLLECTION
IOMP (I) IOMP (I) (COMM)/1193/2026 |09-07-2026 IDFC FIRST BANK LTD VSSANJEEV 8285002845 ILitigation@srcslegal.co [08-07-2026
IPICTURE TIME DIGIPLEX[PATHAK(P), m
IPRIVATE LIMITED
IOMP (I) IOMP (I) (COMM)/1206/2026(10-07-2026 IYES BANK LTD Vs VIVEK VIVEK  [SANJEEV 8285002845 ILitigation@srcslegal.co 08-07-2026
IPATHAK(P), m
IOMP (I) IOMP (I) (COMM)/1207/2026 [10-07-2026 IYES BANK LTD Vs VAIBHAV[SANJEEV 8285002845 ILitigation@srcslegal.co 08-07-2026
ISHARMA PATHAK(P), m
IOMP (I) IOMP (I) (COMM)/1210/2026 [11-07-2026 IYES BANK LTD Vs SUGREEVSANJEEV 8285002845 LLitigation@srcslegal.co [08-07-2026
ISINGH PATHAK(P), m
IOMP (I) IOMP (I) (COMM)/1208/2026(11-07-2026 IYES BANK LTD Vs RAKESH LOHIA [SANJEEV 8285002845 LLitigation@srcslegal.co 08-07-2026
IPATHAK(P), m
IOMP (I) IOMP (I) (COMM)/1209/202611-07-2026 IYES BANK LTD Vs PUNIT PUNIT [SANJEEV 8285002845 ILitigation@srcslegal.co [08-07-2026
IPATHAK(P), m
IOMP (I) IOMP (I) (COMM)/1213/2026 [11-07-2026 IYES BANK LTD Vs MAMTASANJEEV 8285002845 ILitigation@srcslegal.co [08-07-2026
IMAMTA IPATHAK(P), m
IOMP (I) IOMP (I) (COMM)/1211/2026 [11-07-2026 IYES BANK LTD Vs MANOJ SHANI [SANJEEV 8285002845 ILitigation@srcslegal.co 08-07-2026

[PATHAK(P),

m
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IOMP (I) IOMP (I) (COMM)/1212/2026 [11-07-2026 IYES BANK LTD Vs KIRSHNA KANTISANJEEV 8285002845 ILitigation@srcslegal.co [08-07-2026
SHARMA IPATHAK(P), m

CS CS (COMM)/642/2026 14-07-2026 [UNION BANK OF INDIA VsArun Kuman8586863313 connect@snslegal.in  [11-07-2026
ICHINKEY PROPRIETOR OF M/S|Shukla(P),
IKRISHNA GLASS HOUSE

CS CS (COMM)/650/2026 17-07-2026 IPARIKSHIT SEHGAL SOLEVIJAY 9899454835 rks108 @gmail.com 15-07-2026
IPROPRIETOR OF ONLINEMISHRA(P),
PROMOTION WAY Vs TATA|
[TELESERVICES LIMITED

CS ICS (COMM)/651/2026 17-07-2026 JAY PRAKASH PANDEY PROPARSH 9711575152 ILEGALBHALLA@GMA (15-07-2026
INATCO INDUSTRIALBHALLA(P), IL.COM
INSTRUMENTATION-- Vs JYOT]
IKHURANA PROPRIETOR|

CS CS (COMM)/660/2026 18-07-2026 [PUNJAB NATIONAL BANK VsSABHYA 9717610124 SABHYAJAINO8@GM [17-07-2026
ILATIFOON NISHA AND ORS UAIN(P), IAIL. COM

IOMP (I) IOMP (I) (COMM)/1237/2026 [18-07-2026 Shriram Finance Ltd Vs AZAD IManoj 0811133644 manojk.adv 16-07-2026

IKumar(P), @gmail.com
IOMP (I) IOMP (I) (COMM)/1236/2026 [18-07-2026 Shriram Finance Ltd Vs WASEEM  [Manoj 0811133644 manojk.adv 16-07-2026
Kumar(P), @gmail.com

IOMP (I) IOMP (I) (COMM)/1248/2026[21-07-2026 IKOTAK MAHINDRA PRIMEADV. LALITj9555861211 lalitpandeyadvassociate [20-07-2026
ILIMITED Vs AZAD SINGH IPANDEY(P), s@gmail.com

IOMP (I) IOMP (I) (COMM)/1247/2026 [21-07-2026 IKOTAK MAHINDRA PRIMEADV. LALITj9555861211 lalitpandeyadvassociate [20-07-2026
ILIMITED Vs ASH KARAN IPANDEY(P), s@gmail.com

CS CS (COMM)/672/2026 22-07-2026 Punjab National Bank VSAVADHESH 0810362626 akshakyao1@gmail.com[21-07-2026
IABHISHEK GUPTA PROP OF M/SKUMAR
IABHIGO ENTERPRISES ISHAKYA(P),

CS CS (COMM)/671/2026 22-07-2026 JAMARJIT SINGH KHURANA-- VSABHINAV(P), 9899498684 arjunsk198818 @gmail.c21-07-2026
ISANDEEP KAUSHIK PROP OF M/S| om
ISHRI SAI MOTORS

CS CS (COMM)/670/2026 22-07-2026 IBANK OF BARODA Vs TELETECH[Roma 9311338803 romabhatara@gmail.co [21-07-2026
SYSTEM THROUGH ITSBhatara(P), m
IPROPRIETOR DEEPA SHARMA

CS CS (COMM)/669/2026 22-07-2026 IDBI BANK LTD Vs ANKUKSHVivek Kumar(P),9811867703 kumarvivekadv@gmail. [20-07-2026
VAIN PROP OF M/S NEW FONE com
IZONE

IOMP (I) IOMP (I) (COMM)/1256/2026 [22-07-2026 IYES BANK LTD Vs SANJEEV[SANJEEV 8285002845 ILitigation@srcslegal.co 21-07-2026
IKUMAR and Anr IPATHAK(P), m

CS CS (COMM)/673/2026 23-07-2026 IPARVEEN KUMAR GARG (Prop off DEEPAK 8130334335 rudra2023construction [22-07-2026
IGSV  Products)-- Vs M/S RUDRAKUMAR s@gmail.com
ICONSTRUCTIONS IBANSAL(P),
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CS (COMM)/678/2026 24-07-2026 IM/S KIT MARKETING PVT LTD VSRAJEEV 9873921590 rajeevjha2004@yahoo. [23-07-2026
IM/S JMC INFRATECH PVTLTD VHA(P), co.in
IOMP (I) IOMP (I) (COMM)/1257/2026 [24-07-2026 IDFC FIRST BANK LTD VSSANJEEV 8285002845 [Litigation@srcslegal.co [23-07-2026
ISADDAM HUSAIN IPATHAK(P), m
IOMP (I) IOMP (I) (COMM)/1261/2026 [25-07-2026 IDFC FIRST BANK LTD Vs RISHISANJEEV 8285002845 LLitigation@srcslegal.co [24-07-2026
IGAUTAM IPATHAK(P), m
CS ICS (COMM)/684/2026 25-07-2026 RAJNIT KAUR Vs AJAY KUMARArpit Batra(P), 9911111176 ladvocate@arpitbatra.co [24-07-2026
IMALIK m
CS Counter Claim/36,/2026 27-07-2026 IKOTHARI FOODS PRIVATEIDEEPAK 9871085028 ashwani@trulegal.co.in [25-07-2026
LIMITED Vs ANTIZE FOODSYADAV(P),
IPRIVATE LIMITED
IOMP (I) IOMP (I) (COMM)/1265/2026 [27-07-2026 IDFC FIRST BANK LTD Vs SUNILSANJEEV 8285002845 ILitigation@srcslegal.co [25-07-2026
IKUMAR IPATHAK(P), m
IOMP (I) OMP (I) (COMM)/1266/2026 [27-07-2026 IDFC FIRST BANK LTD VSSANJEEV 8285002845 ILitigation@srcslegal.co [25-07-2026
IRUKSANA BEGUM and Anr IPATHAK(P), m
CS CS (COMM)/687/2026 27-07-2026 IPUNJAB NATIONAL BANK Vs M/SISANCHEET 9548667393 sssanchitog@gniail.eo [24-07-2026
IGITANJALI ENTERPRISES AND|SHARMA(P), m
IANR
IOMP (I) IOMP (I) (COMM)/1268/2026[28-07-2026 IPIRAMAL FINANCE LTD VsDHEERAJ 9131975373 ladvakashpratapsingh@ [27-07-2026
[THOMAS VIKRAM MARKUS ISINGH(P), igmail.com
IOMP (I) IOMP (I) (COMM)/1267/2026 [28-07-2026 IDFC FIRST BANK LTD Vs LOKESH[SANJEEV 8285002845 ILitigation@srcslegal.co [27-07-2026
IDAGAR PATHAK(P), m
IOMP (I) IOMP (I) (COMM)/1274/2026 [29-07-2026 IYes Bank Ltd Vs GAGANMEETADV. LALITj9555861211 lalitpandeyadvassociate [28-07-2026
IKAUR BHATIA IPANDEY(P), s@gmail.com
CS CS (COMM)/689/2026 20-07-2026 IJAVICHAL PUBLISHING COMPANY[Bhavya 7838837246 snblegal liltigation@gm [27-07-2026
JAND ANR Vs FLIPKART INTERNET[Kohli(P), ail.com
IPVT LTD AND ORS
IOMP (I) IOMP (I) (COMM)/1273/2026 [29-07-2026 Yes Bank Ltd Vs ANEESH MALIK |ADV. LALIT9555861211 lalitpandeyadvassociate [28-07-2026
IPANDEY(P), s@gmail.com
IOMP (I) IOMP (I) (COMM)/1287/2026[30-07-2026 IYes Bank Ltd Vs SUNIL KUMAR IADV. LALITj9555861211 lalitpandeyadvassociate [29-07-2026
IPANDEY(P), s@gmail.com
CS Counter Claim/37/2026 30-07-2026 IM/s BHAWNA MOTELS ANDABHISHEK 8447060945 legal.prahi@gmail.com [29-07-2026

RESORTS PVT LTD Vs M/s
RAKESH TIMBER TRADERS AND|

JANR

ISINGH(P),
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IOMP (I) IOMP (I) (COMM)/1286/2026|30-07-2026 IYes Bank Ltd Vs RAJEEV KUMARADV. LALITj9555861211 lalitpandeyadvassociate [29-07-2026
IPANDEY IPANDEY(P), s@gmail.com
CS CS (COMM)/706/2026 31-07-2026 Precision  System  Control  Vs{Jeet Sigh9811765540 Usarora.58 @gmail. com[29-07-2026
Sumpreet Singh Proprietor TFCArora(P),
Logistics and Ors
IEXArb [EXCOMM - Award by Arbo1-07-2026 IKOTAK MAHINDRA BANK VSRITESH(P), 9999495500 mohitmongaadvocate@ [24-06-2026
Comm/100/2026 [URVASHI CHOPRA igmail.com
IEXArb [ExXCOMM - Award by Arbo1-07-2026 IAXIS BANK Ltd Vs ANKUSH[VIMAL 7970440025 shivamjha@firstassocia [26-06-2026
Comm/96/2026 IKHANNA IKHURANA(P), tes.in
EXArb [EXCOMM - Award by Arbo1-07-2026 IKOTAK MAHINDRA BANKRITESH(P), 9999495500 mohitmongaadvocate@ [24-06-2026
Comm/98/2026 ILIMITED Vs RAJEEV KELANKA igmail.com
IEXArb [EXCOMM - Award by Arbo1-07-2026 IKOTAK MAHINDRA BANKIRITESH(P), 9999495500 mohitmongaadvocate@ [24-06-2026
Comm/99/2026 ILIMITED Vs ASHWANI KUMAR igmail.com
IEX [Execution (Comm)/226/2026/01-07-2026 ICANARA BANK Vs VINOD KUMAR |CHITRA 9212888057 Chitramalhotrasobti@g [09-06-2026
IMALHOTRA(P), mail.com
EX [Execution (Comm)/227/202601-07-2026 ICANARA  BANK  ERSTWHILECHITRA 9212888057 Chitramalhotrasobti@g [09-06-2026
SYNDICATE BANK Vs LUCKYMALHOTRA(P), mail.com
[TOUR AND TRAVELS PROP|
ISUSHMA DEVI
EX [Execution (Comm)/228/2026/01-07-2026 ICANARA  BANK  ERSTWHILECHITRA 9212888057 Chitramalhotrasobti@g [09-06-2026
ISYNDICATE BANK Vs SAIMALHOTRA(P), mail.com
TRADERS PROP KALU RAM
[EX [Execution (Comm)/229/2026/01-07-2026 ICANARA  BANK  ERSTWHILECHITRA 9212888057 Chitramalhotrasobti@g [09-06-2026
ISYNDICATE BANK Vs HEMANT IMALHOTRA(P), mail.com
5 IMS. PREETIWEST 209 IOMP(I)/COMM 1130/2026 02.07.2026 SHRIRAM FINANCE LTD VSMANOJ 9868650379 manojkr_singh@gmail. 02.07.2026
IAGARWAL GUPTA, IRAVANNAK IKUMAR com
IDISTRICT JUDGE|
(COMMERCIAL
ICOURT)-o02 OMP(I)/COMM  [1134/2026 02.07.2026 SHRIRAM FINANCE LTD VS/MANOJ 9868650379 manojkr_singh@gmail. 02.07.2026
JAKIR KHAN IKUMAR icom
IOMP(I)/COMM 1183/2026 07.07.2026 IDFC BANK LTD VS. SANJEEVISANJEEV 9717028845 ILItigation @srcslegal.co (07.07.2026
IKUMAR IPATHAK m
IOMP(I)/COMM 1184/2026 07.07.2026 IDFC BANK LTD VS. JMSANJEEV 9717028845 ILItigation @srcslegal.co 07.07.2026
I[HYDRAULIC SOLUTIONS PVT LTD [PATHAK m
IOMP(I)/COMM 1185/2026 07.07.2026 IDFC BANK LTD VS. JATINSANJEEV 9717028845 [LItigation @srcslegal.co (07.07.2026
ISANJAY IPATHAK m




S.NO COURT

DISTRICT COURT ROOM

IOMP(I)/COMM

CASE NUMBER

1186/2026

DATE
REGISTRATION

07.07.2026

OFPETITIONER

RESPONDENT NAME

IDFC BANK LTD VS. MUKESH|

NAME VSADVOCATE

ISANJEEV

ADVOCATE
MOBILE
NUMBER

9717028845

ADVOCATE EMAIL ID

ILItigation @srcslegal.co

DATE OF E-
FILING

07.07.2026

IKUMAR IPATHAK m
IOMP(I)/COMM 1187/2026 07.07.2026 IDFC BANK LTD VS. RADHIKASANJEEV 9717028845 [LItigation @srcslegal.co 07.07.2026
IVISHWAKARMA IPATHAK m
ICS(COMM) 619/2026 08.07.2026 ON CLOUDS GmbH VS. RAJASHRAVAN 6201970125 unitedmark@unitedand08.07.2026
[TRADING COMPANY IBANSAL united.com
ICS(COMM) 620/2026 08.07.2026 SARAOGI SUPER SALES VS|VARUN BEDI (8285672608 advocatevarunbedi@g (08.07.2026
SWEETY KESHARI mail.com
IOMP(I)/COMM 1188/2026 08.07.2026 IYES BANK VS. MOHD IQBAL ILALIT PANDEY 8130383143 lalitpandeyadvassociats |08.07.2026
@gmail.com
IOMP(I)/COMM 1189/2026 08.07.2026 IYES BANK VS. SHASHANK SINGH [LALIT PANDEY 8130383143 lalitpandeyadvassociats [08.07.2026
@gmail.com
IOMP(I)/COMM 1190/2026 08.07.2026 IYES BANK VS. KAUSHIK RAI ILALIT PANDEY 8130383143 lalitpandeyadvassociats [08.07.2026
@gmail.com
IOMP(I)/COMM 1192/2026 08.07.2026 IDFC BANK VS. SONIA SHARMA [SANJEEV 9717028845 ILItigation @srcslegal.co 08.07.2026
IPATHAK m
ICS(COMM) 623/2026 09.07.2026 UYOTI KUMAR ARYA VS. JAGDISH|VIKAS ARORA (9811414400 aroralawoffice@alo.net.|09.07.2026
IPRASAD LAWANIA fin
ICS(COMM) 624/2026 09.07.2026 VOHNLEE PHARMACEUTICALSUTSAV JAIN 9082798662 ladvomanishbhojwani@ [09.07.2026
PVT LTD VS. STARZAC igmail.com
I[FORMULATION PVT LTD
ICS(COMM) 625/2026 09.07.2026 IVIKAS SACHDEVA VS. SUDHARAKESH 9818417141 rakeshkumarsehgal196 09.07.2026
ICHAWLA ISEHGAL W @gmail.com
ICS(COMM) 630/2026 10.07.2026 SURJIT SINGH GANDHI VS|AMAR NARAIN (8882570497 ninaniapoojai@gmail.c 10.07.2026
IWINSOFT EDUCARE PVT LTD om
ICS(COMM) 645/2026 14.07.2026 [UNION BANK OF INDIA VSJ/ARUN KR.9312400295 connect@snlegal.in 14.07.2026
IANJALI ISHUKLA
IOMP(I)/COMM 1135/2026 18.07.2026 SHRIRAM FINANCE LTD VSMANOJ 9868650379 manojkr_singh@gmail. 18.07.2026
IKRISHAN IKUMAR com
IMISC/DJ 777/2026 20.07.2026 IYES BANK VS. ALOK ANJAN IARENSESS 9810980834 areness@areness.com [20.07.2026

ILAW




S.NO COURT

DISTRICT COURT ROOM

IOMP(I)/COMM

CASE NUMBER

1249/2026

DATE

REGISTRATION

21.07.2026

OFPETITIONER

RESPONDENT NAME

NAME VSADVOCATE

IKOTAK MAHINDRA PRIME LTD|LALIT PANDEY

IVS. ABHISHEK YADAV

ADVOCATE
MOBILE
NUMBER

8130383143

ADVOCATE EMAIL ID

lalitpandeyadvassociats
@gmail.com

DATE OF E-
FILING

21.07.2026

ICS(COMM) 675/2026 23.07.2026 SUBHASH CHANDER VS. ANISHRAJEEV 9312276651 rtewari88@gmail.com [23.07.2026
[TREHAN [TEWARI
IOMP(I)/COMM 1262/2026 25.07.2026 IDFC BANK LTD VS. HIRA SINGH[SANJEEV 9717028845 ILItigation@srcslegal.co [25.07.2026
IRAWAT IPATHAK m
ICS(COMM) 686/2026 27.07.2026 IBANK OF BARODA VS. M/S D ANDRAJPAL SINGH 9910597841 rpsindian@gmail.com [27.07.2026
IG FASHION PVT LTD.
IOMP(I)/COMM 1264/2026 27.07.2026 IDFC FIRST BANK VS. VIKASSANJEEV 9717028845 ILItigation@srcslegal.co 27.07.2026
IGUPTA IPATHAK m
IOMP(COMM) 14/2026 28.07.2026 IPRIME BIZWORLD VS/SUMEET KAUL 9643611379 ciuro@cicurofirm.in  [28.07.2026
IMAONEYWISE FINANCE SERVICE
IOMP(COMM) 14/2026 28.07.2026 IBHARAT KAKKAR VS. LOVELY[SUMEET KAUL (9643611379 ciuro@cicurofirm.in  [28.07.2026
VEWELERS LLP
ICS(COMM) 690/2026 29.07.2026 ICICI BANK LTD VS. JASMEETMANISH 9818030800 linduslegalia@gmail.co 29.07.2026
ISINGH MARWAH IYADAV m
ICS(COMM) 691/2026 29.07.2026 IGREEN STAPLE PVT LTD VS. MS RSANJAY JAIN 8860635799 communications@lexco[29.07.2026
S SARDA rp.org.in
ICS(COMM) 692/2026 20.07.2026 I[EASTERN BEARINGS PVT LTD VS.[GAGAN 9654224557 advsunilsinghp@gmail. 29.07.2026
ILAXMI ROOP PVT LTD IKUMAR com
IOMP(I)/COMM 1275/2026 29.07.2026 IYES BANK VS. DINESH KUMAR  [LALIT PANDEY 8130383143 lalitpandeyadvassociats [29.07.2026
@gmail.com
IOMP(I)/COMM 1293/2026 30.07.2026 IYES BANK VS. NEETU TOMAR ILALIT PANDEY |8130383143 lalitpandeyadvassociats [30.07.2026
@gmail.com
IOMP(I)/COMM 1296/2026 30.07.2026 IYES BANK VS. NEETU TOMAR ILALIT PANDEY (8130383143 lalitpandeyadvassociats |30.07.2026
@gmail.com
IOMP(COMM) 16/206 31.07.2026 TRILOCHAN SINGH KAKKAR VS.RISHIKA 9560943046 ladvocaterishikag1i@gm [31.07.2026
ILOVELY JEWELLERS LLP INAGPAL ail.com
ICS(COMM) 709/2026 31.07.2026 IANISH BHOLA VS. JATINANISH BHOLA 9811452022 anishbhola@yahoo.com(31.07.2026

SEHRAWAT




S.NO COURT

ISINGH,
WUDGE
(COMMERCIAL
ICOURT)-03

ISH. RAGHUBIR]
DISTRICT|

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE

REGISTRATION

OFPETITIONER

NAME VS
RESPONDENT NAME

ADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILID DATE OF E-
FILING

PVT LTD VS.
IFORMULATION PVT LTD

STARZAC|

209 IOMP(I)/COMM 1130/2026 02.07.2026 SHRIRAM FINANCE LTD VSMANOJ 9868650379 manojkr_singh@gmail. 02.07.2026
IRAVANNAK IKUMAR com
IOMP(I)/COMM 1134/2026 02.07.2026 SHRIRAM FINANCE LTD VSMANOJ 9868650379 manojkr_singh@gmail. 02.07.2026
WAKIR KHAN IKUMAR com
IOMP(I)/COMM 1183/2026 07.07.2026 IDFC BANK LTD VS. SANJEEV[SANJEEV 9717028845 ILItigation @srcslegal.co (07.07.2026
IKUMAR IPATHAK m
IOMP(I)/COMM 1184/2026 07.07.2026 IDFC BANK LTD VS. JM[SANJEEV 9717028845 ILItigation @srcslegal.co (07.07.2026
I[HYDRAULIC SOLUTIONS PVT LTD PATHAK m
IOMP(I)/COMM 1185/2026 07.07.2026 IDFC BANK LTD VS. JATINSANJEEV 9717028845 ILItigation @srcslegal.co 07.07.2026
ISANJAY IPATHAK m
IOMP(I)/COMM 1186/2026 07.07.2026 IDFC BANK LTD VS. MUKESH[SANJEEV 9717028845 ILItigation @srcslegal.co [07.07.2026
IKUMAR IPATHAK m
IOMP(I)/COMM 1187/2026 07.07.2026 IDFC BANK LTD VS. RADHIKASANJEEV 9717028845 ILItigation @srcslegal.co (07.07.2026
IVISHWAKARMA IPATHAK m
ICS(COMM) 619/2026 08.07.2026 ION CLOUDS GmbH VS. RAJASHRAVAN 6201970125 unitedmark@unitedand/08.07.2026
[TRADING COMPANY IBANSAL united.com
ICS(COMM) 620/2026 08.07.2026 SARAOGI SUPER SALES VS|VARUN BEDI (8285672608 advocatevarunbedi@g [08.07.2026
ISWEETY KESHARI mail.com
IOMP(I)/COMM 1188/2026 08.07.2026 IYES BANK VS. MOHD IQBAL ILALIT PANDEY 8130383143 lalitpandeyadvassociats [08.07.2026
@gmail.com
IOMP(I)/COMM 1189/2026 08.07.2026 IYES BANK VS. SHASHANK SINGH [LALIT PANDEY 8130383143 lalitpandeyadvassociats [08.07.2026
@gmail.com
IOMP(I)/COMM 1190/2026 08.07.2026 IYES BANK VS. KAUSHIK RAI ILALIT PANDEY |8130383143 lalitpandeyadvassociats [08.07.2026
@gmail.com
IOMP(I)/COMM 1192/2026 08.07.2026 IDFC BANK VS. SONIA SHARMA |[SANJEEV 9717028845 ILItigation @srcslegal.co 08.07.2026
IPATHAK m
ICS(COMM) 623/2026 09.07.2026 UYOTI KUMAR ARYA VS. JAGDISH|VIKAS ARORA (9811414400 aroralawoffice@alo.net. 09.07.2026
IPRASAD LAWANIA in
ICS(COMM) 624/2026 09.07.2026 VOHNLEE PHARMACEUTICALS|UTSAV JAIN 9082798662 ladvomanishbhojwani@ [09.07.2026

igmail.com




S.NO COURT

DISTRICT COURT ROOM

ICS(COMM)

CASE NUMBER

625/2026

DATE

REGISTRATION

09.07.2026

OFPETITIONER

NAME VS
RESPONDENT NAME

IVIKAS SACHDEVA VS. SUDHA|

ADVOCATE

[RAKESH

ADVOCATE
MOBILE
NUMBER

9818417141

ADVOCATE EMAIL ID

rakeshkumarsehgal196

DATE OF E-
FILING

09.07.2026

ICHAWLA ISEHGAL 4 @gmail.com

ICS(COMM) 630/2026 10.07.2026 SURJIT SINGH GANDHI VS/AMAR NARAIN 8882570497 ninaniapoojai@gmail.c 10.07.2026
IWINSOFT EDUCARE PVT LTD om

ICS(COMM) 645/2026 14.07.2026 UNION BANK OF INDIA VS/ARUN KR|9312400295 connect@snlegal.in 14.07.2026
IANJALI ISHUKLA

IOMP(I)/COMM 1135/2026 18.07.2026 SHRIRAM FINANCE LTD VSMANOJ 9868650379 manojkr_singh@gmail. 18.07.2026
IKRISHAN IKUMAR com

IMISC/DJ 777/2026 20.07.2026 IYES BANK VS. ALOK ANJAN IARENSESS 9810980834 areness@areness.com [20.07.2026

ILAW

IOMP(I)/COMM 1249/2026 21.07.2026 IKOTAK MAHINDRA PRIME LTD[LALIT PANDEY 8130383143 lalitpandeyadvassociats [21.07.2026
IVS. ABHISHEK YADAV @gmail.com

ICS(COMM) 675/2026 23.07.2026 SUBHASH CHANDER VS. ANISHRAJEEV 0312276651 rtewari88@gmail.com [23.07.2026
[TREHAN [TEWARI

IOMP(I)/COMM 1262/2026 25.07.2026 IDFC BANK LTD VS. HIRA SINGHISANJEEV 9717028845 ILItigation @srcslegal.co [25.07.2026
IRAWAT IPATHAK m

ICS(COMM) 686/2026 27.07.2026 IBANK OF BARODA VS. M/S D AND[RAJPAL SINGH 9910597841 rpsindian@gmail.com [27.07.2026
\G FASHION PVT LTD.

IOMP(I)/COMM 1264/2026 27.07.2026 IDFC FIRST BANK VS. VIKASSANJEEV 9717028845 ILItigation@srcslegal.co 27.07.2026
IGUPTA IPATHAK m

IOMP(COMM) 14/2026 28.07.2026 IPRIME BIZWORLD VS,SUMEET KAUL 9643611379 ciuro@cicurofirm.in  28.07.2026
IMAONEYWISE FINANCE SERVICE

IOMP(COMM) 14/2026 28.07.2026 IBHARAT KAKKAR VS. LOVELYSUMEET KAUL 9643611379 ciuro@cicurofirm.in  [28.07.2026
JEWELERS LLP

ICS(COMM) 690/2026 29.07.2026 ICICI BANK LTD VS. JASMEETMANISH 9818030800 induslegalia@gmail.co [29.07.2026
ISINGH MARWAH IYADAV m

ICS(COMM) 691/2026 29.07.2026 IGREEN STAPLE PVT LTD VS. MS RSANJAY JAIN 8860635799 communications@lexco29.07.2026
S SARDA rp.org.in

ICS(COMM) 692/2026 29.07.2026 IEASTERN BEARINGS PVT LTD VS.GAGAN 9654224557 advsunilsinghp@gmail. 29.07.2026

ILAXMI ROOP PVT LTD

IKUMAR

com




S.NO COURT

DISTRICT COURT ROOM

CASE NUMBER

DATE
REGISTRATION

OFPETITIONER NAME
RESPONDENT NAME

VSADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILID DATE OF E-
FILING

IOMP(I)/COMM 1275/2026 20.07.2026 IYES BANK VS. DINESH KUMAR  [LALIT PANDEY 8130383143 lalitpandeyadvassociats [29.07.2026
@gmail.com
IOMP(I)/COMM 1293/2026 130.07.2026 IYES BANK VS. NEETU TOMAR ILALIT PANDEY 8130383143 lalitpandeyadvassociats [30.07.2026
@gmail.com
IOMP(I)/COMM 1296/2026 30.07.2026 IYES BANK VS. NEETU TOMAR ILALIT PANDEY 8130383143 lalitpandeyadvassociats [30.07.2026
@gmail.com
IOMP(COMM) 16/206 31.07.2026 TRILOCHAN SINGH KAKKAR VS.RISHIKA 9560943046 ladvocaterishikag1i@gm [31.07.2026
ILOVELY JEWELLERS LLP INAGPAL ail.com
ICS(COMM) 709/2026 31.07.2026 IANISH BHOLA  VS. JATINJANISH BHOLA 9811452022 anishbhola@yahoo.com(31.07.2026
SEHRAWAT
7 ISH. HARISHWEST cs (comm) CS 01-07-2026 VAI BHARAT STEEL TRADERS Vs/9999309192 DILRAJ SINGH
[KUMAR, (COMM)/573/2026 BRIGHT BAR INDUSTRIES
IDISTRICT JUDGE
(COMMERCIAL-04)
cs (comm) CS 01-07-2026 Sonia Vs Bijendra [7011398178 IAJAY ILAWMANFIGHTBACK [19-05-2026
(COMM)/578/2026, @GMAIL.COM
lcs (comm) CS 01-07-2026 State Bank of India Vs Vikash 9315165656 KRISHAN IADVKRISHNA1411@G (01-06-2026
(COMM)/584/202 ISHARMA MAIL.COM
6
cs (comm) CS 01-07-2026 IAparna Industries Vs Sanmeet Singhj9810134864 ISAMEER DEWAN SAMEERDEWAN123@ [09-06-2026
(COMM)/591/2026 Bagga GMAIL.COM
IMISC DJ Misc DJ/676/2026 01-07-2026 IMs Capital Industrial Enterprises Vs|8595653336 ICHARIT GOYAL [SULEKHCHANDCO@ [10-06-2026
[Ms PS Enterprises and Anr GMAIL.COM
IOMP (I) (COMM) OMP (D) 01-07-2026 IAXIS BANK LTD Vs HARNEK [9210585331 ISUNITA INDEXLAW@GMAIL.Cl08-06-2026
(COMM.)/1105/20 SINGH OM
26
IOMP (I) (COMM) OMP (D) 01-07-2026 IYES BANK LIMITED Vs BHARTI7455023130 IANANJAY SINGH ASAPLEGALANADVOC(10-06-2026
(COMM.)/1107/202) ILOGISTICS IATES@GMAIL.COM
6
cs (comm) CS 02-07-2026 [Union Bank Of India Vs Chetanjg312292558 DEEPA IADVOCATE.DEEPA.G [21-05-2026
(COMM)/592/2026| \Gandhi UPTA@GMAIL.COM
lcs (comm) CS 02-07-2026 JAQUALITE INDUSTRIES PRIVATEj9599043045 |ARCHIT ILEGAL@SIGNALEGAL}46190
(COMM)/601/2026 ILIMITED Vs APURBADHAN| IN
IHALDER PROPRIETOR OF|
IARCHANA PRODUCTIONS
cs (comm) ICS 02-07-2026 IAQUALITE INDUSTRIES PRIVATE9599043045 IARCHIT LEGAL@SIGNALEGAL|46190
(COMM)/602/202 ILIMITED Vs ARORASTYLESAVVY IN
6 IMPEX PRIVATE LIMITED




S.NO COURT

DISTRICT

COURT ROOM

CASE TYPE

CASE NUMBER

DATE
REGISTRATION

OFPETITIONER NAME VS
RESPONDENT NAME

ADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILID DATE OF E-
FILING

lcs (comm) CS 02-07-2026 [UNION BANK OF INDIA Vs9599043045 |ARCHIT ILEGAL@SIGNALEGAL}46190
(COMM)/603/202 IDEBONAIR SECURITY SERVICE| IN
6 IPVT AND ORS

IOMP (I) (COMM) OMP (D) 02-07-2026 Shriram Finance Ltd Vs NAUSHADQ811133644 IMANOJ IMANOJK.ADV@GMAI [29-05-2026
(COMM.)/1127/202| IAHMAD IL.COM
6

IOMP (I) (COMM) |OMP (D 02-07-2026 Shriram Finance Ltd Vs UJJWAL0811133644 IMANOJ IMANOJK.ADV@GMAI [29-05-2026
(COMM.)/1135/202| IMETAL WORKS IL.COM
6

cs (comm) CS 03-07-2026 IMr Praveen Garg Vs Mr Harsh Goel 9811053833 ISATISH laliiadvocates@,yahoo.i [11-06-2026
(COMM)/605/202 n
6

cs (comm) ICS 03-07-2026 IKAPIL. KUMAR BANSAL Vs PR{g810600656 PARAS parasaggarwaladvgjl,co09-06-2026
(COMM)/606/202 IFOOTWEAR rn
6

cs (comm) CS 03-07-2026 IKAPIL KUMAR BANSAL Vs SANDIPY810600656  [PARAS [parasaggarwaladvgjl,co/09-06-2026
(COMM)/607/202 IDAYARAM BOKOLIYA rn
6

IOMP (I) (COMM) OMP (D 03-07-2026 IYES BANK LTD Vs SUFI DILSHAD|9811669863 ISACHIN legal@Katvalassociates. 11-06-2026
(COMM.)/1142/20 IBARKATI com
26

IOMP (I) (COMM) [OMP (D) 03-07-2026 IYES BANK LTD Vs TARUN KUMAR 90811669863 ISACHIN legal@Katvalassociates. [11-06-2026
(COMM.)/1143/202| com
6

IOMP (I) (COMM) |OMP (D 03-07-2026 IYES BANK LTD Vs MANOJ KUMAR/9811669863 ISACHIN legal@Katvalassociates. 11-06-2026
(COMM.)/1144/20 IGUPTA com
26

IOMP (I) (COMM) |OMP (D) 03-07-2026 IAXIS BANK LTD Vs RADHESYAM (9811669863 ISACHIN legal@Katvalassociates. 11-06-2026
(COMM.)/1145/202| IS O CHHAVILE icom
6

IMISC DJ Misc DJ/712/2026 04-07-2026 IMR DEVRAJ Vs M/S EVERPURE- - - 9811669863

INFRA PVT. LTD. AND ORS

IOMP (I) (COMM) OMP (D) 04-07-2026 IYES BANK LTD Vs MUKESH/9811669863 ISACHIN legal@Katvalassociates. [11-06-2026
(COMM.)/1147/202| INAGPAL com
6

IOMP (I) (COMM) |OMP (D) 04-07-2026 IYES BANK LTD Vs YASHPAILJ9811669863 ISACHIN legal@Katvalassociates. [11-06-2026
(COMM.)/1148/20 IKISHAN LAL com
26

IOMP (I) (COMM) |(OMP D 04-07-2026 IYES BANK LTD Vs MANISH/9811669863 ISACHIN legal@Katvalassociates. [11-06-2026
(COMM.)/1149/20 IKUMAR com
26

IOMP (I) (COMM) [OMP (D) 04-07-2026 IYES BANK LTD Vs MANISH/0811669863 ISACHIN legal@Katvalassociates. [11-06-2026

(COMM.)/1150/20
26

IKUMAR

com




S.NO COURT DISTRICT COURTROOM  CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILID DATE OF E-
REGISTRATION RESPONDENT NAME MOBILE FILING

NUMBER

IOMP (I) (COMM) |(OMP D 04-07-2026 IAXIS BANK LTD Vs JAGDISH S0/9811669863 ISACHIN legal@Katvalassociates. [11-06-2026
(COMM.)/1151/202 LALMAN com
6

IOMP (I) (COMM) OMP (D) 04-07-2026 IYes Bank Ltd Vs UMAR NADEEM 9811669863 ISACHIN legal@Katvalassociates. [11-06-2026
(COMM.)/1161/202 com
6

IOMP (I) (COMM) [OMP (D) 04-07-2026 IYes Bank Ltd Vs TARANJIT SINGH (9811669863 ISACHIN legal@Katvalassociates. [11-06-2026
(COMM.)/1162/20 com
26

cs (comm) CS 06-07-2026 ICMG LOGISTIC PVT LTD Vs9810511644 JITENDER GARG ADVJITEN@YAHOO.C [20-06-2026
(COMM)/610/2026 RAJESH CHAWLA oM

cs (comm) CS 06-07-2026 WASPAL SINGH ARORA Vs SATYAl9654800446 KOMAL IADVKOMALCHIBBER {10-06-2026
(COMM)/611/2026 IPAL @GMAIL.COM

IOMP (I) (COMM) [OMP (D) 06-07-2026 IAXTS BANK LTD Vs ANIL KUMAR (9210585331 ISUNITA INDEXLAW@GMAIL.Cl06-06-2026
(COMM.)/1163/20 OM
26

IOMP (I) (COMM) OMP D 06-07-2026 [Yes Bank Ltd Vs MANJU SINGH 9210585331 ISUNITA INDEXLAW @GMAIL.Cj06-06-2026
(COMM.)/1167/202| OM
6

lcs (comm) CS 07-07-2026 IANNIKA INFRABUILDCON Vs MS|8745810344 IAMAN SHARMA |ADVAMAN123@GMALI (04-07-2026
(COMM)/615/2026 IVIVAAN CONTECH INDIA PVT LTD| IL.COM

cs (comm) CS 07-07-2026 IPRADEEP KATARIA Vs Bank of9599043045 |ARCHIT ILEGAL@SIGNALEGAL04-07-2026
(COMM)/616/2026 Baroda IN

cs (comm) CS 09-07-2026 SHREE KARANGAR TEXTILE PVT9599043045 |ARCHIT ILEGAL@SIGNALEGAL05-07-2026
(COMM)/622/202 ILTD Vs TARUN RELHAN IN
6

cs (comm) CS 10-07-2026 Union Bank Of India Vs NEELAM|9911118926 IRAVI KUMAR IKUMARRAVI@YAHOOR20-06-2026
(COMM)/631/2026 IMANCHAND .COM

IOMP (I) (COMM) OMP (D) 10-07-2026 IYES BANK LTD Vs SANJEEV/0811669863 ISACHIN legal@Katvalassociates.
(COMM.)/1201/20 IKUMAR SHARMA com
26

IOMP (I) (COMM) OMP D 10-07-2026 IDFC FIRST BANK LTD Vs RAJIVE [9811133644 MANOJ MANOJK.ADV@GMAI
(COMM.)/1202/20 IKUMAR IL.COM
26

IOMP (I) (COMM) |(OMP D 10-07-2026 IDFC FIRST BANK LTD Vs811133644 IMANOJ IMANOJK.ADV@GMAI
(COMM.)/1203/20 IKANISHK CHANDRAYAN IL.COM
26

IOMP (I) (COMM) OMP D 10-07-2026 IDFC FIRST BANK LTD Vs9811133644 IMANOJ IMANOJK.ADV@GMAI
(COMM.)/1204/20 ISANDEEP KISHORILAL IL.COM
26




S.NO COURT

DISTRICT COURT ROOM

C.

CASE NUMBER

DATE
REGISTRATION

OFPETITIONER

NAME VS
RESPONDENT NAME

ADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILID DATE OF E-
FILING

cs (comm) CS 11-07-2026 [Amar Nath Chanana Vs AVV|9810600656 [parasaggarwaladvgjl,co
(COMM)/634/202 Hospitality LLP rn
6
cs (comm) CS 11-07-2026 IMS MECH INDUSTRY THROUGH[8826079887 IMANISH IMANADV@YAHOOM. [22-07-2026
(COMM)/635/2026| ITS ATTORNEY Vs MS ADITI IMAKHIJA ICOM
IPOWER EQUIPMENTS PRIVATE|
ILIMITED Through its Director
cs (comm) CS 11-07-2026 IMs Success Impex Pvt Ltd Vs Ms|8595653336 ICHARIT GOYAL [SULEKHCHANDCO@ |08-07-2026
(COMM)/636/202 IVoltaic Power Pvt Ltd GMAIL.COM
6
cs (comm) CS 11-07-2026 Ramesh Chander Soni Vs AK[8595653336 ICHARIT GOYAL |[SULEKHCHANDCO@ [08-07-2026
(COMM)/637/2026, Industries and Ors GMAIL.COM
cs (comm) CS 13-07-2026 Tarun Kumar Gupta Vs Kaliraman45640851 BHARAT GUPTA [legistauxiliary@gmail.c [03-07-2026
(COMM)/638/202 Industries Pvt Ltd om
6
cs (comm) CS 13-07-2026 [UNION BANK OF INDIA Vsl 9911000126 |ALOKKUMAR |ALOK.ADV2001@GMA [09-07-2026
(COMM)/639/202 HARVINDER  SINGH  ALIAS IL.COM
6 I[HARIVINDER SINGH SALUJA
cs (comm) CS 13-07-2026 [UNION BANK OF INDIA Vs ASHOK}|: 9911000126 | ALOK KUMAR  |ALOK.ADV2001@GMA [09-07-2026
(COMM)/640/202 IKUMAR IL.COM
6
cs (comm) CS 14-07-2026 SANGEETA MITTAL ALIASj99991 107 1 ISUMIT GARG ISUMITGARG6000@G [16-06-2026
(COMM)/641/2026 SANGEETA  ALIAS  SANJEETA| IMAIL.COM
IMITTAL Vs CARE HEALTH]
IINSURANCE LIMITED
IMISC DJ Misc DJ/763/2026 15-07-2026 Shriram Finance Ltd Vs UJJWAL811133644 IManoj IMANOJADV125@GMA [13-07-2026
IMETAL WORKS IL.COM
cs (comm) CS 16-07-2026 IDBI BANK LTD Vs KARTICK(g811867703 IVIVEV SINGH kumarvivekadv@gmail. 16-06-2026
(COMM)/647/2026, ICHANDER MUKHERJEE com
cs (comm) CS 16-07-2026 [Utsav Ravi Through his SP A Holder|8595653336 IPRATIMA Shanna.yoges1750@gm [14-07-2026
(COMM)/648/202 IMs Pratima Ravi Vs MS RT JCO| ail.com
6 JAND SONs
cs (comm) CS 18-07-2026 ISARAOGI SUPER SALES PVT LTD{8285672608 |[VARUN BEDI ladvocatevarunbedi@g (04-07-2026
(COMM)/653/2026| Vs RAKESH KUMAR mail.com
cs (comm) CS 18-07-2026 Bharat Petroleum Corporation Ltd9871046745 KUNAL KALRA |ADVKALRA.@GMAIL. [09-07-2026
(COMM)/656/2026| Vs Mohd Yusuf COM
lcs (comm) CS 18-07-2026 ICANARA BANK Vs KUSHAL PALi9811179171 ISANJAY IADVYUKTIDHAMA @G|09-07-2026
(COMM)/658/202 SINGH IMAIL.COM
6
IMISC DJ Misc DJ/771/2026 18-07-2026 IMS AQUALITE INDUSTRIES PVTj9810511644 WITENDER GARG ADVJITEN@YAHOO.C [20-06-2026
ILTD Vs MS ASIAN ENTERPRISE OM




S.NO COURT DISTRICT COURTROOM  CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILID DATE OF E-
REGISTRATION RESPONDENT NAME MOBILE FILING

NUMBER

lcs (comm) CS 20-07-2026 BABITA GUPTA Vs SUSHILP871503007 PUSHP SAINI satvarnleQaoffices@gm [02-07-2026
(COMM)/663/202 SHARMA lail.com
6

cs (comm) CS 20-07-2026 ZION INTERNATIONAL FOOD{9711894248 INIKITA GUPTA ADVNIKITAGUPTA@G[20-06-2026
(COMM)/664/202 INGRIEDENTS PVT LTD Vs VEENA| IMAIL.COM
6 IDEVI

IOMP (I) (COMM) |OMP (D 20-07-2026 IYES BANK LTD Vs DINESH KAMAR/9717028845 ISANJEEV litigation@sreslegal.co (12-06-2026
(COMM.)/1239/20 PATHAK m
26

IOMP (I) (COMM) |OMP @ 20-07-2026 IYES BANK LTD Vs SACHIN KUMAR|9717028845 ISANJEEV litigation@sreslegal.co [12-06-2026
(COMM.)/1240/20 PATHAK m
26

IOMP (I) (COMM) |OMP (D 20-07-2026 IYES BANK LTD Vs SANJAY SAHNI |9717028845 ISANJEEV litigation@sreslegal.co [12-06-2026
(COMM.)/1241/20 IPATHAK m
26

IOMP (I) (COMM) |OMP (D 20-07-2026 IYES BANK LTD Vs SURESH/9717028845 ISANJEEV litigation@sreslegal.co (12-06-2026
(COMM.)/1242/20 ISHYAM LAL IPATHAK m
26

IOMP (I) (COMM) |OMP (D 20-07-2026 IYES BANK LTD Vs PRANVESH/9717028845 ISANJEEV litigation@sreslegal.co (12-06-2026
(COMM.)/1243/20 IKUMAR PATHAK PATHAK m
26

IOMP (I) (COMM) |OMP (D 20-07-2026 Shriram Finance Ltd Vs PARAG 9717028845 ISANJEEV litigation@sreslegal.co [12-06-2026
(COMM.)/1244/20 IPATHAK m
26

cs (comm) CS 21-07-2026 [UNION BANK OF INDIA Vs SONU9312400295 IARUN SHUKLA (connect@snslegal.in  |06-07-2026
(COMM)/665/2026| ICHAURASIYA

cs (comm) CS 21-07-2026 |Agrico Organics Pvt Ltd Vs9873967070  |Amandeep IAMANDEEP@ADSAN [14-06-2026
(COMM)/667/2026| IADVANTA AGRI TECH IDCOMPANY.COM

IOMP (I) (COMM) OMP (D) 21-07-2026 IKOTAK MAHINDRA PRIME[0120-4351287 [LALIT PANDAY [LALITPANDAY@GMAI{17-06-2026
(COMM.)/1252/20 ILIMITED Vs PAWAN KUMAR| IL.COM
26 IMISHRA

IOMP (I) (COMM) OMP (D) 21-07-2026 IKOTAK MAHINDRA PRIME[0120-4351287 |[LALIT PANDAY [LALITPANDAY@GMAI17-06-2026
(COMM.)/1253/20 ILIMITED Vs GAGAN TANEJA IL.COM
26

IOMP (I) (COMM) |OMP (D) 21-07-2026 IKOTAK MAHINDRA PRIME[0120-4351287 |[LALIT PANDAY [LALITPANDAY@GMAI17-06-2026
(COMM.)/1254/20 ILIMITED Vs GAGAN TANEJA IL.COM
26

lcs (comm) CS 24-07-2026 ISHIV. NARESH SPORTS Vs NEWjg990410999  [YATENDER atenderkhatri@hotmai16-06-2026
(COMM)/679/2026| VEANS CORNER KHATRI l.com

cs (comm) C! 24-07-2026 SHIV. NARESH SPORTS Vs9990410999 YATENDER vatenderkhatri@hotmail16-06-2026
(COMM)/680/202 IFASHION POINT KHATRI l.com
6




S.NO COURT

DISTRICT

COURT ROOM

CASE TYPE

CASE NUMBER

DATE
REGISTRATION

OFPETITIONER

NAME VS
RESPONDENT NAME

ADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAIL ID

DATE OF E-

FILING

lcs (comm) CS 24-07-2026 SHIV.  NARESH SPORTS Vs9990410999  [YATENDER atenderkhatri@hotmaif16-06-2026
(COMM)/681/2026 IBHAGWATI SPORTS KHATRI l.com

cs (comm) CS 24-07-2026 SHIV NARESH SPORTS Vs MSR(9990410999 YATENDER vatenderkhatri@hotmai16-06-2026
(COMM)/682/202 IFITNESS AND FANCY WORLD KHATRI l.com
6

cs (comm) CS 24-07-2026 ISHIV NARESH SPORTS Vs DAGAR(9990410999  [YATENDER vatenderkhatri@hotmail16-06-2026
(COMM)/683/202 IENTERPRISES KHATRI l.com
6

cs (comm) CS 20-07-2026 IBANK OF BARODA Vs AMRIT PAL9312292558 DEEPA IADVOCATE.DEEPA.G [25-07-2026
(COMM)/694/202 SINGH UPTA@GMAIL.COM
6

IOMP (I) (COMM) |OMP (D 29-07-2026 IYES BANK LTD Vs SHWETA NITIN|g717028845 ISANJEEV litigation@sreslegal.co [22-06-2026
(COMM.)/1278/20 IDONGARE IPATHAK m
26

IOMP (I) (COMM) |OMP (D 20-07-2026 IYES BANK LTD Vs SUKHPREET/9717028845 ISANJEEV litigation@sreslegal.co [22-06-2026
(COMM.)/1279/20 SINGH IPATHAK m
26

IOMP (I) (COMM) |OMP (D 20-07-2026 IYES BANK LTD Vs RAJESHj9717028845 ISANJEEV litigation@sreslegal.co [22-06-2026
(COMM.)/1280/20 RAJESH PATHAK m
26

IOMP (I) (COMM) |OMP (D 20-07-2026 IYes Bank Ltd Vs AKHIL KAPOOR 9717028845 ISANJEEV litigation@sreslegal.co [22-06-2026
(COMM.)/1284/20 IPATHAK m
26

IOMP (I) (COMM) |OMP (D 29-07-2026 IYes Bank Ltd Vs ARVIND SINGH 9717028845 ISANJEEV litigation@sreslegal.co [22-06-2026
(COMM.)/1285/20 IPATHAK m
26

cs (comm) CS 130-07-2026 IMAAN ENTERPRISES Vs/9990410999 RISABH KAPOOR KAPOORADV@YAHO
(COMM)/703/2026| IHINDALCO INDUSTRIES LIMITED 0.COM

IOMP (I) (COMM) |OMP D 30-07-2026 IDFC FIRST BANK LTD Vsj9717028845 ISANJEEV litigation@sreslegal.co [23-07-2026
(COMM.)/1290/20 IMAYANK GUPTA PATHAK m
26

IOMP (I) (COMM) |OMP D 30-07-2026 IDFC FIRST BANK LTD Vs SAIRAF9717028845 ISANJEEV litigation@sreslegal.co [23-07-2026
(COMM.)/1291/20 IKHAN SAIFI IPATHAK m
26

IOMP (I) (COMM) |OMP (D) 30-07-2026 IDFC FIRST BANK LTD Vs9717028845 ISANJEEV litigation@sreslegal.co [23-07-2026
(COMM.)/1292/20 INARENDRA KUMAR IPATHAK m
26

lcs (comm) CS 31-07-2026 Lakshmi Float Glass Limited Vs9958987839  [KESHAV INFO@BAVELEGAL@ [23-07-2026
(COMM)/710/2026 WASJIT SINGH PROP GHAI GLASS IGMAIL.COM

IAND HARDWARE
IOMP (I) (COMM) [OMP (D) 31-07-2026 IYes Bank Ltd Vs SANJEEV KUMAR (9717028845 ISANJEEV litigation@sreslegal.co [23-07-2026
IPATHAK m

(COMM.)/1301/20
26




S.NO COURT

ISH. RAJ KUMAR]

[TRIPATHI,

IDISTRICT JUDGE
(COMMERCIAL
ICOURT)

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE
REGISTRATION

OFPETITIONER NAME
RESPONDENT NAME

VSADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILID DATE OF E-
FILING

[Ex.COMM - AwardEx.COMM - Award 01-07-2026 Kotak Mahindra Prime Ltd VsSunnyArora (9910574027 not provided 01-07-2026
by Arb.by Arb| IGURDEV SOUNDH
IComm./93/2026 |Comm./93/2026
Ex.COMM - AwardEx.COMM - Award| 01-07-2026 Kotak Mahindra Prime Ltd VsSunny Arora 9910574027 not provided 01-07-2026
by Arb.by Arb| JARVIND SINGH CHAUHAN AND|
IComm./94/2026 |Comm./94/2026 IANR
Ex.COMM - AwardEx.COMM - Award 01-07-2026 [URBAN MONEY PVT LTD Vs OJASHEAMENT 9555967952 lheament.yadav@propsi |01-07-2026
by Arb.by Arb. ICOWORKING PVT LTD IKUMAR YADAV| legal.com
IComm./101/2026 |Comm./101/2026
[Execution [Execution 01-07-2026 Deepak Jain, Proprietor SantoshMAYANK 8076753615 adv.guptamayank(@gm 01-07-2026
(Comm.)/233/202 [(Comm.)/233/2026| [Timber Traders Vs MohammadGUPTA lail.com
6 |Aslam, Proprietor Aslam Builders
Ccs Ccs 01-07-2026 [PARVEEN KUMAR GARGDEEPAK 9899951648 J|BANSALASSOCIATESL|01-07-2026
(COMM)/572/202 [(COMM)/572/2026 Proprietor of GARG ROADLINES VSKUMAR 9811515015 IAWFIRM@GMAIL.CO
6 IM/S SCC PROJECTS PRIVATEBANSAL M
ILIMITED Through its directors

OMP (DoMP (D 01-07-2026 IJAXIS BANK LTD Vs TALIB S/O|SUNITA SINGH 9210585331 JINDOLEXLAW@GMALI 01-07-2026
(COMM.)/1106/20 |(COMM.)/1106/20 [USMAN 8920586266 IL.COM
26 26
IOMP (DoMP (D 01-07-2026 IYES BANK LIMITED Vs RAMANANJAY 7455023130 IASAPLEGALANDADV |01-07-2026
(COMM.)/1108/20|(COMM.)/1108/20 INIWAS ISINGH OCATES@GMAIL.CO
26 26 M
OMP (DoOMP (D 01-07-2026 IYES BANK LIMITED Vs PRAVEENANANJAY 7455023130 IASAPLEGALANDADV |01-07-2026
(COMM.)/1109/20 |(COMM.)/1109/20 IKUMAR ISINGH OCATES@GMAIL.CO
26 26 M
OMP (DoOMP (D) 01-07-2026 IYES BANK LIMITED Vs SUNITAANANJAY 7455023130 IASAPLEGALANDADV (01-07-2026
(COMM.)/1110/20 [(COMM.)/1110/202 ILAKHIRAM ISINGH OCATES@GMAIL.CO
26 6 M
Ex.COMM - AwardEx.COMM - Award 02-07-2026 IKOTAK MAHINDRA BANKRITESH 9999495500 mohitmongaadvocate@ [02-07-2026
by Arb.by Arb| ILIMITED Vs ABHIJEET GOPAN igmail.com
IComm./102/2026 [Comm./102/2026
[Execution [Execution 02-07-2026 Sanjay Jain Vs Nand Lal Vipin Dilawari |93 122439 57, 93 Ivipindilawari83@gmail 02-07-2026
(Comm.)/239/202 [(Comm.)/239/2026| 0875020 com
6
CS CS 02-07-2026 [Union Bank Of India Vs Sant Ram  [Deepa Gupta 9312292558 ladvocate.deepa.gupta@ [02-07-2026
(COMM)/593/202 ((COMM)/593/2026 igmail.com
6

CS 02-07-2026 BANK OF BARODA Vs Joginder[Deepa Gupta (9312292558 advocate.deepa.gupta@ [02-07-2026
(COMM)/594/202 (COMM)/594/2026 Singh igmail.com
6
CS CS 02-07-2026 IM/s HINDUSTAN TRADERS Vs M/sfSaurav Kumar (9643101207 Jasrlegalalliamceg@gma 02-07-2026
(COMM)/595/202 [(COMM)/595/2026) IESSKAY ENTERPRISES 8505946080 Jil.com
6 9810104364

CS 02-07-2026 IBharat Bhushan Wadhwa Vs PARINitin Arora 9818189667 nitin.aroraq65@gmail.c(02-07-2026
(COMM)/604/202 [(COMM)/604/202 IANAND SONI lom
6 6




S.NO COURT

DISTRICT COURT ROOM

Misc DJ/698/2026,

C.

Misc DJ/698/2026

CASE NUMBER

DATE
REGISTRATION

02-07-2026

OFPETITIONER NAME VS

RESPONDENT NAME

IM/s Glory Footwear Pvt Ltd Vs M/s|
Josco Ventures LLP AND ORS

ADVOCATE

IDhruv Wadhwa

ADVOCATE
MOBILE
NUMBER

9953598454

ADVOCATE EMAILID DATE OF E-
FILING

OFFICE@QAWMLEGAL.
N

02-07-2026

OMP (DoOMP (D) 02-07-2026 Shriram Finance Ltd Vs KULDEEP [Manoj Kumar (9811133644 IMANOJK.ADV@GMAI |02-07-2026
(COMM.)/1136/20 [(COMM.)/1136/20 IL.COM
26 26
OMP (DoMP (D 02-07-2026 IYES BANK LTD Vs JAYASEELAN[KARTIK not provided legal@Katyalassocites.c [02-07-2026
(COMM.)/1139/20 [(COMM.)/1139/20 JAGAN PRASANNA IKUMAR om
26 26
IOMP (DOMP (D) 02-07-2026 IYES BANK LTD Vs JAGDISH HARKARTIK not provided legal@Katyalassocites.c |02-07-2026
(COMM.)/1140/20 [(COMM.)/1140/20 IPRASAD IKUMAR om
26 26
IOMP (DoMP (D) 02-07-2026 IYES BANK LTD Vs PANKAJKARTIK not provided legal@Katyalassocites.c |02-07-2026
(COMM.)/1141/20 [(COMM.)/1141/202 IVIRMANI IKUMAR om
26 6
Ex.COMM - AwardEx.COMM - Award 03-07-2026 IRAMESH KUMAR SHREEVASTAVARavi Rai 9999660384 ladvocateravirai@gmail. 03-07-2026
by Arb.by Arb| SECURITY AGENCY Vs com
IComm./103/2026 |Comm./103/2026 IEMPLOYEES STATE INSURANCE|
ICORPORATION

Execution Execution 03-07-2026 ISACHIN JAIN Vs RAMESH CHAND|Amreshwar 9540643136 lamrcshwarsinghadvoca (03-07-2026
(Comm.)/240/202 [(Comm.)/240/202 UAT Singh tte@gmail.com

6
CS CS 04-07-2026 OM LOGISTICS LIMITED VsARUN 9810163624 IADVOCATEARUN23@ |04-07-2026
(COMM)/609/202 |(COMM),/609/202 FLEXITUFF VENTURESAGGARWAL IGMAIL.COM
6 6 INTERNATIONAL LIMITED
Misc DJ/707/2026Misc DJ/707/2026 04-07-2026 IRAJINDER KUMAR ARORA ANDSHUBHAM 9312209463 lashokchhaparia@gmail.jo4-07-2026

IANR Vs SH PAWAN KUMAR IVASHISHTH icom

OMP (DoOMP (D 04-07-2026 IDFC FIRST BANK LIMITED VSSANJEEV 9717028845 litigation@srcslegal.co (04-07-2026
(COMM.)/1152/20 [(COMM.)/1152/202| IDEEP KUMAR AND ANR IPATHAK m
26 6
OMP (DoMP D 04-07-2026 IYES BANK LTD Vs VARINDERSANJEEV 9717028845 litigation@srcslegal.co (04-07-2026
(COMM.)/1153/20 |(COMM.)/1153/202] IKUMAR AND ANR IPATHAK m
26 6
OMP (DoMP (D) 04-07-2026 IYES BANK LTD Vs VINOD KUMARSANJEEV 9717028845 litigation@srcslegal.co (04-07-2026
(COMM.)/1154/20 [(COMM.)/1154/202| SAHDEV IPATHAK m
26 6
Execution Execution 06-07-2026 [UNION BANK OF INDIA Vs AMITot provided  [not provided not provided 06-07-2026
(Comm.)/245/202 [(Comm.)/245/2026) IGUPTA
6
[Execution [Execution 06-07-2026 [M/S POWER TECH ENGINEERS Vsnot provided  mot provided not provided 06-07-2026
(Comm.)/249/202 [(Comm.)/249/2026| IM/S RENEWTEK POWER PVT LTD
6

CS 06-07-2026 IM/s Gonsai Logistics Pvt LtdRakesh Kumarg868040826 sharmarakeshadvi@gm06-07-2026
(COMM)/613/202 (COMM)/613/2026 [Through its Director Sh PankajSharma 9818666198 lail.com
6 IMehndiratta Vs M/s New Arcana

India And Ors




S.NO COURT DISTRICT COURTROOM  CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILID DATE OF E-
REGISTRATION RESPONDENT NAME MOBILE FILING

NUMBER

CS CS 06-07-2026 Shri Deepak Sethi Vs M/s UniworldANJALI 9811626201 not provided 06-07-2026

(COMM)/614/202 [(COMM)/614/2026 [Transerv Pvt Ltd INEHRA

6

OMP (DoOMP (D) 06-07-2026 IYes Bank Ltd Vs YOGESH ANAND [LALIT PANDEY |9555861211 lalitpandeyadvassociate |06-07-2026

(COMM.)/1166/20 [(COMM.)/1166/20 s@gmail.com

26 26

OMP (DoMP (D 06-07-2026 [TSC FINSERV PRIVATE LIMITED|LALIT PANDEY 9555861211 lalitpandeyadvassociate |06-07-2026

(COMM.)/1168/20 |(COMM.)/1168/20 Vs RAM S VIP CARS s@gmail.com

26 26

OMP (DOMP (D 06-07-2026 IYes Bank Ltd Vs HARENDRA|LALIT PANDEY 9555861211 lalitpandeyadvassociate |06-07-2026

(COMM.)/1169/20 [(COMM.)/1169/20 IBHATI s@gmail.com

26 26

IOMP (DOMP (D 07-07-2026 IMITUSHI CREDIT AND HOLDING|LALIT PANDEY |9555861211 lalitpandeyadvassociate |07-07-2026

(COMM.)/1170/20 [(COMM.)/1170/202) IPVT LTD Vs RAMESH CHAND s@gmail.com

26 6

OMP (DoMP (D 07-07-2026 IYes Bank Ltd Vs SANJAY SHARMA [LALIT PANDEY [9555861211 lalitpandeyadvassociate |07-07-2026

(COMM.)/1171/20 |(COMM.)/1171/202 s@gmail.com

26 6

Execution Execution 08-07-2026 IM/s BAG PALACE PVT LTD Vs M/sJAGRITI JAIN [8527506427 Jawfirm@unsolvedlcgal.08-07-2026

(Comm.)/251/202 |(Comm.)/251/2026 ICKAARI PACKAGING PVT LTD 7042312792 com

6

Misc DJ/731/2026 Misc DJ/731/2026 08-07-2026 IMs SIDDHA PROMOTORS PVT LTDIANANT RAO (8750602223 sudhir 08-07-2026
Vs M/s AUTOLITE| sukhija@yahoo.com
IMANUFACTURING LTD

CS CS 09-07-2026 IVINTAGE CREDIT AND LEASINGGAURAV 999797229 not provided 09-07-2026

(COMM)/626/202 [(COMM)/626/202 PVT LTD Vs Piyush Mahajan AndMALHOTRA

6 6 Ors

CS CS 09-07-2026 IVINTAGE CREDIT AND LEASINGGAURAV 999797229 not provided 09-07-2026

(COMM)/628/202 |(COMM)/628/202 PVT LTD Vs SACHIN SAXENA AndMALHOTRA

6 6 |JAnr

CS CS 10-07-2026 [Indian Bank Vs Usha Pandey and anrjAditya Goel 9540828585 advadltvagoei@hormail 10-07-2026

(COMM)/632/202 [(COMM)/632/2026| .com

6

OMP (DoMP (D) 10-07-2026 IDFC FIRST BANK LTD VSSANJEEV 9717028845 litigation@srcslegal.co [10-07-2026

(COMM.)/1195/20 [(COMM.)/1195/202| SANDEEP AHUJA IPATHAK m

26 6

IOMP (DOMP (D) 10-07-2026 IDFC FIRST BANK LTD Vs SONU [SANJEEV 9717028845 litigation@sreslegal.co [10-07-2026

(COMM.)/1196/20 [(COMM.)/1196/20 IKUMAR IPATHAK m

26 26

[Execution [Execution 13-07-2026 Infinitude International PrivateHIMANSHU 8750618722 sswaniassociates@gmai [13-07-2026

(Comm.)/256/202 [(Comm.)/256/2026) [Limited Vs Beton RMC AND ORS  [GARG l.oom

6

IM-Ex/286/2026 |M-Ex/286/2026 13-07-2026 IKAMAL VASHISHT Vs M/ s HANDA[Sonu 8447976744 avinashsurilawyer@gm (13-07-2026
ICONTROL SYSTEM AND ANR ail.com




S.NO COURT

DISTRICT COURT ROOM

IM-Ex/287/2026

C.

IM-Ex/287/2026

CASE NUMBER

DATE

REGISTRATION

13-07-2026

OFPETITIONER NAME VS

RESPONDENT NAME

Rakesh Gupta Vs Jagan Nath Soni

ADVOCATE

[Ramesh Chand|
IGupta

ADVOCATE
MOBILE
NUMBER

9873732842

ADVOCATE EMAILID DATE OF E-
FILING

ramesbguptaequity@gr
nail.com

13-07-2026

Execution Execution 14-07-2026 [Union Bank of India Vs ShriHARI KISHAN (90818038911 lhka.delhi@gmail.com [14-07-2026
(Comm.)/257/202 [(Comm.)/257/2026 ILepakshi Appliances OPC Pvt Ltd
6
Execution Execution 15-07-2026 STATE BANK OF INDIA VsDevendra 9810220905 arunambuj@gmail .com(15-07-2026
(Comm.)/259/202 |(Comm.)/259/2026) IMEENAKSHI RAJPAL IKumar Sharma
6

CS 16-07-2026 IAMBEY ENTERPRISES Vs SHREEGAURAV 9911704639 adv.ankit87@yahoa.co [16-07-2026
(COMM)/649/202 |(COMM)/649/202 RUDRA CONFECTIONARY PVIMITTAL m
6 6 ILTD
[Ex.COMM - AwardEx.COMM - Award 17-07-2026 JAXIS BANK Ltd Vs MARSHAL IVIMAL 7970440025 shivamjha@firstassocia 17-07-2026
by Arb.by Arb, IKHURANA ftes.in
IComm./113/2026 |Comm./113/2026
Ex.COMM - AwardEx.COMM - Award 17-07-2026 IAXIS BANK Ltd Vs KANWAR JEETVIMAL 7970440025 shivamjha@firstassocia [17-07-2026
by Arb.by Arb| SHARMA IKHURANA ttes.in
IComm./114/2026 |Comm./114/2026
Ex.COMM - AwardEx.COMM - Award 17-07-2026 IM/s GOVIND CONCRETEfSanjeev 0868738523 sanjeev.kumar@knowle 17-07-2026
by Arb.by Arb| PRODUCTS Vs M/s ADSON| x.in
IComm./117/2026 |Comm./117/2026 IASSOCIATES PVT LTD
OMP (DoOMP (D 17-07-2026 IYES BANK LTD Vs ASHOK KUMAR [SANJEEV 9717028845 litigation@sreslegal.co |17-07-2026
(COMM.)/1225/20 ((COMM.)/1225/20 IPATHAK m
26 26
OMP (DoMP (D 17-07-2026 IYES BANK LTD Vs MOHD YUNUS [SANJEEV 9717028845 litigation@srcslegal.co [17-07-2026
(COMM.)/1226/20|(COMM.)/1226/20 IPATHAK m
26 26
OMP (DoOMP (D 17-07-2026 IYES BANK LTD Vs POOJA RANI  [SANJEEV 9717028845 litigation@srcslegal.co 17-07-2026
(COMM.)/1227/20 [(COMM.)/1227/20 IPATHAK m
26 26
OMP (DoMP D 17-07-2026 IYES BANK LTD Vs PRADEEPSANJEEV 9717028845 litigation@srceslegal.co [17-07-2026
(COMM.)/1228/20|(COMM.)/1228/20 IKUMAR IPATHAK m
26 26
OMP (DoMP (D) 17-07-2026 IYES BANK LTD Vs VEER TRADINGSANJEEV 9717028845 litigation@srcslegal.co [17-07-2026
(COMM.)/1229/20|(COMM.)/1229/20 ICO IPATHAK m
26 26
IOMP (DOMP (D) 17-07-2026 IYES BANK LTD Vs VINOD KUMAR[SANJEEV 9717028845 litigation@sreslegal.co [17-07-2026
(COMM.)/1230/20|(COMM.)/1230/20 ISIKARWAR IPATHAK m
26 26
OMP (Homp D 17-07-2026 IYES BANK LTD Vs VIPIN KUMAR [SANJEEV 9717028845 litigation@sreslegal.co [17-07-2026
(COMM.)/1231/20 [(COMM.)/1231/202) IPATHAK m
26 6

CS 18-07-2026 ISARAOGI SUPER SALES PVT LTDVARUN BEDI (8285672608 advocatevarunbedi@g [18-07-2026

(COMM)/652/202
6

(COMM)/652/2026

Vs ~ KHOOBSURAT  APPARELS
IPRIVATE LIMITED

mail.com
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(Comm.)/278/202
6

CS CS 18-07-2026 ISARAOGI SUPER SALES PVT LTDVARUN BEDI (8285672608 advocatevarunbedi@g [18-07-2026
(COMM)/654/202 [(COMM)/654/2026| IVs DEEPAK KUMAR mail.com
6
CS CS 18-07-2026 IM/s Bharat Petroleum CorporationKunal Kalra 9871028645 lkkaka.adv@gmail.com [18-07-2026
(COMM)/657/202 [(COMM)/657/2026 ILtd Vs M/S MK Oil Transporters Pvt]
6 Ltd
CS CS 18-07-2026 ICANARA BANK Vs RISHI VERMA [SANJAY 0811179161 legalyukti6s@gmail.co [18-07-2026
(COMM)/659/202 [(COMM)/659/2026| IAGGARWAL m
6

18-07-2026 Sh A P S Oberoi Proprietor Vs M/siAnjani ~Kumar9811675024 anianichoudhari@gmail18-07-2026
(COMM)/661/202 [(COMM)/661/2026 ISUBROTO TOOLS AND ANR IChoudhary .com
6
OMP (DOMP (D 18-07-2026 Shriram Finance Ltd Vs JAI DEEP  [Manoj Kumar (9811133644 IMANOJK.ADV@GMAI 18-07-2026
(COMM.)/1238/20|(COMM.)/1238/20 IL.COM
26 26
Execution Execution 20-07-2026 IM/S FRANCO LEONE LTD Vs M/s[Saurabh Khosla 9818064887 ladvocatesaurabhkhosla [20-07-2026
(Comm.)/266/202 [(Comm.)/266/2026| [Trademax Through Prop AR M @gmail.com
6 Bharat Shah and Anr
OMP (DoMP (D 21-07-2026 IKOTAK MAHINDRA PRIME[LALIT PANDEY (9555861211 lalitpandeyadvassociate [21-07-2026
(COMM.)/1250/20|(COMM.)/1250/20 ILIMITED Vs ANSHIKA SINGH s@gmail.com
26 26
IOMP (DoOMP (D 21-07-2026 IKOTAK MAHINDRA PRIME[LALIT PANDEY (9555861211 lalitpandeyadvassociate [21-07-2026
(COMM.)/1251/20 [(COMM.)/1251/202 ILIMITED Vs RAUF MUNIR s@gmail.com
26 6
Ex.COMM - AwardEx.COMM - Award| 22-07-2026 IM/s OMKARA TRANSPORT PVTVarun Gupta [9810476767/8800 |gupta.varunl@2mail.co [22-07-2026
by Arb.by Arb, LTD Vs M/s PHUAR AGROTECH] 663896 m
IComm./119/2026 |Comm./119/2026 IAND ANR
CS CS 23-07-2026 Punjab National Bank Vs ANITAIAVADHESH 0810362626 akshakyao 123-07-2026
(COMM)/674/202 |(COMM)/674/2026 IGUPTA PROP OF M/S ANITAKUMAR @gmail.com
6 IENTERPRISES ISHAKYA
[Execution [Execution 25-07-2026 IMUNNY GOEL Vs PRASHANTKARTIKJAIN [8365060074,9999 advocatekartikgS@gma [25-07-2026
(Comm.)/275/202 |(Comm.)/275/2026 IMEHTA 575612 il.com
6
OMP (DoMP (D) 25-07-2026 IMRS NEELAM VIG Vs M/ sPratiksha 9818573748 Jpratikshasharma@psoffj25-07-2026
(COMM.)/1263/20|(COMM.)/1263/20 IWELLSKOOL HEALTH SERVICES [Sharma 9310018500 lice.in
26 26 IPRIVATE LIMITED ORS ORS
Execution Execution 27-07-2026 JANKIT SINGHAL Vs BHANUAshok Jain 9210198802 not provided 27-07-2026
(Comm.)/277/202 |(Comm.)/277/2026 SACHDEVA
6
CS CS 27-07-2026 Patel Jivaa Sales Pvt Ltd Vs HariR K Sharma 9810379033 rk.shanna.advl 27-07-2026
(COMM)/685/202 [(COMM)/685/202 [Narayan Sarathi Proprietor of| @gmail.com
6 6 Sarathi Electronics
Execution Execution 28-07-2026 [Manish Gupta Vs Mohit Clothing Co BHUPENDRA (9810695226 advocatebktyagi@gmail [28-07-2026

(Comm.)/278/2026 TYAGI .com
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OMP (HomMP D 28-07-2026 PIRAMAL FINANCE LTD VsDHEERAJ 8800737115 adv.akashpratapsingh@[28-07-2026
(COMM.)/1271/20 [(COMM.)/1271/202| IHRITHIK VINOD KUMAR ISINGH igmail.com
26 6
OMP (DoOMP (D) 28-07-2026 IPIRAMAL FINANCE LTD Vs AJAYADHEERAJ 8800737115 adv.akashpratapsingh@[28-07-2026
(COMM.)/1272/20 [(COMM.)/1272/20 IKUMAR A ISINGH igmail.com
26 26
CS CS 20-07-2026 Bank of Maharashtra Vs RohanBIJAY MOHAN9015893668 advbmg2016@gmail.co [29-07-2026
(COMM)/698/202 [(COMM)/698/202 (Oberoi And Anr IGOSWAMI m
6 6
[Execution [Execution 130-07-2026 ISANJAY SINGHAL Vs LALITA IRAHUL 8447946432, rationale.ratio@gmail.c [30-07-2026
(Comm.)/282/202 [(Comm.)/282/202 IBANSAL 8076134354 om
6 6
CS CS 130-07-2026 HARI KRIPA EDUCATIONSanskar 7838837246 ,ssnblegal litigation@gm [30-07-2026
(COMM)/699/202 [(COMM)/699/202 PRIVATE LIMITED Vs AshokliAggarwal 9999239545 ail.com
6 6 Kumar and ors

CS 130-07-2026 ICICI BANK LTD Vs PRIYANKAManish Yadav [9818050800 INDUSLEGALIA@GM [30-07-2026
(COMM)/700/202 |(COMM)/700/202 [TTWARI AND ANR IAIL.COM
6 6
CS CS 30-07-2026 ICICI BANK LTD Vs SUNIL GOSAINManish Yadav 9818050800 INDUSLEGALIA@GM [30-07-2026
(COMM)/701/202 ((COMM)/701/2026 AIL.COM
6
CS CS 30-07-2026 ICICI BANK LTD Vs RAJU PRASADManish Yadav (9818050800 INDUSLEGALIA@GM [30-07-2026
(COMM)/702/202 [(COMM)/702/2026 IGUPTA IAIL.COM
6
IOMP (DoOMP (D) 30-07-2026 IDFC FIRST BANK LTD VSSANJEEV 9717028845 litigation@srcslegal.co 30-07-2026
(COMM.)/1294/20|(COMM.)/1294/20 SANDEEP SEHGAL IPATHAK m
26 26
OMP (DoOMP (D 30-07-2026 IDFC FIRST BANK LTD Vs PARASSANJEEV 9717028845 litigation@srcslegal.co [30-07-2026
(COMM.)/1295/20|(COMM.)/1295/20 IRAM KUMAR SINGH AND ANR IPATHAK m
26 26
OMP (DoMP D 30-07-2026 IDFC FIRST BANK LTD Vs AJAY[SANJEEV 9717028845 litigation@srcslegal.co 30-07-2026
(COMM.)/1297/20 [(COMM.)/1297/20 IVED PARKASH IPATHAK m
26 26
CS CS 31-07-2026 INDIAN BANK Vs Jasvinder Singh [MARIMUTHU Pl9555966566 advpmarimuthu@gmail31-07-2026
(COMM)/707/202 [(COMM)/707/2026 .com
6
IOMP (DOMP (D) 31-07-2026 IYes Bank Ltd Vs SEEMA NAGAR ILALIT PANDEY 9555861211 lalitpandeyadvassociate |31-07-2026
(COMM.)/1298/20|(COMM.)/1298/20 s@gmail.com
26 26
OMP (Homp D 31-07-2026 IYes Bank Ltd Vs SURAJ KUMAR  [LALIT PANDEY 9555861211 lalitpandeyadvassociate |31-07-2026
(COMM.)/1299/20|(COMM.)/1299/20 s@gmail.com
26 26
IOMP (DoOMP (D) 31-07-2026 IYes Bank Ltd Vs HARISHREE[LALIT PANDEY 9555861211 lalitpandeyadvassociate [31-07-2026
(COMM.)/1300/20[(COMM.)/1300/20 IMEHTA PANIGRAHI s@gmail.com
26 26
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NUMBER
9 H. PRASHANTWEST INIL
UMAR, DISTRICT]
WUDGE
(COMMERCIAL
20 ISH. PULASTYANNEW DELHI1 ICS (COMM.) 430/2026 01.07.2026 IM/S PACIFIC TRAVELS VsM/SM. AGGARWALB076663931, appoloconsulatancy.offi (08.06.2026
IPARAMCHALA, IDISTRICT INBOX INFOTECH PVT. LTD. AND& ASSOCIATES 8595655395 cial@gmail.com
IDISTRICT JUDGE| RS.
(COMMERCIAL
ICOURT)-01 1 lOMP (MISC.)49/2026 02.07.2026 SARR FREIGHGTS CORPORATION [DIVYAM 1147470761 office@alclegal.in 06.06.2026
ICOMM Vs DEPARTMENT OF DEFENCE = |AGARWAL
1 IOMP (COMM.) 119/2026 02.07.2026 [UNION OF INDIA IVINOD KUMAR9811603482 vinod.kumar.rai@gmail 20.05.2026
Vs MANRAJ ENTERPRISES IRAI .com
1 IOMP (COMM.) 120/2026 02.07.2026 IVINOD KUMARQ811603482 vinod.kumar.rai@gmail |20.05.2026
IRAI .com
1 CS (COMM.) 434/2026 02.07.2026 IM/S AIR-SEA-LINE LOGISTICSSHIVAM 9654548555 legal@shivamsharma.in/08.06.2026
IPVT. LTD. ISHARMA fo
Vs SAURABH SHARMA
1 ICS (COMM.) 435/2026 02.07.2026 IKAUTILYA TRADERS PRIVATEVERDAAN 0811590094 chambersofverdaanjain [29.06.2026
ILIMITED JAIN @gmail.com
Vs UNI-CHAND BUILDERS]
IPRIVATE LIMITED AND ORS.
1 IMISC. DJ 1030/2026 02.07.2026 ICHANDAN IDIVYA GYAN/|8810555300, divyagyano6@gmail.co [27.06.2026
Vs TATA CAPITAL IMANYA 9650656033 m /
IDUDEJA manyadudejao9@gmail
.com
1 IOMP (E) COMM. [12/2026 03.07.2026 IFAMILY HEALTH CARE HOSPITALSIDDHARTH (9839211111 siddhartharora@live.co [03.07.2026
IPVT. LTD. V/S ANSHUL JAIN IAROAR m
1 ICS (COMM.) 443/2026 04.07.2026 IHAMDARD NATIONALSHIVENDRA (9953394364 shivendra@theacmeco. [04.07.2026
IFOUNDATION (INDIA) V/S MALAS[PRATAP SINGH com
IFOOD PRODUCTS PRIVATE
ILIMITED
1 ICS (COMM.) 441/2026 04.07.2026 IDAGA TRADING COMPNAY PVT.SANJAY 9818336108 sanjayk.advocate@gmaij04.07.2026
ILTD. V/S ROHIT DHAWAN ADNKUMAR l.com
IORS. IMISHRA
1 IOMP (I) (COMM.) (77/2026 04.07.2026 IMERIDIAN FACTORS PRIVATETRAUN 9810202014 tarunsingla@yahoo.co [24.06.2026
ILIMITED ISINGLA m,
Vs NIVAS PROMOTERS PRIVATE mcllawoffice@gmail.co
ILIMIED AND ORS. m
1 ICS (COMM. 448/2026 06-07-2026 ICANARA BANK IDEEPAK 7085038524, dsalsindia@gmail.com [02.07.2026
Vs YUG KUMAR AND ANR. IKUMAR SINGH [7572078632
1 Misc DJ 1042/2026 06-07-2026 ICANARA BANK IRAJIV RANJAN(8800234388 rajivranjan@gmail.co 03.07.2026
Vs NITYANAND SINGH m
1 Misc DJ 1043/2026 06-07-2026 IVIJAY KUMAR SETHI IKARAN SETHI 9810110500 karansethibiz@gmail.co18.06.2026
IVs BOXLNG PVT. LTD. m
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Misc DJ 1047/2026 06-07-2026 ICANARA BANK V/S DURGESHISUNIL KUMARQO013341414 kjhasunil@gmail.com, 02.07.202569
ISINGH AND ANR VHA AND|
IASSOCIATES
1 IOMP (COMM.) 122/2026 07.07.2026 IM/S AIROX NIGEN EQUIPMENTSVIDIT GUPTA9910995511 a445defcol@gmail.com 01.07.2026
IPVT. LTD. IAND TRIVESH|
Vs M/S UNISSI INDIA PVT. LTD. [SHARMA
1 IOMP (COMM.) 123/2026 07.07.2026 IMUNICIPAL CORPORATION OEFNIPUN ARORA [8800565686 INIPUN@NACHAMBE [11.06.2026
IDELHI [RS.COM
IVs NATRAJ CONSTRUCTION CO.
1 Misc DJ 1055/2026 07.07.2026 IKRISHAN KUMAR IYATENDER 9717212158 ILITIGATIONS@YBLEG|06.06.2026
Vs JAILAXMI ENTERPRISES PVT. [BAINSLA, IAL.IN
ISAUMYA
ICHAUDHARY,
1 IOMP (MISC.)51/2026 08.07.2026 BHOIR DREDGING COMPANYHIMANSHU [8800720570 lhbhushan.adv@gmail.c |01.07.2026
(COMM.) IPRIVATE LIMITED IBHUSHAN om
Vs SHAPOORJI PALLONJI AND|
ICO. PRIVATE LIMITED
1 ICS (COMM.) 460/2026 08.07.2026 I[UNION BANK OF INDIA IARUN KUMAR(9312400295 connect@snslegal.in  03.07.2026
IVs SARAB SHAKTI SINGH ISHUKLA
1 ICS (COMM. 461/2026 08.07.2026 IM/S TEAMGLOBAL LOGISTICSSIDDHARTHA (9811087543 siddharthayadavadvoca [03.07.2026
IPVT. LTD. IYADAV AND| tte@gmail.com
Vs M/S SWAGAT FREIGHTCO.
ICARRIERS PVT. LTD.
1 ICS (COMM.) 462/2026 08.07.2026 IHAMDARD NATIONALSHIVENDRA 9953394364 shivendra@theacmeco. 03.07.2026
IFOUNDATION (INDIA) IPRATAP SINGH| com
IVs GURUJI PRODUCTS PVT. LTD.
1 ICS (COMM.) 463/2026 08.07.2026 IDINDAYAL GARG LOVKESH 9891947575/ lovkesh27@gmail.com |04.07.2026
Vs M/S PASUPATI SPINNING ANDAGGARWAL/ (9873300964
IWEAVING MILLS LTD. THROUGH|SARTHAK
ITS DIRECTORS AHUJA
1 OMP (MISC.)52/2026 09-07-2026 IMANISH KALRA RAI AND RAI9810614546 attorneylbrai@gmail.co 01.07.2026
(COMM.) Vs NIPUN GUPTA IPARTNERS m
1 ICS (COMM.) 469/2026 09-07-2026 IM/S STAR EXPRESS COURIER [TRIPLE ACES{8127907710 [TRIPLEACESPARTNE (30.05.2026
Vs ADITYA BIRLA FASHION AND|PARTNERS RS@GMAIL.COM
RETAIL LTD. AND ANR. IAND
IASSOCIATES
1 IOMP (COMM.) 128/2026 10-07-2026 IRAJIV KUMAR IANUP KUMAR(9899425214, INA 06.07.2026
Vs YES BAN LIMITED AND ORS.  [NAGAR, 7982550857
ISHUBHANSHU
ISINGH, ANIL
1 ICS (COMM.) 474/2026 10-07-2026 IWHOLESOME NUTRITION LLP A.S ANANDQ811667456, IANANDATTORNEYS@ |04.06.2026
Vs CALCIO RESTAURANTSAND 9810058671 GMAIL.COM
IPRIVATE LIMITED IDHURJATI
IVERMA
1 IMISC DJ 1078/2026 11.07.2026 STATE OF CHHATTIS GARH VS|VINAYAK ) 9670077007 : 16.07.2024
I[ENVIRO INFRA ENGINEERS PVT [SHARMA office.vinayaksharma@
igmail.com
1 ICS(COMM) 479/2026 13.07.2026 IGIANTLOK INDIA PVT LTD VSRITVIKJHA [7987224188 ritvik@adplawoffices 08.07.2026

IPUNEET BALI AND ANR
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ICS(COMM) 478/2026 13.07.2026 DEUTSCHE BANK AG VS M/SSURI AND9971357074 litigation@surico.in 08.07.2026
[UTTAM SUPER BRANDS LLP ICOMPANY,
ILAW FIRM
1 ICS(COMM) 477/2026 13.07.2026 IMUKESH KHANNA VS GURPREETMOHAN 9811083706 IPATENT@VIDHANI.C [08.07.2026
ISINGH MEHTA AND ANR IVIDHANI OM
1 ICS(COMM) 476/2026 13.07.2026 SHUBHAM GOLDIEE MASALE PVI[SHRAVAN 9250419569 [UNITEDMARK@UNIT (07.07.2026
ILTD VS VEENITA MISHRA IKUMAR I[EDANdunited.com
IBANSAL
1 IOMP (COMM.) 131/2026 14.07.2026 IDELHI TRANSCO LIMITED ANUBHA 7032442135, contact@nautiyaalegal. 08.07.2026
Vs SUNDEEP ARORA,DHULIA 01145589530 com
IPROPRIETOR OF M/S SUNDEEP|
IENTERPRISES
1 ICS (COMM.) 485/2026 14.07.2026 IRSPL HEALTH PRIVATE LIMITED [UNITED AND@8447887541 IUNITEDMARK@UNIT (07.07.2026
Vs DIKSHA ENTERPRISES [UNITED I[EDANDUNITED.COM
ISHRAVAN
IKUMAR
1 ICS (COMM.) 486/2026 14.07.2026 IBANK OF MAHARASHTRA ISHAILESH 0891285888 advshaileshkumar@gm (14.07.2026
Vs SUNIL KUMAR IKUMAR ail.com
1 ICS (COMM.) 487/2026 14.07.2026 IBANK OF MAHARASHTRA ISHAILESH 0891285888 advshaileshkumar@gm (07.07.2026
Vs MOHD KAMRAN IKUMAR ail.com
1 OMP(I)(COMM) 181/2026 15.07.2026 DEEPANSH GUPTA VS M/SRISHABH 8368077862 IADV.RISHABHYADAV [10.07.2026
IREVFIN SERVICES PRIVATEYADAV 2000@GMAIL.COM
ILIMITED
1 ICS(COMM) 493/2026 15.07.2026 IANIL BHARDWAJ VS ANKIT SOOD[TUSHAR 9205252195 INFILEGALTP@GMALI (14.07.2026
IPAHADIA IL.COM
1 ICS (COMM.) 495/2026 16-07-2026 IBANK OF INDIA [ERAM KHAN 9717099220 eramadv2000@gmail.c 07.07.2026
Vs JAI SINGH om
1 Misc DJ 1090/2026 16-07-2026 IROSHAN LAL PROP OF MOHITIDEEPAK 9810798989 adv.rslegal@gmail.com 07.07.2026
IAND CO IAGGARWAL
Vs SIMPLEX SYSTEMS AND ORS
1 ICS COMM. NO. 498/2026 17.07.2023 IBANK OF INDIA V/S ANSH RAJ|SMLCI &9868113796 bkmdelhi@gmailc.om [11.07.2026
IKHOSLA IASSOCIATES
1 IOMP (I) (COMM.) [183/2026 18-07-2026 IGODAWARI FARMS AND[PRATAP 9810729487 pratap.sharmai2@gmai(10.06.2026
SERVICES ISHARMA AND| l.com
IVs UNION OF INDIA AND ORS IDHAMAN
[TREVEDI
1 ICS (COMM.) 499/2026 18-07-2026 ISTATE BANK OF INDIA AMIT KUMAR[7011848842 lamit.advocate13@gmail 13.07.2026
Vs SEEMA ISINGH .com
1 IOMP (E) (COMM.) [14/2026 20-07-2026 IFAMILY HEALTH CARE HOSPITALSIDDHARTH (9839211111 siddhartharora@live.co (14.07.2026

IPVT. LTD.
Vs ANSHUL JAIN

IARORA

m
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IOMP (I) (COMM.) 185/2026 20-07-2026 IL AND T FINANCE LTD. INITIN DAHIYAl9899777772 office@nitindahiya.com21.05.2026
Vs M/S TYAGI CONSTRUCTIONAND
IAND CO. IASSOCIATES
1 IOMP (I) (COMM.) 186/2026 20-07-2026 IL AND T FINANCE LTD. INITIN DAHIYAl9899777772 office@nitindahiya.com21.05.2026
Vs JAI KUMAR AND ORS. IAND
IASSOCIATES
1 ICS (COMM.)/ 502/2026 20-07-2026 IHAMDARD NATIONALSHIVENDRA 9953394364 shivendra@theacmeco. 10.07.2026
IFOUNDATION (INDIA) IPRATAP SINGH com
Vs SATISH CHAND BAWEJA|
[TRADING AS RAHUL FOODS|
1 IEx.COMM - Award108/2026 21-07-2026 IPARTHA CHATTERJEE ISANJAY 9711196108 gkbparttners@gmail.co [15.07.2026
by Arb. Comm. Vs M/S SUNWORLD RESIDENCYBANSAL, m
IPVT. LTD. IMANOJ
IPANDEY,
1 [Ex.COMM - Award109/2026 21-07-2026 RAHUL MAHAJAN ISANJAY 9711196108 gkbparttners@gmail.co [15.07.2026
by Arb| Vs M/S SUNWORLD RESIDENCYBANSAL, m
IComm./109/2026 IPVT. LTD. IMANOJ
IPANDEY,
1 IOMP (COMM. 137/2026 21-07-2026 IM/S STONED CONSTRUCTIONS |[SHWETANK 9999671717 ladv.mayanksuryan@gm(03.07.2026
Vs M/S KCA INFRASTRUCTURE  [SAILAKWAL, ail.com
IMAYANK
ISURYAN, ABED|
1 IOMP (I) (COMM.) [187/2026 21-07-2026 HERO HOUSING FINANCEARV 0811326407 support@arvlawchamb (06.06.2026
LIMITED ICHAMNBERS lers.co.in
IVs VISHWA KUMAR SHUKLA AND|OF LAW
IORS.
1 ICS (COMM.) 504/2026 21-07-2026 IM/S NEELAKAMAL ENTERPRISES DEEPAK 8210181575 INA 08.06.2026
Vs ENGLISH BRONE INDIAKUMAR  AND|
ILIMITED IASSOCIATES
1 IOMP (COMM.) 140/2026 22-07-2026 IM/S SUNRISE BOOKSADV. SHRUTI 9403296919, ladvanshulgoelo1@gmai 06.07.2026
IDISTRIBUTORS AND ORS. IGOYAL  ANDB171791636 l.com
Vs NEW  SARASWATI HOUSEADV. ANSHUL
INDIA PVT. LTD. IGOYAL
1 ICS (COMM.) 505/2026 22-07-2026 IM/S FLOURISH PLY AND VENEERYADAV 9350801938 narender.lawyer@gmail|21.05.2026
IAND ANR. INARENDER .com
Vs THE ARMOUR FACTORY AND{SINGH
IORS.
1 OMP (MISC.)58/2026 23-07-2026 IGAYATRI INCORPORATION ISHWETA 9810347737 shwetaspariharos@gm [10.07.2026
(COMM.) Vs CELLPHONE REPAIR STORE ISINGH lail.com
IPARTHAR
1 [Ex.COMM - Awardl114/2026 23-07-2026 ICENTRE FOR  ALTERNATIVET.S AJUJA,9971673660 alo@ahujalawoffices.co (14.07.2026
by Arb. Comm. IDALIT MEDICA (CADAM) IVARUN S m
Vs TATA CONSULTANCYAHUJA, YUKTA|
ISERVICES LIMITED (TCS) IBATRA AND|
1 IOMP (COMM.) 143/2026 23-07-2026 VKR TECHNO ENGINEERS PVT.ANUJ K. SINHA/9811551781 sinhaanujk@gmail.com [16.07.2026
ILTD.
Vs JMD LIMITED
1 IOMP (I) (COMM.) (189/2026 23-07-2026 IL AND T FINANCE LTD. INITIN DAHIYA 9899777772, office@nitindahiya.com21.05.2026
Vs PRADEEP SAROHA AND ORS. 9540877772
1 ICS (COMM.) 507/2026 23-07-2026 IM/S IRC RUBBER COMPANY IPRERNA 9350979777 adv.prernakapoor@gm (10.06.2026
ail.com

IPRIVATE LIMITED

Vs M/S VIBRANT CONSTRUCTION’KAEOOR
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ICS (COMM.) 509/2026 24-07-2026 IATHARVA FOIL LLP IKUSHAGRA 9999448797 lkushagrabansal @akass [13.07.2026
Vs SAMEN INDUSTRIES PVT. LTD. BANSAL AND ociates.org.in
IASHISH
ICHAUHAN
1 ICS (COMM.) 510/2026 24-07-2026 TAJZ AHMED AND ANR IMOHD. ANAS (9818729629 INA 11.07.2026
Vs NAZIR AHMED GANIE
1 ICS (COMM.)/ 511/2026 24-07-2026 IMR MOHIT PARDASANI AND ORS.|AKSHAY 0810844052 mail @careintellect.com 23.07.2026
IVs AMIT KUMAR SINGH AND ORS.|SRIVASTAVA
IAND KRATI
[TIWARI
1 Misc DJ 1146/2026 24-07-2026 IM/S TRUE LINK FINANCE LTD.  [RAJAT 0818004454 rajattruelink@gmail.co [22.07.2026
Vs YADAV ELECTRONICS[SARAWAT m
THROUGH ITS PROP SH. RAM|
IRATTAN YADAV
1 Misc DJ 1147/2026 24-07-2026 IBCH ELECTRIC LTD VITENDRA 9811550817 jvashisht@gmail.com [17.07.2026
Vs M/S RESURGENT POWERVASHISHT
IPROJECTS LIMITED AND ANR.
1 OMP (MISC.)60/2026 25-07-2026 SHREE AS ENTERPRISES IMUKUL 9810543151 IMUKUL.BHIMANI@U [20.07.2026
(COMM.) Vs M/S VKC NUTS PVT. LTD. IBHIMANI INILEGALSOLUTIONS.
COM
1 IOMP (COMM.) 146/2026 25-07-2026 IM/S BVG INDIA LIMITED IADVOCATE 9810568956 INA 18.07.2026
Vs M/S ARETEINFOKIRAN SINGH]
[TECHNOLOGIES PVT. LTD. IAND JAYA|
IGARG
1 ICS (COMM.) 512/2026 25-07-2026 INEZPACK INDUSTRIES PRIVATEAAKASH 8743904246 ch.aakash86@gmail.co [16.07.2026
ILIMITED ICHOUDHARY m
IVs DEEPAK AGGARWAL,
IPROPRIETOR- SHREE JEE|
1 IOMP (MISC.)61/2026 27-07-2026 ISWASTIK PIPE LTD. ISANJAY JAIN,[8860635799 communications@lexco(16.07.2026
(COMM.) IVs DONGRE AJAY NAGOJIKANIKA rp.org.in
PROPRIETOR OF M/S CARDION|SHARMA AND
IPOWER IP.S. MARWAH
1 OMP (MISC.)62/2026 27-07-2026 ISWASTIK PIPE LIMITED ISANJAY JAIN,8860635799 communications@lexco(16.07.2026
(COMM.) Vs MADAN BASSI, PROPRIETOR,KANIKA rp.org.in
IM/S SURAJ UDYOG ISHARMA AND|
I[ERA KHATANA
1 ICS (COMM.) 514/2026 27-07-2026 IHUGO BOSS AG ISHARVAN 0120-4511311, O11-unitedmark@unitedand(14.07.2026
IVs HARSH RATHOD AND ORS. IKUMAR 4939659 united.com
IBANSAL
1 ICS (COMM.) 515/2026 27-07-2026 IDEUTSCHE BANK AG ISURI &19971357074 litigation@surico.in 16.07.2026
Vs HYPER X ENERGY PVT. LTD.COMPANY,
IAND ORS, ILAW FIRM
1 ICS (COMM.) 522/2026 28-07-2026 IMS BLINK FIX PRIVATE LIMITED [ANAND IPh:oll- [E-mail- 13.07.2026
Vs RELEX BUSINESS SOLUTIONS [SHANKAR 49059255,9899617anand.jha@asjlegal.in
PHA] 989
[MEENAKSHI
1 ICS (COMM.) 523/2026 28-07-2026 ISTATE BANK OF INDIA VITENDER  J;Mob: 9301232373 [Email: 17.07.2026
Vs SAGAR HANGSARUMBA IMISHRA advjkmiahra@,outlook.
com
1 ICS (COMM.) 526/2026 28-07-2026 IM/S BLINK FIX PRIVATE LIMITED [ANAND Ph: 011-E-mail: 30.06.2026
Vs INFOTECH BUSINESSSHANKAR 49059255, anand.jha@asjlegal.in
ISOLUTIONS VHA] 9899617989

[MEENAKSHI §
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Misc DJ 1168/2026 28-07-2026 BHIWADI CYLINDERS PRIVATE[PRAVEEN Mobile: [Email: 23.07.2026
LIMITED IMAHAJAN 00810620827 advocatemahajan27@g
Vs MR MANDAR JOSHI mail.com
1 Ex.COMM - Awardi115/2026 29-07-2026 IM/S ARCO ELECTRICALS IAKASH 98182500649 rkslegal2016 @gmailc.o [24.07.2026
by Arb. Comm. IVs UNION OF INDIA IKUMAR, m
IROHIT KUMAR|
ISINGH,
1 Ex.COMM - Award116/2026 20-07-2026 IKOTAK MAHINDRA PRIME LTD. [AMIT KUMAR9990659331 kmpspartner@gmailc.o [09.06.2026
by Arb. Comm. IVs MOHAMMAD JAVED AND ORS. SINHA m
1 IOMP (COMM.) 150/2026 20-07-2026 IM/S DEETYA AND ORS. ISHWETA ROY (9953791967 ccpartners4@gmail.co [21.07.2026
Vs LEASEPLAN INDIA PVT. LTD. m
1 Execution (Comm.) 98/2026 29-07-2026 SWAR SANGAM  MARKETINGSANJEEV 9811177745 ladvsanjeevbajaj@gmail.;30.05.2026
IPRIVATE LIMITED IBAJAJ icom,
Vs DEUTSCHE BANK AG sanjeevbajajlawnlegal @
yahoo.com
1 ICS (COMM. 535/2026 30-07-2026 ICANARA BANK V/S DEVESHKUNAL 0811575138 kkunalashharmalaw@g [24.07.2026
KUMAR ISHARMA mail.com
1 OMP (MISC.)63/2026 31-07-2026 IHERO FINCORP LIMITED IAJAY KOHLI, 9910040471 lkohlisobti@gmail.com [24.07.2026
(COMM.) Vs JUMBO FINVEST (INDIA)S.S. SOBTI,|
ILIMITED AND ORS. IRITU SOBTI
1 OMP (MISC.)64/2026 31-07-2026 IM/S RAJIV AGGARWAL ISANJAY 9810959432 mail2sanjaybansal@ya [21.07.2026
(COMM.) Vs GROSON ENGINEERS IBANSAL, lhoo.com
1 ICS (COMM.) 537/2026 31-07-2026 HERO INVESTCORP PRIVATEPRAMOD 9718209970 aastha@thelegist.com [24.07.2026
ILIMITED AND ANR. IKUMAR SINGH
Vs ASHOK KUMAR (UNKNOWN)
21 ISH. SANJAY[NEW DELHI?25 IOMP (COMM) 117/2026 01-07-2026 RAJESH GUPTA Vs OYO HOTELS|Arti Sharma(P), 9810186530 insightlegalgg@mail.co [06.06.2026
[KHANAGWAL IDISTRICT IAND HOMES PRIVATE LIMITED m
IDISTRICT JUDGE
(COMMERCIAL
ICOURT) o5 ICS (COMM) 427/2026 01-07-2026 M/S DURGA SHAKTIRAJNI 8700926126 synergylegal8o@gmail. |06.06.2026
ICONSTRUCTION PVT LTD VSYADAV(P), com
IDELHI METRO RAIL
ICORPORATION LTD AND ANR
25 IOMP (COMM) 116/2026 01-07-2026 ISHARP TRAVELS INDIA LTD VsRohit Priyaj011-4652366 tthelawassociates@gmai [06.06.2026
INATIONAL SEEDS CORPORATIONRanjan(P), l.com
ILIMITED
25 ICS (COMM) 429/2026 01-07-2026 IM/S NIKKI RANJAN SHARMA VsVivek 8588901609 not provided 06.06.2026
IM/S LIFE OF RILEYMalhotra(P),
IPHARMACEUTICALS PVT LTD
25 ICS (COMM) 428/2026 01-07-2026 IMS NIKKI RANJAN SHARMA VsVivek 8588901609 not provided 06.06.2026
IM/S VALEO ENTERPRISES Malhotra(P),
25 IOMP (COMM) 118/2026 02-07-2026 [UNION OF INDIA Vs MANRAJVinod Kumar9811603482 vinod.kumar.rai@gmail|02.06.2026

IENTERPRISES

Rai(P),

.com
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25
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CASE NUMBER

432/2026

DATE
REGISTRATION

02-07-2026

OFPETITIONER
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IBANK OF INDIA Vs BALJIT

NAME VSADVOCATE

ISumit kumar(P),|

ADVOCATE
MOBILE
NUMBER

8826307745

ADVOCATE EMAILID DATE OF E-
FILING

08.06.2026

Sumitkumar.cnlu271@g

mail.com
25 ICS (COMM) 433/2026 02-07-2026 WCDECAUX ADVERTISING INDIAVARUN 9899893624 08.06.2026
PRIVATE LIMITED Vs M/SRAJPAL(P), [Rajpalassociates1@gma
ISQUARE COMMUNICATIONS| il.com
IPRIVATE LIMITED AND ORS
25 IOMP (I) (COMM) [172/2026 02-07-2026 RAJINDER KAUR Vs Axis Bankyash 9899753323 asaritay2@gmail.com (01.07.2026
Limited laggarwal(P),
25 IOMP (I) (COMM) [171/2026 02-07-2026 IM/S ABHISHEK INFRA Vs M/S DSfrizwan(P), 9643349576 rizwanofficeo506@gma|08.06.2026
IPIPELINE PROJECTS PVT LTD il.com
25 CS (COMM)/ 438/2026 03-07-2026 ICOMMITTED CARGO CAREMOHIT 8800420067 washisthlawchambers@ 13.05.2026
LIMITED Vs SHREE VINAYAKVASHISTH(P), igmail.com
ICARGO
25 ICS (COMM) CS (COMM) 03-07-2026 ICOMMITTED CARGO CAREMOHIT 8800420067 13.05.2026
ILIMITED Vs INTERVASHISTH(P), washisthlawchambers@
ICONTINENTAL LOGISTICS igmail.com
25 IOMP (I) (COMM) [173/2026 03-07-2026 IM/S PROTIUM FINANCE LIMITED|Ravi  Shankarg654121121 08.06.2026
Vs M/S NUKRITI TRADERS Garg(P), |Associatesrsgargi@gma
fil.com
25 IOMP (I) (COMM) 174/2026 04-07-2026 IADITYA BIRLA CAPITAL LIMITEDAAKASH 9871085028 ashwani@truelegal.co.i 02.06.2026
Vs Z N CLINIC THROUGH ITSKUMAR(P), n
IPROPRIETOR MR JAFAR ALJ
SARDAR
25 ICS (COMM) 440/2026 04-07-2026 INORTHERN STEEL AND[SANJAY 9818336108 sanjayk.advocate@gmai(11.06.2026
IGENERAL MILLS PRIVATEKUMAR(P), l.com
LIMITED Vs GIAN NIRMAN|
IPRIVATE LIMITED
25 ICS (COMM) 442/2026 04-07-2026 IANT Media Private Limited Vs AwaazSidhant 9964037586 17.06.2026
India Digital Kumar(P), SKUMAR@UNUMLAW,|
IN
25 ICS (COMM) 449/2026 06-07-2026 Hippostores  Technology Private[Harish 7838855710 01.07.2026
Limited Vs Pinnacle SuperstructuresMalik(P), malik.harisho1@gmail.
Private Limited com
25 ICS (COMM) 452/2026 06-07-2026 IABC Vs XYZ IShravan 0120-4939659 unitedmark@unitedand|03.07.2026
Bansal(P), united.com
25 ICS (COMM) 451/2026 06-07-2026 [UNION BANK OF INDIA Vs{Jitendra 9810197621 24.06.2026
DEEPAK Garg(P), Yitendragargadv@gmail
.com
25 ICS (COMM) 450/2026 06-07-2026 Hippostores  Technology Private[Harish 7838855710 malik.harisho1@gmail. 01.07.2026
ILimited Vs Om Fire Safety CompanyMalik(P), com
Private Limited
25 Execution (Comm) [94/2026 07-07-2026 ISTATE BANK OF INDIA Vs SEPOYADAITA 9015565892 akroutadvocate@gmail. 02.07.2026

ISANTOSH KUMAR LIMBU

IKUMAR
ROUT(P),

com




S.NO COURT

DISTRICT

COURT ROOM

25

CS (COMM)

CASE NUMBER

457/2026

DATE
REGISTRATION

07-07-2026

OFPETITIONER

NAME VS
RESPONDENT NAME

HAL Offshore Ltd Vs GOVIND TAK

ADVOCATE

IPRATEEK

ADVOCATE
MOBILE
NUMBER

9818900024

ADVOCATE EMAILID DATE OF E-
FILING

09.06.2026

[TEWARI(P), Ssalegal.og@gmail.com
25 ICS (COMM) 456/2026 07-07-2026 [Unicorn Denmart Limited Vs IzeeGunjan 9313350568 gk@cgk.legal 13.07.2026
IMedical Laboratories Private Limited[Kumar(P),
25 ICS (COMM) 455/2026 07-07-2026 Hippostores  Technology Private[Deepak 7838855710 01.07.2026
Limited Vs SANJAY KUMARGupta(P), Malik.harisho1@gmail.
PROPRIETOR OF M/S SAN| com
INFOTECH SERVICES
25 ICS (COMM) 459/2026 08-07-2026 IGROOM TOWN PRIVATE LIMITED|SRIJAN 9899966225 officeofsrijantiwari@g [24.06.2026
Vs M/S ADHIRAJ AGENCIES [TIWARI(P), mail.com
25 ICS (COMM) 465/2026 08-07-2026 IMR SANJIV RANJAN AND ANR VsChandra 9810209981 legal.shebang@gmail.co06.06.2026
IAEQUS TOYS PVT LTD IShekhar m
IYadav(P),
25 IOMP (COMM) 126/2026 08-07-2026 ISONY SINGH Vs M/S EXPRESSION[IKRAR not provided not provided 23.06.2026
IPORTFOLIO PVT LTD THROUGHHUSSAIN(P),
ITS AR MR JATIN GULATI
25 [Execution (Comm) |96/2026 09-07-2026 [Toysons India Vs Fashion bull IndiaLove Sharma(P),9811137917 not provided 04.07.2026
Retail Pvt Ltd
25 ICS (COMM) 468/2026 09-07-2026 ISHUBHAM GOLDIEE MASALE PVT|Shravan 0120-4939659 unitedmark@unitedand/03.07.2026
ILTD Vs JAYANTIBHAI Bansal(P), united.com
25 ICS (COMM) 467/2026 09-07-2026 IMovin Express Pvt Ltd Vs ToffeeAnuj Jain(P), [9310643421 anujjain6o@gmail.com(27.06.2026
ICoffee Roasters Pvt Ltd
25 ICS (COMM) 466/2026 09-07-2026 ISHUBHAM GOLDIEE MASALE PVTjShravan 0120-4939659 unitedmark@unitedand(04.07.2026
ILTD Vs DINESH KUMAR LILARAM|Bansal(P), united.com
IPESWANI PROPRIETOR OF SINDH]|
ICHAPPALS
25 ICS (COMM) 473/2026 10-07-2026 [TRUE LINK FINANCE LTD VsRAJAT 9818004454 not provided 09.07.2026
HARISH KUMAR ISARAWAT(P),
25 IOMP (T) (COMM) l4/2026 11-07-2026 Notting Hills Vs THE ASHOK [Simranjeet 9873574763 lawyer.nehagupta@gma(10.07.2026
ISingh(P), il.com
25 ICS (COMM) 484/2026 13-07-2026 DEUTSCHE BANK AG Vs M/SSURUCHI 9971357074 Tiitigation@surico.in  13.06.2026
ILOGIXKART PRIVATE LIMITEDSURI(P),
THROUGH ITS DIRECTOR AND|
IORS
25 IOMP (COMM) 132/2026 14-07-2026 |Adisri Business Services Pvt Ltd VSRAMIT 9891141626 ramit.advocate@gmail. 09.07.2026
1FOOTPRINTS CHILDCAREMALHOTRA(P), com
IPRIVATE LIMITED
25 IOMP (E) (COMM) [13/2026 14-07-2026 Swastik  Pipe Ltd Vs M/SSANJAY 8860635799 08.07.2026

STEELMAN
[THROUGH ITS PARTNERS AND|

IORS

INDUSTRIESJAIN(P),

communications@lexco
rp.org.in
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25 ICS (COMM) 489/2026 15-07-2026 DINESH KUMAR Vs GAUTAMManoj Kumar9811085046 02.07.2026
IVERMA Mishra(P), Gupta26a@yahoo.co.in
25 ICS (COMM) 490/2026 15-07-2026 STATE BANK OF INDIA VSADAITA 19015565892 akroutadvocate@gmail. 03.07.2026
IAMBIKA KARMAKAR IKUMAR com
ROUT(P),
25 ICS (COMM) 491/2026 15-07-2026 STATE BANK OF INDIA Vs AMARADAITA 9015565892 03.07.2026
ISINGH RATHORE IKUMAR akroutadvocate@gmail.
ROUT(P), com
25 OMP (MISC)|54/2026 15-07-2026 IAK BUILDERS Vs DELHI TOURISM[Rajat Asija(P), (9811267045 info@juslawoffices.com [11.06.2026
(COMM) TRANSPORTATION|
IDEVELOPMENT  CORPORATION|
ILTD AND ORS
25 ICS (COMM) 494/2026 16-07-2026 STATE BANK OF INDIA VSJEEWAN 9810099243 jpgadvocate@gmail.co |04.07.2026
IGURLEEN KAUR IPARKASH m
IGUPTA(P),
25 ICS (COMM) 497/2026 17-07-2026 lParamount Communications LimitedMAYANK not provided contact@alsheldonlawfif10.07.2026
Vs DHARMENDRA SINGH IBUGHANI(P), rm.com
25 ICS (COMM) 496/2026 17-07-2026 BANK OF INDIA Vs ANITABINAY KUMAR9868113796 11.07.2026
ILUTHRA IMISHRA(P), kmdelhi@gmail.com
25 ICS (COMM) 500/2026 18-07-2026 ICERA SANITARYWARE LIMITEDAADISH not provided 10.07.2026
IVs VANIK UDYOG AND ORS UAIN(P), debasishmoitra@gmail.
com
25 IOMP (COMM) 135/2026 20-07-2026 IASHWATH INFRATECH PRIVATERohit Kumar(P),9717977915 13.07.2026
LIMITED Vs BRJ ENGINEERS syalandcompany@gmai
IPRIVATE LIMITED l.com
25 Misc DJ 1120/2026 20-07-2026 INDIAN RAILWAY CATERING ANDRAJEEV not provided ranjan.and.company@g|14.07.2026
[TOURISM CORPORATIONKUMAR mail.com
ILIMITED (IRCTC) Vs M/S SWAJALJRANJAN(P),
WATER PVT LTD
25 IOMP (COMM) 136/2026 20-07-2026 [FP LIFE EDUCATIONRAHUL SINGH9711772814 chandrashekhar@dla.n [15.07.2026
IFOUNDATION Vs M/S BLOOMINGLATWAL(P), et.in
IORCHID
25 IOMP (I) (COMM) [184/2026 20-07-2026 IM/S PROTIUM FINANCE LIMITED[Ravi  Shankarg654121121 associatesrsgargi@gma (16.07.2026
Vs AKASH KUMAR PROPRIETORGarg(P), fil.com
F M/S AK TRADING
25 ExCOMM - Awardj110/2026 21-07-2026 ISOHAN PAL SINGH VsManoj 9711196108 gkbpartners@ 15.07.2026
by Arb Comm ISUNWORLD RESIDENCY PVT LTD [Pandey(P), igmail.com
25 IOMP (COMM) 138/2026 21-07-2026 IM/S VICTORA HOSPITALITIESVishal 9313674756 vishalbhatnagaradv@g [14.07.2026
IPVT LTD Vs M/S VS STRUCTURES[Bhatnagar(P), mail.com
IPVT LTD
25 ExCOMM - Award112/2026 21-07-2026 IM/S SUNDARAM FINANCE LTD VsNITIN 977366 |Advocate.mehtaassociat(15.07.2026
by Arb Comm IROHIT S AND ORS IMEHTA(P), e09@gmail.com
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25 [ExXCOMM - Awardi111/2026 21-07-2026 IVIVEK GUPTA Vs SUNWORLDManoj 9711196108 gkbpartners@ 15.07.2026
by Arb Comm IRESIDENCY PVT LTD [Pandey(P), igmail.com
25 ICS (COMM) 506/2026 22-07-2026 STATE BANK OF INDIA VsMohit Tiwari(P),9301232373 advjkmiahra@outlook.c(04.06.2026
IMUDADLA LAKSHMANA RAO om
25 ExCOMM - Award113/2026 22-07-2026 IM/S ALANKIT ASSIGNMENTS LTDjsaumya 9711959599 15.07.2026
by Arb Comm Vs UNION OF INDIA lgupta(P), adv.saumyagupta@gma
il.com
25 OMP (MISC)l57/2026 22-07-2026 EXTRAMARKS EDUCATION INDIAMitali Yadav(P), 8802310640 delhi@albalawoffices.co(11.07.2026
(COMM) IPVT LTD Vs LUCKY KIDs A DON| m
IBOSCO SCHOOL
25 IOMP (I) (COMM) [188/2026 22-07-2026 KR LAND FACILITATORS AND[Narender 98290689999 SUSSHIL@AMICUSLE (19.06.2026
IAGGREGATORS LLP Vs SANYA[Yadav(P), GAL.IN
INFRASTRUCTURE PRIVATE
ILIMITED
25 OMP (MISC)56/2026 22-07-2026 IEXTRAMARKS EDUCATION INDIAMitali Yadav(P), 8802310640 delhi@albalawoffices.co(11.07.2026
(COMM) IPVT LTD Vs LUCKY KIDs A DON| m
IBOSCO SCHOOL
25 IOMP (COMM) 145/2026 23-07-2026 IMetcon India Realty InfrastructureAnkur Sood(P), (9810088832 15.07.2026
ILtd Vs RS JHA AND ANR IAnkuroodoffice@gmail.
com
25 IOMP (COMM) 144/2026 23-07-2026 VKR TECHNO ENGINEERS PVTANUJ 9811551781 sinhaanujk@gmail.com [16.07.2026
ILTD Vs JMD LIMITED ISINHA(P),
25 ICS (COMM) 508/2026 24-07-2026 IM/S NPT PAPERS PVT LTD VsKUSHAGRA [9999448797 14.07.2026
IKAPIL PAP MART PVT LTD IBANSAL(P), lashishchauhan@akasso
ciates.org.in
25 ICS (COMM) 513/2026 25-07-2026 UNION BANK OF INDIA VsManoj Kumar9811085046 gupta26a@yahoo.co.in 08.07.2026
IMADAN LAL Mishra(P),
25 IOMP (COMM) 147/2026 27-07-2026 UNION OF INDIA Vs UppalVinod Kumarn9811603482 07.07.2026
[Engineering Company Rai(P),
25 ICS (COMM) 516/2026 27-07-2026 IDEUTSCHE BANK AG Vs M/SSURUCHI 9971357074 litigation@surico.in 16.07.2026
IVOLANS INFORMATICS PVT LTD|SURI(P),
THROUGH ITS DIRECTORS AND
IORS
25 IOMP (COMM) 148/2026 28-07-2026 SANJEEV KUMAR PROPRIETOR/Aakash 9999424323 22.07.2026
IOF M/S SANJEEV KUMAR AND CONaval(P), connect@navalandasso
Vs DESIDERATA IMPACT| ciates.com
IVENTURES PVT LTD
25 ICS (COMM) 527/2026 29-07-2026 BIKANER BHUJIA UDYOG SANGH]Shailen 9818558690 28.07.2026
IVs HARINDER PAL SINGH LAMBA[Bhatia(P), ladvocate.shailenbhatia
JAND ANR 89@gmail.com
25 ICS (COMM) 530/2026 20-07-2026 ICOGOPORT PVT LTD DELHI VsUday Kumar(P),|9810868162 advudaykumar@gmail. [22.07.2026
IRAHSAN GLOBAL TRADEX] com
IPRIVATE LIMITED
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25 ICS (COMM) 531/2026 20-07-2026 ICOGOPORT PVT LTD DELHI VsUday Kumar(P),|9810868162 advudaykumar@gmail. [22.07.2026
IABDUL KADIR PROPRIETOR ADL com
INTERNATIONAL
25 ICS (COMM) 529/2026 29-07-2026 ICOGOPORT PVT LTD DELHI VsUday Kumar(P),|9810868162 22.07.2026
[TRENDLOG CONSOL SERVICES| advudaykumar@gmail.
IPRIVATE LIMITED com
25 ICS (COMM) 528/2026 20-07-2026 IBIKANER BHUJIA UDYOG SANGHShailen 0818558690 advocate.shailenbhatia [25.07.2026
Vs SIDDHARTA AGARWAL [Bhatia(P), 89@gmail.com
25 ICS (COMM) 536/2026 30-07-2026 Sanjeev Kumar Garg Vs[Kamal 0810911743 lkba@kbaa.in 25.07.2026
Sivasuryanarayana Chanamolu [Bansal(P),
25 IOMP (COMM) 153/2026 31-07-2026 Continas Industries Vs GodrejROY PARESH[8511184554 roy@piroyco.in 17.07.2026
[Finance Limited ISHWARBHAI(
P),
25 IOMP (I) (COMM) [190/2026 31-07-2026 JARVIND CHAUHAN Vs SIDEBARDevinder Singh9810012291 24.07.2026
ICONSULTANTS LLP IChauhan(P), chauhandsy6 @gmail.co
m
25 ICS (COMM) 538/2026 31-07-2026 HAMDARD FOODS INDIA VsS 9899339689 sg.great18@gmail.com [23.07.2026
IAMBUJ HOTEL REAL ESTATE PVIIGOWTHAMAN(
ILTD ANR IP),
25 OMP (MISC)50/2026 04-07-2026 91 SPRINGBOARD BUSINESS HUBVarun Garg(P), 9999829477 09.06.2026
(COMM) PVT LTD Vs PAYMATE INDIA| varun@sarvottamlaw.c
ILIMITED om
25 Misc DJ 1127/2026 21-07-2026 INTERNATIONAL LAWKARAN not provided inbox@ilaindia.com  [14.07.2026
IAFFILIATES A SOLEBAHMANI(P),
IPROPRIETORSHIP CONCERY|
IOWNED BY MR AMIR Z SINGH]
25 OMP (MISC)55/2026 22-07-2026 IMrs Saarthi Sales Vs HaierSaurabh 99538 58787 saurabh.j17.07.2026
(COMM) |Appliances India Private Limited Bindal(P), bindal@foxmandal.in
25 IM-Ex 23/2026 29-07-2026 HINDUSTAN MEDIA VENTUREpuneet bajaj(P), 9811700978 bajaj.bajaji28 @gmail.c [21.07.2026
LTD Vs MOHAMMAD MOTI om
[URRAHAMAN
22 IMS. DEEPALINEW DELHI20 IEXECUTION [EXCOMM - Award by Arbo1-07-2026 IVINOD KRISHNA VS MS AARUSH|VIDIT 190910995511 IADV_VIDITGUPTA@Y |06-06-2026
ISHARMA, DISTRICTDISTRICT PETITION Comm/107/2026 IINFRA PROMOTERS PVT LTD IGUPTA(P), IAHOO.COM
JUDGE
(COMMERCIAL
ICOURT)-03
20 PETITION U/S 29AOMP (MISC)01-07-2026 [P K COSMETICS THROUGH ITSNACHIKETA 9999748620 INACHIKETASURI.ADV{06-06-2026
IOF ARBITRATION|(COMM)/48/2026 IPROPRIETOR DEEPIKASSURI(P), OCATE@GMAIL.COM
& CONCILIATION| SACHDEVA VS BELLA VITA
IACT RGANIC AND HERBAL SALON




S.NO COURT

DISTRICT COURT ROOM

CASE NUMBER

DATE
REGISTRATION

OFPETITIONER

NAME
RESPONDENT NAME

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAIL ID

DATE OF E-

FILING

CS (COMM)/431/2026 01-07-2026 IDURGA SHAKTI CONSTRUCTION[RAJNI 19540555756 [YADAVRAJNI8 @GMAI06-06-2026
RECOVERY IPVT LTD VS DELHI METRO RAILYADAV(P), IL.COM
ICORPORATION
20 SUIT FORCS (COMM)/436/2026 02-07-2026 JASS ELECTRICS ANDKUNAL INOT AVAILABLE NOT AVAILABLE 08-06-2026
RECOVERY I[ELECTRONICS VS NKGTYAGI(P),
INFRASTRUCTURE LIMITED
20 SUIT FORCS (COMM)/439/2026 03-07-2026 IBANK OF INDIA VS MADHU ISUMIT 9312249796 ISUMITKUMARLAWYE [09-06-2026
RECOVERY IKUMAR(P), R@GMAIL.COM
20 IEXECUTION [Execution (Comm)/93/2026 |03-07-2026 IFREIGHTGURU PRIVATEBASANT 0312632614 IBKGUPTAADVO@GM [03-07-2026
PETITION ILIMITED VS ENGLISH BROWNEGUPTA(P), IAIL.COM
IINDIA LIMITED
20 PETITION U/S 9OMP (I) (COMM)/176/2026 |04-07-2026 IADITYA BIRLA CAPITAL LIMITEDAAKASH 8010190258 IAAKASH.ROMI@GMA (03-06-2026
IOF ARBITRATION| VS SANTOSHIMATA SOUND ANDKUMAR(P), IL.COM
& CONCILIATION| [TAPAS DECORATORS THROUGH]
IACT ITS PROPRIETOR MR SMRITI
ICHATTERJ
20 PETITION U/S 9OMP (I) (COMM)/175/2026 |04-07-2026 IADITYA BIRLA CAPITAL LIMITEDAAKASH 8010190258 IAAKASH.ROMI@GMA |04-06-2026
IOF ARBITRATION| VS KRISHNA ENTERPRISEKUMAR(P), IL.COM
& CONCILIATION]| THROUGH ITS PROPRIETOR]
IACT IUTSAV KUNDU
20 SUIT FORCS (COMM)/424/2026 04-07-2026 [TRDP HAPPY WORLD PVT LTD. VSSHAILEN 9818558690 IADVOCATE.SHAILEN |08-06-2026
[TRADEMARKS SYED INTEZAR MEHDI IBHATIA IBHATIA89@GMAIL.C
OM
20 SUIT FORCS (COMM)/425/2026 04-07-2026 IBIKAJI FOODS INTERNATIONALSHAILEN 9818558690 IADVOCATE.SHAILEN (08-06-2026
[TRADEMARKS IVS SANDEEP SALWANI IBHATIA BHATIA89@GMAIL.C
OM
20 SUIT FORCS (COMM)/447/2026 04-07-2026 IFAIRPLAN DISTRIBUTORS PVTIINITESH 9718343950 IADVNITESH@YAHOO.[24-06-2026
RECOVERY LTD VS ERAAYA LIFESPACESGOYAL(P), CO.IN
ILIMITED AND ORS
20 SUIT FOR(CS (COMM)/446/2026 04-07-2026 IBANK OF BARODA VS DHARAPRATYUSH 9703570353 IPRATYUSH.KIS@GMA [11-06-2026
RECOVERY SINGH MEENA IPARIMAL(P), IL.COM
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OBJECTION  U/SOMP (COMM)/121/2026 04-07-2026 ICOUNCIL FOR SCIENTIFIC AND[TUSHAR 9871109205 TUSHAR@OPTIMUSL 18-06-2026
34 OF INDUSTRIAL  RESEARCH  VSALPHONSE [EGAL.IN
IARBITRATION & IVIRTUAL WIRE TECHNOLOGIESJOHN(P),
ICONCILIATION IPVT LTD
IACT

20 SUIT FORCS (COMM)/445/2026 04-07-2026 IANJALI KALIA VS FASHION DWAR[PRITHVI 8860680136 INOT AVAILABLE 01-07-2026
RECOVERY IPRIVATE LIMITED ISINGH(P),

20 SUIT FORICS (COMM)/454/2026 06-07-2026 BULL VALUE INCORPORATED|VIMAL 9810674070 VIMAL_KHURANA@Y [29-06-2026
RECOVERY VCC SUB-FUND VS ERAAYAKHURANA(P), IAHOO.CO.UK

ILIFESPACES LIMITED AND ORS

20 SUIT FORCS (COMM)/453/2026 06-07-2026 ISHRI SUPREET BHAMRAH VS[NASIM INOT AVAILABLE NOT AVAILABLE 09-06-2026
RECOVERY ISHYAM VNL PVT LTD [UDDIN(P),

20 IAPPLICATION U/SMisc DJ/1050/2026 06-07-2026 ICANARA BANK VS OM SAI GRILLSSUNIL KUMAR8588865262 SUNILJHAADV@GMA [02-07-2026
151 CPC ICRAFT AND ORS VHA(P), IL.COM

20 IAPPLICATION U/SMisc DJ/1046/2026 06-07-2026 ICANARA BANK VS  DIMPYSUNIL KUMARB588865262 SUNILJHAADV@GMA (02-07-2026
151 CPC BOUTIQUE AND ORS UHA(P), IL.COM

20 OBJECTION  U/SOMP (COMM)/125/2026 07-07-2026 [UNION OF INDIA AND ANR VSNIRAJ 9818107438 INOT AVAILABLE 25-06-2026
34 OR IMALKIT SINGH AND BROTHERS |[KUMAR(P),
IARBITRATION &
ICONCILIATION
IACT

20 OBJECTION  U/SOMP (COMM)/124/2026 07-07-2026 [UNION OF INDIA VS SHIVAHVARUN 9899893624 INOT AVAILABLE 12-06-2026
34 H INFRA VENTURE LLP [RAJPAL(P),
IARBITRATION &
ICONCILIATION
IACT

20 SUIT FORCS (COMM)/458/2026 07-07-2026 ISKYSHOP IMPEX PVT LTD VSRISHIKESH  |[NOT AVAILABLE NOT AVAILABLE 09-06-2026
RECOVERY IMANAV RACHNA UNIVERSITY IDEO(P),

20 IAPPLICATION U/SMisc DJ/1057/2026 07-07-2026 STATE BANK OF INDIA VS|RANI 9810802654 INOT AVAILABLE 09-06-2026
151 CPC IMOHAN SINGH [BHARDWAJ
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[EXECUTION [Execution (Comm)/95/2026 |07-07-2026 IAD VENTURE VS AAR KAY[PANKAJ 9811222080 IADVOCATETALWAR®@ [13-06-2026
PETITION [UNIVERSAL PVT LTD AND ANR  [TALWAR(P), GMAIL.COM

20 SUIT FORCS (COMM)/464/2026 08-07-2026 ICANARA BANK VS RAHULMOHAMMAD (8588833730 IADVOCATEMAZHAR1 [29-06-2026
RECOVERY ICHOUDHARY IMAZHAR 0@GMAIL.COM

ISIDDIQUI(P),

20 IOBJECTION  U/SOMP (COMM)/127/2026 09-07-2026 ICLEAN COAL ENTERPRISES PVTINITIN 9811322965 INOT AVAILABLE 25-05-2026
34 OR LTD VS CEMENT CORPORATIONMANGLA(P),
IARBITRATION & IOF INDIA LIMITED
ICONCILIATION
IACT

20 PETITION U/S 29 AOMP (MISC)09-07-2026 IGAYATRI INTERNATIONAL VSMUKESH 9810223914 ILEGESLOCUSCONFED04-07-2026
IOF ARBITRATION|(COMM)/53/2026 IBSNL KUMAR [ERATE@GMAIL.COM
& CONCILIATION|
IACT

20 PETITION U/S 9OMP (I) (COMM)/178/2026 [09-07-2026 IADITYA BIRLA CAPITAL LTD VSAAKASH 8010190258 IAAKASH.ROMI@GMA [29-06-2026
IOF ARBITRATION| JABC TRADING COMPANY ANDKUMAR(P), IL.COM
& CONCILIATION| RS
IACT

20 SUIT FORCS (COMM)/472/2026 09-07-2026 [TRIVENI CARGO EXPRESS INDIARRAJESH 9811968190 IBRAJESHKR@GMAIL. 03-07-2026
RECOVERY IPVT LTD VS SATYABRATA SAHOO [KUMAR(P), COM

20 SUIT FORCS (COMM)/471/2026 09-07-2026 BANK OF BARODA VS GANPATIPRATYUSH 9703570353 [PRATYUSH.KIS@GMA [09-06-2026
RECOVERY IADVERTISING AND MARKETING [PARIMAL(P), IL.COM

20 SUIT FORCS (COMM)/470/2026 09-07-2026 IBANK OF BARODA VS PRADEEPPRATYUSH 9703570353 IPRATYUSH.KIS@GMA [12-06-2026
RECOVERY IKUMAR AND ANR [PARIMAL(P), IL.COM

20 PETITION U/S 9OMP (I) (COMM)/179/2026 [10-07-2026 IL AND T FINANCE LTD VS HARISH|NITIN 9899777772 INOT AVAILABLE 02-07-2026
IOF ARBITRATION| BHARDWAJ AND ORS [DAHIYA(P),
& CONCILIATION|
IACT

20 IPETITION U/S 9OMP (I) (COMM)/180/2026 [10-07-2026 L AND T FINANCE LTD VSNITIN 9899777772 INOT AVAILABLE 02-07-2026

IOF ARBITRATION|
& CONCILIATION|
IACT

VAGPREET SINGH AND ORS

IDAHIYA(P),
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OBJECTION  U/SOMP (COMM)/129/2026 11-07-2026 IPRATAP CHAUDHARY VS SUNIL M[DIVYAKANT 9868541200 IDIVYAKANT@LAHOTI02-07-2026
34 OF INICHANI LAHOTI(P), IADVOCATES.COM
IARBITRATION &
ICONCILIATION
IACT

20 SUIT FORCS (COMM)/475/2026 11-07-2026 IDEEPAK SAW VS RAJPAL VERMA MOHD 9312157803 ISARFRAJ.BTINTERNE |05-07-2026
RECOVERY ISARFARAJ(P), T@GMAIL.COM

20 SUIT FOR(CS (COMM)/483/2026 13-07-2026 SHUBHAM GOLDIEE MASALE PVI[SHRAVAN 9810017859 ISKBANSALIPR@GMAI 06-07-2026
TRADEMARKS ILTD VS VASU AGRO TECH IBANSAL(P), IL.COM

20 IOBJECTION  U/SOMP (COMM)/130/2026 13-07-2026 IPARNIKA COMMERCIAL ESTATESNITISH INOT AVAILABLE NOT AVAILABLE 20-06-2026
34 OF IPRIVATE LIMITED VSVISHWAKARM
IARBITRATION & IALUMINIUM UDYOG A(P),
ICONCILIATION
IACT

20 SUIT FORCS (COMM)/482/2026 13-07-2026 DEUTSCHE BANK AG VS MSSURUCHI 9810255518 INOT AVAILABLE 13-06-2026
RECOVERY IATEZE VERTEX PVT LTD ISURI(P),

20 SUIT FOR(CCS (COMM)/480/2026 13-07-2026 IDEUTSCHE BANK AG VS VIRTUALSURUCHI 9810255518 INOT AVAILABLE 13-06-2026
RECOVERY ISUPPORT SERVICES PVT LTD ISURI(P),

20 SUIT FORCS (COMM)/481/2026 13-07-2026 IDEUTSCHE BANK AG VS MSSURUCHI 9810255518 INOT AVAILABLE 13-06-2026
RECOVERY IALMATIN ENERGY PVT LTD ISURI(P),

20 SUIT FORCS (COMM)/488/2026 14-07-2026 ILINK LOGISTICS MANAGEMENT]SHIVAM 9654545855 IADVOCATE.SHIVAMS |08-07-2026
RECOVERY PVT LTD VS KITCHNRAMA FOODSHARMA(P), HARMA@GMAIL.COM

ISERVICE EQUIPMENT PVT LTD

20 IOBJECTION  U/SOMP (COMM)/133/2026 14-07-2026 IMS NAGORY FOSTER PVT LTD VS[ISHA TYAGI(P),/9811007270 IMANISHATYAGI_LA [01-07-2026
34 OF IDELHI METRO RAIY W@YAHOO.COM
IARBITRATION & ICORPORATION
ICONCILIATION
IACT

20 SUIT FOR(CS (COMM)/492/2026 15-07-2026 IMS RAJASTHAN STEELJRAJKUMAR  |9650793001 INOT AVAILABLE 09-07-2026
RECOVERY ICORPORATIONS VS MS NEWAGERAGHAV(P),

ISCOFFOLDS PVT LTD
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IMS DS PIPELINE PROJECTS LTDRIZWAN(P),
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NUMBER

9999807251

ADVOCATE EMAILID DATE OF E-
FILING

IADV.RAK3112@GMAIL[10-07-2026

151 CPC

VS VEDANGSOFT
ILIMITED

PRIVATEGUPTA(P),

151 CPC IVS MS ABHISHEK INFRA .COM

20 PETITION U/S 9OMP (I) (COMM)/182/2026 [17-07-2026 IKOTAK MAHINDRA BANK VS SLN|SONIA DUA(P), NOT AVAILABLE NOT AVAILABLE 20-06-2026
IOF ARBITRATION| ICNC TECH PRIVATE LIMITED
& CONCILIATION|
IACT

20 IAPPLICATION U/SMisc DJ/1098/2026 17-07-2026 [UNION OF INDIA VS MS SAKSHIDEEPAK 8076013486 IDEEPAK.LAWOFFICE [13-07-2026
151 CPC IENGINEERING WORKS PAIN(P), @YAHOO.COM

20 IOBJECTION  U/SOMP (COMM)/134/2026 18-07-2026 IESIC VS UTTAR PRADESH RAJKYAVAIBHAV 9873070955 INOT AVAILABLE 10-07-2026
34 OR INIRMAN NIGAM LTD. IMANU
IARBITRATION &
ICONCILIATION
IACT

20 SUIT FORCS (COMM)/501/2026 18-07-2026 IPUNJAB NATIONAL BANK VSSANCHEET INOT AVAILABLE INOT AVAILABLE 13-07-2026
RECOVERY [TORA THE LVP GROUP AND ANR [SHARMA(P),

20 SUIT FOR(CS (COMM)/503/2026 20-07-2026 RAM SAGAR VS SMFG INDIAKAPIL INOT AVAILABLE NOT AVAILABLE 10-07-2026
RECOVERY ICREDIT CO LTD ISINGH(P),

20 IOBJECTION  U/SOMP (COMM)/139/2026 21-07-2026 IOMAXE LTD VS GARIMAMUKTI 9958944220 IMUKTIBODH1@GMAI 13-07-2026
134 OR IBHARDWAJ AND ANR IBODH(P), IL.COM
IARBITRATION &
ICONCILIATION
IACT

20 IOBJECTION  U/SOMP (COMM)/141/2026 22-07-2026 IDELHI TOURISM IRASHI 0818228118 INOT AVAILABLE 03-07-2026
34 F [TRANSPORTATION IANAND(P),
IARBITRATION & IDEVELOPMENT  CORPORATION|
ICONCILIATION ILTD VS ASHWANI GARG
IACT

20 OBJECTION  U/SOMP (COMM)/142/2026 22-07-2026 [UNION OF INDIA VS M/S KUSHALDHARMENDRANOT AVAILABLE NOT AVAILABLE 17-07-2026
34 OR IENTERPRISES SINGH PAL(P),
IARBITRATION &
ICONCILIATION
IACT

20 IAPPLICATION U/SMisc DJ/1140/2026 23-07-2026 Il ENERGY INNOVATIONS PVT LTDISARTHAK 8860189345 ISARTHAKGUPTA.ADV 18-07-2026

OCATE@GMAIL.COM
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PETITION U/S 29AOMP (MISC)i24-07-2026 SUCDEN INDIA PVT  LTDMADHAV INOT AVAILABLE NOT AVAILABLE 20-07-2026
IOF ARBITRATION|(COMM)/59/2026 THROUGH AUTHORIZEDAGGARWAL(P),
& CONCILIATION| REPRESENTATIVE VS SAEL AGR]
IACT ICOMMODITIES LTD
20 IEXECUTION [Execution (Comm)/97/2026 [25-07-2026 IRICHARD HARRISON VSBASANT 0312632614 IBKGUPTAADVO@GM [16-07-2026
IPETITION IMINISTRY OF WOMEN ANDGUPTA(P), IAIL.COM
ICHILD DEVELOPMENT
20 IAPPLICATION U/SMisc DJ/1157/2026 27-07-2026 IGAYATRI INTERNATIONAL VSMUKESH 9810223914 ILEGESLOCUSCONFED[]20-07-2026
151 CPC IBSNL IKUMAR [ERATE@GMAIL.COM
20 SUIT FORCS (COMM)/518/2026 27-07-2026 IHERO INVESTCORP PVT LTD ANDAASTHA 9718209970 IAASTHA89SHARMA@ [17-07-2026
[TRADEMARKS IJANR VS ASHOK KUMAR ISHARMA(P), GMAIL.COM
20 SUIT FORCS (COMM)/517/2026 27-07-2026 ISUPREME INDUSTRIES LIMITEDAADISH INOT AVAILABLE NOT AVAILABLE 21-07-2026
TRADEMARKS VS SUDHA INDUSTRIES JAIN(P),
20 SUIT FOR(CS (COMM)/520/2026 27-07-2026 IDEUTSCHE BANK AG VS MR HARISURUCHI 9810255518 INOT AVAILABLE 16-07-2026
RECOVERY ISHANKAR GOYAL ISURI(P),
20 SUIT FORCS (COMM)/521/2026 27-07-2026 IMR ISHAN AGRAWAL VS MSAKSHAYA 9999777687 IAKSHAYA.ADVOCATU [22-07-2026
RECOVERY ISMALL BUSINESS SOLUTIONS IAGARWAL(P), S@GMAIL.COM
20 SUIT FORCS (COMM)/524/2026 28-07-2026 IRC RUBBER COMPANY VS RSAMIQUE 9540753908 INOT AVAILABLE 23-07-2026
RECOVERY IASSOCIATES [KHALID(P),
20 SUIT FORCS (COMM)/525/2026 28-07-2026 IHAMDARD NATIONALSSHIVENDRA (9953394364 SHIVENDRA@THEAC [22-07-2026
TRADEMARKS IFOUNDATION (INDIA) AND ANRPPRATAP IMECO.COM
VS REVANT HIMATSINGKA ANDSINGH(P),
IORS
20 IOBJECTION  U/SOMP (COMM)/149/2026 28-07-2026 IANIL. KUMAR VS DESIDERATAIAAKASH 9999424323 IAAKASHNAVAL@NAYV [22-07-2026
34 OF IMPACT VENTURES PVT LTD INAVAL(P), IALANDASSOCIATES.C
IARBITRATION & oM
ICONCILIATION
IACT
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113782

FORCS (COMM)/534/2026 29-07-2026 ICOGOPORT PVT LTD VS ONASUDAY 9810868162 IADVUDAYKUMAR@G [22-07-2026
RECOVERY ICARGO SERVICES PVT LTD IKUMAR(P), IMAIL.COM
20 SUIT FORCS (COMM)/532/2026 29-07-2026 IMUKESH KUMAR VS RAJIV PURI [DEEPAK 9910166323 OMANSH@HOTMALIL. [23-07-2026
RECOVERY IGUPTA(P), ICOM
20 IOBJECTION  U/SIOMP (COMM)/151/2026 20-07-2026 IUNION OF INDIA VS OMSSANJAY 9312219064 ISKUMARADV212@GM [24-07-2026
34 OR IVAJRAKAYA CONSTRUCTION CO [KUMAR(P), IAIL.COM
IARBITRATION &
ICONCILIATION
IACT
20 SUIT FORCS (COMM)/533/2026 20-07-2026 IMS DAT INFORMATICS PVT LTDISURENDER 9899445060 ISURENDERSINGH.AD [23-07-2026
RECOVERY VS THE CLLAIRMAN CEO[SINGH(P), V@GMAIL.COM
IRAILWAY BOARD
20 IOBJECTION  U/SOMP (COMM)/152/2026 29-07-2026 IBALBIR SINGH VS J S CHADHAPDHARMENDRANOT AVAILABLE [NOT AVAILABLE 29-07-2026
34 OH JAND ANR SINGH PAL(P),
IARBITRATION &
ICONCILIATION
IACT
20 EXECUTION [Execution (Comm)/99/2026 [30-07-2026 IM/S WELLBORN FLOORING PVTIYASHASVIKA (9971313874 INOT AVAILABLE 30-07-2026
PETITION ILTD VS M/S STARKERISHARMA
JAUTOMATION PVT LTD
20 SUIT FORCS (COMM)/540/2026 131-07-2026 INARESH KUMAR CHANEJA VSSHIVA INOT AVAILABLE NOT AVAILABLE 24-07-2026
RECOVERY IZOOMCAR INDIA PRIVATEBHATI(P),
ILIMITED
23 ISH. NARESHISOUTH 12, New CourtCommercial CivilCS (COMM)/347/2026 46204 Veerji Restaurant Private Limited Vs[Bindra Rana(P), (9818202368 litigation@ssrora.com (30.06.2026
[KUMAR Block-I Suit [Mrs Revati Raman
IMALHOTRA,
IDISTRICT
WUDGE(COMMERCI 12, New CourfCommercial CivilCS (COMM)/354/2026 46206 [ASHISH SAWE Vs SANJEEV[Kaushal Kumar9910035893 chamberofjoy@outlook.[01.07.2026
AL COURT) Block-I Suit IAGRAWAL [Kapoor(P), lcom
12, New CourtlExecution Petition [Execution (Comm)/96/2026 46204 ISTATE BANK OF INDIA Vs NavinNavruti ojha(P), 8376043196 navrutityagi@gmail.co [30.06.2026
Block-I IGaur m
12, New CourtArbitration &OMP (I) (COMM)/1959/2026 46204 ICnh Industrial Capital India Pvt LtdRAJESH 9958726491 delhi.jangraadvocate@g|30.06.2026
Block-I IConciliation Act Vs DILKUSH RAMESH CHANDJANGRA(P), mail.com
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12, New CourtiCommercial CivilCS (COMM)/346/2026 16204 IVISHAL DAHIYA PROP OF KAM[Himanshu 9818981831 himanshunagpal11@ya 30.06.2026
Block-I Suit IDHENU FAB Vs AM WEB PVT LTD[Nagpal(P), lhoo.in

[THRU DIRECTORS
12, New CourtCommercial CivilCS (COMM)/345/2026 16204 ISMALL FARMERS AGRIBUSINESSSonu Vivek(P), 7042286270 advdrpc1948@gmail.co [30.06.2026
Block-1 Suit ICONSORTIUM Vs NEELKANTH] mo09.06.2026

IENTERPRISES
12, New CourtArbitration &OMP (1) (COMM)/1958/2026 46204 ICnh Industrial Capital India Pvt LtdRAJESH 9958726491 delhi.jangraadvocate@g(30.06.2026
Block-I IConciliation Act Vs JARMANJIT SINGH 123765 UANGRA(P), mail.com
12, New CourtArbitration &OMP (1) (COMM)/1953/2026 46204 (Cnh Industrial Capital India Pvt LtdRAJESH 9958726491 delhi.jangraadvocate@g|30.06.2026
Block-I IConciliation Act Vs PREETPAL KAUR 107498 UANGRA(P), mail.com
12, New CourtArbitration &OMP (I) (COMM)/1956/2026 146204 IYES BANK LIMITED Vs AMITANANJAY 7030378800 asaplegalandadvocates |30.06.2026
Block-I IConciliation Act ICHHIKARA ISINGH(P), @gmail.com
12, New CourtArbitration &OMP (1) (COMM)/1957/2026 |46204 IYES BANK LIMITED Vs SATENDERANANJAY 7030378800 asaplegalandadvocates [30.06.2026
Block-I IConciliation Act ISONT ISINGH(P), @gmail.com
12, New CourtArbitration &OMP (I) (COMM)/1952/2026 [46204 IYES BANK LIMITED Vs PRIYAANANJAY 7030378800 asaplegalandadvocates [30.06.2026
Block-1 IConciliation Act TYAGI ISINGH(P), @gmail.com
12, New CourtCommercial CivilCS (COMM)/351/2026 146204 IMax Healthcare Institute Limited VsKruttika 9999947699 raunag@ira.law 30.06.2026
Block-I Suit Maxwell Super  Multispeciality[Lakshmi(P),

Hospital Private Limited
12, New CourtCommercial CivilCS (COMM)/352/2026 6204 IMANASH LIFESTYLE PRIVATENAGESHWAR (9818823289 info@deyandkumbhar.co(30.06.2026
Block-1 Suit ILIMITED Vs PURPLLE INN IKUMHAR(P), m
12, New CourtCommercial CivilCS (COMM)/358/2026 46209 IEXCLUSIVE CAPITAL LIMITED VSAPOORV 8420524375 lapoorv@asvlawoffices.c 04.07.2026
Block-1 Suit [TANMAN SPORTS AND GENERALJAGARWAL(P), om

IORDERS
12, New CourtCommercial CivilCS (COMM)/359/2026 16209 [EXCLUSIVE CAPITAL LTD VSAPOORV 8420524375 lapoorv@asvlawoffices.c 04.07.2026
Block-1 Suit SILVER AND C Z INTERNATIONAL|AGARWAL(P), om
12, New CourtArbitration &OMP (Dy6207 ICnh Industrial Capital India Pvt LtdRAJESH 9958726491 delhi.jangraadvocate@g(04.07.2026
Block-I IConciliation Act (COMM)/2004/2026 Vs MUKESH KUMAR 89268 WANGRA(P), mail.com
12, New CourtArbitration &OMP (Dy6207 (Cnh Industrial Capital India Pvt LtdRAJESH 9958726491 delhi.jangraadvocate@g(04.07.2026
Block-1 Conciliation Act (COMM)/2005/2026 IVs GOLU MEENA 121847 UANGRA(P), mail.com
12, New CourtArbitration &OMP Mu6207 PIRAMAL FINANCE LTD VSANANJAY 7030378800 lasaplegalandadvocates (04.07.2026
Block-I IConciliation Act (COMM)/2003/2026 Peeshan Mustkeem ISINGH(P), @gmail.com
12, New CourtCommercial CivilCS (COMM)/367/2026 k6211 Infinitude International PrivateHIMANSHU 8750618722 sswaniassociates@gmai 07.07.2026
Block-1 Suit Limited Vs IFFCO Tokio GeneralGARG(P), l.com

Insurance Co Ltd
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12, New CourtCommercial CivilCS (COMM)/370/2026 Ku6212 IMs OFB Tech Ltd Vs Universal MEP{Sameer 9953328394 contact@innovatuslaw.ij08.06.2026
Block-I Suit land Engineering Services Limited  |[Abhyankar(P), n
12, New CourtCommercial CivilCS (COMM)/374/2026 16213 IVRB Consumer Products PrivateDhruv 26920500 j.abhay@AMSShardul.c|09.07.2026
Block-I Suit Limited Vs Suraj Garg and Sons iGrover(P), om
12, New CourtExecution Petition [Execution (Comm)/103/2026 46216 STATE BANK OF INDIA VsRANI 9643680913 rbhardwajassociate@g (11.07.2026
Block-I IMUNCIPAL CORPORATION DELHIBHARDWAJ(P), mail.com
12, New CourtCommercial CivilCS (COMM)/381/2026 1u6216 ICTL LOGISTICS INDIA PVT LTD VsSHIVAM 9654545855 legal@shivamsharma.inf11.07.2026
Block-I Suit SUMAN KUMAR ISHARMA(P), ffo
12, New CourtExecution Petition [Execution (Comm)/105/2026 46217 ICANARA BANK Vs AFTAB RITU 9873706792 ritumishra.advocate@g [13.07.2026
Block-I IMISHRA(P), mail.com
12, New CourtExecution Petition [EXCOMM - Award by Arby6218 IAXIS BANK Ltd Vs MEGHAVIMAL 7980440025 shivamjha@firstassocia 14.07.2026
Block-I Comm/77/2026 ICHAUHAN IKHURANA(P), ftes.in
12, New CourtCommercial CivilCS (COMM)/387/2026 1u6218 SFAC Vs 1MS  SHRIKRUPAAnmol 0871717254 anmolpanwaroffice@g (14.07.2026
Block-I Suit IAGROTECH COLD STORAGE [lPanwar(P), mail.com
12, New CourtArbitration &OMP (COMM)/18/2026 16219 [UNION OF INDIA Vs SURINDRAVARUN 9999299969 aakashlegal8o@gmail.c [15.07.2026
Block-I IConciliation Act IELECTRICALS UAIN(P), om
12, New CourtExecution Petition [EXCOMM - Award by Arby6223 IHDB FINANCIAL SERVICESDINESH 8376049807 amaranth_rbc@yahoo.c18.07.2026
Block-I Comm/80/2026 ILIMITED Vs Rohtang Divakar UAIN(P), om
12, New CourtlExecution Petition [Execution (Comm)/114/2026 46224 STATE BANK OF INDIA VsRANI 9643680913 rbhardwajassociate@g [20.07.2026
Block-I IMUNCIPAL CORPORATION DELHIBHARDWAJ(P), mail.com
12, New CourtCommercial CivilCS (COMM)/411/2026 k6225 IDROOLS PET FOOD PVT LTD VsDivyam 47470761 office@alcelegal.in 21.07.2026
Block-1 Suit IVIKAS KUMAR KANSAL Prop VKKAgarwal(P),

ILOGISTICS
12, New CourtExecution Petition [Execution (Comm)/115/2026 46225 IVIJAY LAXMI INDUSTRIES VsAsim 9810489776 ayubadvyi@gmail.com [21.07.2026
Block-I Instapower Litd IKirmani(P),
12, New CourtArbitration &OMP (COMM)/23/2026 46225 IMrs Sona Bhargava Puri VsfAasheesh 9560284901 kgconsorsllp@gmail.co [21.07.2026
Block-I IConciliation Act IRAVINDER NATH KUKREJA Gupta(P), m
12, New CourtArbitration &OMP (I) (COMM)/2362/202646231 IPIRAMAL FINANCE LIMITED VsKUSH 9958726491 jangraadvocate@gmail. [27.07.2026
Block-I IConciliation Act IAMITBHAI BHEDI IGUPTA(P), com
12, New CourtArbitration &OMP (I) (COMM)/2339/202646230 IDFC FIRST BANK LTD Vs GAURAV[SANJEEV 9717028845 litigation@srcslegal.co [25.07.2026
Block-I IConciliation Act IDEVENDER KUMAR IPATHAK(P), m
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12, New CourtCommercial CivilCS (COMM)/427/2026 16232 PRECISION ABRASIVES PVT LTD[Pran  Krishna9811294972 advprankrishna@gmail.[28.07.2026
Block-I Suit Vs Rajlaxmi Hardware Yana(P), com
12, New CourtExecution Petition [Execution (Comm)/130/2026 46234 IATINDRA PRASAD ADHIKARIKULDEEP 9891552961 adv.kuldeeptursenia@g [30.07.2026
Block-1 IPROPRIETOR OF MS SKB[YADAV(P), mail.com
INFRATECH Vs MS
IKRISHNAMURTHY AND
24 IMS. ANURADHA[SOUTH 6, New  CourtCommercial IOMP (I) (COMM) 2024/2026 (06.07.2026 IAXIS BANK LTD VS INDRAJEET |AVINASH 1141513189 IAVINASH.ADV@GMAI|04.06.2026
ISHUKLA Block-I IKUMAR IL.COM
IBHARDWAJ,
IDISTRICT
WUDGE(COMMERCI 6, New CourtCommercial IOMP (I) (COMM) 2026/2026 [06.07.2026 JAXIS BANK LTD VS SANJAY SOAVINASH 1141513189 IAVINASH.ADV@GMAI 04.06.2026
AL COURT) Block-I INDRAJ KUMAR L.COM
6, New CourtCommercial IOMP (I) (COMM) 2027/2026 |06.07.2026 IAXIS BANK LTD VS PAWANAVINASH 1141513189 IAVINASH.ADV@GMAI 04.06.2026
Block-1 IKUMAR IKUMAR IL.COM
6, New  CourtCommercial IOMP (I) (COMM) 2028/2026|06.07.2026 IAXIS BANK LTD VS RAMBRESH SOAVINASH 1141513189 IAVINASH.ADV@GMAI|04.06.2026
Block-1 ISAITAN SINGH IKUMAR IL.COM
6, New  CourtCommercial IOMP (I) (COMM) 2029/2026 (06.07.2026 IAXIS BANK LTD VS SHIVRAJAVINASH 1141513189 IAVINASH.ADV@GMAI|04.06.2026
Block-I IGURJAR IKUMAR IL.COM
6, New CourtCommercial IOMP (I) (COMM) 2030/202606.07.2026 IAXIS BANK LTD VS KAMAL SINGHAVINASH 1141513189 IAVINASH.ADV@GMAI 04.06.2026
Block-1 IKUMAR IL.COM
6, New  CourtiCommercial CS (COMM) 361/2026 06.07.2026 IVEERJI RESTAURANT PVT LTD VS|S S RANA 9818202368 ILITIGATION@SSRAN [08.06.2026
Block-1 IMANU RAI IA.COM
6, New  CourtCommercial IOMP (I) (COMM) 2066/2026 |07.07.2026 ICNH INDUSTRIAL CAPITAL INDIARAJESH 9958726491 JANGRAADVOCATE@ [09.06.2026
Block-I IPVT LTD VS PRATHI SINGH JANGRA GMAIL.COM
6, New CourtCommercial IOMP (I) (COMM) 2067/2026 |07.07.2026 IDFC FIRST BANK LTD VSSANJEEV 9717028845 ILITIGATION@SRCSLE[26.06.2026
Block-I [UDAYVEER NETRAPAL IPATHAK GAL.COM
6, New CourtCommercial IOMP (I) (COMM) 2068/2026 07.07.2026 IDFC FIRST BANK LTD VSSANJEEV 9717028845 ILITIGATION@SRCSLE 26.06.2026
Block-1 IPUSHPENDRA SINGH IPATHAK GAL.COM
6, New CourtiCommercial IOMP (I) (COMM) 2069/2026 07.07.2026 IAXIS BANK LTD VS RAMESHWAR [AVINASH 1141513189 IAVINASH.ADV@GMAI|04.06.2026
Block-1 IKUMAR IL.COM
6, New  CourtCommercial IOMP (I) (COMM) 2070/2026 (07.07.2026 IAXIS BANK LTD VS KHEMARAJ SOAVINASH 1141513189 IAVINASH.ADV@GMAI|04.06.2026
Block-1 IKARAN SINGH IKUMAR IL.COM
6, New  CourtCommercial ICS (COMM) 364/2026 07.07.2026 IKVG AGRO PVT LTD VS HEALTHY[NAVEEN 9555481152 INAVEEN.RKCJ@GMAI[12.06.2026
Block-1 IINDIA IKUMAR IL.COM
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6, New  CourtCommercial CS (COMM) 365/2026 07.07.2026 IASHOK KUMAR AGGARWAL VSGAURIKA 19999006448 IGAURIKA@MINTADV [02.06.2026
Block-1 1360 ONE WAM LTD & ORS ISOOD ISE.COM
6, New  CourtCommercial IOMP (I) (COMM) 2112/2026 [09.07.2026 IDFC FIRST BANK LTD VS RAJEEVISANJEEV 9717028845 ILITIGATION@SRCSLE[26.06.2026
Block-1 IMUNNALAL IPATHAK GAL.COM
6, New  CourtCommercial IOMP (I) (COMM) 2113/2026 [09.07.2026 IDFC FIRST BANK LTD VSSANJEEV 9717028845 ILITIGATION@SRCSLE26.06.2026
Block-I IRAMBAHADUR DAS IPATHAK GAL.COM
6, New  CourtCommercial IOMP (I) (COMM) 2114/2026 |09.07.2026 IDFC FIRST BANK LTD VS MOHD[SANJEEV 9717028845 ILITIGATION@SRCSLE[26.06.2026
Block-I IFTYAJ KHAN IPATHAK GAL.COM
6, New  CourtCommercial IOMP (I) (COMM) 2115/2026 [09.07.2026 IDFC FIRST BANK LTD VS BIPINISANJEEV 9717028845 ILITIGATION@SRCSLE[26.06.2026
Block-1 ISATPAL IPATHAK GAL.COM
6, New  CourtCommercial IOMP (I) (COMM) 2116/2026 |09.07.2026 IPIRAMAL FINANCE LTD VS DAISYANANJAY 7455023130 IASAPLEGALANDADV (30.06.2026
Block-1 JAIN ISINGH OCATES@GMAIL.CO
M

6, New  CourtCommercial IOMP (I) (COMM) 2117/2026 (09.07.2026 IPIRAMAL FINANCE LTD VSANANJAY 7455023130 IASAPLEGALANDADV [30.06.2026
Block-I IPUTHENVEETTIL ARJUNANISINGH OCATES@GMAIL.CO

IPILLAT M
6, New CourtCommercial IOMP (I) (COMM) 2118/2026 [09.07.2026 IORIX CORPORATION INDIA LTDRAJESH 9958726491 JANGRAADVOCATE®@ [16.06.2026
Block-1 IVS ARVIND KUMAR JANGRA GMAIL.COM
6, New  CourtCommercial [EX (COMM) 101/2026 09.07.2026 IFFCO MC CROP SCIENCE VS AGRISHUBHAL 9407223688 SHUBHAMSAIGAL@P (03.07.2026
Block-1 UNCTION ONE STOP SHOP ISAIGAL INNACLELAW.IN
6, New CourtiCommercial [EX (COMM) 102/2026 09.07.2026 ICYBER MEDIA RESEARCH VSLALIT KUMAR9Q911665862 IMMLEGAL55@GMAIL.08.06.2026
Block-I IEXEMPLER ACADEMY OF BEAUTYMAHESHWARI ICOM

IPVT LTD
6, New CourtCommercial CS (COMM) 372/2026 09.07.2026 IM/S STALLION VS M/S NEERAROHAN 9958813761 IADV.ROHAN96@GMA 18.06.2026
Block-1 IFORGINGS & ORS IBHAMBRI IL.COM
6, New  CourtCommercial IOMP (I) (COMM) 2126/2026 [10.07.2026 IDFC FIRST BANK LTD VSSANJEEV 9717028845 ILITIGATION@SRCSLE 01.07.2026
Block-1 IPARVEEN BHATI IPATHAK GAL.COM
6, New CourtiCommercial IOMP (I) (COMM) 2127/2026 [10.07.2026 IDFC FIRST BANK LTD VSSANJEEV 9717028845 ILITIGATION@SRCSLE(01.07.2026
Block-1 ISUKHPAL NANKU IPATHAK IGAL.COM
6, New  CourtCommercial IOMP (I) (COMM) 2128/2026 [10.07.2026 IDFC FIRST BANK LTD VS ANKITISANJEEV 9717028845 ILITIGATION@SRCSLE 01.07.2026
Block-1 IMAHESHWARI IPATHAK GAL.COM
6, New CourtiCommercial IOMP (I) (COMM) 2129/2026 [10.07.2026 IJAXIS BANK VS SARDAR GURJAR [SHOBHA 9711903733 ISRSHOBHAGUPTA@G|[04.06.2026
Block-1 IGUPTA MAIL.COM




S.NO COURT DISTRICT COURT ROOM CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILID DATE OF E-
REGISTRATION RESPONDENT NAME MOBILE FILING

NUMBER

6, New  CourtCommercial IOMP (I) (COMM) 2130/2026 [10.07.2026 IDFC FIRST BANK LTD VSSANJEEV 9717028845 ILITIGATION@SRCSLE 01.07.2026
Block-1 IVIBHISHAN KUMAR IPATHAK GAL.COM
6, New  CourtCommercial IOMP (I) (COMM) 2131/2026 [10.07.2026 IDFC FIRST BANK LTD VSSANJEEV 9717028845 ILITIGATION@SRCSLE 01.07.2026
Block-1 ISANTOSH AHIRWAR IPATHAK GAL.COM
6, New CourtCommercial IOMP (I) (COMM) 2132/2026 [10.07.2026 IDFC FIRST BANK LTD VS SINTU[SANJEEV 9717028845 ILITIGATION@SRCSLE 01.07.2026
Block-I IKUMAR IPATHAK GAL.COM
6, New  CourtCommercial IOMP (I) (COMM) 2133/2026 [10.07.2026 IDFC FIRST BANK LTD VSSANJEEV 9717028845 ILITIGATION@SRCSLE[26.06.2026
Block-I SHIVANI UJJENIYA IPATHAK GAL.COM
6, New CourtCommercial IOMP (I) (COMM) 2134/2026 [10.07.2026 IDFC FIRST BANK LTD VSSANJEEV 9717028845 ILITIGATION@SRCSLE|01.07.2026
Block-1 IMAHESH BRIJLAL IPATHAK GAL.COM
6, New  CourtCommercial IOMP (I) (COMM) 2135/2026 [10.07.2026 IDFC FIRST BANK LTD VS SHAIKISANJEEV 9717028845 ILITIGATION@SRCSLE26.06.2026
Block-1 ISHAIKSHAVALI IPATHAK GAL.COM
6, New  CourtCommercial IOMP (I) (COMM) 2136/2026 [10.07.2026 IDFC FIRST BANK LTD VS SUNILSANJEEV 9717028845 ILITIGATION@SRCSLE[26.06.2026
Block-I IKUMAR IPATHAK GAL.COM
6, New  CourtCommercial CS (COMM) 379/2026 11.07.2026 IMANAS LIFESTYLE PVT LTD VSINAGESHWAR [9818823289 INFO@DEYANDKUM (06.07.2026
Block-1 WWALIA LIFECARE LLP & ORS IKUMHAR HAR.COM
6, New  CourtCommercial OMP (I) (COMM) 2141/2026 [11.07.2026 IDFC FIRST BANK LTD VSSANJEEV 9717028845 ILITIGATION@SRCSLE[26.06.2026
Block-1 INASEEM AHAMAD IPATHAK GAL.COM
6, New  CourtCommercial IOMP (I) (COMM) 2142/2026 [11.07.2026 IDFC FIRST BANK LTD VS NAHIDSANJEEV 9717028845 ILITIGATION@SRCSLE[26.06.2026
Block-I IKHAN IPATHAK GAL.COM
6, New CourtCommercial IOMP (I) (COMM) 2143/2026 [11.07.2026 IIDFC FIRST BANK LTD VS SUSHILSANJEEV 9717028845 ILITIGATION@SRCSLE[26.06.2026
Block-1 [TOKAS IPATHAK GAL.COM
6, New CourtCommercial IOMP (I) (COMM) 2144/2026 [11.07.2026 IDFC FIRST BANK LTD VSSANJEEV 9717028845 ILITIGATION@SRCSLE[26.06.2026
Block-1 ISANGEETA KHANNA IPATHAK GAL.COM
6, New CourtiCommercial IOMP (I) (COMM) 2145/2026 [11.07.2026 IDFC FIRST BANK LTD VSSANJEEV 9717028845 ILITIGATION@SRCSLE[26.06.2026
Block-1 IRADHESHYAM NAATHI IPATHAK GAL.COM
6, New  CourtCommercial IOMP (I) (COMM) 2146/2026 [11.07.2026 IDFC FIRST BANK LTD VS WASIM[SANJEEV 9717028845 ILITIGATION@SRCSLE26.06.2026
Block-1 IFAROOQI IPATHAK GAL.COM
6, New CourtiCommercial IOMP (I) (COMM) 2147/2026 [11.07.2026 IDFC FIRST BANK LTD VSSANJEEV 9717028845 ILITIGATION@SRCSLE[26.06.2026
Block-1 IRAVINDRA KUMAR IPATHAK IGAL.COM
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6, New  CourtCommercial IOMP (I) (COMM) 2148/2026 [11.07.2026 IDFC FIRST BANK LTD VS RAMISANJEEV 9717028845 ILITIGATION@SRCSLE26.06.2026
Block-1 ISWAROOP BAIRWA IPATHAK GAL.COM
6, New  CourtCommercial IOMP (I) (COMM) 2149/2026 [11.07.2026 IDFC FIRST BANK LTD VS RANJITISANJEEV 9717028845 ILITIGATION@SRCSLE[26.06.2026
Block-1 IKUMAR IPATHAK GAL.COM
6, New  CourtCommercial ICS (COMM) 385/2026 14.07.2026 IALLIED INFORMATION|SANJAY 9717593493 dr.sanjaysharma@gmai 08.07.2026
Block-I [TECHNOLOGY VS BABITA BANSALSHARMA l.com
6, New  CourtCommercial IOMP (I) (COMM) 2181/2026 [14.07.2026 IDFC FIRST BANK LTD VSSANJEEV 9717028845 ILITIGATION@SRCSLE[26.06.2026
Block-I IKULDEEP KAUR IPATHAK GAL.COM
6, New  CourtCommercial IOMP (I) (COMM) 2182/2026 [14.07.2026 IDFC FIRST BANK LTD VSSANJEEV 9717028845 ILITIGATION@SRCSLE[26.06.2026
Block-1 IKANHAIYA LAL YADAV IPATHAK GAL.COM
6, New  CourtCommercial IOMP (I) (COMM) 2183/2026 [14.07.2026 IPIRAMAL FINANCE LTD VSANANJAY 7455023130 IASAPLEGALANDADV (03.07.2026
Block-1 INIKITA SONARE ISINGH OCATES@GMAIL.CO

M
6, New  CourtCommercial IOMP (I) (COMM) 2184/2026 [14.07.2026 IPIRAMAL FINANCE LTD VS AJAYANANJAY 7455023130 IASAPLEGALANDADV (03.07.2026
Block-I SHRIVASTAVA ISINGH OCATES@GMAIL.CO

M
6, New CourtCommercial IOMP (I) (COMM) 2185/2026 [14.07.2026 IPIRAMAL FINANCE LTD VSANANJAY 7455023130 IASAPLEGALANDADV (03.07.2026
Block-1 SHUBHAM ASHOK SARSANDE ISINGH OCATES@GMAIL.CO

M
6, New  CourtCommercial IOMP (I) (COMM) 2186/2026 [14.07.2026 PIRAMAL FINANCE LTD VSANANJAY 7455023130 IASAPLEGALANDADV (03.07.2026
Block-1 ISHARIQ PARVEZ ISINGH OCATES@GMAIL.CO

M
6, New  CourtCommercial IOMP (I) (COMM) 2187/2026 [14.07.2026 PIRAMAL FINANCE LTD VSANANJAY 7455023130 IASAPLEGALANDADV (03.07.2026
Block-I IGAURESHKUMAR BABUBHAISINGH OCATES@GMAIL.CO

IPRAJAPATIT M

6, New CourtCommercial IOMP (I) (COMM) 2188/2026 [14.07.2026 IPIRAMAL FINANCE LTD VSANANJAY 7455023130 IASAPLEGALANDADV (03.07.2026
Block-I IHEDAR ALI ISINGH OCATES@GMAIL.CO

M
6, New CourtCommercial IOMP (I) (COMM) 2191/2026 [15.07.2026 IDFC FIRST VANK LTD VS RIJVANISANJEEV 9717028845 ILITIGATION@SRCSLE[26.06.2026
Block-1 ISATYAK IPATHAK GAL.COM
6, New CourtiCommercial IOMP (I) (COMM) 2192/2026 [15.07.2026 IDFC FIRST BANK LTD VS ANMOLSANJEEV 9717028845 ILITIGATION@SRCSLE[26.06.2026
Block-1 INIJHAWAN IPATHAK GAL.COM
6, New  CourtCommercial CS (COMM) 390/2026 15.07.2026 SMT USHA JAYNA VS FITJEESANGHI AND1142175413 IDELHI@SANGHI.CO [26.06.2026
Block-1 ILIMITED ICOMPANY
6, New  CourtCommercial CS (COMM)/393/2026 15.07.2026 SYSTEMAIR INDIA PVT LTD VsDharamdev 9711747642 sunillegal2103@gmail.c[26.06.2026
Block-1 ISHAPOORJI PALLONJI ANDfSingh om

ICOMPANY PVT LTD AND ANR
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6, New  CourtCommercial IMISC DJ 439/2026 16.07.2026 IRAJESH KUMAR VS AXIS BANK  [SAMPIRDA 9811271442 SAMPIRA44@GMAIL. [21.12.2023

Block-I RANI COM

6, New  CourtCommercial IOMP (I) (COMM) 2194/2026 [16.07.2026 IDFC FIRST BANK LTD VS JAHIRSANJEEV 9717028845 ILITIGATION@SRCSLE[15.12.2023

Block-1 IKADIR IPATHAK GAL.COM

6, New  CourtCommercial IOMP (I) (COMM) 2195/2026 [16.07.2026 IDFC FIRST BANK LTD VS MOHDSSANJEEV 9717028845 ILITIGATION@SRCSLE15.12.2023

Block-I IALAM IPATHAK GAL.COM

6, New  CourtCommercial IOMP (I) (COMM) 2196/2026 [16.07.2026 IDFC FIRST BANK LTD VS AJAY|SANJEEV 9717028845 ILITIGATION@SRCSLE14.12.2023
Block-I IKUMAR IPATHAK GAL.COM

6, New  CourtCommercial IOMP (I) (COMM) 2197/2026 [16.07.2026 IDFC FIRST BANK LTD VS VINITASANJEEV 9717028845 ILITIGATION@SRCSLE12.12.2023

Block-1 IDEVI IPATHAK GAL.COM

6, New CourtiCommercial IOMP (I) (COMM) 2198/2026 [16.07.2026 IKOTAK MAHINDRA BANK LTD VS[PARV INOT AVAILABLE [PARV.MAHAJANOO7@11.12.2023

Block-1 IGAYATRI TRADING COMPANY IMAHAJAN GMAIL.COM

6, New CourtiCommercial IOMP (I) (COMM) 2199/2026 [16.07.2026 IKOTAK MAHINDRA BANK LTD VS|PARV INOT AVAILABLE PARV.MAHAJANOO7@[11.12.2023

Block-I IBALWAN SINGH IMAHAJAN GMAIL.COM

6, New CourtCommercial CS (COMM) 395/2026 16.07.2026 SMALL FARMERS AGRIBUSINESSDR PURAN[7042286270 IADVDRPC1948 @GMAI04.07.2026
Block-1 IVS M/S CHAHAR COLD STORAGE [CHAND IL.COM

6, New  CourtCommercial [EX (COMM) 110/2026 17.07.2026 ICANARA BANK VS M/S CLOTHINGRITU MISHRA (9873706792 IADVOCATERITU22@G(10.07.2026
Block-1 IPALLETTE MAIL.COM

6, New  CourtCommercial [EX (COMM) 111/2026 17.07.2026 ICANARA BANK VS M/S ASHARITU MISHRA (9873706792 IADVOCATERITU22@Gl10.07.2026
Block-1 IBISWAS IMAIL.COM

6, New CourtCommercial [EX (COMM) 112/2026 17.07.2026 ICANARA BANK VS PRIYANKARITU MISHRA 9873706792 IADVOCATERITU22@G(10.07.2026
Block-1 [RANA IMAIL.COM

6, New CourtCommercial IEX (COMM) 113/2026 17.07.2026 ICANARA BANK VS M/S KRISHNARITU MISHRA (9873706792 IADVOCATERITU22@Gl10.07.2026
Block-1 ISHOE COLLECTION MAIL.COM

6, New CourtiCommercial IOMP (I) (COMM) 2200/2026 [17.07.2026 ICHANDANDEEP SINGH VS DR ERMEGHNA KAR (9810212052 IMEGHNAKAR@GMALI [01.12.2023
Block-1 IRAJAINDEER JAINA IL.COM

6, New  CourtCommercial IOMP (I) (COMM) 2201/2026 [17.07.2026 HDFC BANK LTD VS SUNILSANJEEV 9717028845 ILITIGATION@SRCSLE 28.11.2023
Block-1 IKUMAR IPATHAK GAL.COM

6, New CourtiCommercial IOMP (I) (COMM) 2202/2026 [17.07.2026 IHDFC BANK LTD VS RAJ KUMAR [SANJEEV 9717028845 ILITIGATION@SRCSLE[28.11.2023
Block-1 IPATHAK IGAL.COM
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6, New  CourtCommercial IOMP (I) (COMM) 2203/2026 [17.07.2026 HDFC BANK LTD VS RICHASANJEEV 9717028845 ILITIGATION@SRCSLE 28.11.2023
Block-1 IVARMA IPATHAK GAL.COM
6, New  CourtCommercial IOMP (I) (COMM) 2204/2026 [17.07.2026 ICNH INDUSTRIAL CAPITAL INDIARAJESH 9958726491 JANGRAADOCATE@G [12.02.2024
Block-1 VS AMARDEEP SINGH JANGRA IMAIL.COM
6, New CourtCommercial IOMP (I) (COMM) 2205/2026 [17.07.2026 IDFC FIRST BANK LTD VS DEEPAKISANJEEV 9717028845 ILITIGATION@SRCSLE [10.04.2024
Block-I IKUMAR IPATHAK GAL.COM
6, New  CourtCommercial IOMP (I) (COMM) 2206/2026 [17.07.2026 IDFC FIRST BANK LTD VSSANJEEV 9717028845 ILITIGATION@SRCSLE18.04.2024
Block-I IDHARMVEER KISHANLAL IPATHAK GAL.COM
6, New  CourtCommercial IOMP (I) (COMM) 2207/2026 [17.07.2026 IDFC FIRST BANK LTD VSSANJEEV 9717028845 ILITIGATION@SRCSLE22.05.2026
Block-1 IDHARMVEER KUMAR IPATHAK GAL.COM
6, New  CourtCommercial IOMP (I) (COMM) 2208/2026 [17.07.2026 IDFC FIRST BANK LTD VSSANJEEV 9717028845 ILITIGATION@SRCSLE 31.05.2024
Block-1 IGAURAV MEHTA IPATHAK GAL.COM
6, New CourtCommercial IOMP (I) (COMM) 2209/2026 [17.07.2026 IDFC FIRST BANK LTD VS BAIJSANJEEV 9717028845 ILITIGATION@SRCSLE 08.07.2024
Block-I INATH IPATHAK GAL.COM
6, New  CourtCommercial IOMP (I) (COMM) 2210/2026 [17.07.2026 IDFC FIRST BANK LTD VS MDSANJEEV 9717028845 ILITIGATION@SRCSLE[30.07.2024
Block-1 IMUDASSIR IPATHAK GAL.COM
6, New  CourtCommercial IOMP (COMM) 20/2026 17.07.2026 SELFX INNOVATIONS INC. VSVISHISHT 7985456927 VISHISHT.SINGH@VL17.02.2024
Block-1 ILIZA CLOTHING & APPARELS PVT]SINGH ILP.CO.IN

ILTD
6, New  CourtCommercial IMISC DJ 445/2026 18.07.2026 IGOOD LUCK RESORTS VS ORAVELIAKSHAY 9968305242 IADV.DHAWAN18@GM|[13.08.2024
Block-1 ISTAYS PVT LTD IDHAWAN IAIL.COM
6, New CourtCommercial IMISC DJ 446/2026 18.07.2026 IGOOD LUCK RESORTS VS ORAVELIAKSHAY 9968305242 IADV.DHAWAN18 @GM|27.05.2024
Block-1 ISTAYS PVT LTD IDHAWAN IAIL.COM
6, New CourtCommercial IMISC DJ 447/2026 18.07.2026 IDBI VS NASEEM AHMAD ICHANDER 9818808559 INOT PROVIDED 17.02.2024
Block-1 IPRABHA
6, New CourtiCommercial IMISC DJ 448/2026 18.07.2026 HITESH VERMA VS M/S NAYATISAMAN YADAV 9899377311 INOT PROVIDED 17.02.2024
Block-1 IHEALTHCARE & RESEARCH NCR
6, New CourtCommercial IOMP (I) (COMM) 2211/2026 [18.07.2026 IAXIS BANK VS VIJAYA SACHAN |[SHOBHA 9811192158 SRSHOBHAGUPTA@G[23.12.2025
Block-1 IGUPTA IMAIL.COM
6, New CourtiCommercial IOMP (I) (COMM) 2212/2026 [18.07.2026 IJAXIS BANK VS VARIS KHAN ISHOBHA 9811192158 SRSHOBHAGUPTA@G [24.12.2025
Block-1 IGUPTA MAIL.COM
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6, New  CourtCommercial IOMP (I) (COMM) 2213/2026 [18.07.2026 IAXIS BANK VS MUSKAN KHAN ISHOBHA 9811192158 SRSHOBHAGUPTA@G [24.12.2025
Block-1 IGUPTA IMAIL.COM
6, New  CourtCommercial IOMP (I) (COMM) 2214/2026 [18.07.2026 IAXIS BANK LTD VS OM PRAKASH RAHUL 9971891788 INFO@AUALEGAL.CO [26.12.2025
Block-1 ICHAUHAN M
6, New  CourtCommercial IOMP (I) (COMM) 2215/2026 [18.07.2026 IJAXIS BANK VS BALBIR SINGH ISHOBHA 9811192158 SRSHOBHAGUPTA@G|31.12.2025
Block-I IGUPTA MAIL.COM
6, New  CourtCommercial IOMP (I) (COMM) 2216/2026 [18.07.2026 IAXTS BANK VS SIDHARTH SINGH [SHOBHA 9811192158 SRSHOBHAGUPTA@G|31.12.2025
Block-I IGUPTA IMAIL.COM
6, New  CourtCommercial IOMP (I) (COMM) 2217/2026 [18.07.2026 IAXIS BANK LTD VS MD ADIL IAVINASH 1141513189 IAVINASH.ADV@GMAI [31.12.2025
Block-1 IKUMAR IL.COM
6, New CourtiCommercial IOMP (I) (COMM) 2218/2026 [18.07.2026 IAXIS BANK LTD VS JASHANDEEPAMIT KUMAR (8860939556 IAMITKUMAR.294@RE[18.12.2025
Block-1 SINGH IDIFFMAIL.COM
6, New  CourtCommercial IOMP (I) (COMM) 2219/2026 [18.07.2026 IAXIS BANK LTD VS DAYA KISHAN |AMIT KUMAR (8860939556 IAMITKUMAR.294@RE[18.12.2025
Block-I IDIFFMAIL.COM
6, New  CourtCommercial IOMP (I) (COMM) 2220/2026 [18.07.2026 IAXIS BANK LTD VS SUSHEELASHISH GUPTA9811517810 IANUJ@AGCPARTNER [18.12.2025
Block-1 IKUMAR S.CO.IN
6, New  CourtCommercial CS (COMM) 402/2026 18.07.2026 [TIVOLI GARDENS & ANR VSSHRAVAN 1204939659 [UNITEDMARK@UNIT [22.06.2026
Block-1 [TIVOLI COOPERATIVE HOUSING [KUMAR IEDANDUNITED.COM

IBANSAL
6, New CourtiCommercial IOMP (I) (COMM) 2222/2026 [20.07.2026 IAXIS BANK VS HARSH PREETSHOBHA 9811192158 SRSHOBHAGUPTA@G13.12.2025
Block-1 SINGH IGUPTA IMAIL.COM
6, New CourtCommercial IOMP (I) (COMM) 2223/2026 [20.07.2026 IAXIS BANK LTD VS SUNIL KUMAR[RAHUL 9971891788 INFO@AUALEGAL.CO [29.11.2025
Block-I ICHAUHAN M
6, New CourtCommercial IOMP (I) (COMM) 2224/2026 [20.07.2026 IAXIS BAN LTD VS SUNNY KAMBOJAMIT KUMAR (8860939556 IAMITKUMAR.294@RE[]28.11.2025
Block-1 IDIFFMAIL.COM
6, New CourtiCommercial IOMP (I) (COMM) 2225/2026 [20.07.2026 IAXIS BANK LTD VS ROHITRAHUL 9971891788 INFO@AUALEGAL.CO [28.11.2025
Block-1 IKUMAR SINGH ICHAUHAN M
6, New  CourtCommercial IOMP (I) (COMM) 2226/2026 [20.07.2026 IAXIS BANK LTD VS AVTAARRAHUL 9971891788 INFO@AUALEGAL.CO [28.11.2025
Block-1 ISINGH ICHAUHAN M
6, New CourtiCommercial IOMP (I) (COMM) 2227/2026 [20.07.2026 IJAXIS BANK LTD VS TANVEER IRAHUL 9971891788 INFO@AUALEGAL.CO [28.11.2025
Block-1 ICHAUHAN M
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6, New  CourtCommercial IOMP (I) (COMM) 2228/2026 [20.07.2026 IAXIS BANK LTD VS SURENDERRAHUL 9971891788 INFO@AUALEGAL.CO [28.11.2025
Block-1 ISINGH ICHAUHAN M
6, New  CourtCommercial IOMP (I) (COMM) 2229/2026 [20.07.2026 IAXIS BANK LTD VS GAURAVAMIT KUMAR (8860939556 IAMITKUMAR.294@RE|[27.11.2025
Block-1 IKUMAR MISHRA IDIFFMAIL.COM
6, New  CourtCommercial IOMP (I) (COMM) 2230/2026 [20.07.2026 IAXIS BANK LTD VS ALAMJEETAMIT KUMAR (8860939556 IAMITKUMAR.294@RE|[27.11.2025
Block-I SINGH IDIFFMAIL.COM
6, New  CourtCommercial IOMP (I) (COMM) 2231/2026 [20.07.2026 [TOYOTA FINANCIAL SERVICESRAHUL 8376049807 IADVOCATEASHOK.1@ [24.08.2024
Block-I INDIA LTD VS GOVINDBHAIBHARDWAJ GMAIL.COM

ILALAJI PRAJAPATI
6, New CourtCommercial IOMP (I) (COMM) 2232/2026 [20.07.2026 IDFC FIRST BANK LTD VSSANJEEV 9717028845 ILITIGATION@SRCSLE [21.09.2024
Block-1 IRAHAMTULLA MD IPATHAK GAL.COM
6, New  CourtCommercial IOMP (I) (COMM) 2233/2026 [20.07.2026 IDFC FIRST BANK LTD VS VIJAYSANJEEV 9717028845 ILITIGATION@SRCSLE 08.08.2024
Block-1 IPRAKASH IPATHAK GAL.COM
6, New CourtCommercial IOMP (I) (COMM) 2234/2026 [20.07.2026 IDFC FIRST BANK LTD VS NEERAJSANJEEV 9717028845 ILITIGATION@SRCSLE 08.08.2024
Block-I IKUMAR IPATHAK GAL.COM
6, New  CourtCommercial IMISC DJ 452/2026 20.07.2026 SANJAY GOYAL VS ASHOKMITALI 8527334575 IABHAY@GNSLEGAL.I 14.10.2025
Block-1 IKUMAR [UMMAT N
6, New  CourtCommercial IMISC DJ 453/2026 20.07.2026 INTEC CAPITAL LTD VS H GPOOJA 9871169411 ILEGAL.POOJACHAUD [11.11.2024
Block-1 RETAIL PVT LTD ICHAUDHARY IHARY @GMAIL.COM
6, New  CourtCommercial CS (COMM) 409/2026 20.07.2026 JARTSANA INDIA PVT LTD VSSHANTANU 9582164171 SHANTANU@DKSASS (17.07.2026
Block-I IPINKI, PROPRIETOR OF CARTIY[SINGH OCIATES.IN

IVENTURES
6, New CourtCommercial IMISC DJ 465/2026 21.07.2026 ISANGEETA ARORA VSABHINAV 9200744888 IABHINAVAGNIHOTRI 16.05.2024
Block-1 IADVENTURE ISLAND LTD IAGNIHOTRI 5@GMAIL.COM
6, New  CourtCommercial OMP (I) (COMM) 2236/2026(21.07.2026 IDFC FIRST BANK LTD VS MD{SANJEEV 9717028845 ILITIGATION@SRCSLE 23.10.2024
Block-1 IBRAHIM IPATHAK GAL.COM
6, New CourtiCommercial IOMP (I) (COMM) 2237/2026 [21.07.2026 IDFC FIRST BANK LTD VSSANJEEV 9717028845 ILITIGATION@SRCSLE[23.10.2024
Block-1 IRAKESH KUMAR IPATHAK IGAL.COM
6, New  CourtCommercial IOMP (I) (COMM) 2238/2026 [21.07.2026 TOYOTA FINANCIAL SERVICESRAHUL INOT AVAILABLE INOT AVAILABLE 24.10.2024
Block-1 INDIA LTD VS PRETYUSHBHARDWAJ

IPANDEY
6, New  CourtCommercial IOMP (I) (COMM) 2239/2026 [21.07.2026 [TOYOTA FINANCIAL SERVICESRAHUL INOT AVAILABLE [NOT AVAILABLE 24.10.2024
Block-1 IINDIA LTD VS SONU UJJWAL IBHARDWAJ
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6, New  CourtCommercial IOMP (I) (COMM) 2240/2026 [21.07.2026 TOYOTA FINANCIAL SERVICESRAHUL INOT AVAILABLE NOT AVAILABLE 24.10.2024
Block-1 INDIA LTD VS MURTI DEVI SAHAI BHARDWAJ
6, New  CourtCommercial IOMP (I) (COMM) 2241/2026 [21.07.2026 [TOYOTA FINANCIAL SERVICESRAHUL INOT AVAILABLE INOT AVAILABLE 24.10.2024
Block-1 INDIA LTD VS AMARJIT SINGHBHARDWAJ

IGILL
6, New  CourtCommercial IOMP (I) (COMM) 2242/2026 [21.07.2026 [TOYOTA FINANCIAL SERVICESRAHUL INOT AVAILABLE NOT AVAILABLE 24.10.2024
Block-I INDIA LTD VS NAGINA MAURYA [BHARDWAJ
6, New  CourtCommercial IOMP (I) (COMM) 2243/2026 [21.07.2026 [TOYOTA FINANCIAL SERVICESRAHUL INOT AVAILABLE NOT AVAILABLE 04.11.2024
Block-I INDIA LTD VS DALJIT KAUR IBHARDWAJ
6, New  CourtCommercial IOMP (I) (COMM) 2244/2026 [21.07.2026 IDFC FIRST BANK LTD VS SAMISANJEEV 9717028845 ILITIGATION@SRCSLE13.11.2024
Block-1 [ULLAH IPATHAK GAL.COM
6, New  CourtCommercial IOMP (I) (COMM) 2245/2026 [21.07.2026 IKOTAK MAHINDRA BANK LTD VS[PARV INOT AVAILABLE PARV.MAHAJANOO7@[26.12.2024
Block-1 IVENTURE SUPPLY CHAIN PVIMAHAJAN GMAIL.COM

ILTD
6, New  CourtCommercial IOMP (I) (COMM) 2246/2026 [21.07.2026 IKOTAK MAHINDRA BANK LTD VS[PARV INOT AVAILABLE [PARV.MAHAJANOO7@[26.12.2024
Block-I IVENTURE SUPPLY CHAIN PVIMAHAJAN GMAIL.COM

ILTD
6, New  CourtCommercial IOMP (I) (COMM) 2247/2026 [21.07.2026 IKOTAK MAHINDRA BANK LTD VSPARV INOT AVAILABLE PARV.MAHAJANOO7@[26.12.2024
Block-1 IVENTURE SUPPLY CHAIN PVIMAHAJAN GMAIL.COM

ILTD
6, New  CourtiCommercial IOMP (I) (COMM) 2248/2026 [21.07.2026 IKOTAK MAHINDRA BANK LTD VS[PARV INOT AVAILABLE [PARV.MAHAJANOO7@|10.01.2025
Block-1 IVENTURE SUPPLY CHAIN PVIMAHAJAN GMAIL.COM

ILTD
6, New CourtiCommercial IOMP (I) (COMM) 2249/2026 [21.07.2026 IKOTAK MAHINDRA BANK LTD VS[PARV INOT AVAILABLE [PARV.MAHAJANOO7@10.01.2025
Block-I IVENTURE SUPPLY CHAIN PVIMAHAJAN GMAIL.COM

ILTD
6, New CourtCommercial IOMP (I) (COMM) 2250/2026 [21.07.2026 IKOTAK MAHINDRA BANK LTD VS[PARV INOT AVAILABLE [PARV.MAHAJANOO0O7@[13.01.2025
Block-I IVENTURE SUPPLY CHAIN PVIMAHAJAN GMAIL.COM

ILTD
6, New  CourtCommercial IOMP (I) (COMM) 2251/2026 [21.07.2026 IKOTAK MAHINDRA BANK LTD VS[PARV INOT AVAILABLE [PARV.MAHAJANO0O7@13.01.2025
Block-1 IASHWIN SINGH IMAHAJAN GMAIL.COM
6, New CourtiCommercial IOMP (I) (COMM) 2252/2026 [21.07.2026 IKOTAK MAHINDRA BANK LTD VSPARV INOT AVAILABLE [PARV.MAHAJANOO7@[13.01.2025
Block-1 IASHOK KUMAR IMAHAJAN GMAIL.COM
6, New  CourtCommercial IOMP (I) (COMM) 2253/2026 [21.07.2026 IKOTAK MAHINDRA BANK LTD VS[PARV INOT AVAILABLE [PARV.MAHAJANOO7@|13.01.2025
Block-1 ISHASHI KUMAR IMAHAJAN GMAIL.COM
6, New  CourtCommercial IOMP (I) (COMM) 2254/2026 [21.07.2026 IKOTAK MAHINDRA BANK LTD VS[PARV INOT AVAILABLE [PARV.MAHAJANOO7@|15.01.2025
Block-1 IPARVAT STONE CRUSHER IMAHAJAN GMAIL.COM
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6, New  CourtCommercial CS (COMM) 415/2026 22.07.2026 IM/S TIRTH AGRO TECHNOLOGY|SUDARSHAN (9810132015 ILEGAL@UNITEDWOR 18.07.2026
Block-1 PRIVATE LTD VS ARSHADKUMAR ILD.CO.IN

IAGRICULTURAL WORKS IBANSAL
6, New  CourtCommercial IOMP (I) (COMM) 2267/2026 [22.07.2026 IKOTAK MAHINDRA BANK LTD VS[PARV INOT AVAILABLE PARV.MAHAJANOO7@16.01.2025
Block-1 IVENTURE SUPPLY CHAIN PVIMAHAJAN GMAIL.COM

LTD
6, New  CourtCommercial IOMP (I) (COMM) 2268/2026 [22.07.2026 IKOTAK MAHINDRA BANK LTD VS[PARV INOT AVAILABLE [PARV.MAHAJANOO7@[16.01.2025
Block-I IVENTURE SUPPLY CHAIN PVIMAHAJAN GMAIL.COM

ILTD
6, New  CourtCommercial IOMP (I) (COMM) 2269/2026 [22.07.2026 IKOTAK MAHINDRA BANK LTD VSPARV INOT AVAILABLE PARV.MAHAJANOO7@(16.01.2025
Block-I IVENTURE SUPPLY CHAIN PVIMAHAJAN GMAIL.COM

ILTD
6, New  CourtCommercial IOMP (I) (COMM) 2270/2026 [22.07.2026 IKOTAK MAHINDRA BANK LTD VSPARV INOT AVAILABLE [PARV.MAHAJANOO7@16.01.2025
Block-1 IKRISHAN KUMAR IMAHAJAN GMAIL.COM
6, New CourtiCommercial IOMP (I) (COMM) 2271/2026 [22.07.2026 IKOTAK MAHINDRA BANK LTD VS[PARV INOT AVAILABLE PARV.MAHAJANOO7@16.01.2025
Block-1 IVENTURE SUPPLY CHAIN PVIMAHAJAN GMAIL.COM

ILTD
6, New CourtiCommercial IOMP (I) (COMM) 2272/2026 [22.07.2026 IKOTAK MAHINDRA BANK LTD VS|PARV INOT AVAILABLE [PARV.MAHAJANOO7@[16.01.2025
Block-I IVENTURE SUPPLY CHAIN PVIMAHAJAN GMAIL.COM

ILTD
6, New  CourtCommercial OMP (I) (COMM) 2273/2026 [22.07.2026 IKOTAK MAHINDRA BANK LTD VSPARV INOT AVAILABLE PARV.MAHAJANOO7@[18.01.2025
Block-1 IVENTURE SUPPLY CHAIN PVIMAHAJAN GMAIL.COM

ILTD
6, New  CourtiCommercial OMP (I) (COMM) 2274/2026 [22.07.2026 IKOTAK MAHINDRA BANK LTD VS[PARV INOT AVAILABLE [PARV.MAHAJANO0O7@[18.01.2025
Block-1 IVENTURE SUPPLY CHAIN PVIMAHAJAN GMAIL.COM

ILTD
6, New  CourtCommercial IOMP (I) (COMM) 2275/2026 [22.07.2026 IKOTAK MAHINDRA BANK LTD VS[PARV INOT AVAILABLE [PARV.MAHAJAN007@[18.01.2025
Block-I IVENTURE SUPPLY CHAIN PVIMAHAJAN GMAIL.COM

ILTD
6, New CourtCommercial IOMP (I) (COMM) 2276/2026 [22.07.2026 IKOTAK MAHINDRA BANK LTD VS[PARV INOT AVAILABLE [PARV.MAHAJANOO0O7@[20.01.2025
Block-I IVENTURE SUPPLY CHAIN PVIMAHAJAN GMAIL.COM

ILTD
6, New CourtCommercial IOMP (I) (COMM) 2277/2026 [22.07.2026 IKOTAK MAHINDRA BANK LTD VS[PARV INOT AVAILABLE [PARV.MAHAJANOO7@|20.01.2025
Block-1 IVENTURE SUPPLY CHAIN PVIMAHAJAN GMAIL.COM

LTD
6, New CourtiCommercial IOMP (I) (COMM) 2278/2026 [22.07.2026 IKOTAK MAHINDRA BANK LTD VSPARV INOT AVAILABLE [PARV.MAHAJANO07@[20.01.2025
Block-1 IVENTURE SUPPLY CHAIN PVIMAHAJAN GMAIL.COM

ILTD
6, New  CourtCommercial IOMP (I) (COMM) 2279/2026 [22.07.2026 IKOTAK MAHINDRA BANK LTD VS[PARV INOT AVAILABLE [PARV.MAHAJANOO7@[20.01.2025
Block-1 IAAYAN CRAIN SERVICE IMAHAJAN GMAIL.COM
6, New  CourtCommercial IOMP (I) (COMM) 2280/2026 [22.07.2026 IKOTAK MAHINDRA BANK LTD VS[PARV INOT AVAILABLE [PARV.MAHAJANO0O7@20.01.2025
Block-1 IAAYAN CRAIN SERVICE IMAHAJAN GMAIL.COM




S.NO COURT

DISTRICT COURT ROOM

CASE NUMBER

DATE
REGISTRATION

OFPETITIONER

NAME
RESPONDENT NAME

VSADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILID DATE OF E-
FILING

6, New  CourtCommercial IOMP (I) (COMM) 2281/2026 [22.07.2026 IKOTAK MAHINDRA BANK LTD VS[PARV INOT AVAILABLE [PARV.MAHAJANO0O7@21.01.2025
Block-1 IVENTURE SUPPLY CHAIN PVIMAHAJAN GMAIL.COM

ILTD
6, New  CourtCommercial IOMP (I) (COMM) 2282/2026 [22.07.2026 IKOTAK MAHINDRA BANK LTD VS[PARV INOT AVAILABLE [PARV.MAHAJANOO0O7@21.01.2025
Block-1 IVENTURE SUPPLY CHAIN PVIMAHAJAN GMAIL.COM

LTD
6, New  CourtCommercial IOMP (I) (COMM) 2283/2026 [22.07.2026 IKOTAK MAHINDRA BANK LTD VS[PARV INOT AVAILABLE [PARV.MAHAJANO0O7@[23.01.2025
Block-I IVENTURE SUPPLY CHAIN PVIMAHAJAN GMAIL.COM

ILTD
6, New  CourtCommercial IOMP (I) (COMM) 2286/2026 [23.07.2026 IKOTAK MAHINDRA BANK LTD VSPARV INOT AVAILABLE PARV.MAHAJANOO7@21.01.2025
Block-I IAAYAN CRAIN SERVICE IMAHAJAN GMAIL.COM
6, New  CourtCommercial IOMP (I) (COMM) 2287/2026 [23.07.2026 IKOTAK MAHINDRA BANK LTD VSPARV INOT AVAILABLE PARV.MAHAJANOO0O7@21.01.2025
Block-1 ISUNIL KUMAR IMAHAJAN GMAIL.COM
6, New CourtiCommercial IOMP (I) (COMM) 2288/2026[23.07.2026 IKOTAK MAHINDRA BANK LTD VS[PARV INOT AVAILABLE PARV.MAHAJANOO7@21.01.2025
Block-1 IVENTURE SUPPLY CHAIN PVIMAHAJAN GMAIL.COM

ILTD
6, New CourtiCommercial IOMP (I) (COMM) 2289/2026 [23.07.2026 IKOTAK MAHINDRA BANK LTD VS|PARV INOT AVAILABLE [PARV.MAHAJANOO7@[21.01.2025
Block-I IVENTURE SUPPLY CHAIN PVIMAHAJAN GMAIL.COM

ILTD
6, New  CourtCommercial IOMP (I) (COMM) 2290/2026 [23.07.2026 IKOTAK MAHINDRA BANK LTD VSPARV INOT AVAILABLE PARV.MAHAJANOO7@[21.01.2025
Block-1 IAAYAN CRAIN SERVICE IMAHAJAN GMAIL.COM
6, New  CourtiCommercial OMP (I) (COMM) 2291/2026 [23.07.2026 IKOTAK MAHINDRA BANK LTD VS[PARV INOT AVAILABLE [PARV.MAHAJANOO7@[21.01.2025
Block-1 [THANWAR SINGH IMAHAJAN GMAIL.COM
6, New CourtiCommercial IOMP (I) (COMM) 2292/2026 [23.07.2026 IKOTAK MAHINDRA BANK LTD VS[PARV INOT AVAILABLE PARV.MAHAJAN0OO7@[23.01.2025
Block-I SANDEEP KUMAR IMAHAJAN GMAIL.COM
6, New CourtCommercial IOMP (I) (COMM) 2293/2026 [23.07.2026 IKOTAK MAHINDRA BANK LTD VS[PARV INOT AVAILABLE [PARV.MAHAJANOO7@[24.01.2025
Block-I IVENTURE SUPPLY CHAIN PVIMAHAJAN GMAIL.COM

ILTD
6, New  CourtCommercial IOMP (I) (COMM) 2294/2026 [23.07.2026 IKOTAK MAHINDRA BANK LTD VS[PARV INOT AVAILABLE [PARV.MAHAJANO0O7@[24.01.2025
Block-1 IVENTURE SUPPLY CHAIN PVIMAHAJAN GMAIL.COM

LTD
6, New CourtiCommercial IOMP (I) (COMM) 2295/2026 [23.07.2026 IKOTAK MAHINDRA BANK LTD VSPARV INOT AVAILABLE [PARV.MAHAJANO0O7@[24.01.2025
Block-1 IVENTURE SUPPLY CHAIN PVIMAHAJAN GMAIL.COM

ILTD
6, New  CourtCommercial IOMP (I) (COMM) 2296/2026 [23.07.2026 IKOTAK MAHINDRA BANK LTD VS[PARV INOT AVAILABLE [PARV.MAHAJANOO7@[27.01.2025
Block-1 ISANDEEP KUMAR IMAHAJAN GMAIL.COM
6, New  CourtCommercial IOMP (I) (COMM) 2297/2026 [23.07.2026 IKOTAK MAHINDRA BANK LTD VS[PARV INOT AVAILABLE [PARV.MAHAJANOO7@27.01.2025
Block-1 IPARVAT STONE CRUSHER IMAHAJAN GMAIL.COM
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6, New  CourtCommercial IOMP (I) (COMM) 2298/2026 [23.07.2026 IKOTAK MAHINDRA BANK LTD VS[PARV INOT AVAILABLE PARV.MAHAJANOO7@[27.01.2025
Block-1 IVENTURE SUPPLY CHAIN PVIMAHAJAN GMAIL.COM

ILTD
6, New  CourtCommercial IOMP (I) (COMM) 2299/2026 [23.07.2026 IKOTAK MAHINDRA BANK LTD VS[PARV INOT AVAILABLE PARV.MAHAJANOO7@[27.01.2025
Block-1 IVENTURE SUPPLY CHAIN PVIMAHAJAN GMAIL.COM

LTD
6, New CourtCommercial IOMP (I) (COMM) 2300/2026 23.07.2026 IKOTAK MAHINDRA BANK LTD VS[PARV INOT AVAILABLE [PARV.MAHAJANOO7@|30.01.2025
Block-I IVIKRAM IMAHAJAN GMAIL.COM
6, New  CourtCommercial IOMP (I) (COMM) 2301/2026 [23.07.2026 IKOTAK MAHINDRA BANK LTD VSPARV INOT AVAILABLE [PARV.MAHAJANOO7@03.02.2025
Block-I IVENTURE SUPPLY CHAIN PVIMAHAJAN GMAIL.COM

ILTD
6, New CourtCommercial IOMP (I) (COMM) 2302/2026 [23.07.2026 IKOTAK MAHINDRA BANK LTD VS[PARV INOT AVAILABLE [PARV.MAHAJANO07@|04.02.2025
Block-1 IAAYAN CRAIN SERVICE IMAHAJAN GMAIL.COM
6, New CourtiCommercial IOMP (I) (COMM) 2303/2026 [23.07.2026 IKOTAK MAHINDRA BANK LTD VS[PARV INOT AVAILABLE PARV.MAHAJANOO0O7@[10.02.2025
Block-1 SANDEEP KUMAR IMAHAJAN GMAIL.COM
6, New CourtiCommercial IOMP (I) (COMM) 2304/2026 [23.07.2026 IKOTAK MAHINDRA BANK LTD VS|PARV INOT AVAILABLE PARV.MAHAJANOO7@[10.02.2025
Block-I IVENTURE SUPPLY CHAIN PVIMAHAJAN GMAIL.COM

ILTD
6, New  CourtCommercial IOMP (I) (COMM) 2305/2026 [23.07.2026 IKOTAK MAHINDRA BANK LTD VSPARV INOT AVAILABLE PARV.MAHAJANOO7@|11.02.2025
Block-1 IVIKRAM SINGH RANA IMAHAJAN GMAIL.COM
6, New  CourtiCommercial IOMP (I) (COMM) 2306/2026 [23.07.2026 IKOTAK MAHINDRA BANK LTD VS[PARV INOT AVAILABLE [PARV.MAHAJANOO7@|11.02.2025
Block-1 IRAM BABOO IMAHAJAN GMAIL.COM
6, New  CourtCommercial CS (COMM) 416/2026 23.07.2026 IMEGAMAX AVIATION PVT LTD VSRAHUL 9971891788 INFOR@AUALEGALC [20.07.2026
Block-I IHIMALAYAN HELI SERVICES PVIICHAUHAN OM

ILTD
6, New CourtCommercial IMISC Crl 213/2026 24.07.2026 IMAHESH KUMAR VS SANTOSH[LAWIN 9891655677 INIKHILESHK9@GMAI[27.10.2025
Block-1 SINGH ILCOM
6, New CourtCommercial CS (COMM) 418/2026 24.07.2026 [UNION BANK OF INDIA VS M/SARUN KUMARQ9312400295 ICONNECT@SNSLEGA [10.03.2025
Block-1 ILIGHTNING CABLE ISHUKLA IL.IN
6, New CourtiCommercial CS (COMM) 419/2026 24.07.2026 SMALL FARMERS AGRI BUSINESSJATIN JULKA (9899818888 JATINJULKA07@OUT [14.07.2025
Block-1 IVS CHARAIWETI AGRO FARMS ILOOK.COM
6, New  CourtCommercial IMISC DJ 502/2026 24.07.2026 ILEASEPLAIN EMIRATES VS TEJCHANDRA 9810209981 ILEGAL.SHEBANG@G [21.11.2025
Block-1 ILOHIA ISHEKHAR IMAILCOM

IYADAV

6, New CourtiCommercial IMISC DJ 503/2026 24.07.2026 IKOTAK MAHINDRA BANK VSPREET KOMAL9999963978 INOT AVAILABLE 01.12.2025
Block-1 JAGHINA CONSTRUCTION LLP ISINGH
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6, New  CourtCommercial IMISC DJ 504/2026 24.07.2026 IDR VIVEK PHANSWAL VS NAYATIRISHABH 8280079686 INOT AVAILABLE 24.12.2025
Block-1 HEALTHCARE IDHEER
6, New  CourtCommercial IMISC DJ 505/2026 24.07.2026 IAJAY SIKRI VS BUDHAN SINGHMUKESH 9810346487 IMUKESHKJAJ@GMALI [09.03.2026
Block-1 [TANWAR IKUMAR IL.COM
6, New  CourtCommercial [EX (COMM) 117/2026 24.07.2026 IFFCO MC CROP SCIENCE PVTShubham 9407223688 SHUBHAMSAIGAL@P (04.06.2026
Block-I LTD VS AGRI JUNCTION ONEfSaigal(P), INNACLELAW.IN

ISTOP SHOP
6, New  CourtCommercial [EX (COMM) 118/2026 24.07.2026 IM/S INDUSIND BANK LTD VSPANKAJ 9717850496 [PANKAJSIN2007@GM [28.11.2023
Block-I IRANDHIR KUMAR SINGH IKUMAR SINGH IAIL.COM
6, New CourtCommercial [EX (COMM) 119/2026 24.07.2026 ICANARA BANK VS M/S LAXMIANSHUMAN 99990042642 ISRI.ANSHU83@GMALI 28.05.2024
Block-1 IAUTOMOBILE ISRIVASTAVA IL.COM
6, New  CourtCommercial [EX (COMM) 120/2026 24.07.2026 ISATBIR TANWAR VS MCD IVIKASH 9810566116 IADVOCATEVIKASSHA [17.07.2026
Block-1 ISHARMA RMA1@GMAIL.COM
6, New CourtCommercial [EX (COMM) 121/2026 24.07.2026 IGAUTAM TANWAR VS MCD IVIKASH 9810566116 IADVOCATEVIKASSHA [17.07.2026
Block-I ISHARMA RMA1@GMAIL.COM
6, New CourtCommercial [EX (COMM) 122/2026 24.07.2026 IRINKI TANWAR VS MCD IVIKASH 9810566116 IADVOCATEVIKASSHA [17.07.2026
Block-1 ISHARMA RMA1@GMAIL.COM
6, New  CourtiCommercial [EX (COMM) 123/2026 24.07.2026 IRINKI TANWAR VS MCD IVIKASH 9810566116 IADVOCATEVIKASSHA [17.07.2026
Block-1 ISHARMA RMA1@GMAIL.COM
6, New  CourtCommercial M. EX 25/2026 24.07.2026 INTEC INFONET PVT LTD VSRAHUL 9899218215 RAHULSSMALHOTRA (17.02.2024
Block-I IANUPAMA VARMA IMALHOTRA @GMAIL.COM
6, New CourtCommercial CS (COMM) 421/2026 25.07.2026 WAZZ PROPERTY VS HARGOVINDINENEETA 9999810158 RENEETAVERMA@7G 05.06.2026
Block-1 JOSHI & ORS IVERMA IMAIL.COM
6, New CourtCommercial IOMP (I) (COMM) 2321/2026 [25.07.2026 IAXIS BANK LTD VS SONU VERMA AVINASH 1141513189 IAVINASH.ADV@GMAI[10.06.2026
Block-1 IKUMAR IL.COM
6, New CourtiCommercial IOMP (I) (COMM) 2322/2026 [25.07.2026 IKOTAK MAHINDRA BANK LTD VSPARV INOT AVAILABLE [PARV.MAHAJANO07@|07.02.2025
Block-1 IVENTURE SUPPLY CHAIN PVIMAHAJAN GMAIL.COM

ILTD
6, New  CourtCommercial IOMP (I) (COMM) 2323/2026 [25.07.2026 IKOTAK MAHINDRA BANK LTD VS[PARV INOT AVAILABLE [PARV.MAHAJANO0O7@|07.02.2025
Block-1 SHARDA IMAHAJAN GMAIL.COM
6, New  CourtCommercial IOMP (I) (COMM) 2324/2026 [25.07.2026 IKOTAK MAHINDRA BANK LTD VS[PARV INOT AVAILABLE [PARV.MAHAJAN007@|07.02.2025
Block-1 IVENTURE SUPPLY CHAIN PVIMAHAJAN GMAIL.COM

LTD
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6, New  CourtCommercial IOMP (I) (COMM) 2325/2026 [25.07.2026 IKOTAK MAHINDRA BANK LTD VS[PARV INOT AVAILABLE PARV.MAHAJANOO07@|07.02.2025
Block-1 IPARVAT STONE CRUSHER IMAHAJAN GMAIL.COM

6, New  CourtCommercial IOMP (I) (COMM) 2326/2026 [25.07.2026 IKOTAK MAHINDRA BANK LTD VS[PARV INOT AVAILABLE PARV.MAHAJANO007@|07.02.2025
Block-1 IVIKRAM IMAHAJAN GMAIL.COM

6, New CourtCommercial IOMP (I) (COMM) 2327/2026 [25.07.2026 IKOTAK MAHINDRA BANK LTD VS[PARV INOT AVAILABLE [PARV.MAHAJANOO7@|07.02.2025
Block-I ISUNIL KUMAR IMAHAJAN GMAIL.COM

6, New  CourtCommercial IOMP (I) (COMM) 2328/2026 [25.07.2026 IKOTAK MAHINDRA BANK LTD VSPARV INOT AVAILABLE PARV.MAHAJANOO7@07.02.2025
Block-I IPARVAT STONE CRUSHER IMAHAJAN GMAIL.COM

6, New CourtCommercial IOMP (I) (COMM) 2329/2026 [25.07.2026 IKOTAK MAHINDRA BANK LTD VS[PARV INOT AVAILABLE [PARV.MAHAJANOO7@|14.02.2025
Block-1 IVENTURE SUPPLY CHAIN IMAHAJAN GMAIL.COM

6, New CourtiCommercial IOMP (I) (COMM) 2330/2026 [25.07.2026 IKOTAK MAHINDRA BANK LTD VS[PARV INOT AVAILABLE PARV.MAHAJANOO0O7@[14.02.2025
Block-1 IVENTURE SUPPLY CHAIN IMAHAJAN GMAIL.COM

6, New  CourtCommercial IOMP (I) (COMM) 2331/2026 [25.07.2026 IDFC FIRST BANK LTD VS ALAMISANJEEV 9717028845 ILITIGATION@SRCSLE14.02.2025
Block-I [HUSSAIN IPATHAK GAL.COM

6, New  CourtCommercial IOMP (I) (COMM) 2332/2026 [25.07.2026 IKOTAK MAHINDRA BANK LTD VSPARV INOT AVAILABLE PARV.MAHAJANOO07@|05.03.2025
Block-1 IRAJESH IMAHAJAN GMAIL.COM

6, New  CourtiCommercial IOMP (I) (COMM) 2333/2026 [25.07.2026 IKOTAK MAHINDRA BANK LTD VS[PARV INOT AVAILABLE [PARV.MAHAJANO07@|05.03.2025
Block-1 IMANKIT IMAHAJAN GMAIL.COM

6, New  CourtCommercial IOMP (I) (COMM) 2334/2026 [25.07.2026 IKOTAK MAHINDRA BANK LTD VS[PARV INOT AVAILABLE PARV.MAHAJANO07@|07.03.2025
Block-1 RAJESH IMAHAJAN GMAIL.COM

6, New CourtiCommercial IOMP (I) (COMM) 2335/2026 [25.07.2026 KOTAK MAHINDRA BANK LTD VSPARV INOT AVAILABLE [PARV.MAHAJAN007@/07.03.2025
Block-I IPARDEEP SINGH IMAHAJAN GMAIL.COM

6, New  CourtCommercial IOMP (I) (COMM) 2336/2026 [25.07.2026 IKOTAK MAHINDRA BANK LTD VS[PARV INOT AVAILABLE [PARV.MAHAJANO007@|10.03.2025
Block-1 IBADLU IMAHAJAN GMAIL.COM

6, New CourtiCommercial IOMP (I) (COMM) 2337/2026 [25.07.2026 IKOTAK MAHINDRA BANK LTD VSPARV INOT AVAILABLE [PARV.MAHAJANO07@|07.02.2025
Block-1 IVENTURE SUPPLY CHAIN IMAHAJAN GMAIL.COM

6, New  CourtCommercial IOMP (I) (COMM) 2338/2026 [25.07.2026 IKOTAK MAHINDRA BANK LTD VS[PARV INOT AVAILABLE PARV.MAHAJANOO7@[20.01.2025
Block-1 IVENTURE SUPPLY CHAIN IMAHAJAN GMAIL.COM

6, New  CourtCommercial IOMP (I) (COMM) 2341/2026 [27.07.2026 IKOTAK MAHINDRA BANK LTD VS[PARV INOT AVAILABLE [PARV.MAHAJANOO7@11.03.2025
Block-1 IVIPUL IMAHAJAN GMAIL.COM
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6, New  CourtCommercial IOMP (I) (COMM) 2342/2026 [27.07.2026 IKOTAK MAHINDRA BANK LTD VSPARV INOT AVAILABLE [PARV.MAHAJANO0O7@[11.03.2025
Block-1 IAJIT IMAHAJAN GMAIL.COM
6, New  CourtCommercial IOMP (I) (COMM) 2343/2026 [27.07.2026 IKOTAK MAHINDRA BANK LTD VS[PARV INOT AVAILABLE [PARV.MAHAJANOO7@11.03.2025
Block-1 RAJESH IMAHAJAN GMAIL.COM
6, New CourtCommercial IOMP (I) (COMM) 2344/2026 [27.07.2026 IKOTAK MAHINDRA BANK LTD VS[PARV INOT AVAILABLE [PARV.MAHAJANOO7@11.03.2025
Block-I IAMIR KHAN IMAHAJAN GMAIL.COM
6, New  CourtCommercial IOMP (I) (COMM) 2345/2026 [27.07.2026 IKOTAK MAHINDRA BANK LTD VSPARV INOT AVAILABLE PARV.MAHAJANOO7@(11.03.2025
Block-I RAJESH IMAHAJAN GMAIL.COM
6, New  CourtCommercial IOMP (I) (COMM) 2346/2026 [27.07.2026 IKOTAK MAHINDRA BANK LTD VSPARV INOT AVAILABLE [PARV.MAHAJANOO0O7@11.03.2025
Block-1 IVIPUL IMAHAJAN GMAIL.COM
6, New  CourtCommercial IOMP (I) (COMM) 2347/2026 [27.07.2026 IAXIS BANK LTD VS PAPPU SINGHRAHUL 9971891788 INFO@AUALEGAL.CO [21.11.2025
Block-1 IGURJAR ICHAUHAN M
6, New  CourtCommercial IOMP (I) (COMM) 2348/2026 [27.07.2026 IAXIS BANK LTDVS MAMTARAHUL 9971891788 INFO@AUALEGAL.CO [21.11.2025
Block-I IKANWAR ICHAUHAN M
6, New  CourtCommercial IOMP (I) (COMM) 2349/2026 [27.07.2026 IAXIS BANK LTD VS HEMANTRAHUL 9971891788 INFO@AUALEGAL.CO [21.11.2025
Block-1 IKUMAR ICHAUHAN M
6, New  CourtCommercial IOMP (I) (COMM) 2350/2026 [27.07.2026 IM/S PIRAMAL FINANCE LTD VSRAJESH 9958726491 JANGRAADVOCTAE® [06.11.2025
Block-1 IMO HASAN KHAN JANGRA GMAIL.COM
6, New  CourtCommercial IOMP (I) (COMM) 2351/2026 [27.07.2026 IDFC FIRST BANK LTD VSSANJEEV 9717028845 ILITIGATION@SRCSLE30.10.2025
Block-I IFARAHA GONI IPATHAK GAL.COM
6, New CourCommercial IOMP (I) (COMM) 2352/2026 [27.07.2026 [DFC FIRST BANK LTD VS MOHD|SANJEEV 9717028845 LITIGATION@SRCSLE[30.10.2025
Block-I ISHAKIR IPATHAK GAL.COM
6, New CourtCommercial IOMP (I) (COMM) 2353/2026 [27.07.2026 IAXIS BANK LTD VS BIKASHAMIT KUMAR (8860939556 IAMITKUMAR.294@RE|[13.10.2025
Block-1 IKUMAR GOSWAMI IDIFFMAIL.COM
6, New CourtiCommercial IOMP (I) (COMM) 2354/2026 [27.07.2026 IAXIS BANK LTD VS BANDIPORAAMIT KUMAR (8860939556 IAMITKUMAR.294@RE|09.10.2025
Block-1 ICOLLEGE OF INFORMATION| IDIFFMAIL.COM

[TECHNOLOGY
6, New CourtCommercial IOMP (I) (COMM) 2355/2026 [27.07.2026 IAXIS BANK LTD VS BANDIPORAAMIT KUMAR (8860939556 IAMITKUMAR.294@RE|09.10.2025
Block-1 ICOLLEGE OF INFORMATION| IDIFFMAIL.COM

[TECHNOLOGY
6, New CourtiCommercial IOMP (I) (COMM) 2356/2026 [27.07.2026 IAXIS BANK LTD VS RAJIK KHAN |AMIT KUMAR (8860939556 IAMITKUMAR.294@RE|06.10.2025
Block-1 IDIFFMAIL.COM
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6, New  CourtCommercial IOMP (I) (COMM) 2357/2026 [27.07.2026 IAXIS BANK LTD VS SHRI SHYAMAVINASH 1145596482 IAVINASH.ADV@GMAI 26.09.2025
Block-1 ICONSTRUCTION IKUMAR IL.COM
6, New  CourtCommercial IOMP (I) (COMM) 2358/2026 [27.07.2026 PIRAMAL FINANCE LTD VSPRASHANT 19999691983 IPSRLAWFIRM2020@ [21.07.2026
Block-1 IABHAYRAJ SUARNAKAR IKUMAR GMAIL.COM
6, New  CourtCommercial IOMP (I) (COMM) 2359/2026 [27.07.2026 IPIRAMAL FINANCE LTD VSPRASHANT 9999691983 IPSRLAWFIRM2020@ [21.07.2026
Block-I IPRADEEP KUMAR YADAV IKUMAR GMAIL.COM
6, New  CourtCommercial IOMP (I) (COMM) 2360/2026 [27.07.2026 IAXIS BANK LTD VS MUKESHSHOBHA 98911192158 SRHOBHAGUPTA@G [23.09.2025
Block-I IKUMAR IGUPTA IMAIL.COM
6, New CourtCommercial ICS (COMM) 426/2026 27.07.2026 IRAHIMUDDIN KHAN VS ANJNAAMIT KUMAR (9971210185 IAMIT1976.ADV@GMAI[21.07.2026
Block-1 IMATHEW IL.COM
6, New  CourtCommercial [EX (COMM) 126/2026 27.07.2026 IM/S FROGG SPORTS INFRA PVIRAHUL 9971891788 INFO@AUALEGAL.CO [25.07.2026
Block-1 LTD VS SHRI USB SHIKSHACHAUHAN M

ISAMTI & ORS
6, New  CourtCommercial IOMP (I) (COMM) 2363/2026 [29.07.2026 IDFC FIRST BANK LTD VS SHAKTISANJEEV 9717028845 ILITIGATION@SRCSLE[20.07.2026
Block-I IBHUSHAN SHARMA IPATHAK GAL.COM
6, New  CourtCommercial IOMP (I) (COMM) 2364/2026 [29.07.2026 IDFC FIRST BANK LTD VSSANJEEV 9717028845 ILITIGATION@SRCSLE[20.07.2026
Block-1 IGURJEET SINGH IPATHAK GAL.COM
6, New  CourtiCommercial IOMP (I) (COMM) 2365/2026 [29.07.2026 IDFC FIRST BANK LTD VSSANJEEV 9717028845 ILITIGATION@SRCSLE[20.07.2026
Block-1 IHARJEET SINGH IPATHAK GAL.COM
6, New  CourtCommercial IOMP (I) (COMM) 2366/2026 [29.07.2026 PIRAMAL FINANCE LTD VSPRASHANT 9999691983 IPSRLAWFIRM2020@ [23.07.2026
Block-I IPRITAM IKUMAR GMAIL.COM
6, New CourtCommercial IOMP (I) (COMM) 2367/2026 [29.07.2026 IPIRAMAL FINANCE LTD VS AJAY[PRASHANT 19999691983 IPSRLAWFIRM2020@ [23.07.2026
Block-I IVASHISHT IKUMAR GMAIL.COM
6, New CourtCommercial IOMP (I) (COMM) 2368/2026 [29.07.2026 IYES BANK LTD VS SANJAY MISTRI[SANJEEV 9717028845 ILITIGATION@SRCSLE[08.06.2026
Block-1 IPATHAK GAL.COM
6, New CourtiCommercial IOMP (I) (COMM) 2369/2026 [29.07.2026 IDFC FIRST BANK LTD VSSANJEEV 9717028845 ILITIGATION@SRCSLE[26.06.2026
Block-1 SANDEEP MANGAL IPATHAK GAL.COM
6, New  CourtCommercial IOMP (I) (COMM) 2370/2026 [29.07.2026 IDFC FIRST BANK LTD VS ONKARISANJEEV 9717028845 ILITIGATION@SRCSLE26.06.2026
Block-1 ISINGH IPATHAK GAL.COM
6, New CourtiCommercial IOMP (I) (COMM) 2371/2026 [29.07.2026 IDFC FIRST BANK LTD VS AYUSHISANJEEV 9717028845 ILITIGATION@SRCSLE[20.07.2026
Block-1 ICHITRANSH IPATHAK GAL.COM
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6, New  CourtCommercial IOMP (I) (COMM) 2372/2026 [29.07.2026 IORIX CORPORATION INDIA LTDRAJESH 9958726491 JANGRAADVOCATE@ [24.07.2026
Block-1 IVS GURVIR SINGH NAGI JANGRA GMAIL.COM

6, New  CourtCommercial IOMP (I) (COMM) 2373/2026 [29.07.2026 IDFC FIRST BANK LTD VS NAIMISANJEEV 9717028845 ILITIGATION@SRCSLE[20.07.2026
Block-1 KHAN IPATHAK GAL.COM

6, New  CourtCommercial CS (COMM) 430/2026 29.07.2026 IDEVKI DEVI FOUNDATION VSSANJEEV 9810117154 INOT PROVIDED 23.07.2026
Block-I JOHN DUTT ISARASWAT

6, New  CourtCommercial ICS (COMM) 433/2026 30.07.2026 SHAILJA KAPOOR VS BLUEPARAMJEET (9871127124 OBEROISRLEGAL@G [25.07.2026
Block-I JADEITTE CONSRUCTION IBHATI ADV IMAIL.COM

6, New CourtCommercial IOMP (I) (COMM) 2382/2026 [30.07.2026 IDFC FIRST BANK LTD VSSANJEEV 9717028845 ILIGITATION@SRCSLE[27.07.2026
Block-1 IPUSHPENDRA CHAUDHARY IPATHAK GAL.COM

6, New  CourtCommercial IOMP (I) (COMM) 2383/2026 [30.07.2026 IAXIS BANK LTD VS VIKRANTSANJEEV 9717028845 ILITIGATION@SRCSLE16.09.2025
Block-1 IGORAYA IPATHAK GAL.COM

6, New CourtCommercial IOMP (I) (COMM) 2384/2026 (30.07.2026 IJAXIS BANK LTD VS SABIR ALI ISANJEEV 9717028845 ILITIGATION@SRCSLE16.09.2025
Block-I IPATHAK GAL.COM

6, New CourtCommercial IOMP (I) (COMM) 2385/2026 [30.07.2026 IAXIS BANK LTD VS AMIT KUMAR [SANJEEV 9717028845 ILITIGATION@SRCSLE[16.09.2025
Block-1 IPATHAK GAL.COM

6, New  CourtCommercial IOMP (I) (COMM) 2386/2026 (30.07.2026 JAXIS BANK LTD VS MANOJ SINGH|[SHOBHA 9811192158 SRSHOBHAGUPTA@G 17.09.2025
Block-1 IGUPTA MAIL.COM

6, New  CourtCommercial IOMP (I) (COMM) 2387/2026 [30.07.2026 IAXIS BANK LTD VS RAJESHAMIT KUMAR (8860939556 IAMITKUMAR.294@RD|22.09.2025
Block-1 IVAISHNAV IFFMAIL.COM

6, New CourtCommercial IOMP (I) (COMM) 2388/2026(30.07.2026 IAXIS BANK LTD VS SYED MAMIT KUMAR (8860939556 IAMITKUMAR.294@RDi22.09.2025
Block-I IAHMAD IFFMAIL.COM

6, New CourtCommercial IOMP (I) (COMM) 2389/2026 (30.07.2026 IAXIS BANK LTD VS JAGAN NATH [SHOBHA 9811192158 SRSHOBHAGUPTA@G [23.09.2025
Block-1 IGUPTA MAIL.COM

6, New CourtiCommercial IOMP (I) (COMM) 2390/2026 30.07.2026 IAXIS BANK LTD VS GAURAVSHOBHA 0811192158 ISRSHOBHAGUPTA®@G [25.09.2025
Block-1 IDUBEY IGUPTA MAIL.COM

6, New CourtCommercial IOMP (I) (COMM) 2391/2026 [30.07.2026 IM/S PIRAMAL FINACE LTD VSRAJESH 9958726491 JANGRAADVOCATE® [25.09.2025
Block-1 IPTYUSH VITTHALBHAI SINOJIYA PANGRA GMAIL.COM

6, New CourtiCommercial IOMP (I) (COMM) 2392/2026 [30.07.2026 IAXIS BANK LTD VS AMANDEEPAVINASH 1141513189 IAVINASH.ADV@GMAI |25.09.2025
Block-1 SINGH IKUMAR IL.COM
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6, New  CourtCommercial IOMP (I) (COMM) 2393/2026 [30.07.2026 IKOTAK MAHINDRA BANK LTD VSARUN KUMAR/9990151720 IGLORIOUSLAWASSOCi25.09.2025
Block-1 ISUNITA SANJAY JAISWAL ISHARMA TATES@GMAIL.COM

6, New  CourtCommercial IOMP (I) (COMM) 2394/2026 [30.07.2026 IKOTAK MAHINDRA BANK LTD VSARUN KUMAR(9990151720 IGLORIOUSLAWASSOC|25.09.2025
Block-1 ISAJJAD SAJID SHIAKH ISHARMA TATES@GMAIL.COM

6, New  CourtCommercial IOMP (I) (COMM) 2395/2026 [30.07.2026 IAXIS BANK LTD VS WORLDSAMIT KUMAR (8860939556 IAMITKUMAR.294@RD|26.09.2025
Block-I IWINDOW INFRASTRUCTURE IFFMAIL.COM

6, New  CourtCommercial IOMP (I) (COMM) 2396/2026 [30.07.2026 IAXTS BANK LTD VS AMIT KUMAR |AMIT KUMAR (8860939556 IAMITKUMAR.294@RD|26.09.2025
Block-I IFFMAIL.COM

6, New CourtCommercial IOMP (I) (COMM) 2397/2026 [30.07.2026 IAXIS BANK LTD VS VED PRAKASH|AMIT KUMAR (8860939556 IAMITKUMAR.294@RD|26.09.2025
Block-1 IFFMAIL.COM

6, New  CourtCommercial IOMP (I) (COMM) 2398/2026 [30.07.2026 IAXIS BANK LTD VS ABHILASHAMIT KUMAR (8860939556 IAMITKUMAR.294@RD|26.09.2025
Block-1 IKRISHNA IFFMAIL.COM

6, New CourtCommercial IOMP (I) (COMM) 2399/2026 [30.07.2026 IAXIS BANK LTD VS SULTANAAMIT KUMAR (8860939556 IAMITKUMAR.294@RD126.09.2025
Block-I IPARVEEN IFFMAIL.COM

6, New  CourtCommercial IOMP (I) (COMM)2400/2026 [31.07.2026 IKOTAK MAHINDRA BANK LTD VSPARV INOT AVAILABLE PARV.MAHAJANOO7@|17.03.2025
Block-1 ISHYAM VEER SINGH IMAHAJAN GMAIL.COM

6, New  CourtiCommercial IOMP (I) (COMM)2401/2026 [31.07.2026 IKOTAK MAHINDRA BANK LTD VS[PARV INOT AVAILABLE [PARV.MAHAJANOO7@|17.03.2025
Block-1 IKAMIL IMAHAJAN GMAIL.COM

6, New CourtiCommercial IOMP (I) (COMM)2402/2026 [31.07.2026 IKOTAK MAHINDRA BANK LTD VS[PARV INOT AVAILABLE [PARV.MAHAJANOO7@|17.03.2025
Block-1 IVIVAK SINGH RANA IMAHAJAN GMAIL.COM

6, New CourtCommercial IOMP (I) (COMM)2403/2026 [31.07.2026 IKOTAK MAHINDRA BANK LTD VS[PARV INOT AVAILABLE [PARV.MAHAJANOO7@|17.03.2025
Block-I IBHAVNEET KAUR IMAHAJAN GMAIL.COM

6, New  CourtCommercial IOMP (I) (COMM)2404/2026 [31.07.2026 IKOTAK MAHINDRA BANK LTD VS[PARV INOT AVAILABLE [PARV.MAHAJANOO7@17.03.2025
Block-1 IYOUSUF HUSEAIN IMAHAJAN GMAIL.COM

6, New CourtiCommercial IOMP (I) (COMM)2405/2026 [31.07.2026 IKOTAK MAHINDRA BANK LTD VSPARV INOT AVAILABLE [PARV.MAHAJANOO7@|17.03.2025
Block-1 IAJAY SINGH IMAHAJAN GMAIL.COM

6, New  CourtCommercial IOMP (I) (COMM)2406/2026 [31.07.2026 IKOTAK MAHINDRA BANK LTD VS[PARV INOT AVAILABLE [PARV.MAHAJAN007@(19.03.2025
Block-1 IAJIT IMAHAJAN GMAIL.COM

6, New  CourtCommercial IOMP (I) (COMM)2407/2026 [31.07.2026 IKOTAK MAHINDRA BANK LTD VS[PARV INOT AVAILABLE [PARV.MAHAJAN007@19.03.2025
Block-1 IBIKRAM SARKAR IMAHAJAN GMAIL.COM
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6, New  CourtCommercial IOMP (I) (COMM)2408/2026 [31.07.2026 IKOTAK MAHINDRA BANK LTD VS[PARV INOT AVAILABLE PARV.MAHAJAN007@(19.03.2025
Block-1 IVIVAK SINGH RANA IMAHAJAN GMAIL.COM
6, New  CourtCommercial IOMP (I) (COMM)2409/2026 [31.07.2026 IKOTAK MAHINDRA BANK LTD VS[PARV INOT AVAILABLE PARV.MAHAJANOO7@[21.03.2025
Block-1 IKAMIL IMAHAJAN GMAIL.COM
6, New  CourtCommercial IOMP (I) (COMM)2410/2026 [31.07.2026 IKOTAK MAHINDRA BANK LTD VS[PARV INOT AVAILABLE [PARV.MAHAJANO07@[21.03.2025
Block-I INAEEM AHMAD IMAHAJAN GMAIL.COM
6, New  CourtCommercial IOMP (I) (COMM)2411/2026 [31.07.2026 IKOTAK MAHINDRA BANK LTD VSPARV INOT AVAILABLE PARV.MAHAJANOO0O7@[21.03.2025
Block-I IPAWAN KUMAR IMAHAJAN GMAIL.COM
6, New CourtCommercial IOMP (I) (COMM)2412/2026 [31.07.2026 IKOTAK MAHINDRA BANK LTD VS[PARV INOT AVAILABLE [PARV.MAHAJANOO0O7@[25.03.2025
Block-1 [TEJ SINGH IMAHAJAN GMAIL.COM
6, New  CourtCommercial IOMP (I) (COMM)2413/2026 [31.07.2026 IKOTAK MAHINDRA BANK LTD VS[PARV INOT AVAILABLE [PARV.MAHAJANOO7@25.03.2025
Block-1 |A2Z LOGISTIC SOLUTION IMAHAJAN GMAIL.COM
6, New CourtiCommercial IOMP (I) (COMM)2414/2026 [31.07.2026 IKOTAK MAHINDRA BANK LTD VS|PARV INOT AVAILABLE PARV.MAHAJANOO7@25.03.2025
Block-I IA2Z LOGISTIC SOLUTION IMAHAJAN GMAIL.COM
6, New  CourtCommercial IOMP (I) (COMM)2415/2026 [31.07.2026 IKOTAK MAHINDRA BANK LTD VSPARV INOT AVAILABLE PARV.MAHAJANOO7@25.03.2025
Block-1 |IA2Z LOGISTIC SOLUTION IMAHAJAN GMAIL.COM
6, New  CourtiCommercial IOMP (I) (COMM)2423/2026 [31.07.2026 IKOTAK MAHINDRA BANK LTD VS[PARV INOT AVAILABLE [PARV.MAHAJANOO07@[29.03.2025
Block-1 IA2Z LOGISTIC SOLUTION IMAHAJAN GMAIL.COM
6, New CourtiCommercial IOMP (I) (COMM)2424/2026 [31.07.2026 IKOTAK MAHINDRA BANK LTD VS[PARV INOT AVAILABLE PARV.MAHAJANO07@[29.03.2025
Block-I IA2Z LOGISTIC SOLUTION IMAHAJAN GMAIL.COM
6, New CourtCommercial IOMP (I) (COMM)2425/2026 [31.07.2026 IKOTAK MAHINDRA BANK LTD VS[PARV INOT AVAILABLE [PARV.MAHAJANO07@[29.03.2025
Block-1 IA2Z LOGISTIC SOLUTION IMAHAJAN GMAIL.COM
6, New  CourtCommercial IOMP (I) (COMM)2426/2026 [31.07.2026 IKOTAK MAHINDRA BANK LTD VS[PARV INOT AVAILABLE [PARV.MAHAJAN007@29.03.2025
Block-1 [TEJ SINGH IMAHAJAN GMAIL.COM
6, New CourtiCommercial IOMP (I) (COMM)2427/2026 [31.07.2026 IKOTAK MAHINDRA BANK LTD VSPARV INOT AVAILABLE [PARV.MAHAJANO07@[29.03.2025
Block-1 IA2Z LOGISTIC SOLUTION IMAHAJAN GMAIL.COM
6, New  CourtCommercial IOMP (I) (COMM)2428/2026 [31.07.2026 IKOTAK MAHINDRA BANK LTD VS[PARV INOT AVAILABLE PARV.MAHAJANOO7@27.03.2025
Block-1 IFAIZAN IMAHAJAN GMAIL.COM
6, New  CourtCommercial IOMP (I) (COMM)2429/2026 [31.07.2026 IKOTAK MAHINDRA BANK LTD VS[PARV INOT AVAILABLE [PARV.MAHAJANOO7@27..03.2025
Block-1 IA2Z LOGISTIC SOLUTION IMAHAJAN GMAIL.COM
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6, New  CourtCommercial IOMP (I) (COMM)2430/2026 [31.07.2026 IKOTAK MAHINDRA BANK LTD VSPARV INOT AVAILABLE [PARV.MAHAJANOO7@27.03.2025
Block-1 IRAM AVATAR IMAHAJAN GMAIL.COM
6, New  CourtCommercial IOMP (I) (COMM)2431/2026 [31.07.2026 IKOTAK MAHINDRA BANK LTD VS[PARV INOT AVAILABLE [PARV.MAHAJANOO7@[27.03.2025
Block-1 IA2Z LOGISTIC SOLUTION IMAHAJAN GMAIL.COM
6, New  CourtCommercial IEX (COMM) 131/2026 31.07.2026 STATE BANK OF INDIA VSRANI 9643680913 IRBHARDWAJASSOCIA[22.07.2026
Block-I IMUNCIPAL CORPORATION DELHIBHARDWAJ TE@GMAIL.COM
25 ISH. SANDEEPISOUTH 17, New CourtCommercial OMP (Do1-07-2026 AU SMALL FINANCE BANKPuneet Chahar |9717070005 contact@puneetlawcha 46191
IYADAV, Block-I (COMM.)/1962/2026 ILIMITED Vs TRUHOME FINANCE]| mbers.com

ILIMITED
17, New CourtCommercial IOMP (COMM.)/17/2026 02-07-2026 Bharat Sanchar Nigam Limited VSSANGITA RAI (9015288878 |Adv_sangitarai@yahoo.|46185
Block-I IGayatri International in
17, New CourtCommercial ICS (COMM)/353/2026 02-07-2026 IASHOK SONS-HUF Trading as M/s{Jagriti Jain 8527506427 lawfirm@unsolvedlegal.|46183
Block-I Verma Industries Vs HIMACHAL com

IPRADESH PUBLIC WORKS]

IDEPARTMENT HPPWD ORS
17, New CourtCommercial Misc DJ/411/2026 02-07-2026 IVEER JI RESTAURANT PVT LTD VslArpit Sharma 999902782 advjs13 1u6196
Block-I IWAH VEER G WAH @gmailgmail.com
17, New CourtCommercial IOMP (I) (COMM.)/1971/2026/03-07-2026 IDFC FIRST BANK LTD Vs GAINDASANJEEV 9717028845 litigation@sreslegal.co 46188
Block-1 INEK IPATHAK m
17, New CourtCommercial ICS (COMM)/357/2026 04-07-2026 ICANARA BANK Vs LAVI SHARMA [Nilendu 9999050853 nilenduvatsyayan@gmal46182
Block-1 Vatsyayan fil.com
17, New CourtCommercial [Execution (Comm.)/97/2026 [06-07-2026 BHHANU BHASKKAR Vs ARUNJAnshul Gupta (9205089671 angpartnerslawyers@g 46202
Block-1 IRAJ CHAUDHARY mail.com
17, New CourtCommercial CS (COMM)/360/2026 06-07-2026 SH NEERAJ GUPTA PROPRIETORAshima Gupta 9717173272 adv.ashimagupta@gmail46195
Block-1 IAND AUTHORIZED l.com

IREPRESENTATIVE OF MS SUMAN|

[ENTERPRISES Vs SH ALOK|
17, New CourtCommercial OMP (D06-07-2026 IPIRAMAL FINANCE LTD Vs ViveKANANJAY 7455023130 asaplegalandadvocates [46203
Block-I (COMM.)/2019/2026 Walia ISINGH @gmail.com
17, New CourtiCommercial OMP (I)06-07-2026 PIRAMAL FINANCE LTD VSANANJAY 7455023130 asaplegalandadvocates 46203
Block-I (COMM.)/2020/2026 [Prabhjeet Singh ISINGH @gmail.com
17, New CourtCommercial OMP D)06-07-2026 PIRAMAL FINANCE LTD VSANANJAY 7455023130 asaplegalandadvocates 46203
Block-I (COMM.)/2021/2026 IHARJINDER KAUR ISINGH @gmail.com
17, New CourtiCommercial OMP (D06-07-2026 IPIRAMAL FINANCE LTD VSANANJAY 7455023130 asaplegalandadvocates [46203
Block-I (COMM.)/2022/2026 Maniderpal Singh ISINGH @gmail.com




S.NO COURT

DISTRICT COURT ROOM

CASE NUMBER

DATE

REGISTRATION

OFPETITIONER

NAME VS
RESPONDENT NAME

ADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILID DATE OF E-
FILING

17, New CourtCommercial OMP D)06-07-2026 PIRAMAL FINANCE LTD VSANANJAY 7455023130 asaplegalandadvocates 46203
Block-1 (COMM.)/2023/2026 Prabuddh Narayan Singh ISINGH @gmail.com

17, New CourtiCommercial OMP (D06-07-2026 IPIRAMAL FINANCE LTD VSANANJAY 7455023130 asaplegalandadvocates [46203
Block-1 (COMM.)/2025/2026 IABHISHEK KUMAR SINGH ISINGH @gmail.com

17, New CourtCommercial ICS (COMM)/366/2026 07-07-2026 Union Bank Of India Vs ShyamRitu Rastogi 9958183999 rituadvocate@gmail.co 46205
Block-I IGarments m

17, New CourtCommercial OMP (Do7-07-2026 [DFC FIRST BANK LTD Vs AMITISANJEEV 9717028845 litigation@sreslegal.co 46199
Block-I (COMM.)/2060/2026 RAJESH KUMAR IPATHAK m

17, New CourtCommercial OMP (Do7-07-2026 IDFC FIRST BANK LTD VSSANJEEV 9717028845 litigation@sreslegal.co 46199
Block-1 (COMM.)/2061/2026 IAMARJEET OM PRAKASH IPATHAK m

17, New CourtCommercial OMP (Do7-07-2026 IDFC FIRST BANK LTD Vs GAURAV[SANJEEV 9717028845 litigation@srcslegal.co 146199
Block-1 (COMM.)/2062/2026 SAHNI IPATHAK m

17, New CourtCommercial OMP (Do7-07-2026 IDFC FIRST BANK LTD Vs NAVEEN[SANJEEV 9717028845 litigation@srcslegal.co 146199
Block-I (COMM.)/2063/2026 MAHANDER IPATHAK m

17, New CourtCommercial OMP (Do7-07-2026 IDFC FIRST BANK LTD VSSANJEEV 9717028845 litigation@sreslegal.co 46199
Block-1 (COMM.)/2064/2026 [PARMOD KUMAR IPATHAK m

17, New CourtCommercial OMP (Do7-07-2026 IDFC FIRST BANK LTD Vs DEEPAKISANJEEV 9717028845 litigation@srcslegal.co 46199
Block-1 (COMM.)/2065/2026 KUMAR 91 IPATHAK m

17, New CourtCommercial OMP (D08-07-2026 IPIRAMAL FINANCE LTD Vs ShobhaANANJAY 7455023130 asaplegalandadvocates 46206
Block-1 (COMM.)/2086/2026 IMadhukar Patil ISINGH @gmail.com

17, New CourtCommercial OMP (D08-07-2026 PIRAMAL FINANCE LTD VSANANJAY 7455023130 asaplegalandadvocates 46206
Block-1 (COMM.)/2087/2026 IShubham Kisan Pawar ISINGH @gmail.com

17, New CourtCommercial OMP (D08-07-2026 IPIRAMAL FINANCE LTD Vs PavanANANJAY 7455023130 asaplegalandadvocates 46206
Block-I (COMM.)/2088/2026 |Anil Bankawar ISINGH @gmail.com

17, New CourtiCommercial OMP (I)08-07-2026 IPIRAMAL FINANCE LTD Vs SonuANANJAY 7455023130 asaplegalandadvocates 46206
Block-I (COMM.)/2089/2026 Singh Dandotiya ISINGH @gmail.com

17, New CourtCommercial OMP D)08-07-2026 IPIRAMAL FINANCE LTD Vs DagaduANANJAY 7455023130 lasaplegalandadvocates 46206
Block-I (COMM.)/2090/2026 Vhatkar ISINGH @gmail.com

17, New CourtiCommercial OMP (D08-07-2026 IPIRAMAL FINANCE LTD Vs KailashANANJAY 7455023130 asaplegalandadvocates 46206
Block-I (COMM.)/2091/2026 Raval ISINGH @gmail.com




S.NO COURT

DISTRICT

COURT ROOM

CASE NUMBER

DATE
REGISTRATION

OFPETITIONER

NAME
RESPONDENT NAME

VSADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILID DATE OF E-
FILING

17, New CourtCommercial OMP (1)08-07-2026 PIRAMAL FINANCE LTD VSANANJAY 7455023130 asaplegalandadvocates 46206
Block-I (COMM.)/2092/2026 IVIKRAM SINGH ISINGH @gmail.com

17, New CourtiCommercial OMP (D08-07-2026 IPIRAMAL FINANCE LTD Vs NeerajANANJAY 7455023130 asaplegalandadvocates 46206
Block-I (COMM.)/2093/2026 IKumar Chauhan ISINGH @gmail.com

17, New CourtCommercial OMP (D08-07-2026 IDFC FIRST BANK LTD VSSANJEEV 9717028845 litigation@srcslegal.co 46199
Block-I (COMM.)/2094/2026 IKRISHAN AZAD IPATHAK m

17, New CourtCommercial OMP (D08-07-2026 [IDFC FIRST BANK LTD Vs MOHIT [SANJEEV 9717028845 litigation@sreslegal.co 46199
Block-I (COMM.)/2095/2026 IYADAV IPATHAK m

17, New CourtCommercial OMP (D08-07-2026 IDFC FIRST BANK LTD Vs SHIV SANJEEV 9717028845 litigation@sreslegal.co 46199
Block-I (COMM.)/2096/2026 KUMAR [PATHAK m

17, New CourtCommercial OMP (D08-07-2026 IDFC FIRST BANK LTD Vs BITTO [SANJEEV 9717028845 litigation@srcslegal.co 146199
Block-1 (COMM.)/2097/2026 ISAINT IPATHAK m

17, New CourtCommercial OMP (D08-07-2026 IDFC FIRST BANK LTD Vs AJIT [SANJEEV 9717028845 litigation@srcslegal.co 146199
Block-I (COMM.)/2098/2026 IKUMAR IPATHAK m

17, New CourtCommercial OMP (109-07-2026 IDFC FIRST BANK LTD VSSANJEEV 9717028845 litigation@sreslegal.co 46204
Block-1 (COMM.)/2106/2026 SAKSHAM YADAV IPATHAK m

17, New CourtiCommercial OMP (D)09-07-2026 IDFC FIRST BANK LTD Vs SURESHISANJEEV 9717028845 litigation@srcslegal.co 46199
Block-1 (COMM.)/2107/2026 KUMAR IPATHAK m

17, New CourtCommercial OMP (D09-07-2026 IDFC FIRST BANK LTD VSSANJEEV 9717028845 litigation@srcslegal.co 46199
Block-I (COMM.)/2108/2026 SHIVANSHU GUPTA IPATHAK m

17, New CourtCommercial OMP (D09-07-2026 IIDFC FIRST BANK LTD Vs PANKAJ SANJEEV 9717028845 litigation@sreslegal.co 46204
Block-I (COMM.)/2109/2026 IMAHESH IPATHAK m

17, New CourtCommercial OMP (Di09-07-2026 IDFC FIRST BANK LTD Vs PANKAJ SANJEEV 9717028845 litigation@srceslegal.co 46204
Block-1 (COMM.)/2110/2026 IBISHT IPATHAK m

17, New CourtiCommercial IOMP (I) (COMM.)/2111/2026|09-07-2026 IDFC FIRST BANK LTD VSSANJEEV 9717028845 litigation@sreslegal.co 46204
Block-1 INARENDER SUDHA SISODIA IPATHAK m

17, New CourtCommercial OMP (D10-07-2026 IDFC FIRST BANK LTD VSSANJEEV 9717028845 litigation@sreslegal.co 46204
Block-1 (COMM.)/2137/2026 IDEVENDRA SINGH IPATHAK m

17, New CourtiCommercial OMP (Dpo-07-2026 IDFC FIRST BANK LTD VSSANJEEV 9717028845 litigation@srcslegal.co 46204
Block-1 (COMM.)/2138/2026 IPOONAM ANIL IPATHAK m
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17, New CourtCommercial OMP (D10-07-2026 IDFC FIRST BANK LTD VSSANJEEV 9717028845 litigation@sreslegal.co 46204
Block-1 (COMM.)/2139/2026 IRAVISHANKAR DINESH JHA IPATHAK m
17, New CourtiCommercial OMP (Do-07-2026 IDFC FIRST BANK LTD Vs DINESH [SANJEEV 9717028845 litigation@srcslegal.co 46204
Block-I (COMM.)/2140/2026 IKUMAR IPATHAK m
17, New CourtCommercial ICS (COMM)/380/2026 11-07-2026 |Ashish kumar Vs Home Designia EDISHA SINGH (9810709340 dishasinghos@gmail.coy6113
Block-I ICommerce Pvt Ltd m
17, New CourtCommercial OMP (Di13-07-2026 IAXIS BANK LTD Vs SONIA [SUNITA SINGH 9871040589 Indolexlaw@gmail.com [46205
Block-I (COMM.)/2166/2026 SHARMA
17, New CourtCommercial OMP (Di3-07-2026 IAXIS BANK LTD Vs SADIKUL ISUNITA SINGH 9871040589 Indolexlaw@gmail.com 46205
Block-1 (COMM.)/2167/2026
17, New CourtCommercial OMP (Di13-07-2026 IAXIS BANK LTD Vs RANJODH [SUNITA SINGH 9871040589 Indolexlaw@gmail.com [46205
Block-I (COMM.)/2168/2026 SINGH
17, New CourtCommercial OMP (Di13-07-2026 IAXIS BANK LTD Vs PRADEEP [SUNITA SINGH 9871040589 Indolexlaw@gmail.com [46205
Block-I (COMM.)/2169/2026 IKUMAR
17, New CourtCommercial OMP (D13-07-2026 IDFC FIRST BANK LTD Vs UPDESHISANJEEV 9717028845 litigation@sreslegal.co 46204
Block-1 (COMM.)/2170/2026 NEM IPATHAK m
17, New CourtCommercial IOMP (I) (COMM.)/2171/2026(13-07-2026 IFFCO KISAN FINANCE LTD VSSANJEEV 9717028845 litigation@srcslegal.co 46200
Block-1 IANUPAM SINGH IPATHAK m
17, New CourtCommercial OMP (Di13-07-2026 Piramal Finance Ltd Vs YOGESH[Prashant Kumar/9999691983 psrlawfirm2020@gmail 46211
Block-1 (COMM.)/2172/2026 IBIJENDER .com
17, New CourtCommercial OMP (D13-07-2026 IPIRAMAL FINANCE LIMITED VsPrashant Kumar9999691983 psrlawfirm2020 @gmaill46211
Block-1 (COMM.)/2173/2026 ISHARAD SONAWANE .com
17, New CourtCommercial CS (COMM)/382/2026 14-07-2026 IBANK OF BARODA Vs SURESHNIRMAL 9953128141 amb.nirmal@gmail.co 46210
Block-1 SINGH IKUMAR m
17, New CourtiCommercial CS (COMM)/383/2026 14-07-2026 IBANK OF BARODA VSNIRMAL 9953128141 amb.nirmal@gmail.co 46210
Block-1 SHASHIBALA IKUMAR m
17, New CourtCommercial CS (COMM)/384/2026 14-07-2026 IGAUTAM TANWAR Vs MunicipalVISHAL 9899769994 advocatevikassharma@ 46214
Block-1 ICorporation of Delhi through itsTANWAR igmail.com

ICommissioner
17, New CourtiCommercial OMP (Di4-07-2026 IAXIS BANK LTD Vs VIVEK KUMAR|SUNITA SINGH 9871040589 Indolexlaw@gmail.com 46205
Block-1 (COMM.)/2189/2026
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17, New CourtCommercial OMP (D)14-07-2026 IAXIS BANK LTD Vs TANVIR [SUNITA SINGH 9871040589 Indolexlaw@gmail.com 46205
Block-I (COMM.)/2190/2026 SINGH
17, New CourtCommercial [Execution 15-07-2026 ICANARA BANK Vs RAKHI IRITU MISHRA (9873706792 ritumishra.advocate@g 46213
Block-I (Comm.)/106/2026 mail.com
17, New CourtCommercial [Execution 15-07-2026 ICANARA BANK Vs Sudhir Tanwar |JANMOL 0871717254 anmolpanwaroffice@g 46213
Block-I (Comm.)/107/2026 IPANWAR mail.com
17, New CourtCommercial CS (COMM)/391/2026 15-07-2026 ISFAC Vs MS GAURAV FOODS |ANMOL 9871717254 anmolpanwaroffice@g 46214
Block-I IPROPRIETORSHIP FIRM IPANWAR mail.com

[THROUGH MS SANGEETA JAGGI

ISOLE PROPRIETOR
17, New CourtCommercial CS (COMM)/392/2026 15-07-2026 ISFAC Vs MS GVK COTTON MILLS |ANMOL 9871717254 anmolpanwaroffice@g 46218
Block-1 IPROPRIETORSHIP FIRM IPANWAR mail.com

[THROUGH MR VIKRAM GADE

ISOLE PROPRIETOR
17, New CourtCommercial [Execution 16-07-2026 Borderfree Cuisines LLP Vs AzimuthlUDIT MEHRA (946016348 [UDIT.TSLO@GMAIL.C 46210
Block-1 (Comm.)/109/2026 Business on Wheels Private Limited oM
17, New CourtCommercial IOMP (COMM.)/19/2026 17-07-2026 |Ajeet Vs Rajiv Prashar ISUHAIL KHAN (7678629306 afreenkhani42@gmai.c 46217
Block-I om
17, New CourtCommercial CS (COMM)/399/2026 17-07-2026 SMALL FARMERS AGRIBUSINESSPPURAN CHAND[7042286270 advdrpc1948@gmail.co 46213
Block-1 ICONSORTIUM Vs MANIRAM| m

IOVERSEAS
17, New CourtCommercial CS (COMM)/401/2026 17-07-2026 ISMALL FARMERS AGRIBUSINESS[PURAN CHAND[7042286270 advdrpc1948@gmail.co 46218
Block-1 ICONSORTIUM Vs ORCHID| m

[EXPORTS
17, New CourtCommercial IOMP (COMM.)/21/2026 18-07-2026 IGOVT OF NCT OF DELHI Vs§MOHIT 0818693997 mohitagarwalandco@g {46220
Block-1 ISUBHASH ENTERPRISES IAGARAWAL mail.com
17, New CourtCommercial CS (COMM)/404/2026 18-07-2026 Small Farmers Agri BusinessYOGESH 9811895798 yogeshpachauriassociat |46220
Block-I Consortium  SFAC Vs  SumitPACHAURI es@gmail.com

Industries Through its Proprietor|

lOm Prakash Sahu
17, New CourtCommercial CS (COMM)/405/2026 18-07-2026 Trendytech Insights LLP Vs JohnNAKUL 9873485820 nakul.gandhi@nglawch (17//07/2026
Block-1 Doe and ors IGANDHI lambers.com
17, New CourtiCommercial [Ex.COMM - Award by Arb.20-07-2026 INDIABULLS ASSETINAMAN 9999351267 namanmitraog@gmail. 17//07/2026
Block-1 Comm./82/2026 IRECONSTRUCTION COMPANYMISHRA com

ILIMITED Vs JYOTI OMPRAKASH]|

ICHAUDHARY
17, New CourtCommercial Misc DJ/468/2026 21-07-2026 IVIRENDER KUMAR Vs SHANTIP.PANKAJ 9810024127 pankaj24127@yahoo.co |46218
Block-1 IDEVELOPERS m
17, New CourtCommercial Misc DJ/469/2026 21-07-2026 IVIRENDER KUMAR Vs SHANTIP.PANKAJ 9810024127 pankaj24127@yahoo.co |46210
Block-1 IDEVELOPERS m
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17, New CourtCommercial [Ex.COMM - Award by Arb.23-07-2026 ISTATE BANK OF INDIA Vs DINESHJITENDER 9310232373 advjkmishra@outlook.c 46216
Block-1 Comm./83/2026 IKUMAR IKUMAR om
IMISHRA
17, New CourtCommercial OMP (Di23-07-2026 IDFC FIRST BANK LTD Vs NITIN [SANJEEV 9717028845 litigation@srcslegal.co [46223
Block-I (COMM.)/2307/2026 IKUMAR IPATHAK m
17, New CourtCommercial OMP (Di23-07-2026 IDFC FIRST BANK LTD Vs RAKESH[SANJEEV 9717028845 litigation@srcslegal.co 46223
Block-I (COMM.)/2308/2026 BANARSIDAS IPATHAK m
17, New CourtCommercial OMP (Di23-07-2026 IDFC FIRST BANK LTD Vs SONU [SANJEEV 9717028845 litigation@sreslegal.co 46223
Block-I (COMM.)/2309/2026 IKUMAR IPATHAK m
17, New CourtCommercial OMP (Di23-07-2026 IDFC FIRST BANK LTD VSSANJEEV 9717028845 litigation@sreslegal.co 46223
Block-1 (COMM.)/2310/2026 ISOMNATH TIWARI IPATHAK m
17, New CourtCommercial IOMP (I) (COMM.)/2311/2026[23-07-2026 IDFC FIRST BANK LTD VSSANJEEV 9717028845 litigation@srceslegal.co 46223
Block-1 INEELAM ARORA IPATHAK m
17, New CourtCommercial OMP (Di23-07-2026 IDFC FIRST BANK LTD VSSANJEEV 9717028845 litigation@srcslegal.co 46223
Block-I (COMM.)/2312/2026 IKARUNA BAHRANI IPATHAK m
17, New CourtCommercial [Execution 25-07-2026 STATE BANK OF INDIA VsRANI 8010110831 rbhardwajassociates@g 46225
Block-1 (Comm.)/124/2026 Municipal CORPORATION DELHI [BHARDWAJ mail.com
17, New CourtiCommercial CS (COMM)/422/2026 25-07-2026 STATE BANK OF INDIA VsRANI 8010110831 rbhardwajassociates@g [46225
Block-1 IPRAMILA RANA IBHARDWAJ mail.com
17, New CourtCommercial OMP MISC.[28-07-2026 ICNH Industrial Capital India PrivateRATIK 9756152092 puneetkumar@akspart 46230
Block-I (COMM.)/11/2026 Limited Vs Ms Magray AssociatesSHARMA mers.in
Private Limited
17, New CourtCommercial CS (COMM)/432/2026 30-07-2026 IDROOLS PET FOODS PVT LTD VsSRANVIR SINGH|8595047596 office@alclegal.in 46230
Block-I IPRO CANINE CARE PVT LTD ISISODIA
17, New CourtCommercial OMP (D30-07-2026 IDFC FIRST BANK LTD VSSANJEEV 9717028845 litigation@srcslegal.co 46230
Block-1 (COMM.)/2381/2026 IPOONAM GARG IPATHAK m
26 ISH. SUDESH|SOUTH 29, New CourtiCommercial CS (COMM)/350/2026 146204 IPRAMIT SANGHAVI AND ORS VsDAVESH 7082104633 mail@dvipattorneys.co [10.06.2026
[KUMAR, DISTRICT] Block-1T RDX RELOADED AND ORS IVASHISHTHA( m
WUDGE(COMMERCI IP),
AL COURT)
29, New CourtCommercial IOMP (I) (COMM)/1961/2026 46204 ICNH INDUSTRIAL CAPITAL INDIARRAJESH 9958726491 jangraadvocate@gamil. |08.06.2026
Block-1I PVT LTD Vs DHANRAJ LAXMIJANGRA(P), com
ICHAND
29, New CourtiCommercial CS (COMM)/349/2026 146204 IALL WAYS YOU PVT LTD VsShikha Goel(P), (8287634805 officeofadvshikhagoel6 (09.06.2026
Block-1T IKARTIRESHANA CRAFT PVT LTD| 6@gmail.com
JAND ORS
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29, New CourtCommercial IOMP (I) (COMM)/1960/2026/46204 IYES BANK LTD Vs VINOD KUMAR ANANJAY 7455023130 asaplegalandadvocates [12.06.2026
Block-IT ISINGH(P), @gmail.com
29, New CourtCommercial CS (COMM)/348/2026 46204 IM/S FREEDOM CHEMTECH LLPAshish 9811215280 upadhayaylawchambers(15.06.2026
Block-IT Vs M/S GDECOR INDUSTRIESUpadhayay(P), @gmail.com

INDIA PVT LTD AND ANR
29, New CourtCommercial ICS (COMM)/356/2026 1u6206 [EXCLUSIVE CAPITAL LIMITED VSAPOORV 8420524375 apoorv@asvlawoffices.c 18.06.2026
Block-II ICOSMIC TRADE ANDAGARWAL(P), om

INVESTMENTS PVT LTD
29, New CourtCommercial Misc DJ/419/2026 1u6206 IOUTLOOK PUBLICATION (INDIA)Setu Niket(P), (9873109672 mail@curarelegal.com [01.07.2026
Block-1I IPVT LTD Vs M/S ALIGN MEDIA
29, New CourtCommercial IOMP (I) (COMM)/1988/2026|46207 IM/S PIRAMAL FINANCE LIMITEDRAJESH 9958726491 jangraadvocate@gamil. [19.06.2026
Block-1I Vs MOHD KHURASHID UANGRA(P), com
29, New CourtCommercial IOMP (I) (COMM)/1989/202646207 IPIRAMAL FINANCE LTD Vs MOHDANANJAY 7455023130 asaplegalandadvocates [30.06.2026
Block-IT TALIB ISINGH(P), @gmail.com
29, New CourtCommercial IOMP (I) (COMM)/1979/2026 [46207 IDFC FIRST BANK LTD Vs VIJAY[SANJEEV 9717028845 litigation@srcslegal.co [26.06.2026
Block-1I IBAHADUR PANDEY IPATHAK(P), m
29, New CourtCommercial IOMP (I) (COMM)/1986/202646207 IDFC FIRST BANK LTD Vs SEEMA SANJEEV 9717028845 litigation@sreslegal.co 26.06.2026
Block-1T IRAVI KUMAR IPATHAK(P), m
29, New CourtCommercial IOMP (I) (COMM)/1977/2026 46207 IDFC FIRST BANK LTD Vs RAVI [SANJEEV 9717028845 litigation@srcslegal.co [26.06.2026
Block-1T IKUMAR IPATHAK(P), m
29, New CourtCommercial OMP (I) (COMM)/1981/2026 (46207 IDFC FIRST BANK LTD Vs SUNIL [SANJEEV 9717028845 litigation@srcslegal.co [26.06.2026
Block-11 KUMAR PATHAK(P), m
29, New CourtCommercial IOMP (I) (COMM)/1984/2026 46207 IDFC FIRST BANK LTD Vs RAM [SANJEEV 9717028845 litigation@srceslegal.co [26.06.2026
Block-1I LAL PATHAK(P), m
29, New CourtCommercial IOMP (I) (COMM)/1985/2026 46207 IDFC FIRST BANK LTD Vs DEEPAKISANJEEV 9717028845 litigation@srcslegal.co [26.06.2026
Block-1T KUMAR IPATHAK(P), m
29, New CourtiCommercial IOMP (I) (COMM)/1983/202646207 IDFC FIRST BANK LTD Vs VED PALISANJEEV 9717028845 litigation@sreslegal.co [26.06.2026
Block-1T SINGH IPATHAK(P), m
29, New CourtCommercial IOMP (I) (COMM)/1987/2026 46207 IDFC FIRST BANK LTD Vs LALIT SANJEEV 9717028845 litigation@sreslegal.co [26.06.2026
Block-1I IKUMAR IPATHAK(P), m
29, New CourtCommercial IOMP (I) (COMM)/1982/202646207 IDFC FIRST BANK LTD Vs NIKITA [SANJEEV 9717028845 litigation@srcslegal.co [26.06.2026
Block-1T IKAPUR IPATHAK(P), m
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29, New Court IOMP (I) (COMM)/1980/2026/46207 IDFC FIRST BANK LTD VSSANJEEV 9717028845 litigation@sreslegal.co [26.06.2026
Block-1I IDEVENDER KUMAR IPATHAK(P), m

29, New Court| IOMP (I) (COMM)/1975/2026 46207 IDFC FIRST BANK LTD Vs DEEPAKISANJEEV 9717028845 litigation@srceslegal.co [26.06.2026
Block-1I KRISHAN IPATHAK(P), m

29, New Court IOMP (I) (COMM)/1978/2026 46207 IDFC FIRST BANK LTD Vs RAHUL [SANJEEV 9717028845 litigation@srceslegal.co [26.06.2026
Block-IT IKAKKAR IPATHAK(P), m

29, New Court| IOMP (I) (COMM)/1976/2026 46207 IDFC FIRST BANK LTD Vs SUNIL [SANJEEV 9717028845 litigation@sreslegal.co [26.06.2026
Block-1I IYADAV IPATHAK(P), m

29, New Court| IOMP (I) (COMM)/1974/2026 46207 IDFC FIRST BANK LTD Vs SUMIT [SANJEEV 9717028845 litigation@sreslegal.co 26.06.2026
Block-1I IKUMAR IPATHAK(P), m

29, New Court IOMP (I) (COMM)/1972/2026 46207 IDFC FIRST BANK LTD VSSANJEEV 9717028845 litigation@srceslegal.co [26.06.2026
Block-1T IDHARMENDER GAJE SINGH IPATHAK(P), m

29, New Court IOMP (I) (COMM)/1973/2026 46207 IDFC FIRST BANK LTD VSSANJEEV 9717028845 litigation@srcslegal.co [26.06.2026
Block-1I IPARBHAS PARMANAND IPATHAK(P), m

29, New Court| OMP (I) (COMM)/2047/2026/46210 IDFC FIRST BANK LTD Vs RAJU [SANJEEV 9717028845 litigation@sreslegal.co (01.07.2026
Block-1T IKUMAR IPATHAK(P), m

29, New Court OMP (Dy6210 IDFC FIRST BANK LTD VSSANJEEV 9717028845 litigation@srcslegal.co (01.07.2026
Block-1T (COMM)/2046/2026 IPRAMOD KUMAR IPATHAK(P), m

29, New Court| CS (COMM)/362/2026 k6210 INFINITUDE INTERNATIONALSHAKEEL 8750618722 sswaniassociates@gmai [25.06.2026
Block-IT IPRIVATE LIMITED Vs IFFCO-SARWAR WANI l.com

[TOKIO GENERAL INSURANCE CO|
ILTD

29, New Court| IOMP (I) (COMM)/2043/202646210 IDFC FIRST BANK LTD Vs SUMIT SANJEEV 9717028845 litigation@srceslegal.co 01.07.2026
Block-1I RAKESH PATHAK(P), m

29, New Court OMP (Dy6210 IDFC FIRST BANK LTD VSSANJEEV 9717028845 litigation@srceslegal.co (01.07.2026
Block-1T (COMM)/2044/2026 JAGATPAL JUGENDRA IPATHAK(P), m

29, New Court| IOMP (I) (COMM)/2045/2026/46210 IDFC FIRST BANK LTD Vs AMIT [SANJEEV 9717028845 litigation@sreslegal.co (01.07.2026
Block-1T IKUMAR IPATHAK(P), m

29, New Court OMP M46210 IDFC FIRST BANK LTD Vs KARAN SANJEEV 9717028845 litigation@sreslegal.co (01.07.2026
Block-IT (COMM)/2040/2026 INAAGAR IPATHAK(P), m

29, New Court IOMP (I) (COMM)/2041/2026|46210 IDFC FIRST BANK LTD VSSANJEEV 9717028845 litigation@srcslegal.co 01.07.2026
Block-1T IDHARMANDER KUMAR IPATHAK(P), m




S.NO COURT

DISTRICT

COURT ROOM

29, New Court|
Block-1I

ICommercial

CASE NUMBER

IOMP (I) (COMM)/2037/2026

DATE

REGISTRATION

46210

OFPETITIONER

RESPONDENT NAME

IDFC FIRST BANK LTD Vs AJAY
IKUMAR

NAME VSADVOCATE

ISANJEEV
[PATHAK(P),

ADVOCATE
MOBILE
NUMBER

9717028845

ADVOCATE EMAILID DATE OF E-
FILING

litigation@sreslegal.co
m

01.07.2026

29, New CourtCommercial IOMP (I) (COMM)/2039/202646210 IDFC FIRST BANK LTD Vs VIJAY SANJEEV 9717028845 litigation@srcslegal.co 01.07.2026
Block-1I SINGH IPATHAK(P), m
29, New CourtCommercial OMP (Dy6210 IAXIS BANK LTD Vs VASU RAI [Sunita Singh(P), 9871040589, indolexlaw@gmail.com 02.07.2026
Block-IT (COMM)/2038/2026 8920586266
29, New CourtCommercial IOMP (I) (COMM)/2042/202646210 IJAXIS BANK LTD Vs SIDHARATH [Sunita Singh(P), (9871040589, indolexlaw@gmail.com 02.07.2026
Block-IT IKAD 8920586266
29, New CourtCommercial OMP (I) (COMM)/2031/2026 46210 IAXIS BANK LTD Vs VIKASH[Sunita Singh(P), /9871040589, indolexlaw@gmail.com [02.07.2026
Block-1I IKUMAR VISHWAS 8920586266
29, New CourtCommercial IOMP (I) (COMM)/2036/202646210 IAXIS BANK LTD Vs SHUEB ZAIDI [Sunita Singh(P), 9871040589, indolexlaw@gmail.com 02.07.2026
Block-IT 8920586266
29, New CourtCommercial IOMP (I) (COMM)/2033/202646210 IAXIS BANK LTD Vs PRATIK [Sunita Singh(P), 9871040589, indolexlaw@gmail.com 02.07.2026
Block-IT IBHATNAGAR 8920586266
29, New CourtCommercial OMP (I) (COMM)/2032/2026/46210 PIRAMAL FINANCE LTD VSANANJAY 7455023130 lasaplegalandadvocates (03.07.2026
Block-1T IARJUNBHAI BABUBHAI THAKOR [SINGH(P), @gmail.com
29, New CourtCommercial OMP (I) (COMM)/2034/202646210 IPIRAMAL FINANCE LTD Vs MOHDANANJAY 7455023130 lasaplegalandadvocates 03.07.2026
Block-IT ALTAMASH ISINGH(P), @gmail.com
29, New CourtCommercial IOMP (I) (COMM)/2035/202646210 PIRAMAL FINANCE LTD VSANANJAY 7455023130 lasaplegalandadvocates (03.07.2026
Block-IT SHUBHAM NIMORIYA ISINGH(P), @gmail.com
29, New CourtCommercial IOMP (I) (COMM)/2075/202646211 IPIRAMAL FINANCE LTD VsSANANJAY 7455023130 lasaplegalandadvocates (03.07.2026
Block-IT I[HANUMANT BHAU SUL ISINGH(P), @gmail.com
29, New CourtCommercial IOMP (I) (COMM)/2077/2026 46211 PIRAMAL FINANCE LTD VSANANJAY 7455023130 asaplegalandadvocates 03.07.2026
Block-1T SANDEEP INDRAJEETISINGH(P), @gmail.com

ICHAUDHARI
29, New CourtiCommercial IOMP (I) (COMM)/2076/202646211 IPIRAMAL FINANCE LTD Vs VIMALJANANJAY 7455023130 lasaplegalandadvocates (03.07.2026
Block-1T IK SHUKLA ISINGH(P), @gmail.com
29, New CourtCommercial [EXCOMM - Award by Arbg6211 ISUBHASH ENTERPRISES Vs GOVI]Naman 9599780529 INOT PROVIDED 03.07.2026
Block-IT Comm/76/2026 IOF NCT OF DELHI (THROUGH|Gupta(P),

IEXECUTIVE ENGINEER)
29, New CourtiCommercial OMP (Dy 6212 IPIRAMAL FINANCE LTD VSANANJAY 7455023130 asaplegalandadvocates (07.07.2026

Block-1I

(COMM)/2099/2026

IPANKAJ PARMAR

ISINGH(P),

@gmail.com
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29, New CourtCommercial [Execution (Comm)/100/2026 46212 K N JAIN (HUF) AND ORS Vs M/S[S S Sobti(P), 10910040471 lkohlisobti@gmail.com |04.07.2026
Block-1I [UNIVERSAL CONSULTING|

ISERVICES AND ORS
29, New CourtCommercial CS (COMM)/377/2026 46213 IPOOJA PAL AND ANR Vs LEELARachit 9871716265 ladvocaterachitgupta@g 07.07.2026
Block-IT RAM IGupta(P), mail.com
29, New CourtCommercial CS (COMM)/376/2026 1u6213 DR PRADIP JAYNA Vs FITJEENISCHAL 8527531588 delhi@sanghi.co 07.07.2026
Block-IT ILIMITED [TRIPATHI(P),
29, New CourtCommercial IOMP (I) (COMM)/2163/2026 46216 IPIRAMAL FINANCE LTD Vs MOHDJPrashant 9999691983 psrlawfirm2020@gmail 08.07.2026
Block-1I ISAMRAN [Kumar(P), .com
29, New CourtCommercial IOMP (I) (COMM)/2165/2026 46216 PIRAMAL FINANCE LTD Vs ARIFPrashant 9999691983 psrlawfirm2020@gmail 08.07.2026
Block-IT VAMEEL AHMAD I[Kumar(P), .com
29, New CourtCommercial IOMP (I) (COMM)/2164/2026 46216 ICNH INDUSTRIAL CAPITAL INDIAIRRAJESH 9958726491 jangraadvocate@gamil. 10.07.2026
Block-1T IPVT LTD Vs DEEPAK WANGRA(P), com
29, New CourtCommercial [EXCOMM - Award by Arby6218 IAXIS BANK Ltd Vs JIFFY[Shivam Kumary970440025 shivamjha@firstassocia [11.07.2026
Block-1I Comm/78/2026 INFOSOLUTIONS PRIVATE{ha ttes.in

ILIMITED
29, New CourtCommercial ICS (COMM)/389/2026 46218 IM/S NARULA SALES Vs MRMohd Umar(P), 9873780660 advmhdumar@gmail.co(13.07.2026
Block-1T IMANISH KUMAR m
29, New CourtCommercial CS (COMM)/394/2026 16219 IM/S RKS ENTERPRISES Vs M/SKriti Ranjan(P), 9582878867 info@boudhiklaw.com 15.07.2026
Block-1T IHIMANSHU OVERSEAS
29, New CourtCommercial CS (COMM)/403/2026 16221 IDEEPANSHU BANSAL AND ANR}Vikas Khera(P), [7834897828 linfo@lexfons.com 17.07.2026
Block-IT IVs SWAPNA BANTHIA
29, New CourtCommercial CS (COMM)/407/2026 6223 IGAJENDER SINGH (PROP OF M/SANEESH 9811828628, o011-aneesh1978sharma@g [13.07.2026
Block-IT BARTER ZONE AND TRADESHARMA 45795880 mail.com

ISOLUTIONS) Vs NAVEEN DAGAR|

(PROP OF M/S INSTA MEDIA|
29, New CourtiCommercial ICS (COMM)/406/2026 46223 IMOVIN EXPRESS PVT LTD VsAnujJain(P), [9310643421 anujjain6o@gmail.com [17.07.2026
Block-1T SHAKEEL KHAN (PROP OF IZAN|

IENTERPRISES)
29, New CourtiCommercial IOMP (I) (COMM)/2221/2026 46223 ICNH INDUSTRIAL CAPITAL INDIARAJESH 9958726491 jangraadvocate@gamil. [17.07.2026
Block-1T IPRIVATE LIMITED Vs NEERAJJANGRA(P), icom

SINGH
29, New CourtCommercial CS (COMM)/410/2026 Ku6224 IM/S TIRTH AGRO TECHNOLOGY|SUDARSHAN (9810132015 legal@unitedworld.co.i 18.07.2026
Block-1I IPVT LTD Vs M/S JAI GURUDEVBANSAL(P), n,

INDUSTRIES unitedip@unitedworld.

co.in

29, New CourtCommercial CS (COMM)/412/2026 k6225 IM/S TIRTH AGRO TECHNOLOGY|SUDARSHAN (9810132015 legal@unitedworld.co.i [20.07.2026
Block-1T IPVT LTD Vs M/S SUNRISE GROUP BANSAL(P),

m,
unitedip@unitedworld.
co.in
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29, New CourtCommercial IOMP (I) (COMM)/2261/2026 46225 IDFC FIRST BANK LTD VSSANJEEV 9717028845 litigation@sreslegal.co [20.07.2026
Block-1I IBANTESH YADAV IPATHAK(P), m
29, New CourtCommercial IOMP (I) (COMM)/2263/2026/46225 IDFC FIRST BANK LTD Vs ANKIT SANJEEV 9717028845 litigation@srceslegal.co [20.07.2026
Block-1I IKASHI IPATHAK(P), m
29, New CourtCommercial IOMP (I) (COMM)/2262/2026/46225 IDFC FIRST BANK LTD VSSANJEEV 9717028845 litigation@srcslegal.co [20.07.2026
Block-IT INARENDER SINGH DHAKA IPATHAK(P), m
29, New CourtCommercial IOMP (I) (COMM)/2264/202646225 IDFC FIRST BANK LTD Vs NEERAJ|SANJEEV 9717028845 litigation@sreslegal.co [20.07.2026
Block-1I IRAMESH KUMAR IPATHAK(P), m
29, New CourtCommercial IOMP (I) (COMM)/2265/2026|46225 IDFC FIRST BANK LTD VSSANJEEV 9717028845 litigation@sreslegal.co [20.07.2026
Block-1I RAJINDER SINGH IPATHAK(P), m
29, New CourtCommercial IOMP (I) (COMM)/2260/202646225 IDFC FIRST BANK LTD Vs RAJESH[SANJEEV 9717028845 litigation@srceslegal.co [20.07.2026
Block-1T IKHAR SINGH IPATHAK(P), m
29, New CourtCommercial IOMP (I) (COMM)/2266/2026[46225 IDFC FIRST BANK LTD Vs PAWAN [SANJEEV 9717028845 litigation@srcslegal.co [20.07.2026
Block-1I ISRIVASTAVA IPATHAK(P), m
29, New CourtCommercial IOMP (I) (COMM)/2259/2026|46225 IDFC FIRST BANK LTD VSSANJEEV 9717028845 litigation@sreslegal.co [20.07.2026
Block-1T IAARADAYA TRISHA LOGISTICPATHAK(P), m

ICOMPANY
29, New CourtCommercial CS (COMM)/413/2026 k6225 ISTATE BANK OF INDIA Vs ARJUN [SALEHA 9993817806 salehahai@gmail.com [21.07.2026
Block-1T I[HAIDAR(P),
29, New CourtCommercial IOMP (I) (COMM)/2284/2026/46226 IPIRAMAL FINANCE LIMITED VsPrashant 9999691983 psrlawfirm2020@gmail 21.07.2026
Block-IT INALIN SOLANKI [Kumar(P), .com
29, New CourtCommercial [Execution (Comm)/116/2026 46226 PUNJAB NATIONAL BANK VsSatya Prakash9718877012 ladv.satyaprakashi5@g [21.07.2026
Block-IT IAMAR SINGH Singh(P), mail.com
29, New CourtCommercial IOMP (I) (COMM)/2320/2026/46228 IPIRAMAL FINANCE LTD Vs BAIJU[Prashant 9999691983 psrlawfirm2020@gmail(23.07.2026
Block-IT IP K IKumar(P), .com
29, New CourtiCommercial IOMP (I) (COMM)/2319/2026 46228 ORIX LEASING AND FINANCIALRAJESH 9958726491 jangraadvocate@gamil. [24.07.2026
Block-1T SERVICE INDIA LIMITED VSJJANGRA(P), icom

IVIREN SUNIL BATRA
29, New CourtCommercial IARB. A.(COMM)/1/2026 16228 IM/S DC ENTERPRISES AND ORSAyushman 9654927061 ayushmansharmag596 [24.07.2026
Block-IT Vs M/S FINGROW CAPITAL PVT|Sharma(P), @gmail.com

LTD
29, New CourtCommercial CS (COMM)/424/2026 u6230 [TIVOLI GARDENS AND ANR VsShravan Kumanoi20-4511311, unitedmark@unitedand24.07.2026
Block-1I SHREE SIDDHI GROUP OFBansal(P), 0120-4939659, nited.com

ICOMPANIES AND ANR 9810017859
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29, New CourtCommercial [EXCOMM - Award by Arbi46231 IM/S ARROW DESIGN Vs MANOJ[Siddharth 9810246856 siddharth@ninetythreell27.07.2026
Block-1I Comm/84/2026 IKHANDELWAL [Srivastava aw.com
29, New CourtiCommercial [Execution (Comm)/127/2026 46231 IPUNEET BANSAL Vs M/S ROYALIAditya Prakash9953744141 aditya.jadelex@gmail.c [25.07.2026
Block-1I IGOLF LINK CITY PROJECTS PVTArora om
LTD
29, New CourtCommercial CS (COMM)/429/2026 ©u6232 ISIEMENS INDUSTRY SOFTWARE/Aarshia Behl(P),(9818061242, aarshia@saikrishnaasso[27.07.2026
Block-II IINC AND ANR Vs YOGESH JAIN| 9810621272 ciates.com
IJAND ORS
29, New CourtCommercial CS (COMM)/431/2026 1u6233 IM/S SMALL FARMERSAnmol 9871717254 lanmolpanwaroffice@g [28.07.2026
Block-1I IAGRIBUSINESS CONSORTIUM VsPanwar(P), mail.com
IM/S VIJAY MIRACLE CASHEW|
INDUSTRY
29, New CourtCommercial CS (COMM)/434/2026 Ku6234 SYSTEMAIR  INDIA  PRIVATESunil Kumarg711747642 sunillegalio3@gmail.co 30.07.2026
Block-IT ILIMITED Vs CENTECH[Sharma(P), m
IENGINEERS PVT LTD and ANR
27 ISH. LOKESH|SOUTH 40, New CourtCommercial IOMP (I) (COMM)/1964/2026 46205 IAXIS BANK LTD Vs SIYARAM SOjavinash 1151413189 avinashadv@gmail.com 46177
[KUMAR SHARMA, Block-1T IBHAGAT SINGH kumar(P),
IDISTRICT
WUDGE(COMMERCI
JAL. COURT)
40, New CourtCommercial IOMP (I) (COMM)/1965/2026 46205 ICnh Industrial Capital India Pvt LtdRAJESH 9958726491 jangraadvocate@gmail. 46182
Block-1T Vs SHARAD KUMAR PRAJAPATIJANGRA(P), com
120032
40, New CourtCommercial IOMP (I) (COMM)/1967/2026 46205 IAXIS BANK LTD Vs BHARGAVjavinash 1151413189 avinashadv@gmail.com 46177
Block-IT SACHAN lkumar(P),
40, New CourtCommercial IOMP (I) (COMM)/1968/202646205 IJAXIS BANK LTD Vs SHRI DAYAL favinash 1151413189 avinashadv@gmail.com 46177
Block-IT lkumar(P),
40, New CourtCommercial IOMP (I) (COMM)/1963/2026 46205 IAXIS BANK LTD Vs HARU RAM lavinash 1151413189 avinashadv@gmail.com 46177
Block-IT lkumar(P),
40, New CourtCommercial IOMP (I) (COMM)/1966/202646205 ORIX LEASING AND FINANCIALRAJESH 9958726491 jangraadvocate@gmail. |46182
Block-1T SERVICE INDIA LIMITED Vs TJANGRA(P), com
INATRAJAN DURGA PRASAD
40, New CourtCommercial CS (COMM)/355/2026 16206 ICANARA BANK Vs VIVEK KUMAR |CHITRA 9212888057 chitramalhorasobti@g 46178
Block-IT IMALHOTRA(P), mail.com
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40, New CourtCommercial IOMP (I) (COMM)/1969/202646206 IYES BANK LIMITED Vs NAVEENSANJEEV 9717028845 litigation@sreslegal.co 46181
Block-1I IKUMAR IPATHAK(P), m
40, New CourtCommercial IOMP (I) (COMM)/1970/2026 46206 IYES BANK LIMITED Vs NAVEENSANJEEV 9717028845 litigation@sreslegal.co 46181
Block-II IKUMAR 38 IPATHAK(P), m
40, New CourtCommercial [Execution (Comm)/98/2026 46209 IM/s Finwizz Financial Services PvSHALAJ 9810656757 shalaj.mridul @legalcor 46193
Block-1I Ltd Vs Oxyzo Financial ServicesMRIDUL(P), [pus.co.in

Limited
40, New CourtCommercial IOMP (I) (COMM)/2015/2026 46209 ICnh Industrial Capital India Pvt LtdRAJESH 9958726491 jangraadvocate@gmail. |46182
Block-IT Vs MUKUT SHARMA 114895 UANGRA(P), com
40, New CourtCommercial IOMP (I) (COMM)/2018/2026|46209 IAXIS BANK LTD Vs RAMSWARUPjavinash 1151413189 avinashadv@gmail.com 46177
Block-IT ISO RAMSAJIWAN lkumar(P),
40, New CourtCommercial IOMP (I) (COMM)/2017/2026 46209 IAXIS BANK LTD Vs PRADIP SOjavinash 1151413189 avinashadv@gmail.com 46177
Block-IT IMANIK CHANDRA lkumar(P),
40, New CourtCommercial IOMP (I) (COMM)/2011/2026 [46209 PIRAMAL FINANCE LTD Vs AtulANANJAY 7455023130 asaplegalandadvocates 46204
Block-IT \Yadav ISINGH(P), @gmail.
40, New CourtCommercial IOMP (I) (COMM)/2012/202646209 IPIRAMAL FINANCE LTD Vs SonuANANJAY 7455023130 asaplegalandadvocates 46204
Block-IT Prajapati ISINGH(P), @gmail.
40, New CourtCommercial IOMP (I) (COMM)/2013/202646209 IPIRAMAL FINANCE LTD Vs RAJUANANJAY 7455023130 asaplegalandadvocates 46204
Block-1I ILAL SUTHAR ISINGH(P), @gmail.
40, New CourtCommercial IOMP (I) (COMM)/2014/202646209 IPIRAMAL FINANCE LTD Vs Sijith PANANJAY 7455023130 asaplegalandadvocates 46204
Block-IT P ISINGH(P), @gmail.
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Block-1T

UAI

[PATHAK(P),

40, New CourtCommercial IOMP (I) (COMM)/2016/202646209 IPIRAMAL FINANCE LIMITED VsRAJESH 9958726491 jangraadvocate@gmail. [46193
Block-IT IMANISH PANDEY UCL0000171496 JANGRA(P), com
40, New CourtCommercial CS (COMM)/363/2026 46210 IVLEAD STAFFING PVT LTD VSANKUR 70606676669 ankurmis1995@gmail.c [46182
Block-IT IREINVENT AGROCHAIN PVT LTDMISHRA(P), om

IAND ORS
40, New CourtCommercial [Execution (Comm)/99/2026 46210 [ULTRATECH CEMENT LTD VSASHKRIT 7708748786 anshkrit464@gmail.co 46206
Block-1I SANRACHNA INFRATECH PVTTIWARI(P), m

ILTD
40, New CourtCommercial IOMP (I) (COMM)/2058/202646210 IAXIS BANK LTD Vs RAMA KANT |avinash 1151413189 avinashadv@gmail.com 46177
Block-IT lkumar(P),
40, New CourtCommercial IOMP (I) (COMM)/2057/2026/46210 ICnh Industrial Capital India Pvt LtdRAJESH 9958726491 jangraadvocate@gmail. 46193
Block-1I Vs RAM BHUSHAN 117947 DANGRA(P), lcom
40, New CourtCommercial IOMP (I) (COMM)/2059/2026/46210 IAXIS BANK LTD Vs HADISAlavinash 1151413189 avinashadv@gmail.com 46177
Block-IT VEGUM lkumar(P),
40, New CourtCommercial CS (COMM)/368/2026 16211 |Allied Information Technologies andSANJAY 9717593493 dr.sanjaysharma@gmai 46195
Block-IT IMarketing Pvt Ltd Vs Dinesh KumarSHARMA(P), l.com

Bansal Sole Proprietor of Ms Bansal

|Auto Agency
40, New CourtCommercial CS (COMM)/369/2026 k6211 IMS SD123 TECHNOLOGYJATIN 9990253571 hatiajatin1331@gmail. 46210
Block-1I ISOLUTION LLP Vs GEETA SINGH [BHATIA(P), com
40, New CourtCommercial OMP (D46211 IDFC FIRST BANK LTD Vs RUBI [SANJEEV 9717028845 litigation@srcslegal.co 46202
Block-IT (COMM)/2083/2026 DAIN IPATHAK(P), m
40, New CourtCommercial IOMP (I) (COMM)/2078/2026146211 IIDFC FIRST BANK LTD Vs PAWAN SANJEEV 9717028845 litigation@sreslegal.co 46202

m
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40, New CourtCommercial IOMP (I) (COMM)/2079/202646211 [DFC FIRST BANK LTD VSSANJEEV 9717028845 litigation@sreslegal.co 46202
Block-1I IBRAJESH ARAM IPATHAK(P), m
40, New CourtCommercial OMP Mg6211 [[DFC FIRST BANK LTD Vs SACHIN[SANJEEV 9717028845 litigation@sreslegal.co 46202
Block-II (COMM)/2080/2026 ILOVEMORIYA IPATHAK(P), m
40, New CourtCommercial IOMP (I) (COMM)/2081/202646211 [DFC FIRST BANK LTD VSSANJEEV 9717028845 litigation@sreslegal.co 46202
Block-1I IGHANSHYAM SINGH IPATHAK(P), m
40, New CourtCommercial OMP (Dy6211 [DFC FIRST BANK LTD VSSANJEEV 9717028845 litigation@sreslegal.co 46202
Block-II (COMM)/2082/2026 IVIRENDER KUMAR SINGH IPATHAK(P), m
40, New CourtCommercial OMP Dyg6211 IDFC FIRST BANK LTD VSSANJEEV 9717028845 litigation@srcslegal.co 46202
Block-1I (COMM)/2084/2026 IRAMPRAKASH SONI IPATHAK(P), m
40, New CourtCommercial IOMP (I) (COMM)/2085/2026146211 IDFC FIRST BANK LTD Vs VARUN [SANJEEV 9717028845 litigation@srceslegal.co 46202
Block-IT IKUMAR IPATHAK(P), m
40, New CourtCommercial CS (COMM)/371/2026 Ku6212 IRISHIKA SAREEN PROP|Vikram Dua(P), 9810080638 mailvikramdua@gmail. 46203
Block-IT INIRMANAMM Vs COMMITTED com

ICARGO CARE LTD AND ANR
40, New CourtCommercial CS (COMM)/373/2026 k6212 ISOMA DAS Vs Shashi Arora [Sanjive 9910633431 INot given 16210
Block-IT ISingh(P),
40, New CourtCommercial IOMP (I) (COMM)/2100/2026/46212 IDFC FIRST BANK LTD Vs LALA [SANJEEV 9717028845 litigation@srcslegal.co 46202
Block-1I IKUMAR IPATHAK(P), m
40, New CourtCommercial IOMP (I) (COMM)/2101/2026 46212 IDFC FIRST BANK LTD VSSANJEEV 9717028845 litigation@sreslegal.co 46202
Block-1I IPRIYANKA AASHISH IPATHAK(P), m
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40, New CourtCommercial IOMP (I) (COMM)/2102/2026 46212 [DFC FIRST BANK LTD VSSANJEEV 9717028845 litigation@sreslegal.co 46202
Block-1I IMOHAMMAD NASIM IPATHAK(P), m

40, New CourtCommercial IOMP (I) (COMM)/2103/2026 46212 [[DFC FIRST BANK LTD Vs SANOJ [SANJEEV 9717028845 litigation@sreslegal.co 46202
Block-IT RAY IPATHAK(P), m

40, New CourtCommercial IOMP (I) (COMM)/2104/2026 46212 [IDFC FIRST BANK LTD Vs SHRUTI [SANJEEV 9717028845 litigation@sreslegal.co 46202
Block-IT SHARMA IPATHAK(P), m

40, New CourtCommercial IOMP (I) (COMM)/2105/2026 46212 [IDFC FIRST BANK LTD Vs SHADAB|SANJEEV 9717028845 litigation@sreslegal.co 46202
Block-II SHAMSHUL ISLAM IPATHAK(P), m

40, New CourtCommercial ICS (COMM)/375/2026 1u6213 IDEEPIKA SHARMA Vs M/S SHYAM|Akshay Bedi(P), 9818729629 mohd.anasadv@gmail.cl46204
Block-IT I[EARTH MOVERS om

40, New CourtCommercial IOMP (I) (COMM)/2119/2026 46213 IDFC FIRST BANK LTD VSSANJEEV 9717028845 litigation@srceslegal.co 46202
Block-IT IDEVENDER SHARMA IPATHAK(P), m

40, New CourtCommercial IOMP (I) (COMM)/2120/2026 46213 IDFC FIRST BANK LTD VSSANJEEV 9717028845 litigation@srcslegal.co 46202
Block-1I UITENDRA SINGH IPATHAK(P), m

40, New CourtCommercial IOMP (I) (COMM)/2121/2026 46213 IDFC FIRST BANK LTD VSSANJEEV 9717028845 litigation@srceslegal.co 46202
Block-1I IHARSHARAN KAUR IPATHAK(P), m

40, New CourtCommercial IOMP (I) (COMM)/2122/2026 46213 IDFC FIRST BANK LTD Vs LOKESHISANJEEV 9717028845 litigation@srcslegal.co 46202
Block-1I DIXIT IPATHAK(P), m

40, New CourtCommercial IOMP (I) (COMM)/2123/2026 46213 IIDFC FIRST BANK LTD Vs RANJIT SANJEEV 9717028845 litigation@sreslegal.co 46202
Block-1I SINGH IPATHAK(P), m
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40, New CourtCommercial IOMP (I) (COMM)/2124/2026 46213 [[DFC FIRST BANK LTD Vs URMILASANJEEV 9717028845 litigation@sreslegal.co 46202
Block-1I ASHOK IPATHAK(P), m
40, New CourtCommercial IOMP (I) (COMM)/2125/2026 46213 [DFC FIRST BANK LTD VSSANJEEV 9717028845 litigation@sreslegal.co 46202
Block-II SUKHDEV SINGH IPATHAK(P), m
40, New CourtCommercial CS (COMM)/378/2026 u6214 [EXCLUSIVE CAPITAL LIMITED VSAPOORV 9910634222 apporv@ssvlawoffices.c 46192
Block-1I ICOSMIC TRADE ANDAGARWAL(P), om

INVESTMENTS PVT LTD
40, New CourtCommercial [Execution (Comm)/104/2026 46216 IMS Dwarkesh Alloys Pvt Ltd VsPrashant 0811937371 advdiwans@gmail.com [46210
Block-IT ISHRIRAM FINANCE PVT LTD IDiwan(P),
40, New CourtCommercial IOMP (I) (COMM)/2162/2026 46216 IAXIS BANK LTD Vs BHIM SINGH [Shobha 0811192158 srshobhagupta@gmail.cl46178
Block-IT Gupta(P), om
40, New CourtCommercial IOMP (I) (COMM)/2156/2026 46216 IDFC FIRST BANK LTD Vs ANIL [SANJEEV 9717028845 litigation@srceslegal.co 46205
Block-IT IKUMAR IPATHAK(P), m
40, New CourtCommercial IOMP (I) (COMM)/2157/2026 46216 IDFC FIRST BANK LTD VSSANJEEV 9717028845 litigation@srcslegal.co 46205
Block-IT IFARUKH ANSARI ENTERPRISES [PATHAK(P), m
40, New CourtCommercial IOMP (I) (COMM)/2158/2026 46216 IDFC FIRST BANK LTD Vs JABIR [SANJEEV 9717028845 litigation@srceslegal.co 46205
Block-1I IABDUL IPATHAK(P), m
40, New CourtCommercial IOMP (I) (COMM)/2159/2026 46216 IDFC FIRST BANK LTD Vs SONU [SANJEEV 9717028845 litigation@srcslegal.co 46205
Block-1I IBIND IPATHAK(P), m
40, New CourtCommercial IOMP (I) (COMM)/2160/202646216 IDFC FIRST BANK LTD VSSANJEEV 9717028845 litigation@sreslegal.co 46205
Block-1I IAVILAKH SINGH IPATHAK(P), m
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40, New CourtCommercial IOMP (I) (COMM)/2161/2026 46216 IDFC FIRST BANK LTD Vs SOHAN [SANJEEV 9717028845 litigation@sreslegal.co 46205
Block-1I IDAS IPATHAK(P), m

40, New CourtCommercial CS (COMM)/386/2026 6217 DR RAJA CHHABRA Vs ACHARYAAwanish 9873334481 awanish@nakslaw.com 46216
Block-IT IMANISH ISrivastava(P),

40, New CourtCommercial IOMP (I) (COMM)/2177/2026 46217 Piramal Finance Ltd Vs SHANKAR[Prashant 9999691983 psrlawfirm2020@gmaill46212
Block-IT ILAL [Kumar(P), .com

40, New CourtCommercial IOMP (I) (COMM)/2178/2026 46217 PIRAMAL FINANCE LTD VsPrashant 9999691983 psrlawfirm2020@gmaill46212
Block-IT IGOKUL SINGH DODIYA [Kumar(P), .com

40, New CourtCommercial IOMP (I) (COMM)/2174/2026 46217 IAXIS BANK LTD Vs RAJIV KUMARADV 9871040589 indolexlaw@gmail.com [46205
Block-IT IDHEERAJ(P),

40, New CourtCommercial IOMP (I) (COMM)/2175/2026 46217 IAXIS BANK LTD VSADV 9871040589 indolexlaw@gmail.com [46205
Block-II SUKHMANDEEP SINGH GILL IDHEERAJ(P),

40, New CourtCommercial IOMP (I) (COMM)/2176/2026 46217 IAXIS BANK LTD Vs RAMESHADV 9871040589 indolexlaw@gmail.com [46205
Block-1I ICHANDRA RASTAUGI IDHEERAJ(P),

40, New CourtCommercial IOMP (I) (COMM)/2179/2026 46217 IPIRAMAL FINANCE LTD Vs ATULPrashant 19999691983 psrlawfirm2020@gmaill46212
Block-IT IGOEL I[Kumar(P), .com

40, New CourtCommercial IOMP (I) (COMM)/2180/2026|46217 IPIRAMAL FINANCE LTD Vs AJAY[Prashant 19999691983 psrlawfirm2020@gmaill46212
Block-IT IVASHIST I[Kumar(P), .com

40, New CourtCommercial ICS (COMM)/388/2026 46218 Veerji restaurant private limited Vs[Bindra Rana(P), 9818202368 litigation@ssrana.com 46214
Block-1I IVIVEK KUMAR
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40, New CourtCommercial IOMP (I) (COMM)/2193/2026 46219 IAXIS BANK LTD Vs HANSARAJ IADV 9871040589 indolexlaw@gmail.com 46205
Block-1I IDHEERAJ(P),
40, New CourtCommercial CS (COMM)/396/2026 16220 TIVOLI GARDENS Vs TIVOLIShravan 1204511311 unitedmark@unitedandig6197
Block-IT IENTERPRISES Bansal(P), united.com
40, New CourtCommercial CS (COMM)/397/2026 1u6220 IMs Hanumata Xtreme Ventures LLPAmolak(P), 93502199143 advocatemunjalruchi@ 46218
Block-1I [Through its Partners Vs Ms J R| igmail.com

Sports  Leisure LLP Through its

|Authorized Representative
40, New CourtCommercial ICS (COMM)/398/2026 1u6220 IMUKESH KUMAR DEEPAK Vs E-Sudhanshu 8800238350 sudhanshusuman@gmal46207
Block-II ISCOOT RENTAL SOLUTIONS AND{Suman(P), fil.com

IORS
40, New CourtCommercial ICS (COMM)/400/2026 1u6220 S I Soomar Vs GRAM SUPPLYHIMANSHU (875061822 ssmaniassociates@gmail46219
Block-1I ICHAIN SOLUTIONS PVT LTD IGARG(P), l.com
40, New CourtCommercial [ExXCOMM - Award by Arbjg6220 IKOTAK MAHINDRA PRIME LTD Vs[Kushal 7009793548 Not given ©u6184
Block-II Comm/79/2026 IMANOJ KUMAR [Kumar(P),
40, New CourtCommercial ICS (COMM)/408/2026 Ku6223 S A INFOTECH PVT LTD VsASHISH 9999183119 ashish@agcpartners.co. 46221
Block-1I IAMLAAN ORGANICS PVT LTD IKUMAR fin

IGUPTA(P),

40, New CourtCommercial [EXCOMM - Award by Arby6223 IVIRTUOUS ENERGY PVT LTD VsShivam Goel(P),|9971647533 INot given 46219
Block-1I IComm/81/2026 IPOWER GRID CORPORATION OF

INDIA LTD
40, New CourtCommercial IOMP (COMM)/22/2026 k6223 IRCTC Vs ExpressFood Services Aasheesh 9811026362 harshitagarwal @akgcon46218
Block-IT IGupta(P), sors.com
40, New CourtCommercial IOMP (I) (COMM)/2235/2026|46224 IIDFC FIRST BANK LTD Vs PANKAJ SANJEEV 9717028845 litigation@sreslegal.co 46205
Block-1I SHARMA IPATHAK(P), m
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40, New CourtCommercial CS (COMM)/414/2026 6225 ICTL LOGISTICS INDIA PVT LTD VsSHIVAM 9717028845 litigation@sreslegal.co 46205
Block-1I [ROHIT SHARMA ISHARMA(P), m
40, New CourtCommercial IOMP (I) (COMM)/2285/2026/46226 IORIX LEASING AND FINANCIALRRAJESH 9717028845 litigation@sreslegal.co 46205
Block-IT SERVICE INDIA LIMITED VsJJANGRA(P), m

IEMAAR INDIA LTD
40, New CourtCommercial IOMP (I) (COMM)/2313/2026 46227 [IDFC FIRST BANK LTD Vs BALBIR [SANJEEV 9717028845 litigation@sreslegal.co 46205
Block-1I SINGH IPATHAK(P), m
40, New CourtCommercial IOMP (I) (COMM)/2314/2026 46227 [IDFC FIRST BANK LTD Vs NAVEEN[SANJEEV 9717028845 litigation@sreslegal.co 46205
Block-IT KUMAR IPATHAK(P), m
40, New CourtCommercial IOMP (I) (COMM)/2315/2026 46227 IDFC FIRST BANK LTD Vs PAWAN [SANJEEV 9717028845 litigation@srcslegal.co 46205
Block-IT IKUMAR IPATHAK(P), m
40, New CourtCommercial IOMP (I) (COMM)/2316/2026 46227 IDFC FIRST BANK LTD Vs JYOTI [SANJEEV 9717028845 litigation@srceslegal.co 46205
Block-IT IDEVI IPATHAK(P), m
40, New CourtCommercial IOMP (I) (COMM)/2317/2026 46227 IDFC FIRST BANK LTD Vs SUNNY [SANJEEV 9717028845 litigation@srcslegal.co 46205
Block-1I ISINGLA IPATHAK(P), m
40, New CourtCommercial IOMP (I) (COMM)/2318/202646227 IDFC FIRST BANK LTD VSSANJEEV 9717028845 litigation@srceslegal.co 46205
Block-1I I[HIMANSU HUKAM CHAND IPATHAK(P), m
40, New CourtCommercial CS (COMM)/420/2026 6228 ISmall Farmers AgribusinessCHAKRADHAR (7678160277 chakradhar.adv@gmail. 46223
Block-IT IConsortium Vs M/S MAAPANDA(P), com

WAGDAMBA COLD STORE
40, New CourtCommercial CS (COMM)/423/2026 46230 ISTATE BANK OF INDIA Vs SAVITA RANI 9643650913 rbhardwajassociates@g [46226
Block-IT IBHARDWAJ(P), mail.com
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40, New CourtCommercial CS (COMM)/425/2026 16230 [Ms Uma Krupa Plast Vs Mr BhautikSUDARSHAN 9810132015 legal@unitedworld.co.i |46228
Block-IT Patel and Anr IBANSAL(P), n
40, New CourtCommercial [Execution (Comm)/125/2026 46230 ISTATE BANK OF INDIA Vs DINESHRANT 9643650913 rbhardwajassociates@g 46226
Block-IT IKASHYAP IBHARDWAJ(P), mail.com
40, New CourtCommercial ICS (COMM)/428/2026 ©u6232 IMS SMALL FARMERSAnmol 0871717254 Not given u6157
Block-1I IAGRIBUSINESS CONSORTIUM VsPanwar(P),
IM/S JAY RANCHHOD COLD|
ISTORAGE

40, New CourtCommercial IOMP (I) (COMM)/2374/2026/46233 ICnh Industrial Capital India Pvt LtdRAJESH 9958726491 jangraadvocate@gmail. |46193
Block-IT Vs SHIV LALI UANGRA(P), com
40, New CourtCommercial IOMP (I) (COMM)/2375/202646233 IAXIS BANK LTD Vs RAHUL GUPTA Javinash 1151413189 avinashadv@gmail.com 46177
Block-IT lkumar(P),
40, New CourtCommercial IOMP (I) (COMM)/2376/202646233 IYES BANK LTD Vs RAJNEESHANANJAY 7455023130 asaplegalandadvocates 46204
Block-II INEGI ISINGH(P), @gmail.
40, New CourtCommercial IOMP (I) (COMM)/2377/2026 46233 Axis Bank Ltd Vs LUXMIASHISH 9999183119 ashish@agcpartners.co. 46221
Block-1I I[HOLIDAYS IKUMAR fin

IGUPTA(P),
40, New CourtCommercial IOMP (I) (COMM)/2378/2026/46233 IAXIS BANK LTD Vs DHIRENIDRA |ADV 9871040589 indolexlaw@gmail.com 46208
Block-1I IDHEERAJ(P),
40, New CourtCommercial IOMP (I) (COMM)/2379/202646233 IAXIS BANK LTD Vs CHAND KHAN [Sunita Singh(P), 9871040589 indolexlaw@gmail.com 46208
Block-1T
40, New CourtCommercial OMP (D46233 |Axis Bank Ltd Vs SWIFT AND SAFEASHISH 9999183119 ashish@agcpartners.co. 46221
Block-1I (COMM)/2380/2026 ILOGISTICS PRIVATE LIMITED IKUMAR in

IGUPTA(P),
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40, New CourtCommercial IOMP (I) (COMM)/2416/2026 46234 (Cnh Industrial Capital India Pvt LtdRAJESH 9958726491 jangraadvocate@gmail. [46193
Block-1I Vs SANDEEP KUMAR UANGRA(P), com
40, New CourtCommercial IOMP (I) (COMM)/2417/2026 46234 [FFCO KISAN FINANCE LTD VsASHISH 9999183119 ashish@agcpartners.co. 46101
Block-II IGORAKH MAHTO IKUMAR fin
IGUPTA(P),
40, New CourtCommercial IOMP (I) (COMM)/2418/202646234 [FFCO KISAN FINANCE LTD VsASHISH 9999183119 ashish@agcpartners.co. 46101
Block-1I SARUP SINGH IKUMAR fin
IGUPTA(P),
40, New CourtCommercial IOMP (I) (COMM)/2419/2026 46234 [FFCO KISAN FINANCE LTD VsASHISH 9999183119 ashish@agcpartners.co. 46101
Block-II WAGJEET SINGH IKUMAR fin
IGUPTA(P),
40, New CourtCommercial IOMP (I) (COMM)/2420/202646234 IFFCO KISAN FINANCE LTD VsASHISH 9999183119 ashish@agcpartners.co. 46101
Block-1I ICHAGANLAL DAVADE IKUMAR fin
IGUPTA(P),
40, New CourtCommercial IOMP (I) (COMM)/2421/2026 46234 IFFCO KISAN FINANCE LTD VsASHISH 9999183119 ashish@agcpartners.co. 46101
Block-II SHANKAR SINGH CHOUHAN IKUMAR fin
IGUPTA(P),
40, New CourtCommercial IOMP (I) (COMM)/2422/2026/46234 IDFC FIRST BANK LTD VSSANJEEV 9717028845 litigation@srcslegal.co 46205
Block-1I IPUSHPENDRA CHAUDHARY IPATHAK(P), m
28 IMS RAVINDER[SOUTH-EAST18 BLOCK 1 18EXECUTION 194/2026 01-07-2026 IRAJESH KUMAR DUDANI SOLE[PREM NATH/9891111533 IPNUADVOCATE@GM [30.06.2026
IBEDI, DISTRICT| BLOCK 1 IPROPRIETOR OF DOON TRADINGUPADHYAY IAIL.COM
WUDGE(COMMERCI ICO Vs KANTA PACHNANDA Sole
AL COURT) Proprietor of Jeet Engineering|
IOMP (I) (COMM.) (123/2026 02-07-2026 RAJEEV SACHDEVA Vs BALDEVISUJEET GUPTA(9811904386 INFO@SGRSPARTNER(09.06.2026
[RAJ DANG AND ORS. S.COM
ICS (COMM) 527/2026 02-07-2026 IM/s PROMEGA BIOTECH INDIAANUBHAV 9811653359 lawyer_anubhav@yaho [12.06.2026
IPRIVATE LIMITED Vs M/s MYLABKATHURIA 0.com
IDISCOVERY SOLUTIONS PRIVATE]|
ILIMITED
ICS (COMM) 536/2026 03-07-2026 [UNION BANK OF INDIA Vs AMZADNIHARIKA RAI9811884579 IADV.NIHARIKARAI110/01.07.2026
IKHAN & TSERING 9@GMAIL.COM
ICS (COMM) 534/2026 03-07-2026 IBAL GOVIND MISHRA VS SHIVISUJAL BHATT 9910035893 CHAMBEROFJOY@O (03.07.2026
IKUMAR & ORS. UTLOOK.COM
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I[EXECUTION 201/2026 04-07-2026 IMOHIT VIG Vs ASHIMARAQOP FAIZI 9810077771 IAPSHISHADVOCATE (01.07.2026
I[HOUSING PVT. LTD. @GMAIL.COM

EXECUTION 202/2026 04-07-2026 IMOHIT VIG Vs ASHIMARAIOP FAIZI 9810077771 IAPSHISHADVOCATE [01.07.2026
I[HOUSING PVT LTD @GMAIL.COM

ICS (COMM) 542/2026 04-07-2026 IANSAL PROPERTIES ANDMAHIMA 78340841241 IMAHIMA98.AHUJA@ (16.06.2026
INFRASTRUCTURES LIMITED VsAHUJA IGMAIL.COM
[TRAIT IT PARK PRIVATE LIMITED|
JAND ORS.

ICS (COMM) 545/2026 04-07-2026 [UNION BANK OF INDIA Vs HANSPRIYAM 9971839717 IADVPRIYAMAGGARW |09.06.2026
IRAJ AND ANR. IAGGGARWAL IAL@GMAIL.COM

ICS (COMM) 546/2026 04-07-2026 SHABBIR KHAN Vs CREATIVEH R KHAN 8130230009 IAFFLUXLAWFIRM @G |01.07.2026
IHOTELS PRIVATE LIMITED IMAIL.COM

ICS (COMM) 555/2026 06-07-2026 IAMIT AGARWAL Vs MEDALLINJITENDRA 9268028823 JITUPANWAR4516@G [18.06.2026
ISPORTS PVT LTD ISINGH IMAIL.COM

CS (COMM) 556/2026 06-07-2026 ULTRATECH CEMENT LIMITED VSASHKRIT 7708748786 IAKSHKRIT464@GMAI 15.05.2026
ISANGRAM PROJECTS PRIVATETIWARI IL.COM
ILIMITED

ICS (COMM) 557/2026 06-07-2026 [ULTRATECH CEMENT LIMITED Vs ASHKRIT 7708748786 IAKSHKRIT464@GMAI 18.06.2026
V. K. AGGARWAL AND COMPANY|[TTWARI IL.COM
IPRIVATE LTD.

IOMP (I) (COMM.) [126/2026 07-07-2026 HERO FINCORP LTD VsSAMBHAV 9910076176 SAMBHAV@SDJAINL (05.07.2026
IBHOOPENDRA MEENA JAIN IAW.COM

ICS (COMM) 570/2026 07-07-2026 [UNION BANK OF INDIA VsDHANANJAY (9312872882 IN/A 03.07.2026
INAUSHAD PROP .OF LUBAKUMAR
ICABLES

ICS (COMM) 571/2026 07-07-2026 IMECHANICAL MASTERS ANDMUKESH 9873289394 IADVO.MUKESHSHAR (04.07.2026
IENGINEERS Vs D S FUELS ISHARMA MA@GMAIL.COM

IOMP (I) (COMM.) 131/2026 08-07-2026 ISAIRO  BANO VS  MADHUVIKAS 9696119090 VRLEGAL0o5@GMAIL. |06.07.2026
IMAHAJAN ISHARMA COM

CS (COMM) 587/2026 10-07-2026 SHYAM SUNDER VS KRISHNAK S SHARMA [9013439209 KSELITEATTORNEYS (06.07.2026
ISINGH BASIST @GMAIL.COM

IEXECUTION 209/2026 10-07-2026 KSHETRESH KUMAR MISHRA VSPINTOO 9811116078 IPINTOOTHAKURO0369 08.07.2026
ZUBAIR AND ANR. THAKUR @GMAIL.COM

CS (COMM) 582/2026 10-07-2026 VINDAL FABRICS Vs GLOBALIKAIASH 9811446490 IKAILASHAGARWA@G 04.07.2026
IVISION AND ORS IAGGARWAL MAIL.COM
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I[EXECUTION 211/2026 11-07-2026 WAMMU AND KASHMIR BANK LTD|N/A IN/A IN/A IN/A
Vs MOTASIM BILLAH FAROOQUI
IAND ANR
EXECUTION 212/2026 11-07-2026 IMUNICIPAL CORPORATION OFPRATISH 9810264114 IPRATISHSABHARWAL[11.07.2026
IDELHI Vs SAHIL CHOPRA ISABBHARWAL @GMAIL.COM
ICS (COMM) 603/2026 15-07-2026 STATE BANK OF INDIA Vs MSKM MONIKA (9069091827 IMONIKA.THEKMC@G [12.07.2026
SAUBHAGYA FASHION AND ANR MAIL.COM
IM-Ex 54/2026 15-07-2026 S C PAPER COMPANY ISAGAR 0868538516 Sagarchauhan.legal@g [13-07-2026
IVs GLORY GRAPHICS PVT LTD ICHAUHAN mail.com
ICS (COMM) 604/2026 15-07-2026 State Bank Of India Vs MS MARCK M MONIKA (9069091827 IMONIKA.THEKMC@G [12.07.2026
IPOWER AUTOMATION AND ANR IMAIL.COM
ICS (COMM) 610/2026 17-07-2026 IKAMDHENU CEMENT Vs BABITAMANISH 9971772226 IMANISHGANDHI11@ [15.07.2026
Proprietor of Mohan ConstructionGANDHI GMAIL.COM
ICo and Ors
ICS (COMM) 612/2026 17-07-2026 IM/s STYLR BY SHYRENE Vs DIVYAVAIBHAV 7202099647 INFO@MAESTROLEG [15.07.2026
ICOLLECTION AND ANR. ISHAHI IAL.IN
IOMP (I) (COMM.) 141/2026 24-07-2026 IPIRAMAL FINANCE LIMITED VSANANJAY 7455023130 IN/A 18.07.2026
IANJALI ADESH JAISWAL ISINGH
EXECUTION 231/2026 28-07-2026 IBANK OF BARODA Vs RAMESHNIRMAL 9953128141 IAMB.NIRMAL@GMALI [24.04.2026
IRAMESH IKUMAR IL.COM
ICS (COMM) 640/2026 28-07-2026 IM/s VAYU CORPORATION Vs M/sANAND IN/A IANAND@JUSTJURIST [14.07.2026
IELITECON INTERNATIONALIPRAKASH .COM
ILIMITED AND ORS. IDUBEY
29 ISH. LALIT KUMAR [SOUTH-EAST 14 ICOMMERCIAL I[EXECUTION 02.07.2026 IREETA KHANNA Vs AKS INFINITYDEV RAJN/A IN/A 01.07.2026
ILD. DJ COMM-o02, SUIT (COMM.)/196/2026 IPROP ANEESH KHAN ISHARMA
ISOUTH EAST]
IDISTRICT,
[SAKET COURT, [EXECUTION 02.07.2026 [M/s SSB INDIA Vs M/SN/A IN/A IN/A 01.07.2026
IDELHI (COMM.)/197/2026 LAZYCHUNKS through it
[Proprietor
CS (COMM)/520/2026 02.07.2026 IABHAY SHARMA Vs MONTUSANJAYSEHGA 9873479585 SSCLAWFIRM@GMALI (01.07.2026
IMANDAL IL IL.COM
CS (COMM)/522/2026 02.07.2026 IMohd Fasihullah Khan Vs M/SADITYA 9891789459 IADV.ANKITMUTREJA 01.07.2026
ISHIVRAM FOODS PVT. LTD. IAGGARWAL @GMAIL.COM
CS (COMM)/523/2026 02.07.2026 IM/S FABKING SOLUTIONS PV.TMAHESH 8368941062 IADVAJITSINGH738@ [01.07.2026
ILTD. Vs M/S KRISHNA TECHNOCHAND GMAIL.COM
IENGINEERS ISHARMA




S.NO COURT

DISTRICT COURT ROOM

CASE NUMBER

DATE

REGISTRATION

OFPETITIONER

NAME VS
RESPONDENT NAME

ADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAIL ID

DATE OF E-

FILING

[EXECUTION 03.07.2026 IGURINDER PAL SINGH VsN/A IN/A IN/A 02.07.2026

(COMM.)/199/2026 IASHIMARA HOUSING PVT LTD

Misc DJ/776/2026 03.07.2026 IBANK OF BARODA Vs[N/A IN/A IN/A 02.07.2026
SHATRUGHAN KUMAR PODDAR

ICS (COMM)/547/2026 04.07.2026 [UNION BANK OF INDIA Vs ANJU |[DHANAJAY 9312872852 03.07.2026

IKUMAR

Misc DJ/785/2026 04.07.2026 SUNPURE ENERGY PVT LTD VsN/A IN/A IN/A 03.07.2026
IGLOBAL VENTURES CONSULTING|

ICS (COMM)/551/2026 06.07.2026 IMAHARISHI AYURVEDAAPARNA JAIN (9810296002 INFO@KNOWLEDGE (05.07.2026
IPRODUCTS PVT. LTD. Vs DR, INTIA.COM
IPUNEET

ICS (COMM)/552/2026 06.07.2026 IBERGER PAINTS INDIA LIMITEDARUN KUMAR (9810131832 ONLINEARUN@YAHO|05.07.2026
Vs Jai Mata Di Agencies Private 0.COM
Limited and Anr

ICS (COMM)/553/2026 06.07.2026 [ULTRATECH CEMENT LIMITED VSASHIKRIT 7708748786 IASHKRIT464@GMAIL.|05.07.2026
ICHANDRALEKHA PVT. LTD. [TIWARI COM

[EXECUTION 07.07.2026 [Mukesh Kr Sharma Vs Rakesh{N/A IN/A IN/A 06.07.2026

(COMM.)/207/2026 [Kumar

CS (COMM)/568/2026 07.07.2026 SAP Electro Contracts Pv Ltd VsRAI & RAI 9810614546 IATTORNEYLLBRAI@G|06.07.2026
Pacifica Hotels India Pvt Ltd IMAIL.COM

IOMP (I) (COMM.)/130/2026 [08.07.2026 Hero Finecorp Ltd. Vs Mehndra IN/A IN/A IN/A 07.07.2026

ICS (COMM)/573/2026 08.07.2026 IM/S KAMDHENU CEMENT Vs SGKMANISH 9971772226 IMANISHGANDHI11@ [07.07.2026
IPROJECTS PRIVATE LIMITED IGANDHI GMAIL.COM

IOMP (I) (COMM.)/135/2026 [10.07.2026 IPiramal Finance Ltd. Vs Satish Joshi SAMBHAV 9910076176 IADVSAMBHAVJAIN96(09.07.2026

JAIN @GMAIL.COM

CS (COMM)/585/2026 10.07.2026 SACH SERVICES PVT. LTD. VSGURPREET 9910850147 ISACHDEVA.GURPREE [09.07.2026
IABRASIVES INDIA THROUGH ITSSINGH T@YAHOO.COM
IPROPRIETOR MS SALAKKASACHDEVA
ISHALINI DEVI

[Ex. . Award by Arb./16/2026 [14.07.2026 ICAMARADERIE BRANDS PVT.[KULDEEP IN/A IN/A 13.07.2026
ILTD. Vs CRYSTA IVF LIFE PVT.[YADAV
ILTD.

[EXECUTION 14.07.2026 ICHET RAM MAHENDER KUMAR |ARCHIT IN/A IN/A 13.07.2026

(COMM.)/215/2026

Through its SPA Holder Manish|
|Aggarwal Vs DASTOOR FOODS PVT|

ILTD

SINGHAL
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CS (COMM)/597/2026 14.07.2026 ICAMBRIDGE UNIVERSITY PRESS [PRATIMA 9958378565 SK@ASSOCIATES.IN.I 13.07.2026
IAND ASSESMENT INDIA PVT LTDMALIK INFO@SPSASSOCIATE
Vs ZUBAIR MAKEEN SONS PVT,| S.IN
ILTD.
ICS (COMM)/608/2026 16.07.2026 IM/S EUREKA POLY PRODUCTSANANT RAO 9999421467 IANANTYADAV555@G [15.07.2026
PVT. LTD. Vs MS VAALVE| IMAIL.COM
IBATHWARE INDIA LIMITED AND)|
IOTHERS
IM.Ex/55/2026 17.07.2026 lkanwar parkash Rakesh kumar VsN/A IN/A IN/A 16.07.2026
IRakesh bansal
Ex.COMM . Award by Arb[17.07.2026 SUDHAKAR GUPTA PROPRIETORIN/A IN/A IN/A 16.07.2026
Comm./110/2026 Vs OM FIRE SAFETLY COMPANY|
IPVT. LTD.
IEXECUTION 17.07.2026 IMS MODI INFOSOL PVT LTD VsN/A IN/A IN/A 16.07.2026
(COMM.)/219/2026 IM/s Apex Distributors and Ors.
IEXECUTION 17.07.2026 IM/s Singer India Ltd. Vs M/s durgalN/A IN/A IN/A 16.07.2026
(COMM.)/220/2026 Bai Mahila Sisu Vikasakendaram
Misc DJ/849/2026 17.07.2026 IMS IFCI VENTURE CAPITALJAKHIL IN/A IN/A 16.07.2026
FUNDS LTD Vs KUCHEKARYJAITLEY
IFITNESS MANAGEMENT PVT
[Ex.COMM . Award by Arb.|20.07.2026 IM/s High Ground Energy Pvt. Ltd[DEEPAK IN/A IN/A 18.07.2026
Comm./113/2026 Vs M/s VIP Ventures IYUTSSAYA
CS (COMM)/621/2026 21.07.2026 RBIT TECHSOL INDIA PRIVATERAVI 9871694660 IMAIL@CNRPARTNER [20.07.2026
ILIMITED Vs CSC E GOVERNANCE(CHAUHAN S.COM
ISERVICES INDIA LIMITED
IOMP (I) (COMM.)/137/2026 [22.07.2026 IPIRAMAL FINANCE LTD Vs MenkaANANJAY 97455023130 IASAPHLEGALANDAA [21.07.2026
Kanjwani ISINGH IDVOCATES@GMAIL.C
OM
IOMP (I) (COMM.)/138/2026 [22.07.2026 IPIRAMAL FINANCE LTD Vs BhimaANANJAY 97455023130 IASAPHLEGALANDAA [21.07.2026
Shinde ISINGH IDVOCATES@GMAIL.C
OM
IOMP (I) (COMM.)/139/2026 [22.07.2026 IPIRAMAL FINANCE LTD VSANANJAY 97455023130 IASAPHLEGALANDAA [21.07.2026
IShambhunath Kalluram ISINGH IDVOCATES@GMAIL.C
OM
CS (COMM)/628/2026 23.07.2026 IKIRLOSKAR PROPRIETORY LTD.HARI RAM|9810040036 IN/A 22.07.2026
Vs M/s EXCEL POWER SERVICESHARMA
IAND ANR.
CS (COMM)/630/2026 24.07.2026 SHAMBHU GUPTA Vs MONIQUEANKIT KUMAR (9015505737 IADV.AANKITARYA@G [23.07.2026
IPHARMACEUTICALS PVT. LTD. IMAIL.COM
CS (COMM)/636/2026 27.07.2026 IGYASI RAM Vs M/S A DRAVINDER 9312278469 SANDHYA.NAGAR28 [28.07.2026
IENTERPRISES ISINGH NAGAR @GMAIL.COM
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IARB.COMM./102/2026

ICOOPERATIVE UNION OF INDIA

ILLP, Advocates|
& Solmtors

ICS (COMM)/641/2026 29.07.2026 IDRHARORS AESTHETICSAPOORV 8420524375 IAPPORV@ASVLAWOF [28.07.2026
PRIVATE LIMITED Vs RITUAGARWAL IFCIES.COM
IMEHTA
Misc DJ/900/2026 29.07.2026 ICANARA BANK Vs MD ARSHAD  [N/A IN/A IN/A 28.07.2026
ICS (COMM)/645/2026 30.07.2026 IM/S S.D.A. PRINT AND PACK VsDIWAN SINGH9810274088 IDIWAKALI1990@GMA 29.07.2026
IM/S XOW BOOKS PVT. LTD. ICHAUHAN IL.COM
IOMP (I) (COMM.)/145/2026 [31.07.2026 ICARS FINANCIAL SERVICES PVT.SANDEEP 9996193226 smalegalconsullantsru30.07.2026
ILTD. Vs SUJAUDDIN BAIDYA IMALIK igmail.com
IOMP (I) (COMM.)/146/2026 [31.07.2026 ICARS FINANCIAL SERVICES PVT.SANDEEP 9996193226 smalegalconsullantsru30.07.2026
ILTD. Vs MOHAMMED SHAMSER [MALIK igmail.com
ICS (COMM)/647/2026 31.07.2026 IDIGIT COMPUTERS PRIVATESANJEEV 9810061057 SDUGGAL.ADVOCATE [30.07.2026
ILIMITED Vs ACS SOLUTIONS IDUGGAL @GMAIL.COM
30 ISH. VRINDA|SOUTH-EAST 20 Commercial Suit  |[CS(COMM)/516/2026 01.07.2026 IM/S M.K. INTERIORS V/SRA VI LOMOD99901177'22 ravilomod@gmail.com [11.06.2026
|[KUMARI IDARYAGANJ HOSPITALITY PVT.& ASSOCIATES
ILTD.
ICS(COMM)/517/2026 01.07.2026 WAHID ALI KHAN V/S M/SSHAKEEL 9871519304 shakeeladvocate74@  [11.06.2026
IETECHAN HEALTH CARE PVT.AHMED
ILTD.
IMISC DJ/745/2026 01.07.2026 IM/S GONSAI LOGISTICS PVT. LTD.,NAVEEN 9971759700 IADVNKJAIN@GMAIL. [29.06.2026
V/S MS MEGMA PRINT O PACKIKUMAR JAIN COM
IPVT. LTD
[EX.COMM-AWARD B02.07.2026 LATE CAPTAIN VK SHARMADEEPANK 9311331810 IADVNISHANTGOYALL1 |01.07.2026
IARB.COMM./101/2026 [THROUGH LEGAL HEIRS V/S ASIAIYADAV & 0@GMAIL.COM
IAVIATION PVT. LTD. INISHANT
IGOYAL
[EXECUTION(COMM)/195/2 |02.07.2026 SUSHEELA V/S NEWCONRAJEEV 9891467200 ICASADVOCATE@GMA 04.06.2026
026 I[ENGINEERS PVT. LTD. ICHAUHAN IL.COM
IAND ANKUR
ICHAWLA
ICS(COMM)524/2026 02.07.2026 ISTATE BANK OF INDIA V/S AJAYRANI 9643680913 rbhardwajassociate@q (09.06.2026
RANA [BHARDWAJ mail.com
ICS(cOMM)/525/2026 02.07.2026 SAHIR V/S THE NEW INDIALEx NY A®(o011)-41053797 [exnyayaoffices@gmail. [10.06.2026
IASSURANCE COMPANY LTD. IASSOCIATES com
IMISC DJ/755/2026 02.07.2026 IM/S GONSAI LOGISTICS PVT. LTD.NAVEEN 971759700 IADVNKJAIN@GMAIL. 29.06.2026
V/S MS MEGMA PRINT O PACKKUMAR JAIN COM
IPVT. LTD
IEX.COMM-AWARD B03.07.2026 IM/S INTERMARC V/S NATIONALLPJ & Partnerso899314700 www.lpjpartners,com . 05.06.2026
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ICS(COMM)/532/2026 03.07.2026 M/S SQUARE YARDS[PROPSLEGAL (9555967952 [PropslcgalMgmail.com (04.06.2026
ICONSULTING PVT. LTD. V/S M/S
IMPERIA STRUCTURES LTD.
ICS(COMM)554/2026 06.07.2026 IM/S TAURUS CLOTHINGGAURAV 8797130 013 I tatvalawllp@gmail.com [03.07.2026
ICOMPANY PVT. LTD. V/S M/SPATEL,
IARKTEK ENGERGY PVT. LTD IABHISHEK
ISINGH,
OMP(I) (COMM)/124/2026 [07.07.2026 IHERO FINCORP LTD. V/S ASHIFSD JAIN &9910076176 sambhav@sdjainlaw.co [05.07.2026
IKHAN IASSOCIATES m
LAW
OMP(I) (COMM)/125/2026 [07.07.2026 IHERO FINCORP LTD. V/S RAKESH[SD JAIN  &9910076176 sambhav@sdjainlaw.co 05.07.2026
IKUMAR GURJAR IASSOCIATES m
ILAW
ICS(COMM)/569/2026 07.07.2026 STATE BANK OF INDIA V/SSUCHITA 896932838 lagnihotrisuchita@gmailip4.07.2026
IMUKARA RADHAKRISHA IDIXIT .com
ICS(COMM)/575/2026 08.07.2026 IHALDIRAM INDIA PVT. LTD. V/SMOHD. BILAL (9958000637 ma5bilai@yahoo.co  06.07.2026
SHREE RAM MARKETING
ICS(COMM)/584/2026 10.07.2026 BHUSHAN DEALMARK PVT. LTD{SS WANI &8750618722 sswaniassociates@gmai (07.07.2026
IV/S VIDYA BHOOSHAN IASSOCIATES l.com
CS(COMM)591/2026 14.07,2026 [TRANE TECHNOLOGIES INDIAPRATYUSH 9953154353, suprapartnerslegal @gm|11.07.2026
PVT. LTD. V/S M/S HEINRICHPARIMAL ail.com
ICORPORATION INDIA PVT. LTD.
ICS(COMM)/592/2026 14.07,2026 IM/S KASHI PETROFUELS VSHarshita Lulla |9619855276 advharshitao3@gmail.c11.07.2026
IRAMLA TRNASPORT COMPANY om
ICS(COMM)/593/2026 14.07,2026 IM/S GREEN TREE BUILDINGBipinKumar 9899972768 eximiuslegal@gmail.co [13.07.2026
ENERGY V/S INDIA PORTS| m
IASSOCIATION(IPA)
ICS(COMM)600/2026 15.07.2026 IM/S ORIGIN APPLIANCES PVT.NP SINGH AND85110005604 npsinghandassociates@ [13.07.2026
ILTD. V/S M/S BARSHALA-UNIT OFASSOCIATES igmail.com
INDOSPIRIT BARS PVT. LTD
IMISC DJ/847/2026 17.07.2026 IM/S SHRI SITARAMDASS V/S THEMOHD. 7838924058 suhailadvocate@gmail.cj15.07.2026
IRNS ENGINEERING WORKS ISUHAIL om
ICS(COMM)/620/2026 20.07.2026 ISHRI GULZAR AHMED V/S M/S[Firoz Igbal Khan9810020942 zoriflawfirm@gmail.co [17.07.2026
IEXTREME MOTORS LLP| m
[THROUGH ITS PARTNER
CS(COMM)/622/2026 21.07.2026 BANK OF BARODA V/S SHIVAM[Rajnish kr.9810872353 [Rajnish- 18.07.2026
IKASHYAP lanyal & 122@yahoo.com
Associate
[EXECUTION(COMM)/229/2 [24.07.2026 SRESH AROARA V/S  ANUS.C. SINGHAL (9810061558 scsinghal @rediffmail.co22.07.2026
026 IMANGLANI m




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

ICS(COMM)/631/2026

DATE
REGISTRATION

24.07.2026

OFPETITIONER

RESPONDENT NAME

INIWAS @RAMNIWAS

NAME VSADVOCATE

ISTATE BANK OF INDIA V/S RAM|SUCHITA

DIXIT

ADVOCATE
MOBILE
NUMBER

8896932838

ADVOCATE EMAILID DATE OF E-
FILING

agnihotrisuchita@gmail
.com

22.07.2026

ICS(COMM)/632/2026 24.07.2026 ISHRI PRATAP SINGH V/S M/SMOHD. ASIF9810510565 khanasifkhan333@gma 18.07.2026
THE NEW SHOP CSTOREKHAN l.com
INEWTWORK PVT. LTD.
ICS(COMM)/634/2026 24.07.2026 IGAURAV TANEJA V/SSHUBHANKAR 9999147160 contact@sehgalandco.c 22.07.2026
IMOHAMMED RAZI AHMED ISEHGAL om
ICS(COMM)/637/2026 27.07.2026 IM/S TALENT SOCIO BIZCON LLPRANA RANJIT9910519481 - 21.07.2026
IV/S M/S PRESTO INFOSOLUTIONSSINGH AND ranaraniitsingh@gmail.
IPVT. LTD. IASSOCIATES com
IM-EX/58/2026 20.07.2026 JAVON LOGISTICS AND SHIPPINGSUNIL KUMAR9311603927 bhardwajsunil26 @yaho [25.07.2026
V/S ACCURATE FREIGHTBHARDWAJ 0.co.in
ILOGISTICS AND ORS.
ICS(COMM)/643/2026 20.07.2026 INUTECK POWER SOLUTIONS PVT White Collar9370465710, adv.divyagattani@gmail28.07.2026
LTD. V/S GOREEN E-MOBILITY|Legal LLP .com
IPVT. LTD.
ICS(COMM)/644/2026 30.07.2026 BERGER PAINTS INDIA V/S M/SArun Kar&9810131832 onlinearun@yahoo.co.i [23.07.2026
IAPOORVA PROPREITOR OF M/SlAssociates n
IVIRAAJ ENGINEERING
Ces(comm)648/2026 31.07.2026 ISURJEET KAUR V/S DR. DIAGNOfSaurabh munjal [7319365796 - 29.07.2036
ILAB igyanprakash1250@gma
il..com
OMP(I) (COMM)/147/2026 [31.07.2026 ICARS24 FINANCIAL SERVICES VS.Sandeep Malik 9996193226 smalegalconsultants@g 21.07.2026
IPARTHA RAJAK mail.com
131 IDR. RAKESH|SOUTH-EAST ICOMMERCIAL CS (COMM)/513/2026 01-07-2026 IM/S SHREE CHAITANYAMilind Garg(P), |9711133630 not provided 09.06.2026
[KUMAR, DISTRICT] SUIT INTERNATIONAL Vs M/S
WUDGE(COMMERCI IPICKBUZZ TECHNOLOGY PVT LTD|
AL COURT) JAND ORS
ICOMMERCIAL CS (COMM)/514/2026 01-07-2026 Vibrant Reality Infra Pvt Ltd VSPREETI 9999171441 preetigoel @pkmglaw.co/05.06.2026
SUIT [Xlerate Driveline India Limited IGOEL(P), m
ICOMMERCIAL CS (COMM)/530/2026 02-07-2026 IM/S AUM Buildcon Prop SeikhDEV RAJ9811387613 devsharmaadvocate@g [30.06.2026
SUIT IMohammad Akram Vs TWAMEV|SHARMA(P), mail.com
ICONSTRUCTION AND|
INFRASTRUCTURE LTD|
ICOMMERCIAL CS (COMM)/526/2026 02-07-2026 ISHRI RAM NARAYAN PANIGRAHIYOGRAJ 9811132049 advcoateyograj.gullaiya 09.06.2026
SUIT SOLE PROP OF M/S PLANET|GULLAIYA(P), @gmail.com
IDESIGN Vs TARANJEET BAWA|
ISOLE PROP OF INTERMARC
[EXECUTION [EXECUTION 04-07-2026 IDHARAM PAL VIG Vs ASHIMARAAshish 9810077771 laashishadvocate@gmail01.07.2026
PETITION (COMM)/206/2026 I[HOUSING PRIVATE LIMITED IAggarwal(P), .com
ICOMMERCIAL CS (COMM)/561/2026 04-07-2026 WINDAL FABRICS Vs INDIGOVINEET 9811446490 kkailashagarw@gmail.co|04.05.2026
SUIT ICOLLECTION PVT LTD ISINGH(P),
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FILING

ICOMMERCIAL CS (COMM)/562/2026 04-07-2026 [UNION BANK OF INDIA VsSunil 9312872882 advlalitkumars700@g (02.07.2026
SUIT ISHOAIB MALIK IChoudhary(P), mail.com
IMISC. Misc DJ/802/2026 04-07-2026 RAKESH BAIJNATH Vs M/SINEERAJ 9211996125 drjainlawfirm@gmail.c (09.06.2026
IAPPLICATION IGLOBALCORE PACKAGINGYJAIN(P), om

IPVTLTD
ICONTEMPT Contempt Petition/7/2026  [04-07-2026 IM/S GB IDENTITY INDUSTRIESKUSHAGRA |9999448797 ashishchauhan@akasso 09.06.2026
PETITION IPVT LTD Vs M/ S DV PROMOTERSBANSAL(P), ciates.org.in

IAND MARKETERS PVT LTD
IEXECUTION IEXECUTION 04-07-2026 WASPAL SINGH KHARBANDA VsAshish 9810077771 laashishadvocate@gmail01.07.2026
PETITION (COMM)/205/2026 IASHIMARA HOUSING PVT LTD Aggarwal(P), .com
IEXECUTION IEXECUTION 06-07-2026 IRCPL LOGISTICS PRIVATEMOHAMMAD (9810468429 m.h.n.associates@gmaili03.07.2026
PETITION (COMM)/203/2026 LIMITED Vs CHINAR FORGEHASIBUDDIN( .com

ILIMITED IP),
ICOMMERCIAL ICS (COMM)/567/2026 07-07-2026 [UNION BANK OF INDIA Vs MSArun Kumar9312400295 connect@snslegal.in  03.07.2026
SUIT [TINA ARORA [Shukla(P),
ICOMMERCIAL CS (COMM)/563/2026 07-07-2026 SUBURBAN INDUSTRIAL WORKS[Tarun 9871495838 cstarunverma@gmail.c 01.07.2026
SUIT IPVT LTD Vs PARKSONS|Verma(P), om

IENGINEERING COMPANY PVT|

ILTD
ICOMMERCIAL ICS (COMM)/564/2026 07-07-2026 Bank Of Baroda Vs JAGDISHshudhansu(P), [9999802592 aliquaisar110@gmail.co 02.07.2026
SUIT (HUSBAND) LEGAL HEIR OF LT| m

IMRS OMWATI(BORROWER)
ICOMMERCIAL ICS (COMM)/566/2026 07-07-2026 Bank of Baroda Vs KASHMIRIshudhansu(P), (9999802592 aliquaisar110@gmail.co 02.07.2026
SUIT (WIFE) LEGAL HEIR OF MR RAJU| m

(BORROWER)
IMISC. Misc DJ/823/2026 08-07-2026 IM/S IZUK IMPEX Vs MEDISYNTHARPIT SINGH|011-26843455 unitedmark@unitedand08.07.2026
IAPPLICATION INATURALS PVT LTD (P) united.com
IMISC. Misc DJ/824/2026 08-07-2026 IM/S IZUK IMPEX Vs MEDISYNTHARPIT SINGH|011-26843455 nitedmark@unitedand|08.07.2026
IAPPLICATION INATURALS PVT LTD (P) united.com
ICOMMERCIAL CS (COMM)/576/2026 08-07-2026 IESCORTS KUBOTA LIMITED ANDAkshay 9810844052 mail @careintellect.com [06.07.2026
SUIT JANR Vs ASHOK KUMAR AND ORS [Srivastava(P),
ICOMMERCIAL CS (COMM)/577/2026 08-07-2026 ISHYAM SUNDAR SINGH Vs SUNILSumit 9911246063 sumit.law89@gmail.co (06.07.2026
SUIT IDUTT BHARADWAJ [Kumar(P), m
IARBITRATION IOMP (I) (COMM)/136/2026 [10-07-2026 IHERO FINCORP LTD Vs BABLUPuneet 9887514975 kumarbablu8468 @gma|08.07.2026
IAND IKUMAR MAHTO Besoya(P), il.com
ICONCILIATION
IACT
EXECUTION [EXECUTION 10-07-2026 [M/S WINDORZ INDIA PVT LTD VsA J Ashish(P), 8929873950 priyaadv218 @gmail.co |06.06.2026
PETITION (COMM)/210/2026 IFAIZAL HAMID m




S.NO COURT

DISTRICT COURT ROOM

CASE NUMBER

DATE

REGISTRATION

OFPETITIONER

NAME VS
RESPONDENT NAME

ADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAIL ID

DATE OF E-
FILING

[EXECUTION [ExXCOMM - Award by Arb10-07-2026 Vijay Maheshwari Vs SplendorjAshutosh mmpclawchambers@g 05.07.2026
PETITION Comm/105/2026 Buildwell Private Limited and Anr  [Somani(P), mail.com
EXECUTION I[EXECUTION 10-07-2026 IM/s Convergia Digital Education PvRAJESH 9810195013 kumarrajeshadv@yaho 01.07.2026
PETITION (COMM)/208/2026 Ltd Vs Edugeetha Learning SolutionKUMAR(P), 0.com

Pvt Ltd and Ors
EXECUTION [EXECUTION 13-07-2026 IAEROSHIP FREIGHT SOLUTIONS[Uday Kumar(P),(9810868162 advudaykumar@gmail. 08.07.2026
PETITION (COMM)/214/2026 IPVT LTD Vs DINESH CHANDER| com

IDUBEY PROPRIETOR OSAKA|

INTERNATIONAL INC
ICOMMERCIAL ICS (COMM)/596/2026 14-07-2026 IMICRO NETWORK (INDIA)Naveen 0811899279 mail@nbassocaites.net [03.07.2026
SUIT PRIVATE LIMITED Vs MSM[Bhardwaj(P),

IPERIPHERALS POINT
I[EXECUTION [ExXCOMM - Award by Arbj15-07-2026 IAXIS BANK LTD Vs DHYAN SINGH [VIMAL 7970440025 shivamjha@firstassocia 08.07.2026
PETITION Comm/107/2026 IKHURANA(P), ttes.in
EXECUTION [EXCOMM - Award by Arbji5-07-2026 IAXIS BANK LTD Vs R AND KVIMAL 7970440025 shivamjha@firstassocia (08.07.2026
IPETITION IComm/106/2026 IFASHION IKHURANA(P), ttes.in
EXECUTION IEXECUTION 17-07-2026 [Excel Pack Pvt Ltd Vs Raja UdyogRishabh 7042181838 mail@rishabhkapur.co (08.07.2026
PETITION (COMM)/221/2026 Private Limited Kapur(P), m
ICOMMERCIAL CS (COMM)/613/2026 17-07-2026 IHALDIRAM INDIA PRIVATEMOHAMMAD (9958000637 legal@haldiram.com [15.07.2026
SUIT ILIMITED Vs KAPIL KUMAR SINGH BILAL(P),
ICOMMERCIAL CS (COMM)/611/2026 17-07-2026 State Bank of India Vs Sh DevangObhirup 9319240201 obhirupghosh@gmail.c 16.07.2026
SUIT Kalra and Anr IGhosh(P), om
EXECUTION [EXCOMM - Award by Arbji7-07-2026 Servitor Intel Services (Formerlyjashish 9717944394 ladvashishverma@gmail(03.07.2026
PETITION Comm/111/2026 Known as Servitor Intelligenceverma(P), .com

Services) Vs GB Pant Government|

[Engineering Collage (Now known as
ICOMMERCIAL CS (COMM)/617/2026 18-07-2026 IM/S KHAN AND SIROHIVINAY KUMARJ9810175151 madhurima.mridul.gma(16.07.2026
SUIT IELECTROMECHANICAL Vs STATEVERMA(P), il.com

IOF UTTAR PRADESH
IEXECUTION IEXECUTION 18-07-2026 IMukesh Bansal Prop M/s SmatiTANUSHKA 9582874212 advtanushkakohli@gmal08.06.2026
PETITION (COMM)/222/2026 IForms Vs Govt of NCT of DelhiKOHLI(P), il.com

Department of Food Supplies and|

IConsumer Affairs
IARBITRATION IOMP (I) (COMM)/140/2026 [22-07-2026 IPIRAMAL FINANCE LIMITED VSANANJAY 7455023130 asaplegalanandadvocat [18.07.2026
IAND IMuhammed K P ISINGH(P), es@gmail.com
ICONCILIATION
IACT
[EXECUTION [EXECUTION 22-07-2026 [UNION BANK OF INDIA Vs M/SUITENDER 9810197621 jitendragargadv@gmail.21.07.2026
PETITION (COMM)/227/2026 INAZAR CLOTH HOUSE IGARG com
EXECUTION I[EXECUTION 22-07-2026 IM/S VARIS DESIGN  ANDAKKA LAW|9953614060 zmhassociate@gmail.co 21.07.2026
PETITION (COMM)/228/2026 [ENGINEERS Vs M/S RELINE UV[FIRM m

IASEAN PVT LTD




S.NO COURT

DISTRICT COURT ROOM

ICOMMERCIAL

CASE NUMBER

CS (COMM)/623/2026

DATE
REGISTRATION

22-07-2026

OFPETITIONER

NAME
RESPONDENT NAME

A PAUL SOFTWARE SYSTEMS PVT]

VSADVOCATE

Aman

ADVOCATE

MOBILE
NUMBER

9911570169

ADVOCATE EMAIL ID

aman@amansharma.pr

DATE OF E-
FILING

20.07.2026

SUIT LTD Vs PASTICHE ENERGY[Sharma(P), o
ISOLUTIONS PVT LTD
IARBITRATION IOMP (COMM)/37/2026 22-07-2026 IMR CHATTAR SINGH Vs M/SPrem Singh(P), [8368072167 adv.premsingh8 @gmail 16.07.2026
IAND IBHARTI AIRTEL LIMITED .com
ICONCILIATION
IACT
ICOMMERCIAL CS (COMM)/626/2026 23-07-2026 IPATANJALI FOODS LIMITED VSSUDARSHAN (9810132015 legal@unitedworld.co.i [20.07.2026
SUIT IRAVIKANT SAHU AND ANR IBANSAL(P), n
IEXECUTION IEXECUTION 23-07-2026 VIJAY KUMAR Vs KANISHMayank 9990849579 mskushwaha@gmail.co [21.07.2026
PETITION (COMM)/226/2026 ICHAWLA Shekhar m
IKushwaha(P),
IEXECUTION IEXECUTION 130-07-2026 SUGANDHA KUMARI Vs TBC BY[rajendra 0312046733 yadavrazen@gmail.com27.07.2026
PETITION (COMM)/235/2026 INATURE P LTD adav(P),
EXECUTION IEXECUTION 30-07-2026 IM/S JAINSONS DEPARTMENTALINAVEEN 8860301018 associatesnplaw@gmail [28.07.2026
IPETITION (COMM)/236/2026 ISTORES Vs M/S STRIKER[LOHIA(P), .com
IBEVERAGES PVT LTD AND ORS
132 IMS. NEELAM SINGH [SOUTH-EAST |22 ICOMMERCIAL CS (COMM)/550/2026 06-07-2026 ISATYA PARKASH AND BROTHERSAseem 9811062351 lhrotra 01-07-2026
SUIT PRIVATE LTD Vs MUNICIPALMehrotra(P), laseem(S).vahoo.co.in
ICORPORATION OF DELHI
ICOMMERCIAL CS (COMM)/565/2026 07-07-2026 IFOX TECH MECH ENGINEERSRagini 9811053833 officesatishkadv@gmail [30-06-2026
SUIT PVT LTD Vs M/S APEX INFRAJuneja(P), .co
IENGINEERS PVT LTD
ICOMMERCIAL CS (COMM)/540/2026 04-07-2026 [UNION BANK OF INDIA Vs ANKITINTHARIKA 9811884579 adv.niharikaraii109@g (01.07.2026
SUIT IENTERPRISES AND ANR IRAI(P), mail.com
ICOMMERCIAL CS (COMM)/558/2026 06-07-2026 INISHI JAIN Vs MS SUPREME LITEAMAN 8802214875 prabhashgiri@gmail.co 01.07.2026
SUIT INC IMATHUR(P), m
ICOMMERCIAL CS (COMM)/539/2026 03-07-2026 IM/S UNITED MULTICHEM LLP VsRISHI KANT9810138450 rkguptag87987@rediff 01.07.2026
SUIT Saransh Agarwal [TRIPATHI(P), mail.com
ICOMMERCIAL ICS (COMM)/572/2026 08-07-2026 IDBI BANK LTD Vs JITEN KUMARArun Kumar9312400295 arunkumarshuklay@g (01.07.2026
SUIT IDALAI IShukla(P), mail.com
ICOMMERCIAL CS (COMM)/599/2026 15-07-2026 IMicro Network India Pvt Ltd Vs Net[Naveen 9811899279 mail@nbassociates.net [03.07.2026
SUIT World Technologies [Bhardwaj(P),
ICOMMERCIAL CS (COMM)/579/2026 09-07-2026 IHSN REALTY SERVICES INDIAINEERAJ 9211996125, 03.07.2026
SUIT PRIVATE LIMITED Vs  M/SJAIN(P), 9868503030 drjainlawfirm@gmail.c
[TRANSACTION SOLUTIONS om
INTERNATIONAL INDIA PVT LTD
ICOMMERCIAL ICS (COMM)/602/2026 15-07-2026 [Pragati Accessories Private Limited{Sonali 8743904246 ch.aakash86@gmail.co (07.07.2026
SUIT Vs Paulose Varghese [Sardana(P), m
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REVIEW IRP/12/2026 21-07-2026 INSTAVERITAS INDIA PRIVATEViren Bansal(P),(9433433333 wviren.bansal@kred- 10.07.2026
PETITION LIMITED Vs SAMASTH LIVING| jure.in

IPRIVATE LIMITED
ICOMMERCIAL CS (COMM)/619/2026 20-07-2026 Sanjay Bansal and Anr Vs NeelimaHARSHIT 9211456885 IKSHITIZAHUJA@GM [11.07.2026
SUIT (Oberoi KISHORE(P), IAIL.COM
ICOMMERCIAL IOMP (COMM)/36/2026 20-07-2026 IPITAMBER NATH JOSHI Vs AXISRAJ 9810007600 advrajkumar@gmail.co (15.07.2026
SUIT IBANK LTD IKUMAR(P), m
ICOMMERCIAL ICS (COMM)/625/2026 22-07-2026 IMS BEST ROADWAYS LIMITED VsRehana 9971617786, rehana3191@gmail.com(18.07.2026
SUIT [UNITED PETROCHEM PRIVATEAhmed(P), 8376927278

ILIMITED
ICOMMERCIAL CS (COMM)/624/2026 22-07-2026 [Nadeem Rahman Vs  APEX[Firoz Khan(P), (8588819983 firoz_khanadv@rediffm[18.07.2026
SUIT IENTERPRISES ail.com
IARBITRATION  &OMP (I) (COMM)/143/2026 [27-07-2026 IPIRAMAL FINANCE LTD Vs PremANANJAY 7455023130 18.07.2026
ICONCILIATION Shankar ISINGH(P), lasaplegalandadvocates

@gmail.com

IARBITRATION  &OMP (I) (COMM)/144/2026 [27-07-2026 PIRAMAL FINANCE LTD Vs RajANANJAY 7455023130 asaplegalandadvocates [18.07.2026
ICONCILIATION [Kumar ISINGH(P), @gmail.com
ICOMMERCIAL CS (COMM)/642/2026 29-07-2026 IORNATE MERCANTILE PVT LTD{Abhinav 9810196968 adv.abhinavgarg@gmai [23.07.2026
SUIT IAND ANR Vs M/S BHARAT|Garg(P), l.com

[TRADING COMPANY
ICOMMERCIAL CS (COMM)/521/2026 02-07-2026 IABHAY SHARMA VS ARUN YADAV [Sanjay Sehgal &9873479585 ssclawfirm@gmail.com 27.06.2026
SUIT [Piyush Dhawal|

Mishra (P)

ICOMMERCIAL IMISC (DJ)/756/2026 02-07-2026 INAUSHINA JABBAR VS MODEXNIRMAL 9711106482 nirmalgoenka.adv@gm (08.06.2026
SUIT INTERNATIONAL SECURITIESGOENKA & lail.com

ILIMITED AND ORS IDEEPAK

IMISHRA (P)

REVIEW IRP/11/2026 03-07-2026 IPUNJAB NATIONAL BANK VSQUAISAR 999802592 aliquaisar110@gmail.co 08-06-2026
PETITION ISULAGNA DAS GUPTAAQ&/AS/SOCIA m

IPROPRIETOR OF M/S NUTRITES

ILUNCH
EXECUTION IM-Ex/56/2026 03-07-2026 INATIONAL SKILL DEVELOPMENTAdv Amit9899491980 amitmahaliyan @gmail. 02-06-2026

ICORPORATION A& VAGMahaliyan com

INFOTECH PVT. LTD.
EXECUTION [Ex. COMM- Award by Arb.|03-07-2026 IMR. MOHAMMAD KALAM ANSARIA. RASHEEDS8810533708 i.rasheed1357@gmail.c 10.06.2026

Comm./103/2026 VS M/S NABAT DATES PVT. LTD. |QURESHI om

ICOMMERCIAL CS (COMM)/541/2026 04-07-2026 BANK OF INDIA VS LALLANV.P.TIWARI (990182901 vp ti wa ri ad10-06-2026
SUIT IKUMAR JHA ocate@gm a i 1. com
ICOMMERCIAL ICS (COMM)/543/2026 04-07-2026 JACUVON CONSULTING PRIVATESameerDewan /|9811192245 su@acuvon.com 11-06-2026
SUIT LIMITED VS IDC TECHNOLOGIESVipin Seghal

ISOLUTIONS INDIA PRIVATE

ILIMITED
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I[EXECUTION IMISC DJ/916/2026 18-07-2026 AR  KAY MEDICOS PRIVATEAMIT DAYAL [9810164421 IMAIL@AMITDAYAL.A [29-07-2026
LIMITED VS CORNER STORE]| [TTORNEY
[TECHNOLOGIES P. LTD
EXECUTION I[EXECUTION 20.07.2026 IM/S DSTR INFRASTRUCTUREDEVIKA 9871469262 IDMEHRA@DEVIKAM [11-07-2026
(COMM)/224/2026 PROJECT LTD. VS SWAYASHMEHRA I[EHRA.COM
INFRASTRUCTURE PVT. LTD.
33 IMS. NEERASOUTH-EAST CS CS (COMM.)/537/2026 03.07.2026 IM/S RECAZ CHEMICALS (INDIA)DEEPAK 8178925937, advocatenks393@gmail 16.06.2026
I[BHARTHOKE, (COMM.)/537/202 PVT. LTD. VS. M/S RELIABLEGAUTAM 9999204626 .com
IDISTRICT 6 IFOAMS (P) LTD. AND OTHERS
WUDGE(COMMERCI
AL COURT) cS CS (COMM)/538/2026 03.07.2026 IVIKAS GUPTA VS. M/SSHITANSHU  [9871349116 ladvshitanshug2@gmail |05.06.2026
(COMM)/538/2026 HOSTBOOKS LTD. .com
ICS(COMM.)/581/2 [CS(COMM.)/581/2026 10.07.2026 IM/S SHISHA INFRA PROJECTSA.K. PATHAK [+91-9971931446 [pathak26.adv@gmail.co/06.07.2026
026 PVT. LTD. VS. M/S TATA m
IPROJECTS LTD.
IMISC IMISC DJ/836/2026 14.07.2026 IGROG EVENTS & INA
DJ/836/2026 [ENTERTAINMENT (P) LTD. VS,
BOLLYBOOM INDIA PVT. LTD.
JAND ORS
ICONTEMPT ICONTEMPT 16.07.2026 SANDEEP SINGH VS. M/S NEWJASPREET 0810222212 infojaspreet89@gmail.c(13.07.2026
PETITION/08/202 [PETITION/08/2026 ILAND VISAS THROUGH ITS CEO [SINGH SOKHI om
6
CS CS(COMM)/606/2026 16.07.2026 BHUSHAN DEALMARK (P) LTD{S S WANI &8750618722 sswaniassociates@gmai 07.07.2026
(COMM)/606/202 IVS. KRISHAN LAL IASSOCIATES l.com
6
CS ICS (COMM.)/627/2026 23.07.2026 RAHAT MEHMOOD & ORS. VS[KARNAIL 0811163363 &karnailsinghlegal@yaho[22.07.2026
(COMM.)/627/202 TAAN SCHOOL OF MASSISINGH 9999496017 0.com
6 ICOMMUNICATIONS AND ORS.
CS CS (COMM.)/629/2026 23.07.2026 IM/S SKYLINE INFRASTRUCTURENIKHIL 0811343754 themalhotrasy@gmail.c 21.07.2026
(COMM.)/629/202 IPVT LTD Vs M/S SAATHI WORLDMALHOTRA om
6 IAPP PVT. LTD.
CS ICS (COMM.)/633/2026 24.07.2026 IYES BANK LTD. VS. SUPER FOODSANANJAY 7455023130, lasaplegalandadvocates [20.07.2026
(COMM.)/633/202 (INDIA) ISINGH 7030378800 @gmail.com
6
ICS(COMM.)635/20 (CS(COMM.)635/2026 25.07.2026 IM/S PROFESSIONAL IMPEX (P)K.L. MISHRA [9811129475 klmishraadvo@gmail.co15.06.2026
26 ILTD. VS. M/S RANI ENTERPRISES m
ICS(COMM.)/638/2 [CS(COMM.)/638/2026 27.07.2026 IM/S VOLGA ENTERPRISES VSMAMTA BARIK|9717960010 advocatemamtabarik@ [22.07.2026
026 IM/S JAI SHRI SHYAM AND ORS. igmail.com
CS CS (COMM.)/639/2026 28.07.2026 JALUMOZ EXTRUSION (P) LTS. VS/ABHINAV 8586035698 |Advgarg.abhinav@gmai21.07.2026
(COMM.)/639/202 IBRANCLEY IMPEX (P) LTD. IGARG l.com
6
CS ICS (COMM.)/583/2026 10.07.2026 [THE FOUNDRY VISION MONGERSSHANTANU 0120-4059300 shantanu@anandandan|06.07.2026
(COMM.)/583/202 ILTD. VS. BEJOY ARPUTHARAJ &SAHAY and.com
6 IANR.
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CS CS (COMM.)/586/2026 10.07.2026 IM/S WD-40 MANUFACTURINGSUDARSHAN (9810132015 legal@unitedworld.co.i [09.07.2026
(COMM.)/586/202 ICOMPANY VS. PRATEEK JAINKUMAR n
6 IAND ANR. IBANSAL
CS CS (COMM.)/589/2026 13.07.2026 IM/S BALAJIVASUDHA 7973981758 advvasudhaaery@outlo [09.07.2026
(COMM.)/589/202 IMICROTECHNOLOGIES (P) LTD.JAERY ok.com
6 IVS. M/S K. P. ENTERPRISES
CS CS (COMM.)/605/2026 16.07.2026 IVIJAY PRATAP CHAUHAN VS|/RAKESH 9910280608 rksharmas4@gmail.co 02.07.2026
(COMM.)/605/202 IDHEERAJ AGARWAL & ORS. IKUMAR m
6
IOMP(I)COMM./1270MP(I)COMM./127/2026 07.07.2026 [HERO FINCORP LTD. VS. UMESHISAMBHAV 9910076176 SAMBHAV@SDJAINL (05.07.2026
/2026 IBENIWAL JAIN IAW.COM
IOMP(I)COMM./12 OMP(I)COMM./129/2026 07.07.2026 IHERO FINCORP LTD. VS. RATANSAMBHAV 9910076176 SAMBHAV@SDJAINL |05.07.2026
9/2026 ILAL MALI JAIN IAW.COM
IOMP(I)COMM./12 OMP(I)COMM./128/2026  [07.07.2026 IHERO FINCORP LTD. VS,SAMBHAV 9910076176 SAMBHAV@SDJAINL (05.07.2026
8/2026 UITENDRA TIWARI JAIN IAW.COM
OMP(I)COMM./13 [OMP(I)COMM./132/2026  (08.07.2026 IHERO FINCORP LTD. VS,SAMBHAV 9910076176 SAMBHAV@SDJAINL (06.07.2026
2/2026 INARAYAN SINGH JAIN IAW.COM
IOMP(I)COMM./14 OMP(I)COMM./142/2026  [24.07.2026 PIRAMAL FINANCE LTD. VS/ANANJAY 7455023130, asaplegalandadvocates [18.07.2026
2/2026 JUBER KHAN ISINGH 7030378800 @gmail.com
EXECUTION IEXECUTION 03-07-2026 IHITANSHU GUPTA Vs MS TRINAJAI PRAKASH/9818346127 jpsharmaadv21@gmail. [24.06.2026
(COMM.)/200/202|(COMM.)/200/2026 INRE TRANSPORTATION LTD ISHARMA icom
6
IM-Ex/52/2026 M-Ex/52/2026 13-07-2026 IPRADEEP GANDOTRA Vs NATURENAMAN 9899676090, ICHAMBERSOFGG@G [09.07.2026
IAND NURTURE HEALTHCARESABHARWAL (9868547959 IMAIL.COM
IPVT LTD
[Ex.COMM - AwardEx.COMM - Award by Arb.15-07-2026 IRADICO KHAITAN LIMITED VSKAMAL GARG (9811270502 lkamalgarg.adv@gmail.c[13.07.2026
by Arb.,Comm./108/2026 ISUMIT CHAUHAN om
IComm./108/2026
[Ex.COMM - AwardEx.COMM - Award by Arb.15-07-2026 JAXIS BANK LTD Vs SMC SYSTEMSSOURABH 953286200 INOT GIVEN 08.07.2026
by Arb/Comm./109/2026 IT PRIVATE LIMITED ICHOUBEY
IComm./109/2026
EXECUTION IEXECUTION 16-07-2026 IM/S TATA INTERNATIONALVIKRAM 9540043105 INOT GIVEN 14.07.2026
(COMM.)/216/202 |(COMM.)/216/2026 ILIMITED Vs MR PREM|PHILIP
6 INANARANG PROPRIETOR M/S
INARANG SALES CORPORATION
[Ex.COMM - AwardEx.COMM - Award by Arb.18-07-2026 [UNIPLAST INDUSTIES Vs ASTHAADITI GOEL  |9560419568 aditigoel2130@gmail.co(16.07.2026
by Arb.,Comm./112/2026 IPACKAGING PVT LTD m
Comm./112/2026
EXECUTION I[EXECUTION 20-07-2026 IMS IWAI ELECTRONICS PVT LTD|YASHKIRTI 9313742247 bslegal.lawoffices@gma|01.07.2026

(COMM.)/223/202
6

(COMM.)/223/2026

Vs MS SALORA INTERNATIONALKKUMAR

ILTD

IBHARTI

fil.com
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[EXECUTION [EXECUTION 20-07-2026 IGANGA DEVI AND ANR Vs MOHDAVTAR SINGH (9810910333 avtarsingh78@yahoo.co(16.07.2026
(COMM.)/225/202 |(COMM.)/225/2026 IGUDDU m
6
Ex.COMM - AwardEx.COMM - Award by Arb.23-07-2026 IAKASA FINANCE LIMITED Vs ARCARVIND 9971715085 arvind.jadon@arvindan 21.07.2026
by Arb.,Comm./114/2026 IMOTORS PRIVATE LIMITED VADON darvind.com
Comm./114/2026
EXECUTION [EXECUTION 20-07-2026 IAB PAL ELECTRICALS PRIVATERAVI BASSI 0810021293 advocateravibassi@gma27.07.2026
(COMM.)/232/202 |(COMM.)/232/2026 ILIMITED Vs RAVINDRA BHATIA| fil.com
6 IPROPRIETOR OF MS RAVINDRA|
IBROTHERS
IEXECUTION I[EXECUTION 31-07-2026 IMS SHIV ASSOCIATES Vs MS INDOADV. AMIT9810524966 lamit.punj@yahoo.com [29.07.2026
(COMM.)/237/202 |(COMM.)/237/2026 ISPIRITS IPUNJ
6
34 ISH. TARUN|SOUTH-EAST 30 ICS(COMM) CS (COMM)/531/2026 02-07-2026 T C INFOTECH PVT LTD VSsSANJAY 9958299393 diligentlawyers@gmail. 08.05.2026
ISAHRAWAT, ISKYEVO ONE STOP SHOP PVT LTDKUMAR com
IDISTRICT IMISHRA
WUDGE(COMMERCI
AL COURT) [CS(COMM) CS (COMM)/533/2026 03-07-2026 [ULTRAVIOLET TECH PVT LTD VsRohit Jain 9811074162 rohitin2003@gmail.co [15.06.2026
IORO SPORTS VILLAGE PVT LTD m
ICS(COMM) CS (COMM)/535/2026 03-07-2026 Rajesh Batra Vs Maa BhagwatiPradeep Kataria 9717656653 kataria5449@gmail.co 12.06.2026
ICommercial Realty NResort LLP m
ICS(COMM) CS (COMM)/548/2026 04-07-2026 ISPJ Cargo Private Limited Vs ALM|Utkarsh Joshi 9013155901 utkarshjoshi2ss 26.05.2026
Industries Limited @gmail.com
ICS(COMM) CS (COMM)/549/2026 04-07-2026 IAJAY DOGRA AND ORS Vs SUSHIIJoel Joel(P), 9873841456 12.06.2026
IYADAV AND ANR joel@chambersofjoel.co
m
ICS(COMM) CS (COMM)/560/2026 06-07-2026 lcontrans cargo pvt ltd Vs AANCHALjAbhimanyu 9015668564 abhimanyu@aspartner. 16.05.2026
ISRIVASTAVA in
ICS(COMM) CS (COMM)/574/2026 08-07-2026 IKMI BUSINESS TECHNOLOGIESDEEPAK 9810565959 goggimurthv@gmail.co 06.03.2026
PVT LTD through AR KHALIDACHARYA m
IKHUDASR Vs M/s Digital Video
[Point Through its Proprietor Javed
ICS(COMM) CS (COMM)/595/2026 14-07-2026 ISPJ Cargo Private Limited Vs Corlim{Utkarsh 9013155901 utkarshjoshi255@gmail [18.06.2026
Marine Exports Private Limited .com
ICS(COMM) ICS (COMM)/598/2026 14-07-2026 [EDSTEAD MEDIA PRIVATERIDHIMA 7600675676 info@edstead.com 11.07.2026
ILIMITED Vs ELVIS ANTHONY ISHARMA
ICS(COMM) CS (COMM)/601/2026 15-07-2026 INIRIN VENTURES LLP Vs SATISH [Rajeev K9910463473 advocaterajeevsharma (01.06.2026
ISharma @gmail.com
ICS(COMM) CS (COMM)/607/2026 16-07-2026 ICANARA BANK Vs DHARMENDRASanjeev Chopra (9711142200 chopra6791@gmail.com(09.07.2026
IKUMAR PROP MS MSD
IENTERPRISES
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ICS(COMM) CS (COMM)/609/2026 17-07-2026 IMS ORTHO LIFE SYSTEM PVT LTD| 7703912283 advocateskpal15@gmail 07.07.2026
IVs ANJANI PANDEY .com
ICS(COMM) CS (COMM)/646/2026 130-07-2026 ICANARA BANK Vs NV AND SONS[SUNDRAM 8448444842 admin@nivaaranlaw.co [21.05.2026
INSDUSTRIES JOSHI m
ICS(COMM) CS (COMM)/649/2026 31-07-2026 lParamount Polytreat Chemicals PvtManoj Kumar9868726388 manojlegal12@gmail.co 27.07.2026
ILtd Vs Shobha Devi [Bhagat(P), m
35 IMS VEENA RANI,SOUTH-EAST 39 Blockli [Execution (comm)Execution (comm) 204/26  [06-07-2026 IChadha Computer vs. Puja Malhotra [Anoj Kumar9o15673508 anojkumar.singh@gmaij06-06-2026
IDISTRICT 204/26 Singh l.com
WUDGE(COMMERCI
JAL. COURT)
CS CS (COMM)/529/2026 02-07-2026 IGurukul Publications Pvt. Ltd. vs. 1Ramnish 9891696900 rka.lawoffices. @gmail.c [08-06-2026
(COMM)/529/2026) [Peari Rosary School [Khanna om
CS ICS (COMM)/518/2026 01-07-2026 KVR Infosys Pvt. Ltd. vs. PunjabWasim Khan (982268882 wasimm.khano4@gmai10.07.2026
(COMM)/518/2026 State Board of Technical l.com
CS CS (COMM)/590/2026 13-07-2026 Rajesh Kumar Verma vs. Hire Bulls [S. K.Bhaduri  [23950517 sushant.bhaduri@gmailii5.06.2026
(COMM)/590/202 .com
6
CS CS (COMM)/528/2026 02-07-2026 IManiaroom Adventures Pvt. Ltd. vs.Sitab Ali9810190786 advocatemehak21@gma(18.06.2026
(COMM)/528/202 IVent & smash LLP chaudhary il.com
6
CS CS (COMM)/515/2026 01-07-2026 ICanara Bank vs. Paradefaero LLP  [Sudhir Kr. Singh/9868927179 sksinghadvdelhi@gmail [26.06.2026
(COMM)/515/2026 .com
CS CS (COMM)/544/2026 04-07-2026 IM/s Gonsai Logistics Pvt. Ltd. vs. PGRakesh Kr,9868040826 sharmarakeshadvi@gm01.07.2026
(COMM)/544/2026| [Electroplast Ltd. Sharma lail.com
OMP IOMP (COMM.)/35/2026 04-07-2026 Ramesh Chander Garg vs. VeenaSurjeet  Singh9899249819 ssmalhotraassociates@ (02.07.2026
(COMM.)/35/2026 Garg Malhotra igmail.com
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CS CS (COMM)/578/2026 08-07-2026 A A Enterprises vs. AmtrakiShashwat Singh (9643428249 office@vplegal.in 04.07.2026
(COMM)/578/2026, [Technologies pvt. Ltd.
CS CS (COMM)/618/2026 20-07-2026 Balaji Microtechnologies Pvt. Ltd. vsVasudha Arey 7973981758 advvasudhaarey@outlo 07.07.2026
(COMM)/618/2026 IM/S Seasana Machinery ok.com
CS ICS (COMM)/580/2026 09-07-2026 ICCI India Chamber of Commerce vs.JEsha Tibrewal [9899399194 eshatibrewal @gmail.co 08.07.2026
(COMM)/580/202 [Vanita Samaj m
6
CS CS (COMM)/594/2026 14-07-2026 IM/S Glync Tech Pvt. Ltd. vs. VinayakVijay Malhotrag810001977 & 08.07.2026
(COMM)/594/2026| INishkarsh Saxena & Manjeet9896063166
Sharma
CS CS (COMM)/615/2026 18-07-2026 Annapurna Super Mart vs. MegaMohan Shyam(9810630096 aryalawoffice@gmail.co 09.07.2026
(COMM)/615/2026 IMart Ventures India Pvt. Ltd. Arya m
Execution(comm) [Execution(comm) 230/2026 [24-07-2026 Sanjeev Kumar Dadwal vs. SehgallAashish Kalra [9711322898 ladvaashishkalra@gmail 16.07.2026
230/2026 Electrical Works .com
CS CS (COMM)/614/2026 18-07-2026 Wasper Associates Pvt. Ltd. vs. Lainox[Rakesh Mahajanj9630395065 raghav.mahajan@juristi16.07.2026
(COMM)/614/2026 )Ali Group SRL & Ragha nternational.in
Mahajan
CS CS (COMM)/616/2026 18-07-2026 Pramit Sanghavi vs. Indo AryanDavesh 7982104633 mail@dvipattroneys.co [16.07.2026
(COMM)/616/2026 Bevergaes Pvt. Ltd. Vashishtha m
Execution (comm)Execution (comm) 233/26  [29-07-2026 ICapitol Hills Hotels vs. Mr. ShouryaAsim Naeem 9999060046 advhaaris@yahoo.com [25.07.2026
233/26 Saluja
136 ISH. DEVENDER[EAST 209 ICS COMM 74 2068/2026 03-07-2026 ICANARA BANK VS LAXMANSSH ANUJ9999490798 advocateanujagarwal@ (01.07.26
UMAR, DISTRICT] SHARMA IAGGARWAL yahoo.com
UDGE
(COMMERCIAL
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209 ICS COMM 74 2096/2026 06-07-2026 THE PRIMEROSE INTERIOR VSSH KAUSHAK9810196274 adv.kaushalagrawal@g [04.07.26
IMERABO LABS PVT. LTD. IAGGARWAL mail.com
209 ICS COMM 74 2119/2026 06-07-2026 IPUNJAB NATIONAL BANK VSSH SHUBHAM9811575884 shubhamsharma234 @y (06.07.26
VAVED ENTERPRISES ISHARMA lahoo.com
209 ICS COMM 74 2213/2026 15-07-2026 INOIDA ELECTRICAL ANDSH  VAIBHAV|9953081960 sachingargo8@gmail.co(14.07.26
IMOULDING P LTD. VS SUPERGOMISHRA m
IMOTORS INDIA PVT. LTD.
209 ICS COMM 74 2235/2026 15-07-2026 IBANK OF BARODA VS SULTANA |SH UMESH/9910568669 ladvocateumesh2005@g|15.07.26
JOSHI mail.com
209 ICS COMM 74 2240/2026 16-07-2026 ICANARA BANK VS SANCHAYMS NIHARIKA9811884579 adv.niharikarail109@g (15.07.26
ISHARMA [RAT mail.com
209 ICS COMM 74 2259/2026 17-07-2026 ICHINTAMANI FINLEASE LTD VS|SH V.K. SINGH (9810144934 vrijesh.k.singh@gmail.c17.07.26
IVAIBHAV JAIN om
209 ICS COMM 74 2260/2026 18-07-2026 IPUNJAB NATIONAL BANK VSSH PARAS9810600656 [parasaggarwaladv@gm [17.07.26
IABHSHEK SHARMA IAGGARWAL ail.com
209 ICS COMM 74 2288/2026 20-07-2026 IAASTHA TRADERS VS PARSH ANILi9582874719 anil.kyg4@gmail.com [20.07.26
IGLOBAL INDUSTRIES IKUMAR YADAV|
209 ICS COMM 74 2306/2026 22-07-2026 ISGBELDON FIBER NETWORK PVT.SH ADARSH9811024738 adarshganeshadv@gma 21.07.26
ILTD. VS VEOM SAV TELECOM|GANESH fil.com
IPVT. LTD.
209 ICS COMM 74 2308/2026 22-07-2026 ISGBELDON FIBER NETWORK PVT.SH ADARSH9811024738 adarshganeshadv@gma 21.07.26
ILTD. VS RAJ SALES SERVICE. IGANESH il.com
209 ICS COMM 74 2324/2026 23-07-2026 IBANK OF MAHARASHTRA VSSH RAJIV|9205290440 rranjanadvocate@gmail 22.07.26
IPRIYANKA PATHAK IRANJAN .com
209 ICS COMM 74 2338/2026 24-07-2026 IPRIME ELECTROTECH VS ARKSH TEJ|8750116605 tejpratapi4@gmail.com(24.07.26
IENGINEERS IPRATAP
209 ICS COMM 74 2377/2026 20-07-2026 ICHEMICO SYNTHETICS LTD VSSH HARJEET|9891373754 28.07.26
IAJAY VISION EDUCATION PVT.NARANG
ILTD.
137 IMS. RUBY ALKAEAST 101 ICS COMM 74 2072/2026 02-07-2026 IVOLARIS LIFE SCIENCES PVT/SH SACHIN9136136336 advskjain@gmail.com [02.07.26
IGUPTA, DISTRICT] LTD. VS PREMIER MEDICALJKUMAR JAIN
JUDGE IAGENCY
(COMMERCIAL
ICOURT) 101 ICS COMM 74 2091/2026 04-07-2026 RAMDAS SALES INDIA PVT. LTD./SH AMBER[821961222 03.07.26
IVS SINAG HEALTH CARE PVT.SACHDEVA
ILTD.
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INDUSTRIES PVT. LTD.

IKUMAR

ICS COMM 74 2099/2026 08-07-2026 IMKG FINANCE LTD VS DEVKISH GAURAV|9868560267 igauravadvocateo7@gm (04.07.26

INANDAL BANSAL ICHAUDHARY ail.com

101 ICS COMM 74 2107/2026 06-07-2026 ISTATE BANK OF INDIA VS PADMAMS  SUCHITA8896932838 agnihotrisuchita@gmail(p6.07.26
IDEVI IDIXIT .com

101 IOMP COMM 73 2124/2026 13-07-2026 ICREDIT WISE CAPITAL PVT. LTD/SH SALIL1145653889 office@acumenlawfirm. 07.07.26
IVS BALGHARE ASSOCIATES ISRIVASTAVA com

101 ICS COMM 74 2162/2026 10-07-2026 BANK OF MAHARASHTRA VSSH RAJIV|9205290440 rranjanadvocate@gmail(09.07.26
IHARGOVIND MISHRA IRANJAN .com

101 ICS COMM 74 2205/2026 14-07-2026 IMULTITECH THRU SURENDERSH VIJAY|9599701116 advyadavvijay@gmail.c 13.07.26
IKUMAR VS SAR ENGINEERS IYADAV om

101 ICS COMM 74 2212/2026 14-07-2026 IDUSHYANT SHARMA VS SSH SANJAY|9811112087 spjainlawfirm@gmail.c 13.07.26
[TECHNOLOGIES IPADAM JAIN om

101 OMP COMM 78 2219/2026 15-07-2026 IDDA VS RR CONSTRUCTIONS ISH VIJAY|9650010743 14.07.26

TYAGI

101 ICS COMM 74 2234/2026 15-07-2026 IRSS SERVICE PVT. LTD. VS SJSSH BRIJESH(989922283 lawsolutionpoint@gmaif15.07.26

IBIOMINING PVT. LTD. IKUMAR l.com
ISHARMA

101 ICS COMM 74 2241/2026 16-07-2026 BANK OF INDIA VS OJASMS NIHARIKA9811884579 adv.niharikaraii109@g [15.07.26
I[HOSPITALITY AND CATERINGRAI mail.com
[THRU NEETU VATS

101 ICS COMM 74 2286/2026 22-07-2026 IVISHV BOOKS PVT LTD. VSMSRACHNA [9650569693 rachnakumar5984@gm 20.07.26
IPRINCE KUMAR SINGH @ PRINCE]| lail.com
THAKUR

101 ICS COMM 74 2316/2026 24-07-2026 IBANK OF MAHARASHTRA VSSH RAJIV|9205290440 rranjanadvocate@gmail 22.07.26
IBIMLA IRANJAN .com

101 ICS COMM 74 2317/2026 24-07-2026 IBANK OF MAHARASHTRA VSSH RAJIVI9205290440 rranjanadvocate@gmail22.07.26
IPARVEEN IRANJAN .com

101 ICS COMM 74 2349/2026 28-07-2026 IGOEL OVERSEAS INC VS ANAHAD|SH PRATEEK9911886609 prateekmehtas@gmail.c24.07.26
IARDAAS PVT. LTD. IMEHTA om

101 ICS COMM 74 2370/2026 20-07-2026 ICICI BANK LTD. VS SHRI RADHESH DEEPAK9818050800 induslegalia@gmail.co [28.07.26
[TECHBUILDING PVT. LTD. IKAUSHIK m

101 ICS COMM 74 2372/2026 20-07-2026 RICHA GUPTA VS AGROVEDASH RAJ|9811499682 rajjals2002@gmail.com(28.07.26
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JANAND KUMAR

sharma

ICS COMM 74 2394/2026 20-07-2026 VIKAS AGGARWAL VS MONASH SAURABH9999221456 saurabh.kumar199307 [29.07.26
IGENERATOR SERVICES PVT. LTD. KUMAR @gmail.com
IKAUSHIK
101 ICS COMM 74 2395/2026 29-07-2026 ISTATE BANK OF INDIA VS ABHAY|SH ARUN9045375818 carelexlicer@gmail.com(29.07.26
IKUMAR [UPADHYAY
101 ICS COMM 74 2400/2026 130-07-2026 IBALAJI TIMBER TRADERS VSSH MURARI9350871245 29.07.26
ICRISTAL CRAFT AND ANR ILAL SHARMA
101 ICS COMM 74 2407/2026 130-07-2026 PUNJAB NATIONAL BANK VSSMS MEENU/9654336403 advmeenugupta89@gm|30.07.26
RAHUL SHARMA IGUPTA ail.com
101 ICS COMM 74 2411/2026 31-07-2026 IBANK OF BARODA VS GAURAVMS SUDHA9899913203 advsudhashukla@gmail|30.07.26
IGARG ISHUKLA .com
101 ICS COMM 74 2437/2026 01-08-2026 IBANK OF MAHARASHTRA VSSH RAJIV9205290440 rranjanadvocate@gmail(31.07.26
IMANSI JAIN IRANJAN .com
38 ISH. GORAKH NATHNORTH EAST|201, New BuildingC.S. (COMM) 66/2026 01-07-2026 IMS JAGDAMBA ART Vs MSANILNITIN |9718581795 anilnitini@gmail.com [18-06-2026
IPANDEY, DISTRICT| KKD IWEAVETEX OVERSEAS
WUDGE
(COMMERCIAL)-01
---do-- C.S. (COMM) 67/2026 01-07-2026 ISTATE BANK OF INDIA Vs ZENABJvijay prakash (9810210832 vijayprakashg682@gm [20-06-2026
IFEROZ lail.com
---do-- C.S. (COMM) 68/2026 02-07-2026 [UNION BANK OF INDIAprabhash kumang811909472 advprabhasha2@gmail. [20-06-2026
[THROUGH AUTHORIZEDjha icom
REPRESENTATIVE Vs RAHUL
IYADAV
---do-- C.S. (COMM) 69/2026 03-07-2026 INISHANT GROVER AND OTHERSgurpreet singh7906354958 sialgurpreetassocialtes [11-06-2026
Vs HCI HEALTHCARE PVT LTD sial @gmail.com
---do-- C.S. (COMM) 70/2026 09-07-2026 PRIYA PAPERS PVT LTD Vsjaviral agnihotri 8793137310 aviralagnihotrig53@gm [08-06-2026
ICHANDA SINGH ail.com
---do-- C.S. (COMM) 71/2026 15-07-2026 IBANK OF BARODA Vs ASMA umesh joshi 9910568669 ladvocateumesh2005@g|(15-07-2026
mail.com
---do-- C.S. (COMM) 72/2026 20-07-2026 SAKET SACHDEVA Vs AVADESHdevansh 9999856476 devansh.lawyer@gmail. 18-07-2026
IYADAV laggarwal com
---do-- C.S. (COMM) 73/2026 24-07-2026 SKY ENTERPRISES  PRIVATEsanjeev singh &9811129304 litigation@singhassocia [21-07-2026
ILIMITED Vs ABAAD MASALA ANDjsuman gupta ftes.com
ICOMPANY AND ORS
---do-- C.S. (COMM) 74/2026 24-07-2026 BSES YAMUNAPOWERLTD Vsprashant kumar9999420408

adv.pks.1985@gmail.co [20-07-2026
m




S.NO COURT

DISTRICT

COURT ROOM

C.S. (COMM)

CASE NUMBER

75/2026

DATE
REGISTRATION

24-07-2026

OFPETITIONER

NAME VS
RESPONDENT NAME

BSES YAMUNAPOWER LTD Vs
JANESHWAR

ADVOCATE

prashant kumar
sharma

ADVOCATE
MOBILE
NUMBER

0999420408

ADVOCATE EMAIL ID

adv.pks.1985@gmail.co
m

DATE OF E-

FILING

20-07-2026

---do---- EX.(COMM) 41/2026 07-07-2026 IKOTAK MAHINDRA PRIME LTD Vsmayank 199996316444 mayank.mahajanos@ya02-07-2026
IAWARD IMAHESH imahajan lhoo.com

---do---- EX.(COMM) 42/2026 07-07-2026 IKOTAK MAHINDRA PRIME LTD Vsmayank 99996316444 mayank.mahajanos@yaj02-07-2026
IAWARD IRAM PARVESH mahajan lhoo.com

---do---- [EX.(COMM) 43/2026 07-07-2026 IKOTAK MAHINDRA PRIME LTD Vsmayank 99996316444 mayank.mahajanos@ya02-07-2026
IAWARD IPANKAJ GUPTA mahajan lhoo.com

---do---- [EX.(COMM) 44/2026 08-07-2026 IKOTAK MAHINDRA PRIME LTD Vsmayank 199996316444 mayank.mahajanos@ya02-07-2026
IAWARD IVIJAY SONI imahajan lhoo.com

---do---- EX.(COMM) 45/2026 13-07-2026 IKOTAK MAHINDRA PRIME LTD Vssagar mishra (7053284188 sagarmishra249o@gma07-07-2026
IAWARD [USMAN RATHORE il.com

---do---- EX.(COMM) 46/2026 13-07-2026 IKOTAK MAHINDRA PRIME LTD Vssagar mishra (7053284188 sagarmishra249o@gma07-07-2026
IAWARD INARENDER SUBE SINGH il.com

---do---- [EX.(COMM) 47/2026 13-07-2026 IKOTAK MAHINDRA PRIME LTD Vsjsagar mishra 7053284188 sagarmishra2490@gmaj07-07-2026
IAWARD IMANJEET SO YOGESH KUMAR il.com

---do---- EX.(COMM) 48/2026 13-07-2026 IKOTAK MAHINDRA PRIME LTD Vsjsagar mishra 7053284188 sagarmishra249o@gma07-07-2026
IAWARD IROOP KISHORE VERMA fil.com

---do---- EX.(COMM) 49/2026 13-07-2026 IKOTAK MAHINDRA PRIME LTD Vssagar mishra (7053284188 sagarmishra249o@gma07-07-2026
IAWARD VAGVIR SINGH il.com

---do---- [EX.(COMM) 50/2026 13-07-2026 IKOTAK MAHINDRA PRIME LTD Vssagar mishra (7053284188 sagarmishra2490@gmaj07-07-2026
IAWARD IAKASH B SO BIRJU il.com

---do---- [EX.(COMM) 51/2026 15-07-2026 IKOTAK MAHINDRA PRIME LTD Vsmayank 99996316444 mayank.mahajanos@yai11-07-2026
IAWARD IYOUGESH KUMAR imahajan lhoo.com

---do---- EX.(COMM) 52/2026 21-07-2026 SAMMAAN CAPITAL LIMITED Vsfalok kumar 9911000126 alok.adv2001@gmail.co21-07-2026
IAWARD IAKHILESH KUMAR SINGH AND| m

IORS

---do---- [EX.(COMM) 53/2026 23-07-2026 ISAMMAAN CAPITAL LIMITED Vshneeraj mandal (9899165086 neerajmandalo6@gmailii4-07-2026
IAWARD IPRATAP SINGH BHANDARI .com

---do---- EX.(COMM) 54/2026 25-07-2026 ISAMMAAN CAPITAL LIMITED Vsneeraj mandal (9899165086 neerajmandalo6 @gmail18-07-2026
IAWARD IARVIND KUMAR .com
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[EX.(COMM) 55/2026 25-07-2026 ISAMMAAN CAPITAL LIMITED Vshneeraj mandal (9899165086 neerajmandalo6 @gmail18-07-2026
IAWARD IKAUSHAL KUMAR JHA .com
---do---- EX.(COMM) 56/2026 25-07-2026 ISAMMAAN CAPITAL LIMITED Vshneeraj mandal (9899165086 neerajmandalo6@gmail18-07-2026
IAWARD IPANKAJ KUMAR GUPTA .com
---do---- EX.(COMM) 57/2026 25-07-2026 ISAMMAAN CAPITAL LIMITED Vsneeraj mandal (9899165086 neerajmandalo6 @gmail18-07-2026
IAWARD IPANKAJ SINGH .com
---do---- [EX.(COMM) 58/2026 20-07-2026 KOTAK MAHINDRA BANK Vsabhayendra rai (8920723973 abhayendrarai@gmail.c 27-07-2026
IAWARD IAADITYA om
---do---- [EX.(COMM) 59/2026 29-07-2026 IKOTAK MAHINDRA BANK Vsfabhayendrarai (8920723973 abhayendrarai@gmail.c[28-07-2026
IAWARD SHURJEET om
---do---- IEX. (COMM) 53/2026 01-07-2026 IRAHUL GUPTA Vs ATUL 3 - - 01-07-2026
---do---- [EX. (COMM) 54/2026 03-07-2026 IHAJI WASIQ AHMED Vs AWEZ imohd. Hassan &8860404848 sahooheema@gmail.co (02-07-2026
Ims. Heema m
---do---- EX. (COMM) 55/2026 03-07-2026 HAJI WASIQ AHMED Vs MOHDmohd. Hassan &8860404848 sahooheema@gmail.co 01-07-2026
ZUBAIR ims. Heema m
---do---- EX. (COMM) 56/2026 04-07-2026 SH EJAJUL SHAIKH Vs MS PDMiashish 7827826962 ashishlegal22 @gmail.coj04-07-2026
[UNIVERSITY m
---do---- [EX. (COMM) 57/2026 24-07-2026 [UNION BANK OF INDIA Vs ANUJ jitender garg 9810197621 jitendergardadv@gmail [24-07-2026
.com
---do---- [EX. (COMM) 58/2026 24-07-2026 DROOLS PET FOOD PVT LTD Vsdivyam 9650155327 admin@alclegal.in 16-06-2026
IDHARMENDRA BHULLAR laggarwal
---do---- EX. (COMM) 59/2026 25-07-2026 IKOTAK MAHINDRA PRIMEfjay uppal 9811740125 virtuous.people@gmail. [17-07-2026
ILIMITED Vs MANJEET Y icom
---do---- EX. (COMM) 60/2026 27-07-2026 SAKET SACHDEVA Vs  MSdevansh 9999856476 devansh.lawyer@gmail. [25-07-2026
IDECORATORS PVT LTD laggarwal com
---do---- [EX. (COMM) 61/2026 27-07-2026 SAKET SACHDEVA Vs LIMCOgdevansh 9999856476 devansh.lawyer@gmail. 25-07-2026
IGLOBAL SERVICES PVT LTD laggarwal com
---do---- EX. (COMM) 62/2026 20-07-2026 SPACE 4 BUSINESS SOLUTIONStanushka kohli |- - 30-06-2026
IPVT LTD Vs DISTRICT]
IMAGISTRATE DISTRICT]
ICOMMISSIONER NORTH EAST
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IMISC DJ 204/2026 01-07-2026 IMANGAL SALES CORPORATION}vijay kumar 9810169432 advvijaysaroa@gmail.c [30-06-2026
Vs SHREE BALA JEE PAPERS om
---do---- IMISC DJ 312/2026 07-07-2026 IVIKAS GUPTA Vs RAFEEQprem narayan9599710055 - 06-07-2026
IAHMEED sharma
---do---- IMISC DJ 314/2026 11-07-2026 RUVIENT PRIVATE LIMITED VSALOK SHARMA 9953433853 aloksharma@live.com [10-07-2026
IMOCHBOARD EDUTECH PVT LTD
---do---- IMISC DJ 316/2026 13-07-2026 SURESH APPARELS Vs MOHDPhinnoo Prasad9868597298 mailmejpgupta@gmail. 10-07-2026
SHAKIR IGupta & ABHAY| com
ISAGAR
---do---- IMISC DJ 329/2026 17-07-2026 ISMT NIRMALA AGARWAL Vs BCsanchay 8826009919 mehrotra.sanchay@gm (17-07-2026
IHASARAM AND SONS Imehrotra lail.com
---do---- IMISC DJ 332/2026 17-07-2026 IRAJ IRON AND CONSTRUCTIONSfrahul malik 9810705405 mrclegal65@gmail.com 10-07-2026
Vs M S N A R DEVELOPERS PVT]
ILTD
---do---- IMISC DJ 349/2026 24-07-2026 INANDAN SINGH Vs KRISHAN[okesh  kumar- - 22-05-2026
ISWAROOP jha
39 ISH. PRITAM SINGH,SHAHDARA (301, New CourtCS (COMMERCIAL02-07-2026 [Execution [Ms Suresh textile Vs Shri JaipalVIVEK 9910962191 vivekkumarsharma83@/01.06.2026
IDISTRICT JUDGE]| Building D (Comm.)/119/2026 astra bhandar ISHARMA igmail.co
(COMMERCIAL
ICOURT)
1301, New CourtCS (COMMERCIAL03-07-2026 MISC DJ/683/2026 IEKTA MITTAL Judgement DebtorlSHARTHAK 9169882719 ILAWSHARTHAK619@ [30.06.2026
Building D Vs THE DELHI CO OPERATIVE GMAIL.COM
[URBAN THRIFT AND CREDIT]
ISOCIETY LTD Decree Holder
301, New CourtiCS (COMMERCIAL04-07-2026 CS (COMM)/330/2026 [PUNJAB AND SIND BANK VSBINAY KUMAR9868113796 bkmdelhi@gmail.com [02.07.2026
Building D INIJAMUDDIN SIDDIQUE IMISHRA
1301, New CourtCS (COMMERCIAL06-07-2026 CS (COMM)/331/2026 [Punjab National Bank Vs VineetADV.JYOTIGAU[7000041067 UYOT]GAUTAMZ010@ 01.06.2026

Building

D

Kaur Saggu and Ors

TAM

[YAHOD.COM
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301, New 08-07-2026 [Execution Ramet kumar chaturvedi Vs Sudheer|S K SHARMA 9011358789 saturnlawfirm@gamil.c 02.06.2026
Building (COMMERCIAL) (Comm.)/122/2026 Sharma om
301, New CourtCS/COMMERCIAL 08-07-2026 [Execution IAnkit Jain Vs MD Saleem IDHEERAJ JAIN|9999801044 dhjainyg@gmail.com [08.06.2026
Building (Comm.)/123/2026
1301, New CourtCS (COMMERCIAL08-07-2026 CS (COMM)/336/2026 |ASIF AHMED Vs BSES, YAMUNA[Kuldeep Gola (9711897676 Kgola7676@gmail.com [03.07.2026
Building D [POWER LIMITED
301, New Court/CS 08-07-2026 CS (COMM)/337/2026 [PIONEER PETITIONERRITU GUPTA (9811249331 egalteam.ple@gmail.co 03.07.2026
Building (COMMERCIAL) INDUSTRIES THROUGH ITS| m

IPARTNER Vs MEENAKSH]

IBADOLA
1301, New Court/CS 08-07-2026 CS (COMM)/338/2026 [Punjab National Bank Vs KLM Tents ]ADV.JYOTIGAU[7000041067 UYOT]GAUTAMZ010@ |01.07.2026
Building (COMMERCIAL) YAHOD.COM
1301, New CourtCS 09-07-2026 IARB. AABHISHEK SUNIL KUMAR VsASHWIN 8006406788 ladvporashk:umar739 m(05.07.2026
Building (COMMERCIAL) (COMM)/6/2026 IMAHINDRA AND MAHINDRAKUMAR NAIR igmail.com

IFINANCIAL SERVICES LTD
301, New Court/CS 13-07-2026 CS (COMM)/345/2026 [RAJIV CHAUDHARY Vs SHIVRAJ KUMARQ9871120323 RAJKUMARADV876@ [11.06.2026
Building (COMMERCIAL) IKUMAR VASHISHTH IMISHRA GMAIL.COM
301, New Court/CS 13-07-2026 CS (COMM)/346/2026 MANAN ENTERPRISES Vs ShivamMD. ZUNAID (9999131424 advocatezunaid @gmail. 01.07.2026
Building (COMMERCIAL) [Udyog Pvt Ltd and Ors com
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301, New 14-07-2026 CS (COMM)/348/2026 [Pawan Kumar Lakhotia ~ VSGAURAV 9811695953 Gnlegol.io@.gmail.com [18.06.2026
Building (COMMERCIAL) [Mayasheel Retail India Limited SHRMA

301, New CourtCS 14-07-2026 CS (COMM)/349/2026 [Manoj Kumar Sharma Vs DharamGAURAV 9811695953 Gnlegol.io@.gmail.com [18.06.2026
Building (COMMERCIAL) IPal Gupta Sons ISHRMA

1301, New CourtCS 14-07-2026 CS (COMM)/350/2026 [M S Shree Radhika Traders Vs M SNitish Chandra80004502369 Ify.assoctate@gmail.co 07.07.2026
Building (COMMERCIAL) Superior Steel Trading Company [Tiwari m

1301, New CourtCS 14-07-2026 CS (COMM)/351/2026 [Panch Rattan Fabrics Vs PawanKRISHNA 9810032891 krishnakumaroffice305 [05.06.2026
Building (COMMERCIAL) (Garments [KUMAR @gmail.com

301, New CourtCS 14-07-2026 CS (COMM)/352/2026 [Panch Rattan Fabrics Vs SKKRISHNA 9810032891 krishnakumaroffice305 [02.07.2026
Building (COMMERCIAL) [Enterprises IKUMAR @gmail.com

1301, New CourtCS 15-07-2026 [Ex. - Award byKotak Mahindra Prime Ltd VsMAYANK 6316443644 IMAYANK_MAHAJAN (07.07.2026
Building (COMMERCIAL) |Arb./60/2026 IHEMU KASHYAP IMAHAJAN OS@YAH)0.COM

301, New Court/CS 15-07-2026 CS (COMM)/353/2026 |CANARA BANK Vs SAHIL PROP MS[SANJEEVCHOP 9711142200 ICHOPRA6791.GAMIL. (01.07.2026
Building (COMMERCIAL) I[HARI KIRAN ENTERPRISES IRA COM

301, New Court/CS 15-07-2026 CS (COMM)/354/2026 [Sukhdeep Singh Vs Citi Mega MartiCHIRAG 9873822121 ICHIRAGADV@GMAIL. 10.07.2026
Building (COMMERCIAL) India Pvt Ltd IAGARWAL COM
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301, New 17-07-2026 [Execution IPANASONIC LIFE SOLUTION|SHRA VAN6201970125 nitedmark@unitedandu(08.07.2026
Building (COMMERCIAL) (Comm.)/129/2026 INDIA PVT LTD Vs SUSHILA DEVIKUMAR nited.com

IAND ANR IBANSAL
301, New CourtCS 17-07-2026 CS (COMM)/358/2026 [Mittal Fabrics Pvt. Ltd. Vs ManishKAMAL GARG (9560570576 Mailkamalgarg@gmail. [15.07.2026
Building (COMMERCIAL) Vijra com
1301, New CourtCS 20-07-2026 CS (COMM)/363/2026 |Arihant Pharmaceuticals Through itsCHANDER 9810163909 ICHANDERSIR@GMAL (18.07.2026
Building (COMMERCIAL) Proprietor Shri Pranav Kumar JainMOHAN IL.COM

Vs HK Pharma Through its

Proprietor Mr Mashkoor Alam|

IChaudhary
1301, New CourtCS 21-07-2026 [Ex. - Award byKOTAK MAHINDRA PRIME LTD VSMAYANK 6316443644 IMAYANK_MAHAJAN |07.07.2026
Building (COMMERCIAL) |Arb./62/2026 IPOOJA J DO JUGAL KISHORE IMAHAJAN OS@YAH)0.COM
1301, New CourtCS 21-07-2026 IEx. - Award byKOTAK MAHINDRA PRIME LTD VSMAYANK 6316443644 IMAYANK MAHAJAN [07.07.2026
Building (COMMERCIAL) |Arb./63/2026 IPOOJA J IMAHAJAN OS@YAH)0.COM
1301, New CourtCS 23-07-2026 [Execution ISHREE BANKEY BEHARI FABRICSRAKESH 9718565756 rakesh.nautiyal21@gma22.07.2026
Building (COMMERCIAL) (Comm.)/134/2026 IPVT LTD Vs SILKI GODHA, PROPINAUTIYAL fil.com

ISIVI COLLECTION
301, New Court/CS 24-07-2026 CS (COMM)/368/2026 |ASHOK SUKHIJA PROP OF AKGAURAV 9810949406 .GAURAVKOCHARADV [16.07.2026
Building (COMMERCIAL) IFABRICS Vs MR AMITIKOCHAR @GMAIL.COM

IPROPRIETOR OF SHREE RADHEY|

IENTERPRISES
1301, New Court/CS 29-07-2026 [Execution [Elan Fashion Vs Navneet Choudhary MILIND GARG 9718565756 MILINDGARG@GMAI [24.07.2026
Building (COMMERCIAL) (Comm.)/137/2026 IL.COM
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Vs Sanvie Retail Pvt Ltd

301, New CS 29-07-2026 CS (COMM)/380/2026 [BIOCON ELECTRIC PVT LTD VSAMARENDRAK 9599801188 globalvisioniawofficc@, [27.06.2026
Building (COMMERCIAL) IMANORAMA ENTERPRISES [UMARDUBEY iginail,coin
1301, New CourtCS 29-07-2026 CS (COMM)/381/2026 [BIOCON ELECTRIC PVT LTD VSAMARENDRAK 9599801188 iglobalvisioniawofficc@, |03.07.2026
Building (COMMERCIAL) SHREE SAI TRADERS [UMARDUBEY ginail,coin
1301, New CourtCS 29-07-2026 CS (COMM)/382/2026 [BIOCON ELECTRIC PVT LTD VSAMARENDRAK 9599801188 iglobalvisioniawofficc@, |03.07.2026
Building (COMMERCIAL) IPRIYA ELECTRICALS [UMARDUBEY ginail,coin
1301, New CourtCS 29-07-2026 CS (COMM)/383/2026 [Harey Krishna Cables Pvt Ltd VSVARUN DIWAN|9899799332 sharma26abhishek26@ [25.07.2026
Building (COMMERCIAL) Omprakash Shankarlal Mundhada| igpmail.com
HUF
301, New CourtCS 31-07-2026 CS (COMM)/385/2026 [LAKHI RAM KASID RAM ThroughMALVICA 9717259461 malvicasatijal@gmail.c 08.07.2026
Building (COMMERCIAL) lits Partner Mr Vishal Goyal VSSATIJA om
INarien Chem
4o IMS. KIRAN BANSAL,SHAHDARA [ROOM NO 208 |COMMERCIAL 02-07-2026 [Execution JASHOK SARAF PROP OF M/SSHEKHAWATI 9810682372 shekhawatilegal@yahoo(03-07-2026
IDISTRICT JUDGE,| (Comm.)/120/2026 IVANSHIKA PLASTIC INDUSTRY [LEGAL .in
(COMMERCIAL Vs KAPIL KUMAR GUPTA PROP OFSERVICES
ICOURT) IM/S JOSS POLYMERS
ROOM NO 208 |COMMERCIAL 02-07-2026 [Execution IMANISH GOYAL [Krishan Gopal 9818572958 kgs572093@gmail.com |02-07-2026
(Comm.)/121/2026 Vs MSDIPCO ENTERPRISES
ROOM NO 208 |COMMERCIAL 02-07-2026 CS (COMM)/325/2026 [SH DHERAJ KUMAR ISidhant Dhingral9650677902 sidhantdhingra@advoc 01-07-2026
Vs SH AKSHAY KUMAR atesidhantdhingra.com
ROOM NO 208 ICOMMERCIAL 04-07-2026 CS (COMM)/327/2026 [State Bank of India Krishna Kumar958891040, advkrishnai411@gmail. [23-06-2026
Vs Krish Sharma IShrma com
ROOM NO 208 |COMMERCIAL 04-07-2026 CS (COMM)/328/2026 [Manoj Kumar Sharma iGaurav Sharma 9811695953 gnlegal.in@gmail.com [18-06-2026
Vs Amit Sagar
ROOM NO 208 ICOMMERCIAL 04-07-2026 CS (COMM)/329/2026 [Pawan Kumar Lahotia iGaurav Sharma 9811695953 gnlegal.in@gmail.com [18-06-2026
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10-06-2026

ROOM NO 208 ICOMMERCIAL [Ex. - Award DbyKOTAK MAHINDRA PRIME LTD [Sagar Mishra (7053284188 sagarmishra249o0@gma08-07-2026
|Arb./54/2026 Vs AMAN SO SHIV NARAYAN il.com
ROOM NO 208 |[COMMERCIAL 09-07-2026 [Execution Singha Industries |Arpit Jain 9811595800 arpitjain2099@gmail.c 46210
(Comm.)/124/2026 IVs Sindh Garments lom
ROOM NO 208 ICOMMERCIAL 09-07-2026 CS (COMM)/342/2026 [RAMADA JEANS IR.S. Goswami 9810066235 rsgoswamiadvocate@ya|08-07-2026
Vs Ms UNIVOX EXPORTS PVT LTD lhoo.com
ROOM NO 208 |[COMMERCIAL 13-07-2026 [Execution IAYUSH JAIN IChirag Arora 9716984477 lawfluencey@gmail.co 46216
(Comm.)/127/2026 Vs ENCANA INTERNATIONAL PVT] m
ILTD
ROOM NO 208 |COMMERCIAL 15-07-2026 CS (COMM)/355/2026 [NARENDER KUMAR U.K. GUPTA 9868529752 jkgupta.advocate@gmail46217
Vs AMAN BHALLA l.com
ROOM NO 208 |[COMMERCIAL 17-07-2026 [Execution State Bank of India Arun kumar9810220905 arunambuj@gmail.com [46220
(Comm.)/130/2026 Vs Pramod [Sharma
ROOM NO 208 ICOMMERCIAL 17-07-2026 CS (COMM)/359/2026 |IASHOK SUKHIJA PROPRIETOR OF|Gaurav Kochhar9810940055 [Not mentioned 17-07-2026
IAK FABRICS
Vs MR BANNE CHAUDHARY|
IPROPRIETOR OF DIVINE ATTIRE
ROOM NO 208 ICOMMERCIAL 17-07-2026 IMISC DJ/734/2026 SHO OM TEXTURES Mayank 990849579 advocate.mskushwaha [16-07-2026
Vs KEWAL SOOTI KAPDE KIShekhar @gmail.com
IDUKAN [Kushwaha
ROOM NO 208 |COMMERCIAL 18-07-2026 Ex. - Award bySANJEEVANI AYURVEDA, MedicalVishwendra 0871704611 ermavishwendra@yah [18-07-2026
|Arb./61/2026 Superintendent Verma 00.co.in
Vs THE DIRECTOR GENERAL
Directorate  General of Health
ROOM NO 208 ICOMMERCIAL 18-07-2026 CS (COMM)/361/2026 [FUGROISS THROUGH ITSINITN GARG 9811865967 gglegalconsultants@gm [18-07-2026
IPARTNER MR KARTIK SHARMA ail.com
Vs AJAY KAUL
ROOM NO 208 ICOMMERCIAL 22-07-2026 [Execution IBASANT GOEL PROPRIETOR OFRupesh Kumarjgg58872981 rupesh@rplegalindia.co21-07-2026
(Comm.)/131/2026 IGOEL MEDICOS [Tyagi m
Vs Health Care At Home India Pvt|
Ltd
ROOM NO 208 |COMMERCIAL  [22-07-2026 [Execution [UNION BANK OF INDIA INiharika Rai 9811884579 |Adv.niharikarai1i109@g [21-07-2026
(Comm.)/132/2026 Vs SANJEEV KUMAR AND ORS mail.com
ROOM NO 208 |COMMERCIAL 25-07-2026 [Execution BIOCON  ELECTRIC  PRIVATEArminder 9599801188 globalvisionlawoffice@ [25-07-2026
(Comm.)/136/2026 ILIMITED Kumar Dubery igmail.com
IVs BAND COMPANY
ROOM NO 208 ICOMMERCIAL 25-07-2026 CS (COMM)/373/2026 [INNOVISION LIMITED Varun Chug 9988799877 adv.varunchugh@gmail [22-07-2026

Vs Swiss Elmech Pvt Ltd

.com
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ROOM NO 208 |COMMERCIAL 27-07-2026 CS (COMM)/375/2026 [MANJU LATA IShiv Kumar9599911797 shivlegaldrishti@gmail. [25-07-2026
Vs RAJ KUMAR (Gautam com
ROOM NO 208 ICOMMERCIAL 130-07-2026 Ex. - Award bySWAGATAMA ENTERPRISES RAJAN 9990666940 rananmalhotraandassocj30-07-2026
|Arb./67/2026 Vs NATIONAL HANDLOOMMALHOTRA iates@gmail.com
IDEVELOPMENT  CORPORATION|
ILIMITED
ROOM NO 208 |[COMMERCIAL 30-07-2026 Ex. - Award byKOTAK MAHINDRA BANK IAbhayendrarai 8920723973 abhayendrarai@gmail.c|30-07-2026
|Arb./68/2026 Vs MOHD KAIF (@gmail.com om
ROOM NO 208 |COMMERCIAL 30-07-2026 Ex. - Award byKOTAK MAHINDRA BANK |Abhayendrarai 8920723973 abhayendrarai@gmail.c|30-07-2026
|Arb./69/2026 Vs ANJU (@gmail.com om
ROOM NO 208 ICOMMERCIAL 30-07-2026 [Execution IVLK ASSOCIATES PRIVATEMANISH 9968466963 laormanishkumar@gma [30-07-2026
(Comm.)/138/2026 ILIMITED IKUMAR il.com
Vs SIND GARMENTS
ROOM NO 208 (COMMERCIAL 130-07-2026 [Execution IANIL PITTI KHUSHAGARA (9999448797 lkushagrabansal@akass | 30-07-2026
(Comm.)/139/2026 Vs SUMAN JAIN IBANSAL ociates.org.in
ROOM NO 208 |[COMMERCIAL 30-07-2026 IMISC DJ/780/2026 IRobin Jain 20-07-2026
Vs Santosh KUmar Gupta
ROOM NO 208 ICOMMERCIAL 31-07-2026 [Execution I[EASY TRIP PLANNERS LIMITED [C&V 9810599376 cnvassociates@hotmail. |31-07-2026
(Comm.)/140/2026 Vs NAVAL EXPORTERS ANDASSOCIATES com
IMPORTERS PRIVATE LIMITED
ROOM NO 208 |COMMERCIAL 31-07-2026 [Execution IVLK ASSOCIATES PRIVATEMANISH 9968466963 laormanishkumar@gma [30-07-2026
(Comm.)/141/2026 ILIMITED IKUMAR il.com
Vs SIND GARMENTS AND ORS
ROOM NO 208 |COMMERCIAL 31-07-2026 CS (COMM)/388/2026 [ICICI BANK LTD IDEEPAK 9818050800 induslegalia@gmail.co [27-07-2026
Vs MS SUJATARAM INFRACONKAUSHIK m
IPVT LTD
Ku1 ISH. SANJAYSHAHDARA I[EX AWARD ARB01.07.2026 IKOTAK MAHINDRAKMPS ASSOCIATES 19990659331 lkmpspartneer@gm|/06.06.2026
ISHARMA-II, 51/2026 IPRIME LTD VS lail.com
IDISTRICT JUDGE, YOGENDER  KUMAR|
ICOMMERCIAL IMUGRAI
ICOURT [EX(COMM) 01.07.2026 IMS DADHIVALA MFRSRAKESH KUMAR GUPTA 0810266296  ladv.rakeshguptay7 [12.06.2026
117/2026 ICONSULTANTS  PVT] @gmail.com
LTD VS MS RAJPOOT]
IMACHINES PVT LTD
EX(COMM) 01.07.2026 I[EASTMAN AUTO ANDDEEPAK BHARDWAJ 0810662291 deepakbhardwaj_aj06.06.2026
118/2026 [POWER LTD VS dv@yahoo.co.in
IGREEN KAIKTSU|
IAUTOMOTIVE INDIA|
IEX 134/2026 01.07.2026 ISTATE BANK OF INDIAISUCHITA DIXIT 18896932838  jagnihotrisuchita@ [11.06.2026
VS ANIT gmail.com
ICS(COMM) 01.07.2026 IBABULAL PUROHIT VSKUSHAL AGGARWAL 9910131155 aggarwalkushalgg [11.06.2026
321/2026 IDEEPA RAM @gmail.com
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DISTRICT COURT ROOM
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FILING

ICS(COMM) 01.07.2026 PUNJAB  NATIONALB K M ASSOCIATES 0868113796 lbkmdelhi@gmail.c|06.06.2026
322/2026 BANK VS DALJEET] om

IKAUR
ICS(COMM) 02.07.2026 [TCI EXPRESS LIMITEDPRERNA RAWAT 19968636993 suman@sumankhal27.06.2026
326/2026 VS BHARAT GAMBHIR litanco.in
ICS(COMM) 02.07.2026 RINKU KAMBOJ VSSANGEETA JALAN 0899133961 sangita.sharma197(11.06.2026
324/2026 M/S THE| 2@gmail.com

IMESOMORPH & ORS.
IOMP(COMM) 06.07.2026 IMS ANAND RATHITRUE LEGAL SOLUTION 0548714567 truelegaladvocates [02.07.2026
05/2026 IGLOBAL FINANCE]| @gmail.com

ILIMITED VS PULKIT|

ICHOPRA
ICS(COMM) 07.07.2026 INEXT GEN EXPORTERMAYANK SARASWAT 10999278560 msaraswat30@gm [09.06.2026
334/2026 IAND MANUFACTURER| lail.com

S MADURA|

ICORPORATION
ICS(COMM) 07.07.2026 IAPOLLO PIPESSHRIHAR TRIPATHI 9548888420  [legal@boostip.in |07.07.2026
1335/2026 ILIMITED VS VIVEK|

IDHINGRA
IMISC DJ (COMM)07.07.2026 SUPER AGENCIES VSRONAK GUPTA 0821104506 ladvronakgupta34 |06.07.2026
[700/2026 IRAVINDRA BROTHERS @gmail.com
I[EX AWARD ARB08.07.2026 IAXIS BANK LTD VSANUJ KUMAR CHAUHAN 0971891788 info@aualegal.com21.01.2026
53/2026 ANJU
ICS(COMM) 08.07.2026 M/S JAWAHARSHUBHAM MAHAJAN 9810166390 mmatassociatesd @26.06.2026
339/2026 [EXPORTS VS BEST] lgmail.com

IPOLY CHEM LIMITED
IMISC DJ 704/2026|08.07.2026 IAJY JAIN PROP FOSURYANSH SHARAN 8210013446 advsurlyansh@gm |07.07.2026

IACHRUMAL AND| lail.com

SONS VS VARTIKA|

[FOOD PRODUCTS PVT]
ICS(COMM) 09.07.2026 VIJAY KUMAR GOYALC M GROVER 0654624323 manigroveroo1@g [07.07.2026
1340/2026 VS M/S KAARICURRY mail.com
ICS(COMM) 09.07.2026 IMUKESH KUMARC M GROVER 0654624323 manigroveroo1@g |07.07.2026
341/2026 IGOYAL & ANR VS M/S| mail.com

IKAARICURRY
EX(COMM) 10.07.2026 SAVITA BATRA VSMOHD ZAHID 9811750070 advmohdzahid@g 09.07.2026
125/2026 IADESH KUMAR mail.com
[EX(COMM) 13.07.2026 M/S PANKAJ SHIRTSKUSHAGRA GOEL 9711443294 kushagragoeli@g [09.07.2026
126/2026 VS KHATU SHYAM mail.com

IMEGA MART LLP
ICS(COMM) 16.07.2026 IPANCH RATTANKRISHNA KUMAR 9810032891 krishnakumaroffic 02.07.2026
356/2026 [FABRICS VS NO MAX] e305@gmail.com

IENTERPRISES
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DATE OFPETITIONER
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FILING

ICS(COMM) 16.07.2026 M/S PANCH RATTANKRISHNA KUMAR 9810032891 krishnakumaroffic 08.06.2026
357/2026 IFABRICS VS PLUS TWO le305@gmail.com

JEANS AND ANR
IMISC DJ16.07.2026 M/S PADMAWATINITIN GARG 0811865967 gglegalconsultant |09.06.2026
(EX)731/2026 GARMENTS VS M/S @gmail.com

IKAKA BAZAR PVT LTD
IMISC DJ|18.07.2026 IPRADEEP BANSAL VSRAJESH KUMAR 9560911740 advrajeshkumar@ [18.07.2026
(COMM)737/2026 IDEEPAK BANSAL gmail.com
ICS(COMM) 21.07.2026 M/S SATYAIMPEX|VAIBHAV SINGH 0999162226 nutshelllawfirm@g[20.07.2026
1364/2026 INDIA PRIVATE] mail.com

ILIMITED VS M/S

IKOTAK MAHINDRA|
IOMP (COMM)[21.07.2026 SWATI DADICH VSN K ASSOCIATES 9911622072 nkassociateslawfir 18.07.2026
15/2026 IDFC FIRST BANK LTD m@gmail.com
IMISC DJ 758/2026 21.07.2026 RAHN RAHUL MALHOTRA 0899218215 rahulssmalhotra@ [21.07.2026

ICONSTRUCTIONS PVT] gmail.com

ILTD VS KAPIL MITTAL
EX (COMM)[22.07.2026 IHAVELLS INDIA LTDSANCHAY MEHROTRA 18826009919  sanchay.mehrotra [21.07.2026
133/2026 VS VIJAY @lexsunraj.com
ICS(COMM) 24.07.2026 ISAVITA JAIN VSH R ASSOCIATES 0811085066 wakilhra@hotmail. [23.07.2026
1369/2026 IMUNICIPAL lcom

ICORPORATION OH

IDELHI & ANR
EX AWARD BY]25.07.2026 IMAHESH GUPTA &ROHIT KALRA 10560269669 rohitkalraadv@gm [24.07.2026
IARB 64/2026 IANR VS M/S DEVILS lail.com

ICAFE AND|

RESTAURANT
ICS(COMM) 25.07.2026 IBIOCON ELECTRICAMARENDRA KUMAR DUBEY 9599801188 globalvisionlawoffi [27.06.2026
372/2026 PVT LTD VS SHRI ce@gmail.com

GUPTESHWAR

[TRADERS
[EX(COMM) 25.07.2026 M/S BIOCONAMARENDRA KUMAR DUBEY 9599801188 globalvisionlawoffi [22.07.2026
135/2026 IELECTRIC  PRIVATE ce@gmail.com

ILIMITED VS M/S

ISHINE ELECTRICALS
I[EX AWARD BY[25.07.2026 IKOTAK MAHINDRAMAYANK MAHAJAN 190999631644 mayankmahajanos(23.07.2026
IARB 65/2026 IPRIME LTD VS @yahoo.com

IMAHESH
ICS(COMM)376/20 [27.07.2026 B..L. AGRORAJESH SHARMA 0312400662 thecaltrade@gmail [21.07.2026
26 INDUSTRIES LIMITED .com

VS RAJGHARANA|

ISPICES.
ICS(COMM) 28.07.2026 M/S JYOTHIS|PIYO HAROLD JAIMON 9958983495  [piyog6harold@gm [29.06.2026
378/2026 ICONSTRUCTIONS VS lail.com

ISAM INDIA|

IBUILTWELL PVT LTD
ICS(COMM) 30.07.2026 RAJIV  ANAND  VSPIYUSH KATYAL 18700925528 piyushkatyalg8@g [28.07.2026
1384/2026 [HOUSE OF ZOE mail.com




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

MISC DJ (COMM)

CASE NUMBER

31.07.2026

DATE
REGISTRATION

OF

ISUPER AGENCIES VS V|

PETITIONER NAME
RESPONDENT NAME

VS

IRONAK GUPTA

ADVOCATE

9821104506

ADVOCATE
MOBILE
NUMBER

advronakgupta@g

ADVOCATE EMAIL ID

30.07.2026

DATE OF E-

FILING

JANR

786/2026 S STRUCTURES PVT] mail.com
ILTD
k2 ISH. PAWAN KUMARSHAHDARA |[C. No. 304 ICOMMERCIAL CS (COMM)/323/2026 01-07-2026 IMR SAMEER ARORA PROPRIETOR[Nutshell Law9354012505 nutshelllawfirm@gmail.j09-06-2026
IMATTO DJ (COMM- IOF M/S JPS INDUSTRIES Vs M/S[Firm(P), com
04) ISMOOTH MOTORS THROUGH ITS

IPARTNERS

ICOMMERCIAL IOMP (COMM)/14/2026 02-07-2026 IMOHD ARBI Vs PIRAMAL CAPITALYashi Jain(P), 8006396492 ashiepf@gmail.com [25-06-2026
JAND HOUSING FINANCE LIMITED|

ICOMMERCIAL ICS (COMM)/333/2026 06-07-2026 ISMT KIRTI BATRA AND ANRS VsMohd. Zaid 9811750070 zaid_u@rediffmail.com [04-07-2026
ISH RAJAT ARORA

ICOMMERCIAL [Ex - Award by Arb/52/2026 |07-07-2026 IKOTAK MAHINDRA PRIME LTD VsMAYANK 19999631644 IMAYANK_MAHAJANO0|02-07-2026
INEHA KAUSHIK IMAHAJAN(P), 5@YAHOO.COM

ICOMMERCIAL [Ex - Award by Arb/55/2026 [09-07-2026 Kotak Mahindra Prime Ltd VsMAYANK 9999631644 IMAYANK_MAHAJANO0(08-07-2026
ISONTA RANT IMAHAJAN(P), 5@YAHOO.COM

ICOMMERCIAL IMISC DJ/708/2026 09-07-2026 LANDMARK CRAFTS LTD VSSTUTI 0811227766 linfo.leximd @gmail.com|08-07-2026
IGANRAJ ENTERPRISES AND ORS [WASON(P),

ICOMMERCIAL [Ex - Award by Arb/56/2026 [09-07-2026 Kotak Mahindra Prime Ltd VsMAYANK 9999631644 IMAYANK _MAHAJANO|07-07-2026
IRAHUL MAHESHWARI IMAHAJAN(P), 5@YAHOO.COM

ICOMMERCIAL CS (COMM)/343/2026 10-07-2026 ISARAOGI SUPER SALES PVT LTDVARUN 8285672608 ladvocatevarunbedi@g [06-07-2026
Vs LOOKS MENS AND GIRLSBEDI(P), mail.com
IWEAR THROUGH SHIV KUMAR

ICOMMERCIAL CS (COMM)/344/2026 10-07-2026 RAJ KUMAR GUPTA VSSIDHANT 9650677902 sidhantdhingra@advoc [04-06-2026
IMOHAMMAD SHAMIM AHMED |[DHINGRA AND atesidhantdhingra.com

IASSOCIATES(P)

ICOMMERCIAL ICS (COMM)/347/2026 13-07-2026 [UNION BANK OF INDIA Vs REEMAKAMALJIT 9890410729 lkamaljitsinghranot@g |09-07-2026

IGOEL ISINGH mail.com
IRANOT(P),

ICOMMERCIAL IEx - Award by Arb/58/2026 [14-07-2026 IKOTAK MAHINDRA PRIME LTD VsSagar 7053284188 ISAGARMISHRA2490@[07-07-2026
IROHIT SO PAPPU Mishra(P), GMAIL.COM

ICOMMERCIAL IEx - Award by Arb/57/2026 [14-07-2026 IKOTAK MAHINDRA PRIME[Sagar 7053284188 ISAGARMISHRA2490@[07-07-2026
LIMITED Vs AMAN SO SHIVMishra(P), GMAIL.COM
INARAYAN

ICOMMERCIAL [Ex - Award by Arb/59/2026 [14-07-2026 IKOTAK MAHINDRA PRIMELTD VsSagar 7053284188 SAGARMISHRA2490@(07-07-2026
IVISHAL R Mishra(P), GMAIL.COM

ICOMMERCIAL IMISC DJ/732/2026 16-07-2026 SH RICH PAL SINGH Vs GURUDeepak 9810662291 deepakbhardwaj_adv@ 16-07-2026
TEGH BAHADUR HOSPITAL ANDBhardwaj(P), yahoo.co.in




S.NO COURT DISTRICT COURT ROOM CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILID DATE OF E-
REGISTRATION RESPONDENT NAME MOBILE FILING

NUMBER

ICOMMERCIAL CS (COMM)/360/2026 18-07-2026 ISMT SUMAN LATA KALIA Vs M/SAAjit Singh 19990525091 ajitsingh8881@gmail.c 16-07-2026
INEXTUS VENTURES PRIVATE| om
ILIMITED AND ORS

ICOMMERCIAL CS (COMM)/362/2026 18-07-2026 BANK OF BARODA Vs PAWAN[Umesh Joshi(P),9910568669 advumeshjoshi@gmail. 17-07-2026
IKHANNA AND ANR com

ICOMMERCIAL ICS (COMM)/365/2026 21-07-2026 IM/S THE GARDEN GALAXY VSSANJAY 9650197981 sanjaykumarprajapatio [21-07-2026
IM/S EASY TRIP PLANNERSKUMAR loo@gmail.com
ILIMITED (EASEMYTRIP) IPRAJAPATI(P),

ICOMMERCIAL ICS (COMM)/366/2026 22-07-2026 IM/S WACHSTUM INDUSTRIESNarendra 9313362890 nbhandari2o09@gmail.17-07-2026
IPVT LTD Vs SH DEEPAK BAJAJ [Bhandari com

ICOMMERCIAL CS (COMM)/367/2026 23-07-2026 IMOHD ASHRAF Vs MRN P Singh 9910895954 npsinghaorsc@yahoo.c [22-07-2026
SHAHRUKH om

ICOMMERCIAL CS (COMM)/370/2026 24-07-2026 ISHRI TAIF AKHTER Vs SHRI [Farahim Khan (9810869127 [Farahimkhanadv@gmai23-07-2026
IMOHD JAVED ANSARI l.com

ICOMMERCIAL CS (COMM)/371/2026 24-07-2026 ISH SATISH CHAND JAIN Vs SH[SIDHANT 9650677902 sidhantdhingra@advoc (16-07-2026
IHARSIDAK SINGH IDHINGRA AND atesidhantdhingra.com

IASSOCIATES(P)|

ICOMMERCIAL ICS (COMM)/374/2026 25-07-2026 IM/S NIRAJ INTENSIVE ANDRAJESH 9718555929 rajeshgupta.fiit@gmail. 25-07-2026
IANESTHESIA CARE PVT LTD VsKUMAR com
IM/S UKAR HEALTHCARE PVT LTD|GUPTA(P),
IAND ORS

ICOMMERCIAL ICS (COMM)/377/2026 27-07-2026 B L. AGRO INDUSTRIES LIMITEDRAJESH 9312400662 thecaltrade@gmail.com24-07-2026
Vs SATTVIK WELLNESS PRIVATESHARMA(P),
ILIMITED

ICOMMERCIAL CS (COMM)/379/2026 28-07-2026 IASHOK SHUKHIJA PROPRIETORGAURAV 9810940055 INA 16-07-2026

F M/S AK FABRICS Vs KHULLARKOCHHAR(P),
IAPPARELS PVT LTD THROUGH|
ITS DIRECTOR HEMANT]

ICOMMERCIAL [Ex - Award by Arb/66/2026 [30-07-2026 SWAGATAMA ENTERPRISES VsRAJAN 19990666940 IADV.RAJANMALHOT [28-07-2026
INATIONAL HANDLOOMMALHOTRA(P), RA@GMAIL.COM
IDEVELOPMENT  CORPORATION|
ILIMITED

ICOMMERCIAL [Ex - Award by Arb/70/2026 [30-07-2026 SAMMAAN CAPITAL LIMITEDALOK 9911000126 IALOK.ADV2001 20-07-2026
(EARLIER INDIABULLS HOUSINGKUMAR(P), @GMAIil.COM
IFINANCE LIMITED) Vs RAJINDER|
IAND ORS

ICOMMERCIAL [Ex - Award by Arb/71/2026 [30-07-2026 ISKK AYURVEDA MedicalVishwendra 9871704611 erma.vishwendra@yah(17-07-2026
Superintendent Vs THE DIRECTOR[Verma(P), 00.co.in

IGENERAL Directorate General of|
Health Services (Govt of NCT of|

ICOMMERCIAL CS (COMM)/389/2026 31-07-2026 SMT POONAM RAJOURIA VsAnuj Gupta(P), (9999936866 laga.justice@gmail.com 30-07-2026
IRAVINDER NATH
ICOMMERCIAL CS (COMM)/386/2026 31-07-2026 IM/S GOYAL TEXTILES Vs MRSUNIL 9654224557 advsunilsinghp@gmail. 11-07-2026

IPARMOD KUMAR ISINGH(P), com
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ICOMMERCIAL CS (COMM)/387/2026 31-07-2026 IM/S AVS FABRICS PVT TLD Vs SHSIDHANT 9650677902 sidhantdhingra@advoc [27-07-2026
IHARSIDAK SINGH IDHINGRA AND atesidhantdhingra.com
IASSOCIATES(P)
ICOMMERCIAL [Execution (Comm)/128/2026 [16-07-2026 IM/S BO-BEE HOSIERY PVT LTD Vs|Sonu Vivek(P), 9971146714 advocatehimanshu27@ [08-04-2026
IM/S SHRI KHATU SHYAM MEGA| igmail.com
IMART LLP
ICOMMERCIAL IMISC DJ/686/2026 04-07-2026 Punjab And Sindh Bank Vs Babita AYUSH 9555526556 officekslaw@gmail.com [03-07-2026
land Ors [TYAGI(P),
ICOMMERCIAL IOMP MISC (COMM)/2/2026 [02-07-2026 IVIJAY ARORA AND ORS VsAstha Gupta(P), 991082777 clo@chopralawoffice@gf27-06-2026
IMAHANAGAR TELEPHONE mail.com
INIGAM LIMITED (MTNL)
U3 ISH. DEVENDERNORTH- 406 Civil ICS (COMM)/447/2026 01-07-2026 IPRAVEEN KUSHWAHA Vs SHREEANIL 0811381268 aniladvoscl 99 lo9-10-2026
[KUMAR JANGALA,WEST IVIDYA ASHRAM INTERNATIONALGUPTA(P), @gmail.com
IDISTRICT JUDGE), ISCHOOL
ICOMMERCIAL
ICOURT CS (COMM)/451/2026 03-07-2026 DOSHI PHARMACEUTICALS Vsamarendra 9599801188 globalvisionlawoffice@ [17-08-2026
IKANHA BIOGENETIC kumar igmail.co
[dubey(P),
CS (COMM)/458/2026 04-07-2026 Punjab National Bank Vs RakeshPARAS 9810600656 [parasaggarwaladv@gm [17-11-2026
[Kumar IAGGARWAL(P), lail.com
ICS (COMM)/463/2026 04-07-2026 ISANJAY KHATRI Vs MS SAPPHIRE RAJ SINGH9811239449 13-10-2026
IFUTURISTIC HOMES IRANA(P),
ICS (COMM)/476/2026 07-07-2026 ISTATE BANK OF INDIA Vs DAKSHfanshu 9210043774 29-10-2026
KAUSHIK @ DINESH KAUSHIKsshukla(P),
land Ors
CS (COMM)/475/2026 07-07-2026 ISTATE BANK OF INDIA Vs GunjitROSHAN 9210043774 20-10-2026
Yaggi and Ors IKUMAR(P),
CS (COMM)/487/2026 09-07-2026 IKALASH CONTAINERS INDIAMAYANK 19599766668 linfo.mg 31-10-2026
IPRIVATE LIMITED Vs RAKISHANGOEL(P), lawchambers@gmail.c
IDASS and SONS om
ICS (COMM)/488/2026 09-07-2026 IM/s RC GOYAL DALL UDYOG PVT|VIKRAM 987106855 kathvik@yahoo.com  |08-10-2026
LTD Vs M/S FARM AND STUFFKATHURIA(P),
IPVT LTD
ICS (COMM)/461/2026 04-07-2026 IPODDAR FOODS PRIVATEANKIT 9953030485 lankit. 20-08-2026
ILIMITED Vs R S foods industries ~ |[GUPTA(P), igupta@gravitaslegal.co.
fin
CS (COMM)/462/2026 04-07-2026 [PODDAR FOODS PRIVATEANKIT 9953030485 lankit. 20-08-2026
ILIMITED Vs Pankaj Aggarwal IGUPTA(P), igupta@gravitaslegal.co.
in
ICS (COMM)/460/2026 04-07-2026 IANIL. KUMAR Vs RAWMONKTRIPAKSHA [8178803130 - 14-10-2026
[EXPORTS PVT LTD and Ors [LITIGATION(P) lawyer@tripakshalitigat
b ion.com




S.NO COURT
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CASE TYPE

CASE NUMBER

DATE

REGISTRATION

OFPETITIONER

NAME VS
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FILING

CS (COMM)/459/2026 04-07-2026 IM/S TRECIFY AND ORS Vs M/SRajal Dua(P), (9891914800 info@duasanduas.com 04-08-2026
IVINAYAK TRADERS
ICS (COMM)/467/2026 06-07-2026 ICANARA BANK Vs RAUNAKSanjeev ,9711142200 chopra679IQgmail.corn27-10-2026
IDESIGNER STUDIO THROUGH ITS(Chopra(P),
IPROP GEETA
CS (COMM)/468/2026 06-07-2026 ICanara Bank Vs DHARAMBIR IAshok 9560396555 kakkarashok@rediffmail27-10-2026
IKakkar(P), l.com
ICS (COMM)/469/2026 06-07-2026 ICanara Bank Vs RAKESH KUMAR  |Ashok 9560396555 kakkarashok@rediffmail27-10-2026
Kakkar(P), l.com
ICS (COMM)/466/2026 06-07-2026 Sandeep Jakhar Vs Kritika Sharma |Anubhav 9811572160 noopkaushal@gmail.co 12-10-2026
[Tyagi(P), m
ICS (COMM)/472/2026 07-07-2026 SUPRABHA MITRA Vs ARYAARCHIT 9599043045 legal@,sigmalegal.in  |27-10-2026
IGROUP ENTERPRISES ISINGHAL(P),
CS (COMM)/473/2026 07-07-2026 IMEHAK SHARMA THR ITSRahul Devi9953660455 vidhivatlaw@gmail.com31-07-2026
REPRESENTATIVE SH ASHOKSharma(P),
SHARMA Vs WTC FARIDABAD|
INFRASTRUCTURE
CS (COMM)/471/2026 07-07-2026 IMILESTONE GLOBALABHISHEK 9811572160 ailoopkaushal @ginnil.c 29-10-2026
IMONEYMART PVT LTD  VSTYAGI(P), om
IMANJEET KUMAR
CS (COMM)/474/2026 07-07-2026 IMr  Rajkumar Prop Of M/sJAGRITI 7042312792 ILAWFIRM @UNSOLVE 22-09-2026
Hindustan Agrisciences Vs AMANJAIN(P), IDLEGAL.CO
IDEEP SINGH PROP OF MS ISHA|
IPESTICIDES
CS (COMM)/477/2026 07-07-2026 IMr Rajkumar Prop Of M/sJAGRITI 7042312792 ILAWFIRM @UNSOLVE [22-09-2026
Hindustan Agrisciences Vs ARVINDJAIN(P), IDLEGAL.CO
IKUMAR SHUKLA PROP OF MS|
SHUKLA TRADERS
CS (COMM)/482/2026 08-07-2026 IDHARAMVIR AND COMPANY VsGIRDHARI LALi9891600120 glvermas3@yahoo.com [21-09-2026
DELHI DEVELOPMENTVERMA(P),
IAUTHORITY
ICS (COMM)/481/2026 08-07-2026 IBANK OF BARODA Vs BRIJESHISANJEET 9811297928 sanj  eetadvo@yahoo.06-10-2026
IKUMAR MEENA IKUMAR co. in
ISINGH(P),
ICS (COMM)/480/2026 08-07-2026 IGrover Jewells Ltd Vs Naresh Kumar[Varun Mittal(P),(9953062629 m@vkmlegal.com 20-09-2026
CS (COMM)/479/2026 08-07-2026 |Ajay Gupta and Anr Vs M/S HPMAnuj Gupta(P), 7834814477 IANUJASSOCIATES201 [30-09-2026
IFOODS PVT LTD 8@GMAIL.COM
ICS (COMM)/486/2026 09-07-2026 [TAJINDER PAL SINGH Vs RAVIVirender kumar9811059395 pur is_1@yahoo.co.in 01-09-2026
IKUMAR SURYADEVARA and Anr  [Puri(P),




S.NO COURT

DISTRICT COURT ROOM

CASE NUMBER

ICS (COMM)/491/2026

DATE
REGISTRATION

10-07-2026

OFPETITIONER NAME VS

RESPONDENT NAME

[HIREONA INDIA LLP Through its
|Authorized Representative Sh|
(Gaurav Srivastava Vs JAI GURUJ]
IJASSET DEALS LLP also carrying on|

ADVOCATE

IDhruv
[Tanwar(P),

ADVOCATE
MOBILE
NUMBER

9999928048

ADVOCATE EMAILID DATE OF E-
FILING

IDIIRUVIANWARADVO[27-10-2026
CAT@GMAIL.COM

CS (COMM)/492/2026 10-07-2026 IM/S DHANESHA CROP SCIENCEDeepak 99999-80081 deepakyadavadvocate@ [27-08-2026
IPVT LTD Vs PARVEEN KUMAR \Yadav(P), igmail.coM

ICS (COMM)/496/2026 11-07-2026 IM/S Green Cold Refrigeration VsKeshav 9494949110 infoshivalisharma@gm (07-10-2026
ICrofarm Agriproducts Pvt Ltd Ahuja(P), ail.com

ICS (COMM)/497/2026 11-07-2026 SHRI RAM TRADERS Vs NEHADEEPANSHU (8700510442 legalassist.co.in@gmail. [28-10-2026
IPACKAGINGS AND ANR IGARG(P), com

CS (COMM)/501/2026 13-07-2026 IM/S ASSOTECH ELECTRONICS[Sakshi(P), 9810055181 ashoksinghadvi975@g [22-08-2026
IPVT LTD Vs GLOWELL PIPES PVT| mail.com
ILTD AND ORS

CS (COMM)/511/2026 15-07-2026 SIDDHARTH GUPTA Vs SINDHU[PRANAV 9131988405 advpranavdwivedi@gm [28-09-2026
IDHANANJAY PANDEY IDWIVEDI(P), ail.com

CS (COMM)/509/2026 15-07-2026 State Bank of India Vs PRAKASH[Ravindra 8076466594 : 05-08-2026
ICHANDRA JOSHI [Narayan advrnaravan@gmail.co

ISingh(P), m

ICS (COMM)/510/2026 15-07-2026 ISACHIN GUPTA PROP GCMCfrakesh garg(P), (9990333933 [EeglAWCHAMBERS@ (12-10-2026
IMASALA COMPANY Vs SATENDER| GMAIL.COM
IGOYAL PROP HIMSUN TRADERS

ICS (COMM)/508/2026 15-07-2026 INR EYEWEAR PRIVATE LIMITEDANIL KUMAR9810134793 IALLIPCARE@GMAIL. 18-08-2026
Vs SMARTLOOK OPTICIAN ANDISAHU(P), COM
IANR

CS (COMM)/513/2026 16-07-2026 [TULSI STAINLES STEELS PVT LTD[Anil Dagar(P), (9810288284 IARVINDDUGGALADV |05-11-2026
IVs VINAY KUMAR GOYAL @GMAIL.COM

CS (COMM)/514/2026 16-07-2026 SATISH KUMAR ARORA VsHARDIK 9250924093 dvocateishalbansal@gm(05-10-2026
RAJEEV SHARMA ISAXENA(P), il.com

CS (COMM)/516/2026 18-07-2026 IM/S VNS INTERNATIONAL PVTBHARATT 7827706251 shankardaslegal @gmail 12-08-2026
ILTD Vs Deep Trehan IGROVERR(P), .com

CS (COMM)/515/2026 18-07-2026 IMEDIBOX PHARMA PVT LTD Vsllshaan 9555777622 advocateishaansharma [05-08-2026
ICHIRAG CHANDRA Sharma(P), @grmail.com

CS (COMM)/522/2026 21-07-2026 PLENTEOUS PHARMACEUTICALS[Pranav 9953290847 pranavsapra.adv@gmai 18-11-2026
ILIMITED Vs SRIRENGADHAMU|Sapra(P), l.com
IKRISHNAMOORTHY
IVIJAIGANESH

CS (COMM)/521/2026 21-07-2026 IPOSITEX PVT LTD Vs M/S KIRTIVikas 9999368137 14-08-2026
ISALES AND SERVICES Sharma(P),
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[CORPORATE SOLUTION PVT LTD

igmail.com

CS (COMM)/523/2026 22-07-2026 ISMT SITA YADAV Vs SH MAYANK|Digvijay 9654773794 19-11-2026
IGUPTA AND ANR ISingh(P),
CS (COMM)/524/2026 22-07-2026 IGulab Singh Vs Mayank Gupta IDigvijay 9654773794 05-08-2026
ISingh(P),
ICS (COMM)/527/2026 23-07-2026 IKASHMIR SINGH Vs THE NEWABDUL 0801266434 07-10-2026
INDIA INSURANCE CO LTD IHAMEED
KHAN(P),
ICS (COMM)/531/2026 24-07-2026 IM/S GOYAL CHEMICALS Vs STCRajeev 8377998989 acuitylawassociates@g [23-11-2026
IPAINT INDIA PVT LTD [Bansal(P), mail.com
CS (COMM)/534/2026 25-07-2026 X Vs Y AND ANR IANIL KUMAR810134793 IALLIPCARE@GMAIL. [25-08-2026
ISAHU(P), ICOM
ICS (COMM)/533/2026 25-07-2026 IKUNDAN FURNISHING PVT LTDRAJENDER 8851058101 24-08-2026
Vs M/S CHOICE FURNISHING IPRASAD
[TRIPATHI(P),
CS (COMM)/537/2026 27-07-2026 IM/s Goverdhan Polygran Pvt Ltd VsMUKESH 0311682372 shekhawatilegal@yaho [23-11-2026
IM/s Teamwork Cables Pvt Ltd IKUMAR(P), 0.in
ICS (COMM)/542/2026 28-07-2026 [URVASHI VOHRA AND ORS VsShailender 9911153915 shailenderkamra@yaho [10-09-2026
RAHUL [Kumar(P), 0.com
CS (COMM)/543/2026 28-07-2026 State Bank of India Vs JHANVIADAITA 9999132159 IAKROUTADVOCATE@ |02-11-2026
ICHOUDHRY IKUMAR GMAIL.COM
[ROUT(P),
CS (COMM)/554/2026 30-07-2026 IM/s Deangro Packaging Pvt Ltd VSMONU SINGHI9990329343 advyasmeenkhan@gma (08-08-2026
IMs Merhaki Foods Nutrition Pvt LtdKAIN(P), il.com
Through its representative Sh|
|Akshay Bhelkar
CS (COMM)/550/2026 30-07-2026 IKARAN DUGAR Vs WTCRahul Devi9953660455 vidhivatlaw@gmail.com(15-10-2026
FARIDABAD  INFRASTRUCTURESharma(P),
IDEVELOPMENT PVT LTD
CS (COMM)/551/2026 30-07-2026 IBANK OF MAHARASHTRA Vs AmitRAKESH 9891691568 rakesh.advet@gmail.co 03-11-2026
lkumar IKUMAR(P), m
CS (COMM)/552/2026 30-07-2026 [UJJWAL KAMAL Vs BAJAJVVIVEKANAND (9312370952 vivekjha1975@gmail.co [12-10-2026
IALLIANZ GENERAL INSURANCEJHA(P), m
ICOMPANY
g ISH.VINOD YADAV,NORTH- 205 Civil CS (COMM)/449/2026 02-07-2026 V'S POLYMERS PRIVATE LIMITEDNipun Gupta(P),9999739937 advocatetanusinghalw |30.06.2026
IDISTRICT JUDGE,WEST Vs JITENDRA AGARWAL igmail.com
(COMMERCIAL
ICOURT)
CS (COMM)/448/2026 02-07-2026 WOYWIN SYSTEMS LLP Vs LOGIX|Gaurav Puri(P), 9999739937 advocatetanusinghalw [29.06.2026
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CS (COMM)/453/2026 03-07-2026 IBANK OF BARODA Vs CHANKIT(GIRISH 9891285888 30.06.2026
KUMAR IVERMA(P),
CS (COMM)/454/2026 03-07-2026 IBANK OF BARODA Vs REENA IGIRISH INA INA 02.07.2026
IVERMA(P),
ICS (COMM)/455/2026 03-07-2026 IBANK OF BARODA Vs CHANKIT(GIRISH 7973981758 ajaysharmaadvocate@g 01.07.2026
IKUMAR AND ANR IVERMA(P), mail.com
ICS (COMM)/452/2026 03-07-2026 IBANK OF BARODA Vs AJAY IGIRISH 9953689591 mkumar@kandkassocia29.06.2026
IVERMA(P), tes.in
CS (COMM)/464/2026 04-07-2026 IANIL KUMAR Vs JASHANDEEPTRIPAKSHA 9868546432 anilkumaradv@gmail.c 02.07.2026
ISINGH BHULLAR ILITIGATION(P) om
ICS (COMM)/465/2026 04-07-2026 ICANARA BANK Vs MS M KArun Yadav(P), 9560012821 INA 01.07.2026
IFASHION
CS (COMM)/484/2026 07-07-2026 ICANARA BANK Vs I PiSanjeev INA INA 26.06.2026
IENTERPRISES THROUGH PROP{Chopra(P),
ISRA PRAVEEN
CS (COMM)/485/2026 07-07-2026 ICANARA BANK Vs SUDHIR PROP SiSanjeev 0013888822 pawanvermaadvocate@ [27.06.2026
IK ENTERPRISES IChopra(P), igmail.com
CS (COMM)/489/2026 09-07-2026 ICANARA BANK Vs SUDESH Arun Kumar9711142200 jainkapil@gmail.com |02.07.2026
IShukla(P),
CS (COMM)/490/2026 09-07-2026 IMr Rajkumar Prop Of M/sJAGRITI 9650776104 a.bhasin@gmail.com [01.07.2026
Hindustan Agrisciences VSJAIN(P),
SHARWAN KUMAR PROP OF MS|
IGARIMA PESTICIDES NOW|
ICS (COMM)/494/2026 10-07-2026 STATE BANK OF INDIA Vs ADITYAROSHAN 19999306881 seemaguptaadvocate@g|29.06.2026
IDHANRAJ IKUMAR(P), mail.com
ICS (COMM)/495/2026 10-07-2026 ISTATE BANK OF INDIA Vs Aakashfanshu 9893395402 rajivpathakadvocate@g [30.06.2026
Sah shukla(P), mail.com
ICS (COMM)/498/2026 11-07-2026 IMANOJ GOYAL Vs SHADI LALNITIN 9893395402 rajivpathakadvocate@g [25.06.2026
IDHIR IGOEL(P), mail.com
CS (COMM)/499/2026 11-07-2026 ISANJAY STEEL TRADERS VSANKIT INA INA 01.07.2026
IPREMIER STEEL ANDISINGH(P),
IGALVANIZERS
ICS (COMM)/500/2026 11-07-2026 IABHISHEK AGARWAL VslRakesh INA INA 03.07.2026
SNEHLATA IKumar(P),
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CS (COMM)/538/2026 11-07-2026 SHRI BALAJI ENTERPRISES VSDEEPANSHU n.rana@gmail.com 02.07.2026
IHINIROG HEALTHTECH PVT LTD [GARG(P),
CS (COMM)/503/2026 13-07-2026 IPUNJAB NATIONAL BANK VsVISHWA 9999980081 deepakyadavadvocate@ 01.07.2026
BIMLESHWAR [RANJAN igmail.com
IKUMAR(P),
ICS (COMM)/504/2026 13-07-2026 IM/S DHANESHA CROP SCIENCEDeepak 9999980081 deepakyadavadvocate@ [02.07.2026
IPVT LTD Vs PURNIMA SAHU IYadav(P), igmail.com
ICS (COMM)/506/2026 13-07-2026 IBANK OF BARODA Vs Saroj Yadav |Akshay Raj(P), NA ladvshivamsharma@gm (04.07.2026
ail.com
CS (COMM)/505/2026 13-07-2026 IRELAXO FOOTWEARS LIMITED VsMUKESH 9925741461 m.kumarjha@gmail.co 06.07.2026
IMS RADHEY KRISHNA TRADINGKUMAR m
ICOMPANY VHA(P),
ICS (COMM)/502/2026 13-07-2026 IDEEPAK GUPTA Vs SUMIT ARORA VISHWA 9788451567 vishwai55@gmail.com |04.07.2026
IRANJAN
IKUMAR(P),
CS (COMM)/517/2026 20-07-2026 ICANARA BANK Vs SAVITA IMANOJ INA IN.A 07.07.2026
IKUMAR
IARORA(P),
ICS (COMM)/518/2026 20-07-2026 HYGOSAP PHARMA PVT LTD Vsllshaan INA IN.A 02.07.2026
IACTIVENTIS BIOTECH PVT LTD  [Sharma(P),
CS (COMM)/519/2026 20-07-2026 IPLENTEOUS PHARMACEUTICALS[Ishaan INA IN.A 04.07.2026
ILTD Vs MR RAVINDER ISharma(P),
CS (COMM)/520/2026 20-07-2026 ISTATE BANK OF INDIA Vs RAJESHADAITA 9999739937 a.kumarrout@gmail.co (08.07.2026
IKUMAR IKUMAR m
[ROUT(P),
CS (COMM)/526/2026 22-07-2026 SUNIL KUMAR  GUPTA  VsPRANAV 9999739937 pranavdwivedi@gmail.c[11.07.2026
IANANDA DAIRY LIMITED IDWIVEDI(P), om
CS (COMM)/525/2026 22-07-2026 IPIYUSH BINDAL PROPRIETOR OF {Sarthak 9891285888 advsarthakverma@gma [13.07.2026
IMs NEHA PAPER TRADERS Vsyverma(P), il.com
IVIDHU JAIN PROPRIETOR OF Mg
IVIAN KRAFTS
CS (COMM)/529/2026 23-07-2026 [M/S DARRICK INSECTICIDES LTD[Deepak INA deepakyadavadvocate@ 20.07.2026
IVs RAJESH KUMAR IYadav(P), igmail.com
CS (COMM)/530/2026 23-07-2026 IM/S DHANESHA CROP SCIENCE[Deepak 7973981758 deepakyadavadvocate@ [17.07.2026
PVT LTD Vs CHANDRA KANTYadav(P), igmail.com
IRADHEY SHYAM PAREEK
CS (COMM)/528/2026 23-07-2026 INEWWA TECHNO PLAAST LLP VSANSHIKA(P), (9953689591 anshikag4@gmail.com [15.07.2026

IDINESH BANSAL
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CS (COMM)/532/2026 24-07-2026 IMs Maruti Engineering Services Vs 9868546432 18.07.2026
IMs Surya Merchants Limited
CS (COMM)/535/2026 25-07-2026 INAVEEN GUPTA Vs RAKESH NEGI RISHABH 0013888822 r.singhal@gmail.com [20.07.2026
ISINGHAL(P),
ICS (COMM)/536/2026 25-07-2026 IM/S PROMISE MANPOWER PVTPANKAJ 9711142200 pankajyadav@gmail.co [22.07.2026
ILTD Vs SANJAY GANDHIYADAV(P), m
IMEMORIAL HOSPITAL
ICS (COMM)/539/2026 27-07-2026 BANK OF MAHARASHTRA VSRAKESH 9711142200 rakeshkumar@gmail.co [15.07.2026
SANDEEP KUMAR IKUMAR(P), m
CS (COMM)/540/2026 27-07-2026 IBANK OF MAHARASHTRA Vs SHRIRAKESH 9711142200 rakeshkumar@gmail.co [21.07.2026
ICHETAN CHAUHAN IKUMAR(P), m
CS (COMM)/541/2026 27-07-2026 IMS INTERNATIONAL TRADE INCIRROHIT 9650776104 rohitkumaradvocate@g (17.07.2026
Vs MS SHUBH FOOD INDUSTRIESKUMAR(P), mail.com
IPRIVATE LIMITED
CS (COMM)/544/2026 28-07-2026 IRELAXO FOOTWEARS LIMITED VsMUKESH 9999306881 m.kumarjha@gmail.co (17.07.2026
Franchise India Consultants PrivateKUMAR m
Limited VHA(P),
CS (COMM)/545/2026 28-07-2026 lgoverdhan polygran pvt ltd VsMUKESH 9893395402 mukeshkumar@gmail.c 21.07.2026
jodhdan rupdan charan IKUMAR(P), om
ICS (COMM)/546/2026 28-07-2026 State Bank of India Vs VIJENDERIADAITA INA a.kumarrout@gmail.co 22.07.2026
SINGH IKUMAR m
[ROUT(P),
CS (COMM)/547/2026 28-07-2026 State Bank of India Vs SWAPANADAITA INA a.kumarrout@gmail.co [24.07.2026
IKUMAR DAS IKUMAR m
[ROUT(P),
CS (COMM)/548/2026 28-07-2026 State Bank of India Vs ANKITADAITA INA a.kumarrout@gmail.co [21.07.2026
IGUPTA IKUMAR m
[ROUT(P),
CS (COMM)/549/2026 28-07-2026 State Bank of India Vs SHAZIA IADAITA INA a.kumarrout@gmail.co 22.07.2026
IKUMAR m
ROUT(P),

45 ISH. JAGDISHNORTH [Execution 02-07-2026 Bank of Baroda Vs KRISHAN[Vishal INOT MENTIONED ASNOT
[KUMAR, DISTRICT] (Comm.)/128/2026 IKUMAR ARYA AND ANR [Khattar(P), ISINGLE PAGE ISMENTIONED
JUDGE, RECIEVED THROUGHAS SINGLE
ICOMMERCIAL IMAIL IPAGE IS
ICOURT RECIEVED

THROUGH
IMAIL
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CS (COMM.)/409/2026 02-07-2026 VINOD KUMAR BHATIA VSAMIT INOT MENTIONED ASNOT
IRAKESH IKUMAR(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHAS SINGLE
IMAIL IPAGE IS
RECIEVED
THROUGH
MAIL
ICS (COMM.)/410/2026 02-07-2026 IM/S MIRA EXIM LIMITED ANDBanke Bihari INOT MENTIONED ASNOT
JANR. Vs VRC LOGISTICS PVT LTD [Sharma(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE
MAIL IPAGE IS
RECIEVED
THROUGH
IMAIL
OMP (Do2-07-2026 [TOYOTA FINANCIAL SERVICESBanke Bihari INOT MENTIONED ASNOT
(COMM.)/1188/2026 INDIA LIMITED Vs PRAMODSharma(P), ISINGLE PAGE ISMENTIONED
IGURJAR RECIEVED THROUGHIAS SINGLE
MAIL IPAGE IS
RECIEVED
THROUGH
MAIL
OMP (Do2-07-2026 IKOTAK MAHINDRA BANK LTD VSANURAG INOT MENTIONED ASNOT
(COMM.)/1189/2026 IDHARMENDRA SINGH DHRUW  MISHRA(P), ISINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE
MAIL IPAGE IS
RECIEVED
THROUGH
IMAIL
OMP (Do2-07-2026 ISHRI SAI FINLEASE LTD VsBanke Bihari INOT MENTIONED ASNOT
(COMM.)/1190/2026 ISUJEET KUMAR ISharma(P), ISINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE
IMAIL IPAGE IS|
RECIEVED
THROUGH
MAIL
IOMP (I) (COMM.)/1191/2026/02-07-2026 UNDD FINANCE CO Vs MANPALRobin INOT MENTIONED ASNOT
SINGH [Bhardwaj(P), ISINGLE PAGE ISMENTIONED
RECIEVED THROUGHAS SINGLE
IMAIL IPAGE IS|
RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM.)/1192/2026/02-07-2026 ISHRIRAM FINANCE LIMITED VsRudra Vikram INOT MENTIONED ASNOT
ISAGAR KUMAR ISingh(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE
IMAIL IPAGE IS|
RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM.)/1193/2026/02-07-2026 BINDIYA  CAPITAL LTD  VsGeetanjali INOT MENTIONED ASNOT
ICHANGRA TRANSPORT SERVICE [Sharma(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHAS SINGLE
IMAIL IPAGE IS
RECIEVED
THROUGH
IMAIL
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IOMP (COMM.)/24/2026

03-07-2026

PRADEEP KUMAR Vs M/S|

[Pankaj

INOT MENTIONED ASNOT

ISUNDARAM FINANCE LIMITEDKumar(P), SINGLE PAGE  ISMENTIONED
JAND ANR IRECIEVED THROUGHAS  SINGLE
IMAIL IPAGE IS
IRECIEVED
THROUGH
IMAIL
[Execution 03-07-2026 BIJENDER CHAUHAN Vs M/SRAJESH INOT MENTIONED ASNOT
(Comm.)/129/2026 [EXOTIC FOODWORKS PVT LTD. PJANGRA(P), SINGLE PAGE  ISMENTIONED
RECIEVED THROUGHAS  SINGLE
IMAIL IPAGE IS|
IRECIEVED
THROUGH
IMAIL
CS (COMM.)/411/2026 03-07-2026 IMS FRUITS Vs SHAILENDRARAJESH INOT MENTIONED ASNOT
ISINGH RAVINDRA SINGH ANDJANGRA(P), SINGLE PAGE ISMENTIONED
ICOMPANY IRECIEVED THROUGHAS  SINGLE|
IMAIL IPAGE IS|
RECIEVED
THROUGH
IMAIL
IMISC DJ/1016/2026 03-07-2026 IVASU POLYMERS INDIA PVT LTDRustam INOT MENTIONED ASNOT
Vs GEETA KHULLAR [Kuraishi(P), SINGLE PAGE  ISMENTIONED
IRECIEVED THROUGHAS  SINGLE
IMAIL IPAGE IS|
IRECIEVED
THROUGH
IMAIL
OMP (D03-07-2026 ICNH INDUSTRIAL CAPITALVijay Kumar INOT MENTIONED ASNOT

(COMM.)/1198/2026

(INDIA) PVT LTD Vs ABDULMAJID|
IALLADIYA

IKaushik(P),

SINGLE PAGE ISMENTIONED

IRECIEVED THROUGH

AS  SINGLE

IMAIL IPAGE IS
RECIEVED
THROUGH
MAIL
IOMP (I) (COMM.)/1199/2026/03-07-2026 ICNH INDUSTRIAL CAPITALIRAJESH INOT MENTIONED ASNOT
(INDIA) PVT LTD Vs MANOJJANGRA(P), ISINGLE PAGE ISMENTIONED
IKUMAR NAGAR RECIEVED THROUGHAS SINGLE
IMAIL IPAGE IS|
RECIEVED
THROUGH
IMAIL
OMP (D03-07-2026 IPIRAMAL FINANCE LIMITED VSRAJESH INOT MENTIONED ASNOT
(COMM.)/1200/2026 IVINOD KUMAR JAIN UANGRA(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE
IMAIL IPAGE IS
RECIEVED
THROUGH
IMAIL
OMP (D03-07-2026 IPIRAMAL FINANCE LIMITED VSRAJESH INOT MENTIONED ASNOT

(COMM.)/1201/2026

IGAURAV JASWANT

JANGRA(P),

SINGLE PAGE  ISMENTIONED

IRECIEVED THROUGHAS

IMAIL

SINGLE
IPAGE IS
IRECIEVED
THROUGH
IMAIL
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OMP (Djo3-07-2026 IPIRAMAL FINANCE LIMITED VSRAJESH INOT MENTIONED ASNOT
(COMM.)/1202/2026 IDINESH KUMAR JANGRA(P), SINGLE PAGE  ISMENTIONED
IRECIEVED THROUGHAS  SINGLE
IMAIL IPAGE IS
IRECIEVED
THROUGH
IMAIL
OMP D03-07-2026 IPIRAMAL FINANCE LIMITED VsRAJESH INOT MENTIONED ASNOT
(COMM.)/1203/2026 IDEEPAK KUMAR JANGRA(P), SINGLE PAGE  ISMENTIONED
RECIEVED THROUGHAS  SINGLE
IMAIL IPAGE IS|
IRECIEVED
THROUGH
IMAIL
OMP D03-07-2026 IPIRAMAL FINANCE LIMITED VsRAJESH INOT MENTIONED ASNOT
(COMM.)/1204/2026 IAJAY SHANKAR DANGRA(P), SINGLE PAGE ISMENTIONED
IRECIEVED THROUGHAS  SINGLE|
IMAIL IPAGE IS|
RECIEVED
THROUGH
IMAIL
OMP (D03-07-2026 SHRIRAM FINANCE LIMITED VsSWATI INOT MENTIONED ASNOT
(COMM.)/1205/2026 SUMIT ISWATI(P), SINGLE PAGE  ISMENTIONED
IRECIEVED THROUGHAS  SINGLE
IMAIL IPAGE IS|
IRECIEVED
THROUGH
IMAIL
OMP (D03-07-2026 SHRIRAM FINANCE LIMITED VsPARAS INOT MENTIONED ASNOT
(COMM.)/1206/2026 IDHEERAJ IAGGARWAL(P), SINGLE PAGE ISMENTIONED
IRECIEVED THROUGHAS  SINGLE
IMAIL IPAGE IS
IRECIEVED
THROUGH
IMAIL
OMP (Djo3-07-2026 ISHRIRAM FINANCE LIMITED VsRAJESH INOT MENTIONED ASNOT
(COMM.)/1207/2026 IPARDEEP RAWAT JANGRA(P), SINGLE PAGE  ISMENTIONED
RECIEVED THROUGHAS  SINGLE
IMAIL IPAGE IS
IRECIEVED
THROUGH
IMAIL
OMP (D03-07-2026 SHRIRAM FINANCE LIMITED VsRAJESH INOT MENTIONED ASNOT
(COMM.)/1208/2026 ILALIT JANGRA(P), SINGLE PAGE  ISMENTIONED
RECIEVED THROUGHAS  SINGLE
IMAIL IPAGE IS
IRECIEVED
THROUGH
IMAIL
OMP (Djo3-07-2026 IKOTAK MAHINDRA BANK VSRAJESH INOT MENTIONED ASNOT
(COMM.)/1209/2026 IDHEERAJ JANGRA(P), SINGLE PAGE  ISMENTIONED
IRECIEVED THROUGHAS  SINGLE
IMAIL IPAGE IS
IRECIEVED
THROUGH
IMAIL
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OMP D03-07-2026 IKOTAK MAHINDRA IRAJESH INOT MENTIONED ASNOT
(COMM.)/1210/2026 IMANOJ KUMAR UANGRA(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHAS SINGLE
IMAIL IPAGE IS
RECIEVED
THROUGH
MAIL
IOMP (I) (COMM.)/1211/2026|03-07-2026 IKOTAK MAHINDRA BANK VSJAWAHAR INOT MENTIONED ASNOT
JATIN KUMAR ICHAWLA(P), ISINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE
MAIL IPAGE IS
RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM.)/1212/2026/03-07-2026 IKOTAK MAHINDRA BANK VsRakesh INOT MENTIONED ASNOT
INIRAJ KUMAR Kumar(P), ISINGLE PAGE ISMENTIONED
RECIEVED THROUGHAS SINGLE
MAIL IPAGE IS
RECIEVED
THROUGH
MAIL
IOMP (I) (COMM.)/1213/2026/03-07-2026 IKOTAK MAHINDRA BANK VsRAHUL INOT MENTIONED ASNOT
ISURESH OIL CARRIER IKUMAR(P), ISINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE
MAIL IPAGE IS
RECIEVED
THROUGH
IMAIL
IOMP (E) (COMM.)/4/2026 |04-07-2026 |Ashvinder Singh Vs CHIA[Rakesh INOT MENTIONED ASNOT
[TECHNOLOGIES PVT LTD [Kumar(P), ISINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE
IMAIL IPAGE IS
RECIEVED
THROUGH
MAIL
[Execution 04-07-2026 Hi Tech Fitfoot Agencies Pvt Ltd VSANSHUMAN INOT MENTIONED ASNOT
(Comm.)/130/2026 IMANJEET SINGH DAYAL SINGH|SRIVASTAVA(P ISINGLE PAGE ISMENTIONED
INEBHRANT s RECIEVED THROUGHAS SINGLE
IMAIL IPAGE IS|
RECIEVED
THROUGH
IMAIL
ICS (COMM.)/412/2026 04-07-2026 IMS ABSOLUTE PAPERS THROUGHYYOTI INOT MENTIONED ASNOT
ITS PARTNER MOHIT CHAUHANADVOCATE(P), SINGLE PAGE ISMENTIONED
Vs MS MOONLIGHT PACKAGING RECIEVED THROUGHIAS SINGLE
[THROUGH ITS PARTNERS IMAIL IPAGE IS
RECIEVED
THROUGH
IMAIL
CS (COMM.)/413/2026 04-07-2026 IMS ARIHANT CHEMOX ANDJAGRITI INOT MENTIONED ASNOT
ILAMINATES PRIVATE LIMITED VSs[JAIN(P), SINGLE PAGE ISMENTIONED
IM/S MIR PAINT INDUSTRIES RECIEVED THROUGHAS SINGLE
IMAIL IPAGE IS
RECIEVED
THROUGH
IMAIL




S.NO COURT

DISTRICT COURT ROOM

CASE NUMBER

CS (COMM.)/414/2026

DATE

REGISTRATION

04-07-2026

OFPETITIONER NAME
RESPONDENT NAME

IMANISH MANGLA FLAVOUR PVT|

IKUSHAGRA

ADVOCATE ADVOCATE EMAILID DATE OF E-
MOBILE FILING
NUMBER

INOT MENTIONED ASNOT

ILTD Vs ALOK SINGH BANSAL(P), SINGLE PAGE  ISMENTIONED
IRECIEVED THROUGHAS  SINGLE
IMAIL IPAGE IS
IRECIEVED
THROUGH
IMAIL
CS (COMM.)/415/2026 04-07-2026 IPUNJAB NATIONAL BANK VsRAJESH INOT MENTIONED ASNOT
Dharam Pal JANGRA(P), SINGLE PAGE  ISMENTIONED
RECIEVED THROUGHAS  SINGLE
IMAIL IPAGE IS|
IRECIEVED
THROUGH
IMAIL
OMP (D04-07-2026 TOYOTA FINANCIAL SERVICESRAJESH INOT MENTIONED ASNOT
(COMM.)/1233/2026 INDIA LTD Vs ANIL SUBHASHRAOJANGRA(P), SINGLE PAGE ISMENTIONED
IGAIKWAD IRECIEVED THROUGHAS  SINGLE|
IMAIL IPAGE IS|
RECIEVED
THROUGH
IMAIL
OMP (D04-07-2026 TOYOTA FINANCIAL SERVICESRAJESH INOT MENTIONED ASNOT
(COMM.)/1234/2026 [INDIA LTD Vs TEJAS CHANDULALJANGRA(P), SINGLE PAGE  ISMENTIONED
IGUPTA IRECIEVED THROUGHAS  SINGLE
IMAIL IPAGE IS|
IRECIEVED
THROUGH
IMAIL
OMP (Djo4-07-2026 TOYOTA FINANCIAL SERVICESRAJESH INOT MENTIONED ASNOT
(COMM.)/1235/2026 [INDIA LTD Vs VISHWANATHJANGRA(P), SINGLE PAGE ISMENTIONED
IMADHUKAR DAHIBHATE IRECIEVED THROUGHAS  SINGLE
IMAIL IPAGE IS
IRECIEVED
THROUGH
IMAIL
OMP (Djo4-07-2026 TOYOTA FINANCIAL SERVICESANURAG INOT MENTIONED ASNOT
(COMM.)/1236/2026 IINDIA LTD Vs LAKHAN TANK IMISHRA(P), SINGLE PAGE  ISMENTIONED
RECIEVED THROUGHAS  SINGLE
IMAIL IPAGE IS
IRECIEVED
THROUGH
IMAIL
OMP (Dio4-07-2026 TOYOTA FINANCIAL SERVICESANURAG INOT MENTIONED ASNOT
(COMM.)/1237/2026 INDIA LTD Vs EJAZ KHANMISHRA(P), SINGLE PAGE  ISMENTIONED
RIZWAN KHAN RECIEVED THROUGHAS  SINGLE
IMAIL IPAGE IS
IRECIEVED
THROUGH
IMAIL
OMP (Dio4-07-2026 TOYOTA FINANCIAL SERVICESANURAG INOT MENTIONED ASNOT

(COMM.)/1238/2026

INDIA LTD Vs ASHISH MALI

IMISHRA(P),

SINGLE PAGE  ISMENTIONED
IRECIEVED THROUGHAS  SINGLE
IMAIL IPAGE IS
IRECIEVED
THROUGH
IMAIL




S.NO COURT DISTRICT COURT ROOM CASE NUMBER DATE OFPETITIONER NAME CATE ADVOCATE ADVOCATE EMAILID DATE OF E-
REGISTRATION RESPONDENT NAME MOBILE FILING

NUMBER

[Execution (Comm.)/131/2026/06-07-2026 RENU GUPTA Vs M/S SAXENAANURAG INOT MENTIONED ASNOT
IMARINE TECH PRIVATE LIMITED MISHRA(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHAS SINGLE
IMAIL IPAGE IS
RECIEVED
THROUGH
MAIL
[Execution (Comm.)/132/2026/06-07-2026 IVIJAY BAHADUR SHARMA VsPARV INOT MENTIONED ASNOT
IABDUL QUEEM Alias KALLU IMAHAJAN(P), ISINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE
MAIL IPAGE IS
RECIEVED
THROUGH
IMAIL
[Execution (Comm.)/133/2026/06-07-2026 IVIJAY BAHADUR SHARMA VsPARV INOT MENTIONED ASNOT
IALAMGEER IMAHAJAN(P), ISINGLE PAGE ISMENTIONED
RECIEVED THROUGHAS SINGLE
MAIL IPAGE IS
RECIEVED
THROUGH
MAIL
[Execution 06-07-2026 ISTATE BANK OF INDIA Vs SITAPARV INOT MENTIONED ASNOT
(Comm.)/134/2026 IRAM VERMA AND ANR. IMAHAJAN(P), ISINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE
MAIL IPAGE IS
RECIEVED
THROUGH
IMAIL
[Execution (Comm.)/135/2026/06-07-2026 ICalco Polychem Pvt Ltd Vs NAND|PARV INOT MENTIONED ASNOT
ILAL GOYAL IMAHAJAN(P), ISINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE
IMAIL IPAGE IS
RECIEVED
THROUGH
MAIL
ICS (COMM.)/416/2026 06-07-2026 IM/S RAJ FOAM COMPANY Vs M/S[PARV INOT MENTIONED ASNOT
IOM MARKETING IMAHAJAN(P), ISINGLE PAGE ISMENTIONED
RECIEVED THROUGHAS SINGLE
IMAIL IPAGE IS|
RECIEVED
THROUGH
IMAIL
OMP (Do06-07-2026 [TOYOTA FINANCE SERVICE INDIAARCHIT INOT MENTIONED ASNOT
(COMM.)/1240/2026 ILTD Vs HEMANT PATIDAR ISINGHAL(P), ISINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE
IMAIL IPAGE IS
RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM.)/1241/2026/06-07-2026 TOYOTA FINANCIAL SERVICESSunny Arora(P), INOT MENTIONED ASNOT
INDIA LTD Vs SHUBHAM JAT SINGLE PAGE ISMENTIONED
RECIEVED THROUGHAS SINGLE
IMAIL IPAGE IS
RECIEVED
THROUGH
IMAIL




S.NO COURT

DISTRICT COURT ROOM

CASE NUMBER

OMP
(COMM.)/1242/2026

@

DATE
REGISTRATION

06-07-2026

OFPETITIONER NAME

RESPONDENT NAME

[TOYOTA FINANCIAL SERVICES]
INDIA LTD Vs ARSH]

CATE

ISunny Arora(P),

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILID DATE OF E-
FILING

INOT MENTIONED ASNOT
SINGLE PAGE  ISMENTIONED

IMOHAMMED SHAHID| IRECIEVED THROUGHAS  SINGLE
ICHAUDHARY IMAIL IPAGE IS
IRECIEVED
THROUGH
IMAIL
OMP D06-07-2026 [TOYOTA FINANCIAL SERVICESSunny Arora(P), INOT MENTIONED ASNOT
(COMM.)/1243/2026 INDIA LTD Vs DEEPSHIKHA JHA SINGLE PAGE  ISMENTIONED
RECIEVED THROUGHAS  SINGLE
IMAIL IPAGE IS|
IRECIEVED
THROUGH
IMAIL
OMP D06-07-2026 SHRIRAM FINANCE LTD VsSunny Arora(P), INOT MENTIONED ASNOT
(COMM.)/1244/2026 IMOHD ALAM SINGLE PAGE ISMENTIONED
IRECIEVED THROUGHAS  SINGLE|
IMAIL IPAGE IS|
RECIEVED
THROUGH
IMAIL
OMP D06-07-2026 SHRIRAM FINANCE LTD VsSunny Arora(P), INOT MENTIONED ASNOT
(COMM.)/1245/2026 IYUNUS SINGLE PAGE  ISMENTIONED
IRECIEVED THROUGHAS  SINGLE
IMAIL IPAGE IS|
IRECIEVED
THROUGH
IMAIL
OMP (Djo6-07-2026 ISHRIRAM FINANCE LTD Vs RAJURAJESH INOT MENTIONED ASNOT
(COMM.)/1246/2026 IYADAV DANGRA(P), SINGLE PAGE ISMENTIONED
IRECIEVED THROUGHAS  SINGLE
IMAIL IPAGE IS
IRECIEVED
THROUGH
IMAIL
OMP (Djo6-07-2026 ISHRIRAM FINANCE LTD Vs VIPINRAJESH INOT MENTIONED ASNOT
(COMM.)/1247/2026 IGIRI JANGRA(P), SINGLE PAGE  ISMENTIONED
RECIEVED THROUGHAS  SINGLE
IMAIL IPAGE IS
IRECIEVED
THROUGH
IMAIL
OMP (Djo6-07-2026 SHRIRAM FINANCE LTD VsRAJESH INOT MENTIONED ASNOT
(COMM.)/1248/2026 ISHAHID ALI JANGRA(P), SINGLE PAGE  ISMENTIONED
RECIEVED THROUGHAS  SINGLE
IMAIL IPAGE IS
IRECIEVED
THROUGH
IMAIL
OMP (Djo6-07-2026 [TOYOTA FINANCE SERVICE INDIARAJESH INOT MENTIONED ASNOT

(COMM.)/1249/2026

ILTD Vs SATISH KESHAVLAL
(CHAUHAN

JANGRA(P),

SINGLE PAGE  ISMENTIONED

IRECIEVED THROUGHAS  SINGLE

IMAIL IPAGE IS
IRECIEVED
THROUGH

IMAIL




S.NO COURT DISTRICT COURT ROOM CASE NUMBER DATE OFPETITIONER NAME ADVOCATE ADVOCATE EMAILID DATE OF E-
REGISTRATION RESPONDENT NAME MOBILE FILING

NUMBER

OMP (D06-07-2026 [TOYOTA FINANCE SERVICE INDIARAJESH INOT MENTIONED ASNOT
(COMM.)/1250/2026 LTD Vs USMAN MOHAMMEDJANGRA(P), SINGLE PAGE ISMENTIONED
RAFIQUE KHAN RECIEVED THROUGHAS ~ SINGLE
MAIL PAGE 1S
RECIEVED
THROUGH
IMAIL
OMP (I) (COMM.)/1251/2026/06-07-2026 [TOYOTA FINANCE SERVICE INDIARAJESH INOT MENTIONED ASNOT
LTD Vs SANJAY LALMAN MISHRA [JANGRA(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHAS  SINGLE
IMAIL PAGE 1S
RECIEVED
THROUGH
IMAIL
OMP ()06-07-2026 TOYOTA FINANCIAL SERVICESRAJESH INOT MENTIONED ASNOT
(COMM.)/1252/2026 INDIA LTD Vs ABHIJEETJANGRA(P), SINGLE PAGE ISMENTIONED
RAMCHANDRA GAVANDI RECIEVED THROUGHAS  SINGLE
IMAIL PAGE 1S
RECIEVED
THROUGH
IMAIL
OMP Dl06-07-2026 [TOYOTA FINANCIAL SERVICESRAJESH INOT MENTIONED ASNOT
(COMM.)/1253/2026 INDIA LTD Vs JULEKHA PATEL ~ JANGRA(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHAS  SINGLE
IMAIL PAGE IS
RECIEVED
THROUGH
MAIL
OMP (D)06-07-2026 TOYOTA FINANCIAL SERVICES|Nitin Rana(P), INOT MENTIONED ASNOT
(COMM.)/1254/2026 INDIA LTD Vs SAMIR SURENDRA| SINGLE PAGE ISMENTIONED
KOTGIRWAR RECIEVED THROUGHAS ~ SINGLE
IMAIL PAGE IS
RECIEVED
THROUGH
IMAIL
OMP (D)06-07-2026 [TOYOTA FINANCIAL SERVICESRAJESH INOT MENTIONED ASNOT
(COMM.)/1255/2026 INDIA LTD Vs SHARIFODDINJANGRA(P), SINGLE PAGE ISMENTIONED
KARIMODDIN SHAIKH RECIEVED THROUGHAS ~ SINGLE
MAIL PAGE IS
RECIEVED
THROUGH
MAIL
OMP (D)06-07-2026 [TOYOTA FINANCIAL SERVICESRAJESH INOT MENTIONED ASNOT
(COMM.)/1256/2026 INDIA LTD Vs  YOGESHJJANGRA(P), SINGLE PAGE ISMENTIONED
SURESHCHANDRAJI SHARMA RECIEVED THROUGHAS ~ SINGLE
MAIL PAGE IS
RECIEVED
THROUGH
IMAIL
ICS (COMM.)/417/2026 07-07-2026 INAVEEN GOYAL Vs M/S S SRAJESH INOT MENTIONED ASNOT
POLYMERS INDIA JANGRA(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHAS ~ SINGLE
MAIL PAGE 1S
RECIEVED
THROUGH
MAIL




S.NO COURT DISTRICT COURT ROOM CASE NUMBER DATE OFPETITIONER NAME ADVOCATE ADVOCATE EMAILID DATE OF E-
REGISTRATION RESPONDENT NAME MOBILE FILING

NUMBER

CS (COMM.)/418/2026 07-07-2026 IM/S MOMAI FRUIT CO. VSRAJESH INOT MENTIONED ASNOT
IVIRENDER KUMAR UANGRA(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHAS SINGLE
IMAIL IPAGE IS
RECIEVED
THROUGH
MAIL
ICS (COMM.)/419/2026 07-07-2026 IOSWAL POLY PACKS Vs A GRAJESH INOT MENTIONED ASNOT
IENTERPRISES WANGRA(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE
MAIL IPAGE IS
RECIEVED
THROUGH
IMAIL
OMP (Do7-07-2026 [TOYOTA FINANCIAL SERVICESPARV INOT MENTIONED ASNOT
(COMM.)/1273/2026 INDIA LTD Vs FAIZAN SABITIMAHAJAN(P), ISINGLE PAGE ISMENTIONED
ICHOUDHARY RECIEVED THROUGHAS SINGLE
MAIL IPAGE IS
RECIEVED
THROUGH
MAIL
OMP (Do7-07-2026 [TOYOTA FINANCIAL SERVICESPARV INOT MENTIONED ASNOT
(COMM.)/1274/2026 IINDIA LTD Vs GALCHAR GAUTAMMAHAJAN(P), ISINGLE PAGE ISMENTIONED
INARANBHAI RECIEVED THROUGHIAS SINGLE
MAIL IPAGE IS
RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM.)/1275/2026/07-07-2026 [TOYOTA FINANCIAL SERVICESPARV INOT MENTIONED ASNOT
INDIA LTD Vs PRAMOD SHANKARMAHAJAN(P), ISINGLE PAGE ISMENTIONED
IMAHALE RECIEVED THROUGHIAS SINGLE
IMAIL IPAGE IS|
RECIEVED
THROUGH
MAIL
OMP (Dio7-07-2026 [TOYOTA FINANCIAL SERVICESPARV INOT MENTIONED ASNOT
(COMM.)/1276/2026 IINDIA LTD Vs MEHARWAN SINGHMAHAJAN(P), ISINGLE PAGE ISMENTIONED
RECIEVED THROUGHAS SINGLE
IMAIL IPAGE IS|
RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM.)/1277/2026/07-07-2026 [TOYOTA FINANCIAL SERVICESPARV INOT MENTIONED ASNOT
INDIA LTD Vs CHETAN GOYAL IMAHAJAN(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE
IMAIL IPAGE IS|
RECIEVED
THROUGH
IMAIL
OMP (Do7-07-2026 IKOTAK MAHINDRA BANK VSPARV INOT MENTIONED ASNOT
(COMM.)/1278/2026 IMANOJ GUPTA IMAHAJAN(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHAS SINGLE
IMAIL IPAGE IS
RECIEVED
THROUGH
IMAIL




S.NO COURT

DISTRICT COURT ROOM

CASE NUMBER

DATE OFPETITIONER NAME CATE ADVOCATE ADVOCATE EMAILID DATE OF E-
REGISTRATION RESPONDENT NAME MOBILE FILING
NUMBER

OMP (Djo7-07-2026 IKOTAK MAHINDRA IPARV INOT MENTIONED ASNOT
(COMM.)/1279/2026 SUKHDEV SINGH IMAHAJAN(P), SINGLE PAGE  ISMENTIONED
IRECIEVED THROUGHAS  SINGLE
IMAIL IPAGE IS
IRECIEVED
THROUGH
IMAIL
OMP Mo7-07-2026 IKOTAK MAHINDRA BANK VsPARV INOT MENTIONED ASNOT
(COMM.)/1280/2026 VAHUL IMAHAJAN(P), SINGLE PAGE  ISMENTIONED
RECIEVED THROUGHAS  SINGLE
IMAIL IPAGE IS|
IRECIEVED
THROUGH
IMAIL
IOMP (I) (COMM.)/1281/2026/07-07-2026 IKOTAK MAHINDRA BANK VsPARV INOT MENTIONED ASNOT
IVISHAL IMAHAJAN(P), SINGLE PAGE ISMENTIONED
IRECIEVED THROUGHAS  SINGLE|
IMAIL IPAGE IS|
RECIEVED
THROUGH
IMAIL
OMP Do7-07-2026 IKOTAK MAHINDRA BANK VsSanjeev INOT MENTIONED ASNOT
(COMM.)/1282/2026 INETRA PAL [Kumar(P), SINGLE PAGE  ISMENTIONED
IRECIEVED THROUGHAS  SINGLE
IMAIL IPAGE IS|
IRECIEVED
THROUGH
IMAIL
OMP Mo7-07-2026 IKOTAK MAHINDRA BANK VsSANJEEV INOT MENTIONED ASNOT
(COMM.)/1283/2026 IHAUSILA YADAV [PATHAK(P), SINGLE PAGE ISMENTIONED
IRECIEVED THROUGHAS  SINGLE
IMAIL IPAGE IS
IRECIEVED
THROUGH
IMAIL
OMP (Djo7-07-2026 IKOTAK MAHINDRA BANK VSSANJEEV INOT MENTIONED ASNOT
(COMM.)/1284/2026 WASIF ALI [PATHAK(P), SINGLE PAGE  ISMENTIONED
RECIEVED THROUGHAS  SINGLE
IMAIL IPAGE IS
IRECIEVED
THROUGH
IMAIL
OMP Mo7-07-2026 IKOTAK MAHINDRA BANK VSsSANJEEV INOT MENTIONED ASNOT
(COMM.)/1285/2026 RAHUL TOMAR IPATHAK(P), SINGLE PAGE  ISMENTIONED
RECIEVED THROUGHAS  SINGLE
IMAIL IPAGE IS
IRECIEVED
THROUGH
IMAIL
OMP (Djo7-07-2026 IKOTAK MAHINDRA BANK VSRAJESH INOT MENTIONED ASNOT
(COMM.)/1286/2026 I[YOGESH JANGRA(P), SINGLE PAGE  ISMENTIONED
IRECIEVED THROUGHAS  SINGLE
IMAIL IPAGE IS
IRECIEVED
THROUGH
IMAIL




S.NO COURT

DISTRICT COURT ROOM

CASE NUMBER

DATE OFPETITIONER NAME ADVOCATE ADVOCATE EMAILID DATE OF E-
REGISTRATION RESPONDENT NAME MOBILE FILING
NUMBER

IOMP (COMM.)/25/2026 08-07-2026 JANU PRIYA Vs NISSAN RENAULTRAJESH INOT MENTIONED ASNOT
IFINANCIAL SERIVICES PVT LTD JANGRA(P), SINGLE PAGE  ISMENTIONED
RECIEVED THROUGHIAS SINGLE
IMAIL IPAGE IS
RECIEVED
THROUGH
IMAIL
IOMP (COMM.)/26/2026 08-07-2026 SHAKEEL AHMED ABDUL AZIZRAJESH INOT MENTIONED ASNOT
SHAIKH Vs NISSAN RENAULTJANGRA(P), SINGLE PAGE ISMENTIONED
IFINANCIAL SERVICES INDIA PVT| RECIEVED THROUGHIAS SINGLE
ILTD IMAIL IPAGE IS
RECIEVED
THROUGH
IMAIL
[Execution 08-07-2026 IFL HOUSING FINANCE LTD VsRAJESH INOT MENTIONED ASNOT
(Comm.)/136/2026 IRAJIV KUMAR SHARMA AND ORS.JANGRA(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE
IMAIL IPAGE IS
IRECIEVED
THROUGH
IMAIL
CS (COMM.)/420/2026 08-07-2026 IRISHI ANAND Vs MOHAMMEDRAJESH INOT MENTIONED ASNOT
IASIF Alias RAJU UANGRA(P), SINGLE PAGE  ISMENTIONED
RECIEVED THROUGHIAS SINGLE
MAIL IPAGE IS
RECIEVED
THROUGH
IMAIL
ICS (COMM.)/421/2026 08-07-2026 IANKUSH GOYAL Vs HAFIZULLAHRAJESH INOT MENTIONED ASNOT
IKHAN JANGRA(P), SINGLE PAGE ISMENTIONED
IRECIEVED THROUGHAS SINGLE
IMAIL IPAGE IS|
RECIEVED
THROUGH
IMAIL
ICS (COMM.)/422/2026 08-07-2026 PUNJAB NATIONAL BANK VsDeepa Gupta(P), INOT MENTIONED ASNOT
IMAMTA KAPOOR AND ANR. SINGLE PAGE ISMENTIONED
RECIEVED THROUGHAS SINGLE
IMAIL IPAGE IS|
RECIEVED
THROUGH
IMAIL
ICS (COMM.)/423/2026 08-07-2026 ROHIT KHARBANDA Vs Umendraamarendra INOT MENTIONED ASNOT
ILife Sciences Pvt Ltd kumar SINGLE PAGE ISMENTIONED
[dubey(P), RECIEVED THROUGHAS SINGLE
IMAIL IPAGE IS|
RECIEVED
THROUGH
IMAIL
CS (COMM.)/424/2026 08-07-2026 [Union Bank Of India Vs LT. VIJAY[Sandeep INOT MENTIONED ASNOT
IKUMAR Bisht(P), SINGLE PAGE ISMENTIONED
IRECIEVED THROUGHIAS SINGLE
IMAIL IPAGE IS|
RECIEVED
THROUGH
IMAIL




S.NO COURT

DISTRICT COURT ROOM

CASE NUMBER

CS (COMM.)/425/2026

DATE OFPETITIONER NAME ADVOCATE ADVOCATE EMAILID DATE OF E-
REGISTRATION RESPONDENT NAME MOBILE FILING
NUMBER

IMUKESH JINDAL Vs AJMERRAJESH

08-07-2026 INOT MENTIONED ASNOT

SINGH JANGRA(P), SINGLE PAGE  ISMENTIONED
IRECIEVED THROUGHAS  SINGLE
IMAIL IPAGE IS
IRECIEVED
THROUGH
IMAIL
CS (COMM.)/426/2026 08-07-2026 IPARKLETON PRIVATE LIMITEDRAJESH INOT MENTIONED ASNOT
Vs  CELEBRITY BIOPHARAMAJANGRA(P), SINGLE PAGE  ISMENTIONED
ILIMITED RECIEVED THROUGHAS  SINGLE
IMAIL IPAGE IS|
IRECIEVED
THROUGH
IMAIL
OMP (1)08-07-2026 IDFC FIRST BANK LTD Vs ANJANARAJESH INOT MENTIONED ASNOT
(COMM.)/1290/2026 IVIJAY KUMAR DANGRA(P), SINGLE PAGE ISMENTIONED
IRECIEVED THROUGHAS  SINGLE|
IMAIL IPAGE IS|
RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM.)/1291/2026/08-07-2026 IIDFC FIRST BANK LTD Vs MANOJRAJESH INOT MENTIONED ASNOT
JAIN JANGRA(P), SINGLE PAGE  ISMENTIONED
IRECIEVED THROUGHAS  SINGLE
IMAIL IPAGE IS|
IRECIEVED
THROUGH
IMAIL
OMP (1)08-07-2026 IDFC FIRST BANK LTD Vs RINKURAJESH INOT MENTIONED ASNOT
(COMM.)/1292/2026 IKUMAR SAXENA DANGRA(P), SINGLE PAGE ISMENTIONED
IRECIEVED THROUGHAS  SINGLE
IMAIL IPAGE IS
IRECIEVED
THROUGH
IMAIL
OMP (I)08-07-2026 M/S PIRAMAL FINANCE LIMITEDAbhishek INOT MENTIONED ASNOT
(COMM.)/1293/2026 Vs RAHUL KUMAR [Kaushik(P), SINGLE PAGE  ISMENTIONED
RECIEVED THROUGHAS  SINGLE
IMAIL IPAGE IS
IRECIEVED
THROUGH
IMAIL
OMP (1)08-07-2026 IM/S PIRAMAL FINANCE LIMITEDAbhishek INOT MENTIONED ASNOT
(COMM.)/1294/2026 Vs RAJU RASTOGI Kaushik(P), SINGLE PAGE  ISMENTIONED
RECIEVED THROUGHAS  SINGLE
IMAIL IPAGE IS
IRECIEVED
THROUGH
IMAIL
OMP ()o8-07-2026 [M/S PIRAMAL FINANCE LIMITEDAnirudh INOT MENTIONED ASNOT
(COMM.)/1295/2026 Vs SANJAY SUBHASH CHAND Pamwal(P), SINGLE PAGE  ISMENTIONED
IRECIEVED THROUGHAS  SINGLE
IMAIL IPAGE IS
IRECIEVED
THROUGH

IMAIL




S.NO COURT

DISTRICT COURT ROOM

CASE NUMBER

OMP

@

DATE
REGISTRATION

08-07-2026

OFPETITIONER NAME

RESPONDENT NAME

M/S PIRAMAL FINANCE LIMITED|

CATE

ISUNIL

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILID DATE OF E-
FILING

INOT MENTIONED ASNOT

(COMM.)/1296/2026 Vs SURENDRA KUMAR BANSAL  MITTAL(P), SINGLE PAGE  ISMENTIONED
RECIEVED THROUGHAAS  SINGLE|
IMAIL IPAGE IS
RECIEVED
THROUGH
IMAIL
OMP (D08-07-2026 IM/S PIRAMAL FINANCE LIMITEDMAYANK INOT MENTIONED ASNOT
(COMM.)/1297/2026 IVs RATNESH KUMAR IMAHAJAN(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS  SINGLE|
IMAIL IPAGE IS
RECIEVED
THROUGH
IMAIL
OMP (D08-07-2026 IM/S PIRAMAL FINANCE LIMITEDMAYANK INOT MENTIONED ASNOT
(COMM.)/1298/2026 Vs BASANTA SWAIN IMAHAJAN(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE
IMAIL IPAGE IS
IRECIEVED
THROUGH
IMAIL
OMP (D08-07-2026 IM/S PIRAMAL FINANCE LIMITEDMAYANK INOT MENTIONED ASNOT
(COMM.)/1299/2026 Vs JASWINDER KUMAR IMAHAJAN(P), SINGLE PAGE  ISMENTIONED
RECIEVED THROUGHAS  SINGLE|
MAIL IPAGE IS|
RECIEVED
THROUGH
IMAIL
Ex.Comm - Award by09-07-2026 IM/S SUNDARAM FINANCE LTD VsMAYANK INOT MENTIONED ASNOT
|Arb.Comm/73/2026 WOGINDER SINGH AND ANR IMAHAJAN(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHAS  SINGLE|
IMAIL IPAGE IS|
RECIEVED
THROUGH
IMAIL
Ex.Comm - Award by09-07-2026 IKOTAK MAHINDRA BANK LTD VsMAYANK INOT MENTIONED ASNOT
|Arb.Comm/74/2026 IKRISHAN SHARMA IMAHAJAN(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHAS  SINGLE|
IMAIL IPAGE IS
RECIEVED
THROUGH
IMAIL
Ex.Comm - Award by09-07-2026 ISWASTIK ECO COOL Vs SkylarkMAYANK INOT MENTIONED ASNOT
|Arb.Comm/75/2026 ICables and Cords Pvt Ltd IMAHAJAN(P), SINGLE PAGE ISMENTIONED

RECIEVED THROUGHAS  SINGLE

IMAIL IPAGE IS
IRECIEVED
THROUGH

IMAIL

[Execution (Comm.)/141/2026

09-07-2026

RATTAN LAL BHATIA Vs KAVITA]
IGUPTA

IMAYANK
IMAHAJAN(P),

INOT MENTIONED ASNOT
SINGLE PAGE  ISMENTIONED

IRECIEVED THROUGHAS  SINGLE

IMAIL IPAGE IS
IRECIEVED
THROUGH

IMAIL




OFPETITIONER NAME CATE
RESPONDENT NAME

ADVOCATE ADVOCATE EMAILID DATE OF E-
MOBILE FILING
NUMBER

S.NO COURT

DISTRICT COURT ROOM CASE NUMBER DATE

REGISTRATION

CS (COMM.)/442/2026

09-07-2026

Prasad Polychem Private Limited Vs
RUPESH MANDA

IMAYANK

IMAHAJAN(P),

INOT MENTIONED ASNOT

SINGLE PAGE  ISMENTIONED
IRECIEVED THROUGHAS  SINGLE
IMAIL IPAGE IS
IRECIEVED
THROUGH
IMAIL

OMP @
(COMM.)/1310/2026

09-07-2026

INDIA LTD Vs VAIBHAV LAHARI

TOYOTA FINANCIAL SERVICESMAYANK

IMAHAJAN(P),

INOT MENTIONED ASNOT

SINGLE PAGE  ISMENTIONED
RECIEVED THROUGHAS  SINGLE
IMAIL IPAGE IS|
IRECIEVED
THROUGH
IMAIL

IOMP (I) (COMM.)/1311/2026

09-07-2026

TOYOTA FINANCIAL SERVICES
INDIA LTD Vs RAJU VADAR

IMAYANK
IMAHAJAN(P),

INOT MENTIONED ASNOT

SINGLE PAGE ISMENTIONED
IRECIEVED THROUGHAS  SINGLE|
IMAIL IPAGE IS|
RECIEVED
THROUGH
IMAIL

OMP (I) (COMM.)/1312/2026

09-07-2026

TOYOTA FINANCIAL SERVICES

IRAMBAGAS

IMAYANK

INDIA LTD Vs CHINTULALMAHAJAN(P),

INOT MENTIONED ASNOT

SINGLE PAGE  ISMENTIONED
IRECIEVED THROUGHAS  SINGLE
IMAIL IPAGE IS|
IRECIEVED
THROUGH
IMAIL

IOMP (I) (COMM.)/1313/2026

09-07-2026

TOYOTA FINANCIAL SERVICES

SHEWALE

IMAYANK

INDIA LTD Vs PRAVIN ANANDAMAHAJAN(P),

INOT MENTIONED ASNOT

SINGLE PAGE ISMENTIONED
IRECIEVED THROUGHAS  SINGLE
IMAIL IPAGE IS
IRECIEVED
THROUGH
IMAIL

IOMP (I) (COMM.)/1314/2026

09-07-2026

IDHURPATE

TOYOTA FINANCIAL SERVICESMAYANK
[INDIA LTD Vs SHEKHAR RAMESHMAHAJAN(P),

INOT MENTIONED ASNOT
SINGLE PAGE  ISMENTIONED
RECIEVED THROUGHAS  SINGLE

IMAIL IPAGE IS|
RECIEVED
THROUGH
IMAIL
OMP (Di10-07-2026 Kotak Mahindra Prime Ltd VsSMAYANK INOT MENTIONED ASNOT
(COMM.)/1335/2026 RAHUL RAHUL IMAHAJAN(P), ISINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE
IMAIL IPAGE IS
RECIEVED
THROUGH
IMAIL
OMP (Di10-07-2026 Kotak Mahindra Prime Ltd Vs{J KYADAV(P), INOT MENTIONED ASNOT

(COMM.)/1336/2026

IPRATHVI MAVI

SINGLE PAGE  ISMENTIONED
IRECIEVED THROUGHAS  SINGLE
IMAIL IPAGE IS
IRECIEVED
THROUGH
IMAIL




S.NO COURT DISTRICT COURT ROOM CASE NUMBER DATE OFPETITIONER NAME CATE ADVOCATE ADVOCATE EMAILID DATE OF E-
REGISTRATION RESPONDENT NAME MOBILE FILING

NUMBER

OMP (Di10-07-2026 Kotak Mahindra Prime Ltd \J K YADAV(P), INOT MENTIONED ASNOT
(COMM.)/1337/2026 IPAWAN KUMAR SINGLE PAGE ISMENTIONED
RECIEVED THROUGHAS SINGLE
IMAIL IPAGE IS
RECIEVED
THROUGH
MAIL
OMP (Dno-07-2026 Kotak Mahindra Prime Ltd VSRAJESH INOT MENTIONED ASNOT
(COMM.)/1338/2026 IVIKRAM SHAHA WANGRA(P), ISINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE
MAIL IPAGE IS
RECIEVED
THROUGH
IMAIL
OMP (Di10-07-2026 Kotak Mahindra Prime Ltd VSRAJESH INOT MENTIONED ASNOT
(COMM.)/1339/2026 IDEEPAK SURENDER HOODA UANGRA(P), ISINGLE PAGE ISMENTIONED
RECIEVED THROUGHAS SINGLE
MAIL IPAGE IS
RECIEVED
THROUGH
MAIL
OMP (Do-07-2026 Kotak Mahindra Prime Ltd VSRAJESH INOT MENTIONED ASNOT
(COMM.)/1340/2026 ISAHIL DRALL WANGRA(P), ISINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE
MAIL IPAGE IS
RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM.)/1341/2026/10-07-2026 Kotak Mahindra Prime Ltd VSRAJESH INOT MENTIONED ASNOT
IDINESH RAI UANGRA(P), ISINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE
IMAIL IPAGE IS
RECIEVED
THROUGH
MAIL
OMP (Do-07-2026 IKotak Mahindra Prime Ltd Vs VIJAYRAJESH INOT MENTIONED ASNOT
(COMM.)/1342/2026 SINGH WANGRA(P), ISINGLE PAGE ISMENTIONED
RECIEVED THROUGHAS SINGLE
IMAIL IPAGE IS|
RECIEVED
THROUGH
IMAIL
OMP (Di10-07-2026 IKotak Mahindra Prime Ltd Vs AJAYRAJESH INOT MENTIONED ASNOT
(COMM.)/1343/2026 IBHATI UANGRA(P), ISINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE
IMAIL IPAGE IS
RECIEVED
THROUGH
IMAIL
OMP (Di10-07-2026 Kotak Mahindra Prime Ltd VSRAJESH INOT MENTIONED ASNOT
(COMM.)/1344/2026 IPRADEEP KUMAR MISHRA WANGRA(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHAS SINGLE
IMAIL IPAGE IS
RECIEVED
THROUGH
IMAIL




S.NO COURT

DISTRICT COURT ROOM

CASE NUMBER

OMP D)

DATE

REGISTRATION

10-07-2026

OFPETITIONER

NAME
RESPONDENT NAME

Kotak Mahindra

ADVOCATE

[RAJESH

ADVOCATE EMAIL ID

DATE OF E-
FILING

INOT MENTIONED ASNOT

(COMM.)/1345/2026 ISAMAR GULATI JANGRA(P), SINGLE PAGE  ISMENTIONED
IRECIEVED THROUGHAS  SINGLE
IMAIL IPAGE IS
IRECIEVED
THROUGH
IMAIL
OMP (MD10-07-2026 Kotak Mahindra Prime Ltd VSRAJESH INOT MENTIONED ASNOT
(COMM.)/1346/2026 JANKUR BANSAL JANGRA(P), SINGLE PAGE  ISMENTIONED
RECIEVED THROUGHAS  SINGLE
IMAIL IPAGE IS|
IRECIEVED
THROUGH
IMAIL
OMP (D10-07-2026 Kotak Mahindra Prime Ltd VSRAJESH INOT MENTIONED ASNOT
(COMM.)/1347/2026 IPAWAN KAKKAR DANGRA(P), SINGLE PAGE ISMENTIONED
IRECIEVED THROUGHAS  SINGLE|
IMAIL IPAGE IS|
RECIEVED
THROUGH
IMAIL
OMP (D10-07-2026 Kotak Mahindra Prime Ltd VSRAJESH INOT MENTIONED ASNOT
(COMM.)/1348/2026 ISHIVAM SHIVAM GUPTA JANGRA(P), SINGLE PAGE  ISMENTIONED
IRECIEVED THROUGHAS  SINGLE
IMAIL IPAGE IS|
IRECIEVED
THROUGH
IMAIL
OMP (Dho-07-2026 JANMOL FINANCIAL SERVICESGopal Chand INOT MENTIONED ASNOT
(COMM.)/1349/2026 LTD Vs R S INFRA SOLUTION{Sharma(P), SINGLE PAGE ISMENTIONED
IHOUSE IRECIEVED THROUGHAS  SINGLE
IMAIL IPAGE IS
IRECIEVED
THROUGH
IMAIL
OMP (Do-07-2026 JANMOL FINANCIAL SERVICESARUN KUMAR INOT MENTIONED ASNOT
(COMM.)/1350/2026 ILTD Vs PARVEEN YADAV IMITTAL(P), SINGLE PAGE  ISMENTIONED
RECIEVED THROUGHAS  SINGLE
IMAIL IPAGE IS
IRECIEVED
THROUGH

IMAIL

IOMP (I) (COMM.)/1351/2026

10-07-2026

IM/S PIRAMAL FINANCE LIMITED|
Vs ASHUTOSH SINGH

ISANJEEV
IDESHWAL(P),

INOT MENTIONED ASNOT
SINGLE PAGE  ISMENTIONED

IRECIEVED THROUGHAS

IMAIL

SINGLE
IPAGE IS
IRECIEVED
THROUGH
IMAIL

OMP @
(COMM.)/1352/2026

10-07-2026

[M/S PIRAMAL FINANCE LIMITED|
Vs NITESH KUMAR PANDEY

[Piyush Jain(P),

INOT MENTIONED ASNOT
SINGLE PAGE  ISMENTIONED

IRECIEVED THROUGHAS

IMAIL

SINGLE
IPAGE IS
IRECIEVED
THROUGH
IMAIL




S.NO COURT

DISTRICT COURT ROOM

CASE NUMBER

OMP

@)

DATE
REGISTRATION

10-07-2026

OFPETITIONER NAME

RESPONDENT NAME

M/S PIRAMAL FINANCE LIMITED|

AMIT

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILID DATE OF E-
FILING

INOT MENTIONED ASNOT

(COMM.)/1353/2026 Vs UMA CHARAN DIVAKAR IKUMAR(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHAS SINGLE
IMAIL IPAGE IS
RECIEVED
THROUGH
MAIL
[Execution 13-07-2026 [UNIVERSAL POLYCHEM INDIAAMIT INOT MENTIONED ASNOT
(Comm.)/143/2026 IPVT LTD Vs M/S ANY PACKAGINGKUMAR(P), ISINGLE PAGE ISMENTIONED
IAND ORS RECIEVED THROUGHIAS SINGLE
MAIL IPAGE IS
RECIEVED
THROUGH
IMAIL
IMISC DJ/1099/2026 13-07-2026 SIMRANJEET KAUR AND ORS VSJAWAHAR INOT MENTIONED ASNOT
SHUBHIT CHOPRA ICHAWLA(P), ISINGLE PAGE ISMENTIONED
RECIEVED THROUGHAS SINGLE
MAIL IPAGE IS
RECIEVED
THROUGH
MAIL
Counter Claim/15/2026 14-07-2026 RAHUL Vs SUBHASH CHANDERAMIT INOT MENTIONED ASNOT
IAND ANR. IKUMAR(P), ISINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE
MAIL IPAGE IS
RECIEVED
THROUGH
IMAIL
CS (COMM.)/449/2026 14-07-2026 ISTATE BANK OF INDIA Vs ALKA  [AMIT INOT MENTIONED ASNOT
IKUMAR(P), ISINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE
IMAIL IPAGE IS
RECIEVED
THROUGH
MAIL
CS (COMM.)/450/2026 14-07-2026 SANDEEP KUMAR Vs M/S DAMYAMIT INOT MENTIONED ASNOT
ROYAL STYLE PVT. LTD. ANDKUMAR(P), ISINGLE PAGE ISMENTIONED
IANR. RECIEVED THROUGHAS SINGLE
IMAIL IPAGE IS|
RECIEVED
THROUGH
IMAIL
OMP (Di14-07-2026 IM/S PIRAMAL FINANCE LIMITEDAMIT INOT MENTIONED ASNOT
(COMM.)/1354/2026 Vs JITENDER MALKHAN SINGH |[KUMAR(P), ISINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE
IMAIL IPAGE IS
RECIEVED
THROUGH
IMAIL
OMP (Di14-07-2026 IM/S PIRAMAL FINANCE LIMITEDRAJESH INOT MENTIONED ASNOT

(COMM.)/1355/2026

Vs KRISHNA DEV PRAKESH|
SHARMA

UANGRA(P),

SINGLE PAGE  ISMENTIONED

IRECIEVED THROUGHAS  SINGLE

IMAIL IPAGE IS
IRECIEVED
THROUGH

IMAIL




S.NO COURT DISTRICT COURT ROOM CASE NUMBER DATE OFPETITIONER NAME ADVOCATE ADVOCATE EMAILID DATE OF E-
REGISTRATION RESPONDENT NAME MOBILE FILING

NUMBER

OMP (Di14-07-2026 IM/S PIRAMAL FINANCE LIMITEDRAJESH INOT MENTIONED ASNOT
(COMM.)/1356/2026 IVs RAJOO SHEKHA UANGRA(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHAS SINGLE
IMAIL IPAGE IS
RECIEVED
THROUGH
MAIL
IOMP (I) (COMM.)/1357/2026(14-07-2026 IM/S PIRAMAL FINANCE LIMITEDRAJESH INOT MENTIONED ASNOT
Vs KAMYA SHARMA WANGRA(P), ISINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE
MAIL IPAGE IS
RECIEVED
THROUGH
IMAIL
OMP (Di14-07-2026 IM/S PIRAMAL FINANCE LIMITEDRAJESH INOT MENTIONED ASNOT
(COMM.)/1358/2026 Vs URMILA DEVI SHARMA UANGRA(P), ISINGLE PAGE ISMENTIONED
RECIEVED THROUGHAS SINGLE
MAIL IPAGE IS
RECIEVED
THROUGH
MAIL
OMP (Di4-07-2026 IM/S PIRAMAL FINANCE LIMITEDRAJESH INOT MENTIONED ASNOT
(COMM.)/1359/2026 IVs SARVANAND PANDEY WANGRA(P), ISINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE
MAIL IPAGE IS
RECIEVED
THROUGH
IMAIL
OMP (Di14-07-2026 [TOYOTA FINANCIAL SERVICESRAJESH INOT MENTIONED ASNOT
(COMM.)/1360/2026 INDIA LTD Vs VISHAL UDDHAVJANGRA(P), ISINGLE PAGE ISMENTIONED
[RAJBHOJ RECIEVED THROUGHIAS SINGLE
IMAIL IPAGE IS
RECIEVED
THROUGH
MAIL
IOMP (I) (COMM.)/1361/2026(14-07-2026 [TOYOTA FINANCIAL SERVICESRAJESH INOT MENTIONED ASNOT
INDIA LTD Vs ZALA ALPESHBHAIJANGRA(P), ISINGLE PAGE ISMENTIONED
IRAMESHBHAI RECIEVED THROUGHAS SINGLE
IMAIL IPAGE IS|
RECIEVED
THROUGH
IMAIL
[Execution 15-07-2026 ISANDHYA GUPTA Vs M/S MEHTARAJESH INOT MENTIONED ASNOT
(Comm.)/146/2026 IPAINTS UANGRA(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE
IMAIL IPAGE IS
RECIEVED
THROUGH
IMAIL
[Execution (Comm.)/147/2026/15-07-2026 STATE BANK OF INDIA VsPARV INOT MENTIONED ASNOT
IMEESALA RAVI BABU IMAHAJAN(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHAS SINGLE
IMAIL IPAGE IS
RECIEVED
THROUGH
IMAIL




S.NO COURT

DISTRICT COURT ROOM

CASE NUMBER

DATE OFPETITIONER NAME CATE ADVOCATE ADVOCATE EMAILID DATE OF E-
REGISTRATION RESPONDENT NAME MOBILE FILING
NUMBER

ICS (COMM.)/453/2026 15-07-2026 IDEEPAK KUMAR MITTAL Vs[PARV INOT MENTIONED ASNOT
ISURESH KUMAR IMAHAJAN(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHAS SINGLE
IMAIL IPAGE IS
RECIEVED
THROUGH
MAIL
OMP (Dn5-07-2026 IKOTAK MAHINDRA BANK LTD Vs[PARV INOT MENTIONED ASNOT
(COMM.)/1373/2026 IBHARAT LAL JAISAWAL IMAHAJAN(P), ISINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE
MAIL IPAGE IS
RECIEVED
THROUGH
IMAIL
OMP (Di5-07-2026 IKOTAK MAHINDRA BANK LTD Vs[PARV INOT MENTIONED ASNOT
(COMM.)/1374/2026 ISAMANTBHAI NARANBHAI AHIR [MAHAJAN(P), ISINGLE PAGE ISMENTIONED
RECIEVED THROUGHAS SINGLE
MAIL IPAGE IS
RECIEVED
THROUGH
MAIL
IOMP (I) (COMM.)/1375/2026(16-07-2026 IAXIS BANK LTD Vs VIKAS KUMAR|PARV INOT MENTIONED ASNOT
IMAHAJAN(P), ISINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE
MAIL IPAGE IS
RECIEVED
THROUGH
IMAIL
OMP (D16-07-2026 IAXIS BANK LTD Vs SHUBHAM [PARV INOT MENTIONED ASNOT
(COMM.)/1376/2026 IYADAV IMAHAJAN(P), ISINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE
IMAIL IPAGE IS
RECIEVED
THROUGH
MAIL
IOMP (I) (COMM.)/1377/2026(16-07-2026 IAXIS BANK Itd Vs SHARUKH [PARV INOT MENTIONED ASNOT
IKHAN IMAHAJAN(P), ISINGLE PAGE ISMENTIONED
RECIEVED THROUGHAS SINGLE
IMAIL IPAGE IS|
RECIEVED
THROUGH
IMAIL
OMP (D16-07-2026 IAXIS BANK Itd Vs SHIVENDRA[PARV INOT MENTIONED ASNOT
(COMM.)/1378/2026 IBAHADUR SINGH IMAHAJAN(P), ISINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE
IMAIL IPAGE IS
RECIEVED
THROUGH
IMAIL
OMP (D16-07-2026 IM/S PIRAMAL FINANCE LIMITED|SHOBHIT INOT MENTIONED ASNOT
(COMM.)/1379/2026 IVs BRITHRAJ RAM IVYAS(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHAS SINGLE
IMAIL IPAGE IS
RECIEVED
THROUGH
IMAIL




S.NO COURT DISTRICT COURT ROOM CASE NUMBER DATE OFPETITIONER NAME ADVOCATE ADVOCATE EMAILID DATE OF E-
REGISTRATION RESPONDENT NAME MOBILE FILING

NUMBER

OMP (D)16-07-2026 IM/S PIRAMAL FINANCE LIMITED[Deepak INOT MENTIONED ASNOT
(COMM.)/1380/2026 Vs GOHEL PRADIPKUMARKumar(P), SINGLE PAGE ISMENTIONED
[TULSIBHAI RECIEVED THROUGHAS  SINGLE
MAIL IPAGE IS
IRECIEVED
THROUGH
IMAIL
IOMP (I) (COMM.)/1381/2026[16-07-2026 IM/S PIRAMAL FINANCE LIMITEDSHOBHIT INOT MENTIONED ASNOT
Vs HARISH IVYAS(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHAS  SINGLE|
IMAIL IPAGE IS
RECIEVED
THROUGH
MAIL
OMP (D16-07-2026 IM/S PIRAMAL FINANCE LIMITED|SHOBHIT INOT MENTIONED ASNOT
(COMM.)/1382/2026 Vs KESHAV SADIOURA IVYAS(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE
IMAIL IPAGE IS
RECIEVED
THROUGH
IMAIL
OMP (D16-07-2026 IM/S PIRAMAL FINANCE LIMITED|SHOBHIT INOT MENTIONED ASNOT
(COMM.)/1383/2026 Vs MOHIT SURYAWANSHI IVYAS(P), SINGLE PAGE ISMENTIONED
IRECIEVED THROUGHAS  SINGLE|
IMAIL IPAGE IS
RECIEVED
THROUGH
MAIL
OMP (D16-07-2026 IM/S PIRAMAL FINANCE LIMITED|SHOBHIT INOT MENTIONED ASNOT
(COMM.)/1384/2026 Vs ABHISHEK RANJAN IVYAS(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHAS  SINGLE
IMAIL IPAGE IS|
RECIEVED
THROUGH
IMAIL
OMP (1)16-07-2026 IM/S PIRAMAL FINANCE LIMITEDSHOBHIT INOT MENTIONED ASNOT
(COMM.)/1385/2026 Vs AMARJIT SINGH IVYAS(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHAS  SINGLE
MAIL IPAGE IS
RECIEVED
THROUGH
IMAIL
OMP (D16-07-2026 IM/S PIRAMAL FINANCE LIMITED|SHOBHIT INOT MENTIONED ASNOT
(COMM.)/1386/2026 Vs ANSHUL TOMAR IVYAS(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHAS  SINGLE
IMAIL IPAGE IS|
IRECIEVED
THROUGH
MAIL
CS (COMM.)/458/2026 17-07-2026 [Parveen Kumar Vs Lion TeQ ISHOBHIT INOT MENTIONED ASNOT
IVYAS(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHAS  SINGLE
MAIL IPAGE IS
IRECIEVED
THROUGH
IMAIL




S.NO COURT

DISTRICT COURT ROOM

CASE NUMBER

OMP

@)

DATE
REGISTRATION

17-07-2026

OFPETITIONER NAME

RESPONDENT NAME

IKOTAK MAHINDRA BANK Vs AQIL}

CATE

ISHOBHIT

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILID DATE OF E-
FILING

INOT MENTIONED ASNOT

(COMM.)/1402/2026 IAHMAD IVYAS(P), SINGLE PAGE  ISMENTIONED
IRECIEVED THROUGHAS  SINGLE
IMAIL IPAGE IS
IRECIEVED
THROUGH
IMAIL
OMP D17-07-2026 IKOTAK MAHINDRA BANK VsSHOBHIT INOT MENTIONED ASNOT
(COMM.)/1403/2026 IMAHENDER SINGH IVYAS(P), SINGLE PAGE  ISMENTIONED
RECIEVED THROUGHAS  SINGLE
IMAIL IPAGE IS|
IRECIEVED
THROUGH
IMAIL
OMP D17-07-2026 IKOTAK MAHINDRA BANK VsSHOBHIT INOT MENTIONED ASNOT
(COMM.)/1404/2026 IKUSHAGRA NARMADAVYAS(P), SINGLE PAGE ISMENTIONED
IENTERPRISES IRECIEVED THROUGHAS  SINGLE|
IMAIL IPAGE IS|
RECIEVED
THROUGH
IMAIL
OMP D17-07-2026 IKOTAK MAHINDRA BANK Vs LAVjamarendra INOT MENTIONED ASNOT
(COMM.)/1405/2026 IKUMAR GAUTAM kumar SINGLE PAGE  ISMENTIONED
[dubey(P), IRECIEVED THROUGHAS  SINGLE
IMAIL IPAGE IS|
IRECIEVED
THROUGH
IMAIL
OMP M17-07-2026 IKOTAK MAHINDRA BANK VsAbhishek INOT MENTIONED ASNOT
(COMM.)/1406/2026 ISHAKEEL AHMAD [Saini(P), SINGLE PAGE ISMENTIONED
IRECIEVED THROUGHAS  SINGLE
IMAIL IPAGE IS
IRECIEVED
THROUGH
IMAIL
OMP (Dp7-07-2026 IKOTAK MAHINDRA BANK VsAkanksha INOT MENTIONED ASNOT
(COMM.)/1407/2026 IVIRPAL SINGH 3142 |Ahuja(P), SINGLE PAGE  ISMENTIONED
RECIEVED THROUGHAS  SINGLE
IMAIL IPAGE IS
IRECIEVED
THROUGH
IMAIL
OMP D17-07-2026 IKOTAK MAHINDRA BANK VsSHOBHIT INOT MENTIONED ASNOT
(COMM.)/1408/2026 IRAMJANI BASHIRKHAN IVYAS(P), SINGLE PAGE  ISMENTIONED
RECIEVED THROUGHAS  SINGLE
IMAIL IPAGE IS
IRECIEVED
THROUGH
IMAIL
OMP (Dr7-07-2026 IKOTAK MAHINDRA BANK VsRitu Rana(P), INOT MENTIONED ASNOT

(COMM.)/1409/2026

INOIDA GUJARAT
ISERVICE

EXPRESS|

SINGLE PAGE  ISMENTIONED

IRECIEVED THROUGHAS  SINGLE

IMAIL IPAGE IS
IRECIEVED
THROUGH

IMAIL




S.NO COURT DISTRICT COURT ROOM CASE NUMBER DATE OFPETITIONER NAME CATE ADVOCATE ADVOCATE EMAILID DATE OF E-
REGISTRATION RESPONDENT NAME MOBILE FILING

NUMBER

OMP (Di17-07-2026 [TOYOTA FINANCIAL SERVICESSHOBHIT INOT MENTIONED ASNOT
(COMM.)/1410/2026 INDIA LIMITED Vs ABHIMANVYAS(P), SINGLE PAGE ISMENTIONED
IPRAKASH AHER RECIEVED THROUGHAS SINGLE
IMAIL IPAGE IS
RECIEVED
THROUGH
MAIL
Ex.Comm - Award by18-07-2026 IKOTAK MAHINDRA PRIME LTD VslAnand vijoy(P), INOT MENTIONED ASNOT
|Arb.Comm/80/2026 ISACHIN KUMAR ISINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE
MAIL IPAGE IS
RECIEVED
THROUGH
IMAIL
[Execution 18-07-2026 IM/S TANNU TRADING CO VsAMAR INOT MENTIONED ASNOT
(Comm.)/150/2026 IM/SMODERN INSECTICIDES LTD/BAHADUR ISINGLE PAGE ISMENTIONED
IAND ORS. ISINGH(P), RECIEVED THROUGHAS SINGLE
MAIL IPAGE IS
RECIEVED
THROUGH
MAIL
[Execution (Comm.)/151/2026[18-07-2026 IM/S SHREE GANIK UDYOG VSRAJESH INOT MENTIONED ASNOT
SEEMA AGGARWAL WANGRA(P), ISINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE
MAIL IPAGE IS
RECIEVED
THROUGH
IMAIL
CS (COMM.)/460/2026 18-07-2026 ISURESH GARG Vs AMIT IRAJESH INOT MENTIONED ASNOT
UANGRA(P), ISINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE
IMAIL IPAGE IS
RECIEVED
THROUGH
MAIL
ICS (COMM.)/461/2026 18-07-2026 SHASHI PRABHA Vs SHRAVANRAJESH INOT MENTIONED ASNOT
IKUMAR WANGRA(P), ISINGLE PAGE ISMENTIONED
RECIEVED THROUGHAS SINGLE
IMAIL IPAGE IS|
RECIEVED
THROUGH
IMAIL
ICS (COMM.)/462/2026 18-07-2026 DIN SYSTEM PVT LTD Vs JAGBIRRAJESH INOT MENTIONED ASNOT
SINGH UANGRA(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE
IMAIL IPAGE IS
RECIEVED
THROUGH
IMAIL
CS (COMM.)/463/2026 18-07-2026 B A PLASTICS INDUSTRIES PVTRRAJESH INOT MENTIONED ASNOT
ILTD Vs RAHUL KUMAR WANGRA(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHAS SINGLE
IMAIL IPAGE IS
RECIEVED
THROUGH
IMAIL




S.NO COURT

DISTRICT COURT ROOM CASE NUMBER DATE

REGISTRATION

OFPETITIONER NAME ADVOCATE ADVOCATE EMAILID DATE OF E-
RESPONDENT NAME MOBILE FILING
NUMBER

CS (COMM.)/464/2026 18-07-2026 S L YADAV CRANES PVT LTD VSRAJESH INOT MENTIONED ASNOT

IVINIT KAUSHIK

JANGRA(P),

SINGLE PAGE  ISMENTIONED
IRECIEVED THROUGHAS  SINGLE
IMAIL IPAGE IS
IRECIEVED
THROUGH
IMAIL

IOMP (I) (COMM.)/1419/2026

18-07-2026

TOYOTA FINANCIAL SERVICESRAJESH
INDIA LIMITED Vs KRISHNPALJANGRA(P),

ISINGH SENDHAV

INOT MENTIONED ASNOT

SINGLE PAGE  ISMENTIONED
RECIEVED THROUGHAS  SINGLE
IMAIL IPAGE IS|
IRECIEVED
THROUGH
IMAIL

OMP

(COMM.)/1420/2026

@

18-07-2026

[TOYOTA FINANCIAL SERVICESGurmit Singh
INDIA LIMITED Vs  LALUHans(P),

IVASUDEV THAKUR

INOT MENTIONED ASNOT

SINGLE PAGE ISMENTIONED
IRECIEVED THROUGHAS  SINGLE|
IMAIL IPAGE IS|
RECIEVED
THROUGH
IMAIL

IOMP (I) (COMM.)/1421/2026

18-07-2026

TOYOTA FINANCIAL SERVICESDR  MANISH
INDIA LIMITED Vs MADHURITANWAR(P),

RAJPUT

INOT MENTIONED ASNOT
SINGLE PAGE  ISMENTIONED
IRECIEVED THROUGHAS  SINGLE

IMAIL IPAGE IS|
IRECIEVED
THROUGH
IMAIL
OMP (Dn8-07-2026 TOYOTA FINANCIAL SERVICESSRIJAN INOT MENTIONED ASNOT
(COMM.)/1422/2026 [INDIA LIMITED Vs NARENDRATIWARI(P), SINGLE PAGE ISMENTIONED
SINGH IRECIEVED THROUGHAS  SINGLE
IMAIL IPAGE IS
IRECIEVED
THROUGH
IMAIL
OMP (Dp8-07-2026 [TOYOTA FINANCIAL SERVICESRAMANDEEP INOT MENTIONED ASNOT
(COMM.)/1423/2026 INDIA LIMITED Vs PRAKASHKAUR(P), SINGLE PAGE  ISMENTIONED
IGUJAR RECIEVED THROUGHAS  SINGLE
IMAIL IPAGE IS
IRECIEVED
THROUGH
IMAIL
OMP (Dp8-07-2026 [TOYOTA FINANCIAL SERVICESJatin INOT MENTIONED ASNOT
(COMM.)/1424/2026 INDIA LIMITED Vs PRASADAggarwal(P), SINGLE PAGE  ISMENTIONED
IPANDURANG CHIPLUNKAR RECIEVED THROUGHAS  SINGLE
IMAIL IPAGE IS
IRECIEVED
THROUGH
IMAIL
OMP (Dn8-07-2026 TOYOTA FINANCIAL SERVICES[Karan INOT MENTIONED ASNOT

(COMM.)/1425/2026

INDIA LIMITED Vs  DIYASharma(P),

ISHAKTISINH BHARATSINH

SINGLE PAGE  ISMENTIONED
IRECIEVED THROUGHAS  SINGLE
IMAIL IPAGE IS
IRECIEVED
THROUGH
IMAIL




S.NO COURT

DISTRICT COURT ROOM

CASE NUMBER

OMP D)

DATE

REGISTRATION

18-07-2026

OFPETITIONER

NAME
RESPONDENT NAME

CATE

TOYOTA FINANCIAL SERVICESMAYANK

ADVOCATE EMAIL ID

DATE OF E-
FILING

INOT MENTIONED ASNOT

(COMM.)/1426/2026 INDIA LIMITED Vs ASGARMAHAJAN(P), SINGLE PAGE  ISMENTIONED
INADEEM SHAFA UR REHMAN| IRECIEVED THROUGHAS  SINGLE
ISHATKH IMAIL IPAGE IS
IRECIEVED
THROUGH
IMAIL
OMP (1)18-07-2026 [TOYOTA FINANCIAL SERVICESSunny Arora(P), INOT MENTIONED ASNOT
(COMM.)/1427/2026 INDIA LIMITED Vs JAMILSHA| SINGLE PAGE  ISMENTIONED
IAKBARSHA SAIYAD RECIEVED THROUGHAS  SINGLE
IMAIL IPAGE IS|
IRECIEVED
THROUGH
IMAIL
OMP (1)18-07-2026 TOYOTA FINANCIAL SERVICESRAJESH INOT MENTIONED ASNOT
(COMM.)/1428/2026 INDIA LIMITED Vs IQBAL KHAN JANGRA(P), SINGLE PAGE ISMENTIONED
IRECIEVED THROUGHAS  SINGLE|
IMAIL IPAGE IS|
RECIEVED
THROUGH
IMAIL
OMP (1)18-07-2026 [TOYOTA FINANCIAL SERVICESSSunny Arora(P), INOT MENTIONED ASNOT
(COMM.)/1429/2026 INDIA LIMITED Vs DIMPLE SINGLE PAGE  ISMENTIONED
UPADHYAY IRECIEVED THROUGHAS  SINGLE
IMAIL IPAGE IS|
IRECIEVED
THROUGH
IMAIL
OMP (Dn8-07-2026 TOYOTA FINANCIAL SERVICESMAHAVIR INOT MENTIONED ASNOT

(COMM.)/1430/2026

INDIA LIMITED Vs

DATIRSHARMA(P),

SINGLE PAGE ISMENTIONED

ISHUBHANGI SANDIP IRECIEVED THROUGHAS  SINGLE
IMAIL IPAGE IS
IRECIEVED
THROUGH
IMAIL
IOMP (I) (COMM.)/1431/202618-07-2026 IM/S PIRAMAL FINANCE LIMITEDPARAS INOT MENTIONED ASNOT
Vs NARENDRA SINGH IAGGARWAL(P), SINGLE PAGE  ISMENTIONED
RECIEVED THROUGHAS  SINGLE
IMAIL IPAGE IS
IRECIEVED
THROUGH
IMAIL
OMP (Dp8-07-2026 [M/S PIRAMAL FINANCE LIMITED{Sunny Arora(P), INOT MENTIONED ASNOT
(COMM.)/1432/2026 Vs NILESH SOLANKI SINGLE PAGE  ISMENTIONED
RECIEVED THROUGHAS  SINGLE
IMAIL IPAGE IS
IRECIEVED
THROUGH
IMAIL
OMP (Dn8-07-2026 M/S PIRAMAL FINANCE LIMITEDMAYANK INOT MENTIONED ASNOT

(COMM.)/1433/2026

Vs POONAM BHUSHAN BANDAL

IMAHAJAN(P),

SINGLE PAGE  ISMENTIONED

IRECIEVED THROUGHAS

IMAIL

SINGLE
IPAGE IS
IRECIEVED
THROUGH
IMAIL




S.NO COURT

DISTRICT COURT ROOM

CASE NUMBER

OMP

@)

DATE
REGISTRATION

18-07-2026

OFPETITIONER NAME

RESPONDENT NAME

M/S PIRAMAL FINANCE LIMITED|

CATE

IMAYANK

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILID DATE OF E-
FILING

INOT MENTIONED ASNOT

(COMM.)/1434/2026 Vs PRANAY RAJKUMARMAHAJAN(P), SINGLE PAGE  ISMENTIONED
IMESHRAM IRECIEVED THROUGHAS  SINGLE
IMAIL IPAGE IS
IRECIEVED
THROUGH
IMAIL
OMP (1)18-07-2026 TOYOTA FINANCIAL SERVICESMAYANK INOT MENTIONED ASNOT
(COMM.)/1435/2026 INDIA LTD Vs SANJAY KUMAR IMAHAJAN(P), SINGLE PAGE  ISMENTIONED
RECIEVED THROUGHAS  SINGLE
IMAIL IPAGE IS|
IRECIEVED
THROUGH
IMAIL
OMP (1)18-07-2026 TOYOTA FINANCIAL SERVICESMAYANK INOT MENTIONED ASNOT
(COMM.)/1436/2026 INDIA LTD Vs VIRENDR D IMAHAJAN(P), SINGLE PAGE ISMENTIONED
IRECIEVED THROUGHAS  SINGLE|
IMAIL IPAGE IS|
RECIEVED
THROUGH
IMAIL
OMP (1)18-07-2026 IM/S PIRAMAL FINANCE LIMITEDSunny Arora(P), INOT MENTIONED ASNOT

(COMM.)/1437/2026

Vs PRASHANT PANDEY

SINGLE PAGE  ISMENTIONED

IRECIEVED THROUGHAS  SINGLE

IMAIL IPAGE IS|
IRECIEVED
THROUGH

IMAIL

[Execution (Comm.)/152/2026

20-07-2026

SINGH

Punjab National Bank Vs RAJRAJESH

DANGRA(P),

INOT MENTIONED ASNOT
SINGLE PAGE ISMENTIONED

IRECIEVED THROUGHAS  SINGLE

IMAIL IPAGE IS
IRECIEVED
THROUGH

IMAIL

[Execution (Comm.)/153/2026

20-07-2026

IRUDRA ENTERPRISES AND ANR.

DR MOREPEN LIMITED Vs M/SRAJESH

JANGRA(P),

INOT MENTIONED ASNOT
SINGLE PAGE  ISMENTIONED

RECIEVED THROUGHAS  SINGLE

IMAIL IPAGE IS
IRECIEVED
THROUGH

IMAIL

[Execution (Comm.)/154/2026|

20-07-2026

Vs AK Industries

Vardhman Home Appliances Pvt ItdRAJESH

JANGRA(P),

INOT MENTIONED ASNOT
SINGLE PAGE  ISMENTIONED

RECIEVED THROUGHAS  SINGLE

IMAIL IPAGE IS
IRECIEVED
THROUGH

IMAIL

CS (COMM.)/465/2026

20-07-2026

ILTD AND ORS.

IYASH MITTAL Vs M/SRAJESH
IKALIRAMAN INDUSTRIES PVIJANGRA(P),

INOT MENTIONED ASNOT
SINGLE PAGE  ISMENTIONED

IRECIEVED THROUGHAS  SINGLE

IMAIL IPAGE IS
IRECIEVED
THROUGH

IMAIL




S.NO COURT DISTRICT COURT ROOM CASE NUMBER DATE OFPETITIONER NAME ADVOCATE ADVOCATE EMAILID DATE OF E-
REGISTRATION RESPONDENT NAME MOBILE FILING

NUMBER

CS (COMM.)/466/2026 20-07-2026 [Ms GJ Papers Private Limited VSRAJESH INOT MENTIONED ASNOT
IM/S ENCANA INTERNATIONALnalJANGRA(P), SINGLE PAGE  ISMENTIONED
Partnership Concern RECIEVED THROUGHAAS  SINGLE|
IMAIL IPAGE IS
RECIEVED
THROUGH
IMAIL
ICS (COMM.)/467/2026 20-07-2026 [UDANPLUS INDUSTRIES LLP VsRAJESH INOT MENTIONED ASNOT
IM/S RAJ ELETRIC UANGRA(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHAS  SINGLE
IMAIL IPAGE IS
RECIEVED
THROUGH
IMAIL
CS (COMM.)/468/2026 20-07-2026 IAERROW TECH INDUSTRIES VSAMIT INOT MENTIONED ASNOT
FLAURA HIGH TECH APPLIANCESKUMAR(P), SINGLE PAGE ISMENTIONED
IPVT LTD RECIEVED THROUGHIAS SINGLE
IMAIL IPAGE IS
IRECIEVED
THROUGH
IMAIL
IMISC DJ/1144/2026 20-07-2026 SIMRANJEET KAUR AND ORS. VSAMIT INOT MENTIONED ASNOT
SHUBHIT CHOPRA IKUMAR(P), SINGLE PAGE  ISMENTIONED
IRECIEVED THROUGHAS  SINGLE
MAIL IPAGE IS|
RECIEVED
THROUGH
IMAIL
OMP (1)20-07-2026 SHRIRAM FINANCE LTD VSAMIT INOT MENTIONED ASNOT
(COMM.)/1457/2026 INARVEER IKUMAR(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHAS  SINGLE|
IMAIL IPAGE IS|
RECIEVED
THROUGH
IMAIL
OMP (1)20-07-2026 SHRIRAM FINANCE LTD VsSAMIT INOT MENTIONED ASNOT
(COMM.)/1458/2026 IRAJENDER SI NGH IKUMAR(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHAS  SINGLE|
IMAIL IPAGE IS
RECIEVED
THROUGH
IMAIL
OMP (Di20-07-2026 IPIRAMAL FINANCE LIMITED VsRAJESH INOT MENTIONED ASNOT
(COMM.)/1459/2026 IRAJENDRA S PACHUNDKAR JANGRA(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHAS  SINGLE|
IMAIL IPAGE IS|
IRECIEVED
THROUGH
IMAIL
OMP (1)20-07-2026 SHRIRAM FINANCE LTD Vs ALIRAJESH INOT MENTIONED ASNOT
(COMM.)/1460/2026 IMOHAMMAD UANGRA(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHAAS  SINGLE|
IMAIL IPAGE IS|
RECIEVED
THROUGH
IMAIL




S.NO COURT DISTRICT COURT ROOM CASE NUMBER DATE OFPETITIONER NAME . ADVOCATE ADVOCATE EMAILID DATE OF E-
REGISTRATION RESPONDENT NAME MOBILE FILING

NUMBER

IOMP (I) (COMM.)/1461/2026/20-07-2026 Kotak Mahindra Bank Ltd Vs AyushiRAJESH INOT MENTIONED ASNOT
[Freight Private Limited 7246 WANGRA(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHAS SINGLE
IMAIL IPAGE IS
RECIEVED
THROUGH
MAIL
IOMP (I) (COMM.)/1471/2026/21-07-2026 Kotak Mahindra Bank Ltd Vs AyushiRAJESH INOT MENTIONED ASNOT
[Freight Private Limited UANGRA(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE
MAIL IPAGE IS
RECIEVED
THROUGH
IMAIL
OMP (D21-07-2026 Kotak Mahindra Bank Ltd Vs AyushiRAJESH INOT MENTIONED ASNOT
(COMM.)/1472/2026 Freight Private Limited WANGRA(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHAS SINGLE
MAIL IPAGE IS
RECIEVED
THROUGH
MAIL
OMP (D21-07-2026 Kotak Mahindra Bank Ltd Vs AyushiAMIT INOT MENTIONED ASNOT
(COMM.)/1473/2026 Freight Private Limited IKUMAR(P), ISINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE
MAIL IPAGE IS
RECIEVED
THROUGH
IMAIL
OMP (D21-07-2026 [Kotak Mahindra Bank Ltd Vs AyushiRAMANDEEP INOT MENTIONED ASNOT
(COMM.)/1474/2026 Freight Private Limited KAUR(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE
IMAIL IPAGE IS|
RECIEVED
THROUGH
MAIL
OMP (Di21-07-2026 SHRIRAM FINANCE LTD VSRAJESH INOT MENTIONED ASNOT
(COMM.)/1475/2026 IRAJNISH WANGRA(P), ISINGLE PAGE ISMENTIONED
RECIEVED THROUGHAS SINGLE
IMAIL IPAGE IS|
RECIEVED
THROUGH
IMAIL
OMP (D21-07-2026 IM/S PIRAMAL FINANCE LIMITED|Dev Rishi(P), INOT MENTIONED ASNOT
(COMM.)/1476/2026 Vs SAHIDHUSSEN| SINGLE PAGE ISMENTIONED
IMOHDAMINULHUSSEN SAIYAD RECIEVED THROUGHIAS SINGLE
IMAIL IPAGE IS
RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM.)/1477/2026/21-07-2026 IM/S PIRAMAL FINANCE LIMITED[Rakesh ~Kumar INOT MENTIONED ASNOT
Vs SAHIL KHAN [Raushan(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHAS SINGLE
IMAIL IPAGE IS
RECIEVED
THROUGH
IMAIL




S.NO COURT

DISTRICT COURT ROOM CASE NUMBER DATE

REGISTRATION

OFPETITIONER NAME CATE
RESPONDENT NAME

ADVOCATE ADVOCATE EMAILID DATE OF E-
MOBILE FILING
NUMBER

OMP

@

21-07-2026

M/S PIRAMAL FINANCE LIMITED|

ISiddharth(P),

INOT MENTIONED ASNOT

(COMM.)/1478/2026 Vs SAIFALI RASHIDKHAN| SINGLE PAGE  ISMENTIONED
JAMADAR IRECIEVED THROUGHAS  SINGLE
IMAIL IPAGE IS
IRECIEVED
THROUGH
IMAIL
OMP (I)21-07-2026 IM/S PIRAMAL FINANCE LIMITEDPRAMOD INOT MENTIONED ASNOT
(COMM.)/1479/2026 Vs VIRENDER KUMAR ISINGH(P), SINGLE PAGE  ISMENTIONED
RECIEVED THROUGHAS  SINGLE
IMAIL IPAGE IS|
IRECIEVED
THROUGH
IMAIL
OMP (I)21-07-2026 IM/S PIRAMAL FINANCE LIMITEDY K YADAV(P), INOT MENTIONED ASNOT
(COMM.)/1480/2026 Vs SANJAY MADHAVRAO GADE SINGLE PAGE ISMENTIONED
IRECIEVED THROUGHAS  SINGLE|
IMAIL IPAGE IS|
RECIEVED
THROUGH
IMAIL
OMP (I)21-07-2026 IM/S PIRAMAL FINANCE LIMITEDRAJESH INOT MENTIONED ASNOT
(COMM.)/1481/2026 Vs VIJENDRA SINGH JANGRA(P), SINGLE PAGE  ISMENTIONED
IRECIEVED THROUGHAS  SINGLE
IMAIL IPAGE IS|
IRECIEVED
THROUGH
IMAIL
OMP (I)21-07-2026 IKOTAK MAHINDRA BANK LTD VsRAJESH INOT MENTIONED ASNOT
(COMM.)/1482/2026 ISWAPNIL DNYANBA DHOTE DANGRA(P), SINGLE PAGE ISMENTIONED
IRECIEVED THROUGHAS  SINGLE
IMAIL IPAGE IS
IRECIEVED
THROUGH
IMAIL
OMP (D21-07-2026 IKOTAK MAHINDRA BANK LTD VSRAJESH INOT MENTIONED ASNOT
(COMM.)/1483/2026 ILAKHAN JAISWAL JANGRA(P), SINGLE PAGE  ISMENTIONED
RECIEVED THROUGHAS  SINGLE
IMAIL IPAGE IS
IRECIEVED
THROUGH
IMAIL
OMP (I)21-07-2026 IKOTAK MAHINDRA BANK LTD VsRAJESH INOT MENTIONED ASNOT
(COMM.)/1484/2026 IAJAY GANPATRAO DIGRASKAR  JANGRA(P), SINGLE PAGE  ISMENTIONED
RECIEVED THROUGHAS  SINGLE
IMAIL IPAGE IS
IRECIEVED
THROUGH
IMAIL
OMP (D21-07-2026 IKOTAK MAHINDRA BANK LTD VSRAJESH INOT MENTIONED ASNOT

(COMM.)/1485/2026

IMOHAMMAD SAJID MOHAMMAD
ISABIR

UJANGRA(P),

SINGLE PAGE  ISMENTIONED

IRECIEVED THROUGHAS  SINGLE

IMAIL IPAGE IS
IRECIEVED
THROUGH

IMAIL




S.NO COURT DISTRICT COURT ROOM CASE NUMBER DATE OFPETITIONER NAME . ADVOCATE ADVOCATE EMAILID DATE OF E-
REGISTRATION RESPONDENT NAME MOBILE FILING

NUMBER

OMP (1)21-07-2026 TOYOTA FINANCIAL SERVICESRAJESH INOT MENTIONED ASNOT
(COMM.)/1486/2026 INDIA LTD Vs BHEEM SINGH JANGRA(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHAS  SINGLE
MAIL IPAGE IS
IRECIEVED
THROUGH
IMAIL
OMP (1)21-07-2026 [TOYOTA FINANCIAL SERVICESRAJESH INOT MENTIONED ASNOT
(COMM.)/1487/2026 INDIA LTD Vs ARUN LAVANIYA [JANGRA(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHAS  SINGLE|
IMAIL IPAGE IS
RECIEVED
THROUGH
MAIL
OMP (D21-07-2026 [TOYOTA FINANCIAL SERVICESRAJESH INOT MENTIONED ASNOT
(COMM.)/1488/2026 INDIA LTD Vs BHEEM SINGH JANGRA(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE
IMAIL IPAGE IS
RECIEVED
THROUGH
IMAIL
OMP (D21-07-2026 [TOYOTA FINANCIAL SERVICESRAJESH INOT MENTIONED ASNOT
(COMM.)/1489/2026 [INDIA LTD Vs MANJU RAWAL JANGRA(P), SINGLE PAGE ISMENTIONED
IRECIEVED THROUGHAS  SINGLE|
IMAIL IPAGE IS
RECIEVED
THROUGH
MAIL
OMP (I)21-07-2026 [TOYOTA FINANCIAL SERVICESVICHITRA INOT MENTIONED ASNOT
(COMM.)/1490/2026 [INDIA LTD Vs RAVI KUMAR [KUMAR(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHAS  SINGLE
IMAIL IPAGE IS|
RECIEVED
THROUGH
IMAIL
IMISC DJ/1156/2026 22-07-2026 ISIMRANJEET KAUR AND ORS VSAMIT INOT MENTIONED ASNOT
ISHUBHIT CHOPRA [KUMAR(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHAS  SINGLE
MAIL IPAGE IS
RECIEVED
THROUGH
IMAIL
OMP (1)22-07-2026 IAXIS BANK Itd Vs MUKESHAMIT INOT MENTIONED ASNOT
(COMM.)/1503/2026 RATHEE IKUMAR(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHAS  SINGLE
IMAIL IPAGE IS|
IRECIEVED
THROUGH
MAIL
IARB. A. (COMM.)/2/2026  [23-07-2026 AHMAD KAMALUDDIN Vs BMWAnuj INOT MENTIONED ASNOT
INDIA FINANCIAL SERVICES PVTUpadhyay(P), SINGLE PAGE ISMENTIONED
LTD RECIEVED THROUGHAS  SINGLE
MAIL IPAGE IS
IRECIEVED
THROUGH
IMAIL




S.NO COURT

DISTRICT COURT ROOM

CASE NUMBER

DATE OFPETITIONER NAME ADVOCATE ADVOCATE EMAILID DATE OF E-
REGISTRATION RESPONDENT NAME MOBILE FILING
NUMBER

Counter Claim/16/2026 23-07-2026 IKARAN Vs MAHESH KUMARROHIT INOT MENTIONED ASNOT
ISAXENA IKUMAR(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHAS SINGLE
IMAIL IPAGE IS
RECIEVED
THROUGH
MAIL
OMP (D23-07-2026 ICNH INDUSTRIAL CAPITAL INDIARAJESH INOT MENTIONED ASNOT
(COMM.)/1507/2026 IPRIVATE LIMITED Vs BachchhavJANGRA(P), ISINGLE PAGE ISMENTIONED
[Hareshbhai Popatbhai RECIEVED THROUGHIAS  SINGLE|
MAIL IPAGE IS
RECIEVED
THROUGH
IMAIL
[Execution 24-07-2026 State Bank Of India,sme Narela VSRAJESH INOT MENTIONED ASNOT
(Comm.)/158/2026 ISURENDRA PRASAD UANGRA(P), ISINGLE PAGE ISMENTIONED
RECIEVED THROUGHAS SINGLE
MAIL IPAGE IS
RECIEVED
THROUGH
MAIL
ICS (COMM.)/473/2026 24-07-2026 INAJAR MOHD. Vs ABDUL WAHID [RAJESH INOT MENTIONED ASNOT
WANGRA(P), ISINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE
MAIL IPAGE IS
RECIEVED
THROUGH
IMAIL
ICS (COMM.)/474/2026 24-07-2026 IKRISHAN BENIWAL Vs BAJAJRAJESH INOT MENTIONED ASNOT
IALLIANCE GENERAL INSURANCEJANGRA(P), ISINGLE PAGE ISMENTIONED
ICOMPANY LTD AND ANR. RECIEVED THROUGHIAS SINGLE
IMAIL IPAGE IS|
RECIEVED
THROUGH
MAIL
IOMP (I) (COMM.)/1510/2026/24-07-2026 IDHARA MOTOR FINANCE LTD VsRAJESH INOT MENTIONED ASNOT
IANKIT KUMAR WANGRA(P), ISINGLE PAGE ISMENTIONED
RECIEVED THROUGHAS SINGLE
IMAIL IPAGE IS|
RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM.)/1511/2026 [24-07-2026 [TOYOTA FINANCIAL SERVICESRAJESH INOT MENTIONED ASNOT
INDIA LTD Vs PANKUNWAR R UANGRA(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE
IMAIL IPAGE IS|
RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM.)/1512/2026/24-07-2026 [TOYOTA FINANCIAL SERVICESRAJESH INOT MENTIONED ASNOT
INDIA LTD Vs SAHID RJA WANGRA(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHAS SINGLE
IMAIL IPAGE IS
RECIEVED
THROUGH
IMAIL




S.NO COURT

DISTRICT COURT ROOM

CASE NUMBER

DATE OFPETITIONER NAME . ADVOCATE ADVOCATE EMAILID DATE OF E-
REGISTRATION RESPONDENT NAME MOBILE FILING
NUMBER

IOMP (I) (COMM.)/1513/2026/24-07-2026 [TOYOTA FINANCIAL SERVICESAMIT INOT MENTIONED ASNOT
INDIA LTD Vs GHEESI DEVI IKUMAR(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHAS SINGLE
IMAIL IPAGE IS
RECIEVED
THROUGH
MAIL
IOMP (I) (COMM.)/1514/2026/24-07-2026 [TOYOTA FINANCIAL SERVICESShravan INOT MENTIONED ASNOT
INDIA LTD Vs VIKRAM JEETBansal(P), ISINGLE PAGE ISMENTIONED
SINGH RECIEVED THROUGHIAS SINGLE
MAIL IPAGE IS
RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM.)/1515/2026[24-07-2026 [TOYOTA FINANCIAL SERVICESArun Kumar INOT MENTIONED ASNOT
INDIA LTD Vs GOVIND GURJAR  [Sharma(P), ISINGLE PAGE ISMENTIONED
RECIEVED THROUGHAS SINGLE
MAIL IPAGE IS
RECIEVED
THROUGH
MAIL
IOMP (I) (COMM.)/1516/2026/24-07-2026 [TOYOTA FINANCIAL SERVICESAjit Singh(P), INOT MENTIONED ASNOT
IINDIA LTD Vs RAVINDER S ISINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE
MAIL IPAGE IS
RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM.)/1517/2026[24-07-2026 [TOYOTA FINANCIAL SERVICES|Yashvant INOT MENTIONED ASNOT
[INDIA LTD Vs KARAN SINGH[Singh(P), ISINGLE PAGE ISMENTIONED
IMEENA RECIEVED THROUGHIAS SINGLE
IMAIL IPAGE IS|
RECIEVED
THROUGH
MAIL
IOMP (I) (COMM.)/1518/2026/24-07-2026 [TOYOTA FINANCIAL SERVICESSanjeev(P), INOT MENTIONED ASNOT
IINDIA LTD Vs MOHD IMRAN ISINGLE PAGE ISMENTIONED
RECIEVED THROUGHAS SINGLE
IMAIL IPAGE IS|
RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM.)/1519/2026(24-07-2026 [TOYOTA FINANCIAL SERVICESRAJESH INOT MENTIONED ASNOT
INDIA LTD Vs PHOUJI K UANGRA(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE
IMAIL IPAGE IS|
RECIEVED
THROUGH
IMAIL
IARB. A. (COMM.)/3/2026  [25-07-2026 SHALINI DHULEKAR Vs BAJAJRAJESH INOT MENTIONED ASNOT
IFINANCE LIMITED WANGRA(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHAS SINGLE
IMAIL IPAGE IS
RECIEVED
THROUGH
IMAIL




S.NO COURT DISTRICT COURT ROOM CASE NUMBER DATE OFPETITIONER NAME . ADVOCATE ADVOCATE EMAILID DATE OF E-
REGISTRATION RESPONDENT NAME MOBILE FILING

NUMBER

Ex.Comm - Award by]25-07-2026 Bajaj Finance Itd Vs GOKUL DAIRYRAJESH INOT MENTIONED ASNOT
|Arb.Comm/87/2026 IFARM AND ANR JANGRA(P), SINGLE PAGE  ISMENTIONED
RECIEVED THROUGHAAS  SINGLE|
IMAIL IPAGE IS
RECIEVED
THROUGH
IMAIL
[Execution 25-07-2026 INEERU THAREJA Vs VIKRAMRAJESH INOT MENTIONED ASNOT
(Comm.)/160/2026 IKASHYAP UANGRA(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS  SINGLE|
IMAIL IPAGE IS
RECIEVED
THROUGH
IMAIL
CS (COMM.)/477/2026 25-07-2026 ICOFORGE SOLUTIONS PVT LTD VsRAJESH INOT MENTIONED ASNOT
JALLIED ENGINEERING WORKSJANGRA(P), SINGLE PAGE ISMENTIONED
IPVT LTD RECIEVED THROUGHIAS SINGLE
IMAIL IPAGE IS
IRECIEVED
THROUGH
IMAIL
CS (COMM.)/478/2026 25-07-2026 ICROCS INC Vs HARISH GARG AND|Banke Bihari INOT MENTIONED ASNOT
IORS [Sharma(P), SINGLE PAGE  ISMENTIONED
RECIEVED THROUGHAS  SINGLE|
MAIL IPAGE IS|
RECIEVED
THROUGH
IMAIL
OMP (D)25-07-2026 IKOTAK MAHINDRA BANK LTD VsRAJESH INOT MENTIONED ASNOT
(COMM.)/1532/2026 IBAJRANG GROUP JANGRA(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHAS  SINGLE|
IMAIL IPAGE IS|
RECIEVED
THROUGH
IMAIL
OMP (1)25-07-2026 IKOTAK MAHINDRA BANK LTD VsRAJESH INOT MENTIONED ASNOT
(COMM.)/1533/2026 IBAJRANG GROUP UANGRA(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHAS  SINGLE|
IMAIL IPAGE IS
RECIEVED
THROUGH
IMAIL
OMP (Di25-07-2026 [TOYOTA FINANCIAL SERVICESRAJESH INOT MENTIONED ASNOT
(COMM.)/1534/2026 INDIA LTD Vs GOPAL R UANGRA(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHAS  SINGLE|
IMAIL IPAGE IS|
RECIEVED
THROUGH
IMAIL
OMP (1)25-07-2026 [TOYOTA FINANCIAL SERVICESYugansh INOT MENTIONED ASNOT
(COMM.)/1535/2026 INDIA LTD Vs ASLAM KHAN ISharma(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHAAS  SINGLE|
IMAIL IPAGE IS|
RECIEVED
THROUGH
IMAIL




S.NO COURT

DISTRICT COURT ROOM

CASE NUMBER

OMP
(COMM.)/1536/2026

@

DATE OFPETITIONER NAME
REGISTRATION RESPONDENT NAME

25-07-2026
INDIA LTD Vs ASHRAF ALI

CATE

TOYOTA FINANCIAL SERVICESArun Kumar

ISharma(P),

ADVOCATE EMAIL ID

DATE OF E-
FILING

INOT MENTIONED ASNOT
SINGLE PAGE  ISMENTIONED
IRECIEVED THROUGHAS  SINGLE

IMAIL

IPAGE IS
IRECIEVED
THROUGH
IMAIL

IOMP (I) (COMM.)/1537/2026|

25-07-2026

TOYOTA FINANCIAL SERVICESJATIN

INOT MENTIONED ASNOT

INDIA LTD Vs SUNITA DEVI RANA(P), SINGLE PAGE  ISMENTIONED
RECIEVED THROUGHAS  SINGLE
IMAIL IPAGE IS|
IRECIEVED
THROUGH
IMAIL
OMP (1)25-07-2026 [TOYOTA FINANCIAL SERVICESAMIT INOT MENTIONED ASNOT
(COMM.)/1538/2026 INDIA LTD Vs RAM SINGH IKUMAR(P), SINGLE PAGE ISMENTIONED
IRECIEVED THROUGHAS  SINGLE|
IMAIL IPAGE IS|
RECIEVED
THROUGH
IMAIL
OMP (D)25-07-2026 TOYOTA FINANCIAL SERVICESMAYANK INOT MENTIONED ASNOT
(COMM.)/1539/2026 IINDIA LTD Vs MONU GABA IMAHAJAN(P), SINGLE PAGE  ISMENTIONED
IRECIEVED THROUGHAS  SINGLE
IMAIL IPAGE IS|
IRECIEVED
THROUGH
IMAIL
OMP (D)25-07-2026 TOYOTA FINANCIAL SERVICESSHAILESH INOT MENTIONED ASNOT

(COMM.)/1540/2026

[INDIA LTD Vs AMIT KUMAR

[KUMAR(P),

SINGLE PAGE ISMENTIONED

IRECIEVED THROUGH

AS  SINGLE

IMAIL IPAGE IS
IRECIEVED
THROUGH
IMAIL
IOMP (I) (COMM.)/1541/2026[25-07-2026 IKOTAK MAHINDRA BANK LTD VSABHISHEK INOT MENTIONED ASNOT
IBAJRANG GROUP IAGGARWAL(P), SINGLE PAGE  ISMENTIONED
RECIEVED THROUGHAS  SINGLE
IMAIL IPAGE IS
IRECIEVED
THROUGH
IMAIL
[Ex.Comm - Award by]27-07-2026 IGOVIND CONCRETE PRODUCTSABHISHEK INOT MENTIONED ASNOT
|Arb.Comm/88/2026 Vs MARYLAND ENTERPRISES IAGGARWAL(P), SINGLE PAGE  ISMENTIONED
RECIEVED THROUGHAS  SINGLE
IMAIL IPAGE IS
IRECIEVED
THROUGH
IMAIL
CS (COMM.)/479/2026 27-07-2026 IAKSHAY BANSAL Vs KIRORIMALABHISHEK INOT MENTIONED ASNOT

IKASHIRAM  MARKETING AND|
IAGENCIES PVTLTD

IAGGARWAL(P),

SINGLE PAGE  ISMENTIONED
IRECIEVED THROUGHAS  SINGLE

IMAIL

IPAGE IS
IRECIEVED
THROUGH
IMAIL




S.NO COURT

DISTRICT COURT ROOM CASE NUMBER DATE

REGISTRATION

OFPETITIONER NAME CATE
RESPONDENT NAME

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILID DATE OF E-
FILING

OMP (Di27-07-2026 [TOYOTA FINANCIAL SERVICESABHISHEK INOT MENTIONED ASNOT
(COMM.)/1546/2026 INDIA LTD Vs ATIK AHMAD IAGGARWAL(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHAS SINGLE
IMAIL IPAGE IS
RECIEVED
THROUGH
MAIL
OMP (D27-07-2026 [TOYOTA FINANCIAL SERVICESSHAILESH INOT MENTIONED ASNOT
(COMM.)/1547/2026 INDIA LTD Vs SUNIL KUMAR IKUMAR(P), ISINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE
MAIL IPAGE IS
RECIEVED
THROUGH
IMAIL
OMP (D27-07-2026 [TOYOTA FINANCIAL SERVICESSHOBHIT INOT MENTIONED ASNOT
(COMM.)/1548/2026 INDIA LTD Vs RAKSHENDRAVYAS(P), ISINGLE PAGE ISMENTIONED
IRATHORE RECIEVED THROUGHAS SINGLE
MAIL IPAGE IS
RECIEVED
THROUGH
MAIL
OMP (Di27-07-2026 [TOYOTA FINANCIAL SERVICESSHOBHIT INOT MENTIONED ASNOT
(COMM.)/1549/2026 INDIA LTD Vs TARUN KUMAR|VYAS(P), ISINGLE PAGE ISMENTIONED
IMISHRA RECIEVED THROUGHIAS SINGLE
MAIL IPAGE IS
RECIEVED
THROUGH
IMAIL
OMP (Di27-07-2026 [TOYOTA FINANCIAL SERVICESPOONAM INOT MENTIONED ASNOT
(COMM.)/1550/2026 INDIA LTD Vs AJAY SINGH [RANI(P), ISINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE
IMAIL IPAGE IS
RECIEVED
THROUGH
MAIL
Ex.Comm - Award by28-07-2026 Bajaj Finance Ltd Vs SNG PACKERS [POONAM INOT MENTIONED ASNOT
|Arb.Comm/89/2026 IRANI(P), ISINGLE PAGE ISMENTIONED
RECIEVED THROUGHAS SINGLE
IMAIL IPAGE IS|
RECIEVED
THROUGH
IMAIL

[Execution (Comm.)/161/2026(28-07-2026 IM/S BENIWAL BUILDERS VsSHOBHIT INOT MENTIONED ASNOT
IDevender Kumar IVYAS(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHAS  SINGLE
IMAIL IPAGE IS|
IRECIEVED
THROUGH
MAIL
CS (COMM.)/481/2026 28-07-2026 INEETU GUPTA Vs KEHAR SINGH [SHOBHIT INOT MENTIONED ASNOT
IVYAS(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHAS  SINGLE
MAIL IPAGE IS
IRECIEVED
THROUGH

IMAIL




S.NO COURT

DISTRICT COURT ROOM

CASE NUMBER

OMP D)

DATE OFPETITIONER NAME CATE ADVOCATE ADVOCATE EMAILID DATE OF E-
REGISTRATION RESPONDENT NAME MOBILE FILING
NUMBER

28-07-2026 TOYOTA FINANCIAL SERVICESSHOBHIT

INOT MENTIONED ASNOT

(COMM.)/1556/2026 INDIA LTD Vs SUSHMITA DEB IVYAS(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHAS SINGLE
IMAIL IPAGE IS
RECIEVED
THROUGH
MAIL
IOMP (I) (COMM.)/1557/2026/28-07-2026 [TOYOTA FINANCIAL SERVICESSHOBHIT INOT MENTIONED ASNOT
INDIA LTD Vs SANTOSH KUMAR |[VYAS(P), ISINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE
MAIL IPAGE IS
RECIEVED
THROUGH
IMAIL
OMP (D28-07-2026 [TOYOTA FINANCIAL SERVICESSHOBHIT INOT MENTIONED ASNOT
(COMM.)/1558/2026 INDIA LTD Vs RAVINDRA KUMARVYAS(P), ISINGLE PAGE ISMENTIONED
[TIWARI RECIEVED THROUGHAS SINGLE
MAIL IPAGE IS
RECIEVED
THROUGH
MAIL
OMP (D28-07-2026 IM/s Dost Fincap Pvt Ltd VsMOHINI INOT MENTIONED ASNOT
(COMM.)/1559/2026 INARESH KUMAR JAIN(P), ISINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE
MAIL IPAGE IS
RECIEVED
THROUGH
IMAIL
IOMP (COMM.)/29/2026 20-07-2026 INKG Infrastructure Ltd Vs HDBDINESH INOT MENTIONED ASNOT
[Financial Services Ltd JAIN(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE
IMAIL IPAGE IS
RECIEVED
THROUGH
MAIL
IOMP (COMM.)/30/2026 20-07-2026 INKG Infrastructure Ltd Vs HDBJITENDER INOT MENTIONED ASNOT
[Financial Services Ltd ISHARMA(P), ISINGLE PAGE ISMENTIONED
RECIEVED THROUGHAS SINGLE
IMAIL IPAGE IS|
RECIEVED
THROUGH
IMAIL
IOMP (COMM.)/31/2026 20-07-2026 INKG Infrastructure Ltd Vs HDB[POONAM INOT MENTIONED ASNOT
[Financial Services Ltd [RANI(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE
IMAIL IPAGE IS
RECIEVED
THROUGH
IMAIL
IOMP (COMM.)/32/2026 29-07-2026 INKG Infrastructure Ltd Vs HDBSSHOBHIT INOT MENTIONED ASNOT
[Financial Services Ltd IVYAS(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHAS SINGLE
IMAIL IPAGE IS
RECIEVED
THROUGH

IMAIL




S.NO COURT DISTRICT COURT ROOM CASE NUMBER DATE OFPETITIONER NAME . ADVOCATE ADVOCATE EMAILID DATE OF E-
REGISTRATION RESPONDENT NAME MOBILE FILING

NUMBER

[Execution 29-07-2026 IKRC Impex Vs ARUNA ISHOBHIT INOT MENTIONED ASNOT
(Comm.)/164/2026 IVYAS(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHAS SINGLE
IMAIL IPAGE IS
RECIEVED
THROUGH
MAIL
ICS (COMM.)/488/2026 20-07-2026 IBANK OF MAHARASHTRA VsSHOBHIT INOT MENTIONED ASNOT
ISABIHA HASHIM IVYAS(P), ISINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE
MAIL IPAGE IS
RECIEVED
THROUGH
IMAIL
CS (COMM.)/489/2026 29-07-2026 BANK OF MAHARASHTRA VsSHOBHIT INOT MENTIONED ASNOT
IMAMTA IVYAS(P), ISINGLE PAGE ISMENTIONED
RECIEVED THROUGHAS SINGLE
MAIL IPAGE IS
RECIEVED
THROUGH
MAIL
OMP (D29-07-2026 IKOTAK MAHINDRA BANK LTD VsSHOBHIT INOT MENTIONED ASNOT
(COMM.)/1563/2026 IM N CONSTRUCTIONS IVYAS(P), ISINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE
MAIL IPAGE IS
RECIEVED
THROUGH
IMAIL
OMP (Di29-07-2026 IKOTAK MAHINDRA BANK LTD VsMOHINI INOT MENTIONED ASNOT
(COMM.)/1564/2026 IRITURAJ UAIN(P), ISINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE
IMAIL IPAGE IS
RECIEVED
THROUGH
MAIL
OMP (Di29-07-2026 Silver Finance And Leasing Ltd VsDINESH INOT MENTIONED ASNOT
(COMM.)/1565/2026 JODHAN SINGH JAIN(P), ISINGLE PAGE ISMENTIONED
RECIEVED THROUGHAS SINGLE
IMAIL IPAGE IS|
RECIEVED
THROUGH
IMAIL
OMP (Di29-07-2026 [Kotak Mahindra Bank Ltd VSJITENDER INOT MENTIONED ASNOT
(COMM.)/1566/2026 SATENDRA SINGH ISHARMA(P), ISINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE
IMAIL IPAGE IS
RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM.)/1573/2026/30-07-2026 [TOYOTA FINANCIAL SERVICESRAJESH INOT MENTIONED ASNOT
INDIA LIMITED Vs ROHANPANGRA(P), SINGLE PAGE ISMENTIONED
[TRAVELS RECIEVED THROUGHAS SINGLE
IMAIL IPAGE IS
RECIEVED
THROUGH
IMAIL




S.NO COURT DISTRICT COURT ROOM CASE NUMBER DATE OFPETITIONER NAME . ADVOCATE ADVOCATE EMAILID DATE OF E-
REGISTRATION RESPONDENT NAME MOBILE FILING

NUMBER

OMP (1)30-07-2026 TOYOTA FINANCIAL SERVICESRAJESH INOT MENTIONED ASNOT
(COMM.)/1574/2026 INDIA LIMITED Vs GAJANANJANGRA(P), SINGLE PAGE ISMENTIONED
IBALAJI KANGULE RECIEVED THROUGHAS SINGLE
IMAIL IPAGE IS
RECIEVED
THROUGH
MAIL
Ex.Comm - Award byj31-07-2026 IHDB FINANCIAL SERVICESRAJESH INOT MENTIONED ASNOT
|Arb.Comm/92/2026 ILIMITED Vs SUBHASH YADAVJANGRA(P), SINGLE PAGE ISMENTIONED
IAND ANR RECIEVED THROUGHIAS SINGLE
MAIL IPAGE IS
RECIEVED
THROUGH
IMAIL
[Execution 31-07-2026 INIKHIL JAIN Vs DEEPAK GARG  |[RAJESH INOT MENTIONED ASNOT
(Comm.)/166/2026 UANGRA(P), ISINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE
MAIL IPAGE IS
RECIEVED
THROUGH
MAIL
[Execution (Comm.)/167/2026(31-07-2026 ISANJEEV TANEJA Alias NIKKO VSAMIT INOT MENTIONED ASNOT
[TAHIR IKUMAR(P), ISINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE
MAIL IPAGE IS
RECIEVED
THROUGH
IMAIL
CS (COMM.)/492/2026 31-07-2026 IM/S SHITTLA PAPER GLOBAL PVT{Shravan INOT MENTIONED ASNOT
ILTD Vs M/S HIMALAYAN[Bansal(P), ISINGLE PAGE ISMENTIONED
IENTERPRISES RECIEVED THROUGHIAS SINGLE
IMAIL IPAGE IS|
RECIEVED
THROUGH
MAIL
IMISC DJ/1210/2026 131-07-2026 IKRISHNA NAND GUPTA VsArun Kumar INOT MENTIONED ASNOT
IMINTUDAS KAMESHWAR GUPTA [Sharma(P), ISINGLE PAGE ISMENTIONED
RECIEVED THROUGHAS SINGLE
IMAIL IPAGE IS|
RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM.)/1577/2026(31-07-2026 AV Prakritii International P LtdlAjit Singh(P), INOT MENTIONED ASNOT
[Through its Authorized SINGLE PAGE ISMENTIONED
Representative Vs TCI Freight RECIEVED THROUGHAS  SINGLE|
IMAIL IPAGE IS|
RECIEVED
THROUGH
IMAIL
OMP (D31-07-2026 [TOYOTA FINANCIAL SERVICES|Yashvant INOT MENTIONED ASNOT
(COMM.)/1578/2026 INDIA LIMITED Vs ZORESingh(P), SINGLE PAGE ISMENTIONED
IENTERPRISES RECIEVED THROUGHAS SINGLE
IMAIL IPAGE IS
RECIEVED
THROUGH
IMAIL




S.NO COURT DISTRICT COURT ROOM CASE NUMBER DATE OFPETITIONER NAME ADVOCATE ADVOCATE EMAILID DATE OF E-
REGISTRATION RESPONDENT NAME MOBILE FILING

NUMBER

OMP (Di31-07-2026 TOYOTA FINANCIAL SERVICESSanjeev(P), INOT MENTIONED ASNOT
(COMM.)/1579/2026 INDIA LIMITED Vs TAHIR| SINGLE PAGE ISMENTIONED
ISHABBIR SHAIKH RECIEVED THROUGHAS SINGLE
IMAIL IPAGE IS
RECIEVED
THROUGH
MAIL
OMP (DB1-07-2026 [TOYOTA FINANCIAL SERVICESRAJESH INOT MENTIONED ASNOT
(COMM.)/1580/2026 INDIA LIMITED Vs SANTOSHYJANGRA(P), ISINGLE PAGE ISMENTIONED
IHANUMANT TAMBE RECIEVED THROUGHIAS SINGLE
MAIL IPAGE IS
RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM.)/1581/2026(31-07-2026 [TOYOTA FINANCIAL SERVICESRAJESH INOT MENTIONED ASNOT
INDIA LIMITED Vs TOSIF KHAN [JANGRA(P), ISINGLE PAGE ISMENTIONED
RECIEVED THROUGHAS SINGLE
MAIL IPAGE IS
RECIEVED
THROUGH
MAIL
OMP (DB31-07-2026 [TOYOTA FINANCIAL SERVICESRAJESH INOT MENTIONED ASNOT
(COMM.)/1582/2026 IINDIA LIMITED Vs VIJAYJANGRA(P), ISINGLE PAGE ISMENTIONED
ICHOUHAN RECIEVED THROUGHIAS SINGLE
MAIL IPAGE IS
RECIEVED
THROUGH
IMAIL
6 ISH. SHAILENDERNORTH 1303 Civil Contempt Petition27-07-2026 SUDHIR SOLVENT PVT LTD Vs INOT INOT MENTIONED ASNOT
IMALIK, DISTRICT| Civ/19/2026 IVLCC PERSONAL CARE PVT LTD IMENTIONED ASSINGLE PAGE ISMENTIONED
WUDGE(COMMERCI SINGLE PAGE ISRECIEVED THROUGHAS SINGLE
JAL. COURT) RECIEVED IMAIL IPAGE IS
[THROUGH MAIL RECIEVED
THROUGH
MAIL
CS (COMM)/405/2026 01-07-2026 IMADAN LAL GOYAL Vs NITESH[PRATYUSH INOT INOT MENTIONED ASNOT
IGOEL ICHIRANTAN(P)MENTIONED ASSINGLE PAGE ISMENTIONED
A SINGLE PAGE ISRECIEVED THROUGHAS SINGLE
RECIEVED IMAIL IPAGE IS|
THROUGH MAIL RECIEVED
THROUGH
IMAIL
ICS (COMM)/408/2026 01-07-2026 BANK OF BARODA Vs ManojGeetanjali INOT INOT MENTIONED ASNOT
[Kumar ISharma(P), IMENTIONED ASSINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED THROUGHAS SINGLE
RECIEVED IMAIL IPAGE IS
[THROUGH MAIL RECIEVED
THROUGH
IMAIL
ICS (COMM)/406/2026 01-07-2026 Bank of Baroda Vs Savita Devi Geetanjali INOT INOT MENTIONED ASNOT
ISharma(P), IMENTIONED ASSINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED THROUGHAS SINGLE
RECIEVED IMAIL IPAGE IS
[THROUGH MAIL RECIEVED
THROUGH
IMAIL




S.NO COURT

DISTRICT COURT ROOM

CASE NUMBER

DATE
REGISTRATION

OFPETITIONER NAME

RESPONDENT NAME
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ADVOCATE
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ADVOCATE EMAILID DATE OF E-
FILING

CS (COMM)/407/2026 01-07-2026 Yindal Packaging Industries Vs MelaCHANDER INOT INOT MENTIONED ASNOT
Ram Jaggi and Sons IMUKESH IMENTIONED ASSINGLE PAGE  ISMENTIONED
ISANGWAN(P), SINGLE PAGE ISRECIEVED THROUGHAS  SINGLE
IRECIEVED IMAIL IPAGE IS
[THROUGH MAIL RECIEVED
THROUGH
IMAIL
ExComm - Award by01-07-2026 IKOTAK MAHINDRA BANKIAbhishek INOT INOT MENTIONED ASNOT
|ArbComm/72/2026 ILIMITED Vs INDERPAL Kaushik(P), IMENTIONED ASSINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED THROUGHAS  SINGLE
RECIEVED IMAIL IPAGE IS
[THROUGH MAIL RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/1194/2026 |02-07-2026 IAXIS BANK LTD Vs JAGDEESHAMIT INOT INOT MENTIONED ASNOT

IPRASAD GUPTA IKUMAR(P), IMENTIONED ASSINGLE PAGE  ISMENTIONED
SINGLE PAGE ISRECIEVED THROUGHAS  SINGLE
RECIEVED IMAIL IPAGE IS|
THROUGH MAIL RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/1196/2026 [02-07-2026 SHRIRAM FINANCE LTD VSANURAG INOT INOT MENTIONED ASNOT

ISUBASH CHAND IMISHRA(P), IMENTIONED ASSINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED THROUGHAS SINGLE
RECIEVED MAIL IPAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/1195/2026 |02-07-2026 Shriram Finance Ltd Vs RIJWANANURAG INOT INOT MENTIONED ASNOT

IALI IMISHRA(P), IMENTIONED ASSINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED THROUGHAS SINGLE
RECIEVED IMAIL IPAGE IS
[THROUGH MAIL RECIEVED
THROUGH
MAIL
IOMP (I) (COMM)/1197/2026 |02-07-2026 Bindiya Capital Ltd Vs CHANGRA[Banke BihariNOT INOT MENTIONED ASNOT

[TRANSPORT SERVICE THROUGH]|Sharma(P), IMENTIONED ASSINGLE PAGE ISMENTIONED
IITS PARTNER ASHWANI KUMAR SINGLE PAGE ISRECIEVED THROUGHAS SINGLE
RECIEVED IMAIL IPAGE IS|
THROUGH MAIL RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/1214/2026 |03-07-2026 ICNH Industrial Capital India Pvt LtdRAJESH INOT INOT MENTIONED ASNOT

IVs NIRMAL NAGAR 93504

JANGRA(P),

IMENTIONED AS
ISINGLE PAGE IS
RECIEVED

[THROUGH MAIL

Vs RAJESH KUMAR 93457 JANGRA(P), MENTIONED ASSINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED THROUGHAS  SINGLE
RECIEVED IMAIL IPAGE IS
[THROUGH MAIL IRECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/1215/2026 [03-07-2026 ICNH Industrial Capital India Pvt LtdRAJESH INOT INOT MENTIONED ASNOT

SINGLE PAGE  ISMENTIONED

RECIEVED THROUGHAS  SINGLE

IMAIL IPAGE IS
IRECIEVED
THROUGH

IMAIL




S.NO COURT

DISTRICT COURT ROOM CASE NUMBER

DATE

REGISTRATION

OFPETITIONER

NAME
RESPONDENT NAME
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ADVOCATE
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FILING

IMENTIONED AS

IOMP (I) (COMM)/1216/2026 [03-07-2026 ICNH Industrial Capital India Pvt LtdRAJESH INOT INOT MENTIONED ASNOT
Vs RAMNARESH MEENA 96760  JANGRA(P), MENTIONED ASSINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED THROUGHAS  SINGLE
IRECIEVED IMAIL IPAGE IS
[THROUGH MAIL IRECIEVED
THROUGH
IMAIL
CS (COMM)/427/2026 03-07-2026 JAI HANUMAN TRADERS[Pooja Vohra(P), NOT INOT MENTIONED ASNOT
INDUSTRIES PRIVATE LIMITED| IMENTIONED ASSINGLE PAGE  ISMENTIONED
Vs PHONEX KANJHAWAL ALL SINGLE PAGE ISRECIEVED THROUGHAS  SINGLE
IMOBILES AND ELECTRONICS IRECIEVED IMAIL IPAGE IS|
[THROUGH MAIL IRECIEVED
THROUGH
IMAIL
CS (COMM)/428/2026 03-07-2026 ISHIVALIK EXIM PVT LTD Vs Laljit |Ankit Kumar(P),NOT INOT MENTIONED ASNOT

SINGLE PAGE  ISMENTIONED

SINGLE PAGE ISRECIEVED THROUGHAS SINGLE
RECIEVED IMAIL IPAGE IS
MTHROUGH MAIL RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/1229/2026|04-07-2026 IM/s Dost Fincap Pvt Ltd Vs MR[Banke BihariNOT INOT MENTIONED ASNOT

IFAIJAN URF SALMAN [Sharma(P), IMENTIONED ASSINGLE PAGE  ISMENTIONED
SINGLE PAGE ISRECIEVED THROUGHAS  SINGLE
RECIEVED IMAIL IPAGE IS|
THROUGH MAIL IRECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/1232/2026|04-07-2026 [TOYOTA FINANCIAL SERVICESRAJESH INOT INOT MENTIONED ASNOT

[INDIA LTD Vs THAKOR JAVANJI PJANGRA(P), IMENTIONED ASSINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED THROUGHAS SINGLE
RECIEVED IMAIL IPAGE IS
[THROUGH MAIL RECIEVED
THROUGH
MAIL
IOMP (I) (COMM)/1231/2026 |04-07-2026 [TOYOTA FINANCIAL SERVICESRAJESH INOT INOT MENTIONED ASNOT

[EXPORTER Vs Prabhu Rice Millers

Bhatia(P),

IMENTIONED AS
ISINGLE PAGE IS
RECIEVED

[THROUGH MAIL

[INDIA LTD Vs RK CAB SERVICES (JANGRA(P), MENTIONED ASSINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED THROUGHAS  SINGLE
RECIEVED IMAIL IPAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/1230/2026|04-07-2026 [TOYOTA FINANCIAL SERVICESRAJESH INOT INOT MENTIONED ASNOT
INDIA LTD Vs RAVIRAJ MPJANGRA(P), |MENTIONED ASSINGLE PAGE ISMENTIONED
IKHACHAR SINGLE PAGE ISRECIEVED THROUGHAS  SINGLE
RECIEVED IMAIL IPAGE IS|
THROUGH MAIL IRECIEVED
THROUGH
MAIL
CS (COMM)/431/2026 04-07-2026 IGREEN INDIA RICE MILLERS AND{Abhinav INOT INOT MENTIONED ASNOT

SINGLE PAGE  ISMENTIONED

RECIEVED THROUGHAS  SINGLE

IMAIL IPAGE IS
IRECIEVED
THROUGH

IMAIL




S.NO COURT

DISTRICT COURT ROOM

CASE NUMBER

OMP (I) (COMM)/1261/2026

DATE

REGISTRATION

06-07-2026

OFPETITIONER NAME

RESPONDENT NAME

[TOYOTA FINANCE SERVICE INDIA|

[RAJESH

ADVOCATE
MOBILE
NUMBER

INOT

ADVOCATE EMAILID DATE OF E-
FILING

INOT MENTIONED ASNOT

ILTD Vs JITENDRA K DANGRA(P), MENTIONED ASSINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED THROUGHAS  SINGLE
IRECIEVED IMAIL IPAGE IS
[THROUGH MAIL IRECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/1262/2026 [06-07-2026 TOYOTA FINANCIAL SERVICESRAJESH INOT INOT MENTIONED ASNOT

INDIA LTD Vs RAMAVAT HARDIK

JANGRA(P),

IMENTIONED AS
ISINGLE PAGE IS

SINGLE PAGE  ISMENTIONED
RECIEVED THROUGHAS  SINGLE

IRECIEVED IMAIL IPAGE IS|
[THROUGH MAIL IRECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/1260/202606-07-2026 TOYOTA FINANCIAL SERVICESRAJESH INOT INOT MENTIONED ASNOT

INDIA LTD Vs VINAY SINGH|
JADHAV

UANGRA(P),

IMENTIONED AS
ISINGLE PAGE IS

SINGLE PAGE  ISMENTIONED
RECIEVED THROUGHAS  SINGLE|

RECIEVED IMAIL IPAGE IS|
THROUGH MAIL RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/1263/2026 [06-07-2026 TOYOTA FINANCIAL SERVICESRAJESH INOT INOT MENTIONED ASNOT

IINDIA LTD Vs RK CAB SERVICES

JANGRA(P),

IMENTIONED AS
ISINGLE PAGE IS

SINGLE PAGE  ISMENTIONED
RECIEVED THROUGHAS  SINGLE

RECIEVED IMAIL IPAGE IS|
THROUGH MAIL IRECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/1264/2026|06-07-2026 [TOYOTA FINANCE SERVICE INDIARAJESH INOT INOT MENTIONED ASNOT

LTD Vs ALPESH JASMATBHA]
IKHUNT

UANGRA(P),

IMENTIONED AS|
SINGLE PAGE IS

SINGLE PAGE  ISMENTIONED
RECIEVED THROUGHAS  SINGLE

RECIEVED IMAIL IPAGE IS
THROUGH MAIL IRECIEVED
THROUGH
IMAIL
CS (COMM)/433/2026 06-07-2026 RAM PARKASH Vs SUBHASH[VARSHANT INOT INOT MENTIONED ASNOT
(CHANDER I[YADAV(P), IMENTIONED ASSINGLE PAGE  ISMENTIONED
SINGLE PAGE ISRECIEVED THROUGHAS  SINGLE
RECIEVED IMAIL IPAGE IS
THROUGH MAIL IRECIEVED
THROUGH
IMAIL
CS (COMM)/432/2026 06-07-2026 IMOHAMMED JAVED Vs SANDEEP SUMIT INOT INOT MENTIONED ASNOT
IGARG(P), IMENTIONED ASSINGLE PAGE  ISMENTIONED
SINGLE PAGE ISRECIEVED THROUGHAS  SINGLE
RECIEVED IMAIL IPAGE IS
[THROUGH MAIL IRECIEVED
THROUGH
IMAIL
[ExComm - Award byo7-07-2026 IKOTAK MAHINDRA PRIME LTD Vs[Ritu Rana(P), [NOT INOT MENTIONED ASNOT
ArbComm/77/2026 SUMAN CHANDERHAS AND ANR IMENTIONED ASSINGLE PAGE  ISMENTIONED

ISINGLE PAGE IS
RECIEVED
[THROUGH MAIL

RECIEVED THROUGHAS  SINGLE
IMAIL IPAGE IS
IRECIEVED
THROUGH
IMAIL
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DISTRICT COURT ROOM
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REGISTRATION

OFPETITIONER

NAME
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FILING

[Execution (Comm)/139/2026 |07-07-2026 ICANARA BANK Vs NEERAJ PROP{Sanjeev INOT INOT MENTIONED ASNOT
IBALAJI TRADERS IChopra(P), IMENTIONED ASSINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED THROUGHAS SINGLE
IRECIEVED IMAIL IPAGE IS
[THROUGH MAIL RECIEVED
THROUGH
MAIL
CS (COMM)/434/2026 07-07-2026 State Bank of India Vs Bhawani DeviAkanksha INOT INOT MENTIONED ASNOT
prop of AK Traders Ahuja(P), IMENTIONED ASSINGLE PAGE  ISMENTIONED
SINGLE PAGE ISRECIEVED THROUGHAS SINGLE
IRECIEVED MAIL IPAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
CS (COMM)/429/2026 08-07-2026 Neeraj Bansal Vs ChandanRAVINDER INOT INOT MENTIONED ASNOT
Pagmohan Dhowan IKUMAR IMENTIONED ASSINGLE PAGE ISMENTIONED
IPANDEY(P), SINGLE PAGE ISRECIEVED THROUGHAS SINGLE
RECIEVED MAIL IPAGE IS
[THROUGH MAIL RECIEVED
THROUGH
MAIL
[Execution (Comm)/137/2026 |08-07-2026 IRAJ KUMAR GUPTA Vs PUNEET[Tusharr INOT INOT MENTIONED ASNOT
IBANTHIA Mawkin(P), IMENTIONED ASSINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED THROUGHAS SINGLE
RECIEVED MAIL IPAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
CS (COMM)/430/2026 08-07-2026 IANKUSH GOYAL Vs AMIT KUMAR[Rakesh INOT INOT MENTIONED ASNOT
SINGH [Kumar(P), IMENTIONED ASSINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED THROUGHAS SINGLE
RECIEVED IMAIL IPAGE IS|
[THROUGH MAIL RECIEVED
THROUGH
MAIL
[Execution (Comm)/142/2026 |09-07-2026 JAASHI HOUSEWARE INDIA PVIMilind Garg(P), NOT INOT MENTIONED ASNOT

LTD Vs S AND S MARKETING|

IMENTIONED AS

SINGLE PAGE IS

MENTIONED

ICORPORATION SINGLE PAGE ISRECIEVED THROUGHAS SINGLE
RECIEVED IMAIL IPAGE IS|
THROUGH MAIL RECIEVED
THROUGH
IMAIL
CS (COMM)/444/2026 09-07-2026 IM/S  TOPSUN  LEAROVATIVERidhima INOT INOT MENTIONED ASNOT
ISOLUTIONS PVTL TD Vssharma(P), IMENTIONED ASSINGLE PAGE ISMENTIONED
IDIVYAKOSH SINGLE PAGE ISRECIEVED THROUGHAS SINGLE
RECIEVED IMAIL IPAGE IS
[THROUGH MAIL RECIEVED
THROUGH
IMAIL
ICS (COMM)/445/2026 09-07-2026 Divya Kapoor Vs Bhavna Devesh|Dikshant INOT INOT MENTIONED ASNOT

Vyas

Bhardwaj(P),

IMENTIONED AS
ISINGLE PAGE IS
RECIEVED

[THROUGH MAIL

SINGLE PAGE IS

IMAIL

IPAGE

IMAIL

IMENTIONED
IRECIEVED THROUGHAS

SINGLE
IS

IRECIEVED
THROUGH




S.NO COURT DISTRICT COURT ROOM CASE NUMBER DATE OFPETITIONER NAME . ADVOCATE ADVOCATE EMAILID DATE OF E-
REGISTRATION RESPONDENT NAME MOBILE FILING

NUMBER

CS (COMM)/436/2026 07-07-2026 INAVEEN GOYAL Vs SAI RAM[Rakesh INOT INOT MENTIONED ASNOT
INDUSTRIES Kumar(P), IMENTIONED ASSINGLE PAGE  ISMENTIONED
SINGLE PAGE ISRECIEVED THROUGHAS  SINGLE
[RECIEVED IMAIL PAGE 1S
THROUGH MAIL RECIEVED
THROUGH
MAIL
IOMP (I) (COMM)/1224/2026|03-07-2026 PIRAMAL FINANCE LIMITED VsRAJESH INOT INOT MENTIONED ASNOT
ISONIYA LILA SINGH 339258 UANGRA(P), IMENTIONED ASSINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED THROUGHAS  SINGLE
[RECIEVED MAIL [PAGE 1S
[THROUGH MAIL RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/1225/2026 [03-07-2026 IPIRAMAL FINANCE LIMITED VSRAJESH INOT INOT MENTIONED ASNOT
IAZAZ KHAN 317352 DANGRA(P), MENTIONED ASSINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED THROUGHAS SINGLE
RECIEVED MAIL IPAGE 1S
MTHROUGH MAIL RECIEVED
THROUGH
MAIL
IOMP (I) (COMM)/1221/2026 [03-07-2026 IPIRAMAL FINANCE LIMITED VSRAJESH INOT INOT MENTIONED ASNOT
ISAFNA NIYAS 381697 DANGRA(P), MENTIONED ASSINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED THROUGHAS  SINGLE
RECIEVED IMAIL IPAGE IS
MTHROUGH MAIL RECIEVED
THROUGH
MAIL
IOMP (I) (COMM)/1222/2026 [03-07-2026 IPIRAMAL FINANCE LIMITED VSRAJESH INOT INOT MENTIONED ASNOT
[MAMTA RAM JI LAL 382945 DANGRA(P), MENTIONED ASSINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED THROUGHAS  SINGLE
RECIEVED IMAIL IPAGE IS|
THROUGH MAIL RECIEVED
THROUGH
MAIL
IOMP (I) (COMM)/1226/2026|03-07-2026 PIRAMAL FINANCE LIMITED VsRAJESH INOT INOT MENTIONED ASNOT
ISYED FIROZ ABBAS 220576 DANGRA(P), MENTIONED ASSINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED THROUGHAS  SINGLE
RECIEVED IMAIL IPAGE IS
THROUGH MAIL RECIEVED
THROUGH
MAIL
IOMP (I) (COMM)/1228/2026/03-07-2026 Shriram Finance Ltd Vs YASHANURAG INOT INOT MENTIONED ASNOT
BHARDWAJ IMISHRA(P), MENTIONED ASSINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED THROUGHAS  SINGLE
RECIEVED IMAIL IPAGE IS|
THROUGH MAIL IRECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/1227/2026 [03-07-2026 Shriram Finance Ltd Vs Sunny Singh ANURAG INOT INOT MENTIONED ASNOT
IMISHRA(P), IMENTIONED ASSINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED THROUGHAS  SINGLE
RECIEVED IMAIL IPAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL




S.NO COURT

DISTRICT COURT ROOM

CASE NUMBER

IOMP (I) (COMM)/1223/2026

DATE

REGISTRATION

03-07-2026

OFPETITIONER NAME

RESPONDENT NAME

Shriram Finance Ltd Vs Sunil Bastta

IANURAG

ADVOCATE
MOBILE
NUMBER

INOT

ADVOCATE EMAILID DATE OF E-
FILING

INOT MENTIONED ASNOT

IMISHRA(P), MENTIONED ASSINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED THROUGHAS  SINGLE
IRECIEVED IMAIL IPAGE IS
[THROUGH MAIL IRECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/1218/2026 [03-07-2026 IKOTAK MAHINDRA BANK VsPARV INOT INOT MENTIONED ASNOT

IMANOJ KUMAR 773 IMAHAJAN(P), MENTIONED ASSINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED THROUGHAS  SINGLE
IRECIEVED IMAIL IPAGE IS|
[THROUGH MAIL IRECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/1217/2026 [03-07-2026 IKOTAK MAHINDRA PRIME LTD VSMAYANK INOT INOT MENTIONED ASNOT

WASPAL SINGH GANDHI IMAHAJAN(P), MENTIONED ASSINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED THROUGHAS SINGLE
RECIEVED MAIL IPAGE IS
[THROUGH MAIL RECIEVED
THROUGH
MAIL
IOMP (I) (COMM)/1219/2026 |03-07-2026 IKOTAK MAHINDRA BANK LTD Vs[PARV INOT INOT MENTIONED ASNOT
JAIBIR RANA IMAHAJAN(P), MENTIONED ASSINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED THROUGHAS SINGLE
RECIEVED MAIL IPAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/1220/2026/03-07-2026 IKOTAK MAHINDRA BANK VsPARV INOT INOT MENTIONED ASNOT
IVIJAY KUMAR IMAHAJAN(P), MENTIONED ASSINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED THROUGHAS SINGLE
RECIEVED IMAIL IPAGE IS
[THROUGH MAIL RECIEVED
THROUGH
MAIL
ICS (COMM)/435/2026 04-07-2026 IMAISCAR ENGINEERS Vs FUTURE[Sarthak INOT INOT MENTIONED ASNOT
IPACK AND ENGINEERS IGupta(P), IMENTIONED ASSINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED THROUGHAS SINGLE
RECIEVED IMAIL IPAGE IS|
THROUGH MAIL RECIEVED
THROUGH
IMAIL
IOMP (COMM)/27/2026 04-07-2026 [TIRANGA AGRO PVT LTD VgPriyanka INOT INOT MENTIONED ASNOT
IGREENOX OIL PVT LTD Sethia(P), IMENTIONED ASSINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED THROUGHAS SINGLE
RECIEVED IMAIL IPAGE IS
[THROUGH MAIL RECIEVED
THROUGH
IMAIL
OMP (MISC)04-07-2026 ISWASTIK CHEMICALS VsJAGRITI INOT INOT MENTIONED ASNOT
(COMM)/2/2026 IASHWATH QUIPPOYAIN(P), IMENTIONED ASSINGLE PAGE ISMENTIONED
INFRAPROJECTS PVT LTD SINGLE PAGE ISRECIEVED THROUGHAS SINGLE
RECIEVED IMAIL IPAGE IS
[THROUGH MAIL RECIEVED
THROUGH

IMAIL
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IOMP (I) (COMM)/1272/2026 |06-07-2026 Shriram Finance Ltd Vs AMAN[Sunny Arora(P), NOT INOT MENTIONED ASNOT
ROHELLA IMENTIONED ASSINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED THROUGHAS  SINGLE
[RECIEVED MAIL IPAGE IS
THROUGH MAIL IRECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/1271/2026 [06-07-2026 Shriram Finance Ltd Vs GEETASunny Arora(P), NOT INOT MENTIONED ASNOT
IDUBEY IMENTIONED ASSINGLE PAGE ISMENTIONED
ISINGLE PAGE ISRECIEVED THROUGHAS  SINGLE
RECIEVED IMAIL IPAGE IS
THROUGH MAIL RECIEVED
THROUGH
MAIL
IOMP (I) (COMM)/1270/2026|06-07-2026 Shriram Finance Ltd Vs SHAKIB{Sunny Arora(P), NOT INOT MENTIONED ASNOT
IMALIK IMENTIONED ASSINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED THROUGHAS SINGLE
RECIEVED IMAIL IPAGE IS
MTHROUGH MAIL RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/1269/2026|06-07-2026 Shriram Finance Ltd Vs PARULSunny Arora(P), NOT INOT MENTIONED ASNOT
[UPADHYAY IMENTIONED ASSINGLE PAGE ISMENTIONED
ISINGLE PAGE ISRECIEVED THROUGHAS  SINGLE
RECIEVED IMAIL IPAGE IS
THROUGH MAIL RECIEVED
THROUGH
MAIL
IOMP (I) (COMM)/1268/2026/06-07-2026 Shriram Finance Ltd VsiSunny Arora(P), NOT INOT MENTIONED ASNOT
IPARMINDER KAUR IMENTIONED ASSINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED THROUGHAS  SINGLE
RECIEVED IMAIL IPAGE IS|
THROUGH MAIL RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/1267/2026 |06-07-2026 Shriram Finance Ltd Vs ABHAY[Sunny Arora(P), NOT INOT MENTIONED ASNOT
KUMAR IMENTIONED ASSINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED THROUGHAS  SINGLE
RECIEVED IMAIL IPAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/1266/2026 [06-07-2026 [TOYOTA FINANCE SERVICE INDIARAJESH INOT INOT MENTIONED ASNOT
ILTD Vs SANJAY MALVIYA UANGRA(P), MENTIONED ASSINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED THROUGHAS  SINGLE
RECIEVED IMAIL IPAGE IS|
THROUGH MAIL IRECIEVED
THROUGH
MAIL
IOMP (I) (COMM)/1259/2026 |06-07-2026 TOYOTA FINANCIAL SERVICESRAJESH INOT INOT MENTIONED ASNOT
INDIA LTD Vs VIKRANTJANGRA(P), IMENTIONED ASSINGLE PAGE ISMENTIONED
IMAHENDRA BHINGARE SINGLE PAGE ISRECIEVED THROUGHAS  SINGLE
RECIEVED MAIL IPAGE IS
THROUGH MAIL IRECIEVED
THROUGH
IMAIL




S.NO COURT DISTRICT COURT ROOM CASE NUMBER DATE OFPETITIONER NAME . ADVOCATE ADVOCATE EMAILID DATE OF E-
REGISTRATION RESPONDENT NAME MOBILE FILING

NUMBER

IOMP (I) (COMM)/1258/2026 [06-07-2026 [TOYOTA FINANCIAL SERVICESRAJESH INOT INOT MENTIONED ASNOT

INDIA LTD Vs PATHANJANGRA(P), |[MENTIONED ASSINGLE PAGE ISMENTIONED
JAKIRKHAN SINGLE PAGE ISRECIEVED THROUGHAS  SINGLE
IRECIEVED IMAIL IPAGE IS
[THROUGH MAIL IRECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/1265/2026 [06-07-2026 [TOYOTA FINANCE SERVICE INDIARRAJESH INOT INOT MENTIONED ASNOT
LTD Vs ABHIJEET RAOSAHEBJANGRA(P), |MENTIONED ASSINGLE PAGE ISMENTIONED
IMANWARE SINGLE PAGE ISRECIEVED THROUGHAS  SINGLE
IRECIEVED IMAIL IPAGE IS|
[THROUGH MAIL IRECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/1257/2026 [06-07-2026 TOYOTA FINANCIAL SERVICESRAJESH INOT INOT MENTIONED ASNOT
INDIA LTD Vs SHAJAHA BEGUM SJANGRA(P), = [MENTIONED ASSINGLE PAGE ISMENTIONED
SHATKH SINGLE PAGE ISRECIEVED THROUGHAS  SINGLE
RECIEVED IMAIL IPAGE IS|
THROUGH MAIL RECIEVED
THROUGH
IMAIL
CS (COMM)/440/2026 06-07-2026 IM/S PRIME TRADERS Vs M/SMUGDHA INOT INOT MENTIONED ASNOT
IARPITHA TRADERS IGARG(P), IMENTIONED ASSINGLE PAGE  ISMENTIONED
SINGLE PAGE ISRECIEVED THROUGHAS  SINGLE
RECIEVED IMAIL IPAGE IS|
THROUGH MAIL IRECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/1287/2026|07-07-2026 [TOYOTA FINANCIAL SERVICESRAJESH INOT INOT MENTIONED ASNOT

[INDIA LTD Vs ROHAN TRAVELS JANGRA(P), MENTIONED ASSINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED THROUGHAS  SINGLE

RECIEVED IMAIL IPAGE IS|
THROUGH MAIL RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/1288/2026(07-07-2026 [TOYOTA FINANCIAL SERVICESRAJESH INOT INOT MENTIONED ASNOT
INDIA LTD Vs NELLON FATIMOJANGRA(P), |MENTIONED ASSINGLE PAGE ISMENTIONED
FERNANDES SINGLE PAGE ISRECIEVED THROUGHAS  SINGLE
RECIEVED IMAIL IPAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/1289/2026/07-07-2026 IKOTAK MAHINDRA BANK VsPARV INOT INOT MENTIONED ASNOT
IPARVEEN IMAHAJAN(P), MENTIONED ASSINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED THROUGHAS  SINGLE
RECIEVED IMAIL IPAGE IS|
THROUGH MAIL IRECIEVED
THROUGH
MAIL
IOMP (I) (COMM)/1300/2026/08-07-2026 IDFC FIRST BANK LTD VSSANJEEV INOT INOT MENTIONED ASNOT
IPOONAM DEVI IPATHAK(P), IMENTIONED ASSINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED THROUGHAS  SINGLE
RECIEVED MAIL IPAGE IS
THROUGH MAIL IRECIEVED
THROUGH

IMAIL




S.NO COURT

DISTRICT COURT ROOM

CASE NUMBER

IOMP (I) (COMM)/1301/2026

DATE

REGISTRATION

08-07-2026

OFPETITIONER

NAME
RESPONDENT NAME

IDFC FIRST BANK LTD Vs PANKAJ|

ISANJEEV

ADVOCATE
MOBILE
NUMBER

INOT

ADVOCATE EMAILID DATE OF E-
FILING

INOT MENTIONED ASNOT

JAIN [PATHAK(P), MENTIONED ASSINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED THROUGHAS  SINGLE
IRECIEVED IMAIL IPAGE IS
[THROUGH MAIL IRECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/1302/2026(08-07-2026 IDFC FIRST BANK LTD VSSANJEEV INOT INOT MENTIONED ASNOT

IRAJNEESH KUMAR TIWARI PATHAK(P), |MENTIONED ASSINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED THROUGHAS  SINGLE
IRECIEVED IMAIL IPAGE IS|
[THROUGH MAIL IRECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/1303/2026(08-07-2026 IDFC FIRST BANK LTD VsSANJEEV INOT INOT MENTIONED ASNOT

RAMESH KUMAR [PATHAK(P), MENTIONED ASSINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED THROUGHAS  SINGLE
RECIEVED IMAIL IPAGE IS|
THROUGH MAIL RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/1304/2026(08-07-2026 IIDFC FIRST BANK LTD Vs SHIKHASANJEEV INOT INOT MENTIONED ASNOT

IGUPTA [PATHAK(P), @ MENTIONED ASSINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED THROUGHAS  SINGLE
RECIEVED IMAIL IPAGE IS|
THROUGH MAIL IRECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/1305/2026|08-07-2026 IDFC FIRST BANK LTD Vs SHIKHASANJEEV INOT INOT MENTIONED ASNOT

INAGPAL [PATHAK(P), MENTIONED ASSINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED THROUGHAS  SINGLE
RECIEVED IMAIL IPAGE IS
THROUGH MAIL IRECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/1306/2026|08-07-2026 IDFC FIRST BANK LTD VSSANJEEV INOT INOT MENTIONED ASNOT

ISHUBHAM JAIN [PATHAK(P), MENTIONED ASSINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED THROUGHAS  SINGLE
RECIEVED IMAIL IPAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/1309/2026/08-07-2026 IPIRAMAL FINANCE LIMITED VsRAJESH INOT INOT MENTIONED ASNOT

IRAJESH KUMAR 296696 JANGRA(P), MENTIONED ASSINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED THROUGHAS  SINGLE
RECIEVED IMAIL IPAGE IS
[THROUGH MAIL IRECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/1307/2026 [08-07-2026 IPIRAMAL FINANCE LIMITED VSRAJESH INOT INOT MENTIONED ASNOT

IDEEPAK SHHARMA

JANGRA(P),

IMENTIONED AS
ISINGLE PAGE IS
RECIEVED

[THROUGH MAIL

SINGLE PAGE  ISMENTIONED

RECIEVED THROUGHAS  SINGLE

IMAIL IPAGE IS
IRECIEVED
THROUGH

IMAIL




S.NO COURT

DISTRICT COURT ROOM

CASE NUMBER

DATE

REGISTRATION
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DATE OF E-
FILING

IOMP (I) (COMM)/1308/2026/08-07-2026 IPIRAMAL FINANCE LIMITED VsRAJESH INOT INOT MENTIONED ASNOT
RAMESH CHANDRA JANGRA(P), MENTIONED ASSINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED THROUGHAS  SINGLE
[RECIEVED MAIL IPAGE IS
THROUGH MAIL IRECIEVED
THROUGH
IMAIL
[Execution (Comm)/140/2026|08-07-2026 Raman Gandhi Vs RAJA UDYOGGirish Gaur(P), NOT INOT MENTIONED ASNOT

IPRIVATE LIMITED IMENTIONED ASSINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED THROUGHAS SINGLE
IRECIEVED MAIL IPAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
CS (COMM)/438/2026 08-07-2026 IAIYU BEAUTY PVT LTD Vs HARI[Sanjeev INOT INOT MENTIONED ASNOT
SINGH TRADING AS MUKESH[Singh(P), IMENTIONED ASSINGLE PAGE ISMENTIONED
IKUMAR AND COMPANY SINGLE PAGE ISRECIEVED THROUGHAS SINGLE
RECIEVED MAIL IPAGE IS
[THROUGH MAIL RECIEVED
THROUGH
MAIL
CS (COMM)/443/2026 08-07-2026 Rekha Jaiswal Vs MS Pashupati Nath|Yashvant INOT INOT MENTIONED ASNOT
Resorts Pvt Ltd alias Tivoli ISingh(P), IMENTIONED ASSINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED THROUGHAS SINGLE
RECIEVED MAIL IPAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
ICS (COMM)/441/2026 08-07-2026 Rajeev Behl Vs PRIMA GLOBALSARFARAZ  NOT INOT MENTIONED ASNOT
IFASHION PVTLTD IAHMAD(P), IMENTIONED ASSINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED THROUGHAS SINGLE
RECIEVED IMAIL IPAGE IS
[THROUGH MAIL RECIEVED
THROUGH
MAIL
ICS (COMM)/437/2026 08-07-2026 IPUNJAB NATIONAL BANK VsPARAS INOT INOT MENTIONED ASNOT
Yagmohan Rai IAGGARWAL(P),MENTIONED ASSINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED THROUGHAS SINGLE
RECIEVED IMAIL IPAGE IS|
THROUGH MAIL RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/1319/2026 |09-07-2026 [TOYOTA FINANCIAL SERVICESRAJESH INOT INOT MENTIONED ASNOT

INDIA LTD Vs DHIRAJ KANSANA PJANGRA(P), |[MENTIONED ASSINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED THROUGHAS  SINGLE
RECIEVED IMAIL IPAGE IS
[THROUGH MAIL IRECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/1315/2026 [09-07-2026 [TOYOTA FINANCIAL SERVICESRAJESH INOT INOT MENTIONED ASNOT
INDIA LTD Vs SOMNATHJANGRA(P), |MENTIONED ASSINGLE PAGE ISMENTIONED
INARAYAN KONDHALKAR SINGLE PAGE ISRECIEVED THROUGHAS  SINGLE
RECIEVED IMAIL IPAGE IS
[THROUGH MAIL IRECIEVED
THROUGH

IMAIL




S.NO COURT

DISTRICT COURT ROOM

CASE NUMBER

IOMP (I) (COMM)/1318/2026

DATE

REGISTRATION

09-07-2026

OFPETITIONER NAME

RESPONDENT NAME

[TOYOTA FINANCIAL SERVICES|

[RAJESH

ADVOCATE
MOBILE
NUMBER

INOT

ADVOCATE EMAILID DATE OF E-
FILING

INOT MENTIONED ASNOT

INDIA LTD Vs TAMIM EBRAHIMJANGRA(P), ~|MENTIONED ASSINGLE PAGE ISMENTIONED
IGADKARI SINGLE PAGE ISRECIEVED THROUGHAS  SINGLE
IRECIEVED IMAIL IPAGE IS
[THROUGH MAIL IRECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/1317/2026 [09-07-2026 TOYOTA FINANCIAL SERVICESRAJESH INOT INOT MENTIONED ASNOT

INDIA LTD Vs AKASHUJANGRA(P), MENTIONED ASSINGLE PAGE ISMENTIONED
ISAMPATRAO GHORPADE SINGLE PAGE ISRECIEVED THROUGHAS  SINGLE
IRECIEVED IMAIL IPAGE IS|
[THROUGH MAIL IRECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/1316/2026 [09-07-2026 TOYOTA FINANCIAL SERVICESRAJESH INOT INOT MENTIONED ASNOT

INDIA LTD Vs SATISH SUDHAKARJANGRA(P),

IMENTIONED AS

SINGLE PAGE  ISMENTIONED

RATHOD SINGLE PAGE ISRECIEVED THROUGHAS  SINGLE
RECIEVED IMAIL PAGE 1S
THROUGH MAIL RECIEVED
THROUGH
IMAIL
ExComm - Award by09-07-2026 SUNDARAM FINANCE LTID VsAbhishek NOT INOT MENTIONED ASNOT
lArbComm/76/2026 SATISH KUMAR Kaushik(P), =~ [MENTIONED ASSINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED THROUGHAS  SINGLE
RECIEVED IMAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
MAIL
ICS (COMM)/447/2026 09-07-2026 VIJRAJ POLYMERS PRIVATE LTD|SUNIL NOT INOT MENTIONED ASNOT

Vs Rupesh Manda IMITTAL(P), IMENTIONED ASSINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED THROUGHAS SINGLE
RECIEVED IMAIL IPAGE IS
[THROUGH MAIL RECIEVED
THROUGH
MAIL
[Execution (Comm)/144/2026 |09-07-2026 IBALRAM SOLANKI Vs MS AMSSPPraveen KumarNOT INOT MENTIONED ASNOT

IPOWER SOLUTIONS singh(P), IMENTIONED ASSINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED THROUGHAS SINGLE
RECIEVED IMAIL IPAGE IS|
THROUGH MAIL RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/1327/2026 [10-07-2026 Kotak Mahindra Prime Ltd Vs OMMAYANK INOT INOT MENTIONED ASNOT
IPRAKASH IMAHAJAN(P), MENTIONED ASSINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED THROUGHAS SINGLE
RECIEVED IMAIL IPAGE IS
[THROUGH MAIL RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/1328/2026[10-07-2026 Kotak Mahindra Prime Ltd VsMAYANK INOT INOT MENTIONED ASNOT
IRANDHIR KUMAR IMAHAJAN(P), MENTIONED ASSINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED THROUGHAS SINGLE
RECIEVED IMAIL IPAGE IS
[THROUGH MAIL RECIEVED
THROUGH

IMAIL




S.NO COURT

DISTRICT COURT ROOM

CASE NUMBER

IOMP (I) (COMM)/1329/2026

DATE

REGISTRATION

10-07-2026

OFPETITIONER

RESPONDENT NAME

Kotak Mahindra Prime

NAME

IMAYANK

ADVOCATE
MOBILE
NUMBER

INOT

ADVOCATE EMAIL ID

DATE OF E-
FILING

INOT MENTIONED ASNOT

IMOHAMMAD RIYAZ IMAHAJAN(P), MENTIONED ASSINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED THROUGHAS SINGLE
IRECIEVED IMAIL IPAGE IS
[THROUGH MAIL RECIEVED
THROUGH
MAIL
IOMP (I) (COMM)/1330/2026[10-07-2026 Kotak Mahindra Prime Ltd VsMAYANK INOT INOT MENTIONED ASNOT
INAVEEN KUMAR IMAHAJAN(P), MENTIONED ASSINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED THROUGHAS SINGLE
IRECIEVED MAIL IPAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/1331/2026 [10-07-2026 Kotak Mahindra Prime Ltd VSMAYANK INOT INOT MENTIONED ASNOT
IGOVIND GANGANI IMAHAJAN(P), MENTIONED ASSINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED THROUGHAS SINGLE
RECIEVED MAIL IPAGE IS
[THROUGH MAIL RECIEVED
THROUGH
MAIL
IOMP (I) (COMM)/1332/2026 [10-07-2026 Kotak Mahindra Prime Ltd VsMAYANK INOT INOT MENTIONED ASNOT
IPAWAN KUMAR IMAHAJAN(P), MENTIONED ASSINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED THROUGHAS SINGLE
RECIEVED MAIL IPAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/1333/2026 [10-07-2026 Kotak Mahindra Prime Ltd VsMAYANK INOT INOT MENTIONED ASNOT
ISHASHANK SHARMA IMAHAJAN(P), MENTIONED ASSINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED THROUGHAS SINGLE
RECIEVED IMAIL IPAGE IS
[THROUGH MAIL RECIEVED
THROUGH
MAIL
IOMP (I) (COMM)/1334/2026[10-07-2026 Kotak Mahindra Prime Ltd VSMAYANK INOT INOT MENTIONED ASNOT
IINDERVATI IMAHAJAN(P), MENTIONED ASSINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED THROUGHAS SINGLE
RECIEVED IMAIL IPAGE IS|
THROUGH MAIL RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/1321/2026 [10-07-2026 IPIRAMAL FINANCE LIMITED VsRAJESH INOT INOT MENTIONED ASNOT

IAMIT KUMAR SATBEER SINGH  JANGRA(P), |MENTIONED ASSINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED THROUGHAS  SINGLE
RECIEVED IMAIL IPAGE IS
[THROUGH MAIL IRECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/1322/2026 [10-07-2026 IPIRAMAL FINANCE LIMITED VSRAJESH INOT INOT MENTIONED ASNOT

IGOURAV AGRAWAL 250932

JANGRA(P),

IMENTIONED AS
ISINGLE PAGE IS
RECIEVED

[THROUGH MAIL

SINGLE PAGE  ISMENTIONED

IRECIEVED THROUGHAS

IMAIL

SINGLE
IPAGE IS
IRECIEVED
THROUGH
IMAIL




S.NO COURT

DISTRICT COURT ROOM

CASE NUMBER

IOMP (I) (COMM)/1320/2026

DATE

REGISTRATION

10-07-2026

OFPETITIONER NAME

RESPONDENT NAME

IPIRAMAL FINANCE LIMITED Vs

[RAJESH

ADVOCATE
MOBILE
NUMBER

INOT

ADVOCATE EMAILID DATE OF E-
FILING

INOT MENTIONED ASNOT

IABHAY GOEL DANGRA(P), MENTIONED ASSINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED THROUGHAS  SINGLE
IRECIEVED IMAIL IPAGE IS
[THROUGH MAIL IRECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/1323/2026 [10-07-2026 IPIRAMAL FINANCE LIMITED VsRAJESH INOT INOT MENTIONED ASNOT

ZAINUL HUDA 256483 JANGRA(P), MENTIONED ASSINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED THROUGHAS  SINGLE
IRECIEVED IMAIL IPAGE IS|
[THROUGH MAIL IRECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/1324/2026 [10-07-2026 IPIRAMAL FINANCE LIMITED VsRAJESH INOT INOT MENTIONED ASNOT

IMUNESH SHARMA DANGRA(P), MENTIONED ASSINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED THROUGHAS  SINGLE
RECIEVED IMAIL IPAGE IS|
THROUGH MAIL RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/1325/2026 [10-07-2026 IPIRAMAL FINANCE LIMITED VsRAJESH INOT INOT MENTIONED ASNOT

IASLAM MUHAMMAD UMAR JANGRA(P), MENTIONED ASSINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED THROUGHAS  SINGLE
RECIEVED IMAIL IPAGE IS|
THROUGH MAIL IRECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/1326/202610-07-2026 IPIRAMAL FINANCE LIMITED VsRAJESH INOT INOT MENTIONED ASNOT

[UTSAV CHAURASIA UANGRA(P), IMENTIONED ASSINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED THROUGHAS SINGLE
RECIEVED IMAIL IPAGE IS
[THROUGH MAIL RECIEVED
THROUGH
MAIL
CS (COMM)/448/2026 10-07-2026 ICOAST TO COAST DESIGNS LTDYitender INOT INOT MENTIONED ASNOT
Vs HIMALAYAN ATELIER OPC PVT|Gahlyan(P), IMENTIONED ASSINGLE PAGE ISMENTIONED
ILTD SINGLE PAGE ISRECIEVED THROUGHAS SINGLE
RECIEVED IMAIL IPAGE IS|
[THROUGH MAIL RECIEVED
THROUGH
IMAIL
ICS (COMM)/446/2026 11-07-2026 IKAPIL SINGHAL Vs M/S BDBSHWETANK [NOT INOT MENTIONED ASNOT
IMEDIFLEX INDIA PRIVATESHARMA(P), MENTIONED ASSINGLE PAGE ISMENTIONED
ILIMITED SINGLE PAGE ISRECIEVED THROUGHAS SINGLE
RECIEVED IMAIL IPAGE IS
[THROUGH MAIL RECIEVED
THROUGH
IMAIL
ExComm - Award byji4-07-2026 IAXIS BANK Ltd Vs SHRI SHIVIVIMAL INOT INOT MENTIONED ASNOT
|ArbComm/78/2026 IENTERPRISE KHURANA(P), MENTIONED ASSINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED THROUGHAS SINGLE
RECIEVED IMAIL IPAGE IS
[THROUGH MAIL RECIEVED
THROUGH

IMAIL




S.NO COURT

DISTRICT COURT ROOM

CASE NUMBER

IOMP (I) (COMM)/1365/2026

DATE

REGISTRATION

14-07-2026

OFPETITIONER NAME

RESPONDENT NAME

IPIRAMAL FINANCE LIMITED Vs

[RAJESH

ADVOCATE
MOBILE
NUMBER

INOT

ADVOCATE EMAILID DATE OF E-
FILING

INOT MENTIONED ASNOT

ISURINDER KUMAR DANGRA(P), MENTIONED ASSINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED THROUGHAS  SINGLE
IRECIEVED IMAIL IPAGE IS
[THROUGH MAIL IRECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/1363/2026 [14-07-2026 IPIRAMAL FINANCE LIMITED VsRAJESH INOT INOT MENTIONED ASNOT

IGIRRAJ SINGH 213009

JANGRA(P),

IMENTIONED AS
ISINGLE PAGE IS

SINGLE PAGE  ISMENTIONED
RECIEVED THROUGHAS  SINGLE

IRECIEVED IMAIL IPAGE IS|
[THROUGH MAIL IRECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/1362/2026 [14-07-2026 IPIRAMAL FINANCE LIMITED VsRAJESH INOT INOT MENTIONED ASNOT

INIRBHAY JOSHI 226345 UANGRA(P), |MENTIONED ASSINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED THROUGHAS  SINGLE
RECIEVED IMAIL PAGE 1S
THROUGH MAIL RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/1364/202614-07-2026 PIRAMAL FINANCE LIMITED VSRAJESH NOT INOT MENTIONED ASNOT

IGURDEV SINGH 231433

JANGRA(P),

IMENTIONED AS
ISINGLE PAGE IS

SINGLE PAGE  ISMENTIONED
RECIEVED THROUGHAS  SINGLE

RECIEVED IMAIL IPAGE IS|
THROUGH MAIL IRECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/1370/2026 [14-07-2026 IPIRAMAL FINANCE LIMITED VsRAJESH INOT INOT MENTIONED ASNOT

IKRISHNA CHAUDHARY 6DC5 DANGRA(P), MENTIONED ASSINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED THROUGHAS  SINGLE
RECIEVED IMAIL IPAGE IS
THROUGH MAIL IRECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/1367/2026 [14-07-2026 IPIRAMAL FINANCE LIMITED VsRAJESH INOT INOT MENTIONED ASNOT

JASARAM RAMCHANDRA 243670

JANGRA(P),

IMENTIONED AS
ISINGLE PAGE IS

SINGLE PAGE  ISMENTIONED
RECIEVED THROUGHAS  SINGLE

RECIEVED IMAIL IPAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/1371/2026 [14-07-2026 IPIRAMAL FINANCE LIMITED VsRAJESH INOT INOT MENTIONED ASNOT

ISWATI RAVINDRA SINGH 193764

JANGRA(P),

IMENTIONED AS
SINGLE PAGE IS

SINGLE PAGE  ISMENTIONED
RECIEVED THROUGHAS  SINGLE

RECIEVED IMAIL IPAGE IS
[THROUGH MAIL IRECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/1372/2026 [14-07-2026 IPIRAMAL FINANCE LIMITED VSRAJESH INOT INOT MENTIONED ASNOT

SHASHIKANT BHIKU BHAGAT]
363007

JANGRA(P),

IMENTIONED AS
ISINGLE PAGE IS
RECIEVED

[THROUGH MAIL

SINGLE PAGE  ISMENTIONED
RECIEVED THROUGHAS  SINGLE
IMAIL IPAGE IS
IRECIEVED
THROUGH
IMAIL




S.NO COURT

DISTRICT COURT ROOM

CASE NUMBER

DATE

REGISTRATION

OFPETITIONER NAME

RESPONDENT NAME

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAIL ID

DATE OF E-
FILING

IOMP (I) (COMM)/1366/2026 [14-07-2026 IPIRAMAL FINANCE LIMITED VSRAJESH INOT INOT MENTIONED ASNOT
ISAIPAN NIJAM SHEKH 289437 DANGRA(P), MENTIONED ASSINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED THROUGHAS  SINGLE
IRECIEVED IMAIL IPAGE IS
[THROUGH MAIL IRECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/1368/2026[14-07-2026 TOYOTA FINANCIAL SERVICESRAJESH INOT INOT MENTIONED ASNOT
INDIA LTD Vs BHARATJANGRA(P), MENTIONED ASSINGLE PAGE ISMENTIONED
IKHIMJIBHAI PARMAR SINGLE PAGE ISRECIEVED THROUGHAS  SINGLE
IRECIEVED IMAIL IPAGE IS|
[THROUGH MAIL IRECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/1369/2026 [14-07-2026 TOYOTA FINANCIAL SERVICESRAJESH INOT INOT MENTIONED ASNOT

INDIA LTD Vs MARUTI BALAJJ

UANGRA(P),

IMENTIONED AS

SINGLE PAGE  ISMENTIONED

[TOGARE SINGLE PAGE ISRECIEVED THROUGHAS SINGLE
RECIEVED MAIL IPAGE IS
[THROUGH MAIL RECIEVED
THROUGH
MAIL
CS (COMM)/451/2026 14-07-2026 ISTATE BANK OF INDIA Vs ALIAiGopal ChandNOT INOT MENTIONED ASNOT
BEGUM PROP OF ASIF UNISEX|Sharma(P), IMENTIONED ASSINGLE PAGE ISMENTIONED
ISALON SINGLE PAGE ISRECIEVED THROUGHAS SINGLE
RECIEVED MAIL IPAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
ICS (COMM)/452/2026 14-07-2026 STATE BANK OF INDIA VsGopal ChandNOT INOT MENTIONED ASNOT
RANJANA CHAKRADHARI PROP{Sharma(P), IMENTIONED ASSINGLE PAGE ISMENTIONED
IOF RANJANA STORE SINGLE PAGE ISRECIEVED THROUGHAS SINGLE
RECIEVED IMAIL IPAGE IS
[THROUGH MAIL RECIEVED
THROUGH
MAIL
CS (COMM)/455/2026 15-07-2026 IPRIYANKA MITTAL Vs JITENDER[Hitesh INOT INOT MENTIONED ASNOT
IMALIK [Kumar(P), IMENTIONED ASSINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED THROUGHAS SINGLE
RECIEVED IMAIL IPAGE IS|
[THROUGH MAIL RECIEVED
THROUGH
IMAIL
ICS (COMM)/454/2026 15-07-2026 IKAPIL ~ SINGHAL Vs  VRPLUSHWETANK NOT INOT MENTIONED ASNOT
IHEALTHCARE PRIVATE LIMITED SHARMA(P), [MENTIONED ASSINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED THROUGHAS SINGLE
RECIEVED IMAIL IPAGE IS
[THROUGH MAIL RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/1388/2026(16-07-2026 IAXIS BANK LTD Vs SEEMA AMIT INOT INOT MENTIONED ASNOT
IKUMAR(P), IMENTIONED ASSINGLE PAGE ISMENTIONED

ISINGLE PAGE IS
RECIEVED
[THROUGH MAIL

IMAIL

IRECIEVED THROUGHAS

SINGLE
IPAGE IS
IRECIEVED
THROUGH
IMAIL




S.NO COURT DISTRICT COURT ROOM CASE NUMBER DATE OFPETITIONER NAME . ADVOCATE ADVOCATE EMAILID DATE OF E-
REGISTRATION RESPONDENT NAME MOBILE FILING

NUMBER

IOMP (I) (COMM)/1389/202616-07-2026 IAXIS BANK LTD Vs HARSH PREETAMIT INOT INOT MENTIONED ASNOT
ISINGH IKUMAR(P), IMENTIONED ASSINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED THROUGHAS SINGLE
IRECIEVED IMAIL IPAGE IS
[THROUGH MAIL RECIEVED
THROUGH
MAIL
IOMP (I) (COMM)/1387/2026 [16-07-2026 IAXIS BANK LTD Vs DIDAR SINGH AMIT INOT INOT MENTIONED ASNOT
IKUMAR(P), IMENTIONED ASSINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED THROUGHAS SINGLE
IRECIEVED MAIL IPAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/1400/2026(16-07-2026 IPIRAMAL FINANCE LIMITED VsRAJESH INOT INOT MENTIONED ASNOT
Dnyanesh Vilas Yeolekar WANGRA(P), IMENTIONED ASSINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED THROUGHAS SINGLE
RECIEVED MAIL IPAGE IS
[THROUGH MAIL RECIEVED
THROUGH
MAIL
IOMP (I) (COMM)/1401/2026 [16-07-2026 IPIRAMAL FINANCE LIMITED VsRAJESH INOT INOT MENTIONED ASNOT
Himanshu Dhirajlal Shah WANGRA(P), IMENTIONED ASSINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED THROUGHAS SINGLE
RECIEVED MAIL IPAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/1390/2026(16-07-2026 IPIRAMAL FINANCE LIMITED VsRAJESH INOT INOT MENTIONED ASNOT
[Kamal Kishor Verma UANGRA(P), IMENTIONED ASSINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED THROUGHAS SINGLE
RECIEVED IMAIL IPAGE IS
[THROUGH MAIL RECIEVED
THROUGH
MAIL
IOMP (I) (COMM)/1391/2026 [16-07-2026 IPIRAMAL FINANCE LIMITED VSRAJESH INOT INOT MENTIONED ASNOT
IMamta Mishra WANGRA(P), IMENTIONED ASSINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED THROUGHAS SINGLE
RECIEVED IMAIL IPAGE IS|
THROUGH MAIL RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/1392/2026[16-07-2026 IPIRAMAL FINANCE LIMITED VsRAJESH INOT INOT MENTIONED ASNOT
IMohd Ikram UANGRA(P), IMENTIONED ASSINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED THROUGHAS SINGLE
RECIEVED IMAIL IPAGE IS
[THROUGH MAIL RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/1393/2026 [16-07-2026 IPIRAMAL FINANCE LIMITED VSRAJESH INOT INOT MENTIONED ASNOT
IAAS MOHAMMAD WANGRA(P), IMENTIONED ASSINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED THROUGHAS SINGLE
RECIEVED IMAIL IPAGE IS
[THROUGH MAIL RECIEVED
THROUGH
IMAIL




S.NO COURT DISTRICT COURT ROOM CASE NUMBER DATE OFPETITIONER NAME . ADVOCATE ADVOCATE EMAILID DATE OF E-
REGISTRATION RESPONDENT NAME MOBILE FILING

NUMBER

IOMP (I) (COMM)/1394/2026 [16-07-2026 IPIRAMAL FINANCE LIMITED VsRAJESH INOT INOT MENTIONED ASNOT
IAKSHAY SHAMRAO PAWAR JANGRA(P), MENTIONED ASSINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED THROUGHAS  SINGLE
[RECIEVED MAIL IPAGE IS
THROUGH MAIL IRECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/1395/2026 [16-07-2026 PIRAMAL FINANCE LIMITED VSRAJESH INOT INOT MENTIONED ASNOT
IAMARJEET KUSHWAHA UANGRA(P), IMENTIONED ASSINGLE PAGE ISMENTIONED
ISINGLE PAGE ISRECIEVED THROUGHAS  SINGLE
RECIEVED IMAIL IPAGE IS
THROUGH MAIL RECIEVED
THROUGH
MAIL
IOMP (I) (COMM)/1396/2026 [16-07-2026 IPIRAMAL FINANCE LIMITED VsRAJESH INOT INOT MENTIONED ASNOT
lAnil Urf Tanvir Khan JANGRA(P), MENTIONED ASSINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED THROUGHAS SINGLE
RECIEVED IMAIL IPAGE IS
MTHROUGH MAIL RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/1397/2026 [16-07-2026 IPIRAMAL FINANCE LIMITED VsRAJESH INOT INOT MENTIONED ASNOT
Balaji Rambhau Jadhavar JANGRA(P), MENTIONED ASSINGLE PAGE ISMENTIONED
ISINGLE PAGE ISRECIEVED THROUGHAS  SINGLE
RECIEVED IMAIL IPAGE IS
THROUGH MAIL RECIEVED
THROUGH
MAIL
IOMP (I) (COMM)/1398/2026[16-07-2026 IPIRAMAL FINANCE LIMITED VsRAJESH INOT INOT MENTIONED ASNOT
Bharavad Suresbhai JANGRA(P), MENTIONED ASSINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED THROUGHAS  SINGLE
RECIEVED IMAIL IPAGE IS|
THROUGH MAIL RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/1399/2026 [16-07-2026 PIRAMAL FINANCE LIMITED VSRAJESH INOT INOT MENTIONED ASNOT
BRIJDEEP SINGH UANGRA(P), MENTIONED ASSINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED THROUGHAS  SINGLE
RECIEVED IMAIL IPAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
ICS (COMM)/456/2026 16-07-2026 IBANK OF BARODA VsSUSHIL INOT INOT MENTIONED ASNOT
IBEERENDRA KUMAR ISAPRA(P), IMENTIONED ASSINGLE PAGE  ISMENTIONED
SINGLE PAGE ISRECIEVED THROUGHAS  SINGLE
RECIEVED IMAIL IPAGE IS|
THROUGH MAIL IRECIEVED
THROUGH
MAIL
[Execution (Comm)/148/2026 [16-07-2026 SHRI KRISHAN SHARMA VsBHANU INOT INOT MENTIONED ASNOT
IKAMLADITYYA CONSTRUCTIONMOHAN(P), IMENTIONED ASSINGLE PAGE ISMENTIONED
PVT LTD SINGLE PAGE ISRECIEVED THROUGHAS  SINGLE
RECIEVED MAIL IPAGE IS
THROUGH MAIL IRECIEVED
THROUGH
IMAIL




S.NO COURT

DISTRICT COURT ROOM

CASE NUMBER
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REGISTRATION

OFPETITIONER
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ADVOCATE
MOBILE
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FILING

[Execution (Comm)/149/2026 [16-07-2026 Khushi Agro Foods Products VsFeroz Khan(P), [NOT INOT MENTIONED ASNOT
Whitefields Overseas Limited IMENTIONED ASSINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED THROUGHAS SINGLE
IRECIEVED IMAIL IPAGE IS
[THROUGH MAIL RECIEVED
THROUGH
MAIL
CS (COMM)/457/2026 16-07-2026 BANK OF BARODA Vs HARISHMohd Azhar(P), NOT INOT MENTIONED ASNOT
IMALHOTHRA IMENTIONED ASSINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED THROUGHAS SINGLE
IRECIEVED MAIL IPAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/1415/2026 [17-07-2026 IKOTAK MAHINDRA BANK VsPARV INOT INOT MENTIONED ASNOT
IMARGUB AHMAD IMAHAJAN(P), MENTIONED ASSINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED THROUGHAS SINGLE
RECIEVED MAIL IPAGE IS
[THROUGH MAIL RECIEVED
THROUGH
MAIL
IOMP (I) (COMM)/1412/2026 [17-07-2026 KOTAK MAHINDRA BANK VSPARV INOT INOT MENTIONED ASNOT
ISIKANDER TRADING COMPANY [MAHAJAN(P), MENTIONED ASSINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED THROUGHAS SINGLE
RECIEVED MAIL IPAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/1411/2026 [17-07-2026 IKOTAK MAHINDRA BANK VsPARV INOT INOT MENTIONED ASNOT
[TASVEER AHMAD IMAHAJAN(P), MENTIONED ASSINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED THROUGHAS SINGLE
RECIEVED IMAIL IPAGE IS
[THROUGH MAIL RECIEVED
THROUGH
MAIL
IOMP (I) (COMM)/1414/2026 [17-07-2026 IKOTAK MAHINDRA BANK VsPARV INOT INOT MENTIONED ASNOT
ISTEYAK KHAN IMAHAJAN(P), MENTIONED ASSINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED THROUGHAS SINGLE
RECIEVED IMAIL IPAGE IS|
THROUGH MAIL RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/1413/2026 [17-07-2026 IKOTAK MAHINDRA BANK VsPARV INOT INOT MENTIONED ASNOT
IVIRPAL SINGH 3138 IMAHAJAN(P), MENTIONED ASSINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED THROUGHAS SINGLE
RECIEVED IMAIL IPAGE IS
[THROUGH MAIL RECIEVED
THROUGH
IMAIL
CS (COMM)/459/2026 17-07-2026 IBS MATHUR Vs SAURA V KAPOOR [RAJAT INOT INOT MENTIONED ASNOT
IMATHUR(P), [MENTIONED ASSINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED THROUGHAS SINGLE
RECIEVED IMAIL IPAGE IS
[THROUGH MAIL RECIEVED
THROUGH

IMAIL




S.NO COURT

DISTRICT COURT ROOM

CASE NUMBER

IOMP (I) (COMM)/1417/2026

DATE

REGISTRATION

17-07-2026

OFPETITIONER NAME

RESPONDENT NAME

[TOYOTA FINANCIAL SERVICES]
INDIA LTD Vs ABHAY KUMAR]|
[UPADHYAY

ISHOBHIT
IVYAS(P),

ADVOCATE
MOBILE
NUMBER

INOT
IMENTIONED  AS
ISINGLE PAGE IS

ADVOCATE EMAILID DATE OF E-
FILING

INOT MENTIONED ASNOT
SINGLE PAGE  ISMENTIONED
RECIEVED THROUGHAS  SINGLE

INDIA LTD Vs AJAY SINGH|
IGURJAR

IVYAS(P),

IMENTIONED AS
ISINGLE PAGE IS

IRECIEVED IMAIL IPAGE IS
[THROUGH MAIL IRECIEVED
THROUGH
IMAIL
ExComm - Award  byj17-07-2026 POOJA MOURYA Vs ADWAITHarsh INOT INOT MENTIONED ASNOT
IArbComm/79/2026 IGUPTA [Saxena(P), IMENTIONED ASSINGLE PAGE  ISMENTIONED
SINGLE PAGE ISRECIEVED THROUGHAS  SINGLE
IRECIEVED IMAIL IPAGE IS|
[THROUGH MAIL IRECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/1418/2026 17-07-2026 TOYOTA FINANCIAL SERVICESSHOBHIT INOT INOT MENTIONED ASNOT

SINGLE PAGE  ISMENTIONED
RECIEVED THROUGHAS  SINGLE|

RECIEVED IMAIL IPAGE IS|
THROUGH MAIL RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/1416/2026 17-07-2026 TOYOTA FINANCIAL SERVICESHOBHIT INOT INOT MENTIONED ASNOT

[INDIA LTD Vs PRERIT MEHTA

IVYAS(P),

IMENTIONED AS|
SINGLE PAGE IS

INDIA LTD Vs ABHIJEET|VYAS(P), IMENTIONED ASSINGLE PAGE  ISMENTIONED
IMADHUKAR POLE SINGLE PAGE ISRECIEVED THROUGHAS  SINGLE
RECIEVED IMAIL IPAGE IS|
THROUGH MAIL IRECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/1456/2026 18-07-2026 [TOYOTA FINANCIAL SERVICESSHOBHIT INOT INOT MENTIONED ASNOT

SINGLE PAGE  ISMENTIONED
RECIEVED THROUGHAS  SINGLE

RECIEVED IMAIL IPAGE IS
THROUGH MAIL IRECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/1455/2026 [18-07-2026 TOYOTA FINANCIAL SERVICESSHOBHIT INOT INOT MENTIONED ASNOT

INDIA LTD Vs NANDKISHOR|

IVYAS(P),

IMENTIONED AS

INDIA LTD Vs KIRAN MOHANVYAS(P), IMENTIONED ASSINGLE PAGE ISMENTIONED
IKAMBLI SINGLE PAGE ISRECIEVED THROUGHAS  SINGLE
RECIEVED IMAIL IPAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/1454/2026 [18-07-2026 [TOYOTA FINANCIAL SERVICESSHOBHIT INOT INOT MENTIONED ASNOT

SINGLE PAGE  ISMENTIONED

INDIA LTD Vs OJASH TIWARI

IVYAS(P),

IMENTIONED AS
ISINGLE PAGE IS
RECIEVED

[THROUGH MAIL

IAMBADAS BATHE SINGLE PAGE ISRECIEVED THROUGHAS  SINGLE
RECIEVED IMAIL IPAGE IS
[THROUGH MAIL IRECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/1453/2026 18-07-2026 [TOYOTA FINANCIAL SERVICESSHOBHIT INOT INOT MENTIONED ASNOT

SINGLE PAGE  ISMENTIONED
RECIEVED THROUGHAS  SINGLE
IMAIL IPAGE IS
IRECIEVED
THROUGH
IMAIL




S.NO COURT

DISTRICT COURT ROOM

CASE NUMBER

IOMP (I) (COMM)/1452/2026

DATE

REGISTRATION

18-07-2026

OFPETITIONER NAME

RESPONDENT NAME

[TOYOTA FINANCIAL SERVICES]
INDIA LTD Vs PARAG

ISHOBHIT
VYAS(P),

ADVOCATE
MOBILE
NUMBER

INOT
IMENTIONED  AS

ADVOCATE EMAILID DATE OF E-
FILING

INOT MENTIONED ASNOT
SINGLE PAGE  ISMENTIONED

IRAGHUNATH PADHER SINGLE PAGE ISRECIEVED THROUGHAS  SINGLE
IRECIEVED IMAIL IPAGE IS
[THROUGH MAIL IRECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/1451/2026 18-07-2026 [TOYOTA FINANCIAL SERVICESSHOBHIT INOT INOT MENTIONED ASNOT

INDIA LTD Vs AKHILESH KUMAR|
IYADAV

IVYAS(P),

IMENTIONED AS
ISINGLE PAGE IS

SINGLE PAGE  ISMENTIONED
RECIEVED THROUGHAS  SINGLE

IRECIEVED IMAIL IPAGE IS|
[THROUGH MAIL IRECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/1441/2026 18-07-2026 TOYOTA FINANCIAL SERVICESSHOBHIT INOT INOT MENTIONED ASNOT

INDIA LTD Vs JAYSHREE SHIVAJ]
IKHOPDE

IVYAS(P),

IMENTIONED AS
ISINGLE PAGE IS

SINGLE PAGE  ISMENTIONED
RECIEVED THROUGHAS  SINGLE|

RECIEVED IMAIL IPAGE IS|
THROUGH MAIL RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/1450/2026 18-07-2026 [TOYOTA FINANCIAL SERVICESSHOBHIT INOT INOT MENTIONED ASNOT

IINDIA LTD Vs JAGDALE SANTOSH]
LAHU

IVYAS(P),

IMENTIONED AS
ISINGLE PAGE IS

SINGLE PAGE  ISMENTIONED
RECIEVED THROUGHAS  SINGLE

RECIEVED IMAIL IPAGE IS|
THROUGH MAIL IRECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/1449/202618-07-2026 [TOYOTA FINANCIAL SERVICESSHOBHIT INOT INOT MENTIONED ASNOT

INDIA LTD Vs JADHAV RAJESH]
IDATTATRAY

IVYAS(P),

IMENTIONED AS|
SINGLE PAGE IS

SINGLE PAGE  ISMENTIONED
RECIEVED THROUGHAS  SINGLE

RECIEVED IMAIL IPAGE IS
THROUGH MAIL IRECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/1448/202618-07-2026 TOYOTA FINANCIAL SERVICESSHOBHIT INOT INOT MENTIONED ASNOT

INDIA LTD Vs HARISH|VYAS(P), IMENTIONED ASSINGLE PAGE ISMENTIONED
IMURLIDHAR KHAWSE SINGLE PAGE ISRECIEVED THROUGHAS  SINGLE
RECIEVED IMAIL IPAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/1447/2026 18-07-2026 [TOYOTA FINANCIAL SERVICESSHOBHIT INOT INOT MENTIONED ASNOT

INDIA LTD Vs GULASHER AHMAD|
KHAN

IVYAS(P),

IMENTIONED AS
SINGLE PAGE IS

SINGLE PAGE  ISMENTIONED
RECIEVED THROUGHAS  SINGLE

RECIEVED IMAIL IPAGE IS
[THROUGH MAIL IRECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/1446/2026 18-07-2026 [TOYOTA FINANCIAL SERVICESSHOBHIT INOT INOT MENTIONED ASNOT

INDIA LTD Vs GIRISH]
IPRAVINCHANDRA BHATT

IVYAS(P),

IMENTIONED AS
ISINGLE PAGE IS
RECIEVED

[THROUGH MAIL

SINGLE PAGE  ISMENTIONED
RECIEVED THROUGHAS  SINGLE
IMAIL IPAGE IS
IRECIEVED
THROUGH
IMAIL




S.NO COURT

DISTRICT COURT ROOM

CASE NUMBER

IOMP (I) (COMM)/1445/2026

DATE

REGISTRATION

18-07-2026

OFPETITIONER NAME

RESPONDENT NAME

[TOYOTA FINANCIAL SERVICES]
INDIA LTD Vs GAUTAM PATIDAR

ISHOBHIT
IVYAS(P),

ADVOCATE
MOBILE
NUMBER

INOT
IMENTIONED  AS
ISINGLE PAGE IS

ADVOCATE EMAILID DATE OF E-
FILING

INOT MENTIONED ASNOT
SINGLE PAGE  ISMENTIONED
RECIEVED THROUGHAS  SINGLE

IRECIEVED IMAIL IPAGE IS
[THROUGH MAIL IRECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/1444/2026 18-07-2026 [TOYOTA FINANCIAL SERVICESSHOBHIT INOT INOT MENTIONED ASNOT
INDIA LTD Vs GADWALVYAS(P), IMENTIONED ASSINGLE PAGE  ISMENTIONED
INATHURAM SURJARAM SINGLE PAGE ISRECIEVED THROUGHAS  SINGLE
IRECIEVED IMAIL IPAGE IS|
[THROUGH MAIL IRECIEVED
THROUGH
IMAIL
[ExComm - Award  by18-07-2026 IKOTAK MAHINDRA PRIME LTD Vs[Ritu Rana(P), [NOT INOT MENTIONED ASNOT
|ArbComm/81/2026 RAJESH MALIK IMENTIONED ASSINGLE PAGE  ISMENTIONED
SINGLE PAGE ISRECIEVED THROUGHAS  SINGLE
RECIEVED IMAIL IPAGE IS|
THROUGH MAIL RECIEVED
THROUGH
IMAIL
ExComm - Award by18-07-2026 IKOTAK MAHINDRA PRIME LTD Vs[Ritu Rana(P), [NOT INOT MENTIONED ASNOT
|ArbComm/82/2026 IDEEPAK YADAV IMENTIONED ASSINGLE PAGE  ISMENTIONED
SINGLE PAGE ISRECIEVED THROUGHAS  SINGLE
RECIEVED IMAIL IPAGE IS|
THROUGH MAIL IRECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/1443/2026 18-07-2026 TOYOTA FINANCIAL SERVICESSHOBHIT INOT INOT MENTIONED ASNOT

INDIA LTD Vs DEVISINGH]
(CHANDNA

IVYAS(P),

IMENTIONED AS|
SINGLE PAGE IS

SINGLE PAGE  ISMENTIONED
RECIEVED THROUGHAS  SINGLE

RECIEVED IMAIL IPAGE IS
THROUGH MAIL IRECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/1439/202618-07-2026 IPIRAMAL FINANCE LIMITED VsRAJESH INOT INOT MENTIONED ASNOT

IMOIN MOHD UANGRA(P), MENTIONED ASSINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED THROUGHAS  SINGLE
RECIEVED IMAIL IPAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/1440/2026[18-07-2026 IPIRAMAL FINANCE LIMITED VsRAJESH INOT INOT MENTIONED ASNOT

INIRWAN SANJAY KUMAR JANGRA(P), MENTIONED ASSINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED THROUGHAS  SINGLE
RECIEVED IMAIL IPAGE IS
[THROUGH MAIL IRECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/1438/202618-07-2026 [TOYOTA FINANCIAL SERVICESRAJESH INOT INOT MENTIONED ASNOT

INDIA LTD Vs SONVIR SINGH

JANGRA(P),

IMENTIONED AS
ISINGLE PAGE IS
RECIEVED

[THROUGH MAIL

SINGLE PAGE  ISMENTIONED
RECIEVED THROUGHAS  SINGLE
IMAIL IPAGE IS
IRECIEVED
THROUGH
IMAIL




S.NO COURT

DISTRICT COURT ROOM

CASE NUMBER

DATE

REGISTRATION

OFPETITIONER NAME

RESPONDENT NAME

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILID DATE OF E-
FILING

CS (COMM)/469/2026 18-07-2026 IMANISH GUPTA Vs SHREE SAIHitesh INOT INOT MENTIONED ASNOT
ISIDHHI RETAIL LIMITED[Kumar(P), IMENTIONED ASSINGLE PAGE  ISMENTIONED
THROUGHITS DIRECTORS SINGLE PAGE ISRECIEVED THROUGHAS  SINGLE
INAMELY IRECIEVED IMAIL IPAGE IS
[THROUGH MAIL IRECIEVED
THROUGH
IMAIL
[Execution (Comm)/155/2026 [20-07-2026 IMS GOOD VALUE CHEMICALSGirish Gaur(P), NOT INOT MENTIONED ASNOT

PVI LTD Vs MR  SAHIL

IMENTIONED AS

SINGLE PAGE  ISMENTIONED

IAGGARWAL SINGLE PAGE ISRECIEVED THROUGHAS  SINGLE
IRECIEVED IMAIL IPAGE IS|
[THROUGH MAIL IRECIEVED
THROUGH
IMAIL
[Execution (Comm)/156/2026 [20-07-2026 ICLASSIC ENGINEERS Vs NPSSAMYAK INOT INOT MENTIONED ASNOT

ELECTRONICS COMPONENTS  [JAIN(P), MENTIONED ASSINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED THROUGHAS  SINGLE
RECIEVED IMAIL PAGE 1S
THROUGH MAIL RECIEVED
THROUGH
IMAIL
OMP (I) (COMM)/1466,/202620-07-2026 Kotak Mahindra Bank Ltd Vs GauravMAYANK NOT INOT MENTIONED ASNOT

IKumar Sharma IMAHAJAN(P), MENTIONED ASSINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED THROUGHAS SINGLE
RECIEVED MAIL IPAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/1467/2026 [20-07-2026 Kotak Mahindra Bank Ltd Vs AyushiMAYANK INOT INOT MENTIONED ASNOT

Freight Private Limited IMAHAJAN(P), MENTIONED ASSINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED THROUGHAS SINGLE
RECIEVED IMAIL IPAGE IS
[THROUGH MAIL RECIEVED
THROUGH
MAIL
IOMP (I) (COMM)/1465/2026 [20-07-2026 Kotak Mahindra Bank Ltd Vs AyushiMAYANK INOT INOT MENTIONED ASNOT

[Freight Private Limited 7993 IMAHAJAN(P), MENTIONED ASSINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED THROUGHAS  SINGLE
RECIEVED IMAIL IPAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/1463/2026[20-07-2026 [TOYOTA FINANCIAL SERVICESSHOBHIT INOT INOT MENTIONED ASNOT

INDIA LTD Vs DK ENTERPRISES  [VYAS(P), IMENTIONED ASSINGLE PAGE  ISMENTIONED
SINGLE PAGE ISRECIEVED THROUGHAS  SINGLE
RECIEVED IMAIL IPAGE IS
[THROUGH MAIL IRECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/1468/202620-07-2026 SHRIRAM FINANCE LTD VsSunny Arora(P), NOT INOT MENTIONED ASNOT

VMALUDDEN

IMENTIONED AS
ISINGLE PAGE IS
RECIEVED

[THROUGH MAIL

SINGLE PAGE  ISMENTIONED

RECIEVED THROUGHAS  SINGLE

IMAIL IPAGE IS
IRECIEVED
THROUGH

IMAIL




DISTRICT COURT ROOM

S.NO COURT

CASE NUMBER

DATE
REGISTRATION

OFPETITIONER

NAME
RESPONDENT NAME

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILID DATE OF E-
FILING

IOMP (I) (COMM)/1469/2026[20-07-2026 ISHRIRAM FINANCE LTD Vs AMIT|Sunny Arora(P), NOT INOT MENTIONED ASNOT
IKUMAR IMENTIONED ASSINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED THROUGHAS SINGLE
IRECIEVED IMAIL IPAGE IS
[THROUGH MAIL RECIEVED
THROUGH
MAIL
IOMP (I) (COMM)/1464/2026[20-07-2026 [TOYOTA FINANCIAL SERVICESSHOBHIT INOT INOT MENTIONED ASNOT
INDIA LTD Vs ASHISHVYAS(P), IMENTIONED ASSINGLE PAGE ISMENTIONED
IVISHWAKARMA SINGLE PAGE ISRECIEVED THROUGHAS SINGLE
IRECIEVED MAIL IPAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/1462/2026[20-07-2026 IPIRAMAL FINANCE LIMITED VsRAJESH INOT INOT MENTIONED ASNOT
[RAJIV KUMAR UANGRA(P), IMENTIONED ASSINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED THROUGHAS SINGLE
RECIEVED MAIL IPAGE IS
[THROUGH MAIL RECIEVED
THROUGH
MAIL
IOMP (I) (COMM)/1470/2026[20-07-2026 ISHRIRAM FINANCE LTD Vs NITIN[Sunny Arora(P), NOT INOT MENTIONED ASNOT
IKUMAR IMENTIONED ASSINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED THROUGHAS SINGLE
RECIEVED MAIL IPAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
[ExComm - Award by20-07-2026 IKOTAK MAHINDRA PRIME LTD VsRitu Rana(P), [NOT INOT MENTIONED ASNOT
|ArbComm/83/2026 IBALLA SINGH IMENTIONED ASSINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED THROUGHAS SINGLE
RECIEVED IMAIL IPAGE IS
[THROUGH MAIL RECIEVED
THROUGH
MAIL
IOMP (I) (COMM)/1495/2026 [21-07-2026 Kotak Mahindra Bank Ltd Vs AyushiMAYANK INOT INOT MENTIONED ASNOT
Freight Private Limited 2013 IMAHAJAN(P), MENTIONED ASSINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED THROUGHAS SINGLE
RECIEVED IMAIL IPAGE IS|
[THROUGH MAIL RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/1499/2026[21-07-2026 IPIRAMAL FINANCE LIMITED VsRAJESH INOT INOT MENTIONED ASNOT
ISACHIN ARUN FASATE UANGRA(P), IMENTIONED ASSINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED THROUGHAS SINGLE
RECIEVED IMAIL IPAGE IS
[THROUGH MAIL RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/1502/2026 [21-07-2026 IPIRAMAL FINANCE LIMITED VSRAJESH INOT INOT MENTIONED ASNOT
SHAILENDRA VERMA UANGRA(P), IMENTIONED ASSINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED THROUGHAS SINGLE
RECIEVED IMAIL IPAGE IS
[THROUGH MAIL RECIEVED
THROUGH
IMAIL




S.NO COURT

DISTRICT COURT ROOM

CASE NUMBER

IOMP (I) (COMM)/1501/2026

DATE

REGISTRATION

21-07-2026

OFPETITIONER NAME

RESPONDENT NAME

IPIRAMAL FINANCE LIMITED Vs

[RAJESH

ADVOCATE
MOBILE
NUMBER

INOT

ADVOCATE EMAILID DATE OF E-
FILING

INOT MENTIONED ASNOT

ISOM DUTT SINGH DANGRA(P), MENTIONED ASSINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED THROUGHAS  SINGLE
IRECIEVED IMAIL IPAGE IS
[THROUGH MAIL IRECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/1500/202621-07-2026 IPIRAMAL FINANCE LIMITED VsRAJESH INOT INOT MENTIONED ASNOT

ISUNITA UTTAM KAMBLE JANGRA(P), MENTIONED ASSINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED THROUGHAS  SINGLE
IRECIEVED IMAIL IPAGE IS|
[THROUGH MAIL IRECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/1498/202621-07-2026 IPIRAMAL FINANCE LIMITED VsRAJESH INOT INOT MENTIONED ASNOT

ISURINDER SINGH GREWAL DANGRA(P), MENTIONED ASSINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED THROUGHAS  SINGLE
RECIEVED IMAIL IPAGE IS|
THROUGH MAIL RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/1491/2026 [21-07-2026 AXIS BANK LTD Vs BRIJESHAMIT INOT INOT MENTIONED ASNOT

SHARMA IKUMAR(P), IMENTIONED ASSINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED THROUGHAS SINGLE
RECIEVED MAIL IPAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/1492/2026 [21-07-2026 \Ground Floor Plot No7 Block FUAMIT INOT INOT MENTIONED ASNOT

Pitam Pura Delhi 110034 Vs

[KUMAR(P),

IMENTIONED AS|

SINGLE PAGE  ISMENTIONED

IMOHAMMAD SAJID MOHAMMAD| SINGLE PAGE ISRECIEVED THROUGHAS SINGLE
SABIR RECIEVED IMAIL IPAGE IS
[THROUGH MAIL RECIEVED
THROUGH
MAIL
IOMP (I) (COMM)/1494/2026[21-07-2026 Kotak Mahindra Bank Ltd Vs AyushiMAYANK INOT INOT MENTIONED ASNOT

Freight Private Limited 5677 IMAHAJAN(P), MENTIONED ASSINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED THROUGHAS  SINGLE
RECIEVED IMAIL IPAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/1497/2026 [21-07-2026 [TOYOTA FINANCIAL SERVICESRAJESH INOT INOT MENTIONED ASNOT

INDIA LTD Vs LALU RAM JAT JANGRA(P), MENTIONED ASSINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED THROUGHAS  SINGLE
RECIEVED IMAIL IPAGE IS
[THROUGH MAIL IRECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/1496/2026 [21-07-2026 [TOYOTA FINANCIAL SERVICESRAJESH INOT INOT MENTIONED ASNOT
INDIA LTD Vs MUKULJANGRA(P), MENTIONED ASSINGLE PAGE ISMENTIONED

ICHAUDHARY

ISINGLE PAGE IS
RECIEVED
[THROUGH MAIL

RECIEVED THROUGHAS  SINGLE

IMAIL IPAGE IS
IRECIEVED
THROUGH

IMAIL




S.NO COURT

DISTRICT COURT ROOM

CASE NUMBER

IOMP (I) (COMM)/1493/2026

DATE
REGISTRATION

21-07-2026

OFPETITIONER NAME

RESPONDENT NAME

[Kotak Mahindra Bank Ltd Vs Ayushi

CATE

IMAYANK

ADVOCATE
MOBILE
NUMBER

INOT

ADVOCATE EMAILID DATE OF E-
FILING

INOT MENTIONED ASNOT

Freight Private Limited 5720 IMAHAJAN(P), MENTIONED ASSINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED THROUGHAS  SINGLE
IRECIEVED IMAIL IPAGE IS
[THROUGH MAIL IRECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/1504/2026 [22-07-2026 [TOYOTA FINANCIAL SERVICESSHOBHIT INOT INOT MENTIONED ASNOT

INDIA LTD Vs KETAN NARAYAN|

IVYAS(P),

IMENTIONED AS

SINGLE PAGE  ISMENTIONED

IPATIL SINGLE PAGE ISRECIEVED THROUGHAS  SINGLE
IRECIEVED IMAIL IPAGE IS|
[THROUGH MAIL IRECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/1505/2026 [22-07-2026 ISHRIRAM FINANCE LTD Vs NittuANURAG INOT INOT MENTIONED ASNOT

Singh IMISHRA(P), IMENTIONED ASSINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED THROUGHAS SINGLE
RECIEVED MAIL IPAGE IS
[THROUGH MAIL RECIEVED
THROUGH
MAIL
CS (COMM)/470/2026 22-07-2026 ICANARA BANK Vs LALAN SAHANI Arun KumarNOT INOT MENTIONED ASNOT
[Shukla(P), IMENTIONED ASSINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED THROUGHAS SINGLE
RECIEVED MAIL IPAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
[Execution (Comm)/157/2026 [23-07-2026 Rampal Mathur Vs  EMARKYUVRAJ INOT INOT MENTIONED ASNOT
I[ENERGISER PVT LTD ISETH(P), IMENTIONED ASSINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED THROUGHAS SINGLE
RECIEVED IMAIL IPAGE IS
[THROUGH MAIL RECIEVED
THROUGH
MAIL
IOMP (I) (COMM)/1508/2026[23-07-2026 ICNH Industrial Capital India PrivateRAJESH INOT INOT MENTIONED ASNOT

Limited Vs Vaghani Ashokkumar

JANGRA(P),

IMENTIONED AS

SINGLE PAGE  ISMENTIONED

Bhimjibhai SINGLE PAGE ISRECIEVED THROUGHAS SINGLE
RECIEVED IMAIL IPAGE IS|
THROUGH MAIL RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/1509/2026[23-07-2026 ICNH Industrial Capital India PrivateRAJESH INOT INOT MENTIONED ASNOT

Limited Vs Jadiben Virambhai JadavJANGRA(P), = [MENTIONED ASSINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED THROUGHAS  SINGLE
RECIEVED IMAIL IPAGE IS
[THROUGH MAIL IRECIEVED
THROUGH
IMAIL
CS (COMM)/471/2026 23-07-2026 PUNJAB NATIONAL BANK VS[PARAS INOT INOT MENTIONED ASNOT
IDAYA NAND SINGH IAGGARWAL(P),MENTIONED ASSINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED THROUGHAS  SINGLE
RECIEVED IMAIL IPAGE IS
[THROUGH MAIL IRECIEVED
THROUGH

IMAIL




S.NO COURT

DISTRICT COURT ROOM

CASE NUMBER

DATE
REGISTRATION

OFPETITIONER

NAME
RESPONDENT NAME

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILID DATE OF E-
FILING

CS (COMM)/472/2026 23-07-2026 Sita Yadav Vs Kartar Singh And Anr [Digvijay INOT INOT MENTIONED ASNOT
[Singh(P), IMENTIONED ASSINGLE PAGE  ISMENTIONED
SINGLE PAGE ISRECIEVED THROUGHAS  SINGLE
[RECIEVED IMAIL PAGE 1S
THROUGH MAIL RECIEVED
THROUGH
MAIL
CS (COMM)/475/2026 24-07-2026 B2B CARGOWALE PVT LTD VsKARAN INOT INOT MENTIONED ASNOT
IANIL KUMAR IGUPTA(P), IMENTIONED ASSINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED THROUGHAS  SINGLE
[RECIEVED MAIL [PAGE 1S
[THROUGH MAIL RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/1520/2026 [24-07-2026 IDHARA MOTOR FINANCE LTD VsJ K YADAV(P), INOT INOT MENTIONED ASNOT
INARBIR IMENTIONED ASSINGLE PAGE  ISMENTIONED
SINGLE PAGE ISRECIEVED THROUGHAS SINGLE
RECIEVED MAIL IPAGE 1S
MTHROUGH MAIL RECIEVED
THROUGH
MAIL
IOMP (I) (COMM)/1523/2026 [24-07-2026 [TOYOTA FINANCIAL SERVICESRAJESH INOT INOT MENTIONED ASNOT

IINDIA LTD Vs PINTU B WANGRA(P), IMENTIONED ASSINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED THROUGHAS SINGLE
RECIEVED MAIL IPAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/1521/2026 [24-07-2026 [TOYOTA FINANCIAL SERVICESRAJESH INOT INOT MENTIONED ASNOT
INDIA LTD Vs RAM ASREY RAWATPJANGRA(P), IMENTIONED ASSINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED THROUGHAS SINGLE
RECIEVED IMAIL IPAGE IS
[THROUGH MAIL RECIEVED
THROUGH
MAIL
IOMP (I) (COMM)/1524/2026 [24-07-2026 [TOYOTA FINANCIAL SERVICESRAJESH INOT INOT MENTIONED ASNOT

INDIA LTD Vs BHOOPENDRA]

JANGRA(P),

IMENTIONED AS

SINGLE PAGE  ISMENTIONED

IKUMAR SINGH SINGLE PAGE ISRECIEVED THROUGHAS  SINGLE
RECIEVED IMAIL IPAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/1522/2026 [24-07-2026 [TOYOTA FINANCIAL SERVICESRAJESH INOT INOT MENTIONED ASNOT

INDIA LTD Vs TRILOK CHANDJANGRA(P), |MENTIONED ASSINGLE PAGE ISMENTIONED
ISAIN SINGLE PAGE ISRECIEVED THROUGHAS  SINGLE
RECIEVED IMAIL IPAGE IS
[THROUGH MAIL IRECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/1530/2026 [24-07-2026 [TOYOTA FINANCIAL SERVICESRAJESH INOT INOT MENTIONED ASNOT

INDIA LTD Vs MOHAMMAD UMAR|

UJANGRA(P),

IMENTIONED AS
ISINGLE PAGE IS
RECIEVED

[THROUGH MAIL

SINGLE PAGE IS

IMAIL

IPAGE

IMAIL

IMENTIONED
IRECIEVED THROUGHAS

SINGLE
IS

IRECIEVED
THROUGH




S.NO COURT

DISTRICT COURT ROOM

CASE NUMBER

IOMP (I) (COMM)/1529/2026

DATE

REGISTRATION

24-07-2026

OFPETITIONER

NAME
RESPONDENT NAME

[TOYOTA FINANCIAL SERVICES|

[RAJESH

ADVOCATE
MOBILE
NUMBER

INOT

ADVOCATE EMAILID DATE OF E-
FILING

INOT MENTIONED ASNOT

INDIA LTD Vs SAQUIB RAHMAN JANGRA(P), |MENTIONED ASSINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED THROUGHAS  SINGLE
IRECIEVED IMAIL IPAGE IS
[THROUGH MAIL IRECIEVED
THROUGH
IMAIL
OMP (I) (COMM)/1528/2026 [24-07-2026 TOYOTA FINANCIAL SERVICESRAJESH INOT INOT MENTIONED ASNOT

INDIA LTD Vs NAVIN THAKUR JANGRA(P), MENTIONED ASSINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED THROUGHAS  SINGLE
IRECIEVED IMAIL IPAGE IS|
[THROUGH MAIL IRECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/1527/2026 [24-07-2026 TOYOTA FINANCIAL SERVICESRAJESH INOT INOT MENTIONED ASNOT

INDIA LTD Vs MUNNA A DANGRA(P), MENTIONED ASSINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED THROUGHAS  SINGLE
RECIEVED IMAIL IPAGE IS|
THROUGH MAIL RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/1526/2026 [24-07-2026 TOYOTA FINANCIAL SERVICESRAJESH INOT INOT MENTIONED ASNOT

IINDIA LTD Vs ARSHAD A WANGRA(P), IMENTIONED ASSINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED THROUGHAS SINGLE
RECIEVED MAIL IPAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/1525/2026 [24-07-2026 [TOYOTA FINANCIAL SERVICESRAJESH INOT INOT MENTIONED ASNOT

INDIA LTD Vs SUMER SINGH]

DANGRA(P),

IMENTIONED AS|

SINGLE PAGE  ISMENTIONED

RAJPUT SINGLE PAGE ISRECIEVED THROUGHAS SINGLE
RECIEVED IMAIL IPAGE IS
[THROUGH MAIL RECIEVED
THROUGH
MAIL
IOMP (I) (COMM)/1531/2026 [24-07-2026 [TOYOTA FINANCIAL SERVICESRAJESH INOT INOT MENTIONED ASNOT
IINDIA LTD Vs ANANTA K WANGRA(P), IMENTIONED ASSINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED THROUGHAS SINGLE
RECIEVED IMAIL IPAGE IS|
THROUGH MAIL RECIEVED
THROUGH
IMAIL
IOMP (COMM)/28/2026 24-07-2026 Dev Kumar Shakya Vs HDBKARTIK INOT INOT MENTIONED ASNOT
IFINANCIAL SERVICES LTD IKUMAR(P), IMENTIONED ASSINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED THROUGHAS SINGLE
RECIEVED IMAIL IPAGE IS
[THROUGH MAIL RECIEVED
THROUGH
IMAIL
ICS (COMM)/476/2026 24-07-2026 IAKASH TIWARI Vs KECNITIN INOT INOT MENTIONED ASNOT
INTERNATIONAL COMPANY IGUPTA(P), IMENTIONED ASSINGLE PAGE ISMENTIONED

ISINGLE PAGE IS
RECIEVED
[THROUGH MAIL

RECIEVED THROUGHAS  SINGLE

IMAIL IPAGE IS
IRECIEVED
THROUGH

IMAIL




S.NO COURT

DISTRICT COURT ROOM

CASE NUMBER

CS (COMM)/487/2026

DATE
REGISTRATION

24-07-2026

OFPETITIONER

NAME
RESPONDENT NAME

BANK OF BARODA Vs RAUSHAN|

IGeetanjali

ADVOCATE
MOBILE
NUMBER

INOT

ADVOCATE EMAILID DATE OF E-
FILING

INOT MENTIONED ASNOT

INDIA LTD Vs RAKESH KUMAR|
I[YADAV

JANGRA(P),

IMENTIONED AS
ISINGLE PAGE IS
RECIEVED

[THROUGH MAIL

IKUMAR ISharma(P), IMENTIONED ASSINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED THROUGHAS SINGLE
IRECIEVED IMAIL IPAGE IS
[THROUGH MAIL RECIEVED
THROUGH
MAIL
ICS (COMM)/486/2026 24-07-2026 IAYUSH VASHISTH Vs SBS HERBALICHARIT INOT INOT MENTIONED ASNOT
LTD IGOYAL(P), IMENTIONED ASSINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED THROUGHAS SINGLE
IRECIEVED MAIL IPAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
[ExComm - Award by24-07-2026 INDIABULLS ASSETIROHIT INOT INOT MENTIONED ASNOT
|ArbComm/85/2026 IRECONSTRUCTION COMPANY|GOSWAMI(P), MENTIONED ASSINGLE PAGE ISMENTIONED
ILIMITED Vs SARVESH KUMAR SINGLE PAGE ISRECIEVED THROUGHAS SINGLE
RECIEVED MAIL IPAGE IS
[THROUGH MAIL RECIEVED
THROUGH
MAIL
ExComm - Award  by]24-07-2026 INDIABULLS ASSETIROHIT INOT INOT MENTIONED ASNOT
IArbComm/84/2026 IRECONSTRUCTION COMPANY|GOSWAMI(P), MENTIONED ASSINGLE PAGE ISMENTIONED
ILIMITED Vs RAMBALAK KUMAR SINGLE PAGE ISRECIEVED THROUGHAS SINGLE
RECIEVED MAIL IPAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
[ExComm - Award by24-07-2026 IBAJAJ FINANCE LTD Vs MAURYAArun KumarNOT INOT MENTIONED ASNOT
|ArbComm/86/2026 IENTERPRISES ISharma(P), IMENTIONED ASSINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED THROUGHAS SINGLE
RECIEVED IMAIL IPAGE IS
[THROUGH MAIL RECIEVED
THROUGH
MAIL
CS (COMM)/485/2026 25-07-2026 HIND CHEMTRADE Vs YOGESHRAVI INOT INOT MENTIONED ASNOT
JAIN ICHAUHAN(P), MENTIONED ASSINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED THROUGHAS SINGLE
RECIEVED IMAIL IPAGE IS|
THROUGH MAIL RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/1542/2026 [25-07-2026 Kotak Mahindra Bank Ltd VsMAYANK INOT INOT MENTIONED ASNOT
IAYUSHI FEIGHTPRIVATEMAHAJAN(P), MENTIONED ASSINGLE PAGE ISMENTIONED
ILIMITED SINGLE PAGE ISRECIEVED THROUGHAS SINGLE
RECIEVED IMAIL IPAGE IS
[THROUGH MAIL RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/1543/2026 [25-07-2026 [TOYOTA FINANCIAL SERVICESRAJESH INOT INOT MENTIONED ASNOT

SINGLE PAGE  ISMENTIONED

RECIEVED THROUGHAS  SINGLE

IMAIL IPAGE IS
IRECIEVED
THROUGH

IMAIL




S.NO COURT DISTRICT COURT ROOM CASE NUMBER DATE OFPETITIONER NAME CATE ADVOCATE ADVOCATE EMAILID DATE OF E-
REGISTRATION RESPONDENT NAME MOBILE FILING

NUMBER

OMP (I) (COMM)/1544/2026 [25-07-2026 [TOYOTA FINANCIAL SERVICESRAJESH INOT INOT MENTIONED ASNOT

INDIA LTD Vs DINESH KUMAR ~ JANGRA(P), =~ |[MENTIONED ASSINGLE PAGE ISMENTIONED

SINGLE PAGE ISRECIEVED THROUGHAS SINGLE
IRECIEVED IMAIL IPAGE IS
[THROUGH MAIL RECIEVED
THROUGH
MAIL
IOMP (I) (COMM)/1545/2026 [25-07-2026 [TOYOTA FINANCIAL SERVICESRAJESH INOT INOT MENTIONED ASNOT
INDIA LTD Vs PANKAJ SAHU UANGRA(P), IMENTIONED ASSINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED THROUGHAS SINGLE
IRECIEVED MAIL IPAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
ExComm - Award by25-07-2026 IBAJAJ FINANCE LTD Vs KMSArun KumarNOT INOT MENTIONED ASNOT
|IArbComm/90/2026 IPHARMA ISharma(P), IMENTIONED ASSINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED THROUGHAS SINGLE
RECIEVED MAIL IPAGE IS
[THROUGH MAIL RECIEVED
THROUGH
MAIL
ExComm - Award by?25-07-2026 IBAJAJ FINANCE LTD VsArun KumarNOT INOT MENTIONED ASNOT
IArbComm/91/2026 INUTRITION SOLUTION ISharma(P), IMENTIONED ASSINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED THROUGHAS SINGLE
RECIEVED MAIL IPAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
[Execution (Comm)/162/2026 [25-07-2026 IOPS ENTERPRISES PVT LTD VsMANJU INOT INOT MENTIONED ASNOT
SURESH KUMAR AGGARWALYJAIN(P), IMENTIONED ASSINGLE PAGE ISMENTIONED
IPROP J J EXPORT SINGLE PAGE ISRECIEVED THROUGHAS SINGLE
RECIEVED IMAIL IPAGE IS
[THROUGH MAIL RECIEVED
THROUGH
MAIL
IMISC DJ/1191/2026 27-07-2026 ISUNPACK INDIA Vs RN Print Pack [RAJAN INOT INOT MENTIONED ASNOT
IMALHOTRA(P),MENTIONED ASSINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED THROUGHAS SINGLE
RECIEVED IMAIL IPAGE IS|
[THROUGH MAIL RECIEVED
THROUGH
IMAIL
ICS (COMM)/484/2026 27-07-2026 SHEETAL INDIA PLASTIC VsDhruv INOT INOT MENTIONED ASNOT
SARABJEET SINGH BABRA [Tanwar(P), IMENTIONED ASSINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED THROUGHAS SINGLE
RECIEVED IMAIL IPAGE IS
[THROUGH MAIL RECIEVED
THROUGH
IMAIL
ICS (COMM)/480/2026 27-07-2026 ICANARA BANK Vs S SiSanjeev INOT INOT MENTIONED ASNOT
ENTERPRISES THROUGH ITSChopra(P), IMENTIONED ASSINGLE PAGE ISMENTIONED
IPROPRIETOR SHALINI SHARMA SINGLE PAGE ISRECIEVED THROUGHAS SINGLE
RECIEVED IMAIL IPAGE IS
[THROUGH MAIL RECIEVED
THROUGH
IMAIL




S.NO COURT

DISTRICT COURT ROOM

CASE NUMBER

IOMP (I) (COMM)/1551/2026

DATE

REGISTRATION

27-07-2026

OFPETITIONER NAME

RESPONDENT NAME

[TOYOTA FINANCIAL SERVICES|

[RAJESH

ADVOCATE
MOBILE
NUMBER

INOT

ADVOCATE EMAILID DATE OF E-
FILING

INOT MENTIONED ASNOT

INDIA LTD Vs DEEPTI SHARMA  JANGRA(P), = [MENTIONED ASSINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED THROUGHAS  SINGLE
IRECIEVED IMAIL IPAGE IS
[THROUGH MAIL IRECIEVED
THROUGH
IMAIL
OMP (I) (COMM)/1552/2026 [27-07-2026 TOYOTA FINANCIAL SERVICESRAJESH INOT INOT MENTIONED ASNOT

INDIA LTD Vs DURGESH PAL JANGRA(P), MENTIONED ASSINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED THROUGHAS  SINGLE
IRECIEVED IMAIL IPAGE IS|
[THROUGH MAIL IRECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/1553/2026 [27-07-2026 TOYOTA FINANCIAL SERVICESRAJESH INOT INOT MENTIONED ASNOT

INDIA LTD Vs NIRDOSH KUMAR [JANGRA(P), |MENTIONED ASSINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED THROUGHAS  SINGLE
RECIEVED IMAIL PAGE 1S
THROUGH MAIL RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/1554/2026 [27-07-2026 [TOYOTA FINANCIAL SERVICESRAJESH NOT INOT MENTIONED ASNOT

IINDIA LTD Vs SAROJ SINGH WANGRA(P), IMENTIONED ASSINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED THROUGHAS SINGLE
RECIEVED MAIL IPAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/1555/2026 [27-07-2026 [TOYOTA FINANCIAL SERVICESRAJESH INOT INOT MENTIONED ASNOT

[INDIA LTD Vs MOHD NASEER ALI JANGRA(P), MENTIONED ASSINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED THROUGHAS  SINGLE
RECIEVED IMAIL IPAGE IS
THROUGH MAIL IRECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/1560/2026[28-07-2026 IKOTAK MAHINDRA PRIME LTD VSMAYANK INOT INOT MENTIONED ASNOT

RBCL PILETECH INFRA IMAHAJAN(P), MENTIONED ASSINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED THROUGHAS  SINGLE
RECIEVED IMAIL IPAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/1561/2026 [28-07-2026 [TOYOTA FINANCIAL SERVICESRAJESH INOT INOT MENTIONED ASNOT

INDIA LTD Vs RAKHI SARKAR JANGRA(P), MENTIONED ASSINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED THROUGHAS  SINGLE
RECIEVED IMAIL IPAGE IS
[THROUGH MAIL IRECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/1562/2026 [28-07-2026 [TOYOTA FINANCIAL SERVICESRAJESH INOT INOT MENTIONED ASNOT

INDIA LTD Vs SAURABH SAINI

JANGRA(P),

IMENTIONED AS
ISINGLE PAGE IS
RECIEVED

[THROUGH MAIL

SINGLE PAGE  ISMENTIONED

RECIEVED THROUGHAS  SINGLE

IMAIL IPAGE IS
IRECIEVED
THROUGH

IMAIL




S.NO COURT

DISTRICT COURT ROOM

CASE NUMBER

ICS (COMM)/483/2026

DATE
REGISTRATION

28-07-2026

OFPETITIONER NAME

RESPONDENT NAME

STATE BANK OF INDIA Vg

ISiddharth(P),

ADVOCATE
MOBILE
NUMBER

INOT

ADVOCATE EMAILID DATE OF E-
FILING

INOT MENTIONED ASNOT

IPushpender Kunndu IMENTIONED ASSINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED THROUGHAS SINGLE
IRECIEVED IMAIL IPAGE IS
[THROUGH MAIL RECIEVED
THROUGH
MAIL
CS (COMM)/482/2026 28-07-2026 IBANK OF MAHARASHTRA Vs RAVISHAILESH INOT INOT MENTIONED ASNOT

IKUMAR

KUMAR(P),

IMENTIONED AS
ISINGLE PAGE IS

SINGLE PAGE  ISMENTIONED
RECIEVED THROUGHAS  SINGLE

IRECIEVED IMAIL IPAGE IS|
[THROUGH MAIL IRECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/1572/2026 [29-07-2026 IKOTAK MAHINDRA BANK Vs M NAMIT INOT INOT MENTIONED ASNOT

ICONSTRUCTIONS IKUMAR(P), IMENTIONED ASSINGLE PAGE  ISMENTIONED
SINGLE PAGE ISRECIEVED THROUGHAS  SINGLE
RECIEVED IMAIL IPAGE IS|
THROUGH MAIL RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/1568/2026 [29-07-2026 IKOTAK MAHINDRA BANK LTD VS AMIT INOT INOT MENTIONED ASNOT

IRITURAJ

[KUMAR(P),

IMENTIONED AS
ISINGLE PAGE IS

SINGLE PAGE  ISMENTIONED
RECIEVED THROUGHAS  SINGLE

RECIEVED IMAIL IPAGE IS|
THROUGH MAIL IRECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/1569/2026 [29-07-2026 IKOTAK MAHINDRA BANK LTD Vs AMIT INOT INOT MENTIONED ASNOT

IRITURAJ

[KUMAR(P),

IMENTIONED AS|
SINGLE PAGE IS

SINGLE PAGE  ISMENTIONED
RECIEVED THROUGHAS  SINGLE

RECIEVED IMAIL IPAGE IS
THROUGH MAIL IRECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/1570/2026 [29-07-2026 IPIRAMAL FINANCE LTD Vs MANSINAVEEN INOT INOT MENTIONED ASNOT

ISAINT ISHARMA(P), [MENTIONED ASSINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED THROUGHAS SINGLE
RECIEVED IMAIL IPAGE IS|
THROUGH MAIL RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/1567/2026 [29-07-2026 Kotak Mahindra Bank Ltd VsMAYANK INOT INOT MENTIONED ASNOT
ISATENRA SINGH IMAHAJAN(P), MENTIONED ASSINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED THROUGHAS SINGLE
RECIEVED IMAIL IPAGE IS
[THROUGH MAIL RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/1571/2026 [29-07-2026 [TATA CAPITAL LTD Vs RISHI PALNAVEEN INOT INOT MENTIONED ASNOT

ICRANES

SHARMA(P),

IMENTIONED AS
ISINGLE PAGE IS
RECIEVED

[THROUGH MAIL

SINGLE PAGE  ISMENTIONED
RECIEVED THROUGHAS  SINGLE
IMAIL IPAGE IS
IRECIEVED
THROUGH
IMAIL




S.NO COURT

DISTRICT COURT ROOM

CASE NUMBER

ICS (COMM)/490/2026

DATE
REGISTRATION

29-07-2026

OFPETITIONER NAME

RESPONDENT NAME

IMS SRU DISTRIBUTIONS PRIVATE]|

CATE

IPradeep Kumar

ADVOCATE
MOBILE
NUMBER

INOT

ADVOCATE EMAILID DATE OF E-
FILING

INOT MENTIONED ASNOT

LIMITED THROUGH ITSBhardwaj(P), |MENTIONED ASSINGLE PAGE ISMENTIONED
IAUTHORIZED REPRESENTATIVE SINGLE PAGE ISRECIEVED THROUGHAS  SINGLE
IMR UMESH KUMAR SACHDEV Vs IRECIEVED IMAIL IPAGE IS
JAMIT PACHERWAL PROPRIETOR] [THROUGH MAIL IRECIEVED
OF MS KOTHAL OVERSEAS THROUGH
IMAIL
IOMP (COMM)/36/2026 29-07-2026 INKG INFRASTRUCTURE LTD VSABHISHEK INOT INOT MENTIONED ASNOT
IHDB FINANCIAL SERVICES LTD |AGGARWAL(P),MENTIONED ASSINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED THROUGHAS  SINGLE
IRECIEVED IMAIL IPAGE IS|
[THROUGH MAIL IRECIEVED
THROUGH
IMAIL
IOMP (COMM)/34/2026 29-07-2026 INKG INFRASTRUCTURE LTD VSABHISHEK INOT INOT MENTIONED ASNOT
[HDB FINANCIAL SERVICES LTD |AGGARWAL(P),MENTIONED ASSINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED THROUGHAS  SINGLE
RECIEVED IMAIL IPAGE IS|
THROUGH MAIL RECIEVED
THROUGH
IMAIL
IOMP (COMM)/35/2026 29-07-2026 INKG INFRASTRUCTURE LTD VSABHISHEK INOT INOT MENTIONED ASNOT
HDB FINANCIAL SERVICES LTD |AGGARWAL(P),MENTIONED ASSINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED THROUGHAS  SINGLE
RECIEVED IMAIL IPAGE IS|
THROUGH MAIL IRECIEVED
THROUGH
IMAIL
IOMP (COMM)/33/2026 29-07-2026 INKG INFRASTRUCTURE LTD VsABHISHEK INOT INOT MENTIONED ASNOT
[HDB FINANCIAL SERVICES LTD |AGGARWAL(P),MENTIONED ASSINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED THROUGHAS  SINGLE
RECIEVED IMAIL IPAGE IS
THROUGH MAIL IRECIEVED
THROUGH
IMAIL
IOMP (COMM)/37/2026 29-07-2026 INKG INFRASTRUCTURE LTD VsABHISHEK INOT INOT MENTIONED ASNOT
HDB FINANCIAL SERVICES LTD |AGGARWAL(P),MENTIONED ASSINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED THROUGHAS  SINGLE
RECIEVED IMAIL IPAGE IS
THROUGH MAIL IRECIEVED
THROUGH
IMAIL
OMP (COMM)/38/2026 29-07-2026 INKG INFRASTRUCTURE LTD VsABHISHEK INOT INOT MENTIONED ASNOT
HDB FINANCIAL SERVICES LTD |AGGARWAL(P),MENTIONED ASSINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED THROUGHAS  SINGLE
RECIEVED IMAIL IPAGE IS
[THROUGH MAIL IRECIEVED
THROUGH
IMAIL
CS (COMM)/491/2026 29-07-2026 PV ENTERPRISES Vs HINDUSTANjamarendra INOT INOT MENTIONED ASNOT
ICONSTRUCTION CO LTD lkumar IMENTIONED ASSINGLE PAGE  ISMENTIONED
[dubey(P), SINGLE PAGE ISRECIEVED THROUGHAS  SINGLE
RECIEVED IMAIL IPAGE IS
[THROUGH MAIL IRECIEVED
THROUGH

IMAIL




S.NO COURT

DISTRICT COURT ROOM

CASE NUMBER

DATE

REGISTRATION

OFPETITIONER

RESPONDENT NAME

NAME

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAIL ID

DATE OF E-
FILING

IOMP (I) (COMM)/1575/2026 [30-07-2026 TOYOTA FINANCIAL SERVICESSHOBHIT INOT INOT MENTIONED ASNOT
INDIA LTD Vs RAJ RAKESH|VYAS(P), IMENTIONED ASSINGLE PAGE  ISMENTIONED
IKOTHARI SINGLE PAGE ISRECIEVED THROUGHAS  SINGLE
IRECIEVED IMAIL IPAGE IS
[THROUGH MAIL IRECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/1576/2026 [30-07-2026 [TOYOTA FINANCIAL SERVICESSHOBHIT INOT INOT MENTIONED ASNOT

INDIA LTD Vs AJAY PAL SHARMA [VYAS(P), IMENTIONED ASSINGLE PAGE  ISMENTIONED
SINGLE PAGE ISRECIEVED THROUGHAS  SINGLE
IRECIEVED IMAIL IPAGE IS|
[THROUGH MAIL IRECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/1586/2026 31-07-2026 TOYOTA FINANCIAL SERVICESSHOBHIT INOT INOT MENTIONED ASNOT

INDIA LTD Vs ZALA DANSINH IVYAS(P), IMENTIONED ASSINGLE PAGE  ISMENTIONED
SINGLE PAGE ISRECIEVED THROUGHAS  SINGLE
RECIEVED IMAIL IPAGE IS|
THROUGH MAIL RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/1587/2026 [31-07-2026 [TOYOTA FINANCIAL SERVICESSHOBHIT INOT INOT MENTIONED ASNOT

IMANJARE

INDIA LTD Vs SAGAR TUKARAM

IVYAS(P),

IMENTIONED AS
ISINGLE PAGE IS

SINGLE PAGE IS
RECIEVED THROUGH

MENTIONED
AS  SINGLE

RECIEVED IMAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
MAIL
OMP (I) (COMM)/1585/202631-07-2026 [TOYOTA FINANCIAL SERVICESRAJESH NOT INOT MENTIONED ASNOT

[INDIA LTD Vs SDDAM HOSSAIN

DANGRA(P),

IMENTIONED AS|
SINGLE PAGE IS

RECIEVED THROUGH

SINGLE PAGE  ISMENTIONED

AS  SINGLE

RECIEVED IMAIL IPAGE IS
THROUGH MAIL IRECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/1584/2026(31-07-2026 [TOYOTA FINANCIAL SERVICESRAJESH INOT INOT MENTIONED ASNOT

INDIA LTD Vs SACHIN SINGHJANGRA(P),

IMENTIONED AS

SINGLE PAGE IS

MENTIONED

IGAUTAM SINGLE PAGE ISRECIEVED THROUGHAS  SINGLE
RECIEVED IMAIL IPAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/1583/2026(31-07-2026 [TOYOTA FINANCIAL SERVICESRAJESH INOT INOT MENTIONED ASNOT

INDIA LTD Vs JYOTI H JANGRA(P), MENTIONED ASSINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED THROUGHAS  SINGLE
RECIEVED IMAIL IPAGE IS|
THROUGH MAIL IRECIEVED
THROUGH
IMAIL
CS (COMM)/494/2026 31-07-2026 rajesh kumar gupta Vs C AND BMUKESH INOT INOT MENTIONED ASNOT

IMasscon Pvt Ltd

KUMAR(P),

IMENTIONED AS
ISINGLE PAGE IS
RECIEVED

[THROUGH MAIL

IMAIL

SINGLE PAGE  ISMENTIONED
RECIEVED THROUGHAS  SINGLE

IPAGE IS
IRECIEVED
THROUGH
IMAIL
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b7 ISH. RAJ KUMAR, 603 ICommercial Suit  (Contempt Petition/3/2026  [01-07-2026 ISPIGEN INDIA PVT LTD Vs DCPGautam eludication.legal@ [90999306881/99990938127.06.2026
IDISTRICT JUDGEWEST IOPERATION Bhasin(P), outlook.com 93
(COMMERCIAL
ICOURT-01
603 ICommercial Suit  [CS (COMM)/410/2026 01-07-2026 IMOGLI LABS INDIA PRIVATEHarsh Infora),zlc.co.in  94671-94651 11.07.2026
LIMITED Vs CRESCENT PPGVardhan(P),
ILINING PRIVATE LIMITED
603 ICommercial Suit  [CS (COMM)/415/2026 02-07-2026 IPuma Se Vs Ramakant Sharma iGautam eludication.legal@ [9999306881/99990938/30.06.2026
[Bhasin(P), outlook.com 93
603 Commercial Suit  [CS (COMM)/416/2026 02-07-2026 [UNION BANK OF INDIA Vs MRSArun KumararunkumarshuklaT|8586863313, 11.06.2026
ISANTOSH KUMARI Shukla(P), @gmail. com
603 ICommercial Suit  [CS (COMM)/417/2026 02-07-2026 [Punjab National Bank VsRaghav [VSRADVISORS@ (9717610124 29.06.2026
IHARPREET SINGH ISharma(P), IGMAIL.COM
603 ICommercial Suit  [CS (COMM)/418/2026 02-07-2026 SMT MALTI DEVI PROPRIETORJogendra adv.ik7ol@gmail.c |9582267585 09.06.2026
IOF HIGHWAY LAB EQUIPMENTSKumar(P), lom

Vs OM SWASTIK TESTING|
ILABORATORY PVT LTD THROUGH]

603 ICommercial Suit  |CS (COMM)/421/2026 04-07-2026 IMOHIT GUPTA Vs NEW HAIRRavi Swami(P), [raviswami191@yah/9999666665 15.06.2026
IPALACE PRIVATE LIMITED l00.com
603 ICommercial Suit  [CS (COMM)/423/2026 06-07-2026 IRAM AVTAR Vs ARUN KUMAR satjuris@gmail.co 9211416851 01.07.2026
m
603 ICommercial Suit  [CS (COMM)/428/2026 07-07-2026 [Puma Se Vs Ashok Kumar Gautam eludication.legal @ [9999306881/99990938(07.07.2026
IBhasin(P), loutlook.com 93
603 ICommercial Suit |CS (COMM)/433/2026 08-07-2026 INAINA RUHAIL Vs METASANYAM sanyam@kheterpal9873674225 08.07.2026
IPLATFORMS, INC AND ORS IKHETARPAL(P)|.co.in
603 Commercial Suit  |CS (COMM)/437/2026 09-07-2026 ICANARA BANK Vs RIYA FASHIONNIHARIKA ladv.niharikarailio (9811884579 09-07-2026
[PROP RAJIV KUMAR RAI(P), 9@gmail.com
603 ICommercial Suit  [CS (COMM)/444/2026 15-07-2026 IPuma Se Vs Ashok Kumar iGautam eludication.legal @ [9999306881/9999093815-07-2026
IBhasin(P), loutlook.com 93
603 ICommercial Suit  [CS (COMM)/445/2026 15-07-2026 S S ENTERPRISES Vs MS VONKENVikas sharmavikas407@ (9811205567 15-07-2026
IBRANDTECH PVT LTD Sharma(P), igmail.com
603 ICommercial Suit  [CS (COMM)/447/2026 17-07-2026 THOMAS GLOBAL LOGISTICS PVT[SHIVAM legal@shivamshar (9654545855 17-07-2026

ILTD Vs ULR FREIGHT SERVICES |SHARMA(P), |ma.info

603 ICommercial Suit  [CS (COMM)/452/2026 20-07-2026 IPuma Se Vs Ashok Kumar IGautam eludication.legal @ |9999306881/99990938/20-07-2026
[Bhasin(P), outlook.com 93
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603 ICommercial Suit  [CS (COMM)/453/2026 20-07-2026 INIRMAL DEVI Vs AMBEYShubham wshadvocates@gm (8279850249 20-07-2026
IFERROUS PVT LTD [Singhal(P), lail.com
603 ICommercial Suit  [CS (COMM)/454/2026 20-07-2026 SEEMA AGGARWAL Vs EARTH[Shubham wshadvocates@gm 8279850249 20-07-2026
IWIRES PVT LTD [Singhal(P), lail.com
603 ICommercial Suit  [CS (COMM)/456/2026 21-07-2026 IPUNJAB AND SIND BANK Vs BLISS|Geetanjali contact@randglaw [8285103528 21-07-2026
IGIFTS AND ACCESSORIES [Tiwari(P), chambers.com
603 ICommercial Suit  [CS (COMM)/467/2026 23-07-2026 Bank of Baroda Vs Ashok KumarjAkshay Raj(P), advhunnysharma. |9650501903 23-07-2026
[Kushwaha 28@gmail.com
603 ICommercial Suit  [CS (COMM)/466/2026 23-07-2026 STATE BANK OF INDIA VsCHITRA ladvjkmishra@outl 9301232373 23-07-2026
IVISHWAS CHAND IMALHOTRA(P),00k.com
603 ICommercial Suit  [CS (COMM)/470/2026 24-07-2026 ICANARA BANK Vs RAJIV BHALLAmahesh chitramalhotrasobt|9212888057 24-07-2026
IPROP MS RB ENTERPRISES sharma(P), i@gmail.com
603 ICommercial Suit  |CS (COMM)/475/2026 25-07-2026 Shri Rajinder Kumar Vs Ms. Richajsumit advmesharma2010(9810493325 25-07-2026
Rani virmani(P), @gmail.com
603 Commercial Suit  [CS (COMM)/476/2026 27-07-2026 ICanara Bank Vs Monu Kumar Vikash virmanilawco@gm (9873245548 27-07-2026
IKumar(P), lail.com
603 Commercial Suit  [CS (COMM)/479/2026 28-07-2026 SPACE INDUS GLOBAL PRIVATEHIMANSHU |adv.vikaskumar80 9999880149 28-07-2026
ILIMITED Vs LIFEWALLJPAL(P), 2@gmail.com
IGREENTECH PRIVATE LIMITED|
IAND OTHERS
603 Commercial Suit |CS (COMM)/480/2026 28-07-2026 INFLUIR MEDIA PVT LTD VsSUNDRAM advocatehimanshu (9910600436 28-07-2026
INFLUENZONE TECHNOLOGYJOSHI(P), pal@gmail.com
IPVT LTD
603 ICommercial Suit |CS (COMM)/483/2026 29-07-2026 ICANARA BANK Vs M/S R SSUNDRAM admin@nirvaanla 8448444842 29-07-2026
[TRADING COMPANY JOSHI(P), w.com
603 ICommercial Suit  [CS (COMM)/484/2026 20-07-2026 ICANARA BANK Vs ZEST(Gautam adv.niharikarailio 9811884579 20-07-2026
IENTERPRISE IBhasin(P), 9@gmail.com
603 |Arbitration &OMP (I)(COMM.)/2570/2026(02-07-2026 Kotak Mahindra Bank Limited VsSUMIT 9858683230 associatesrsgarg2@gma|30.06.2026
Conciliation  Act, IManoj IKUMAR(P), fil.com
1996--9
603 |Arbitration &OMP (I)(COMM.)/2571/2026 [02-07-2026 Kotak Mahindra Bank Ltd Vs HemrajSUMIT 9858683230 associatesrsgarg2@gma|30.06.2026
Conciliation  Act,| IKUMAR(P), il.com
1996--9
603 |Arbitration &OMP (I)(COMM.)/2572/2026(02-07-2026 Kotak Mahindra Bank Limited VsSUMIT 9858683230 associatesrsgarg2@gma30.06.2026
Conciliation  Act, Sombir Singh IKUMAR(P), fil.com
1996--9
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603 |Arbitration IOMP (I)(COMM.)/2573/2026/02-07-2026 IKOTAK MAHINDRA BANK LTD VsSUMIT 9858683230 associatesrsgarg2@gma|30.06.2026
Conciliation  Act,| Yatinder Singh IKUMAR(P), il.com
1996--9

603 |Arbitration &OMP (I)(COMM.)/2574/2026(02-07-2026 IM/s Kotak Mahindra Bank Ltd. VSSUMIT 9858683230 associatesrsgarg2@gma|30.06.2026
Conciliation  Act,| Wahul IKUMAR(P), il.com
1996--9

603 |Arbitration &OMP (I)(COMM.)/2575/202602-07-2026 IM/s Kotak Mahindra Bank Ltd. VS§SUMIT 9858683230 associatesrsgarg2@gma|30.06.2026
IConciliation Act,| [Kewal Singh IKUMAR(P), fil.com
1996--9

603 |Arbitration &OMP (I)(COMM.)/2576/2026/02-07-2026 Suryoday Small Finance BankSUMIT 9858683230 lassociatesrsgarg2@gma|01.07.2026
IConciliation Act,| Limited Vs Ghaste Sudhir Nabhiraj [KUMAR(P), il.com
1996--9

603 |Arbitration &OMP (I)(COMM.)/2596/2026(03-07-2026 IM/s Cholamandalam InvestmentSUMIT 9858683230 associatesrsgarg2@gma|01.07.2026
Conciliation  Act,| IAnd Finance Company Limited VSKUMAR(P), il.com
1996--9 IManpreet Singh Kohli

603 |Arbitration &OMP (I)(COMM.)/2598/2026/04-07-2026 [TOYOTA FINANCIAL SERVICESRahul 8376049807 advocateashok.1@gmail01.07.2026
Conciliation ~ Act,)| INDIA LIMITED Vs MAN SINGH  [Bhardwaj(P), .com
1996--9

603 |Arbitration &OMP (I)(COMM.)/2618/2026/07-07-2026 Kotak Mahindra Bank Limited VsSUMIT 9858683230 lassociatesrsgarg2@gma01.07.2026
Conciliation  Act, [Ram Jcb Earth Movers IKUMAR(P), il.com
1996--9

603 |Arbitration &OMP (I)(COMM.)/2619/2026(07-07-2026 Kotak Mahindra Bank Limited VsSUMIT 9858683230 associatesrsgarg2@gma|01.07.2026
Conciliation  Act,)| IVinod Sharma IKUMAR(P), il.com
1996--9

603 |Arbitration &OMP (Dio7-07-2026 Kotak Mahindra Bank Limited VsSUMIT 9858683230 lassociatesrsgarg2@gma02.07.2026
Conciliation  Act,(COMM.)/2620/2026 |Ajaz Ahmad IKUMAR(P), il.com
1996--9

603 |Arbitration &OMP (I)(COMM.)/2643/2026/11-07-2026 [TOYOTA FINANCIAL SERVICESRahul 8376049807 ladvocateashok.1@gmail(02.07.2026
Conciliation  Act, INDIA LIMITED Vs MOHD SAQIB [Bhardwaj(P), .com
1996--9

603 |Arbitration &OMP (I)(COMM.)/2644/202611-07-2026 [TOYOTA FINANCIAL SERVICESRahul 8376049807 ladvocateashok.1@gmail02.07.2026
IConciliation Act,| INDIA LIMITED Vs ANKIT S Bhardwaj(P), .com
1996--9

603 |Arbitration &OMP (I)(COMM.)/2645/2026[11-07-2026 [TOYOTA FINANCIAL SERVICESRahul 8376049807 advocateashok.1@gmail(02.07.2026
Conciliation  Act,| INDIA LIMITED Vs GAURAV[Bhardwaj(P), .com
1996--9 ICHAUDHARY

603 |Arbitration &OMP (I)(COMM.)/2646/2026[11-07-2026 [TOYOTA FINANCIAL SERVICESRahul 8376049807 ladvocateashok.1@gmail02.07.2026
Conciliation  Act, INDIA LIMITED Vs OM PRAKASH[Bhardwaj(P), .com
1996--9 IAWANA

603 |Arbitration &OMP (I)(COMM.)/2652/2026[13-07-2026 Kotak Mahindra Bank Limited VsSUMIT 9858683230 associatesrsgarg2@gma|05.07.2026
Conciliation  Act,| IFaruk IKUMAR(P), il.com
1996--9

603 |Arbitration &OMP (I)(COMM.)/2653/2026(13-07-2026 Kotak Mahindra Bank Limited VsSUMIT 9858683230 associatesrsgarg2@gma05.07.2026
Conciliation  Act, [Ram Jiwan IKUMAR(P), fil.com
1996--9
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603 |Arbitration OMP (I)(COMM.)/2654/2026(13-07-2026 IKOTAK MAHINDRA BANKSUMIT 9858683230 associatesrsgarg2@gma|05.07.2026
Conciliation  Act,| ILIMITED Vs Akshay Rao IKUMAR(P), il.com
1996--9

603 |Arbitration &OMP (I)(COMM.)/2655/2026[13-07-2026 IM/s Cholamandalam InvestmentSUMIT 9858683230 associatesrsgarg2@gma05.07.2026
Conciliation  Act,| IAnd Finance Company Limited VSKUMAR(P), il.com
1996--9 Rohit O

603 |Arbitration &OMP (I)(COMM.)/2671/2026 [14-07-2026 [TOYOTA FINANCIAL SERVICESRahul 8376049807 advocateashok.1@gmail(7.07.2026
Conciliation  Act, INDIA LIMITED Vs SEY[Bhardwaj(P), .com
1996--9 SHAHNAWAZ NURI 2936

603 |Arbitration &OMP (I)(COMM.)/2672/2026(14-07-2026 [TOYOTA FINANCIAL SERVICESRahul 8376049807 ladvocateashok.1@gmailfy.07.2026
IConciliation Act,| INDIA LIMITED Vs UMESH[Bhardwaj(P), .com
1996--9 KUMAR 4542

603 |Arbitration &OMP (I)(COMM.)/2673/2026(14-07-2026 [TOYOTA FINANCIAL SERVICESRahul 8376049807 ladvocateashok.1@gmailf7.07.2026
Conciliation  Act,| INDIA LIMITED Vs SAHAB SINGH[Bhardwaj(P), .com
1996--9 1011

603 |Arbitration &OMP (I)(COMM.)/2674/2026(14-07-2026 [TOYOTA FINANCIAL SERVICESRahul 8376049807 advocateashok.1@gmail(7.07.2026
Conciliation ~ Act,)| [INDIA LIMITED Vs SANJAY P 9297 Bhardwaj(P), .com
1996--9

603 |Arbitration &OMP (I)(COMM.)/2675/2026[14-07-2026 [TOYOTA FINANCIAL SERVICESRahul 8376049807 advocateashok.1@gmail(7.07.2026
Conciliation  Act, INDIA LIMITED Vs RAGHAV[Bhardwaj(P), .com
1996--9 IVOHRA 2972

603 |Arbitration &OMP (Di15-07-2026 [TOYOTA FINANCIAL SERVICES[Rahul 8376049807 ladvocateashok.1@gmailf7.07.2026
Conciliation  Act,((COMM.)/2682/2026 [INDIA LIMITED Vs SAHAB SINGH [Bhardwaj(P), .com
1996--9

603 |Arbitration &OMP (Di15-07-2026 [TOYOTA FINANCIAL SERVICESRahul 8376049807 advocateashok.1@gmail(7.07.2026
Conciliation  Act,(COMM.)/2683/2026 INDIA LIMITED Vs LAHANU[Bhardwaj(P), .com
1996--9 ISAHEBRAO THORAT

603 |Arbitration &OMP (Di15-07-2026 [TOYOTA FINANCIAL SERVICESRahul 8376049807 advocateashok.1@gmail(7.07.2026
Conciliation  Act,((COMM.)/2684/2026 INDIA LIMITED Vs PRABHDEEP[Bhardwaj(P), .com
1996--9 SINGH

603 |Arbitration &OMP (I)(COMM.)/2685/2026[15-07-2026 [TOYOTA FINANCIAL SERVICESRahul 8376049807 advocateashok.1@gmailfy.07.2026
IConciliation Act,| INDIA LIMITED Vs LOKESH YOGI [Bhardwaj(P), .com
1996--9

603 |Arbitration &OMP (I)(COMM.)/2699/2026[17-07-2026 Kotak Mahindra Bank Limited VsSUMIT 9858683230 associatesrsgarg2@gma08.07.2026
Conciliation  Act,| Raju Manchal IKUMAR(P), il.com
1996--9

603 |Arbitration &OMP (I)(COMM.)/2701/2026 17-07-2026 Kotak Mahindra Bank Limited VsSUMIT 9858683230 associatesrsgarg2@gma08.07.2026
Conciliation  Act, IShiv Kumar IKUMAR(P), fil.com
1996--9

603 |Arbitration &OMP (I)(COMM.)/2703/2026[17-07-2026 Kotak Mahindra Bank Limited VsSUMIT 9858683230 associatesrsgarg2@gma08.07.2026
Conciliation  Act,| IChandrapal Singh IKUMAR(P), il.com
1996--9

603 |Arbitration &OMP (I)(COMM.)/2705/2026(17-07-2026 Kotak Mahindra Bank Limited VsSUMIT 9858683230 associatesrsgarg2@gma08.07.2026
Conciliation  Act, [Premvir IKUMAR(P), fil.com
1996--9
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603 |Arbitration IOMP (I)(COMM.)/2707/2026(17-07-2026 Kotak Mahindra Bank Limited VsSUMIT 9858683230 associatesrsgarg2@gma08.07.2026
Conciliation  Act,| Harisingh IKUMAR(P), il.com
1996--10

603 |Arbitration &OMP (I)(COMM.)/2720/2026(18-07-2026 Kotak Mahindra Bank Limited VsSUMIT 9858683230 associatesrsgarg2@gma08.07.2026
Conciliation  Act,| Biresh Pal IKUMAR(P), il.com
1996--11

603 |Arbitration &OMP (I)(COMM.)/2721/2026 18-07-2026 [TOYOTA FINANCIAL SERVICESRahul 8376049807 advocateashok.1@gmail(11.07.2026
Conciliation  Act, INDIA LIMITED Vs KANISHKABhardwaj(P), .com
1996--12 IBHASIN 0730

603 |Arbitration &OMP (I)(COMM.)/2722/2026(18-07-2026 [TOYOTA FINANCIAL SERVICESRahul 8376049807 ladvocateashok.1@gmail(11.07.2026
Conciliation  Act, INDIA LIMITED Vs RAVINDER[Bhardwaj(P), .com
1996--13 ISINGH 7586

603 |Arbitration &OMP (I)(COMM.)/2725/202620-07-2026 Suryoday Small Finance BankSUMIT 9858683230 associatesrsgarg2@gma09.07.2026
Conciliation  Act,| ILimited Vs Vikas Meena IKUMAR(P), il.com
1996--14

603 |Arbitration &OMP (I)(COMM.)/2726/202620-07-2026 Kotak Mahindra Bank Ltd VsSUMIT 0858683230 lassociatesrsgarg2@gma09.07.2026
Conciliation ~ Act,)| IVeerpal Singh IKUMAR(P), il.com
1996--15

603 |Arbitration &OMP (I)(COMM.)/2728/2026120-07-2026 [TOYOTA FINANCIAL SERVICESRahul 8376049807 ladvocateashok.1@gmail(09.07.2026
Conciliation  Act, INDIA LIMITED Vs HIMANSHU[Bhardwaj(P), .com
1996--16 IGUPTA

603 |Arbitration &OMP (I)(COMM.)/2729/202620-07-2026 [TOYOTA FINANCIAL SERVICES[Rahul 8376049807 ladvocateashok.1@gmail09.07.2026
Conciliation  Act,)| INDIA LIMITED Vs SHASHI DEVI  [Bhardwaj(P), .com
1996--17

603 |Arbitration &OMP (I)(COMM.)/2730/2026/20-07-2026 [TOYOTA FINANCIAL SERVICESRahul 8376049807 advocateashok.1@gmail(11.07.2026
Conciliation  Act,| INDIA LIMITED Vs TALWINDERBhardwaj(P), .com
1996--18 ISINGH

603 |Arbitration &OMP (I)(COMM.)/2732/202620-07-2026 [TOYOTA FINANCIAL SERVICESRahul 8376049807 advocateashok.1@gmail(11.07.2026
IConciliation Act,| INDIA LIMITED Vs MANOJ SINGH[Bhardwaj(P), .com
1996--19 HAGGI

603 |Arbitration &OMP (I)(COMM.)/2733/202620-07-2026 BMW INDIA FINANCIALRahul 8376049807 ladvocateashok.1@gmail(11.07.2026
Conciliation ~ Act,| ISERVICES PVT LTD Vs RSGB GEMS[Bhardwaj(P), .com
1996--20 IAND JEWELLERS

603 |Arbitration &OMP (I)(COMM.)/2748/2026[21-07-2026 [TOYOTA FINANCIAL SERVICESRahul 8376049807 advocateashok.1@gmail(11.07.2026
Conciliation  Act,| INDIA LIMITED Vs ABHISHEKBhardwaj(P), .com
1996--21 IKUMAR

603 |Arbitration &OMP (I)(COMM.)/2749/2026[21-07-2026 [TOYOTA FINANCIAL SERVICESRahul 8376049807 ladvocateashok.1@gmail(11.07.2026
Conciliation  Act, INDIA LIMITED Vs DINESHBhardwaj(P), .com
1996--22 SHARMA

603 |Arbitration &OMP (I)(COMM.)/2750/2026[21-07-2026 [TOYOTA FINANCIAL SERVICESRahul 8376049807 ladvocateashok.1@gmail(11.07.2026
Conciliation  Act,| INDIA LIMITED Vs PREETIBhardwaj(P), .com
1996--23 SHARMA

603 |Arbitration &OMP (I)(COMM.)/2751/2026 [21-07-2026 [TOYOTA FINANCIAL SERVICESRahul 8376049807 advocateashok.1@gmail(11.07.2026
Conciliation  Act, INDIA LIMITED Vs MANISHBhardwaj(P), .com
1996--24 SHARMA
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603 |Arbitration OMP (I)(COMM.)/2752/2026[21-07-2026 [TOYOTA FINANCIAL SERVICESRahul 8376049807 advocateashok.1@gmail(15.07.2026
Conciliation  Act,| INDIA LIMITED Vs CHANDRABhardwaj(P), .com
1996--25 KETU

603 |Arbitration &OMP (I)(COMM.)/2759/202622-07-2026 [TOYOTA FINANCIAL SERVICESRahul 8376049807 advocateashok.1@gmail(15.07.2026
Conciliation  Act,| INDIA LIMITED Vs CHHEDIBhardwaj(P), .com
1996--26 SINGH

603 |Arbitration &OMP (I)(COMM.)/2760/202622-07-2026 [TOYOTA FINANCIAL SERVICESRahul 8376049807 advocateashok.1@gmail(15.07.2026
Conciliation  Act, INDIA LIMITED Vs NAZIM KHAN [Bhardwaj(P), .com
1996--27

603 |Arbitration &OMP (I)(COMM.)/2761/2026 [22-07-2026 [TOYOTA FINANCIAL SERVICESRahul 8376049807 advocateashok.1@gmail(15.07.2026
IConciliation Act,| INDIA LIMITED Vs ANJU SINGH  [Bhardwaj(P), .com
1996--28

603 |Arbitration &OMP (I)(COMM.)/2762/2026[22-07-2026 [TOYOTA FINANCIAL SERVICESRahul 8376049807 advocateashok.1@gmail(15.07.2026
Conciliation  Act,| INDIA LIMITED Vs UPENDRABhardwaj(P), .com
1996--29 IYADAV

603 |Arbitration &OMP (I)(COMM.)/2796/2026[25-07-2026 [TOYOTA FINANCIAL SERVICESRahul 8376049807 advocateashok.1@gmail(17.07.2026
Conciliation ~ Act,)| INDIA LIMITED Vs GAGANBhardwaj(P), .com
1996--30 RAJPUT

603 |Arbitration &OMP (I)(COMM.)/2797/202625-07-2026 [TOYOTA FINANCIAL SERVICESRahul 8376049807 advocateashok.1@gmail(17.07.2026
Conciliation  Act, INDIA LIMITED Vs SATYAM[Bhardwaj(P), .com
1996--31 BHARTI

603 |Arbitration &OMP (I)(COMM.)/2798/2026/25-07-2026 [TOYOTA FINANCIAL SERVICES[Rahul 8376049807 advocateashok.1@gmail(17.07.2026
Conciliation  Act,)| INDIA LIMITED Vs BASANTBhardwaj(P), .com
1996--32 IKUMAR

603 |Arbitration &OMP (I)(COMM.)/2799/2026[25-07-2026 Kotak Mahindra Bank Ltd Vs BholaSUMIT 9858683230 associatesrsgarg2@gma(17.07.2026
Conciliation  Act,| Sharma IKUMAR(P), il.com
1996--33

603 |Arbitration &OMP (Di25-07-2026 Kotak Mahindra Bank Ltd VsSUMIT 9858683230 lassociatesrsgarg2@gma|iy7.07.2026
Conciliation  Act,((COMM.)/2800/2026 Vhaniram IKUMAR(P), il.com
1996--34

603 |Arbitration &OMP (I)(COMM.)/2801/2026[25-07-2026 Kotak Mahindra Bank Ltd Vs Anita [SUMIT 9858683230 associatesrsgarg2@gmaj(y.07.2026
Conciliation  Act, IKUMAR(P), il.com
1996--35

603 |Arbitration &OMP (I)(COMM.)/2815/2026 27-07-2026 Kotak Mahindra Bank Ltd VsSUMIT 9858683230 associatesrsgarg2@gma|17.07.2026
Conciliation  Act,| INiramala Devi IKUMAR(P), il.com
1996--36

603 |Arbitration &OMP (I)(COMM.)/2816/202627-07-2026 Kotak Mahindra Bank Ltd Vs Om{SUMIT 9858683230 lassociatesrsgarg2@gma(19.07.2026
Conciliation  Act, Prakash Singh IKUMAR(P), fil.com
1996--37

603 |Arbitration &OMP (I)(COMM.)/2817/2026 [27-07-2026 Kotak Mahindra Bank Ltd VsSUMIT 9858683230 associatesrsgarg2@gma|19.07.2026
Conciliation  Act,| [Parveen IKUMAR(P), il.com
1996--38

603 |Arbitration &OMP (I)(COMM.)/2818/2026[27-07-2026 [TOYOTA FINANCIAL SERVICESRahul 8376049807 ladvocateashok.1@gmail(19.07.2026
Conciliation  Act, INDIA LIMITED Vs HARSHDEEPBhardwaj(P), .com
1996--39 IKAUR
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603 |Arbitration OMP (I)(COMM.)/2819/2026/27-07-2026 [TOYOTA FINANCIAL SERVICESRahul 8376049807 advocateashok.1@gmail(19.07.2026
Conciliation  Act,| INDIA LIMITED Vs SAMIM[Bhardwaj(P), .com
1996--40 IMOHAMMAD

603 |Arbitration &OMP (D27-07-2026 [TOYOTA FINANCIAL SERVICESRahul 8376049807 ladvocateashok.1@gmail(19.07.2026
Conciliation ~ Act,((COMM.)/2820/2026 INDIA LIMITED Vs RAJA RAM[Bhardwaj(P), .com
1996--41 IYADAV

603 |Arbitration &OMP (I)(COMM.)/2832/2026/28-07-2026 Kotak Mahindra Bank Ltd VsSUMIT 0858683230 lassociatesrsgarg2@gma20.07.2026
IConciliation Act,| INarendra Singh IKUMAR(P), fil.com
1996--42

603 |Arbitration &OMP (I)(COMM.)/2833/2026/28-07-2026 Kotak Mahindra Bank Ltd VsSUMIT 0858683230 lassociatesrsgarg2@gma|20.07.2026
IConciliation Act,| Svatantra Yadav IKUMAR(P), il.com
1996--43

603 |Arbitration &OMP (D28-07-2026 Kotak Mahindra Bank Ltd Vs ArchnaSUMIT 9858683230 associatesrsgarg2@gma20.07.2026
Conciliation ~ Act,((COMM.)/2834/2026 Pramodsingh IKUMAR(P), il.com
1996--44

603 |Arbitration &OMP (I)(COMM.)/2835/2026/28-07-2026 Kotak Mahindra Bank Ltd VsSUMIT 0858683230 lassociatesrsgarg2@gma20.07.2026
Conciliation ~ Act,)| Sukhbir IKUMAR(P), il.com
1996--45

603 |Arbitration &OMP (Di29-07-2026 Kotak Mahindra Bank Ltd VsSUMIT 9858683230 lassociatesrsgarg2@gma20.07.2026
Conciliation  Act,((COMM.)/2840/2026 [Harendra Pratap Singh IKUMAR(P), il.com
1996--46

603 |Arbitration &OMP (I)(COMM.)/2841/2026[29-07-2026 [Kotak Mahindra Bank Ltd Vs AmleshSUMIT 9858683230 lassociatesrsgarg2@gma|20.07.2026
Conciliation  Act,)| IKumar IKUMAR(P), il.com
1996--47

603 |Arbitration &OMP (D29-07-2026 Kotak Mahindra Bank Ltd VsSUMIT 9858683230 lassociatesrsgarg2@gma20.07.2026
Conciliation  Act,(COMM.)/2842/2026 IShayam Babu IKUMAR(P), il.com
1996--48

603 |Arbitration &OMP (Di29-07-2026 Kotak Mahindra Bank Ltd Vs LakhanSUMIT 9858683230 lassociatesrsgarg2@gma20.07.2026
Conciliation ~ Act,((COMM.)/2843/2026 Singh IKUMAR(P), il.com
1996--49

603 |Arbitration &OMP (Di29-07-2026 Suryoday Small Finance bankSUMIT 9858683230 lassociatesrsgarg2@gma20.07.2026
Conciliation  Act,((COMM.)/2844/2026 ILimited Vs Virender Kumar IKUMAR(P), il.com
1996--50

603 |Arbitration &OMP (I)(COMM.)/2859/2026/30-07-2026 IKotak Mahindra Bank Ltd Vs ArvindSUMIT 9858683230 associatesrsgarg2@gma|21.07.2026
Conciliation  Act,| Sengar IKUMAR(P), il.com
1996--51

603 |Arbitration &OMP (I)30-07-2026 IKotak Mahindra Bank Ltd Vs Vikash SUMIT 9858683230 lassociatesrsgarg2@gma|21.07.2026
Conciliation  Act,(COMM.)/2860/2026 IKUMAR(P), fil.com
1996--52

603 |Arbitration &OMP (I)(COMM.)/2861/2026(30-07-2026 Kotak Mahindra Bank Ltd Vs MohitSUMIT 9858683230 associatesrsgarg2@gma|21.07.2026
Conciliation  Act,| [Kumar IKUMAR(P), il.com
1996--53

603 |Arbitration &OMP (D30-07-2026 [Kotak Mahindra Bank Ltd Vs AmitiSUMIT 9858683230 lassociatesrsgarg2@gma|21.07.2026
Conciliation  Act,(COMM.)/2862/2026 IAnand IKUMAR(P), fil.com
1996--54
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603 |Arbitration OMP (1)30-07-2026 Kotak Mahindra Bank Ltd VsSUMIT 9858683230 associatesrsgarg2@gma|21.07.2026
Conciliation ~ Act,((COMM.)/2863/2026 ISamarjeet Singh IKUMAR(P), il.com
1996--55
603 |Arbitration &OMP (D31-07-2026 Kotak Mahindra Bank Ltd Vs Jabid [SUMIT 9858683230 lassociatesrsgarg2@gma|21.07.2026
Conciliation ~ Act,((COMM.)/2864/2026 IKUMAR(P), il.com
1996--56
603 |Arbitration &OMP (I)(COMM.)/2865/2026/31-07-2026 Kotak Mahindra Bank Ltd Vs BharatSUMIT 0858683230 lassociatesrsgarg2@gma 21.07.2026
IConciliation Act,| Sahani IKUMAR(P), fil.com
1996--57
603 |Arbitration &OMP (D31-07-2026 Kotak Mahindra Bank Ltd Vs BarketSUMIT 0858683230 lassociatesrsgarg2@gma|21.07.2026
Conciliation  Act,((COMM.)/2866/2026 IAli IKUMAR(P), il.com
1996--58
603 |Arbitration &OMP (I)(COMM.)/2867/2026/31-07-2026 Kotak Mahindra Bank Ltd Vs Umesh [SUMIT 9858683230 associatesrsgarg2@gma|21.07.2026
Conciliation  Act,| IKUMAR(P), il.com
1996--59
603 |Arbitration &OMP (D31-07-2026 [Kotak Mahindra Bank Ltd Vs Yogesh [SUMIT 0858683230 lassociatesrsgarg2@gma|21.07.2026
Conciliation ~ Act,((COMM.)/2868/2026 IKUMAR(P), il.com
1996--60
48 ISH. BALWANT RAISOUTH- 613 ICommercial IOMP (I)(COMM)/2578/2026 [02-07-2026 Kotak Mahindra Bank Limited VSRAVI 9958683230 associatesrsgarg2@gmal46198
IBANSAL, DISTRICTWEST Suit Sabir ISHANKAR il.com
WDUGE, IGARG
ICOMMERCIAL
ICOURT-02 613 ICommercial IOMP (I)(COMM)/2579/2026 |02-07-2026 Kotak Mahindra Bank Limited VSRAVI 9958683230 associatesrsgarg2@gmal46198
Suit Vijay Singh ISHANKAR il.com
IGARG
613 ICommercial IOMP (I)(COMM)/2580/2026 |02-07-2026 Kotak Mahindra Bank Limited VSRAVI 9958683230 associatesrsgarg2@gmal46198
Suit Raj Kumar ISHANKAR fil.com
IGARG
613 ICommercial IOMP (I)(COMM)/2581/2026 [02-07-2026 Kotak Mahindra Bank Limited VSRAVI 9958683230 associatesrsgarg2@gmal46198
Suit Mithlesh Mishra ISHANKAR il.com
IGARG
613 ICommercial IOMP (I)(COMM)/2582/2026 |02-07-2026 Kotak Mahindra Bank Limited VSRAVI 9958683230 associatesrsgarg2@gmal46198
Suit ISubham Vikal ISHANKAR il.com
IGARG
613 ICommercial IOMP (I)(COMM)/2584/2026 |02-07-2026 IMs Suryoday Small Finance BanklRAVI 9958683230 associatesrsgarg2@gmal46199
Suit Limited Vs S P Traders ISHANKAR fil.com
IGARG
613 ICommercial IOMP (I)(COMM)/2586/2026 |02-07-2026 IMs Suryoday Small Finance Bank[RAVI 9958683230 associatesrsgarg2@gmal46199
Suit ILimited Vs Vineet Tiwari ISHANKAR fil.com
IGARG
613 ICommercial IOMP (I)(COMM)/2587/2026 |02-07-2026 Kotak Mahindra Bank Ltd VSRAVI 9958683230 associatesrsgarg2@gmal6202
Suit IVirender Singh ISHANKAR il.com
IGARG
613 ICommercial IOMP (I)(COMM)/2588/2026 |02-07-2026 Suryoday Small Finance BankRAVI 9958683230 lassociatesrsgarg2@gmal36203
Suit Limited Vs Tanaji Shivaji Madne ISHANKAR fil.com
IGARG
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613 ICommercial IOMP (COMM)/25/2026 02-07-2026 IMS SANDHYA FINANCE LTD Vs]Dr. Anand7042421170 anandlegali421@gmail. 46195
Suit INARESH KUMAR Duggal com
613 ICommercial CS (COMM)/419/2026 02-07-2026 [Puma se Vs Ashok Kumar IGAUTAM 9999306881 eludicatoin.legal@outlo 46203
Suit BHASIN ok.com
613 ICommercial [Execution (Comm)/227/2026|02-07-2026 IANJU SHARMA Vs NITIN GUPTA [Suresh Chand9810061558 scsinghal @rediffmail.col46203
Suit [Singhal(P), m
613 ICommercial IOMP (I)(COMM)/2594/2026 |03-07-2026 Suryoday Small Finance BanklRAVI 9958683230 lassociatesrsgarg2@gmal46204
Suit Limited Vs Prashanth Kumar CR ~ [SHANKAR il.com
IGARG
613 ICommercial IOMP (I)(COMM)/2595/2026 |03-07-2026 Kotak Mahindra Bank Limited VSRAVI 9958683230 associatesrsgarg2@gmap 6204
Suit Krishan Kumar ISHANKAR il.com
IGARG
613 ICommercial IOMP (I)(COMM)/2599/2026 |04-07-2026 [TOYOTA FINANCIAL SERVICESRahul 9013493108 ladvocateashok.1@gmaill46204
Suit INDIA LIMITED Vs DEEPAKBhardwaj(P), .com
IYADAV 2092
613 ICommercial IOMP (I)(COMM)/2600/2026 [04-07-2026 [TOYOTA FINANCIAL SERVICESRahul 9013493108 ladvocateashok.1@gmail 46204
Suit INDIA LIMITED Vs QAISER ABBAS[Bhardwaj(P), .com
0800
613 ICommercial IOMP (I)(COMM)/2601/2026 |04-07-2026 [TOYOTA FINANCIAL SERVICES[Rahul 9013493108 ladvocateashok.1@gmaill46204
Suit INDIA LIMITED Vs AMARENDERBhardwaj(P), .com
IKUMAR SINGH 3146
613 ICommercial IOMP (I)(COMM)/2602/2026 |04-07-2026 [TOYOTA FINANCIAL SERVICESRahul 90013493108 ladvocateashok.1@gmailly6204
Suit INDIA LIMITED Vs DINESH[Bhardwaj(P), .com
IKUMAR 0581
613 ICommercial IOMP (I)(COMM)/2597/2026 [04-07-2026 Kotak Mahindra Bank Limited Vs JaiRAVI 9958683230 u6205
Suit Bhagwan ISHANKAR il.com
IGARG
613 ICommercial CS (COMM)/425/2026 06-07-2026 IPUMA SE Vs ASHOK KUMAR IGAUTAM 19999306881 eludicatoin.legal @outlo 46206
Suit BHASIN lok.com
613 ICommercial CS (COMM)/429/2026 07-07-2026 IBANK OF BARODA Vs Dr Dinesh{Deepa Gupta(P),9312292558 ladvocate.deepa.gupta@ 46206
Suit Sharma igmail.com
613 ICommercial IOMP (I)(COMM)/2617/2026 |07-07-2026 Kotak Mahindra Bank Limited VSRAVI 9958683230 lassociatesrsgarg2@gmal46207
Suit IGulpham ISHANKAR fil.com
IGARG
613 ICommercial IOMP (I)(COMM)/2632/2026 |09-07-2026 Kotak Mahindra Bank Ltd VSRAVI 9958683230 associatesrsgarg2@gmal6209
Suit IMahadev Transport ISHANKAR il.com
IGARG
613 ICommercial CS (COMM)/432/2026 08-07-2026 Sterling Steeltech Vs BKB KarmaSANJAY YADAV|8860851165 sanjay.yadav.law11@gml46210
Suit [Industries ail.com
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613 ICommercial IOMP (I)(COMM)/2647/2026 [11-07-2026 [TOYOTA FINANCIAL SERVICESRahul 9013493108 advocateashok.1@gmaillg6210
Suit INDIA LIMITED Vs SATNAM[Bhardwaj(P), .com
ISINGH 6374
613 ICommercial IOMP (I)(COMM)/2648/2026 [11-07-2026 [TOYOTA FINANCIAL SERVICESRahul 9013493108 advocateashok.1@gmaill46210
Suit INDIA LIMITED Vs JOGINDRABhardwaj(P), .com
ISINGH 7024
613 ICommercial IOMP (I)(COMM)/2649/2026 [11-07-2026 [TOYOTA FINANCIAL SERVICESRahul 9013493108 advocateashok.1@gmaill46210
Suit INDIA LIMITED Vs ZAKRA M 0473 [Bhardwaj(P), .com
613 ICommercial [EXCOMM - Award by Arb09-07-2026 IAXIS BANK LTD Vs SANIAY[VIMAL - no email k6211
Suit Comm/51/2026 KUMAR KHURANA(P),
613 ICommercial [EXCOMM - Award by Arb09-07-2026 IAXIS BANK Ltd Vs HARISHVIMAL -~ no email k6211
Suit Comm/52/2026 KUMAR [KHURANA(P),
613 ICommercial IOMP (I)(COMM)/2669/2026 [14-07-2026 IM/s Cholamandalam InvestmentRAVI 9958683230 lassociatesrsgarg2@gmay6211
Suit land Finance Co Ltd Vs Jane Alam  [SHANKAR il.com
IGARG
613 ICommercial CS (COMM)/442/2026 11-07-2026 IUCH LOGISTICS LTD Vs UNITEDSHIVAM 9654545855 legal@shivamsharma.iny6211
Suit IARTLOGISTICS INDIA PVT LTD ISHARMA(P), ffo
613 ICommercial IOMP (I)(COMM)/2670/2026 [14-07-2026 IM/s Kotak Mahindra Bank Ltd VSRAVI 9958683230 associatesrsgarg2@gmal46212
Suit Sitaram Transport Co ISHANKAR il.com
IGARG
613 ICommercial IOMP (I)(COMM)/2668/2026 [14-07-2026 IM/s Cholamandalam InvestmentRAVI 9958683230 associatesrsgarg2@gmal46213
Suit land Finance Co Ltd Vs Shree Shyam{SHANKAR fil.com
[Transportservice IGARG
613 ICommercial IOMP (I)(COMM)/2686/2026 [15-07-2026 [TOYOTA FINANCIAL SERVICESRahul 9013493108 advocateashok.1@gmaill46214
Suit INDIA LIMITED Vs RISHABH[Bhardwaj(P), .com
ISOOD 4278
613 ICommercial IOMP (I)(COMM)/2687/2026 [15-07-2026 [TOYOTA FINANCIAL SERVICESRahul 9013493108 advocateashok.1@gmaill46214
Suit INDIA LIMITED Vs PRATHAM[Bhardwaj(P), .com
KHATRI 3758
613 ICommercial IOMP (I)(COMM)/2688/2026 [15-07-2026 [TOYOTA FINANCIAL SERVICESRahul 9013493108 advocateashok.1@gmaill46214
Suit INDIA LIMITED Vs KALUBhardwaj(P), .com
IBANJARA 0998
613 ICommercial IOMP (I)(COMM)/2689/2026 [15-07-2026 [TOYOTA FINANCIAL SERVICESRahul 9013493108 advocateashok.1@gmaillg6214
Suit INDIA LIMITED Vs RANJIT SINGH[Bhardwaj(P), .com
7302
613 ICommercial IOMP (I)(COMM)/2690/2026 [15-07-2026 [TOYOTA FINANCIAL SERVICESRahul 9013493108 advocateashok.1@gmaillg6214
Suit INDIA LIMITED Vs NITU SAIN[Bhardwaj(P), .com
2076
613 ICommercial IOMP (I)(COMM)/2691/2026 [15-07-2026 [TOYOTA FINANCIAL SERVICESRahul 9013493108 advocateashok.1@gmaill46214
Suit INDIA LIMITED Vs AVANTIKABhardwaj(P), .com
IBHARTTI 1394
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613 ICommercial IOMP (I)(COMM)/2692/2026 [15-07-2026 [TOYOTA FINANCIAL SERVICESRahul 9013493108 advocateashok.1@gmaillg6214
Suit INDIA LIMITED Vs AMARDEEPBhardwaj(P), .com
IPRAJAPATI 0606
613 ICommercial IOMP (I)(COMM)/2693/2026 [15-07-2026 [TOYOTA FINANCIAL SERVICESRahul 9013493108 advocateashok.1@gmaill46214
Suit INDIA LIMITED Vs ABHIJITH A SBhardwaj(P), .com
2064
613 ICommercial ICS (COMM)/449/2026 17-07-2026 IMS MATRIX INTERTECH PVT LTD{Sushant 8447435082 no email 1u6216
Suit Vs MS INTOUCH QUALITY PVT|Tripathi(P),
ILTD
613 ICommercial [EXCOMM - Award by Arbji4-07-2026 IM/s Kotak Mahindra Prime Ltd VSAMBIKA 0811193449 konceptlegalllp@yahoo.{46216
Suit Comm/53/2026 ROHIT SINGH IMEHRA(P), lin
613 ICommercial OMP (I)(COMM)/2713/2026 [17-07-2026 [TOYOTA FINANCIAL SERVICESRahul 9013493108 ladvocateashok.1@gmaill46217
Suit INDIA LIMITED Vs MOHD ZUBERBhardwaj(P), .com
[USMANI 8072
613 ICommercial IOMP (I)(COMM)/2714/2026 [17-07-2026 [TOYOTA FINANCIAL SERVICESRahul 9013493108 ladvocateashok.1@gmail|l46217
Suit INDIA LIMITED Vs MADAN LALBhardwaj(P), .com
JANGID 1278
613 ICommercial OMP (I)(COMM)/2715/2026 [17-07-2026 [TOYOTA FINANCIAL SERVICESRahul 9013493108 advocateashok.1@gmaill46217
Suit INDIA LIMITED Vs ANKIT MALIK[Bhardwaj(P), .com
9162
613 ICommercial OMP (I)(COMM)/2716/2026 [17-07-2026 [TOYOTA FINANCIAL SERVICES[Rahul 9013493108 advocateashok.1@gmaillg6217
Suit INDIA LIMITED Vs ABHISHEKBhardwaj(P), .com
ISINGH 1420
613 ICommercial OMP (I)(COMM)/2717/2026 [17-07-2026 [TOYOTA FINANCIAL SERVICESRahul 9013493108 advocateashok.1@gmaill46217
Suit INDIA LIMITED Vs BHUPINDERBhardwaj(P), .com
ISINGH 4571
613 ICommercial IOMP (I)(COMM)/2718/2026 [17-07-2026 [TOYOTA FINANCIAL SERVICESRahul 9013493108 advocateashok.1@gmaill46217
Suit INDIA LIMITED Vs MONIKABhardwaj(P), .com
IKHATANA 3424
613 ICommercial [Execution (Comm)/252/2026[16-07-2026 RAGHUBINDER  GREWAL  VSPRAMOD 9868920473 pkagg.adv@gmail.com 46217
Suit Prabhu Dayal Educational Trust KUMAR
IAGARWAL(P),
613 ICommercial IOMP (I)(COMM)/2708/2026 [17-07-2026 IM/s Kotak Mahindra Bank Ltd VsRAVI 9958683230 associatesrsgarg2@gmal46218
Suit Kamal ISHANKAR fil.com
IGARG
613 ICommercial IOMP (I)(COMM)/2709/2026 [17-07-2026 IM/s Kotak Mahindra Bank Ltd VsRAVI 9958683230 associatesrsgarg2@gmal46218
Suit IChoudhary Jubair ISHANKAR fil.com
IGARG
613 ICommercial IOMP (I)(COMM)/2704/2026 [17-07-2026 IM/s Kotak Mahindra Bank Ltd VSRAVI 9958683230 lassociatesrsgarg2@gma46219
Suit IChander Bhan ISHANKAR il.com
IGARG
613 ICommercial IOMP (I)(COMM)/2702/2026 [17-07-2026 IM/s Kotak Mahindra Bank Ltd VSRAVI 9958683230 lassociatesrsgarg2@gmal46218
Suit |Avdhesh ISHANKAR il.com
IGARG
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613 ICommercial IOMP (I)(COMM)/2700/2026 [17-07-2026 IM/s Kotak Mahindra Bank Ltd VSRAVI 9958683230 apl6219
Suit IMukesh Kumar Sharma ISHANKAR il.com
IGARG
613 ICommercial IOMP (I)(COMM)/2735/2026 [20-07-2026 IBMW INDIA FINANCIALRahul 9013493108 ladvocateashok.1@gmail|46218
Suit SERVICES PVT LTD Vs BESTBhardwaj(P), .com
IHAWK INFOSYSTEMS PRIVATE]|
LIMITED 1476
613 ICommercial IOMP (I)(COMM)/2736/2026 [20-07-2026 BMW INDIA FINANCIALjRahul 9013493108 ladvocateashok.1@gmail|46218
Suit SERVICES PVT LTD Vs Snehit [Bhardwaj(P), .com
Bansal 1312
613 ICommercial IOMP (I)(COMM)/2737/2026 [20-07-2026 [TOYOTA FINANCIAL SERVICESRahul 9013493108 ladvocateashok.1@gmail|46218
Suit INDIA LIMITED Vs MOHD IMRAN[Bhardwaj(P), .com
1969
613 ICommercial IOMP (I)(COMM)/2738/2026 [20-07-2026 [TOYOTA FINANCIAL SERVICESRahul 9013493108 ladvocateashok.1@gmail|46218
Suit INDIA LIMITED Vs NIRBHAY BBhardwaj(P), .com
5309
613 ICommercial IOMP (I)(COMM)/2739/2026 [20-07-2026 [TOYOTA FINANCIAL SERVICESRahul 9013493108 advocateashok.1@gmail|46218
Suit INDIA LIMITED Vs DEEPAKBhardwaj(P), .com
IKUMAR 3396
613 ICommercial IOMP (I)(COMM)/2719/2026 [18-07-2026 IM/s Kotak Mahindra Bank Ltd VSRAVI 9958683230 lassociatesrsgarg2@gmal46219
Suit Bhupendra ISHANKAR il.com
IGARG
613 ICommercial IOMP (I)(COMM)/2740/2026 [20-07-2026 [TOYOTA FINANCIAL SERVICES[Rahul 9013493108 advocateashok.1@gmaill46218
Suit [INDIA LIMITED Vs RANDIP SINGH[Bhardwaj(P), .com
k329
613 ICommercial IOMP (I)(COMM)/2741/2026 [20-07-2026 [TOYOTA FINANCIAL SERVICESRahul 9013493108 advocateashok.1@gmail|46218
Suit INDIA LIMITED Vs CHAND R 7006 [Bhardwaj(P), .com
613 ICommercial IOMP (I)(COMM)/2742/2026 [20-07-2026 [TOYOTA FINANCIAL SERVICESRahul 9013493108 advocateashok.1@gmail|46218
Suit INDIA LIMITED Vs SUNEELBhardwaj(P), .com
IKUMAR DUBEY 6004
613 ICommercial IOMP (I)(COMM)/2743/2026 [20-07-2026 [TOYOTA FINANCIAL SERVICESRahul 9013493108 advocateashok.1@gmaill46218
Suit INDIA LIMITED Vs GURPREETBhardwaj(P), .com
IKAUR 9094
613 ICommercial IOMP (COMM)/28/2026 20-07-2026 H And H Mechtech Pvt Ltd Vs MS[Yogita(P), 9871777815 ansh@refin.co.in 146218
Suit IOMEGA TELEVENTURE PVT LTD
613 ICommercial CS (COMM)/459/2026 22-07-2026 Bank of Baroda Vs Anurag Bhat IAkshay Raj(P), 19650501903 advhunnysharma28@g 46220
Suit mail.com
613 ICommercial [EXCOMM - Award by Arb24-07-2026 Kotak Mahindra Bank Limited VsArvind 9811317311 advocatearvindgupta@ 46221
Suit Comm/55/2026 ICHANDAN K PRASAD Gupta(P), igmail.com
613 ICommercial IOMP (I)(COMM)/2747/2026 [21-07-2026 [Kotak Mahindra Bank Ltd Vs AtulRAVI 9958683230 associatesrsgarg2@gmal46221
Suit lYadav ISHANKAR fil.com
IGARG
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613 ICommercial IOMP (I)(COMM)/2785/2026 [24-07-2026 [TOYOTA FINANCIAL SERVICESRahul 9013493108 advocateashok.1@gmaillg6223
Suit INDIA LIMITED Vs SALMAN KHAN[Bhardwaj(P), .com
1151
613 ICommercial IOMP (I)(COMM)/2786/2026 [24-07-2026 [TOYOTA FINANCIAL SERVICESRahul 9013493108 advocateashok.1@gmaill46223
Suit INDIA LIMITED Vs RAHUL SINGH[Bhardwaj(P), .com
1239
613 ICommercial ICS (COMM)/463/2026 23-07-2026 [Punjab National Bank Vs RAJESH|Saurav 9899331166 saoravbhasin1io@gmail. 46224
Suit IMOHAN Bhasin(P), icom
613 ICommercial ICS (COMM)/464/2026 23-07-2026 Punjab National Bank Vs DOLI DEVI[Saurav 9899331166 saoravbhasinio@gmail. 46224
Suit [Bhasin(P), icom
613 ICommercial ICS (COMM)/465/2026 23-07-2026 Punjab National Bank Vs SAHILSaurav 9899331166 saoravbhasinio@gmail. 46224
Suit IWASAN Bhasin(P), com
613 ICommercial IOMP (I)(COMM)/2787/2026 [24-07-2026 [TOYOTA FINANCIAL SERVICESRahul 9013493108 advocateashok.1@gmail|46223
Suit INDIA LIMITED Vs ANITA SINGH[Bhardwaj(P), .com
1331
613 ICommercial IOMP (I)(COMM)/2788/2026 [24-07-2026 [TOYOTA FINANCIAL SERVICESRahul 9013493108 advocateashok.1@gmail|46223
Suit INDIA LIMITED Vs SUBHASH[Bhardwaj(P), .com
IKUMAR 7702
613 ICommercial IOMP (I)(COMM)/2789/2026 [24-07-2026 [TOYOTA FINANCIAL SERVICES[Rahul 9013493108 advocateashok.1@gmaill46223
Suit INDIA LIMITED Vs GURINDERBhardwaj(P), .com
ISINGH 5248
613 ICommercial IOMP (I)(COMM)/2790/2026 [24-07-2026 [TOYOTA FINANCIAL SERVICESRahul 9013493108 advocateashok.1@gmaill46223
Suit INDIA LIMITED Vs SUNDER N[Bhardwaj(P), .com
6691
613 ICommercial IOMP (I)(COMM)/2763/2026 [23-07-2026 Rajiv Solanki Vs Anu Manglani akalNand  Kishore9818342898 chambersoknkaggarwal 46224
Suit lAnu Miglani Aggarwal(P), @gmail.com
613 ICommercial IOMP (I)(COMM)/2791/2026 [24-07-2026 [TOYOTA FINANCIAL SERVICESRahul 9013493108 advocateashok.1@gmaill46223
Suit INDIA LIMITED Vs PRACHIBhardwaj(P), .com
IVERMA 5569
613 ICommercial IOMP (I)(COMM)/2792/2026 [24-07-2026 [TOYOTA FINANCIAL SERVICESRahul 9013493108 advocateashok.1@gmaill46223
Suit INDIA LIMITED Vs SUDESH[Bhardwaj(P), .com
IKUMAR 2691
613 ICommercial IOMP (I)(COMM)/2793/2026 [24-07-2026 [TOYOTA FINANCIAL SERVICESRahul 9013493108 advocateashok.1@gmaillg6223
Suit INDIA LIMITED Vs NAGJI RAM[Bhardwaj(P), .com
6100
613 ICommercial IOMP (I)(COMM)/2794/2026 [24-07-2026 [TOYOTA FINANCIAL SERVICESRahul 9013493108 ladvocateashok.1@gmaillg6223
Suit INDIA LIMITED Vs ASHULBhardwaj(P), .com
IKHATRI 3488
613 ICommercial IOMP (I)(COMM)/2795/2026 [24-07-2026 [TOYOTA FINANCIAL SERVICESRahul 9013493108 advocateashok.1@gmaill46223
Suit INDIA LIMITED Vs PARMILA PBhardwaj(P), .com
0075




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE
REGISTRATION

OFPETITIONER

NAME
RESPONDENT NAME

VSADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILID DATE OF E-
FILING

613 ICommercial IOMP (I)(COMM)/2802/2026 [25-07-2026 Suryoday Small Finance Bank] 9958683230 associatesrsgarg2@gmal6224
Suit Limited Vs Hemavathi Crane Service SHANKAR il.com
IGARG
613 ICommercial IOMP (I)(COMM)/2803/2026 [25-07-2026 [Kotak Mahindra Bank Ltd Vs Dalbir [RAVI 9958683230 associatesrsgarg2@gmal46226
Suit ISHANKAR il.com
IGARG
613 ICommercial IOMP (I)(COMM)/2804/2026 [25-07-2026 Kotak Mahindra Bank Ltd VSsRAVI 9958683230 associatesrsgarg2@gmal36226
Suit [Netrapal ISHANKAR fil.com
IGARG
613 ICommercial IOMP (I)(COMM)/2805/2026 [25-07-2026 Kotak Mahindra Bank Ltd VSsRAVI 9958683230 lassociatesrsgarg2@gmal46226
Suit Shatrughan Singh Bundela ISHANKAR il.com
IGARG
613 ICommercial IOMP (I)(COMM)/2806/2026 [25-07-2026 Kotak Mahindra Bank Ltd VSsRAVI 9958683230
Suit Prahalad ISHANKAR
IGARG
613 ICommercial IOMP (I)(COMM)/2807/2026 [25-07-2026 Kotak Mahindra Bank Ltd VSsRAVI 9958683230 lassociatesrsgarg2@gmal46226
Suit Shivdeep Singh ISHANKAR il.com
IGARG
613 ICommercial OMP (I)(COMM)/2808/2026 [25-07-2026 Kotak Mahindra Bank Ltd VSsRAVI 9958683230 lassociatesrsgarg2@gmal46226
Suit [Manvendra Singh ISHANKAR il.com
IGARG
613 ICommercial IOMP (I)(COMM)/2809/2026 [25-07-2026 Kotak Mahindra Bank Ltd VSRAVI 9958683230
Suit Sulinder Singh ISHANKAR
IGARG
613 ICommercial IOMP (I)(COMM)/2810/2026 [25-07-2026 Kotak Mahindra Bank Ltd Vs AmarRAVI 9958683230 lassociatesrsgarg2@gmal46226
Suit Public School Educational Samiti ISHANKAR il.com
IGARG
613 ICommercial OMP (I)(COMM)/2821/2026 [27-07-2026 Kotak Mahindra Bank Ltd Vs JasvantRAVI 9958683230 k6227
Suit Singh ISHANKAR
IGARG
613 ICommercial IOMP (I)(COMM)/2822/2026 [27-07-2026 Kotak Mahindra Bank Ltd Vs HarshlRAVI 9958683230 S ap6227
Suit Vardhan ISHANKAR il.com
IGARG
613 ICommercial IOMP (I)(COMM)/2823/2026 [27-07-2026 Suryoday Small Finance bankRAVI 9958683230 lassociatesrsgarg2@gma46227
Suit Limited Vs Virender Kumar ISHANKAR il.com
IGARG
613 ICommercial IOMP (I)(COMM)/2824/2026 [27-07-2026 Suryoday Small Finance bankRAVI 9958683230 lassociatesrsgarg2 @gmal46227
Suit ILimited Vs Virender Kumar ISHANKAR il.com
IGARG
613 ICommercial IOMP (I)(COMM)/2825/2026 [27-07-2026 Suryoday Small Finance bankRAVI 9958683230 associatesrsgarg2@gmal6227
Suit Limited Vs Virender Kumar ISHANKAR il.com
IGARG
613 ICommercial ICS (COMM)/481/2026 20-07-2026 ICANARA BANK Vs MS VEENITSUNDRAM 8448444842 no email 25-07-2026
Suit IKITCHEN WOSHI(P),
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613 ICommercial CS (COMM)/478/2026 27-07-2026 IMS PESTEA LIMITED Vs ALCAXsiddharth jain [917709690578 siddharthjainlegal@gm 46227
Suit ISOLUTIONS LIMITED lail.com
613 ICommercial IOMP (I)(COMM)/2845/2026 [29-07-2026 [Kotak Mahindra Bank Ltd Vs SanjivRAVI 9958683230 associatesrsgarg2@gmal6227
Suit Kumar ISHANKAR il.com
IGARG
613 ICommercial IOMP (I)(COMM)/2846/2026 [29-07-2026 Kotak Mahindra Bank Ltd VSsRAVI 9958683230 associatesrsgarg2@gmal36227
Suit Dharmendr Singh ISHANKAR fil.com
IGARG
613 ICommercial IOMP (I)(COMM)/2847/2026 [29-07-2026 Kotak Mahindra Bank Ltd Vs PinkiRAVI 9958683230 lassociatesrsgarg2@gmal46230
Suit Devi ISHANKAR il.com
IGARG
613 ICommercial IOMP (I)(COMM)/2848/2026 [29-07-2026 Kotak Mahindra Bank Ltd Vs Omkar[RAVI 9958683230 associatesrsgarg2@gma6230
Suit Singh ISHANKAR il.com
IGARG
613 ICommercial IOMP (I)(COMM)/2849/2026 [29-07-2026 Kotak Mahindra Bank Ltd VSsRAVI 9958683230 lassociatesrsgarg2@gma36230
Suit [Mahender ISHANKAR il.com
IGARG
613 ICommercial IOMP (I)(COMM)/2850/2026 [29-07-2026 [Kotak Mahindra Bank Ltd Vs Imran [RAVI 9958683230 lassociatesrsgarg2@gma36230
Suit ISHANKAR il.com
IGARG
613 ICommercial IOMP (I)(COMM)/2851/2026 [29-07-2026 IKotak Mahindra Bank Ltd Vs Gaurav[RAVI 9958683230 associatesrsgarg2@gma36230
Suit ISHANKAR il.com
IGARG
613 ICommercial IOMP (I)(COMM)/2852/2026 [29-07-2026 Kotak Mahindra Bank Ltd VSsRAVI 9958683230 lassociatesrsgarg2@gmal46230
Suit IChandrabhan Ramsingh ISHANKAR fil.com
IGARG
613 ICommercial OMP (I)(COMM)/2853/2026 [29-07-2026 Kotak Mahindra Bank Ltd VSsRAVI 9958683230 lassociatesrsgarg2@gma6230
Suit Indrajeet Singh ISHANKAR il.com
IGARG
613 ICommercial IOMP (I)(COMM)/2854/2026 [29-07-2026 Kotak Mahindra Bank Ltd VSRAVI 9958683230 associatesrsgarg2@gmal6230
Suit Satyendra Singh ISHANKAR il.com
IGARG
613 ICommercial IOMP (I)(COMM)/2855/2026 [29-07-2026 Kotak Mahindra Bank Ltd VsRAVI 9958683230 lassociatesrsgarg2@gmal36230
Suit Arimardan Singh ISHANKAR fil.com
IGARG
613 ICommercial CS (COMM)/482/2026 20-07-2026 Canara Bank Vs MS SANCHITSUNDRAM 8448444842 no email 46231
Suit IENTERPRISES WOSHI(P),
613 ICommercial [EXCOMM - Award by Arb24-07-2026 Kotak Mahindra Bank Limited VsArvind 9811317311 advocatearvindgupta@ 46221
Suit Comm/54/2026 IDEPAK KESARI Gupta(P), igmail.com
613 ICommercial [Execution (Comm)/265/2026[24-07-2026 IKARATE INDIA ORGANISATIONJANMOL 9953040018 lawemchamber2 @gmail46209
Suit IVs KARATE INDIA ICHADHA(P), .com
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613 ICommercial [Execution (Comm)/259/2026[21-07-2026 STATE BANK OF INDIA VSJITENDRA 9310232373 advjkmishra@outlook.c 46219
Suit IABDULLAH HAMIDI IKUMAR om
IMISHRA
613 ICommercial IOMP (I)(COMM)/2706/2026 [17-07-2026 IM/s Kotak Mahindra Bank Ltd VSRAVI 9958683230 associatesrsgarg2@gmal46218
Suit Ajay ISHANKAR il.com
IGARG
613 ICommercial IMISC DJ ADJ/642/2026 15-07-2026 STATE BANK OF INDIA VSADAITA 9999132159 akrootadvocate@gmail. [46213
Suit SHASHANK IKUMAR com
ROUT(P),
l1o ISH. GAUTAM[SOUTH- 614 [EXECUTION [Execution 01-07-2026 BALAJI PLYWOOD VS WINNERMS. SHARDAl9899355811 IADV.SHARDAGARG@ [06.06.2026
IMANAN, DISTRICTWEST (Comm.)/220/2026 IAWARDS AND TROPIES IGARG GMAIL.COM
JUDGE,
ICOMMERCIAL
ICOURT-03 614 EXECUTION [Execution (Comm.)/221/2026/01-07-2026 IVISWAKARMA KUMAR VS JRSMR. G.S.\9717211123 INFO@JURISVISTA.IN|08.06.2026
INFRA IGANGWAR
614 ICOMMERCIAL ICS (COMM)/406/2026 01-07-2026 THE SUPREME INDUSTRIES VSMR. GAUTAM9999306881 ILEGAL@OUTLOOK.C [06.06.2026
SUIT IRAVI KUMAR GUPTA IBHASIN OM
614 ICOMMERCIAL CS (COMM)/407/2026 01-07-2026 [UNION BANK OF INDIA VS STAR X[MR. 9711343590 IADVOCATESHYAMJH [22.06.2026
SUIT IRAY PATH LAB IDHANANJAY IA@GMAIL.COM
IKUMAR
614 ICOMMERCIAL ICS (COMM)/408/2026 01-07-2026 IUNION BANK OF INDIA VSMR. 9711343590 IADVOCATESHYAMJH [22.06.2026
SUIT IMEENAKSHI IDHANANJAY IA@GMAIL.COM
IKUMAR
614 ICOMMERCIAL ICS (COMM)/409/2026 01-07-2026 I[UNION BANK OF INDIA VS MOHITMR. 9711343590 IADVOCATESHYAMJH [22.06.2026
SUIT ICHUGH IDHANANJAY IA@GMAIL.COM
IKUMAR
614 ICOMMERCIAL CS (COMM)/411/2026 01-07-2026 STATE BANK OF INDIA VSMR. VAIBHAV/9971336611 VAIBHAV.YADAV@HO[24.06.2026
SUIT ISWAPAN KUMAR DAS IYADAV TMAIL.COM
614 ICOMMERCIAL CS (COMM)/412/2026 01-07-2026 INDIAN OVERSEAS BANK VSMR. VINAY9811134771 IKUMARVINAY.65@G [24.06.2026
SUIT IANJALI KALHAN IKUMAR IMAIL.COM
614 EXECUTION [Execution 02-07-2026 IM/S CASCADE VS ELECTROMR. 9811833026 IH.KAUSHIK2009@GM|01.07.2026
(Comm.)/223/2026 WORLD IHIMANSHU IAIL.COM
IKAUSHIK
614 EXECUTION [Execution 02-07-2026 IDELHI DEVELOPMENTMR. NISHTHA9999661422 INISHTHACHAWLA.19 [01.07.2026
(Comm.)/224/2026 IAUTHORITY VS SUDHAKAR(CHHAWLA 8@GMAIL.COM
[TTWARI
614 IEXECUTION [Execution 02-07-2026 IMABEL APPAREL VS DATUMMR. BRAHM|9811894486 IADVOCATE.BRAHM@ [12.06.2026
(Comm.)/225/2026 ICONSUMER DURABLE IPRAKASH GMAIL.COM
ISHARMA
614 ICOMMERCIAL ICS (COMM)/414/2026 02-07-2026 XXXXX VS YYYYY IMR. GAUTAM/9999306881 LEGAL@OUTLOOK.C (01.07.2026
SUIT IBHASIN OM
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614 IARBITRATION IOMP (I)(COMM.)/2583/2026/02-07-2026 [TOYOTA FINANCIAL SERVICES VSMR. RAHUL8376049807 IADVOCATEASHOK.1@ (01.07.2026
VITENDER SINGH BHARDWAJ IGMAIL.COM

614 IARBITRATION IOMP (I)(COMM.)/2585/2026/02-07-2026 [TOYOTA FINANCIAL SERVICES VSMR. RAHUL8376049807 IADVOCATEASHOK.1@ [24.06.2026
IRAVI SHANKAR BHARDWAJ IGMAIL.COM

614 IARBITRATION IOMP (I)(COMM.)/2589/2026/02-07-2026 [TOYOTA FINANCIAL SERVICES VSMR. RAHUL8376049807 IADVOCATEASHOK.1@ [24.06.2026
ISUNIL R IBHARDWAJ GMAIL.COM

614 IARBITRATION IOMP (I)(COMM.)/2590/2026/02-07-2026 [TOYOTA FINANCIAL SERVICES VSMR. RAHUL8376049807 IADVOCATEASHOK.1@ [24.06.2026
THUAMPUIA L IBHARDWAJ GMAIL.COM

614 IARBITRATION IOMP (I)(COMM.)/2591/2026|02-07-2026 [TOYOTA FINANCIAL SERVICES VSMR. RAHUL8376049807 IADVOCATEASHOK.1@ [24.06.2026
ICHUDASMA DHARMENDRASINHBHARDWAJ IGMAIL.COM
R

614 IARBITRATION IOMP (I)(COMM.)/2592/2026/02-07-2026 [TOYOTA FINANCIAL SERVICES VSMR. RAHUL8376049807 IADVOCATEASHOK.1@ [24.06.2026
IAMIT KUMAR PATEL [BHARDWAJ GMAIL.COM

614 IARBITRATION IOMP (I)(COMM.)/2593/2026/02-07-2026 [TOYOTA FINANCIAL SERVICES VSMR. RAHUL8376049807 IADVOCATEASHOK.1@ [245.06.2026
IDHARAMBIR CHOPRA IBHARDWAJ GMAIL.COM

614 ICOMMERCIAL CS (COMM)/424/2026 06-07-2026 ZAKIR HUSSAIN VS GAGANMR. YASH/9953858877 ICHAMBERSOFYASHP (02.07.2026

SUIT IDHANKER [PRAKASH [RAKASH@GMAIL.CO
M
614 ICOMMERCIAL CS (COMM)/426/2026 06-07-2026 IMANISH POPLI VS SHIVAYMR. SANJAY8860635799 ICOMMUNICATIONS @ [03.07.2026
SUIT ILOGISTIS AND ORS JAIN ILEXCORP.ORG.IN

614 IARBITRATION IOMP (I)(COMM.)/2607/2026/06-07-2026 IKOTAK MAHINDRA BANK VSMR. RAVI9911883603 IASSOCIATESRSGARG1(02.07.2026
IDEEPAK ISHANKAR @GMAIL.COM

614 IARBITRATION OMP D06-07-2026 ICHOLAMANDALAM INVESTMENTMR. RAVI9911883603 IASSOCIATESRSGARG1(02.07.2026

(COMM.)/2608/2026 AND FINANCE COMPANY VSSHANKAR @GMAIL.COM

ISUNIL KUMAR

614 IARBITRATION OMP (D06-07-2026 ICHOLAMANDALAM INVESTMENTMR. RAVI9911883603 IASSOCIATESRSGARG1(02.07.2026

(COMM.)/2609/2026 JAND FINANCE COMPANY VSSHANKAR @GMAIL.COM

IASRAF TRADERS

614 IARBITRATION IOMP (I)(COMM.)/2610/2026/06-07-2026 SURYODAY SMALL FINANCEMR. RAVI19911883603 IASSOCIATESRSGARG1(02.07.2026
IBANK LIMITED VS RAJBIR SINGH [SHANKAR @GMAIL.COM

614 IARBITRATION IOMP (I)(COMM.)/2611/2026 |06-07-2026 IKOTAK MAHINDRA BANKMR. RAVI9911883603 IASSOCIATESRSGARG1(02.07.2026
ILIMITED VS YOGESH ISHANKAR @GMAIL.COM

614 IARBITRATION IOMP (I)(COMM.)/2612/2026/06-07-2026 IKOTAK MAHINDRA BANK VSMR. RAVI9911883603 IASSOCIATESRSGARG1(02.07.2026
ISANJEET KUMAR ISHANKAR @GMAIL.COM
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614 IARBITRATION IOMP (I)(COMM.)/2613/2026/06-07-2026 IKOTAK MAHINDRA . 9911883603 IASSOCIATESRSGARG1(02.07.2026
IABDUL HAQ ISHANKAR @GMAIL.COM
614 IARBITRATION IOMP (I)(COMM.)/2614/2026/06-07-2026 IKOTAK MAHINDRA BANK VSMR. RAVI0911883603 IASSOCIATESRSGARG1(02.07.2026
IPANKAJ RAJPUT ISHANKAR @GMAIL.COM
614 IARBITRATION IOMP (I)(COMM.)/2615/202606-07-2026 IKOTAK MAHINDRA BANK VSMR. RAVI9911883603 IASSOCIATESRSGARG1(03.07.2026
INARESH ISHANKAR @GMAIL.COM
614 IARBITRATION IOMP (I)(COMM.)/2616/2026|06-07-2026 IKOTAK MAHINDRA BANK VSMR. RAVI9911883603 IASSOCIATESRSGARG1(03.07.2026
IRAKHA ISHANKAR @GMAIL.COM
614 ICOMMERCIAL CS (COMM)/427/2026 07-07-2026 IMATRIX POLYTECH VS DELTONMR. RAJIV|981182600 RRAJIVE@GMAIL.CO (05.07.2026
SUIT ICABLES [RAHEJA M
614 ICOMMERCIAL ICS (COMM)/430/2026 07-07-2026 ICHANDAN YADAV VS ALGOMR. VAIBHAV/9810472854 SINHAVAIBHAV@RE (05.07.2026
SUIT INFRATECH SYATEMS LLP ISINHA IDIFFMAIL.COM
614 [EXECUTION [Execution 08-07-2026 I T I CREDIT LIMITED VS SHRIMR. ASHOK8287291544 IADVOCATEASHOKKSI|03.07.2026
(Comm.)/235/2026 ISHYAM MOTORS IKUMAR SINGH INGH@GMAIL.COM
614 EXECUTION [Execution 08-07-2026 ICIRCLE RETAIL VS CITY MEGAMS. ANJU9873768392 IANJUSINGH3833@G |05.07.2026
(Comm.)/236/2026 IMART ISINGH IMAIL.COM
614 ICOMMERCIAL CS (COMM)/431/2026 08-07-2026 IPUNJAB NATIONAL BANK VSMR. SAURAV/9899331166 ISAURAVBHASIN10@G|05.07.2026
SUIT IGAURAV KUMAR IBHASIN MAIL.COM
614 ICOMMERCIAL CS (COMM)/434/2026 08-07-2026 INIRAJ KUMAR VS NYSAA RETAILJMR. ASHWIN9873579804 ILS.AWNISH@GMAIL. 08.07.2026
SUIT IVENTURE IKUMAR COM
614 ICOMMERCIAL CS (COMM)/436/2026 08-07-2026 ICANARA BANK VS RAAJPALMS. CHITRA/9212888057 ICHITRAMALHOTRAS (05.07.2026
SUIT IKARHANA IMALHOTRA OBTI@GMAIL.COM
614 EXECUTION [Ex.COMM - Award by Arb.|09-07-2026 IKOTAK MAHINDRA PRIME VSMR. KUSHAL7009793548 RISHABH.EDUDITELE[05.07.2026
Comm./49/2026 IPRATAP KUMAR BEURA IKUMAR GAL@GMAIL.COM
614 EXECUTION [Ex.COMM - Award by Arb.|09-07-2026 IKOTAK MAHINDRA PRIME VSMR. KUSHAL7009793548 RISHABH.EDUDITELE07.07.2026
Comm./50/2026 IRAJAT SINGH IKUMAR GAL@GMAIL.COM
614 IEXECUTION [Execution 09-07-2026 IKOTAK MAHINDRA PRIME VSMR. KUSHAL7009793548 RISHABH.EDUDITELE07.07.2026
(Comm.)/238/2026 JASPINDER SINGH SAMBY IKUMAR GAL@GMAIL.COM
614 EXECUTION [Execution 09-07-2026 IKOTAK MAHINDRA PRIME VSMR. KUSHAL7009793548 RISHABH.EDUDITELE07.07.2026
(Comm.)/239/2026 [ROHIT SHOKHANDA IKUMAR GAL@GMAIL.COM
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614 [EXECUTION [Execution 09-07-2026 KOTAK MAHINDRA PRIME VS JAIMR. KUSHAI7009793548 RISHABH.EDUDITELE07.07.2026
(Comm.)/240/2026 IPRAKASH IKUMAR GAL@GMAIL.COM
614 ICOMMERCIAL CS (COMM)/439/2026 09-07-2026 IPROFESSIONAL IMPEX VSMR. 9811129475 IKLMISHRAADVO@G [06.07.2026
SUIT IMAVEN SHIPPERS INDIA K.L.MISHRA IMAIL.COM
614 ICOMMERCIAL CS (COMM)/440/2026 09-07-2026 IVINOD TIWARI VS GLITZ LOUNGEMR. R.K.9891539006 SANDWITH2@GMIAL.06.07.2026
SUIT IAND BAR LLP IMISHRA COM
614 IMICELLANEOUS |MISC DJ ADJ/611/2026 09-07-2026 IDELIUS PHARMACEUTICALS VSMR. 9971796299 IADVDHARMENDERB (03.07.2026
ISARA EXPORTS IDHARMENDER| IHAN@GMAIL.COM
IBHAN
614 IARBITRATION OMP (Di10-07-2026 [TOYOTA FINANCIAL SERVICESMR. RAHUL8376049807 IADVOCATEASHOK.1@(02.07.2026
(COMM.)/2638/2026 INDIA VS PARAMJIT SINGH IBHARDWAJ GMAIL.COM
614 IARBITRATION IOMP (I)(COMM.)/2639/2026/10-07-2026 [TOYOTA FINANCIAL SERVICESMR. RAHUL8376049807 IADVOCATEASHOK.1@(02.07.2026
IINDIA VS DILSHAD S IBHARDWAJ GMAIL.COM
614 IARBITRATION OMP (Di10-07-2026 [TOYOTA FINANCIAL SERVICESMR. RAHUL8376049807 IADVOCATEASHOK.1@|04.07.2026
(COMM.)/2640/2026 INDIA VS SURESH KUMAR IBHARDWAJ GMAIL.COM
614 IARBITRATION IOMP (I)(COMM.)/2641/2026(10-07-2026 [TOYOTA FINANCIAL SERVICESMR. RAHUL8376049807 IADVOCATEASHOK.1@|04.07.2026
IINDIA VS RAMESH SONI IBHARDWAJ GMAIL.COM
614 IARBITRATION IOMP (I)(COMM.)/2642/2026[10-07-2026 [TOYOTA FINANCIAL SERVICESMR. RAHUL8376049807 IADVOCATEASHOK.1@ [04.07.2026
INDIA VS SEEMA KUMARI IBHARDWAJ GMAIL.COM
614 IARBITRATION IOMP (I)(COMM.)/2650/2026/13-07-2026 IKOTAK MAHINDRA BANK VSMR. RAVI9911883603 IASSOCIATESRSGARG1(04.07.2026
ISUPER SPEED CARGO MOVERS  [SHANKAR @GMAIL.COM
614 IARBITRATION IOMP (I)(COMM.)/2651/2026 [13-07-2026 IKOTAK MAHINDRA BANK VSMR. RAVI9911883603 IASSOCIATESRSGARG1(06.07.2026
ISHRI RAM ROADLINES ISHANKAR @GMAIL.COM
614 IARBITRATION IOMP (I)(COMM.)/2656/2026(13-07-2026 IKOTAK MAHINDRA BANK VSMR. RAVI9911883603 IASSOCIATESRSGARG1(06.07.2026
IVINOD SHARMA ISHANKAR @GMAIL.COM
614 IARBITRATION IOMP (I)(COMM.)/2657/2026(13-07-2026 IKOTAK MAHINDRA BANK VSMR. RAVI19911883603 IASSOCIATESRSGARG1(06.07.2026
RAJEEV SHARMA ISHANKAR @GMAIL.COM
614 IARBITRATION IOMP (I)(COMM.)/2658/2026(13-07-2026 IKOTAK MAHINDRA BANK VSMR. RAVI9911883603 IASSOCIATESRSGARG1(04.07.2026
ISANJAY YADAV ISHANKAR @GMAIL.COM
614 IARBITRATION IOMP (I)(COMM.)/2659/2026(13-07-2026 IKOTAK MAHINDRA BANK VSMR. RAVI9911883603 IASSOCIATESRSGARG1(04.07.2026
IRITIKA MILK TANKER ISHANKAR @GMAIL.COM
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614 IARBITRATION OMP (1D13-07-2026 ICHOLAMANDALAM INVESTMENTMR. RAVI9911883603 IASSOCIATESRSGARG1(04.07.2026
(COMM.)/2660/2026 IAND FINANCE COMPANY VSSHANKAR @GMAIL.COM

IANKIT CHAUHAN

614 IARBITRATION IOMP (I)(COMM.)/2661/2026(13-07-2026 ICHOLAMANDALAM INVESTMENTMR. RAVI9911883603 IASSOCIATESRSGARG1(04.07.2026
IAND FINANCE COMPANY VSSHANKAR @GMAIL.COM
SALEEM B

614 IARBITRATION IOMP (I)(COMM.)/2662/2026(13-07-2026 IKOTAK MAHINDRA BANK VSMR. RAVI9911883603 IASSOCIATESRSGARG1(06.07.2026
IANIL ISHANKAR @GMAIL.COM

614 IARBITRATION IOMP (I)(COMM.)/2663/2026/13-07-2026 IKOTAK MAHINDRA BANK VSMR. RAVI9911883603 IASSOCIATESRSGARG1(06.07.2026
SHARIF ISHANKAR @GMAIL.COM

614 IARBITRATION IOMP (I)(COMM.)/2664/2026(13-07-2026 IKOTAK MAHINDRA BANK VSMR. RAVI9911883603 IASSOCIATESRSGARG1(06.07.2026
ISURENDER ISHANKAR @GMAIL.COM

614 IARBITRATION IOMP (I)(COMM.)/2665/2026[13-07-2026 IKOTAK MAHINDRA BANK VSMR. RAVI9911883603 IASSOCIATESRSGARG1(04.07.2026
[UNIQUE CRANE SERVICES ISHANKAR @GMAIL.COM

614 IARBITRATION IOMP (I)(COMM.)/2666/2026/14-07-2026 IKOTAK MAHINDRA BANK VSMR. RAVI9911883603 IASSOCIATESRSGARG1(09.07.2026
RAJAT ISHANKAR @GMAIL.COM

614 IARBITRATION IOMP (I)(COMM.)/2667/2026(14-07-2026 IM/S CHOLAMANDALAMMR. RAVI9911883603 IASSOCIATESRSGARG1(09.07.2026
INVESTMENT AND FINANCESHANKAR @GMAIL.COM
ICOMPANY VS SALEEM B

614 EXECUTION [Execution (Comm.)/251/2026/16-07-2026 WINDAL CONCRETE UDYOG VSMR. SANJEEV (9868738523 SANJEEV.KUMAR@K [10.07.2026
IAROCHAN PROJECT INOWLEDGE.IN

614 IARBITRATION IOMP (I)(COMM.)/2694/2026/16-07-2026 [TOYOTA FINANCIAL SERVICES VSMR. RAHUL8376049807 IADVOCATEASHOK.1@(09.07.2026
RAHUL GOSWAMI IBHARDWAJ GMAIL.COM

614 IARBITRATION  |OMP (I)(COMM.)/2695/2026[16-07-2026 [TOYOTA FINANCIAL SERVICES VSMR.  RAHUL8376049807 IADVOCATEASHOK.1@ [13.07.2026
IDOMNIKA J IBHARDWAJ GMAIL.COM

614 IARBITRATION IOMP (I)(COMM.)/2696/2026(16-07-2026 [TOYOTA FINANCIAL SERVICES VSMR. RAHUL8376049807 IADVOCATEASHOK.1@ [13.07.2026
IVIKAS A IBHARDWAJ GMAIL.COM

614 IARBITRATION IOMP (I)(COMM.)/2697/2026(16-07-2026 [TOYOTA FINANCIAL SERVICES VSMR. RAHUL8376049807 IADVOCATEASHOK.1@ [13.07.2026
IRSHAD D IBHARDWAJ GMAIL.COM

614 IARBITRATION  |OMP (D16-07-2026 [TOYOTA FINANCIAL SERVICES VSMR.  RAHUI/8376049807 IADVOCATEASHOK.1@[13.07.2026

(COMM.)/2698/2026 IDHARMENDRA KUMAR MEENA [BHARDWAJ GMAIL.COM
614 ICOMMERCIAL  CS (COMM)/450/2026 18-07-2026 IPUMA SE VS ASHOK KUMAR IMR. GAUTAM9999093893 LEGAL@OUTLOOK.C [14.07.2026
SUIT IBHASIN OM
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614 IARBITRATION IOMP (I)(COMM.)/2723/2026/20-07-2026 IKOTAK MAHINDRA . 9911883603 IASSOCIATESRSGARG1[13.07.2026
IAMITA ISHANKAR @GMAIL.COM
614 IARBITRATION IOMP (I)(COMM.)/2724/2026/20-07-2026 IKOTAK MAHINDRA BANK VSMR. RAVI9911883603 IASSOCIATESRSGARG1(13.07.2026
RITESH KUMAR ISHANKAR @GMAIL.COM
614 IARBITRATION IOMP (I)(COMM.)/2727/2026[20-07-2026 IKOTAK MAHINDRA BANK VSMR. RAVI9911883603 IASSOCIATESRSGARG1(13.07.2026
IPREM SANKAR ISHANKAR @GMAIL.COM
614 IARBITRATION IOMP (I)(COMM.)/2731/2026 [20-07-2026 IKOTAK MAHINDRA BANK VSMR. RAVI9911883603 IASSOCIATESRSGARG1(16.07.2026
IDINESH ISHANKAR @GMAIL.COM
614 IARBITRATION IOMP (I)(COMM.)/2734/2026/20-07-2026 IKOTAK MAHINDRA BANK VSMR. RAVI9911883603 IASSOCIATESRSGARG1(16.07.2026
IJASHOK ISHANKAR @GMAIL.COM
614 IARBITRATION IOMP (I)(COMM.)/2744/2026/20-07-2026 IKOTAK MAHINDRA BANK VSMR. RAVI9911883603 IASSOCIATESRSGARG1(16.07.2026
IMOHIT KUMAR ISHANKAR @GMAIL.COM
614 IARBITRATION IOMP (I)(COMM.)/2745/2026/20-07-2026 IKOTAK MAHINDRA BANK VSMR. RAVI9911883603 IASSOCIATESRSGARG1(16.07.2026
IPARVEJ KHAN ISHANKAR @GMAIL.COM
614 IARBITRATION IOMP (I)(COMM.)/2746/2026/20-07-2026 IKOTAK MAHINDRA BANK VSMR. RAVI9911883603 IASSOCIATESRSGARG1(16.07.2026
SHREE SHYAM  TRANSPORT[SHANKAR @GMAIL.COM
ISERVICE
614 EXECUTION [Execution 21-07-2026 ISTATE BANK OF INDIA VS MAHAKMR. JITENDER9310232373 IADVKMISHRA@OUTL [18.07.2026
(Comm.)/260/2026 SINGH I[KUMAR IOOK.COM
IMISHRA
614 ICOMMERCIAL CS (COMM)/457/2026 21-07-2026 ISTATE BANK OF INDIA VS JUBER MR. JITENDER9310232373 IADVKMISHRA@OUTL 16.07.2026
SUIT KUMAR IOOK.COM
IMISHRA
614 ICOMMERCIAL CS (COMM)/458/2026 22-07-2026 STATE BANK OF INDIA VSMR. JITENDER9310232373 IADVKMISHRA@OUTL [16.07.2026
SUIT IPRAMOD KUMAR SINGH IKUMAR OOK.COM
IMISHRA
614 ICOMMERCIAL CS (COMM)/460/2026 22-07-2026 RAJAT SETHI VS SIDDHARTHMR. 9654546559 IADVOCATE.HIMANSH[13.07.2026
SUIT IKATHURIA [HIMANSHU U23@GMAIL.COM
AHUJA
614 IARBITRATION IOMP (I)(COMM.)/2764/2026/23-07-2026 [TOYOTA FINANCIAL SERVICESMR. RAHUL8376049807 IADVOCATEASHOK.1@ [13.07.2026
[INDIA VS AKASH GUPTA [BHARDWAJ GMAIL.COM
614 IARBITRATION IOMP (I)(COMM.)/2765/2026[23-07-2026 TOYOTA FINANCIAL SERVICESMR. RAHUL8376049807 IADVOCATEASHOK.1@ 13.07.2026
INDIA VS SHAHBAN S BHARDWAJ IGMAIL.COM
614 IARBITRATION IOMP (I)(COMM.)/2766/2026/23-07-2026 [TOYOTA FINANCIAL SERVICESMR. RAHUL8376049807 IADVOCATEASHOK.1@ [13.07.2026
[INDIA VS PARMINDER SINGH [BHARDWAJ GMAIL.COM
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614 IARBITRATION IOMP (I)(COMM.)/2767/2026[23-07-2026 [TOYOTA FINANCIAL SERVICESMR. RAHUL8376049807 IADVOCATEASHOK.1@ 14.07.2026
INDIA VS PRITAM SINGHBHARDWAJ GMAIL.COM
SANDHU
614 IARBITRATION IOMP (I)(COMM.)/2768/2026/23-07-2026 [TOYOTA FINANCIAL SERVICESMR. RAHUL8376049807 IADVOCATEASHOK.1@ [13.07.2026
INDIA VS MUHAMMAD SABIR IBHARDWAJ GMAIL.COM
614 IARBITRATION IOMP (I)(COMM.)/2769/2026/23-07-2026 [TOYOTA FINANCIAL SERVICESMR. RAHUL8376049807 IADVOCATEASHOK.1@ [13.07.2026
INDIA VS SAVALA R IBHARDWAJ GMAIL.COM
614 IARBITRATION IOMP (I)(COMM.)/2770/2026[23-07-2026 [TOYOTA FINANCIAL SERVICESMR. RAHUL8376049807 IADVOCATEASHOK.1@ [13.07.2026
INDIA VS RAVI JARWAL IBHARDWAJ GMAIL.COM
614 IARBITRATION IOMP (I)(COMM.)/2771/2026 [23-07-2026 [TOYOTA FINANCIAL SERVICESMR. RAHUL8376049807 IADVOCATEASHOK.1@ 16.07.2026
INDIA VS ABDUL GAFFAR IBHARDWAJ GMAIL.COM
614 IARBITRATION IOMP (I)(COMM.)/2772/2026[23-07-2026 [TOYOTA FINANCIAL SERVICESMR. RAHUL8376049807 IADVOCATEASHOK.1@ [16.07.2026
IINDIA VS SAIF PATHAN IBHARDWAJ GMAIL.COM
614 IARBITRATION IOMP (I)(COMM.)/2773/2026[23-07-2026 IBMW INDIA FINANCIALMR. RAHUL8376049807 IADVOCATEASHOK.1@ [16.07.2026
SERVICES VS B SALEEM MALIK [BHARDWAJ GMAIL.COM
614 IARBITRATION IOMP (I)(COMM.)/2774/2026[23-07-2026 IBMW INDIA FINANCIALMR. RAHUL8376049807 IADVOCATEASHOK.1@ 16.07.2026
SERVICES VS ANIRBANBHARDWAJ GMAIL.COM
IMUKHERJEE
614 IARBITRATION IOMP (I)(COMM.)/2775/202623-07-2026 IBMW INDIA FINANCIALMR. RAHUL8376049807 IADVOCATEASHOK.1@ [16..07.2026
SERVICES VS KAAPSTONESBHARDWAJ GMAIL.COM
INDUSTRIES
614 IARBITRATION IOMP (I)(COMM.)/2776/2026[23-07-2026 IBMW INDIA FINANCIALMR. RAHUL8376049807 IADVOCATEASHOK.1@ [17.07.2026
SERVICES VS SIDDHESH MILANBHARDWAJ GMAIL.COM
JAYAKAR
614 ICOMMERCIAL CS (COMM)/468/2026 24-07-2026 XXXXX VS YYYYY IMR. GAUTAM{9999093893 LEGAL@OUTLOOK.C (16.07.2026
SUIT IBHASIN OM
614 ICONTEMPT Contempt Petition/7/2026  [25-07-2026 IAPJ ENTERPRISES VS MDXMR. RANJAN|9560511243 INFO.ANANDCO@GM [20.07.2026
PETITION IGLOBAL PROP FAISAL YOUNUS |[KUMAR IAIL.COM
614 IARBITRATION IOMP (COMM.)/29/2026 25-07-2026 WAGMEET SINGH BHATIA VS ANIL/MR. RAHUL8376049807 IADVOCATEASHOK.1@ [20.07.2026
IPURI IBHARDWAJ GMAIL.COM
614 ICOMMERCIAL CS (COMM)/472/2026 25-07-2026 [UNION BANK OF INDIA VSMR. 9711343590 IADVOCATESHAYAMJ (14.07.2026
SUIT INAWIN CHANDRA IDHANANJAY IHA@GMAIL.COM
IKUMAR
614 ICOMMERCIAL CS (COMM)/473/2026 25-07-2026 IRELIANCE PROJECTS ANDMR. KAMLESH9990946701 IANANDKAMLESH9Q99 [16.07.2026
SUIT IPROPERTY MANAGEMENTIANAND @GMAIL.COM
SERVICES LIMITED VS|
IGURBACHAN SALUJA AND ORS
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614 IARBITRATION IOMP (I)(COMM.)/2811/2026 [27-07-2026 [TOYOTA FINANCIAL SERVICESMR. RAHUL8376049807 IADVOCATEASHOK.1@ [23.07.2026
INDIA LIMITED VS VIJAY YADAV [BHARDWAJ IGMAIL.COM
614 IARBITRATION IOMP (I)(COMM.)/2812/2026[27-07-2026 [TOYOTA FINANCIAL SERVICESMR. RAHUL8376049807 IADVOCATEASHOK.1@ [23.07.2026
INDIA LIMITED VS AMANPRITBHARDWAJ IGMAIL.COM
SINGH
614 IARBITRATION IOMP (I)(COMM.)/2813/2026[27-07-2026 [TOYOTA FINANCIAL SERVICESMR. RAHUL8376049807 IADVOCATEASHOK.1@ [21.07.2026
INDIA LIMITED VS MOHD NAIM [BHARDWAJ GMAIL.COM
614 IARBITRATION IOMP (I)(COMM.)/2814/2026[27-07-2026 [TOYOTA FINANCIAL SERVICESMR. RAHUL8376049807 IADVOCATEASHOK.1@ [17.07.2026
INDIA LIMITED VS GOPALABHARDWAJ GMAIL.COM
[THERMOPACKS INDIA PRIVATE|
ILIMITED
614 IARBITRATION OMP (D28-07-2026 SURYODAY SMALL FINANCEMR. RAVI0911883603 IASSOCIATESRSGARG1(16.07.2026
(COMM.)/2826/2026 BANK LIMITED VS VIRENDERSHANKAR @GMAIL.COM
IKUMAR
614 IARBITRATION IOMP (I)(COMM.)/2827/2026/28-07-2026 IKOTAK MAHINDRA BANK LTD VSMR. RAVI9911883603 IASSOCIATESRSGARG1[20.07.2026
IDRAG VIJAY ISHANKAR @GMAIL.COM
614 IARBITRATION OMP (D28-07-2026 IKOTAK MAHINDRA BANK LTD VSMR. RAVI9911883603 IASSOCIATESRSGARG1[20.07.2026
(COMM.)/2828/2026 IASHOK KUMAR ISHANKAR @GMAIL.COM
614 IARBITRATION OMP (D28-07-2026 IKOTAK MAHINDRA BANK LTD VSMR. RAVI9911883603 IASSOCIATESRSGARG1(14.07.2026
(COMM.)/2829/2026 IKARTAR SINGH ISHANKAR @GMAIL.COM
614 IARBITRATION OMP (D)28-07-2026 IKOTAK MAHINDRA BANK LTD VSMR. RAVI9911883603 IASSOCIATESRSGARG116.07.2026
(COMM.)/2830/2026 IVIVEK ISHANKAR @GMAIL.COM
614 IARBITRATION IOMP (I)(COMM.)/2831/2026[28-07-2026 IKOTAK MAHINDRA BANK LTD VSMR. RAVI9911883603 IASSOCIATESRSGARG1[23.07.2026
IMUKESH ISHANKAR @GMAIL.COM
614 ICOMMERCIAL CS (COMM)/485/2026 29-07-2026 SH RAM AVATAR CHAMRIA VSI%:R. C.P|9212057049 CPMALIK1@GMAIL.C [24.07.2026
SUIT VNG CHAMRIA AYURVED LABMALIK OM
IPRIVATE LIMITED THROUGH ITS|
IDIRECTORS
614 IARBITRATION IOMP (I)(COMM.)/2837/2026/29-07-2026 IKOTAK MAHINDRA BANK LTD VSMR. RAVI9911883603 IASSOCIATESRSGARG1(17.07.2026
IKRISHNAPAL ISHANKAR @GMAIL.COM
614 IARBITRATION OMP (I)29-07-2026 IKOTAK MAHINDRA BANK LTD VSMR. RAVI9911883603 IASSOCIATESRSGARG1(16.07.2026
(COMM.)/2838/2026 ISHEELESH YADAV ISHANKAR @GMAIL.COM
614 IARBITRATION OMP (1)29-07-2026 IKOTAK MAHINDRA BANK LTD VSMR. RAVI9911883603 IASSOCIATESRSGARG1[20.07.2026
(COMM.)/2839/2026 IRAMSAKHI ISHANKAR @GMAIL.COM
614 IARBITRATION IOMP (I)(COMM.)/2856/2026/29-07-2026 SH RAM AVATAR CHAMRIA VSMR. C.P|9212057049 ICPMALIK1@GMAIL.C [20.07.2026
ISHRI KAMAL KUMAR CHAMRIA [MALIK OM
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614 [EXECUTION [Execution 30-07-2026 SUNITA KANWAR VS VIRENDERMR. SAMEERD444446565 IADVSAMEERSIDHAN [14.07.2026
(Comm.)/273/2026 IKUMAR ISIDHAN @GMAIL.COM
614 EXECUTION [Execution 30-07-2026 SUNIL KUMAR MITTAL VS AJAYMR. RAMIT|9212375979 IADVRAMIT2003@GM [16.07.2026
(Comm.)/274/2026 IKUMAR ISEHRAWAT IAIL.COM
614 ICOMMERCIAL ICS (COMM)/487/2026 130-07-2026 IMR PANKAJ MITTAL VSMR. 9999993833 SURENDERSUPARN@ [25.07.2026
SUIT HEALTHSFIRST HEALTHCARE [SURENDER GMAIL.COM
IDIAGNOSTICS PRIVATE LIMITEDKUMAR
[THROUGH
50 ISH. AJAY GULATI-L/SOUTH- 509 ICS (COMM) 413/2026 01-07-2026 IWORLDWIDE CARGO SOLUTIONSRANJAY 9868401220 ranjaylawyer@gmail.co [14.06.2026
IDISTRICT JUDGE,WEST IVs DNA ENTERPRISES IKUMAR m
ICOMMERCIAL
ICOURT-04
509 ICS (COMM) 420/2026 02-07-2026 IPUMA SE Vs ASHOK KUMAR IGAUTAM 9999306881/9999 eludication.legal @outlo [30.06.2026
IBHASIN 093893 ok.com
509 [Execution (Comm.) [228/2026 04-07-2026 IM/s Continental Carriers Pvt Ltd VSRAJAN 9728410090 rajanmiglani@gmail.co [09.06.2026
IM/s KVNM Trade IMIGLANI m
509 ICS (COMM) 422/2026 04-07-2026 ICalvin Klein Trademark Trust andGAUTAM 9999306881/9999 eludication.legal@outlo [27.08.2026
IAnr Vs ASHOK KUMAR IBHASIN 093893 ok.com
509 IOMP (I)(COMM.) [2603/2026 04-07-2026 [TOYOTA FINANCIAL SERVICESRAHUL 8376049807 advocateashok.1@gmail01.07.2026
INDIA LIMITED Vs JAI JOG MAYABHARDWAJ & .com
[TRANSPORT COMPANY 1085 ICo.
509 IOMP (I)(COMM.) [2604/2026 04-07-2026 [TOYOTA FINANCIAL SERVICESRAHUL 8376049807 advocateashok.1@gmail01.07.2026
INDIA LIMITED Vs MOHITBHARDWAJ .com
ICHAUDHARY 3833 ICo.
509 IOMP (I)(COMM.) [2605/2026 04-07-2026 [TOYOTA FINANCIAL SERVICESRAHUL 8376049807 advocateashok.1@gmail01.07.2026
INDIA LIMITED Vs HARPREETBHARDWAJ & .com
ISINGH 7302 ICo.
509 IOMP (I)(COMM.) [2606/2026 04-07-2026 Bluwheelz Mobility Services Pvt LtdHitesh ~Kumar9811829249 ladvocatehitesh12@gma 02.07.2026
Vs Honnenahalli  JaweragowdaBhardwaj il.com
Bharathi
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509 [Execution (Comm.) [234/2026 08-07-2026 IM/S HOSPIDECOR INTERIOR VSDHARMENDER(9810779585 03.07.2026
ISANTOSH KUMAR SINGH ISINGH
509 ICS (COMM) 435/2026 08-07-2026 IMUSKAN  CONTAINER LINESUDAY KUMAR (9810868162 advudaykumar@gmail. 07.07.2026
IPRIVATE LIMITED Vs YOGI DYE] com
ICHEM PRIVATE LIMITED
509 IOMP (I)(COMM.) [2621/2026 08-07-2026 Kotak Mahindra Bank Ltd Vs Wasim [RAVI 9958683230 lassociatesrsgarg8@gmaj29.06.2026
ISHANKAR fil.com
IGARG
509 IOMP (I)(COMM.) [2622/2026 08-07-2026 Kotak Mahindra Bank Limited VSRAVI 9958683230 lassociatesrsgarg8@gma02.07.2026
Rajat ISHANKAR fil.com
IGARG
509 IOMP (I)(COMM.) [2623/2026 08-07-2026 Kotak Mahindra Bank Limited VsRAVI 9958683230 associatesrsgarg8@gma25.06.2026
IFaruk ISHANKAR fil.com
IGARG
509 IOMP (I)(COMM.) [2624/2026 08-07-2026 Kotak Mahindra Bank Limited VsRAVI 9958683230 associatesrsgarg8 @gma25.06.2026
[Ram Jiwan ISHANKAR fil.com
IGARG
509 IOMP (I)(COMM.) [2625/2026 08-07-2026 Kotak Mahindra Bank Limited VsRAVI 9958683230 associatesrsgarg8@gma25.06.2026
Surender ISHANKAR fil.com
IGARG
509 IOMP (I)(COMM.) [2626/2026 08-07-2026 [Kotak Mahindra Bank Limited VSRAVI 9958683230 associatesrsgarg8 @gma25.06.2026
|Akshay Rao ISHANKAR il.com
IGARG
509 IOMP (I)(COMM.) [2627/2026 08-07-2026 [Kotak Mahindra Bank Limited VSRAVI 9958683230 associatesrsgarg8@gma25.06.2026
Sharif ISHANKAR il.com
IGARG
509 IOMP (I)(COMM.) [2628/2026 08-07-2026 [Kotak Mahindra Bank Ltd Vs Anil  [RAVI 9958683230 associatesrsgarg8@gma29.06.2026
ISHANKAR il.com
IGARG
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509 IOMP (I)(COMM.) [2629/2026 08-07-2026 IM/s Cholamandalam InvestmentjRAVI 9958683230 associatesrsgarg8@gma27.06.2026
IAnd Finance Company Limited VSSHANKAR il.com
Pane Alam IGARG
509 IOMP (I)(COMM.) [2630/2026 08-07-2026 Kotak Mahindra Bank Limited VSRAVI 9958683230 associatesrsgarg8@gma(04.07.2026
[Unique Crane Services ISHANKAR fil.com
IGARG
509 IOMP (I)(COMM.) [2631/2026 08-07-2026 Kotak Mahindra Bank Limited VSRAVI 9958683230
Sitaram Transport Co ISHANKAR
IGARG
509 ICS (COMM) 438/2026 09-07-2026 IVINOD TIWARI Vs MS GLITZ 09.06.2026
ILOUNGE AND BAR LLP A
IPARTNERSHIP FIRM
509 [Execution (Comm.) [241/2026 10-07-2026 IAXIS BANK LTD Vs ANSYSRAVI 9958683230 lassociatesrsgarg8@gma(08.07.2026
INFOTECH ISHANKAR il.com
IGARG
509 [Execution (Comm.) [242/2026 10-07-2026 IKOTAK MAHINDRA PRIME LTD VsRAVI 9958683230 lassociatesrsgarg8@gmal10.06.2026
IDILPREET SINGH SETHI ISHANKAR iil.com
IGARG
509 [Execution (Comm.) [243/2026 10-07-2026 IKOTAK MAHINDRA PRIME LTD VsRAVI 9958683230 lassociatesrsgarg8@gmal10.06.2026
IFRANK AVINASH KRALA AND ORSISHANKAR iil.com
IGARG
509 Execution (Comm.) 244/2026 10-07-2026 IKOTAK MAHINDRA PRIME LTD VsRAVI 9958683230 lassociatesrsgarg8@gmal10.06.2026
JATIN JAIN ISHANKAR fil.com
IGARG
509 Execution (Comm.) 245/2026 10-07-2026 IKOTAK MAHINDRA PRIME LTD VsRAVI 9958683230 lassociatesrsgarg8@gma(10.06.2026
INITIN GUPTA AND ANR ISHANKAR il.com
IGARG
509 Execution (Comm.) 246/2026 10-07-2026 IKOTAK MAHINDRA PRIME LTD VsRAVI 9958683230 associatesrsgarg8@gma(10.06.2026
IRAGHAVENDRA M ISHANKAR il.com
IGARG




S.NO COURT DISTRICT COURTROOM  CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILID DATE OF E-
REGISTRATION RESPONDENT NAME MOBILE FILING

NUMBER

509 [Execution (Comm.) [247/2026 10-07-2026 IKOTAK MAHINDRA PRIME LTD V5| 9958683230 associatesrsgarg8@gma(10.06.2026
RAHUL VERMA AND ANR ISHANKAR il.com
IGARG
509 [Execution (Comm.) [248/2026 10-07-2026 IKOTAK MAHINDRA PRIME LTD VsRAVI 9958683230 associatesrsgarg8@gma(10.06.2026
IVIBHOR VASHIST ISHANKAR fil.com
IGARG
509 [Execution (Comm.) [249/2026 10-07-2026 IKOTAK MAHINDRA PRIME LTD VsRAVI 9958683230 associatesrsgarg8@gma(10.06.2026
IVIR SINGH ISHANKAR fil.com
IGARG
509 ICS (COMM) 441/2026 10-07-2026 IWOODWISE INDIA PVT LTD VSSURYAVRAT [9716752820 06.07.2026
IGREENLAM INDUSTRIESDUBEY survavrat.svd @emailco
ILIMITED m
509 IOMP (I)(COMM.) [2633/2026 10-07-2026 [TOYOTA FINANCIAL SERVICESRAHUL 9013493108 07.07.2026
IINDIA LIMITED VSBHARDWAJ &

IMANINDERJEET SINGH 0791 Co.

509 IOMP (I)(COMM.) [2634/2026 10-07-2026 [TOYOTA FINANCIAL SERVICESRAHUL 9013493108 07.07.2026
INDIA LIMITED Vs MOHITBHARDWAJ &
IKUMAR 0476 ICo.

509 IOMP (I)(COMM.) [2635/2026 10-07-2026 [TOYOTA FINANCIAL SERVICESRAHUL 9013493108 07.07.2026
INDIA LIMITED Vs HARISHBHARDWAJ &
IKUMAR ICo.

509 IOMP (I)(COMM.) [2636/2026 10-07-2026 [TOYOTA FINANCIAL SERVICESRAHUL 9013493108 07.07.2026
INDIA LIMITED Vs JAHANGIR KBHARDWAJ &
0680 ICo.

509 IOMP (I)(COMM.) [2637/2026 10-07-2026 [TOYOTA FINANCIAL SERVICESRAHUL 90013493108 07.07.2026
INDIA LIMITED Vs SAIF PATHANBHARDWAJ &
6125 ICo.

509 ICS (COMM) 443/2026 11-07-2026 Punjab National Bank Vs GunjitNITESH 9667121819, ntadvocates@gmail.co (09.07.2026
[Kaur ISHARMA 8750191518 m




S.NO COURT DISTRICT COURTROOM  CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILID DATE OF E-
REGISTRATION RESPONDENT NAME MOBILE FILING

NUMBER

509 [Execution (Comm.) [250/2026 14-07-2026 H K GANGWANI Vs M/s OYOSANJEET 9540421497 sanjeetadvocate@gmail.

INVESTMENTS LLP KUMAR com

09.07.2026

509 IOMP (I)(COMM.) [2676/2026 14-07-2026 TOYOTA FINANCIAL SERVICESRAHUL 9013493108 11.07.2026
[INDIA LIMITED Vs ABHAY G 0265 BHARDWAJ &
ICo.

509 IOMP (I)(COMM.) [2677/2026 14-07-2026 [TOYOTA FINANCIAL SERVICESRAHUL 9013493108 11.07.2026
INDIA LIMITED Vs RAJESHBHARDWAJ &
IBANSAL 6812 ICo.

509 IOMP (I)(COMM.) [2678/2026 14-07-2026 [TOYOTA FINANCIAL SERVICESRAHUL 9013493108 11.07.2026
INDIA LIMITED Vs KAMLESHBHARDWAJ &
IVIJAY VARGIYA 0562 ICo.

509 IOMP (I)(COMM.) [2679/2026 14-07-2026 [TOYOTA FINANCIAL SERVICESRAHUL 9013493108 11.07.2026
IINDIA LIMITED Vs RINKU YADAVBHARDWAJ &
0516 ICo.

509 IOMP (I)(COMM.) [2680/2026 14-07-2026 [TOYOTA FINANCIAL SERVICESRAHUL 9013493108 11.07.2026
INDIA LIMITED Vs AMARJITBHARDWAJ &
ISINGH 0953 ICo.

509 IOMP (I)(COMM.) [2681/2026 14-07-2026 [TOYOTA FINANCIAL SERVICESRAHUL 9013493108 11.07.2026
IINDIA LIMITED Vs ARUN KUMARBHARDWAJ &
3376 Co.

509 IOMP (COMM.) 26/2026 15-07-2026 JAMBIKA ENTERPRISES Vs HEROJISHITA 6377551830 ishitapancholi@gmail.c 14.07.2026
[FINCORP LIMITED [PANCHOLI om

509 IMISC DJ ADJ 640/2026 15-07-2026 Bull Value Incorporated VCC Sub)| 13.07.2026
[Fund Vs ERAAYA Lifespaces Limited|

509 ICS (COMM) 446/2026 16-07-2026 IGANPATI ENTERPRISES PROP OFVISHAL 9873330292 10.07.2026
PRIYA GOEL THROUGH SPA VSCHHABRA
IMAHAGUN INDIA PVT LTD|
[THROUGH ITS DIRECTORS




S.NO COURT

DISTRICT COURT ROOM

509

CASE TYPE

[Execution (Comm.)

CASE NUMBER

255/2026

DATE
REGISTRATION

17-07-2026

OFPETITIONER

RESPONDENT NAME

NAME VSADVOCATE

THE BALUSSERY BENEFIT CHITKARTIKAY

FUND PVT LTD Vs
IKUMAR AND ORS

DINESHSHARMA

ADVOCATE
MOBILE
NUMBER

9811297200

ADVOCATE EMAILID DATE OF E-
FILING

14.07.2026

509

CS (COMM)

448/2026

17-07-2026

IMs Gonsai Logistics Pvt Ltd ThroughRAKESH
lits Director Sh Pankaj MehndirattaKUMAR
Vs Ms R K Impex House Through itsSHARMA

[Proprietor

868040826,

sharmarakeshadvi@gm|14.07.2026
lail.com

509

IOMP (I)(COMM.)

2710/2026

17-07-2026

TOYOTA FINANCIAL SERVICESRAHUL
IINDIA LIMITED Vs ABHISHEK BBHARDWAJ

9742

ICo.

0013493108
&

14.07.2026

509

IOMP (I)(COMM.)

2711/2026

17-07-2026

TOYOTA FINANCIAL SERVICESRAHUL

[INDIA LIMITED Vs RIBHAV RISH]
7897

BHARDWAJ
ICo.

0013493108
&

14.07.2026

509

IOMP (I)(COMM.)

2712/2026

17-07-2026

TOYOTA FINANCIAL SERVICESRAHUL

IINDIA LIMITED Vs ANIS ALVI 7532

IBHARDWAJ
ICo.

0013493108
&

14.07.2026

509

CS (COMM)

451/2026

18-07-2026

IPUMA SE Vs ASHOK KUMAR

IGAUTAM
IBHASIN

9999306881/9999
093893

eludication.legal@outlo 16.07.2026
ok.com

509

CS (COMM)

455/2026

21-07-2026

INIRMAL DEVI THROUGH ITSVARSHA
SOLE NN LITE UP Vs AMBEYAGARWAL/

IFERROUS PVT LTD

SHUBHAM
ISINGHAL

01-8279-850249

wshadvocates@gmail.co 16.07.2026
m

509

OMP (I)(COMM.)

2753/2026

21-07-2026

BMW INDIA

FINANCIALLRAHUL

ISERVICES PVT LTD Vs SAYEDBHARDWAJ &

IMURTHALA THANGAL 1104

ICo.

9013493108

15.07.2026

509

OMP (I)(COMM.)

2754/2026

21-07-2026

BMW INDIA
ISERVICES PVT LTD Vs AYUSH
ICHAUDHARY 0792

FINANCIALLRAHUL

IBHARDWAJ
Co.

9013493108
&

15.07.2026

509

OMP (I)(COMM.)

2755/2026

21-07-2026

TOYOTA FINANCIAL SERVICESRAHUL

INDIA LIMITED Vs OM PRAKASH]
0904

IBHARDWAJ &
Co.

9013493108

15.07.2026




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE
REGISTRATION

OFPETITIONER

NAME VS
RESPONDENT NAME

ADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAIL ID

DATE OF E-

FILING

509 IOMP (I)(COMM.) [2756/2026 21-07-2026 TOYOTA FINANCIAL SERVICESRAHUL 9013493108 15.07.2026
INDIA LIMITED Vs PANKAJBHARDWAJ &
ISINGH CHAUHAN 5772 ICo.
509 IOMP (I)(COMM.) [2757/2026 21-07-2026 TOYOTA FINANCIAL SERVICESRAHUL 9013493108 15.07.2026
IINDIA LIMITED Vs SONU SUKKANBHARDWAJ &
9369 ICo.
509 IOMP (I)(COMM.) [2758/2026 21-07-2026 [TOYOTA FINANCIAL SERVICESRAHUL 9013493108 15.07.2026
IINDIA LIMITED Vs SAROJ S 5227 [BHARDWAJ &
ICo.
509 IExecution (Comm.) 261/2026 22-07-2026 SAMMAAN CAPITAL LIMITED VSNEERAJ 9899165086 neerajmandalo6@gmai 14.07.2026
IMICRO ENGINEERING WORKS IMANDAL [.com
509 CS (COMM) 461/2026 22-07-2026 Punjab National Bank Vs CHANDAN|SAURAV 989 933t166 sauravbhasinio@gmail.|[21.07.2026
IBHASIN jcom
509 ICS (COMM) 462/2026 22-07-2026 lPunjab National Bank Vs GAURAV[SAURAV 989 933t166 sauravbhasinio@gmail. 21.07.2026
IBISHNOI IBHASIN com
509 [Execution (Comm.) [263/2026 23-07-2026 ISAMMAAN CAPITAL LIMITED VSNEERAJ 9899165086 neerajmandalo6@gmai 20.07.2026
IMANU MALHOTRA AND ORS IMANDAL l.com
509 Execution (Comm.) 264/2026 23-07-2026 ISTATE BANK OF INDIA Vs LATA | Jitender Kumar/9310232373 15.07.2026
IMishra advjkmishra@outlook.c
om
509 ICS (COMM) 469/2026 24-07-2026 Spigen India Pvt Ltd Vs JUPITERGAUTAM 9999306881/9999 eludication.legal@outlo [22.07.2026
[TELECOM [BHASIN 093893 ok.com
509 ICS (COMM) 471/2026 24-07-2026 IDURGA DATT SHARMA Vs LAXMIDALIP SINGH [9810197092 dsadviz@gmailLcom [20.07.2026
JAND ORS




S.NO COURT DISTRICT COURTROOM  CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILID DATE OF E-
REGISTRATION RESPONDENT NAME MOBILE FILING

NUMBER

509 IOMP (I)(COMM.) [2777/2026 24-07-2026 TOYOTA FINANCIAL SERVICESRA 9013493108 20.07.2026
&

INDIA LIMITED Vs SOMVIR M[BHARDWAJ
U835 ICo.

509 IOMP (I)(COMM.) [2778/2026 24-07-2026 TOYOTA FINANCIAL SERVICESRAHUL 9013493108 20.07.2026
[INDIA LIMITED Vs GOVIND K 4031BHARDWAJ &
ICo.

509 IOMP (I)(COMM.) [2779/2026 24-07-2026 [TOYOTA FINANCIAL SERVICESRAHUL 9013493108 20.07.2026
INDIA LIMITED Vs RISHI PAIIBHARDWAJ &
U582 ICo.

509 IOMP (I)(COMM.) [2780/2026 24-07-2026 [TOYOTA FINANCIAL SERVICESRAHUL 9013493108 20.07.2026
IINDIA LIMITED Vs SHOUD N 1356 BHARDWAJ &
ICo.

509 IOMP (I)(COMM.) [2781/2026 24-07-2026 [TOYOTA FINANCIAL SERVICESRAHUL 9013493108 20.07.2026
IINDIA LIMITED Vs RAJESH K 4529 BHARDWAJ &
ICo.

509 IOMP (I)(COMM.) [2782/2026 24-07-2026 [TOYOTA FINANCIAL SERVICESRAHUL 9013493108 20.07.2026
INDIA LIMITED Vs NEELAM SBHARDWAJ &
8872 ICo.

509 IOMP (I)(COMM.) [2783/2026 24-07-2026 [TOYOTA FINANCIAL SERVICESRAHUL 9013493108 20.07.2026
INDIA LIMITED Vs RIJVANABHARDWAJ &
IKHATUN 6038 ICo.

509 IOMP (I)(COMM.) [2784/2026 24-07-2026 [TOYOTA FINANCIAL SERVICESRAHUL 90013493108 20.07.2026
[INDIA LIMITED Vs SUNIL KUMARBHARDWAJ &
6471 ICo.

509 ICS (COMM) 474/2026 25-07-2026 SH SATISH KUMAR Vs KendriyaNISHTHA 9415152494 nisthaguptags@gmail.c 16.07.2026
Vihar Apartment Owners WelfareGUPTA om
|Association

509 Execution (Comm.) 270/2026 27-07-2026 IM/s Sundaram Finance Ltd. VSMANISHA 8826750777 manishabaruahlegal@g [23.07.2026
ISHIVAM SOLANKI, Prop of M/sBARUAH mail.com
[Harsh Logistics




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE
REGISTRATION

OFPETITIONER

RESPONDENT NAME

NAME VSADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILID DATE OF E-
FILING

509 [Execution (Comm.) 271/2026 27-07-2026 ANIL JAIN Vs M/s ROADPINSUDHIR 9560322277 advocatesudhiranand @ [25.07.2026
[TECHNOLOGIES PVT LTD IANAND igmail.com
509 ICS (COMM) 477/2026 27-07-2026 IMS SANKALP FIN SEC PVT LTD VSAMAN OBEROI |9811740707 Oberoiaman.adv@gmai [24.07.2026
IGAURAV SHARMA l.com
509 [Execution 272/2026 28-07-2026 JAI MAA VAISHNO STEEL VsSUMIT ARORA 9958202122 22.07.2026
(Comm.)/ IGULSHAN GUGNANI
509 IOMP (I)(COMM.)/ [2836/2026 28-07-2026 [Ms Sri Akshai Vs National HighwaysSAJAL JAIN 9773885024 sajalsjain@outlook.com28.07.2026
|Authority of India
509 CS /486/2026 29-07-2026 ICANARA BANK Vs ARADHYENIKHIL 8448444842 24.07 28.07.2026
(COMM)/486/202 IBARTAN BHANDAR IKUMAR SINGH
6
509 Execution 275/2026 30-07-2026 IPARVINDER KAUR Vs M/s RICHVIJAY 0810474034 vcjhaandassociates@g  25.07.2026
(Comm.)/ ILOOK INDIA PVT LTD ICHANDRA JHA mail.com
509 IOMP (I)(COMM.)/ [2869/2026 31-07-2026 [TOYOTA FINANCIAL SERVICESRAHUL 9013493108 20.07.2026
IINDIA LIMITED Vs AAQIB JAVEDBHARDWAJ &
2722 ICo.




S.NO COURT

DISTRICT COURT ROOM

509

CASE TYPE

IOMP (I)(COMM.)/

CASE NUMBER

2870/2026

DATE
REGISTRATION

131-07-2026

OFPETITIONER NAME VS

RESPONDENT NAME

[TOYOTA FINANCIAL SERVICES|

IKHAN 2272

ADVOCATE

IRAHUL

INDIA LIMITED Vs SHARMEENBHARDWAJ

ICo.

9013493108
&

ADVOCATE

MOBILE
NUMBER

ADVOCATE EMAILID DATE OF E-

FILING

28.07.2026

509

IOMP (I)(COMM.)/

2871/2026

131-07-2026

[TOYOTA FINANCIAL SERVICES|
IINDIA LIMITED Vs HITESH P 1257

[RAHUL
[BHARDWAJ
ICo.

9013493108
&

28.07.2026

509

OMP (1)(COMM.)/

2872/2026

31-07-2026

ISINGH GULATI 6001

TOYOTA FINANCIAL SERVICESRAHUL
INDIA LIMITED Vs MANPREETBHARDWAJ

ICo.

0013493108
&

28.07.2026

509

OMP (1)(COMM.)/

2873/2026

31-07-2026

957

[TOYOTA FINANCIAL SERVICESRAHUL
IINDIA LIMITED Vs BINAY PRASADIBHARDWAJ

ICo.

0013493108
&

28.07.2026

509

OMP (1)(COMM.)/

2874/2026

31-07-2026

ISHARMA 5088

TOYOTA FINANCIAL SERVICESRAHUL
INDIA LIMITED Vs HARTINDERBHARDWAJ

ICo.

0013493108
&

28.07.2026

509

OMP (1)(COMM.)/

2875/2026

31-07-2026

0402

TOYOTA FINANCIAL SERVICESRAHUL
INDIA LIMITED Vs VIJAY JAINBHARDWAJ

ICo.

0013493108
&

28.07.2026

509

OMP (1)(COMM.)/

2876/2026

31-07-2026

ISINGH 3106

TOYOTA FINANCIAL SERVICESRAHUL
INDIA LIMITED Vs JASKARANBHARDWAJ

Co.

0013493108
&

28.07.2026

509

OMP (I)(COMM.)

/2877/2026

31-07-2026

ICHAUHAN 9869

TOYOTA FINANCIAL SERVICESRAHUL
INDIA LIMITED Vs  AMITBHARDWAJ

ICo.

9013493108
&

28.07.2026

509

OMP (I)(COMM.)

/2878/2026

131-07-2026

INDIA LIMITED Vs ASHOK A 5438

TOYOTA FINANCIAL SERVICESRAHUL

IBHARDWAJ
Co.

9013493108
&

28.07.2026

509

IOMP (I)(COMM.)/

2879/2026

131-07-2026

[INDIA LIMITED Vs BALBIR SINGH]
8072

TOYOTA FINANCIAL SERVICESRAHUL

IBHARDWAJ
Co.

9013493108
&

28.07.2026




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILID DATE OF E-
REGISTRATION RESPONDENT NAME MOBILE FILING

NUMBER

TOTAL 3169
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